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LOK SABHA DEBATES 

LOK SABHA 

Monday, ".rch 12, 2OD71PM1,UM 21, 112. (SaD) 

The Lok SabM ",., ., Eleven of the Clock 

(MA. SPeNc£A In the Chahj 

welCOME TO NORWEGIAN PARLIAMENTARY 

DELEGATION 

(English) 

MR. SPEAKER : Hon. Members, at the out8et, I have 

to make In announcement. 

On behalf of the hon. Members of the HOUle and on 

my own behalf, I hive great pleaaure in welcoming Hie 

Excellency Mr. Thorbjorn Jag/and, President of the ~ng 

of the Kingdom of Norway and members of the Norwegian 

Parliamentary Delegation, who are on a visit to India .. 

our honoured guests. 

They Irrived in India on Sunday, 11 March, 2007. 

They are now seated In the Special Box. We wish them 

a happy and fruitful Itay In our country. Through them 

we convey our greetings and best wlehea to Hie 

Majesty the King Herald V, the Starting, the Government 

and the friendly· people of the Kingdom of Norway. 

Welcome. 

11.01 In. 

(English) 

MR. SPEAKER : Now, Question Hour. 

a.No. 181 -Shrl Raghuraj Singh Shakya -Not 

preeent. 

Shri Raosaheb Danve Palil -Not preHnl 

(Interruptions) 

MR. SPEAKER : Nothing il being recorded. 

(Interruptions) • 

MR. SPEAKER : QuHtion No. 182 -Shrl lIyas Azmi-

Not present. 

O.No. 183 - Shri Thawarchand GehIot - Not 

p ..... nt. 

Shri Sanjay Dhotre -Not present. 

a.No. 184 -Shrl Rayapali Sambuiva Rao -Not 
PreHnt. 

ORAL ANSWERS TO QUESTIONS 

Deallne In Ground W .......... 

+ 

-186. SHRI MAHAVIR BHAGORA : 

SHRI ABDUL RASHID SHAHEEN : 

WID the Minister of WATER RESOURCES be pleaMd 

to ltate : 

(a) whether the Government has made any survey 

on the conatantly declining ground water level in the 

country; 

(b) If so, the deteRs thereof; 

(c) the totlow-up action taMn by the OCMtmment 

on the 8UfWY report; 

(d) whether some MuIti-natIonaI toft-drlnk compa-

nies are engaged In extracting w.ter Hlegaffy for their ... 

without prior permle8ton; 

(e) if so, the action taken against such c0m-

panies; 

(I) whether the Central Ground Water Authority hat. 

organized training prograrnmel In the country with a view 

-Not recorded. 
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to create public· awarene88 abOut roof-top rain-water 

harvesting; 

(g) if so, the details in this regard; 

(h) if not, the reasons therefor; and 

(i) the other meMUres being taken by the 

Government for improving the ground water level? 

THE MINISTER OF WATER RESOURCES (PROF. 

SAIF-UD-DIN SOZ) : (a) to (i) A Statement Is laid on the 

Table of the ~ 

StIt,.",.", 

(a) and (b) Central Ground Water Board (CGWB), 

carries out ground water·-eurveya.· mcpIoratlon and 

monitoring of ground water levels on a regional basis. The 

CGWB also carries out Ground Water Resource Estimation 

in ~ a i n with State GoVernments at BlocbIMandalal 

Talukaslevel. As per the lateet .. ......ment of ground water 

resources carried out In 2004, out of 5723 use88ment 

units (Block8JMandalsJTalukas), 839 units are 'over-

exploited' (where stage of ground water exploitation Is more 

than 1 00% ~ . significant decline In long term trend of 

ground water level in either pre-monsoon or post-monsoon 
. ' .  . 

or both), 226 units are 'critical' (where ground water 

exploitation is between 90% and 100% with significant 

decline in long term trend of waler level In both pre-

monsoon and post-monsoon periods). State/UT-wise 

numbers of bkalmandalaltaluku having declining trend in 

ground water level is given in the enclosed Annaawre. 

(c) The eclentlfic data generated thtough ground 

water surwya and exploration have been provided 10 the 

State Governments, which help them in planning of around 
water resource use and management. Water' being a State 

subject, It Is the responalbility of the concerned State 

Governments to take suitable actions for arresting the 

declining ground water levels In their respective States. 

However, based on the survey reports the IoUowing 

measures have been taken by tho Central Government for 
Improvement of ground water lewiS In the country: 

(i) Circulation of IH.r.waI on Artificial Recharge 

of ground water to the StatealUnion Territor1e8 

to .enable them to formulate area specific 

ArtifICial Recharge Schemes to· check the 

declining trend in ground water levels. 

(ii) Preparation. of a conceptual repart titled 

"Master Plan for Artificial Recharge to Ground 

Water". 

(iii) Constitution of a Central Ground Water Authority 

under the Environment (Protection) Act, 1986 for 

regulation and control of ground water manage-

ment and development. 

(Iv) A demonstrative scheme on "Rain Water 

Harvesting and Artificial Recharge to Ground 

Water" has been taken up by the Central 

Ground Water Board at a total coat of Aa. 12 

crore during the year 2006-07. The scheme Is 

being implemented under· the on-golng central 

sector scheme of "Ground water surveys, 

exploration and investigation". 

(v) The Union Government has constituted "Artifi-

cial Recharge of Ground Water Advisory 

Council" in the Ministry of Water Resource. with 

an objective to popularize the ooncepl of 

artificial recharge among all at ... holders and 

its adoption. The Advisory Council ha. repre-

sentation from various MlnistriesJOepartmenta 

concerned with rain water harvesting, Stateal 

UTs, Finaooial Institutions, IndustrlesIPubIic 

Undertakings as well as NGOs and renowned 

Subject Experts. 

(d) and (e) Water' being a state subject, it.1s the 

responsibility of the State Government to regulate the 

extraction ,of ground water by industrl .. , including 

multinational soft drink companies. However, the following 

measures have been initiated by the Central Government 

for ensuring regulation of ground water extraction by 

Industries. 
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(I) The Union Ministry has circulated a Model Bin 

on regulation and control of deYelopment and 

management of ground water reeout'Cea to 

States In 1970.1992.1998 and 2005 to facilitate 

the States to enact and implement legillatlon 

on ground water. 

(Ii) Central Ground Water Authority (CGWA) consti-

tuted under Environment (Protection) Act. 1988, 

is regulating extraction of ground water by new 

Industries  including soft drink companies 10-

cated in Over-exploitediCriticai areas on cue 

to cue basis. 

(f) and (9) The CGWA promotes rain water harvesting 

and artificial recharge of ground water by conducting 

ma.. awarenessltralning programmes throughout the 

country involving CentrallState GovernmentaINon-

Government OrganlzationaNoluntary Organizational 

Reaident WeHare AasociationslEducatlonal Institutional 

Industries and Individuals. So far. the CGWA hal conducted 

207 training programmes and 290 mua awareness 

programmes. During 2006-07. 28 mae ewareneu 

programmes and 32 training progrBnvnea haV8 been 

conducted. 

(h) Doe. not arise. 

. (i) The Union Government has taken several other 

measures for improving the ground water level in the 

country which includes :-

Ministry of water RftourcH has requested 

other Central Mini8trieslOepartmentl of Rail-

ways. Defence, Posta, TelecomrnuniClltiona, 

Central Public Works Department and National 

Highways Authority of India to provide roof top 

rain water harvesting structure. in the buildings 

under their control. 

To promote roof top rain water harveating In 

rural areas. Ministry of Water Resources is 

implementing a demonstrative scheme through 

Non-Government Organizations under which 

funding is provided for construction of roof top 

rain water harvesting structures for collection of 

rain water for drinking and U88 In toiIetI 

constructed for girt, In Girls' Schools In the 

States. 

The Central Ground Water Authority has 

directed the Chief Secretaries of the concerned 

States to take a/l measure. to adopt arttficial 

recharge to ground water/promote rain water 

harvesting in all the Over-exp/oited areas falling 

under their jurisdiction and ensure InclUSion of 

roof top rain water harvesting in the building 

~ a a. 

Central Ground Water Authority has iuued 

directionl to Group HOUSing Societies. Inlti-

tutes. Hotels, Industries. Farm Hou.... etc. In 
the notified a,... of Delhi. Faridabad, Gurgaon 

and GhaziMlad and other area of NCT Delhi 

where ground water table is below 8 met,.. 

from ground .urface, to adopt rain water 

haMl81ing Iystem. 

~nda . .  showing declining Trend In 

Gtound W.,., ~ 

S.No. StatelUT Remarks 

1 2 3 

1. Andhra Pradnh Oecttnlng trendl obMrV8d In 

isolated pockets of 298 MandaI. 

2. DeIhl Declining trends observed In 

iaoleted pockets of 7 District8 

3. Gujarat Declining trends observed In 

Isolated pockets of 43 Talukas 

4. Haryana Declining trends observed In 

isolated pockets of 86 BIock8 . 
5. Kamataka Decfining trenda observed In 

isola ... pocketl of 88 Taluku 
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1 '2 3 

6. Kerala Declining trends observed in 

isolated pockets of 20 Blocks 

7. Madhya Pradesh Declining trends observed in 

Isolated pockets of 29 Blocks 

8. Maharashtra Declining trends observed in 

isolated pockets of 8 Talukas 

g~ Punjab Declining trends observed in 

isolated pockets of 108 Blocks 

10. Rajasthan Declining trends observed in 

Isolated pockets of 190 Blocks 

11. Tamil Nadu Declining' trends observed in 

isolated pockets of 175 Blocks 

12. Uttar Pradesh Declining trends observed in 
isolated pockets of 50 Blocks 

13. Uttaranchal Dectlning trends observed in 

isolated pockets of 2 Blocks 

14. West Bengal Declining trends observed in 

isolated pockets of 1 Block 

15. Daman and Diu Declining trends observed in 

isolated pockets of 1 BlOCk 

16. Pondicherry Declining trends ob8erved in 

isolated pockets of 1 Block 

MR. SPEAKER : Q. No. 185 - Shri Abdul Rashid 
Shaheen - Not present. Shri Mahavlr Bhagora. I thank 

you very much. 

(Translation) 

SHRI MAHAVIR BHAGORA : Mr. Speaker. as per the 
latest assessment of ground water resources carried out 

in 2004. hu been as given in the Ministe"s reply, out of 
5723 asseasment units ,(BIockslMandalsfTalukas). 839 units 

are over-exploited. In 226 blocks there has been 90 to 100 

per cent exploitation of ground water. As per the figures 

given therein, Ra;asthan Is the largest State after Andhra 

Pradesh where 190 blocks have been witnessing constant 

decline in ground water !eYe1 due to exploitation. I would 

like to know from the hon. Minister the total expenditure 

incurred by the Union Government under the Artificial 

Recharge Scheme for Rajasthan so far and how much 

provision has been made for how many blocks under the 

Eleventh Five Year Plan? 

PROF. SAIF·UD·DIN SOZ : Mr. Speaker. Sir. there Is 
no question of any allocation. The question is that water 

level is fast declining In several parts of the country and 

It is a matter of serious concern. The figures quoted by 

the hon. Member are correct. This work Is continuing In 

all the regional offices across the country. This work is 

continuous and ongoing. We have 18 regional offices and 

15553 weUs known as observation wEtlls. This is an ongoing 

process. We send the data wherever the water level Is 
declining. Hon. Member has correctly said that the 
.... ssment uMs observe where assessment is to be 
made. In our country somewhere these are called blocks 

or districts and somewhere Talukas or Mandals. A survey 

has been conducted of such assessment units. Out of 

these. 839 units have been over exploited and 226 units 

are critical. There is over exploitation if the aroas declared 
critical continue to have ground water exploitation. 

Thereafter notices are served and we have notified certain 

areas. If he wishes to know the areas which have been 

notified I would like to teU him that extraction of water after 

the notification by the Central Ground Water Authority Is 
prohibited. We have notified certain luch areu. We have 

notified certain areas for the regiltratlon of ground water 
exploitation structure. There Is no question of making any 

allocation since It Is a State Government's subject. We 
provide complete technical assistance. 

SHAI MAHAVIR BHAGORA : Mr. Speaker. in reply to 
the question he stated that an a .. essment was made in 

the year 2004. we are in the year 2007 now. I would like 
to know as to what works have been done during there 
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three years? Secondly, a trairungprogramme has been 

referred to which includes training the masses with a view 

to crelte public awanmese. I woufd like, to ask him 88 to 

how many of such camps have been organised by him 

so far? 

PROF. SAIF-UO-OIN SOl : Sir, I will have to give 

him a comprehensive reply. I said just now that 

... (Interruptions) 

MR. SPEAKER : If it is a ,lengthy reply, you may send 

him the details. 

PROF. SAIF-UO-OIN SOl: These will have to be stated . -

so that it may not raise other issl,les . ..• (Interruptions). We 

have notified it across the country. There are 43 such 

places wherein structures for ground water exploitation 

cannot be raised without the sanction of C.G.W.A. There 

were 11 such areas In the year 2000 which have gradually 

increased to 43 from where water cannot be extracted. The 

situation Is vary critical In certain areas. I would like to tell 

you about them. For example, there are some defICiency 

in Deihl. Rajasthan. Punjab and Haryana. The condition in 

Tamil Nadu is not so critical. however more than 100% 

water exploitation is possible in Delhi. Punjab, Haryana. 

Daman and Diu and Pondicherry. Bestdes, euch a 

notification has been Issued In 43 areas and there are more 

areas where registration is about to take place. I would 
like to tell the House that we have made considerable 

efforts for this purpose . ... (Interruptions) 

[English] 

MR. SPEAKER : I will allow a Half-an-Hour discussion 

on this. 

PROF. Sl\IF-UD-DIN SOZ : Sir. I will give a 

comprehensive answer. [Translation] I will come to your 

point. Hon. Prime Minister has made efforts in this direction. 

There have been efforts to arrest a major portion of four 

thousand billion cubic meter surface water available in our 

country which gets drifted into the oceans. However. we 

can make efforts In regard to the four hundred thirty three 

billion cubic metre ground water. There are dIfflcuttiea in 

uliljzjng the rain water since we have very few dams. The 

number of check dams and irrigation dams in the country 

are very few in comparison to the nu,mber of dams across 

the world. A lot needs to be done in this direction. However, 

the hon. Prime Minister is concerned to save the Ground 

Water. It is like the deposit in a saving bank from 

which one can draw interest but touching the principal 

amount would mean heavy loss of profit to the bank. So 

ground water should be utilized to the extent It Is naturally 

available through rains during a year. That is why we 
have notified and the Prime Minister has constituted an 

Advisory Council for the Recharge of the Ground Water 

... (Interrup'tions) 

(English] 

MR. SPEAKER : I will give you two days in a week 

for your Questions. 

(Interruptions) 

[Translation] 

PROF. SAIF-UO-OIN SOZ : It's first meeting was 

chaired by the hon. Prime Minister. Thereafter Its six sub-

committees were Ht up. Report of one Committee has 

been submitted. It's title is "More Cry and Income per drum 

of water . ... (Interruptlons) 

[English] 

MR. SPEAKER: Hon. Member, I think you are satisfied 

with his answer. 

(Interruptions) 

[Translation] 

PROF. SAIF-UO-OIN SOl : The report states how we 

can get more yield from every drop of rain. The report has 

come. A model,BiIl has been prepared for the entire country. 

There Is Recharge of Ground and Rain Water Harvesting 

component in the Model Bill and I am glad to Inform the 

House that ever since I have joined the MinIstry I hav., 

been pursuing the statea and they are finally convmced. 
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Chief Minlatera remain quite busy, however, two· more 

States have made laws on ground water during my office. 
20 other atates are enacting laws and now negotiation. 

are to be made with Punjab only ... (lntenuptions) North Eat 
is a different issue. there Is no water problem .... 

(Interruptions) I shall give a separate reply after this 

... (Interruptions) 

MR. SPEAKER : All right, everyone will get a chance. 

No need to give a separate reply. 

PROF. SAIF-UD-DIN SOZ : Sir, I W81 saying that apart 

from North-East, Punjab is the only region with which talks 
are yet to be held. Several States have accepted the Model 

Bill and recharge of ground water and rain water harveeting 
will be there accordingly. One of our colleagues wu asking 

me juat now a8 to what have I done for awareness. 

... (Interruptions) 

(Eng/;"'] 

MR. SPEAKER : Thank you very much. I wanted to 

ask you about rainwater harvesting. But I will do It next 

time, not now. 

Decline In Chicken and En Production 

+ 
·186. SHRI E. PONNUSWAMY : 

SHRIMATI P. SATHEEDEVI : 

win the Minister of AGRICULTURE be pleased to 

state: 

(a) the total production of chicken and egg recorded 

in the country during each of the last three years and the 

current financial year; 

(b) whether chicken and egg production are 

decreasing alarmingly in the country; 

(c) if so. the reasons therefor: 

(d) whether the coat of chicken and eggs in the 
I'1'\IlI'ket II almost 30 per cent higher than the aut year: 

(e) If 80. the reasons therefor: and 

(f) the steps takenlpropOMd to be taken by 
the Government to increaae the production of chicken and 

egg? 

THE MINISTER OF AGRICULTURE AND MINISTER 
OF CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRI-

BUTION (SHRI SHARAD PAWAR) : (a) to (f) A ltatement 
is laid on the Table of the House. 

(a) (i) Following is the position of egg produc-
tlon In the country during each of the lut three years and 
in the current financial year:-

Year 

2004-05 

2005-06 

2008-07 

(estimated) 

Production 
(In bRIlon number.) 

40.4 

45.2 

48.2 

47.3 

Source: Animal Husbandry Statiltic. 

(ii) Following is the position of chicken meat 
production from 2002 to 2005 In the country for which data 
is avallable:-

Year Production 
(In million metric tonnn) 

2002 1.40 

2003 1.80 

2004 1.65 

2005 1.90 

Source: FAD Data 
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(b) No, Sir. 

(c) Question does not ariH. 

(d) M per statllttcs published by the National Egg 

Coordination Committ... the average prices of eggs at 

prominent coneumption cent .... in the country in Janu.ry 

2007 were high.r by 22% to 26% al COl'f1)8red to the 

average prices prevailing at the said centres In January 

2006. 

The atati8tica available in trade publicationa reve.' th.t 

the .verage broiler lifting rat ... t prominent centres in the 

country In J.nu.ry 2007 were 5% to 10% high.r II 

comp.red to the .verage rat., prevailing at the same 

centre. in January 2006. 

c.) The main factors f'88pOn.ibIe for inc ...... in the 

priceI of chicken .nd eggs in the country thi8 year, u 
compared to the last year, .... :. 

(I) Inc ...... in the price of maize. which COMtitutes. 

on an .verage. 50% of the poultry feed. 

(II) Reduction In lnetalled cap8c1ty .fter occurrence 

of bird flu In February/March 2006. 

(f) The Govemment h.. tlken • number of 

me ....... both short .... rm and long-term, to improve the 
production of chicken .nd eggs in the country. The short· 

term me •• ures Include:· 

(I) Implementation of a financial relief package for 
the poultry industry in April 2006. 

(ii) Oi.tribution of 35.6 I.kh quintals of subeidized 

maize to varioua State. .t a price of RI. 450 
per qUintal from the Government'. stock for 

further cbtrlbution to poultry farmer for UN in 

poultry feed. 

(iii) Perm_ion to Import maize under 0Gl .t zero 
duty upto 31.12.2007. 

The following schemes Implemented by the Govern-

ment INk to promote the development of poultry and. in 
tum, the production of chidcen and eggI in the country 

on a long-t.rm basi8:-

(i) CentraUy aponeorec:t scheme .Aseist8noe to 

State PouitrylOuck Farms'. 

(ii) Central Sector scheme ·O.irylPoultry Venture 

Capital Fund'. 

SHRI E. PONNUSWAMY : Sir. the production of poultry 

stock is decreasing day by day because of which the COlt 

i. going up. What' fa the action t_n by the Govemment 

to Increa .. the production? In the reply it hu been said 

that bec.use of the cost of the maize .nd other thinge. 

the production i. less .nd the cost II mo.... I would like 
to know from the hon. Mlnilter •• to wh.t I. the atape 
taken to Incre ... the production of feedstock to the poultry 

.nd wh.t .... the steps taken to Increa,e the· poultry 

production? 

SHRI SHAAAO PAWAR : Sir. If you kindly ... the 

figures. right from the yea,. 2003·2004. 2004-2005. 2OOS-
2008 .nd 2006-2007. India's production h.s definitely 

increased and improved irrespective of the bird flu. The tot., 

production has not been affected and it i •• good thing. 

But this year. the problem which 'Is being faced. as 
mentioned rightly by the han. Member just now. regarding 

the cost. fifty per cent cost Is depending on the price of 

the maize. Unfortunately. this ye.r not only in India but 

Intem.tion.lly maize is not .vall.bIe. Wh.tever maize Wli 

available with the Government of India ha. been distributed 

at cheaper rate to many States. Hon. Spe.ker. Sir. I got 

a request from your side aleo and we h.ve implemented 

that .1&0. 

MR. SPEAKER : I am thankful to you. 

SHRI SHARAO PAWAR : In the western world. 

especi.lly in the United Stat .. of America. corn has been 

diverted for manufacturing of ethanol .nd that is the reason 

that the availability of corn. maize is not there upto the. 

mark. Thil year a major programme hal been taken up 
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in our own country. Our efforts will be to see that the basic· 

raw material will be available here which will ultimately bring 

down the cost. 

SHRI E. PONNUSWAMV : Thank you, Sir. I would like 

to know from the hon. Minister as to what India's place 

in international market for poultry and poultry products and 

what are the steps taken by the Government to increase 

it. 

MR. SPEAKER : He said about it. 

SHRI SHARAD PAWAR : To be frank. production-wise 

we are not upto the mark. China. USA and Indonesia are 

the highest chicken producers in the world. In world egg 

production. fortunately India's production is the third. China 

come. first followed by the USA in egg production. As far 

as selUng in the international market is concerned. there 

are. very few countries where we can send our poultry and 

poultry products. There are five. six different types of 

categories in .poultry products. Market for live poultry is 

Bangladesh. USA. Kuwait. Sri Lanka and Nepal. For 

hatching eggs, UAE, Oman, Kuwait and Saudi Arabia are 

the markets. For table eggs. it Is the UAE. Oman, Kuwait 

and Qatar. For egg powder, Japan. Denmark, Saudi Arabia, 

Poland and Belgium are the markets. For frozen eggs, UAE. 

Oman, Japan, Angola, Kuwait are the markets. For poultry 

meat, UAE. Bahrain. Vemen and Qatar are ~. big markets. 

Our total exports are not very high value-wise. About Rs. 

160 crore to Rs. 165 crore worth material has been 

exported in the last two years. It was only in the year 2003-

04 that more than Rs. 200 crore worth products were 

exported. 

SHRIMATI P. SATHEEDEVI : In the wake of bird flu 

last year. our poultry industry had faced a huge crisis. I 

would like to know from the hon. Minister as to what 

regulatory measures were taken by the Government to 

govern the health of poultry livestock to prevent spread of 

infections such as Avian Influenza and to ensure the quality 

of poultry products In the production chain. 

MR. SPEAKER : That does not arise from the main 

question. 

SHRI SHARAD PAWAR : That was a serious issue. 

In fact. it affected Indian poultry. Many countries had 

banned Indian products also. There are a number of 

countries which are facing bird flu. Countries like China 

and Indonesia have been facing the problem of bird flue 

for the last more than one and a half years and yet they 

have not been able to succeed in controlling it fully. I am 

happy to inform the august House that India has succeeded 

in arresting this problem within three to four months period 

of its surfaCing. There is an international organization which 

has declared India a bird flu free country today. As a result 

of that. international  markets are totally open for India. 

However. availability is a little bit of a problem now and 

yet we are trying to export. When there were a lot of losses 

because of bird flu. the Government of India had taken 

two programmes one of them. which was announced 

March, 2006 and operated through financial institutions is 

a financial relief package, which allow. moratorium of one 

year on repayment of principle and interest for "term loan 

and working catpltal, to all scheduled banks. coope,rative 

banks and regional banks. The other is conversion of 

working capitAl into term loan, reschedulement of term 

loan availed by poultry units over an additional period 

of two years from the agreed tenure. Also. as I said. we 

have provided maize at cheaper rates to some of the 

States. These actions were taken by the Government of 

India'. 

SHRIMATI MANEKA GANDHI : Poultries in India are 

amongst the worst-run in the world. There Is absolutely no 

system of checking on them. As a result. Salmonella and 

Cholera are the two epidemics that run consistently twelve 

months of the year. Thirty thousand people. many of them 

older people. have died of Salmonella every year and this 

number is increasing. There are BIS standards for setting 

up of poultrie. but not a single poultry adheres to them. 

Undercover video recordings show the complete filth that 

actually exists in even the so-called bigger poultries like 

Venky's in Pune. What is the point of spreading disease? 

Vou are asking for more eggs and more chicken. All we 

are doing Is spreading more Salmonella because ~  is 
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absolutely no wfri In which the poultries are being 

regulated. 

SHRI SHARAO PAWAR : By and large. we h.ve not 

received these types of complaints. Complaints were 

easentially about bird flu. Effective stepe have been taken 

to control bird flu. There are some minor Instances here 

.nd there. There might be IGme disease. which il not very 

Important. which would ultimately affect ehher the heahh 

of the people at large of .ffect the export of our country. 

... (lnterruptions) But if there is any specific area or a 

particular disease in a particular area. I would be too happy 

to look Into the matter and take corrective steps . 

... (lntetNptlons) 

MR. SPEAKER : Hon. Minister. she would inform you 

in this matter. 

SHRI K.S. RAO : Sir, in the rural areas. it is moM the 

income from pouhry and dairy which Is saving the people 

than paddy and wheat in agriculture. This plays a vital role. 

Protein is available at the cheapest rate In India from eggs 
and chicken. But as per the hon. Minieter, thia Is suffering 

because in the country there ie a shortage of maize now. 

I understand that forward trading is being done in maize 

because of which there are a lot of hoarding in maize, 

thertby. the prices of maize have gone up by almost double 

in the last couple· of months. I wilh to know from the hon. 

Minister as to whether he is thinking in terms of banning 

forward trading in maize as he has done in wheat and 

paddy. 

SHRI SHARAD PAWAR : As I said. regarding maize, 

prices have definitely gone up not only in India but it Is 

a global trend. I have also explained the reason as to why 

and where it is diverted. The Government of India took a 

decision to allow duty-free maize from any other country 

in the world. We have removed entire duty. Practicaily. 

anybody can import. The idea behind this i8 to 888 that 

availabUity is there. 

There is a request which I have received recently from 

some of the pouhry dealers that the Government should 

remove maize from forward tradIng, which we are studying. 

In the case of wheat and rice, purchase was something 

different. But availability of rice. wheat and pulses is directly 

affecting the common man. Here. the availability of maize 

and the prices of maize is affecting the pouhry also. There 

is, in fact, a request from some of the farmers' organizations 

also that we should not remove forward trading because 

for the first time we are getting price to maize. These are 

different types of requests that are with the GOV8rnment. 

The Government would apply Its mind and take proper 

action. 

[Translation] 

Dlveralon of Foodgraln. 

+ 
·187. SHRI GIRDHARI LAL BHARGAVA : 

SHRI L. RAJAGOPAL : 

Will the Minister of CONSUMER AFFAIRS. FOOD AND 

PUBLIC DISTRIBUTION be pleased to state : 

(a) whether the Gowmment has not agreecHNlth 

the flncllngs of the Planning Commtsalon regarding 
diversion of foodgrains from Public Distribution System 

(PDS); 

(b) if 50, the .... ons therefor; 

(c} whether the Government has conducted . a 

separate study/survey to alCertain the level of diV8f'8ion 

from PDS; 

(d) if so. the outcome thereof and the action taken 

thereon alongwlth the details of the mechanism for 

monitoring of PDS by this Government on a monthly 

basis; 

(8) whether all the States have submitted Form 'c' 
BS required under PDS Control Order. 2001; 

(f) If so, the steps taken by the Govemment to 

strengthen PDS on the basis of the information provided 

therein; 
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(g) if not, the names of. Statel which have fWIed 
to do so; and 

(h) the time by which they are likely to submit the 
aid form? 

[Engn.h] 

THE MINISTER OF STATE IN THE MINISTRY OF 

AGRICULTURE AND MINISTER OF STATE IN THE 

MINISTRV OF CONSUMER AFFAIRS, FOOD AND PUBUC 

DISTRIBUTION (OR. AKHILESH PRASAD SINGH) : (a, to 

(h) A Statement la laid on the Table of the HOUH. 

s,.,.",.", 
(a) No, Sir. 

(b) Does not arise. 

(c) and (d) Vea. Sir. An Evaluation Study on TPDS and 

AAVwu undertaken by the ORG Centre for Social 

Research. New Deihl. Aa per the findinga of the Study there 

was diversion of wheat and rice of 53.3% and 39% 

respectively at the all India Ievei. The finalAlpOrt hu been 

ntOeived In September, 2005 and forwarded to StatHIUTt 

for necnaary action. 

The Issue of diversion hat been discussed In five 

Regional Conferences with the State Governments during 

2005-06. The issue was also discussed in the Food 
MinleterelFood Secretaries Conference held on 29-03-2006. 
The State Governments have however expressed reserva-
tion. in these Conferenc.. on the findings of the study. 

The participants StateslUTa were requested to take 

necessary immediate steps to strengthen TPDS and to 

curb diversion/leakage. On the basis of the dlacusslont. 

this Department has drawn a 9 points Action Plan and 

sent to all State Governments for taking necessary 

action thereon. The Action Plan contains the following 

points:-

1. States should undertake a campaign for 

Review of BPUMV liats. to eliminate ghost 

ration carda. 

2. 

3. 

4. 

Strict action should be taken against the guilty 
to ensure leakage free distribution of foodgrainl. 

In this reepect information uked for under 

clause 8 and 9 of PDS Control Order. may .Iso 
be sent. 

For sake of transparency Involvement of elected 

PRI mernbel'l in distribution of foodgraina be 

ensured. Aa far as possible, FPS licences be 
given to SHGs, gram panchayata. cooperativH, 
etc. 

BPUMV lists should be displayed on all FPS •. 

5. District-wise and FPS-wise allocation of 

foodgrains should be put up on webaitea and 

oth.,r prominent places. for public scrutiny. 

6. 

7. 

8. 

Wherever possible. door step delivery of 

foodgralns should be ensured by States. Instead 

of letting private transporteralwholeNlers to 

transport goode. 

TImely avaHabillty of foodgralne at FPS level and 

fixed dat .. of diatribution to ration card hoIdera 

should be eneured. 

Training of members of FPS level Vigilance 
Committee. should be ensured. PropoeaII for 
funding training can be sent to the GOI. 

9. Computeri8ation of TPDS operations be under-

taken. 

(e) A 8tatement i8 attached a. per annexure. 

(1) The shortCOmings brought out In the Form 'C' 

ar. discussed/reviewed in subsequent meetings/confer-

ences held with the Food Mlnlsters/Food Secretaries and 

concerned StatealUTs are requested to take all necessary 

steps to strengthen TPDS. A nine point action plan has 
been formulated to .trengthen TPDS and to curb leakage! 

diversion. All Stat.slUT. have requested to take necessary 

action u per this plan. 
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(g) and (h) The State. and UTI who have not 
fumIehed any Information till date at required In 

Form-C, has been indicated In the Statement of 
StatellUTa enclosed ., annexure. In this connection 

It may be mentioned that on 18.8.2008. a meeting of 

an State Food SecretariM wu held In Delhi wherein 
all the S1ateIIUTa were requeated to .. nd the 

Information In Form 'C' afrah. In order to review the 
p,....a of PDS In the Stat8tlUTa. They tt.ve been 

IWft'IInded again. 

S.No. 

1. 

2. 

3. 

4. 

5. 

6. 

7. 

8. 

9. 

10. 

11. 

$til,.. of ffI08Ipt of monthly /Wume in Form 'C' hom SlaINlUT. lIMe, 

PDS (Control) 0rrIer, 20'" 

stateIUT 

2 

Andhra Pradesh 

Arunachal Pradesh 

Alum 

Bihar 

Chhattlsgarh 

Deihl 

Goa 

Gujarat 

Haryana 

Himachal Pradesh 

Jammu and Kuhmlr 

Return.. PoIitton 

3 

Received for the month of sept., 2001 to Oct., 
2006 

Recefved for the month of Sept .• 01 to June 02 and 

April 03 to March 2004 

Received for the month of Sept.. 01 to Dec.. 2005 

Not received at all. 

Received for the month of Sept., 2001 to March, 

2003 

Received for the month of April 03 to August. 2006 

Received for the month of Sept., 2001 to Sept •• 

2006 

Received for the month of July 2002 and upto May 
2003 to Oct.. 2006 

Received for the month of Sept., 01 to July 02 and 

May 04 to Dec., 2006 

Received for the month of September 01 to July, 

2005 

Not received at all 

(AI on 28.2.2007) 

Remarka 
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1 2 

12. Jharkhand 

13. Kamataka 

14. Kerala 

16. Madhya Pradelh 

16. Maharalhtra 

17. Manipur 

18. Meghalaya 

19. Mizoram 

20. Nagaland 

21. Ori ... 

22. Punjab 

23. 

24. Slkkim 

25. Tamil Nadu 

26. Tripul1l 

27. Uttar Pradesh 

28. unaranchal 

29. west Bengal 

MARCH 12, 2007 

3 

Not received at an 

Rec8Md for the month of Nov., 02 to Dec., 2006 

Receiwd for the month of Sept., 01 to Dec., 01 and 
April, 02 to Sept., 2006 

Not received at aU 

ReceMd for the month of Sept., 2001 to Feb., 
2004 

Not received at aM 

Received for the month of Sept., 01 to AuguIt 02. 
Sept. 03 and Jan.. 04 to Sept., 2006 

Received from the month of June 2001 to Oct., 02 
and Augult 04 to Dec., 2006 

Received from the month of Sept., 01 to Feb., 
2005 

Received for the month Of Sept., 2001 to Juty, 
2005 

Received for the month of Sept., 2001 to Oct., 
::!003 

Received for the month of Sept., 2001 to May, 
2005 

Received for the month of Sept., 2001 to May, 
2005 

Not received at all 

Receiwd for the month of Sept., 2001 to June, 2006 

Not received at all 

Received for the month of November, 2005 and 
Nov., 2006 

Rec:eived for the month of Dec., 2001 to Dec., 2005 
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1 2 3 4 

30. Andaman and Nicobar Islands Received for the month of Sept., 2001 to June, 2005 

31. Chandlgam Received from Sept., 2001 to Nov., 2006 

32. Dadra and Nagar HII'i8II Received for the month of Sept., 2001 to August 2002 
and August and May, 2005 

33. Daman and Diu Received for the month of Nov., 2001 to April 2002 

34. Lakahadweep Received for the month of January to August, 2002 

35. Pondicherry Received for the month of Nov., 2001 to Dec., 2008. 

{'n'anaJation} 

SHRI GIRDHARI LAL BHARGAVA : Hon'b!e Minister, 

my question Is very good. 

MR. SPEAKER : The reply Ie not that good. 

SHRI GIRDHARI LAL BHARGAVA : The reply Is 

also good, but action has not been taken in that regard. 

Through you. I would like to know the names of State 

Governments representatives of which we,. present there, 

the details of directions given to them by the Government, 

the details of their report and the names of States which 

have refused to take any action. Please state all these 

things. 

DR. AKHILESH PRASAD SINGH : Mr. Speaker, Sir, 

It Is true that diversion on a large scale was exposed In 

ORG and Planning Commission's survey, particularly In 

North-Eastern States, Bihar, Punjab, and Rajasthan. There 

are a few complaints in regard 10 diversion from Southern 

States. The Government have apprised the Food Ministers 

of all thOH States, from where most complalnta of diversion 

were received by letter and by hokfing regional confer-

ences, and wherever it was possible Shri Sharad Pawar 

has called Chief Minieters of concerned States and has 

Informed them. Fourteen States have taken remedial 

dons In this regard. Some States did not accept that 

diversion on such a large scale. ORG sample survey and 

PlaMlng Commiuion sample aurvey was very small. In 

ORG aurvey there were 25,004 respondents and thiI 

survey was conducted in 3S states. PEO wu even smaller 

than this. Thla survey was conducted in year 2001. but Ita 
report was submitted in year 2005 after a lapse of four 

years. Therefore, the Government of India decided to 

reconduct the survey through NCER. Diversion and 

Leakage take place particularly in regard to MY and BPL 

families In six states, Assam. Mizoram, Bihar, U.P'. 
Chhattiagam. It has been said to reconduct survey in theM 

states. III report was supposed to be aubmitted in April, 

2006. but tin now the report has not been 8ubmitted. They 

have been asked to submit the report by December. Six 

States Kerala, Maharashtra. Uttaranchal, Jharkhand. , 
Madhya Pradesh and Delhi have been asked to submit their 

report again. This report was supposed to be submitted 

in October 2006. IlPA has been told to submit jI8 report 

in regard to six Stat •• viz Oriaaa. West Bengal, Nagaland. 

Tripura, ANnachal Pradesh and Manlpur. The GoVernment 

of India Ie awaiting for report of remaining eight StatM, 

i.e. Jammu and Kashmir, Himachal Pradesh, Haryana, 

Chandigam, Punjab, Andhra Pradesh, Tamil Nadu and 

Karnataka' which was to be .ubmltted In November. 2006. 
The Government will definitely take required remedial' I 

actlonl after IUbmieIion of report. 
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MR. SPEAKER : Bhargavajl: you might have got all 

the Information. 

SHRI GIRDHARI LAL BHARGAVA : No, Mr. Speaker, 

Sjr. I have not got all the information. I was asking about 

the Nine Point Programme under which States should 

undertake a campaign to review the Below Poverty Una 

list and Antyodaya Anna Yojna to eliminate ghost ration 

cards. Strict action should be taken against the people 

involved in leakage or theft of these foodgrains. Under it, 

for sake of transparency, Involvement of elected Panchayati 

Ral Institute Members in distribution of foodgrains be 

ensured, and Self Help Groups, Gram Panchayats, 

Cooperative Societies have been asked to monitor the 

issuance of licence to Fare Price Shops. Not only this, all 

suggestions in regard to display of list of Below Poverty 
LinelAntayodaya Anna Vojna and area covered by 

Fare Price Shop. and making information available In 

regard to foodgralns allotted to particular shop. and 

state-wise allocation of foodgralns were important If 

an these 8uggestions have been implemented, the 
poor must have got the foodgralns. I am asking 

you only that the shops should display the list of quota 

allocated to them. I am not talking If any theft. otherwile 

people in Jaipur will tell me that I have labelled them as 

thieves. I am saying just that irregularities should be 

checked. All shopkeepers do not commit irregularitlea. but 

only a few shopkeepera do it. What ... hon'ble Minister'a. 

options in regard to displaying of list to ensure 

transparency? 

{English} 

THE MINISTER OF AGRICULTURE AND MINISTER 

OF CONSUMER AFFAIRS. FOOD AND PUBLIC DISTRI-

BUTION (SHRI SHARAD PAWAR) : The hon. Member has 

asked about the Nine Point Programme and the action that 

was taken on that. 

I do not want to give all the detalls; the first Item In 

that was about review of BPL list and the MV list. Fourteen 

States have taken action; out of that. three have ODmpleted 

the review and the rest of the State. are taking action on 

review. I have got that Information. 

The second Item was about taking strict action against 

the guilty to ensure leakage-free distribution of foodgralne. 

Fourteen States have started taking action; three have 

completed taking action till two months back. In the other 

Stat .. , the action Is going on. 

The third was about Involvement of PRI members In 
the entire proce88 of distribution. Fourteen Stat.. have 

taken action. The han. Member hal jUlt now raised the 

i88ue of display of BPL lists on all FPSs. That process haa 

been completed by seven States and other four Stat .. are 

in the process of doing it. Two States have not fumlahed 

the Information till today. They have been reminded about 
it. 

Whatever allocation has been made to each Fair Price 

Shop should be available outside the shop plus on the 

website. Two Stat .. , that is Gujarat and Megh8laya. have 

already. implemented it and the rest of the States are In 

procese. 

There is aI80 a suggestion about the doorstep delivery 

of foodgrains. Four Stat .. have Implemented It and otheta 

are In the proceu of Implementing It. 

Timely availability of foodgralns to the Fair Price Shop 

Is another suggestion. PractlcaUy 13 States have Imple-

mented It and the rest are In the process of implementing 

it. 

Nobody has Implemented the suggestion regarding 

training members for the Fair Price Shops Level 

Vigilance Committee butt the process has been started In 

14 States. 

Nobody has started computerlsation of operation but 

about 14 States are in the procell of starting it. 

Uke this, a number' of actions have been takan. We 

are making a regular review. At my level, I have called a 

meeting of the Ministers and Secretaries In variou,s regions. 
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In some States the situation is bad. There also, I have 

discueaed personally with the concerned officers, Secre-
tarle. and Chief Ministers also. One national level meeting 

was also called. We are taking up this Issue very seriouS/yo 

When we are providing such a huge subsidy if substantial 

foodgrains are diverted, it is not proper and we have to 

take all corrective actions. 

{Translation} 

SHRI GIRDHARI LAL BHARGAVA : You are an efficient 

Mlniltry In this way you will complete all the formalities 

at the earliest. 

{English} 

9HRI L. RAJAGOPAL : I would like to know about 

Anethra Pradesh. In the years 2000 to 2003 more than 50 

lakh tonnes of rice were given to Andhra Pradesh. It is 

widely known and believed also that more than 70 per cent 

of rice was diverted. In fact, in Andhra Pradesh there 

are cues where people have been calling Rice 

Reddya and Rice Naidus. Out of 40 per cent of the rice 

diverted all over India, there is a strong belief that more 

than 70 per cent of it is diverted from Andhra Pradesh. 

I would like to know from the Minister the actual quantity 

diverted, the proposed action and the persona Involved in 

It. 

SHRI SHARAD PAWAR : Sir, this Question is restricted 

to the Planning Commlsalon's Report and ORG Marg 

Report. I have got the information about the .. two Reports, 

as mentioned in the Question. 

We have got a report from Andhra Pradesh from the 

month of September 2001 to October 2006 about the 

monthly returns. We do not see any problem in that. Hon. 

Member Is referring to a little different case. I know a little 

bit about that case. In calamity, a particular quantity of rice 

was allocated and there were complaints of diversion. We 

have requested the State Government to go In detail into 

It and submit a report to us. 

SHRI KHAGEN DAS : By making PDS available to a 

select few, the problem of diversion from the PDS has 
increased. To overcome the problem, Is the Gowrnment 

considering universallsatlon of the Public Distribution 

System and· whether the Government Is planning to add 

essential commodities like pulses and edible oils to the 

PDS? 

SHRI SHARAD PAWAR : The total approach of the 

Government Is targeted to that section of the society which 

Is really facing serious problem,which Is the poorest of 

poor which comes under the BPL. The Idea or proposal 

which we have received from some States for universalisatlon 

of the system has not been accepted. It will be difficult 

for us to accept it. 

For additional Items, we have written to the States. The 

Government of India has essentlafty taken up the 

responsibility of four items, that is, rice. wheat, sugar and 

kerosene through the Petroleum Ministry. Four Items are 

supplied by the Government of India. Regarding rest ~f the 

items, we have requested the States that they can take 

action in their respective States. Some of the Stat" like 
Kerala have taken a decision. They are providing some of 

the items. But this responsibility Is a joint responsibility. The 

particular responsibility has been taken by the Government 

of India and rest of the responsibility has to be taken by 

the States. 

MR. SPEAKER : On his assurance that he will change 

his dress, I am allowing him. 

{Translation} 

SHRI PRABHUNATH SINGH : Sir, I agree that from 

tomorrow onwards I would not be wearing this dress. The 

guidelines of the hon. Minister mentioned in the reply are 

all right, but the hon. Minister has written that in order to 

do away with the fake ration cards, the State Governments 

are made to prepare the list of the BPL. but they do not 

give a free hand to the States. Sitting here, they fix a target 

that this much of kerosene should be supplied to a certaift I 

State, this much of sugar has been supplied, all the said 
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tatgets are fixed·by them but the Common man living below 

the poverty line Is left Old In thia.nd as a result, the atate 

of affairs at the supply centres culminate into sc:uffIee. One 
man from the village gets the goods, 50· people stranded 
In the queue go empty handed. They ahould give the State. 

a free hand in this regard. They have fixed the targets, 

in some States it is 15 point and In some other States 

it is 13 point. They want to provide facilities to the people 

of the States or do they want to create disputes among 

the people by disbanding the villages? I would like to know 

clearly from him whether they would give relaxation to the 

States according its population and to the eligible people. 

After preparing a complet6 list of the people living below 
the poverty line, they should supply the commodities to the 

tune to which the States demand and should make 
arrangements to display the said list in shops or ....• Please 
lIlY in no uncertain terms whether they want to give the 

States a free hand in this regard? 

[English] 

MR. SPEAKER : That will not go on record. It Is a 

IUggeation for action. 

SHRI SHARAD PAWAR : It is a suggestion for no 

action [rranslation] We have given the rights to the State 

Governments for preparing the list of the BPL. But the 

actual implementation of the said rights should be done 

keeping in view of guidelines issued by the Planning 

Commission In this regard. 

SHRI PRABHUNATH SINGH : All those guidelines 

have ceased to exist. 

SHRI SHARAD PAWAR : As the PlaMing Commission 

has prepared the list of BPL for the whole country, they 

themselves formed the guidelines, fixed the criteria. 

(English] These criteria are applicable to all the States. 

[rranslation] but those States have also been told that while 

preparing the list they should convene the Gram Sabha 

and the list should be displayed outside the Panchayat and 

they should elicit the views of the people about the list 

-Not recorded. 

and keeping in view the ultimate recommendation made 
by the Gram Sabha, the said list should be accepted. The 
8Uocation of ration AI carried out baaed on the total number 
given In the list. 

SHRI PRABHUNATH SINGH : Mr. Speaker, Sir, I am 
not putting any question. You are a patron of the destitute., 

that's why I am requesting you ... (lnterruptJons) 

MR. SPEAKER : I also require protection. 

SHRI PRABHUNATH SINGH : Mr. Speaker, Sir, the 

reply given by the Minister ... (lnterruptlons) 

[English} 

MR. SPEAKER: On this matter, i am prepared to allow 
half-an-hour diacU88lon. You give a notice 

{Translation} 

SHRI PRABHUNATH SINGH: They should amend the 
guldellnee which have been, atat .. be given a free hand 
and Include all the people who are living ~ the poverty 
line in this ... (Interruptions) 

[English} 

MR. SPEAKER : No more reply. 

(Interruptions) 

MR. SPEAKER Nothing more will be recorded 

now. I am gMng you more opportunity to put supple-

mentari ••. 

(Interruptlons)-

SHftl KINJARAPU YERRANNAIDU : The Targeted 

Public Distribution System Is the most important and vital 

thing for the poorest of the poor of the country. According 
to the ORO lUrvey, the diYentlon of wheat and rice Is 53 

per cent and 39 per cent respectively which is a wry 
alarming Issue. You have given a nine-point action plan. 
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According to me, In my own State nobody has i,..,.,."ted 
all these nine points. If any S .... ImpIementedd theM 

nine points, the dNereion would tw\I8 been very sm.u 
percentage. 

Even we are providing food eubeIdy worth Rs. 24,000 

crore, a eubeIdy worth more than Ra. 10,000 crore II being 

provided for keroeene. But everyIhlng II being dIY8rted. In 

the State of Andhra Pradesh during the Jut three years, 

the Government has removed the fair price ~ Nt up 

the SHGa, the Gram Panchayats and all. They have given 

80 per cent to the Congrna WOrMrI .•. (JnterruptIotw) 

MR. SPEAKER : Thll it the problem. Mr. Yerrannaidu, 

you may just seek Information. 

SHRI KINJARAPU YERRANNAIDU Sir, the hon. 

Minister has stated ... (InterruptIotw) 

MR. SPEAKER : You may uk the ~ n without 

maICIng provocations. 

SHRI KINJARAPU YERRANNAIDU : Sir, it has been 

stated: 

"For sake of tranaparency, Involvement of elected PRI 

members In diItributIon of foodgra/nI be ensured. M 

tar u possible, FPS licences be given to the SHGa, 

Gram Panchayats, cooperatives etc.· 

MR. SPEAKER :  A supplementary cannot be such a 

long one. 

SHRI KINJARAPU YERRANNAIDU : Sir, I would like 

to know If what has been atated In the reply by the hon. 

Mlniater would be Implemented or not. 

MR. SPEAKER : Your preface has nothing to do with 

this. 

SHRI SHARAD PAWAR : Sir, I think, I need not reply 

about the allegations. 

MR. SPEAKER : You can deal with them. No. This is 

not on record. 

SHRI SHARAD PAWAR : Sir. thiI Ie a very l,.ortant 

Issue. The Government II taking this entire subject very 

seriouIIy. DMtreion Is a NriouI problem. In fact, In some 

of the States in the North-Eaatem region, the divel'llon of 

wheat Is upIo 100 per cent. There ... about aIx Statea 

where there Is a diverIion upto 100 per cent. That II why 

I had called the Chief Mlnlaters and the concerned 

Ministers to discuea thit matter. In fact, this week I am 

sending written communication to them ltatlng that unUi 
and unless this Is Improved, we would stop the allocation 
... (lnterruptIotw) , hIM not received any compIaint8 

... (intert1JplloM) 

MR. SPEAKER: Q. No. 188. Shri Srlniwu Daduaheb 

PaUl - AbIent. 

O. No. 189. Shri Chandra Bhulhan Singh - AbIent. 

(TraMlationJ 

PendIng 8UbeIdy BlU. of fertilizer 

~n n 

+ 

*190. DR. LAXMINARAYAN PANDEY : 

PROF. VIJAY KUMAR MALHOTRA : 

WIll the Miniater of CHEMICALS AND FERTILIZERS 

be pIeued to atate : 

Ca) whether vartou. fertilizer companies are given 

aubsidy by the Government; 

(b) If BO. the detaiIe of subaidy given to various 

fertilizer c:ompanIea during the la.t three yeArl; 

(c) whether the Government owes about one 

thousand Cr0te8 of rupees of aubsldy to varloua fertilizer 

companlel; 

(d) If BO, whether the fertilizer companies have 

manufactured leuer quantity of urea for Rabi crops due 

to the outstanding' amount of subsidy due from the 

Government; 

(e) if BO, the reasons for outstanding dues In thil. 

regard; and 
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(f) the time by which ttieee dues are likely to be 
cleared? 

THE MINISTER OF CHEMICALS AND FERTILIZERS 

AND MINISTER OF STEEL (SHRI RAM VILAS PASWAN) : 
(a) to (f) A Itatement il laid on the Table of the Houee. 

(a) Ves. Sir. 

(b) The amount of subsidy given to tha fertilizer 

companies during the last three years Is 88 given beIow:-

Fertilizers 

ImpOrted decontrolled 

P and K fertilizers 

Annexure I 

(RI. in crore) 

Vea" 

200J.04 2004'()5 2005·06 

234 

720.00 1165.18 2097.00 

1 2 3 

Indegenous decontrolled 2606.00 3976.99 4499.19 
P and K fertilizers 

Annexure II 

Indigenous Urea 
Annexure HI 

8521.00 10243.15 10460.17 

Total 11847.00 15385.32 17056.38 

(c) An amount of Rs. 11478.04 Crores of subsidy 

is due to vanoul fertilizer companlas. 

(d) No. Sir. 

(e) Does not arin. 

(f) While Government Is making efforts to clear the 

dues expeditiously. no time-frame can be fixed for 

clearance of duel al this il dependent on budgetary 
allocation. 

Annuute-l 

Amount of $ubsidy given to fertlHzer companies for Imported Decontrolled (P and K) FertilJzel3 

(Rupees in crore) 

S.No. Name of the Company Expanditure 

2003-04 2004·05 2005-08 

1 2 3 4 5 

1. Chambal Fertll.e,. and Chemicals Ltd. 47.97 41.27 127.90 

2. Coromandel Fertilise" ltd. 20.07 39.32 58.20 

3. Deepak Fertilisers and Petrochemicals Corp. 5.35 0.45 0.03 

4. Duncan Industries ltd. 3.28 0.05 0.74 

5. EID PARRY 17.32 0.02 
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1 2 3 4 6 

6. FertI1iHI'I and ChemicaIa li'avMcore Ltd. 8.61 6.11 0 .• 

7. Godavari FertH..... and Chemical Ltd. 10.<t6 1.38 3.19 

8. Gujarat Narmada Valley FertiliMl'l Co. Ltd. 17.70 17.34 71.84 

9. Gujarat State Fet1IlIMr and Chemical Ltd. 0.03 0.08 

10. Hind LeYer Chemical Ltd. 32.27 

11. Indian Farmera Fertiliser Cooperative Ltd. (IFFCO) 0.56 22.88 169.70 

12. Indian Potuh Ltd. 374.26 886.38 979.80 

13. MadraI FertlliMr Ltd. 4.90 2.14 8.84 

14. Mosaic India Pvt. Ltd. 33.58 137.80 

15. Minerals and MetaII Trading Corp. Ltd. (MMTC) 3.83 5.35 0.81 

16. Nagarjuna FertlliMr and Chemical Ltd. 0.49 3.98 6.gs 

17. Paradeep Pholphatea Ltd. 8.14 29.17 49.22 

18. Rallis India Ltd. 4.gs 2.04 

19. Rashtrlya ChemIcaII and Fet1lliHrl Ltd. 33.58 48.29 82.70 

20. Sriram Fertilise" and Chemicals 66.60 135.92 176.08 

21. Southern Petrochemical Indultriel Corp. Ltd. 7.31 0.52 0.38 

22. Tata Chemicals Ltd. 12.39 68.64 120.21 

23. Zuarl Induatriea Ltd. 18.63 25.47 81.47 

24. Oharamsl Morarjl Chemical Co. Ltd. 0.13 

25. Cargill India Pvt. Ltd. 42.35 18.76 

26. National Fertllisera Ltd. 0.07 

27. Tungabhadra Fertlliaera and Chem1ca18 Ltd. 0.85 

Total 720.00 1185.18 2087.00 
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Annex ..... 

Amount of _ubMJy g/vM to frHIiIiMr ~ for ~ o.controIt.d (P and K) Fertllizfn . 

(RupHI In crore) 

S.No. Company Expenditure 

2004-06 2006-08 

1 2 3 4 5 

1. Aarti Fertilieers 4.91 

2. The Andhra Sugara Ltd .. 2.88 2.79 3.39 

3. Arawali PhoIphateI Ltd. 1.87 1.51 2.50 

4. Arihant Phosphat.. and Fertililera Ltd. 2.08 1.28 0.52 

5. Arihant Fet1iIIeer8 and Chemicall Incia Ltd. 0.00 0.00 0.08 

6. Ashe Phoephatea Ltd. 0.00 0.17 0.00 

7. Agri Graen Fertililera and ChernIcata Pvt. Ltd. 0.00 0.00 0.76 

8. Agro Pho8 (India) Ltd. 0.00 0.01 0.89 

9. Asian FertlllHrl Ltd. 3.88 3.78 4.19 

10. Balajl Fertllilefa Pvt. ltd. 0.30 0.88 0.85 

11. Baant Agrotech (India) Ltd. 3.48 3.49 8.05 

12. BhUai Engineering Corp. Ltd. PuIgaon 3.28 4.52 4.59 

13. Shltal Engineering Corp. Ltd. Bit8lpur 7.17 6.83 8.20 

14. Bharat Fertilisera Indultrles Ltd. 0.84 0.35 0.08 

15. Bhawanl Mlshra FertiHlera 0.74 0.59 1.03 

18. Bohra Industriee Ltd. 4.08 3.01 2.93 

17. Coromandel FertiHHrs Ltd. 166.13 301.52 370.08 

18. Chemtech Fertllilerl Ltd. 1.06 1.28 ,\80 
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1 2 3 4 6 

19. Coimbatore Pioneer FertJlileq Ltd. 3.08 2.76 3.45 

20. Deepak Fertlllu,. and P8trochemicaIt Corp. 17.157 14.07 6.70 

21. 0haramaI Morarjj CIwmica Co. Ltd. 12.70 7.36 11.98 

22. EIO (PARRY) India Ltd. 22.34 0.00 0.00 

23. FertiliIe,. and ChernIcaIa Travancore Ltd. 122.41 211.86 281.05 

24. Gayatri SpinnerI Ltd. 0.78 0.83 0.94 

25. Godavari Fertilile,. and Chemical Ltd. 182.10 328.97 418.97 

26. Godavari FertiIIte,. and Chemical Ltd. (IFFCO) 8.89 0,00 0.00 

27. . Gujarat Narmada Valley Ferm .. ,. Co. Ltd. 38.28 48.16 88.17 

28. Gujarat State Fertililer and Chemical Ltd. (S) 33.20 263.47 226.48 

n. Gujarat State FertiliMr and Chemical Ltd. (Vadodra) 181.19 0.00 74.42 

30. HindaIoo Induetrlet Ltd. 58.21 114.73 106.87 

31. HInd I..ever Chemical Ltd. 186.04 0.00 4.74 

32. India Farmers Fertililer Cooperative Ltd. (IFFCO) 847.43 971.71 1097.33 

33. IFFCO(GFCL) 34.12 23.99 24.80 

34. Indian PoIMh Ltd. 0.00 0.00 0.00 

36. Indian Potaah Ltd. (SSP) 0.00 0.00 2.86 

36. Indo Gulf CorporatIon Ltd. 17.98 0.00 0.83 

37. Jairam Phoephate Ltd. 3.11 2.64 0.77 

38. .IM'arn Pholphate Ltd. 0.00 0.00 3.01 

39. Jai Shree ChemicaIt and Fertilizera.(l) 3.33 2.29 2.33 

40. JaI Shree Chemica. and Fertllizers-(II) 3.83 2.74 4.03 

41. JaI Shree Chemicala and Fermlze,.-(IU) 0.03 0.00 0.00 

42. JubIlant Organoeye UmIted 0.00 0.00 9.28 
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43. Jubilant erg.no.y. Umited (SacIma Phot.) 8.80 0.33 3.50 

..... KuhI Urvarak Umlted 0.03 0.01 0.00 

46. Khdan ChemicaJI and FertIlize,. limited (I) 11.70 11.53 5.48 

46. Khdan Chemicala and FertiIIzera Limited (II) ".17 3.07 ".80 
"7. Khaltan ChemicaIa n Fertilizera limited (III) 0.00 0.07 1.04 

48. KotharI Induetrllll Corp. LImIted 0.03 0.00 0.00 

49. Krilhna InduItriaJ Corp. Ltd. 1 .• 1."7 2.72 

50. LIMtrty Urvarak limited 0.00 3.83 .. ... 9 

51. liberty ptaphate Ltd. (K) 0.00 0.00 0.42 

52. liberty Phoephate Ltd. 1".81 12.00 1".89 

53. Mahadeo Fertllizerl Ltd. 0.31 0.19 0.00 

54. MangaIam Phoephate Ltd. 0.27 0.34 0.01 

55. Mardlll Chemicall Ltd. 0.29 0.00 0.00 

68. ~ Bhatat Phoephate Ltd. 0.05 0.28 0.92 

57. Madhya aharat AQro ProductI Ltd. 0.18 0.42 2.55 

58. Madhya PI1Ideah Orgochem Ltd. 0.00 0.00 0.02 

59. MangaIore ChemIcaII n FertIIizera Ltd. 30.13 72.51 ..00 

eo. Maharuhtra AIIo o..lopment Indultrial Corp. 0.00 0.00 0.00 

81. MexIcan Ptaphate Ltd. 0.46 0.00 0.00 

82. Madraa Fertillurw 'ltd. 118.88 138.87 99.18 

83. ~ PradeIh Orgochem Ltd. 0.03 0.0.- 0.00 

84. Muktelhwar Fertilizera Ltd. 0.11 0.11 0.12 

86. MuMk ChemicaJa Ltd. 0.08 0.00 0.00 

•• NaI'ftWta f90 ChemIc.. Pvt. Ltd. 0.18 0.07 . 0.12 
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1 2 3 4 5 

67. Natraj Organic8 Lid. 0.64 0.09 O.OS 

68. Ntrrna Lid. 6.16 6.16 616 

69. Oewal Chemica.. and Fertilizerl Lid. 86.10 264.45 72.21 

70. Oriental Carbon Lid. 0.01 0.00 0.00 

71. The Pholphate Co. 5.82 5.26 7.91 

72. Paradeep PhoIphata Ltd. 204.05 310.32 494.69 

73, Pragatl Fertilizers Ltd. 1.27 1.22 0.83 

74. Pratyulha ChemIcaII and fertilizers Ltd. 1.53 0.28 0.01 

75. Prwm Salehi fertilizers Ltd. 2.25 1.53 0.25 

76. Priyanka Fertilizerl and ChemicaII 0.73 0.67 0.68 

n. Madhya Sharat PhoIphate Ltd. 0.00 0.00 0.00 

78. RajIaxmi Agrotech India Ltd. 0.02 0.00 0.00 

79. Rarna Pholphate Ltd. (M) 6.23 6.43 8.90 

80. Rama Phoaphate Ltd. (U) 7.68 2.90 3.74 

81. Auhi FertiltHrs ltd. . 0.03 0.00 0.00 

82. Ruhtrtya ChemIcaII and Fertllllers Ltd. 92.78 114.10 118.88 

83. RevatI Minerals and ChemIcaII Ltd. 0.01 0.01 0.00 

84. Rama Krilhl Ruayan lid. 5.78 4.41 8.15 

86. Sadhna Pholphate and Chemical Ltd. 1.00 0.34 0.15 

88. S8rada fertilisers Ltd. 0.00 0.00 0.00 

87. Shaw Wallace 0.00 0.00 0.00 

88. Shiva FertiliHr8 Ltd. 3.98 4.00 4.86 

89. Shrl Acids and Chemicals ltd. 0.00 0.00 0.00 

90. Shrl Ganpati Fertillael'l Lid. 0.00 0.34 0.04 
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2 3 4 6 

91. Sreeji Fertllilers Ltd. 0.00 0.00 0.00 

92. Shree Gajraj Fertilisers 0.00 0.00 0.00 

93. Shrt Krishna Fertllllil. Ltd. 0.00 0.43 0.08 

94. Sh .... Nlw .. Fertil ..... 0.26 0.00 0.42 

95. Sona Phosphate Ltd. 0.02 0.01 0.06 

96. Southem Petrochemical Industries Corp. Ud. 91.53 157.23 171.03 

97. Subhodya Chemica18 Ltd. 0.71 0.11 1.76 

98. Shurvl Colour Chemical Ltd. 0.32 0.32 0.19 

99. Swutic Fertllllera and ChemIcaII Ltd. 1.42 1.20 1.61 

100. Tedco Granites Ltd. 1.58 3.38 2.83 

101. T ..... Agro Induatriel Ltd. ·6.26 7.42 1.41 

102. Tungabhadra Fertilllerl and ~ Co. Ltd. 1.61 1.71 8.00 

103. Yam Organic Ltd. 0Ip.1ca Ltd. 1.48 0.00 0.04 

104. Zuari Indultriel Ltd. 139.70 243.89 304.83 

105. Jubilant Organosye Linlted 0.00 8.13 0.00 

(YMt Organic Ltd.) 

106. Khaltan ChemIcaII II1d FerUliM,. (F) 0.00 1.05 13.82 

107. OrIental carbon Corp. Ud. 0.00 0.00 0.00 

108. T J Agro Industries Ltd. 0.00 1.23 1 .• 

109. Tata Chemlcall Ltd. (HLl) 0.00 233.86 266.62 

110. V.K. Phoephat .. Ltd. 0.00 0.00 0.74 

Total 2579.86 3864.n 4466.46 

ADO 

Expe .. dlture. Pre OCT 2000 23.48 13.78 29.73 

&pendIture on special freight 2.58 8.48 4.01 

Groea Total 2608.00 3978.88 4498.19 
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Anna ..... 

Amount 01 1Jut.idy given to ,.".., conrpenieII lor ~ U,.. 

(Re. In Crorea) 

S.No. ExpendIture 

2003-04 2004-05 2006.()6 

1 2 3 4 5 

1. RMhtrIya ChemIcaII and Fe,...,. lid., ThaI .~ 871.08 852.01 

2. RaIhtriya ChernIcaII and Fet1iIiI,,. Ltd. Trombay 1.67 0.00 un 

3. ...... FertIIieera Ltd. 409.76 488.74 818.38 

4. National Fertilleerl Ud.-8hatinda 502.01 434.37 353.84 

5. NatIonal FertIIIIerI Ud .• Panipat 468.88 404.88 308.35 

8. National FertIIiHfa Ltd.·Vijalpur I 184.48 146.45 123.83 

7. NatIonal FertiHHrl Ud.·Vljalpur II 284.14 320.83 350.08 

8. national Fertil .. ,. Ltd.·Nanv-I 544.85 462.61 420.86 

8. 8famaputra Valley Fet1IIIaera Corp. Ltd. (BVFCL)· 14.40 28.84 20.70 

Namrup-III 

10. FertiliMrl and ChemicaII Travancore Ltd. ·10.48 -8.83 ·1.05 

11. Fertlliaer Corporation of India (Ramagundam) 8 .• 0.00 0.00 

12. FertlllMr Corporation of India (SIndrI) 40.46 0.00 0.00 

13. FertlliMr Corporation of India (TaIchet) 8.80 0.00 0.00 

14. Neyveli Lignite Corp. SO.81 -0.15 0.00 

16. Gujarat State Fertlliler and Chemical Ltd. 70.01 217.88 67.88 

18. Guja,.. Narmada Valley Fertililerl Co. Ltd. 224.86 285.46 283.18 

17. KRIBHCO 322.21 187.58 245.84 -

18. IFFCQ.PHULPUR·II 577.55 886.80 813.85 

18. IFFCQ.PHULPUR·I 480.85 528.58 538.03 
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1 2 

20. IFFCO-KAlOl 

21. IFFCO-AONLA-I 

22. IFFCO-AONLA-II 

23. Nagarjuna FertUiNra and Chemicals Ltd. (I) 

24. Nagarjuna Fertilllel'l and ChemicaIa ltd. (I) 

26. ChambaI Fertililel'l and Chemicals ltd. (I) 

26. Chambal Fertililel'l and Chemicals ltd. (II) 

27. TATA Chemicals ltd. 

28. Zuan ~ i a Ltd. 

28. Srlram Fertllilera and ChemIcaIa 

30. Indo Gulf Corp. Ltd. 

31. Southam Petrochemical Indultriel Corp. ltd. 

32. Oewal Chemicala and FertHiMra Ltd. 

33. Mangalore Chemicals and FertlH..... ltd. 

34. Duncan Industries Ltd. 

Grand Total 

DR. LAXMINARAYAN PANDEY : Mr. Speaker, Sir, 

through you I would like to tel' the hon. Minister that in 

hie reply he has stated that certain fertilizer companies are 

given funds. Government OWN a portion of subsidy to 

various companies and no time-frame can be fixed for this 

purpose and when the time Is ripe. the outstanding dues 

ot the companies will be cleared. But, will he fix any time 

limit tor this purpoee? Secondly. whether the hon. Mlnlater 

is aware of the fact that certain fertilizer companies 

which are given subsidies show an inflated picture ot the 

quantity ot their production whereas the actual production 

is tar leas than the one which they have shown and theM 

companlel get sua.ldiel. So. I would like to know. trom 

3 4 5 

288.84 319.78 151.92 

147.35 158.17 96.03 

143.89 246.68 126.55 

148.61 184.25 144.44 

207.81 288.05 479.39 

230 •• 388.41 329.28 

817.47 821.19 828.45 

178.21 382.88 328.87 

381.41 484.81 823.09 

299.37 310.48 438.38 

108.28 215.97 278.39 

520.03 888.13 896.08 . 

222.81 381.78 87.24 

228.21 384.63 481.32 

0.00 0.00 38.10 

8521.00 10243.15  10480.17 

hon. Minister about the action taMn by him on such 

compIainta. 

SHRI RAM VILAS PASWAN : What was your tll'It 

question? 

DR. lAXMlNARAYAN PANDEY: It has been said about 

the outstanding duM of the ....a.idy that there cannot be 

any time-frame fixed for It and efforts are on to clear the 

said duel expeditiously, we will soon make the payments-

this statement makes on HnH. The Mlnisler has .. Id 10 

In his statement--pleue check. However, Government II 

making efforts to clear the dues upedItIousIy. but no time 
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frame can be fixed for clearance of dun. After all for how 

long will they keep It pending? 

SHRI RAM VILAS PASWAN : Sir, lubsidy entails huge 

funda. Lut year the amount of lubsidy was Rs. 34,000 

crore. Of this. a payment of RI. 22,000 crore had been 

made, however RI. 11,000 crore are outstanding. In the 

latest third Iupplementary Rs. 3500 crore were given and 

for the remaining Rs. 8000 crore, we have written to the 

hon. Prime Minister, held talks with the hon. Minilter of 

Finance and he has given an assurance that payment of 

the said dues would be made as soon as poseible. 

But this iI not a fresh development. Every year some or 

other part of the subsidy remains unutilised and the 

payment of the Hid d ~ are made in course of the time. 

Therefore, I cannot I8Y for sure that these payments 

wilt be made within 15 or 20 days, but the Minister of 

Agriculture is present here, we also are present here 

and we are making jOint efforts to clear the. dues 

expeditiously. 

DR. LAXMINARAYAN PANDEY : Mr. Spea.r, Sir, the 

aecond part of my question has not been replied to. 

MR. SPEAKER : In the second supplementary you will 

be provided with the answer. 

DR. LAXMINARAYAN PANDEY : Mr. Speaker, Sir, I 

would like to lubmlt that some companies despite recelvtng 

the subsidy have not produced upto the required quantity. 

Have such complaints been received? Second part of my 

question iI whether subsidy was received or not. 

Production of urea was not upto the required amount which 

led to crlais and black marketeering of urea in the whole 

country. 

SHRI RAM VILAS PASWAN : As far as subsidy Is 

concerned, we provide it only when the State Government 

luues the certificate. Inilially, subsidy upto 85% Is given 

on basis of the place from where they send their goodI 

but afterwards the remaining amount is paid after the State 

Government Issues the certificate regarding the arrival of 

their gooda. Secondly in this matter action Is taken on the 

complaints received. 

Now, we ... making the IY'tem onUne. Aa for .. UI'H 

II concerned we gat oompIaintI from ItMraI .. tee 

regarding IhOrtage 01 u .. a but It II ... a fact that the 

Stale GoIiernmenll aIwIyI mention their rwqufrement and 

the quantity II glwn by UI. The department aJwaya 

considers the fact rwgardlng availability and the I8Ie made. 

We have full data. If you want we will lay It on the table 

of the Houae. There Is not a lingle State, which haa 

distributed the entire quantity avaUabIe with It. There are 

dffficuities In the distribution system at lOMe poinll. In the ' 

present Iyttem, many State Govemmentl tie-up with the 

Ministry of AgrIculture and the company and try to find out 

about the requirement of fertilizer In the stlte. The Iss,," 

Involved In tie-up are a. to which company will provide the 

fertilizer, the method Involved, the place and time and 1110 

the means I.e. by rail or by road. As far u Urea Is 

concerned, 50 per cent of It i. In control. We take the 

responsibility for it. 50 per cent Isd8-controlled. MoP ,II 

totally de-conlrolled. DAP il fully cle-c:ontrolled. All the .. 

things are Included in the tie-up. The problem aris .. when 

suppose the goods have reached to a big junction-lay 

Gaya junction but Is not further reaching to Aurangabad 

even though the State Govemments are responsible for the 

distribution syetem, we take Immediate action on the 

complalntl received by us. From 1st April, the syttem II 

going to be online. We will monitor the whole IY'tem from 

here Itself and now onwards the company will receive the 

payments only after it ha. delivered the goods to the 

dl.trlcts. We are making aeparate provision for It. earlier 

a lump awn amount was allocated. The companiea havInt 
rights In regard to de-controIIed items Iik8 fertilizer prefw 

to .. II these lIems In the neighbouring State •. They fHI 

that they are getting leal for It. Therefore, thillAue of leu 

amount, which comes to aroUnd RI. 197 crore was taken 
up and it has been decided to enhance It further. Thentfore, 

I think there wiH be no problem during the Kharif .. aton 

from 1st April. However, I would like to point out to the 

hon'ble Member that as he said, our total capacity Is 197 

lakh tonne. and we are producing upto 200 lakh tonnee; 

It means we have 100% capacity. There are two typ8I of 

plan" in which some are being Nn Naptha while others • I 

are being Nn on guo We are producing 85% through gu 
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baled plante but 35% aublldy 18 given on it. 35% 
production,18 achiewd through Naptha based plants but 

85% sl,fbsldy ~ given on it. We have said that all the old 

Nlptha plants will be converted into Gu baled plante by 

the next year. W. are providing incentive for it a. weU. W. 

have declared that if any company produces 110%, then 

65% of the profit will go to the Centre and the remaining 

35% wiU go to the company. If the companies produce more 

than 110"10; they will get 1 00"10 profit. That Is why, we are 
promoting the main thing. Secondly. the consumption of 

urea in the current year was 252 Iakh tonne. whereas the 
annual production was 197 lakh tonnes. So, we have to 
Import the remaining quantity. We want to import only that 

quantity of urea about which there is shortage. We had 

called a meeting of the Agriculture Ministers of the States 

wherein I had requested all of them to go to the block 

level and assess the requirement of urea and then tell us 

about the requirement. we will fulfill it. As the question has 

been raised by the hon'ble Member, we regularly monitor 
the production of the companies in order to ensure 100% 

utilization of their capacity. 

[English] 

MR. SPEAKER : Is there any more supplementary to 

be asked? I think every aspect of the question has been 

covered. 

[Translation] 

PROF. VIJAY KUMAR MALHOTRA : Mr., Speaker, Sir, 
many a times the G0V'8rnment has deetared that the 

subsidies being given to the companies "'IIY directly be 
given to the farmers. Various schemes were formuJated and 
deliberated upon in thie regard. Through you, I would like 

to know from the Government as to what action has been 
taken in this regard? Mr. Speaker. Sir. through you, I would 

like to inform the government that the companies which 
are being provided subsidy are misusing the 18me. Why 

don't the Government consider the fact that subsidy should 

be provided directly to the farmers. 

SHRI RAM VILAS PASWAN : Mr. Speaker, Sir, as you 

are aware that the hon. Minister of Finance in his Budget 

presented' this year has mentioned the Issue of, direct 

IUbeIdy .. pIJot project but thia, is stili under conelcIerlltion 
of the Govemment. As far .. my miniltry'l and my personal 

view 18 concerned. I oppose the same beeaule farmere 

are not going to get any benefit from it. If farmers get Rs. 

4830 as IObsidy and will continue to get sublidy on same 
rate but It will allo lead to 'Inspector Raj'. If we now 

announce that farmers will directly get the subsidy instead 

of the company, farmere will have to pay more. Firstly he 

will have submit certificate and on the basis of that 

certificate he will get the money. We had railed this point 

in the sitting of advisory committee of the ministry. We are 

thoroughly Itudylng this point. It Is very easy to say that 

subsidy Ihould be provided direCtly to the farmers but then 

It will Indirectly lead to 'Inapector Raj'. Therefore, we are 

seriously considering this point. As the han. Minister of 
Finance had declared It as a pilot project, accordingly one 
distrtct will be selected from each state. 

[English} 

SHRI GURUDAS DASGUPTA : Are you a revenue 

protagonilt against inspector raj? ... (lntemJptlons) 

MR. SPEAKER : Nothing is to be recorded. 

(Interruptions) • 

MR. SPEAKER : I have not alloWed him. 00 not 

respond to not-permitted questions. 

(Interruptions) 

SHRI VARKALA RADHAKRISHNAN : Sir, the Fertll\eera 

and Chemicals Limited, Allawaye, Is coneidered to be the 
largest lind aldelt public l8Ctor concern In Ketala. Now 

It Is declining due to wrong policies followed time and again. 

What Is the proposal for reviving that oldest public concern 

of the State? 

MR. SPEAKER This Question is about pending 
lubsidy bHls. 

SHRI VARKALA RADHAKRISHNAN : There was a 

proposal to amalgamate Ra8htriya Chemical- with FACT. 

*Not recorded. 
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Thereby, • united concem may be started and by IhM wtl'f, 

there was a proposal for reYiVfng It. What euctIy II the 

Govemment doing for It· and how .re you going to ....me 
It? 

MR. SPEAKER : Thle supplementary ~ not ...... 

You may .. nd the reply to him in writing. 

SHRI RAM VIlAS PASWAN : Sir, It hal ...,..been 
~1 d. 

MR. SPEAKER : All right. It has alre.dy been revived. 

I think It has not re.ched him. 

SHRI VARKALA RADHAKRISHNAN : I ha\Ie a 

thorough personal knowledge about it. The revival propouI 

has not been considered .... (lntenuptlon8) 

MR. SPEAKER : Do not record a word. 

MR. SPEAKER: You haw got enough remediM 

open to you, ShtI Radhakriehnan. If he hila·.,." a 

wrong .nawer, you may take action. Pie ....... your .... 

now. 

(Interruptions) 

MR. SPEAKER : If he hu given • wrong answer, you 

c.n take action. Shri Tathagata Satpathy. 

(Interruptiotw) 

SHRI TATHAGATA SATPATHY : Sir, to .. y Ie • rainy 

day .nd there Is • very pI .... nt we.ther outside. It Ie • 

happy occasion that Shrl R.m Vilas P.lWlln, a very senior 

Member of the C.binet, has differed with the Finance 

Mlnleter ... (Int,,,,uptJons) 

Shri Puwan has opposed part of the Budget 

proposals of the Finance Min"'r. We welcome hie 

".nd. Shri Puwan is known as 1he rewlulioniry. 

... (Inlflrruption_) 

-Not recorded. 

MR. SPEAKER : 8M Varkll. ad a i nan~ 8Ittfng 

here I cannot decide tIbout th.t. Can 11 

(InterrtJplicJM) 

MR. SPEAKER : Shrl VarkIII RMhIkrlllhnan, you 

lhould become a role model. Rather you .re dleruptlng 

the PIOCHCfingI of the Houle. 

(IntetnJptJons) 

SHRI TATHAGATA SATMTHY : Mr. .8peak.r. Sir. 

through you, I would like to know whether the GoYemment 

is aware that It has been • ohronic problem in this country 

for more than a deCade where campanfn rn.nufacturlng 

f8rtlliz.,. have created knoWIngly lhortagu to jack up 

market pricee. . .. (Interruptlon) 

MR. SPEAKER : It II a 0Ueati0n· about pending 

lubsidy. We have traveled much farther from that. PIe ... 

Uk about 1UbI1dy. 

(1nIwrI.tptioM) 

SHR'TATHAGATA SATPATHY : They are doing this to 

.. U their non-8Ut*diHd fertiliurs. ... (Interruption_) Mr. 

Speaker, Sir, pie ... listen to me .... (lnterruptioM) 

MR. SPEAKER : I cannot listen Indefinitely. 

(Interruption.) 

SHRI TATHAGATA SATPATHY : Products like DAP 

which are de-controlled are much more In demand, 

whereas Items that are controlled are not much In demand. 

It 18 for these items that the Government II shelling out 

thousands of crores of rupees as subsidy. which only goes 

to .dd to the profit of the r.rtlllzer companies. which do 

no rese.rch. development or fIekI education. 

So, I would like to know from the hon. Miniiter' how 

does he plan to handle the Items that are controlled .nd 

ItemI which are not controlled. 

MR. SPEAKER: Mr. Minister, you pie ... deal only with 

the aubeIdy part of the question . 

(Interruption.) 
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MR. SPEAKER : Pie... speak on subeldy only. 

SHRI RAM VILAS PASWAN : There is no question of 

subsidy In It .•.. {lnterruptloM) 

MR. SPEAKER : You may approach hi, separately. 

(English] 

+ 

~1 1. SHRI M. RAJA MOHAN REDDY : 

SHRI N.N. KRISHNADAS : 

Will the Minister of CONSUMER AFFAIRS, FOOD AND 

PUBLIC DISTRIBUTION be pleased to ltate : 

(a) the present storage capacity of godowns of 

Food Corporation of India (FCI) and other agencies In 

different parts of the country, State-wlse; 

. (b) the number of godownI constructed during each 

of the fast three years, State-wise; 

Year FCI 

(c) whether the present storage capdy it 

adequate to store foodgraIna; 

(d) If 80, the details thereof; and 

(e) If not, the stepa being taken to create additional 

storage capacity? 

THE MINISTER OF AGRICULTURE AND MINISTER 

OF CONSUMER AFFAIRS, FooD AND PUBLIC OISTRI-

BUTION (SHRI SHARAD PAWAR) : (a) to (e) A Statement 

Ie laid on the Table of the House. 

(a) The Food Corporation of India (FCI) hal a 251 

Iakh ton"" Itorage capacity' (owned and hired/covered and 

CAP) as on 3181 January, 2007 If.lCluding capacity hired 

from ewc, swes and other agencies. The State-wise 
details are gIwn In the enclosed Annexure-I. 

(b) The year-wi.. number of storage godowna, 

alongwith capacity, constructed by the Food Corporation 

of tndIa (FCI), Central Warehousing Corporation (CWC) and 

State W81'8hau8ing Corporations during the lut th .... years 

a .. u under:-

CWC SWe. 

Number of capacity Number of CapacIty Number of Capacity 

storage (In lakh storage (In lakh ItorIIge (In lakh Mrs) 

godowna Mrs) godowna Mrs) godowns 

2003-04 15 1.33 

2004-06 11 0.98 

2005-06 06 0.22 

The State-wise details are given In the encloeed 

Annexure-II. 

(c) to (e) Yes, Sir. The overall 1I0rage capacity 

available with FCI II adequate to store the foodgra!!". As 
on 31.1.2007 capacity utilization wu 48% of storage 

19 

15 

06 

3.14 11 3.63 

1.17 12 (-)17.33 

2.78 07 1.48 

capacity. In North Eut and Jammu and Kuhmir however, 

additional godown capactty hal been created u per 

deWhgiven In MneICU,....lI. Moreover, In case of specific 

requirement In any State, the General Managers of Regions 

of FCI are vetted with full powers to hire the <godowna of 

CWClSWCs. 
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Annex".." 2 3 4 

State-wise details of godown capacity created by the 
2004-05 

Fel. ewe and SEes during th. lu' ThfH *-ts 
1. Uttar Pradesh Vyaenagar 13340 

Food Corporation of India (FCI) 
2. Haryana B.G. Sim 10000 

2003-04 
3. Andhra Pradesh Nellore Ph-III 15000 

S. State Centre CapacIty 4. T.mll Nadu Salem 3340 
No. C .... ted 

(In Mra) 5. Kernataka Koppal 10000 

1 2 3 4 e. Tumkur 5000 

7. Maharuhtra M.nmad 11920 
1. Uttar Pradesh RaibareHIy 20000 

8. Gujarat Godhra 10000 
2. Haryana B.G. Sins.·' 18870 

9. ChhattiIgarh Tilda 13340 
3. Punjab NG Tanda 23340 

10 Manipur Jlrlbam 2500 
4. Andhra Pradesh Olchapally 5000 

11. Nagaland Oimapur 2500 
5. Hanumanjunctlon 10000 

Total 96940 
6. Tamil Nadu Salem 3340 

FCI 
7. Kernataka ShJmoga 15000 

2001-08 
8. Maharashtra Manmad 8680 

1. Jammu and KMhmir Badgaon 1250 
9. Gujarat Godhra 15000 

2. Leh 10000 

10. Orissa 0ng0Ie 5000 
3. Tamil N.du Salem 3340 

11. Dhankana 2500 4. Kemataka Tumkur 5000 

12. Keonjhar 2500 5. Mlzoram Lunglel 2920 

13. Phulbanl 2500 
Total 22510 

14. Nowrangpur 2500 
Central Warehouelng Corporation (CWC) 

15. Tripura Agartala 2500 
2003-04 

Total 132530 1. Uttar Pradelh Shahganj 18000 
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1  2 3 1 2 3 4 

2. Greater NoidI ICo ·13200 19. Himachal PradeIh o.ra 1870 

(cowred) 
Total 314120 

3. 38000 

(open) ewe 

4. Kamataka Hubli 9311 2004-01 

5. Karala Kanzikode 15000 1. Uttar Pradesh ICB Bhadohl 5000 

(PaJIakad) (covered) 

6. Edatha" (Aluva) 10000 2. Kamalaka Tumkur 98eO 

7. Rajuthan Srimadhopur 10600 3. EPIP Whitefield 1480 

8. Bharatpur 1829 4. Madhya PradMh Ualanpur 6000 

(cowred) (GwaHor) 

8. 10760 5. Rajuthan Kulhalgath 3400 

(open) 
6. SItapu .. II Jaipur 1700 

10. Tamil Nadu Madurai-II 1550 
7. BharatpUr Yard 7200 

11. Andhra Pradesh GadwaI 10000 4000 Sqmt. (open) 

12. Madhya Pradesh Sheopurkalan 10000 8. KotputII 5000 

13. Gujarat Kandla CFS 21800 9. Andaman and Port Blair 2700 

(P. Fab.) Nicobar Illandl 

14. 43200 10. Welt Bengal 2000 

(open) (cowred) 

15. West Bengal Petrapole 16000 11. (6000 Iqmt.) 10800 

(open) (Open) 

16. Pelrapole 36000 12. BIhar Madhepura 5000 

(open) 
13. Maharashlfa o'node 42100 

17. Alum AmIngaon 20000 LogIIIIc Park (open) 

(Guwahatl) OCY Ph.! 

(23400 Sq mi.) 

18. Maharuhtra O'node Ph-II. 12.5Ha 28400 

(P.Fab.) 14. KaIamboII 5000 
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2 3 4 1 2 3 4 5 

15. Dethi Narela 10000 2 .. Aelam Nil 0.01 0.04 

Total 117040 3. BIhar 0.05 Nil 0 •• 

2005-08 4. Chhattilgarh 0.58 0.01 NH 

1. Uttar Pradesh ICD Bhadohi 3eOO 5. Gujarat Nil (-)0.06 Nil 

(2000 sqm.) (open) 

6. Haryana Nil 0.09 0.02 

2. Surajpur. n50 

Greater Noida 7. Karnataka 0.59 0.71 0.22 

(4305 sqm) 
8. Kerala 0.06 0.04 Nil 

3. Maharast:tra logistics Park, 71550 
9. Madhya Pradesh 0.08 0.02 0.88 

D. Node, (Open) 

Navi Mumbai 10. Maharuhtra 1.35 (-)0.04 (+)0.04 
(39900 sqm.) 

11. Meghalaya Nil Nil Nil 
4. Logistics Park. 88200 

D. Node, (open) 12. Orilla 2.11 Nil Nil 

Navi Mumbai 

(Oewelopment of 13. Punjab (-)1.40 (-)18.40· Nil 

open area/drains 
14. Rajasthan 0.12 0.17 0.12 

(4QOOO sqm) 

15. Tamil Nadu Nil  Nil  Nil 
5. Diatripark, D. Node, 51300 

Navl Mumbai. (open) 16. Uttar Pradesh 0.03 0.09 Nil 

(28500 sqm) 

17. West Bengal Nil  Nil  Nil 

6. Gujarat CW, Kandla-III 54600 
(plot No. 2 and 3) (open) TOtal 3.63 (-)17.33 1.48 

(30000 sqm) 

-The storage capacity 10' created by Punjab SWC hu been 
Total 276400 dlacontinu./dehired due to decrease in procurement. 

\State Warehoualng Corpollltiona (SWea) SHRI M. RAJA MOHAN REDDY : Hon. Speaker, Sir, 

I would like to know from the hon. Minister whether It Is 

S.No. SWCs 20Q3.04 2004-05 2005-06 a fact that. large quantities of foodgrains are damaged 

every year during handling, storage and transportation and 
2 3 4 5 

also due to dl'-Pidated conditions of FCI godowna, which 

1. Andhra Pradelh 0.08 0.03 Nil 
are not property maintained. If 10, I wouldtlke Ie) knCJW the 

losses incunad u  a result thereof during .ach of the last 
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tbfM yea.... Induding the quMtity of foodgreins ...... or 

damaged by rat.; and the remedial meaaurae taken ID 

minimize theM 1oueI. 

SHRt SHAAAO ~ : Sir, out e' the total CIIP8CItY 

that h.. been created In this country, onty 48 per cent 

capacity hu been utilized. So, we are not In a position 

to utilize them. That Is why we have started de-hlring some 

of the private godowna. Only some States, like the North-

Eutern ·StatH and the State of Jammu and Kashmir, 

require them and they face shortages allo. So, we are 

taking atep8 to construct godowna In those are ... 

The other question raised by the hon. Member does 

not pertain to the main Question. 

MR. SPEAKER : Mr. Minlater, you need not rapIy. Thli 

II the problem. The questions are too long and too 

Irrelevant. 

SHRI M. RAJA MOHAN REDm : Sir, I WOUld also like 

to know whether the Government hal received any 

compIalnt8 of replacing the good quality of foodgralne with 

that of damaged onea, In connivance with the traderl. If 

80, how many such cas88 have come to the notice 0' the 

Government during the lut three yea,,? What action has 

been taken by the Govemment in this regard? 

MR. SPEAKER : This question does not ariM from the 

main Question. So, It Is not allowed. 

Shrl N.N. Krishna Ou - not present. 

[T"""tIon] 

SHRIMATI KIRAN MAHESHWARI : Mr. Speaker, Sir, 

It 'e a very important question. In hie reply the hon'ble 

Mlnilter has stated that storage of foodgraln is done 

through Central Warehoualng Corporation, Food Corpora-

tion of India and State Warehousing Corporations. From 

geographical point of view, Rajasthan Is the largest State 

of the country and the Central Warehousing Corporation 

there hal mostly open storage capacity., It is damaging the 

foodgraIns. Moreover, no storege godown of Food 

Corporation of India II Iituated there. Do the Central 

Govemment propoMd to prcMde lOme more new godowna 

to Rajasthan? 

[EngIIM] 

MR. SPEAKER : The time is over. 

SHRI SHARAD PAWAR :  I thought you said that the 

time is over. 

MR. SPEAKER : However, I am giving an opportunity. 

(Interruptions) 

MR. SPEAKER : The ewe has developed capacity In 
the State of Rajasthan also. In fact. If you kindly .... in 

the year 2003-04, a place called Bharalpur where capacity 

0' 1,829 tonnes has been developed and then in 
Srimadhavpur. 10,000 ton".. capacity has been developed 

In the v-r 2006-08. There wal a P'<9' ........ (Interrup-
tIons) 

MR. SPEAKER : Nothing will go on record except what 

the hon. Minister says. 

(Interruptions)" 

WRITTEN ANSWERS TO ~  

[Translation] 

8eneflctarlel under n~  

Anna Yo)a". 

-181. SHRI RAGHURAJ SINGH SHAKY A  : 

SHRI DANVE RAOSAHEB PATll : 

Will the Minister of CONSUMER AFFAIRS, FOOD AND 

PUBLIC DISTRIBUTION be pleased to state : 

<a) the number of people benefited under the 

Antyodaya Anna Yojana (MY) as on January, 2007; 

-Not recorded. 
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(b) the categoriel of people Included under the 

MY after the ...... expansion or the 1Cheme; 

(c) whether a large number of people belonging to 

theM newly added categories have been excluded from 

MY; 

(d) if 10, the details thereof and the reaaona 

therefor. 

(e) the atepe being taken to Include all such people 

under the scheme; 

(f) whether the Govemment hu conducted any 

feaaibIIIty study for extending the scheme to remote, rural 

and hunger prone are.. In the country; and 

(g) If 10, the outcome thereof and the action taken 

thereon? 

THE MINISTER OF AGRICULTURE AND MINISTER 

OF CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRI-

BUTION (SHRI SHARAO f'AWAR) : (a) As on 31st 

January, 2007, 224.568 Iakh hoUHholda are benefited 

under Antyodaya Anna Vojana .. In enclosed Statement-

I. 

(b) The categories of people Included under the 

MY. encIoIed .. Statement-II .. on 311t January, 

2007. 

(c) to (e) The identification of the Antyodaya famillee 

and ilaulng of dlatlnctive Ration Carda to theM families 

• the reaponaI;MIity 01 the concemed State Govemmenta. 

DetIiIed guideD"" were laaued to the StatnlUTs for 

identiIIcatIon of the Antyodaya families under the MY and 

additional Antyodaya families under the expanded MV. As 

per the Guideline., the Identification of beneficiaries under 

this scheme is to be done by the respective State 

Govemmenta with the Involvement of PanchayatllGram 

Sabhaa In rural areas and urban local bodies In the urban 

are ... In C8I8I where elected bodies In ruraVurban are .. 

are not In position. the State GovemmentJUT Administra-

tion may Involve suitable mechanism for identification of 

benefician.. In an Impartial and objective manner. 

Allocation of foodgraina under the scheme is being 

released by the Central Govemment to the StateslUTs on 

the baaIs of llaue of distinctive MY Ration Carda to the 

ldentifiad Antyodaya famil .... 

Out of 2.50 crore MY families 224.568 lakh famlHea 

have already been covered .. on January. 2007. 

(f) No, Sir. 

(g) Don not arise. 

$tau of ldentmc.tIon of Households under MY (Normal and Additional) 

(Fig. In lakh) 

S. StateIIJT No. of Estimated No. of MY famIIIM MV famiIieI identified and RC iIIued 

No. BPL 

famllie. Normal 1st ·2nd ~  ' Total Normal III 2nd 3rd Total 

.. on expo exp . e..,. exp. up. exp. 

1.3.2000 

1 2 3 4 5 6 7 8 9 10 11 12 13 

, 
1. Andhra PradHh 40.63 6.228 3.117, 2.991 3.242 15.578 6.228 3.117 2.991 3.242 15.578 
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1 2 3 4 5 8 7 8 10 11 12 13 

2. Arunachal Pradesh 0.99 0.151 0.077 0.073 0.079 0.380 0.151 0.077 0.073 0.079 0.380 

3. Allam 

4. Bihar 

5. Chhattllgarh 

8. Deihl 

7. Goa 

8. Gujarat 

9. Haryana 

18.38 2.115 1.408 1.362 1.465 7.040 2.816 1.408 1.352 1.430 7.005 

65.21 10.000 5.003 4.802 5.205 25.010 10.000 5.003 15.003 

18.75 2.874 1.438 1.380 1.498 7.189 2.874 1.0439 1.380 1.498 7.189 

4.09 0.826 0.315 0.301 0.326 1.588 0.320 0.235 

0.40 0.073 0.037 0.035 0.039 0.184 0.073 0.037 0.035 

0.565 

0.145 

21.20 3.250 1.828 1.581 1.691 8.128 3.250 1.828 1.581 1.881 8.098 

7.89 1.209 0.606 0.581 0.629 3.025 1.209 0.808 0.581 0.528 2.924 

10. Himachal Prade8h 5.14 0.787 0.395 0.378 0.411 1.971 0.787 0.395 0.378 0.411 1.971 

11. Jammu and Kaahmir 7.38 1.129 0.564 0.542 0.587 2.822 1.129 0.564 0.542 0.322 2.557 

12. Jharkhand 

13. Kamatalea 

14. Kerala 

15. Madhya Pradesh 

16. Maharashtra 

17. Manlpur 

18. Meghalaya 

19. Mizoram 

20. Nagaland 

21. Oriua 

22. Punjab 

23. Rajasthan 

24. Sikkim 

25. Tamil Nadu 

23.94 3.665 1.841 1.762 1.911 9.179 3.685 1.841 1.762 7.268 

31.29 4.797 2.400 2.303 2.497 11.997 4.797 2.400 2.303 2.497 11.997 

15.54 2.382 1.192 1.144 1.240 5.958 2.382 1.192 1.144 1.240 5.958 

41.25 6.324 3.164 3.037 3.291 15.816 6.324 3.164 3.037 3.120 15.645 

65.34 10.017 5.011 4.810 5.215 25.053 10.017 5.011 4.810 

1.66 0.255 0.127 0.122 0.132 0.636 0.255 0.127 0.122 

19.838 

0.504 

1.83 0.281 0.140 0.135 0.148 0.702 0.281 0.140 0.135 0.146 0.702 

0.68 0.105 0.051 0.050 0.055 0.261 0.105 0.051 0.050 0.055 0.261 

1.24 0.189 0.098 0.091 0.099 0.475 0.189 0.096 0.091 0.099 0.475 

32.98 5.055 2.530 2.428 2.632 12.845 6.055 2.530 2.428 2.632 12.845 

4.68 0.717 0.359 0.345 0.373 1.794 0.717 0.359 D.312 1.388 

24.31 3.726 1.865 1.790 1.940 9.321 3.726 1.839 1.790 1.924 9.279 

0.043 0.067 0.032 0.032 0.034 0.165 0.087 0.032 0.032 0.034 0.165 

48.63 7.455 3.730 3.580 3.881 18.846 7.455 3.730 3.580 3.881 18.848 
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28. Tripura 

27. Uttar Pradesh 

28. Uttarakhand 

29. West Bengal 

30. Andaman and 

Nicobar Islands 

31. Chandigarh 

MARCH 12, 2007 80 

3 4 5 7 8 10 11 12 13 

2.96 0.462 0.227 0.217 0.235 1.131 0.462 0.227 0.879 

106.79 18.371 8.191 7.861 8.622 40.146 18.371 8.191 7.881 8.522 40.945 

4.98 0.763 0.382 0.367 0.397 1.909 0.763 0.382 0.367 1.812 

51.79 7.939 3.973 3.813 4.132 19.857 7.939 3.973 2.887 14.799 

0.28 0.043 0.021 0.021 0.022 0.107 0.043 0.043 

0.23 0.035 0.018 0.017 0.018 0.088 0.021 0.021 

32.0adra and Nagar 0.18 0.028 0.013 0.013 0.015 0.089 0.028 0.013 0.011 0.052 
Haveli 

33. Daman and Diu 0.04 0.006 0.003 0.003 0.003 0.015 0.006 0.003 0.003 0.003 0.015 

34. Lakshadweep 0.03 0.004 0.003 0.002 0.003 0.012 0.004 0.004 

35. Pondlcherry 0.84 0.128 0.065 0.062 0.067 0.322 0.128 0.065 0.062 0.067 0.322 

Total 652.03 99.946 50.021 48.001 52.030 249.998 99.626 49.873 41.680 33.389 224.588 

·Out of the 50 lakh households in the 2nd expansion, 48 lakh households (from BPL) had been earmarked for expansion 

state-wise and the remaining 2 lakh households were to be identified subsequently by the State where error of encluslon 

came to light. 

··The left over expansion of 2 lakh families of 2nd expansion have been Included In the 3rd expansion of MY scheme 

to 52 lakh families from 50 lakh families. 

SUt.".."t'" 

1. Antyodaya Anna YoJana: 

1.1 A National Sample Survey Exerciae pointed out that 
about 5% of the total population in the country ateepe 
without two square meals a day. this section of the 
population can be called as "hungry". In order to 
make TPDS more focused and targeted towards this 
category of population, the "Antyodaya Anna Vojana" 
(MY) was launched in December. 2000 for one crore 
poorest of the poor families. 

1.2 MY contemplates identification of one crOre pOorest 

of the poor families from amongst the number of BPL 

families covered under TPDS within the States and 

providing them foodgrains at a highly aubsidized rate 

of Rs. 2J per kg. for wheat and Rs. 3/ per kg. for rice. 
The Stat.slUT. are required to bear the dlMrlbutlon 

cost, and make available foodgrains to the benefi-

ciaries at the price fixed by Government of India as 

above. 

1.3 The ecale of iHue that was initially 25 kg. per family 
per month has been increased to 35 kg. per family 

per month with effect from 1 at April, 2002. 
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2. 1et .... 8Ion of MY: 

2.1 The MY Scheme has been expanded In 2003-2004 

. by adding another 60 Iakh BPL famiHe with IP8Clal 

focus to the following priority groups:-

Households headed by widows or terminally III 

persona or disabled persona or persona aged 

60 years or ·more with no assured means of 

subsistence or societal support. 

Widows or terminally ill persons or disabled 

persons or persons aged 60 years or more or 

single women or single men with no family or 

societal support or assured means of subsis-

tence. 

All primitive tribal households. 

3. 2nd .Expan8Ion of MY: 

3.1 Aa announced in the Union Budget 2004-05. the 

Scheme has been further expanded w.e.f. 1 st August. 

2004 by another 50 lakh BPL families by Including, 

inter alia. all households at the risk of hunger. The 

guidelines have been Issued to aH StatesllJTa on 3rd 

August, 2004. The following criteria was adopted for 
identification of additional Antyodaya famllles:-

(a) Landless agriculture labourers. marginal farm-

ers, rural artisanalcraftamen such as potters 

tanners. weavers. blacksmiths, carpenters. 
alum dwellers, and persons eaming their 

livelihood on daily baals in the informal sector 

Ukeporters, coolies, rickahaw pullers, hand cart 

pullers, fruit and flower sellers, snake charm-

ers. rag pickers, cobblers, destitutes and other 
similar categories in both rural and urban 

areas provided they are the poorest among 

BPL families. 

(b) Householcla headed by widows or terminally ill 

persons/disabled personslpersons aged 60 
years or more with no assured means of 

subsistence or societal .upport. 

(c) Widowl ar terminally 1M persona or diIabIed 
persons or persons aged 60 years or more or 

eiogle women or single men with no family or 

&octetal support or auured means of IUbIII-
tence. 

(d) All primitive tribal households. 

Out of the SO lakh households in the 2nd 

expanlion, 48 lakh 8PLhou88holds have 

been distributed state wise and the· remaining 

2 lakh households to be identified IUbN-
quently by the States where 'error of exctusion' 

comes to light. 

4. 3n1 £X..-... lon of MY: 

4.1 As announced In the Union Budget 2005-06. the MY 

hu further been expanded with effect from 1st April. 

2005 to cover another SO lakh BPL households thus 

increasing its coverage to 2.5 crore households. With 

this Inc"''' more than 38% of the total eatlmated 
BPL families have been covered In MY. 

5. identification of Antyodaya femllIH and altoc.tlon 
of food pns: 

5.1 The identification of the Antyodaya famili.. and 

issuing of distinctive Ration Cards to these families 

is the responsibility of the concerned State GoVem· 

ments. Detailed guidelines were Issued to the States! 

UT s for identification of the Antyodaya families under 
the MY and additional Antyodaya families under the 

expanded MY. The main trust of these 5'UldtIines is 
that they should be the poorest among SPL families. 

Allocation of foodgralns under the scheme is being 

made to the StatealUTs on the basis of lsaue of 
distinctive MY Ration Cards to the identified 
families. 

5.2 The status of Jdentification of households under MY 

(Normal, 1 at expansion, 2nd expansion and 3rd 
expansion) is given in Annexure-I. The defaulting 
StatMlUTa aN reminded reguIarty as a part of 
monitoring. 
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Recom .... nd8Uon. of Pe .... Com",', alon 

·'82. SHRI ILYAS AZMI : Will the Minister of 

~  AND BROADCASTING be pleased  to 

state : 

(a) whether the Government has received the 

Report of the Pasawat Commis.ion; 

(b) If 10, whether the reeonvnendations of the 

CommIIaion have been implemented; 

(c) if 10, the detaila thereof; 

(d) whether any complaints have been received 

trom the Part-Time Correapondenta about the non-

implementation of the recommendations; and 

(e) If 10, the details thereof and the action there-

on? 

THE MINISTER OF PARUAMENTARY AFFAIRS AND 

MINISTER OF INFORMATION AND BROADCASTING 

(SHRI PRIYA RANJAN DASMUNSI) : (a) No. Sir. 

(b) and (c) Do not arise. 

(d) No, Sir. 

<e) Does not arise. 

Alternative Arrange .... .,.. for An.ctecI Child 

Labou,..,.. 

·183. SHRI THAWAR CHAND GEHLOT : 

SHRI SANJAY DHOTRE : 

Will the Minister of LABOUR AND EMPLOYMENT be 

pleased to state : 

<a) the number of child labourers treed from 

labour In the country during the last th.... years, State-

wise: 

(b)  the number of child Iabourtlrs and their f.mill .. 

facing hardships for their livelihood due to the IrnpIen'Ienta-

tion of the Child Labour (Prohibition and Regulation) Act, 

1986; 

(c) whether the Government hu made any alter-

nate arrangements to take care of the affected child 

labourers and their familie.; and 

(d) If not, the reasons therefor? 
• 

THE MINISTER OF STATE OF THE MINISTRY OF 

LABOUR AND EMPLOYMENT (SHRI OSCAR 

FERNANDES) : (a) The Government is Implementation the 

National Child Labour Project (NCLP) Scheme in 250 

districts of 20 Stat.. in the country for withdrawing and 

rehabilitating children WOfkIng In hazardous occupations 

and proce..... Under the NCLP Scheme, children 

withdrawn from work are put In special IChooIa where they 

are provided education, nutrition. vocational training, 

stipend and health care 10 u to prepare them In • 

maximum f)f three years time to join the mainstream 
. . 

education system. This is done in clol8 coordinatlon.wIth 

Sarva Shlkaha Abhiyan of Ministry of Human Resource 

Development. In 2003-04 172725, in 2004-05 167825 and 

in 2005-06, 283943 children withdrawn from hazardous 

occupations and proce.... were enrl)iled in SpecIal 

Schoo" for child labour under the National Child Labour 

Project Scheme. The State-wise break-up of the number 

of children enrolled in the Special Schools for child labour 

under the National Child Labour Project Scheme during 

the last 3 years from 2003-04 to 2005-06 i. given in the 

enclosed statement. 

(b) and (c) The National Child Labour Project Scheme 

allo envisages close convergence with income and 

employment generation scheme. of other Ministries 

8uch a. Women and Child Development. Rural Develop-

ment, Social Justice and Empowerment and Urban 

Housing and Poverty Alleviation to cover the familiel of 

the.. children under theee schemel for their economic 

rehabilitation. 

(d) Does not ariM. 
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sr.,..... no. of children enrolled In fIPeCMJ It:hot* 
for child IMJour under the National Child Labour 

Project Schen» during 2OO3-tU to 2OO5-OB 

81. Name of the State No. of No. of No. of 

No. children children children 

enrolled  enrolled enrolled 

in in in 

epeelal speelal special 

IChool IChooi school 

2003-04  2004-06 200S-oe 

1. Andhra Pradesh 48792 1 ~ 37882 

2. Alum - - 4750 

3. Bihar 6500 8500 8500 

4. Chhatlitgarh 5538 5899 11639 

5. Jharkhand 5700 5700 7375 

8. Karnataka 8385 7339 13212 

7. Madhya Pradesh 17404 

8. MaNlrashtra 1889 2554 8815 

9. Ortua 34895  34879 83557 

10. Punjab 4599 4571 4858 

11. AaJuthan 9075 8708 19545 

12. Tamil Nadu 18082 18764 17540 

13. Uttar Pradnh 9975 8583 34171 

14. Welt Bengal 17165  13288 17095 

Total 172725  187825 283943 

-National Child Labour Project waa .. nctIoned In Aaaam 

in 2005-01. 

The special IChooII for child tabour went aanctioned 

'In the Stale of C3ujarat In 2006008 and enrolment would 

be done In 2008-07. WIth r88peCt to Haryana, Jammu and 

Kahmlr, MIzcnm, NagaIand and UttIiranchal the epectal 

IChooIa for chid labour are yet to ltart. 

-184. SHRI RAYAPATI SAMBASIVA RAO : WUI the 

MIniIter of CHEMiCAlS ,ANO FERTILIZERS be pleued to 

state: 

(a) whether the Governmenl propoHI 10 reduce 

the priceI of life Hvin" drugs to help the poor and the 

needy; 

(b) If 10. the data'" thereof: and 

(c) If not, the reason. thereof? 

THE MINISTER OF CHEMICALS ANO FERTIUZERS 

AND MINISTER OF STEEL (SHRI RAM VILAS PASWAN) : 

(a) to (c) The 74 bulk drugI apeclfIecIln the Firit Schedule 

of the Orugs (PrIeM Control) Order, 1995 (OPCO, 95) and 

the forrn&Atlonl baed thereon a,. under ptIce control and 

their priola are ftxedIrevIMd by the National ,PharmIIceu-

tICal PrtcIng Authortty (NPPA) In accordance with the 

provisions of the OPCO, 86. TheM drugs haW been .. 

under prtce control on the baIII of orHena mentioned In 

'ModIfIcations in Drug Policy, 1888', annou",*, In 

September, 1984 the price flxatlonlrevt.ton of the Sched· 

uled Drugs and formulationa "  a contlnuoua procea under 

OPCO,95. 

Prices of non-Schedulecl formutatlone are fixed by the 

manufacturers thernHfv.. keeping in view the varloue 

factors like coal of production, marketinglHlHng open ... , 

R and 0 .xpen .... trade CommiUIon, market competition, 

product Innovation. prOCluct quality etc. The GoIIemment • 

takel correcttve meuut8I where the pubic tnt...... " 
found to be adverHly an.ctld. 
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The Drugs (Price8 Control) Order,. 1995 does not 

dlatinguiah between life .avlng and other druge. There are 

no epecific no"",. or guidelines to detennine .. to which 

drug can be claaalf .. d as life Hving drug&. Every drug in 

general is considered UMfuI in saving and prolonging of 

life. 

Draft National Pharmaceuticals Policy-2006 h .. 

been prepared by this Department after extensive 

discussions with various stakeholders including drug 

Industry associations, and In line with the declared 

objective of the Government In the Na1lonal Common 

Minimum Programme to make available life saving and 

esaential drugs at reasonable prices to the poor. In this 

Policy SOITl8 of the schemes for Improving acceaalbility 

of free medicines to the poor are: National Health 

Insurance Policy for the BPL families; Larger allocation 

to be made for National illness Assistance FundlState 

illnesa Assistance Funds; District illnesa Assistance 

Fund to be set up; Revolving Funde for BPL famlliea to 

be set up; States would also be .. ked to set up revolving 

funds In all the government hospitals for free treatment of 

BPL families; Rajasthan model of Medicare Renef 

Societies to be replicated In afl the states In the form of 

Onig Banks. The draft Policy also proposes to bring under 

Price Control 354 estential medicines listed In the 

'National List of Essential Medicines, 2003' which has been 

prepared by the Ministry of Health and Family Welfare on 

the directions of Hon'ble Supreme Court. All IheH 

measures would help In reducing the eoat of drugs to the 

poor. 

The draft Policy was submitted before the Cabinet for 

its approval. The Cabinet considered the Policy in its 

meeting held· on 11·1·2007 and has referred the matter 

to a Group of Ministers (GoM). A GoM hu alnce been 

constituted and would be making its nda~ n . to 

the Cabinet. 

Production of Pul ... 

"'188. SHRI SHRINIWAS DAOASAHEB Plall : WIU the 

Minister of AGRICULTURE be pleased to state : 

(a) whether cultivation .nd production of puIHe 

have remained the .. me all through thll decade, thuI 

",adlng to ahortfall In the Indigenoua aupply of pUIIea; 

(b) If eo, the dItaIII thefeof; 

(c) the at. taken by the Government to inc ..... 

the cultivation and production of pu.... In the country; 

(d) whether export of pul ... would be banned In 

view of the Ihortfall In the country; and 

(e) the quantum of pulHa Imported by India and 

the countries from which they are imported? 

THE MINISTER OF AGRICULTURE AND MINISTER 

OF CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRI-

BUTION (SHRI SHARAD PAWAR) : (a) and (b) The poeItion 

of area and production of total pu.... from 1996-97 to 
2008-07 II given below:-

Year Area Production 

(Million HeotarM) ~ Hecla,..) 

1998-97 22.46 14.24 

1197-98 22.87 12.98 

1888·99 23.50 14.91 

1999-00 21.12 13.42 

2000-01 20.35 11.08 

2001-02 22.01 13.37 

2002-03 20.50 th13 

2003-04 23.48 14.91 

2004-05 22.78 13.13 

2005-08 22.36 13.38 

2006-07- 22.31 14.52 

-2nd advance eatlmat .. relaaHd on 05.02.aoo7. 
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It may be obMrved that the .... under culttvation of 

,.... ftllctulMd Mtt,lIn 20.4 to 2305 milton "'rn 
and the production of pulses between 11.1 million tomes 

to 14.9 million ton"" during the last decade. 

(c) A Centrally Sponeored IrMgrated Scheme on 

0IIIeeds, PuIIes, OIpalm and Maize Is under hi;plemen-

tatIon with effect from 01.04.2004 for incrH81ng production 

and pIOduoIIwtty of puIMe In 14 Stat.. of the Country. 
Under the ICheme financial UIi8tance II provided for 

purehue of brHder HedI, production of foundation 
1MdI, dIatrtbutIon of IHd minlldtl, Infraetruc:ture deve1op-

ment, block demonltrAltonl on ImpnMtd technology, 

Integrated pest man.gement, weedlcldes, sprinkler .... , 
fatmerI training for Increasing production and productivity 
of puleea. 

(d) The Gowmment hu banned export of pul ... 

In June 200e In vtew of the overa" shortfall In the country. 
However, recently, the export of kIIbuIl chana hal been 

permitted. 

(e, The quantity of puis.. imported by the 

country during the last .ix yea... 18 given In the following 

table:-

Ye.r 

2000-01 

2001-02 

2002-03 

2003-04 

2004-05 

Quantity Imported 
('000 Tonn .. ) 

349.84 

2217.82 

1992.29 

1723.33 

1339.45 

1808.24 

The Import of puUe II malnty fiom AustraIIa,China. 

USA, Can.da. Myanmar. Paklltan. Iran. France. Tanzanl. 

and Ukraine. 

(T,.MlatJonJ 

·189. SHAI CHANDRA BHUSHAN SINGH : Will the 

Minister of CHEMICALS AND FEATIllZEAS be p/eaHd to 

st.te : 

(a) whether the Govemment PropoH. to revive 

various lick chemical· companies; 

(b) If 10. the details thereof; .nd 

(c) the sum .,Iocated for the pulp088? 

THE MINISTEA OF CHEMICALS AND FEATILIZERS 

AND MINISTEA OF STEEL (SHAI RAM VILAS PASWAN) : 

(.) to (c) There are two Central Public Sector Enterprises 

(CPSEe) under the administrative control of the Dtpatt-

ment of Chemicals and Petrochemicals which deelwlth 

chemicals viz. Hlndust.n Organic Chemicals limited 

(HooL) and Hlndustan Insecticides Limited (HIL). As the 

net worth of both the CPSEa had tumed negatIVe: they 
stand referred to the Board for Industrial .nd Financial 

Aeconstruction (BIFA). The Cabinet Committee on Eco-

nomic Affai ... (CCEA) in Its meetings held on 9.3.2006 and 

27.7.2006. approved the revival proposal. In respect of 

HOCl and Hil respectively. As part of the revival propoul. 
Government ha. provided an .mount of As. 250 crore. to 

Hool in the tonn of 8% redeemable non-cumulative 

pret.rence sh .... to be redeemed • 20% each year from 

4th year onwards for (I) repayment of high cost overdue 
Bonds; (iI) Introduction of fresh VAS costing As. 36 erore. 

for estimated 590 employees; (iii) repayment of VAS loan 

of A •. 31 cror .. availed from Bank of Baroda In 2001 for 

885 emp/oyeel .nd (Iv) R.. 8 crore, tow.rds part 

repayment of Bonds. 

Apart fuomthe above. CCEA. in Its meeting held on 
8.2.2007, approved the nile ... of RI. 20 crorn fiom the 
Budget Grant 2006-07 for reurting of caustlc ChlOrine 

Plant of HOCl at Aalayani. Maharuhtra. This amount will 

be paid back to the Govemment by Hool from the sale 

proceeds of their land at Panvel. Mahareshtra. 
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In cue of HIL, there is no direct cash 1m-ion but 

waiver of Government of India loans amounting to RI. 
66.40 cro,., oonveralon of Government of India loan 

amounting to RI. 31.55 cror .... on 31st March, 2006 into 

equity and writing off the interest amounting to RI.128.69 

crores on GOI loan8 as on 31.3.2006. 

[Eng/i.h) 

Pla,tlc Proceulng Unh' 

-192. SHRI PRASANTA PRADHAN : 

SHRI ANANTA NAYAK : 

Will the Minister of CHEMICALS AND FERTILIZERS 

be pleased 10 state : 

(a) the number of downItrHm pIa8tIc prooeuIng 
unIII operating with outdated technology In the country at 

preeent; 

(b) the average conaumptlon of poIymera per unit 

recorded; 
-'"1 

(c) whether 75 per cent of these units are In Small 

Scale Sector; 

(d) If eo,the Incentives provided to the said units 

durtng the lut three yel,. and the current flnancl.1 year; 
.nd 

(.) the cttteria fixed for providing Incentivea to 

them? 

THE MINISTER OF CHEMICALS AND FERTILIZERS 

AND MINISTER QF STEEL (SHRI RAM VILAS PASWAN) : 

(.) .nd (c) M per, the 3rd All India Censua of registered 

SSI Units there .re 25,564 registered units manufacturing 

different consumer and Industrial plastic products. As per 
the Report of ;ralk Fore. on Petrochemicals. COMtItuted by 

the Department of Chemlcall and Petrochemicals. approxi-
matety 75% of platte procelelng units .... SSI.unIta. These 

. are genenaIIy operating with conventional tac;hnology. 

(b) Polymer consumption In the units vary 

from 5 toMes to 2000 tonnea per month. average 

COf'IIUmPtion II approximately between 10 to 20 tonnel per 

month. 

Cd) The Miniatry of Sm.1I Scale Industries ... lIts 

Small Scale Plastic ProoeIIing unit for technology up-
gradation under Credit Unked CapItal Sublidy Scheme 
(CLCSS) whereby CapItal subelcly to the extent of 
15% Is provided for modernization of their technology/ 

machinery. In addition IncentiVel, provided to other 
group of IndUltriee, like ExciH Duty Exemption upto 

ctear.nce of RI. 1 crote, 15% price preference In Govt. 
puohaH programme. 75% .... mbu,.."..,.t of the coeI for 

obt.ining ISO-9OOOI14001 Certification lubject to 

maximum RI. 75.0001- .... aleo .v.1IabIe to lmall ICaIe 

plastic procesaing units. 

M per the information received from Ministry of 
SmaU Sca'- Indultriel the incentivel provided during 

the IaIt th.... yeara and current financial year Is as 

follows:-

180 1OOQI14oo1 Certlflcetlon r.lmbu .... m.nt 
IOhem.: 

No of units benefited under the pIaatIea and rubber 

product: 

Year 

2003-04 

2004-05 

2005-08 

2008-07 

(upto 17.2.2(07) 

No. of units 

73 

283 

388 

207 

Amount in Iakha 

28.84 

73.10 

85.51 

58.48 

Technology Upgr8Cletlon under CLC88 ScM .... 

Number of P'-IIc prQC8I8Ing SSI units benefited 
\ 

under credit linked Capftal $ubIIcIy. Scheme .... .. 

follows:-
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Year No. of units Amount in IakhI 

2003-04 4.2 

2004-05 28 99.63 

2005-08 46 111.59 

2006-07 70 240.85 
(upto 17.2.2007) 

Total 146 456.27 

(e) The above incentives are provided to such 
small enterprl ... whole investment in plant and machin-
ery does not exceed AI. 5 crom. For availing exemption 
of Central Excise duty, the turnover of the unit Ihould not 
exceedRa. 4 crora per annum. 

[TTMMalion} 

FuMe tor Wlldll .. Proe.otIon 

·193. SHRI JASWANT SINGH BlSHNOI : 
SHRI KAILASH MEGHWAl : 

win the Minister of ENVIRONMENT AND FORESTS 
be pleased to atate : 

(a) the funds demanded by various State 
Govemments, particularly by the Government of Rajasthan 
for the purpose of Wildlife protection; 

(b) whether the said funds have been released; 

(c) if so, the detaila thereof, State-wise alongwith 

the dates on which the said funds have been released; 
and 

(d) if not, the reasons thereof? 

THE MINISTER OF ENVIRONMENT AND FORESTS 

(SHRI A. RAJA) : (a) to (c) The financial a .. istance to the 
States for the purpose of Wildlife Protection is provided 
under the Centrally Sponsored Schemes of "Assistance for 

Development of National Parks and Sanctuaries". "Project 
Tiger" and "Project Elephant" on the baeia of Annual Plans 
of Operation (APOs) .ubmitted by the Concerned 
State Governments and availability of funds. The detail. of 
funds demanded by various State Govemments and 
the fundi released under various schemes for the 
year 2006-07 till date, State-wI8e are encloud a. 
Statement-I, II and III. 

(d) Does not arise. 

Deta/M of funds under CSS-'Dtwelopment of National Partes and Sanctuarle.' 

(Ra. in lakhs) 

S. Name of StateslUTs Fund Amount Amount Date of fund released 
No. Demanded Approved Relea.ed 

2 3 4 5 6 

1. Andaman and Nicobar Islands 119.22 68.09 6.00 22.8.2006; 

15.39 24.8.2006; 

12.50 25.9.2006 

7.00 31.8.2006 
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8.00 18.10.2008 

8.88 28.8.2008 

51.15 

2. Andhra Pradesh 549.10 188.088 10.36 18.7.2008; 27.7.2008; 

8.85 18.10.2008; 

14.00 28.7.2008; 

13.45 25.7.2008; 

19.40 19.10.2008; 31.8.2008 

7.00 3.10.2008: 24.10.2008 

3.50 17.11.2007; 28.12.2008 

14.00 1.2.2007: 28.2.2007 

5.00 

8.00 

15.508 

12.60 

13.77 

143.231 

3. Bihar 316.89 30.277 4.00 5.12.2008; 4.12.2008 

6.50 

10.50 

4. Dadra and Nagar Haveli 43.094 20.214 14.50 25.10.2006 

14.50 

5. Goa 139.859 47.878 5.00 15.11.2008 

5.00 
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1 2 3 5 6 

6. Gujarat 533.69 425.76 8.00 17.11.2006 

6.50 20.12.2006 

4.00 14.11.2008 

11.67 10.1.2007 

14.00 31.10.2006 

11.675 15.2.2007 

14.25 30.10.2006 

21.84 20.2.2007 

5.00 15.9.2006 

8.87 28.8.2006 

33.80 14.8.2008 

38.88 4.8.2008 

1.50 22.2.2007 

3.50 3.8.2006 

20.24 27.12.2006 

17.18 28.7.2006 

11.27 27.7.2006 

7.50 25.7.2006 

8.80 18.7.2006 

14.14 15.2.2007 

19.00 11.7.2008 

4.68 10.1.2007 

11.00 27.8.2008 

17.70 14.8.2006 

314.175 
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2 3 .. 5 8 

7. Chhanllgartl 1271.745 450.108 38.97 22.2.2007 

15.00 20.11.2OOe 

8.75 15.2.2007 

11.00 25.2.2008 

39.475 28.2.2007 

26.86 11.10.2001 

8.00 6. 1 0.2OOe 

48.848 1.3.2007 

84.85 3.10.2008 

18.75 27.9.2008 

17.25 9.2.2007 

13.13 13.9.2008 

18.49 11.9.2008 

5.81 6.2.2007 

13.09 1.9.2OOe 

US.IU 

8. Haryana 120.80 103.89 4.00 26.10.2006 

8.00 18.10.2008 

5.95 24.8.2008 

42.60 30.1.2006 

10 •• 

9. Himachal Pradaah 421.04 267.88 2.00 20.2.2007 

2.60 11.10.2006 

9.60 27.9.2006 
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2 3 4 5 • 
'.541 1'.1.2007 

1'.001 24.1.2001 

17.82 21.1.2007 

1.00 13.8.2001 

22.43 5.8.2001 

1'.14 4.8.2001 

11.71 5.2.2001 

23.13 1.8.2001 

11.85 1.3.2007 

28.32 31.'.2001 

2.111 '.2.2007 

1.10 20.2.2007 

43.51 2 •.•• 2001 

5.30 '.2.2007 

25.5 21.5.2008 

214." 
10. Jammu and Kalhmir 511.30 274.016 22.42 1 •.• .2001; 25.8.2001: 

38.33 31.'.2001; 1.8.2001; 

12.55 13.8.2001; 17.'.2001: 

38.00 1.11.2001; 

1'.41 24.1.2007 

'.03 
14.00 



103 104·· 

2 3 4 5 6 

5.00 

10.74 

11. Jharkhand 301.64 144.98 18.73 17.8.2006; 14.8.2008; 

82.31 24.10.2008; 28.8.2008 

13.10 

4.00 

•. 14 

12. Kamataka 301.64 559.283 21.87 28.2.2007 

27.00 11.10.2008 

26.07 15.2.2007 

31.40 28.8.2008 

44.00 25.8.2008 

34.n 20.2.2007 

8:00 21.8.2008 

20.00 18.8.2006 

20.88 15.9.2006 
, 

18.00 13.8.2008 

16.00 11.7.2008 

12.83 23.11.2008 

SO.OO 5.7.2008 

34.6 30.8.2006 

18.75 23.3.2007 

30.7. 27.8.2008 

3.M8 8.2.2007 
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1 2 3 4 5 " 

,.UO 14.I;aaoe 

14.32 17.11.2008 

40.00 21.5.2008 

410.1" 

13. Kerala 481.41 483.02 10.00 11.12.2008 

20.00 22.1.2001 

8.00 5.2.2007 

28.00 21.1.2008 

38.37 1.2.2007 

42.87 31.8.2008 

17.375 22.2.2007 

15 .• 8.2.2007 

15.00 14.8.2008 

13.00 4U.2008 

17.141 1.2.2007 

81.00 3.8.2008 

7.00 5.9.2008 

21.50 1.1.2007 

7.85 21.2.2007 

8.15 8.1.2007 

5.70 15.8.2008 

i 7.80 21.5.2008 

13.50 10.1.2007 " 
311.12 
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1 2 3 6 8 

14. Madhya Predelh 1854.27 152.457 215.84 18.1.2007 

74.5 7.11.2008 

118.543 1.1.2007 

10.00 20.2.2007 

4.10 6.2.2007 

13.00 25.10.2008 

11.38 4.8.2008 

4.87 1.1.2007 

1.57 31.1.2007 

10.80 28.12.2008 

88.00 27.'.2008 

2.1. 1.2.2007 

26.00 15.8.2008 

28.34' 18.1.2007 

53.7 14.8.2008 

1'.80 3.1.2007 

11.50 13.8.2008 

3.88 15.2.2007 

18.10 28.5.2008 

710.14 

15. ...... ,..".,. 7'1.03 318.32 1'.00 21.1.2008 

5." 18.10.2008 

18.7 5.7.2008 

2.'1 11.7.2008 
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1 2 3 4 5 8 

1.78 27.7.2008 

4.00 25.10.2006 

4._ 21.8.2008 

2.5 24.10.2008 

4.28 13.8.2008 

57.84 18.7.2006 

12.00 21.8.2008 

0.7" 2'.8.2008 

18.08 20.7.2008 

3.20 4.8.2008 

20.5 ".7.2001 

12.00 18.'.2008 

4.11 1.8.2008 

13.50 18.8.2008 

'.20 25.7.2008 

7.50 ~".  

117.104 

1e. Orilla ".40 458._ 21.13 22.2.1007 

25.15 28.2.2008 

83.05 20.2.2007 

17.00 18.2.2007 

21.50 4.12.2008 

10.21 1.3.2007 

17.1S 30.10.2008 
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2 3 4 5 8 

12.50 13.10.2008 

10.00 27.8.2008 

18.25 22.2.2007 

15.00 28.8.2008 

31.80 11.7.2008 

58.87 5.7.2008 

12.885 1.3.2007 

MOMI 

17. Punjab 422.88 4.00 3.00 5.12.2008 

1.00 

18. Rajuth.n 1273.27 243.516 7.75 20.11.2008 

8.00 6.11.2008 

25.86 5.3.2008 

25.00 28.8.2008 

14.00 21.9.2008 

15.11 15.9.2008 

12.00 22.8.2008 

15.01 9.2.2007 

81.88 4.8.2008 

6.825 15.2.2007 

15.30 3.8.2008 

1OJ.111 

19. r.mll N.cju 422.33 281.25 30.00 22.8.2008 

42.80 28.7.aooe 
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11.06 24.3.2001 

15.00 15.8.2008 

18.20 4.8.2008 

22.08 3.8.2008 

8.50 2O.11.2OOe 

8.01 20.1.2008 

7.50 27.7.2008 

5.00 13.8.2008 

8.41 14.8.2008 

1.00 23.1.2008 

3.26 18.10.2008 

12 .• 5.3.2007 

3.00 3.10.2008 

201.24 

20. Uttar P"" 1153.581 384.17 25.81 25.8.2001 

28.37 21.8.2008 

30.818 1.3.2001 

28.00 8.8.2008 

6.00 22.8.2008 

2.00 3.8.2008 

18.00 11.7.2008 

32 .• 5.1.2008 

4.725 28.2.2007 

. 8.07 2.3.2007 
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1 2 3 4 6 6 

14.' 27.8.2008 

1.70 28.2.2007 

24.30 14.8.2008 

111.714 

21. Uttaranc:t.a 284.281 123.075 10.88 12.7.2OOe 

38.23 20.7.2008 

8.5 28.7.2008 

8.00 23.11.2008 

10.28 12.7.2008 

8.42 1.3.2007 

8.00 27.1.2008 

8.85 1.3.2007 

4.40 20.2.2007 

100.12 

22. West BengIII 888.75 351.58 1.11 1.2.2007 

13.10 20.12.2008 

30.00 22.1.2008 

".87 11.12.2008 

24.88 15.1.2001 

14.725 21.12.2001 

11.00 2$.8.2008 

44.54 14.8.2008 

22.00 4.1.2008 

74.00 3.1.2001 
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1 2 3 4 5 6 

5.80 22.1.2007 

317.221 

23. Arunachal Pradnh 1205.181 137.89 11.81 7.9.2006 

21.12 1.9.2008 

4.72 31.8.2008 

23.19 4.9.2008 

12.00 7.11.2008 

73.14 

24. ·Alaam 351.41 172.43 27.20 5.7.2008 

5.00 13.9.2008 

8.50 25.10.2008 

7.87 11.9.2008 

7.50 8.7.2008 

4.00 15.9.2008 

8.00 28.8.2008 

6.00 3.10.2008 

72.17 

25. Manlpur 193.8 98.988 7.00 18.9.2008 

32.79 8.9.2008 

10.00 19.9.2008 

17.48 7.9.2008 

.7.27 

28. Meghalaya 93.34 5-Usa 29.20 5.7.2001 

9.00 30.8.2008 . 

11.20 
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2 3 4 5 8 

27. Mizoram 234.99 169.174 32.50 18.10.2008 

21.5 11.10.2008 

16.50 24.10.2008 

70.10 

28. Nagaland 85.00 17.00 8.00 11.10.2007 

'.00 
29. Slkkim 212.47 145.57 25.00 7.11.2008 

18.84 28.7.2006 

20.00 25.9.2008 

6.11 3.8.2006 

12.00 19.10.2008 

8.07 1.9.2008 

•• 02 

30. Tripura 356.41 47.75 9.80 25.9.2006 

12.00 26.10.2006 

21.10 

""""n'''' 
Sf"te-W#Se cletallll 0' Fund Releufltl under proj«:t TIger ScIJeme clulfng 2006-07 

(Re. In LaIche) 

S. Name of State Fund Amount Amount Date of fund ..... ued 

No. Demanded Approved Relealed 

1 2 3 4 5 8 

1. Andhra Pradeah 220.00 64.55 35.00 12.1.2008 

11.876 7.3.2007 

.. .171 
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1 2 3 6 6 

2. ArunIIcMI Pradlih 220.00 14.55 75.00 10.'UOO8 

26.80 27.2.2007 

80.00 17.8.2006 

75.4725 20.1.2007 

U7.J7U 

3. AlUm ..- 117.17 30.00 10.1.2007 

35.00 8.1.2006 

22.431 18.2.2007 

87.431 

4. Bihar 485.00 106.883 37.1454 14.7.2008 

aT.1414 

I. Chhattilgam 14.70 11.11 10.00 5.10.2001 

10.00 

8. Karn.taka 1781.813 427.837 19.17 17.7.2006 

24.197 21.12.2008 

175.00 14.7.2008 

48.75 27.2.2007 

1t7 .. 17 

7. Ke .... 230.00 214 .• 40.00 23.8.2OOe 

12.00 8.11.2008 

57.00 2.2.2007 

101.00 

I. Jharkhand 531.027 217.827 100.00 17.7.2008 

55.887 27.1.2007 

111.H7 
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1 2 3 4 5 8 

9. MadhYII Pradeeh 2298.88 1142.083 150.00 15.8.2008 

147.255 29.8.2008 

eo.39 8.12.2008 

134.97 8.11.2008 

18._ 19.2.2007 

···30.00 21.2.2007 

150.00 4.10.2008 

81.34 28.12.2008 

31.919 8.3.2007 

18.595 17.1.2007 , 

121.111 

10. Maharuhtra 1248.478 402.358 50.00 31.7.2008 

9.05 2.3.2007 

•. 39 15.9.2008 
, 

48.12 31.1.2007 

45.00 5.10.2008 

nl.M 
': .. ,.1' 

11. Mizoram 174.42 87.88 50.00 17.7.2008 

28.18 22.1.2007 

37.00 20.2.2007 

111.11 

12. Orlua 348.47 189.75 10.00 18.9.2008 
i ". 

90.25 19.12.2008 

110.21 
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1 2 3 4 5 8 

13. RajMthan 458.25 275.10 80.00 14.7.2008 

20.878 17.7.2008 

.100.171 

'4. Tamil Nadu 11544.05 118.31 80.00 17.7.2008 

25.185 18.1.2007 

11.111 

15. Tripura 

18. Uttaranchal 214.31 280.33 30.285 23.8.2008 

130.00 3.11.2006 

32.485 6.3.2007 

1'2.71 

17. Uttar Pradesh 1727.38 138.25' 75.00 10.8.2008 

108.285 7.3.2007 

113.21' 

18. W.at Bengal 878.80 270.70 80.00 27.7.2008 

100.00 14.7.2006 

17.30 8.12.2006 

171.30 

.... "..",.", 
sr.te-... de,." of Fund Relealld under project Elephant SchMne during 2006-01 

(Ra. in Lakha) 

S. Name of Stat .. Fund Amount Amount Oat. of fund raleued 

No. Demanded Approved ~ d 

2 3 .. 5 6 

1. Andhra Pradesh 100.00 72.50 40.00 4.7.2008 
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1 2 3 .. 5 8 

a".n .. 1".2.2007 

M.174 

2. on .. 111.80 UI1.30 37.11 21.8.2008 

71.75 18.12.2001 

45.00 1.3.2007 

'11'" 
3. Kamaleg 800.00 181.&0 110.00 21.8.2001 

67.12 10.1.2007 

,,, . 
4. Welt Bengal 328.20 185.17 •• 00 4.7.2008 

1.15 12.10.2008 

58.24 11.12.2001 

2.50 12.1.2007 

2.00 17.1.2007 

110 •• 

5. Jharkhand 335.14 1"1.00 50.00 30.8.2008 

8. Tamil Nadu 624.12 153 .• 110.00 4.7.2008 

7. Karela 284.00 1 •• 40 110.00 4.7.2008 

51.40 22.2.2007 

1 •• 40 

8. 1. unaranchal 211.20 1M.00 SO.OO 21.8.2008 

2. Gujar ".00 ".00 5.1.2006 

51.12 1.3.2007 

'11.'1 
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1 2 3 

9. Chhattlagarh 371.88 

10. Haryana 135.26' 

11. Uttar Pradelh 37.47 

12. Maharashtr. 

13. Napland 16 .• 

14. Meghalaya 100.00 

15. Aleam 283.83 

18. Arunachal Pradeah 421.715 

·'94. SHRI HEMLAl MURMU : W/U the MInister of 
AGRlCUl1\JRE be pie ... to ItMe : 

(a) whether potato crop hal been damaged due to 

blight deeplte UN of T.P-S. IeedI In 101M Stat .. 
partlcularty in BIhar; and 

(b) If 10. the details thereof and the IICtion taken 
In thie regard? 

THE MINISTER OF AGRICULTURe AND MINISTER 

OF CONSUMER AFFAIRS. FOOD AND PUBLIC DISTRI· 

BUTION (&HRI SHARAD PAWAA) : (a) No, Sir. The 

Gowmment of ahar .... reported 1hat ..,..,.. PoIato SMd; 

4 5 6 

80.00 45.00 22.8.2006 

35.00 2.3.2007 

10.00 

80.75 50.00 8.11.2008 

22.44 8.20 17.1.2007 

25.00 25.00 2.3.2007 

52.45 45.00 30.8.2008 

7.45' 14.2.2007 

12.45 

81.55 42.00 4.7.2006 

19.55 29.11.2008 

".11 

174.38 70;00 27.12.2008 

98.32 53.00 7.8.2008 

(TPS) potato crop w.. free from late blight of potato in 

Bihar. Howev.r. the Incidence of late bltght of potato h .. 

bMn I8POfled in IUICIPIfbIe varieties In the dlltrictll of 
Pumea and Katihar. of BIhar SUIte. There .,. allo reporta 
of incidence of la.. blight of potato In certain pockets. In 

the States of Punjab, Haryana. Uttar Pridesh. West 
Bengal. Kamataka and Maharahtra with damage varying 

from 15 to 50% during November, 2006 on IU8C8pIlbie 
varletiea of potato. 

(b) In BIhar. Potato crop of about 7.000 acres in 

Kdhar and 4.800 acres In Pumea dl8tricta have been , 
damaged by late blight of potato. The incidence of the 
... ,. rnU1Iy due to favourable climatic c:ondltlona and 
&-. of ........... wiIhout proper M8d ............ The 
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problem hal been aggravated becauu of UN of 

.UlC8PlibIe varieties and congenial environment espe-
cially IIgh showe,.. low night temperature and foggy 

weather. Govemment of Bihar got the area surveyed 
through the IClen.... of Rajendra AgrIcultural Univel'llity, 

Pun, Krishi Vigyan Kendra, Purnea and Katihar, Central 

Potato ReMarch Station. Patna and officials of National 

Horticulture Mlaslon In December, 2006. The team hal 
recommended a number of mitigation meuuntl, Inter alia, 

harvesting the crop of more than 60 days old for table 
purpo.... prev.nting the use of infected tube,. for railing 

the next crop. spraying of recommended peaticides for the 
standing crop. constant vigil and peat surveiDance, 

awareneal creation among the farmers for Ned treatment 

and use of resistant varieties like TPS, ANn. Kufri, Pukhraj, 

Kufri Puahkal. Kufri Jyoti, etc. 

Th. incidence of late blight of potato has been 
r.viewed by the Central Gov.mment with the affected 

Statea and advised the Stat. Governments for ensuring 

availability of dileaae free seed potato and promoting 

good agricultural practices In the coming HUOn. 

Production of St .. 1 

·195. SHRI VIJOY KRISHNA : WHI the Minister of 
STEEL be pleued to state : 

(a) the target fixed for steel production particularty 

with reference to Jharkhand during the next five yea"; 

(b) the policy of the Govemment with reg.rd to 
provfding the iron' ore required for the PUrpoN; 

(c) whether any proposal in this regard hal been 

received from the SAil; 

(d) If so, the details thereof; and 

(e) the reaction of the Govemment thereto? 

THE MINISTER CHEMtCAl.S AND FERTILIZERS AND 
MINISTER OF STEEL CSHAI RAM VILAS PASWAN) : Ca) 

No, target hal been fixed for .... production In ~ 
by the Minietry of Steel. Hawver, Mel,""'" _ of 

Understanding CMoU) have been entered into between the 

State Govemment of Jharkhand and private MCtor 

entrepreneul'l. 

(b) Iron ore mining leuea are allocated by the 
concemed State Govemments after taking the approval of 
the Ministry of Mines, Govemment of India. 

(c) and Cd) Steel Authority of India Ltd. (SAIL) ha, at 
preaent, one Integrated Steel Plant at Bokaro in Jharkhand 

and SAIL intends to Incre ... the crude ateeI capacI1y of 
Bokaro St .. 1 Plant (BSL) from the present levet of 4.2 

Million Tonnes Per Annum (MTPA) (2005-06) to 7 MTPA 

by 2010. In addition, plans are also being formulated to 
.et-up a Green Field StHI Plant Initially for 6 MTPA and 
to be expanded further. 

For the expansion pian of Bokaro St .. 1 Plant and h 
new green field aleel plant In Jharkhand, Chlria and Gua 

minea ar. proposed to be the main source for Iron ore. 
SAIL hu ar:-pIled for renewal of mining Ie .... of Chiria 

to the Govemment of Jhartchand. 

(e) Ministry of Steel and SAIL have held several 

meetingl with the Govemment of Jharkhand for .. rIy 
renewal of "*'ing Ie .... In Chfria and Qua In favour of 
SAIL. Final outcome is awaited. 

(EngIi8h] 

Strengthening of Embankmenta of RI".,. 

*196. SHRI RAGHUNATH JHA : WHI the MIniIter of 
WATER RESOURCES be pleuect to state : 

Ca) whether "". -embankments have not pi been . 
.trengthened to ceck fIooda due to· lilting In the rivera 
coming from Nepal .Ide Into India; 

(b) If 10, the financial and physical targela HI for 
strengthening of embankments, Stat.-wIae In the Jut three 

yeai'll and the actual achievements thereof; and 

(c) the reuona for.1hortfaII in ac:hiewmen .. and 
by when the WCNtc ie IilclllVto be OOI11Illted? ' 
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THE MINISTER OF WATER RESOURCES (PROF. 

SAIF-lJD-OIN SOZ) : (a) Flood Management • a State 

subject. The flood control schemes are planned and 

executed by the State Govemments with their own fundi 

as per the priortttes within the State. The ualatance 

provided by the Union Govemment is primarily technical, 

catalytic and promotional in nature. However, the Govem-

ment of India Is providing financial UIiatance to the atate 

Govemrnents of Bihar and Uttar Pradesh to ItntngIhen the 

embankments to check tIoodI due to _1Itng In the rivera 

Coming from Nepal side Into Incia. 

(b) and (c) The State-wiee fiMncNI n phyIk:aI 

targets, actual achiavementa, ahortfalll with reuona during 

last three years (2004'()7) and likely completion time 

thereof ant given in the encloled statement. 

State-wiN a~ and AchIevement. 01 SIrengtItening of Embankment. during ,.., three ,..,. 

(2004-07) on Rivett coming from Nepal MIe Into IndJa 

S. Name of State Targets Achlevementa Ukely ShorttalVA.aaona 

No. StateJSchemel time of 

River Financial Phyalcal Financial Phyalcal completion 

(RI. In (length of (length of 

era,.) embankment embankments 

In Km) completed 

2 3 • 5 8 7 8 

A. .... 
1. ""81"11, Strengthening Met ExtenaIon of ExIatIng of EmbenluMnta on RIveN UlbeIr8ya, _mild. Ke ..... and 
Khendo RI ..... 

(I) L.albakeya River Workl In total length of 38.78 km. have been completed In IX PIen. 

(Ii) Kamla River 30.00 17 •. 64 22.85 

(III) Bagmati River 13.59 27.22 2.17 

2. CrItICIIl AntHroelon WorU In o.nga .... n ...... 

GMdaklBurhl 

Gandak 

30 .• 9 

Sub-Total (Bihar) 7 •• 08 

31M. 30 28.80 

•. 08 51.82 

51.78 June, 2007 

0.000 June, 2007 

204.50 March, 2007 , 

258.28 

WorkI are In prog ...... 

Delay In aubmIIIIon of technl-

cally sound proposal by the 

State Govemment for appnwal. 

No shortfall. WorkI .... In 

~. 
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2 3 4 5 

B. UttIr P ..... h 

1. CrltIceI AntHroeion Worke In Ganga BHln ...... 

Rapti River 10.81 40.05 3.79 

ROOin River 3.08 19.37 2.52 

Sub-total 13.89 51U2 6.31 

(Uttar Pradesh) 

Total 87.97 866.48 68.13 

{Tranlll.tlon} 

GrouncInut Cultivation 

-197. SHRI MANSUKHBHAI D. VASAVA : 
SHRI V.K. THUMMAR : 

WKI the Minister of AGRICULTURE be pleased to 
state : 

(a) the total area covered under groundnut cultiva-
tion In the country, Stat.wtee In the lut three years; 

(b) the extent of production recorded during 
each of the last three yea,. and the current year, State-
wise; 

(c) whether there has been steep decline In the 
production of groundnut; 

(d) If 80, the details thereof and the reasons 
therefor; and 

(e) the steps taken by the Govemment to promote 
the production of groundnut and provide remunerative 
prices to the farmers? 

THE MINISTER OF AGRICULTURE AND MINISTER 
OF CONSUMER AFFAIRS, FOOO AND PUBLIC DISTRI-

BUTION (&HRI SHARAD PAWAR) : (a) and (b) The Stale-

8 7 8 

32.60 March, 2007 progreu of works is as per 

work plan. 

19.37 Completed No shortfall. 

61.97 

308.25 

wile and all-India area covered and extent of production 
of groundnut during the years 2003-04 to 2006-07 are 

given In the encloled statement. 

(c) and (d) The groundnut production declined from 

81.27 latch tonnes during 2003-04 to 87.74 latch tonnes 

during 2004-05. During 2005-08 It Increased to 79.93 latch 
tonnes. It Is estimated to have again declined to 44.11 latch 
tonnes during 2006-07 as per 2nd aclvanceMtimatea 
released on 05.02.2007. The sharp decllnt In production 

during 2006-07 was dUe to decline In area from 87.36 latch 
hectare. to 55.76 lakh hectares. The other reasons for low 
production of groundnut are aberrant weather conditions 

during this period and low productivity of groundnut due 
to their cultivation largely under rainfed condition., no 

major break through In high yielding varietl.. and low 
seed replacement rate. 

(e) A Centrally Sponsored Integrated seheme on 
Olleeeda, Pulse., Oilpalm and Maize I. under implemen-
tation with effect from 01.04.2004 for increasing production 

and productiVIty of groundnut in 14 States of the Country. 

Under the scheme financial aasistance is provided for 

purchaser of breeder eeeds, production of foundation 
aeede, diatribution of Ned minikita, infrastructure develop-

ment, block demonstrations on Improved tecrnology, 
Integrated pest management, weeclcidn; dIatribution of 
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aprinkIer ... farmers training for increulng production Government announces minimum aupport prIeM (MSP) for 
and productivity of groundnut and other oilseeds. groundnut before the lOwing MUOn begins and autho-

rizes the nodal agencie8 to undertake price support 
For protecting the interest of farmers and for operation in the event of market pr1ce8 fdlng below the 

encouraging production of groundnut by the farmers. the MSP level. 

"temen, 
Stat.-w/H AIN and Production of Groundnut during 2OO3-lU to 2006-07 

State Area (000 Hectares) Production (000 Ton"..) 

2003-04 2004-05 2005-08 2008-07* 2003-04 2004-05 2005-08 2008-0r 

1 2 3 4 5 6 7 8 9 

Andhra Pradesh 1.493.6 1841.4 1878.0 1321.0 986.0 1639.5 1366.0 709.0 

Bihar 0.5 0.5 0.9 1.0 0.2 0.3 0.5 0.0 

\ 

Chhattlagarh 38.3 29.1 29.3 30.0 40.2 32.3 31.8 19.0 

Goa 3.3 3.4 3.3 , 5.7 5.4 7.9 , 
Gujarat 2003.4 2000.4 1954.0 1713.0 4477.6 1888.8 3389.0 1304.0 

Haryana 1.5 1.6 3.0 5.0 1.1 1.2 2.2 4.0 

Himachal Pradesh 0.2 0.0 0.1 , 0.2 0.0 0.0 , 
Jharkhand NG NG NG 25.0 NG NG NG 38.0 

Kamataka 817.3 889.0 1040.0 770.0 433.5 742.0 871.0 405.0 

Kerala 2.7 1.8 3.3 2.0 2.0 1.7 2.4 3.0 

Madhya Pradesh 217.7 209.5 208.2 194.0 252.3 242.7 234.4 153.0 

Maharuhtra 379.0 447.0 428.0 420.0 437.0 602.0 410.0 407.0 

Nagaland 2.0 5.5 0.3 • 3.0 7.0 0.3 , 
Ortua 77.2 88.0 90.8 84.0 93.2 108.0 108.3 94.0 

Punfab 4.4 4.3 3.4 4.0 4.0 3.8 3.0 4.0 

Ra,juthan 212.0 287.8 317.0 311.0 331.9 448.8 491.0 218.0 
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2 3 4 5 6 7  8 9 

Tamn Nadu 591.7 615.9 618.8 547.0' 918.2 1005.3  1098.2 906.0 

Tripura 0.7 0.9 0.9 , 0.7 0.9 0.8 • 
Uttar Pradesh 93.3 85.1 108.3  100.0 59.4 69.4 90.5 74.0 

Uttaranchal 3.0 3.0 2.0 1.0 2.0 3.0 2.0 2.0 

We.t Bengal 45.9 46.6 48.8 40.0 75.8 75.5 83.1 62.0 

Pondlcherry 1.3 1.6 1.6 , 2.5 3.2 3.1 , 
Others NA NA NA 8.0 NA  NA NA 11.0 

All India 5987.0 6640.4 6736.0 5575.0 8126.5 6774.4 7993.3 4411.0 

NG : Either not grown or a.... less than 50 hectares/production Ins than 50 tonnes. 

NA > No Applicable. 

, InclUding In others. 

*2nd advance estimat .... un 05.02.2007. 

[English} 

Recommendation. ot NIdIoneI Commlulon on 

Farmer. 

*198. DR. M. JAGANNATH : Will the Minister of 

AGRICULTURE be pleued to ~ : 

(a) whether a Conferance of State Mlnlate,. of 

Agrlcufture was held recenUy to diIcuu the recornmenda· 

tIonI of the National Comml8lton of Fanner.; 

(b) If eo, the outcome thereof; 

(c) whether any COflMnIUl hu been evolved at 

the conference for irriplementatlon of the recommendations 

of the CommiIaion; 

(d) If eo, the dmill thereof; and 

(e) the time ~ which the rec:ommendation. aN 

likely to be Implemented? 

THE MINISTER OF AGRICULTURE AND MINISTER 

OF CONSUMER AFFAIRS, FOOD AND  PUBLIC DISTRI· 

BUTION (SHRI SHARAD PAWAR) : (a) to (e) The 

Conference of State Ministe.. for Agriculture and Allied 

Sectors was held on 2200 December, 2006 to dilcull and 

obtain their views on the rec:ommendatlons made by the 

National Commiaaion on Farmers in Its Reports including 

Revlaed Draft National Policy for Farmers. The States are 

broadly In agreement with moat of the recommendations. 

Government hu taken neceaeary action to expeca. 

examination of the Revised Draft National Policy for 

Farmers and other recomrntndationl. While examining 

the Reports as well as Revised Draft National PolIcy 

for Farmers it wu observed that many of the recommen· 
datlone of NCF are already under implementation 

through .. vera! initiatives and g~  

launched. 
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CMIre Revtew of IndIen Informetion 
Service 

·'99. SHRI SURAVARAM SUDHAKAR REDDY: WUI 
the Minister of INFORMATION AND BROADCASTING be 
pleased to state : 

(a) the number of vacancies in Grade A and B of 
Indian Information Service alongwlth the .tep. taken to flll 

up the vacancie8: 

(b) whether a Cadre Review wa. conducted in the 
organization; 

-(c) if.o, the details and outcome thereof Indicating 

the date of conducting the said review; and 

(d) the reason for delay in conducting the next 

review? 

THE MINISTER OF PARLIAMENTARY AFFAIRS AND 

MINISTER OF INFORMATION AND BROADCASTING 

(SHRI PRlVA RANJAN OASMUNSI) : (a) The number of 

vlCanci81 in Group A and B of liS .. on date II given 

in the encloeed Statement-I. These vacancies are fitted up 
as per procedures preacribed In the Indian Information 

I 

Service (Group 'A') Rul .. , 1987 and Indian Information 
Service (Group'S' posts) Rule. 1989. as amended from 

time to time. 

(b) Ves. Sir. 

(c) and (d) The Cadre Review of liS Group 'A' lniti ..... 

on 10.02.1994. was approved by the Cabinet on 

03.04.2006 and ·neceaary orders were issued on 

20.04.2006. The sanctioned strength of each grade of liS 

Group 'A' prior and after Cadre Review is given In the 

enclosed Statement-II. 

The Cadre Review proposal of liS Group 'S' is now 

required to be taken up with Sixth Central Pay CommissIon 
.. per Ministry of Finance, Department of Expenditure's 
O.M. No. 511612006-E.III.A. dated 21st December 2006. 
The neceasaty action hu already Deen initiated' in the 

MInistry. 

From the above it can be sent that there Is no delay 

in conducting the next Cadre Review of Indian rnfonnatlon 

Service. 

Grade 

(a) 

Higher Grade 

Selection Grade 

SAG 

JAG 

STS 

JTS 

Sr. Grade 

Jr. Grede 

Sanctioned 

Strength-. 

GradeJ. 

Higher Grade 

Selection Grade 

Vacancy PomtIon of liS 

Sanctioned In PositIon Vacancy 

Strength 

(b) (c) 

Group A 

01 

06 08 

37 32 

121 83 

159 73 

161 100 

Group 8 

410 300 

134 

""""",-11 
Grade-wile, 

•• nctioMd 
strength prior to 

Cadre Review 

2 

01 

04 

87 

(d) 

01 

06 

38 

86 

61 

110 

67 

Grad&.. 
.anctloned 

.trength ...... 

cad ... Review 

3 

01 

06 
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2 3 

Senior Adminlatrative 25 37 

Grade 

Junior Administrative 103 121 

GradelNFSG 

Senior Grade 155 159 

Junior Grade 202 151 

R .... rch and Development 

-200. SHRI ASADUDDIN OWAISI : Will the Mlniater of 
WATER RESOURCES be pleased to state: 

(a) whether the funds allocated for Rese.rch 
.nd Development (R .nd D) under the Ministry during the 
yeara 2004-05, 2005-06 .nd 2006-07 was under-utilised 

though the budget allocation is being enh.nced every 

year. 

(b) If so, the reasons therefor. 

(c) whether due to non-utilisation of funds. all the 

on-going R .nd 0 programmes .re getting advel'l8ly 

affected r •• ulting In non-completlon of the project under 

the IChemes; and 

(d) If 50, the eHortl being made to ensure timely 

and judicious utlliaation of the amount allocated for R .nd 
01 

THE MINISTER OF WATER RESOURCES (PROF. 
SAIF-U[)'OIN SOl) : (a) and (b) Under the ICheme lor 

R .... rch and Development (R and D) of the Ministry of 

Water ~... various reaearch organiaatiolWaca-

demic Instltutlona are provided uslatance for taking up 

rese.rch in specific: .reas of water reaources. The support 

Is provided by w.y of grants to academic/ ...... rch 

organisations. The acheme also has a component for 

providing aaaiatance for organisation of WOIbhopI I 

symposiums I .. miners etc. on Important i8aU8I related to 

water resources and man awareness programmes. 

The budget allocation in the Iaat three years for the 

above scheme were As. 6.00 erore for 2004-05. Rs. 10.00 

erore for 2005-06 and RI. 14.96 erore for 2006-07. The 

expenditure in the year 2004-05 and 2005-06 were As. 
3.00 erore .nd Rs. 7.63 erore respectively. The reviHd 

estimate for the year 2006-07 ia Rs. 10.10 erore. The 

a1loc.ted fund could not be utlllMd fully mainly due to (.) 

non-receipt of expected number of propoeala from 

re .. arch organisations I ac.demk: Institutions; (b) non-

recommendation of some of the proposa"; and (e) non-
aubmisalon ot the requisite progreu report of the on-goIng 
achemes; and (d) delay in aubmlulon of proposal for 

release of next Installment etc. 

(e) and (d) The rese.rch actlvItIea are primarily 

undertaken by premier organilatlona of the Miniatry I.e., 

Central W.ter and Power R .... rch Station, PUN, 

Central Soil and Materiala Reaearch Station, New Delhi. 
N.tIonal Inltltute of Hydrology. Roortcee .nd Central 

Ground Wllter Board. The scheme for R .nd 0 .. stated 

above is to provide incentive to various academic/rese.rch 

organlHtlons which helps In .cldre .. ing specific 188U8S. 

The overall objective. of R .nd 0 are not advel'l8ly 

affected aa the major activities related to ...... rch are 

undertaken by premier research Institutes. Various mea-

sures are taken by the Ministry to ensure timely utilisation 

of funds earmarked to research judiciously. These 

meuures include examination of propoul by Indian 

National Committees. monitoring of the progress. .valua-
tion of reports etc. 

1702. SHRI NAVEEN JINDAL: WIN the Minister of 

WATER RESOURCES be pleuecl to state : 

<a) whether W.ter Users AIaociationa .re functi0n-
ing In .11 the States; 

(b) If 10, their numbera, St.te-wise; 

(c) whether farmera and women are dulY repN-

&entad In these AIaociatlona; and 
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(d) if 10. the detalta thereof? 2 3 

THE MINISTER OF STATE IN THE MINISTRY OF 
WATER RESOURCES (SHRI JAY PRAKASH NARAYAN 13. Kerala 4115 

YADAV) : (a) and (b) Yes Sir, Water UMrs Associations 14. Madhya PradMh 1687 
(WUAs) are reported functioning in aU the States except 
Slkkim and Trtpura. At present 50764 WUAs are functioning 15. Maharashtra 1100 
In the country. State-wise break-up is given in the enclosed 
Statement-I. 16. Manlpur 69 

(c) and (d) Yes Sir, farmers and women are duty 17. Meghalaya 112 

repreaents u members in WUAa. However, repl'8l8ntatlon 
of women In the WUAs Is marginal. Detalll are given In 18. Mizoram 110 

the encIoaed Statement-II. 19 . Nageland 24 

.,.,.",.",., 
20 .. Oriua 12500 

S. State Number of WUAs 21. Punjab 2371 
No. functioning In the 

State 22. Rajathan 859 

1 2 3 23. SlkkIm Nil 

1. Andhra Pradesh 10798 24. Tamil Nadu 1138 

2. Arunachal Pradelh 30 25. Trlpura Nil 

3. Assam 647 28. Uttar Pradesh 182 

4. Bihar 46 27. Uttaranchal 5648 

5. Chhattiagarh 1324 28. Welt Bengal 138 

6. Goa 48 Total (Stat .. ) 50764 

7. Gujarat 377 ..,.",.",." 

8. Haryana 4085 
1. Andhra Pradelh 

9. Himachal PradeIh 876 
AI per the Anethra Pradelh Farmera Management of 

10. Jammu and Kalhmlr 90 Irrigation Syateme (APFMIS) Act. 1997 au the land 

hoIderI are entitled to the YOtlng rights while electing 
11. Jharkhand 10 WUA Managing CommIttee. SInca rnajof1ty of the , 

12. Kemataka 
land hoIdInga are In the name of male farmers, entry 

2377 
of women members into the WUA governance iI very 
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limited. About 3 to 5% women participation Is 

observed in the State. 

2. Arunachal Pradesh 

Women had been playing important role in farming 

and decision making In the management of farms 

since age old. Even now women participate In 

decision making in farm management. 

3. Assam 

Farmers and women are duly represented In tt .. 

WUAl. 

4. Bihar 

Farmars and women are duly represented In the 

WUAs. 

5. Chhanisgarh 

33% women are representing these Associations. 

6. Goa 

Farmers have been duly associated, but It has not 

been pouible to secure women's participation In the 

associations so far in WUAa. WUAa are being 

motivated to Involve more and more women In 

their associations and are being encouraged to 

take up an active role in the functioning of the 

association. 

7. Gujarat 

Farmers including women repreHntativel are 

members of ~. 

8. Heryana 

All the land owners and their representatives 

(including women) are eligible to be members of 

WUAs. 

e. Himachal Pradesh 

In general. the participation is by mile members 

as they are the land owners. However. participation 
of women is notional and of the order of about 

5%. 

10. Jammu and Kashmir 

There Is a proper rep ..... ntatlon of farmers in ad-

hoc WUAa. The land holdings in the jurildiction of 

CAD and WM actlvitie8 generally belong to male 

population 10 the representation of women In WUAs 

Is marginal. 

11 . Jharkhand 

Farmers of different land holding ere repreeented In 

the associatioN. EHorti are being made to provide 

due representation of women in the association. 

12. Kamataka 

All the Atehkatdars (members) corning under Water 

Ulera Cooperative Society (WUCS) are eligible 

members of the Society. Women land holders a .. 

also members of WUCS. The managing committee 

of WUCS compriIeI of nine perIOI1I and coneiatI of 

at least one women. 

13. Kerala 

Women members are also participating In the 

activities of Beneficiary Farmers Auociatlona (8FAI). 

14. Madhya Pradeah 

Farmers having land in convnand area is a member 

of General body of WUAl. Women (wife) of Water 

U .. rs who does not hold land IhaH be deemed to 

be the land holders and become members of general 

body of WUAa. 

15. Maharashtra 

There Is a prescribed representation of women In the 

managing committee under the provt.lona 12(5) of 

the Maharaehtra Management of Intgallon System by 

Farmers Act 2005. 
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16. Manipur 

The farmers and women are duly represented in the 

WUAI. In each WUA the representation of women 

members are about 20-30%. 

17. Meghalaya 

Farmers and women are duly represented in the 

WUAs. 

18. Mlzoram 

The WUAI comprise both male and female member. 

of· the fanning community. 

19. Nagaland 

Farmers and women are duly represented In the 
WUAs. 

20. Orissa 

Farmers are duly represented in the usociations. 

Due stress is being given on inclusion of women as 

representative of farmers organizations. 

21. Punjab 

Farmers duly represent these 888OCiatlo",. . The 
ownership is transferred patriachiaUy In the name of 

male members, as such representation of women in 

WUAs is negligible. 

22. Rajasthan 

Women are nominated under the Rajasthan Farmers 

Participation in Management of Irrigation System Act 
2000 and Rules 2002. 

23. Sikkim 

WUAI are not functioning In the State. 

24. Tamil Nadu 

WUAs Earlier pal'tq)ation of women in WUAa 

actIvfIIea was meager but It has signltlcantty 
Increuecf due to training programmes organized by 

State. 

25. Tripura 

WUAs are not functioning In the State. 

26. uttar Pradesh 

All WUAs have farmers as members. However, 
representation of women is about 3 to 4%. 

27. Uttarakhand 

Farmers and women are repreMnted In U .... 
Group. 

28. Weat Bengal 

Far",.,. and women are duly repreeenled In the 

ww.. 
ElectrOnic MlrIc8t 

1703. SHRI M. SREENIVASULU REDDY : wm ..... 
Minister of AGRICULTURE be' pleued to ltate : 

(a) whether there 18 any proposal to Itt up 

electronic market at national level; 

(b) If 80, the details thereof; and 

(c) the time by which It Ie Hkefy to be Itt up? 

THE MINISTER OF STATE IN THE MINISTRY OF 

AGRICULTURE AND MINISTER OF STATE IN THE 

MINISTRY OF CONSUMER AFFAIRS, FOOl) AND PUBlIC 

DISTRIBUTION (SHRI KANTILAL BHURIA) : (a) and (b) 

TWo commodItleI derivatives trade exchangM, viz: Na-
tional CommodIty and DerivatiVH Exchange (NCDEX) and 
Multi CommodIty Exchange (MCX) have been recognized 
by Govemment for forwani trIIdIng In commodItleI, which 
have ftoaWd their IUbIidIarIeI 1M rnocMd concept ptIpefI 

to ItaIt National Spot ExchangM to .... In commocIIiII. 

t' 
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Forward Market Commission is entrusted with the 

regulation of forward contracts in commodities. The 

Electronic spot markets would be subject to laws goveming 

to the spot markets in commodities. 

(c) Question does not arise. 

[Translation} 

Corruption In Rene' Package for 

Farmer. 

170 •. SHRI HANSRAJ G. AHIR : Will the Minister of 

AGRICULTURE be pleased to state : 

(a) whether the Intelligence Bureau (IB) has 

initiated an investigation into the aRaged corruption in 

implementation of the relief package declared by the Prime 

Minister for the farmers of Vidarbha; and 

(b) if so, the details and outcome thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 

AGRICULTURE AND MINISTER OF STATE IN THE 

MINISTRY OF CONSUMER AFFAIRS" FOOD AND PUBLIC 

DISTRIBUTION (SHRI KANTILAL BHURIA) : (a) No, 

Sir. 

(b) Does not arise. 

National Child Labour Project 

1705. SHRI KULDEEP BISHNOI : Will the Minister of 

LABOUR AND EMPLOYMENT be pleased to state : 

(a) whether the Govemment has decided to open 

Central Child Labour Schools In three districts of Haryana 

under National Child Labour Project Scheme; 

(b) if so, the reasons for not implementing this 

project even after expiry of one year; and 

(c) the time by which these Child Labour Schools 

in three districts of Haryana n~ ding Faridabad are likely 

to be opened? 

THE MINISTER OF STATE OF THE MINISTRY OF 

LABOUR AND EMPLOYMENT (SHRI OSCAR 

FERNANDES) : (a) Govemment has sanctioned the 

National Child Labour Project Seheme in three districts of 

Haryana viz. Faridabad, Gurgaon and Panipat baaed on 

the 2001 Census. This scheme Is being Implementation for 

the rehabilitation of Child Labour. 

(b) and (c) Ministry of Labour and Employment is 

continuously pursuing with the State Govemment for 

Implementation of National Child Labour Project  Scheme 

in three districts of Haryana viz. Faridabad, Gurgaon. and 

Panipat. Fundi have already been allocated to these 

districts for conducting survey of child labour and the 

special schools for working children can be sanctioned on 

the basis of results of child labour survey. 

{English} 

arahll18putra Valley Fertilizer Corporation 

Umlted 

1706. SHRI BALESHWAR YADAV : 

DR. LAXMINARAYAN PANDEY : 

PROF. VIJAY KUMAR MALHOTRA : 

SHRI CHANDRA MANI TRIPATHI : 

Will the Minister of CHEMICALS AND FERTILIZERS 

be pleal8d to state : 

(a) whether the production in Brahmaputra Valley 

Fertilizers Corporation Ltd. (BVFCL), Namrup has come to 

a standstill due to spurt In ULFA activities in Alaam and 

exodus of non-Assamese from there; 

(b) If so. the details thereof; 

(c) the extent of loss incurred as a result thereof; 

(d) the compensation provided to BVFCL for the 

purpose; and 

(e) the 8tep8 taken by the Gave'""*" to deal with 

the situation? 
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THE MINISTER OF STATE IN THE MINISTRY OF 

CHEMICALS AND FERTILIZERS AND MINISTER OF 

STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS 

(SHRI B.K. HANDIQUE) : (a) to (d) No Sir, the pro-

duction In Brahmaputra Valley Fertilizers Corporation 

ltd. (BVFCL) did not came to a atandstiH due to ULFA 

acIivItiea but the dispatches of the company aullered. 

However, the production of the company auffered due to 

the law and order problem in Assam. The company 
IUftered production 1088 of 49000 MT in 2005-06 and 

81n MT during current year till now. As a resuh the 

company Incurred a to88 of Rs. 164 lacs during the year 

2008-07. 

As per the contracts with Mia. 011 India ltd. and/or 

MIl. Assam Gas Company Ltd. by the company no 

cornpeneatIon is payable. 

(e) Necessary atepa for safety have been taken by 

the Central Industrial Security Force (CISF). 

DHth In Indultrlel 

1707. SHRI NARHARI MAHATO : Will the Minilter of 
LABOUR AND EMPLOYMENT be pleased to • .- : 

(a) the detaIII of the WOfkerI killed in miIhapI 
while at work In medium and heavy Industries in the 

country during each of the last three years, Stat. 

wile: 

(b) the details of the minor children aIongwith 

women and men killed in these miahlP8: and 

(c) the details of the amount of compenI8tion 

Pf88CrIbed and that of inaurance provided to the families 
of deceased workers, Stat.wiH? 

THE MINISTER OF STATE OF THE MINISTRY OF 

LABOUft AND EMPLOYMENT (SHRI OSCAR 

FERNANDES) : (a) The year-wise Informatton made 

available by the ~. Governments regarding workers 

IcIIed in factortM registered under the Factoriea Act, 

1948 for the last three years, 18 given in the endoMd 

Statnlnl-l. 

(b) As per Section 67 of the Factories Act, 1948, 
chiIchn below 14 years of age are not allowed to work 
In any factory. The details of men and women killed In 

mishaps In factories during 2004-06 are given in the 

enclosed Statement-II. 

(c) State-wise information on compensation paid In 
the case of deaths and employment injuries, .. available 

in reapect of Stat. Governments, II given In the encIoud 
Statement-III. 

0.,. of the worke,. killed In ""haim while at WOIt 
In mtH6um and hNvy indus".. In the countty duting 

the Iut three "..,. - )Mr-'" and State-wIN 

State 2004 2005 2008 

Andhfl Pfldelh 80 134 157 

Bihar 8 12 6 

Delhi 5 17 15 

Goa 12 16 8 

Gujaflt 183 176 127 

Haryana 77 69 60 

Karnataka 48 34 64 

Keflla 10 18 13 

Maharaahtfl 84 57 88 

Rajasthan 80 52 81 

Tamil Nadu 54 67 78 

w_ 8enpI 63 54 75 
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818,.",.",-11 1 2 3 4 

Details of women .nd men killed in the ~ 
AIsam and 1457299 1442235 1414202 

during 2004-2005 
2. 

Meghalaya 

State Women Men 
3. Bihar 15554710 15155730  15760497 

Andhra Pradesh 37 342 
4. Chandigarh 1547591 1812578 2102090 

Bihar 0 28 
5. Chhattisgarh 1957915 1756784 1792135 

Chandigarh 0 

Deihl 38 
8. Deihl 16552821 16425457  16785825 

Goa 0 36 7. Goa 1905918 2014859 26467;1 

Gujarat 8 477 8. Gujarat 37699244  36211225  36204362 

Haryana 0 188 
9. Harvana 17854230 17817524 17534798 

Kamataka 3 143 
10. Himachal Pradesh 1235692 1037889  1184288 

Kerala 1 40 
11. Jamrmo and 541861 529412 682921 

Maharashtra 2 207 
Kashmir 

Orissa 1 88-
12. Jharkhand 2518178  2937043 3097392 

Punjab 0 95--

13. Kamataka 23964460  23143233 24138637 
Raja8than 10 163 

Tamil Nadu 33 155 14. Kerala 19032970  18640728  18690190 

West Bengal 0 192 15. Madhya Pradesh 14278770 13512081 15367278 

-In respect of years 2006 and 2006 for which figures are 16. Maharashtra 85114078 61486429 61901428 
available. 

**In respect of years 2004 and 2005 for which figures are 17. Orissa 8044178  8288823 8128113 

available. 
18. Ponclcherry 828565 951242 989824 

S,.,.",.",-III 

19. Punjab 22958270 22104795 23341318 
State-W#Se Information on compensation paid In the 

ellS" of DMths .nd Employment Injun. 20. Rajasthan 25452857  24773379 24637238 

S. State Amount paid (In Rupeee) 21. Tamil Nadu 39228836 38174028 39431369 
No. 

2003-04  2004-05 2005-06 22. Uttar Pradesh 47597919 48695987 50526594 

2  3 4 23. Utta .. nchaI 1583896  1392422 . 1844910 

1. Andhra Pradesh 29881913 29798582 32588883 24. Welt Bengal 35870160 32665530 32317838 
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AcquJalUon of Forest Land 

1708. SHRI JOACHIM BAXLA : Win the Mini,ter of 
ENVIRONMENT AND FORESTS be pleased to state : 

(a) the forest land acquired for establishment of 
industries in West Bengal and Orisaa during the last three 
yea... and the current year; 

(b) the number of farmers affected thereby in each 
State; and 

(e) the area of land out of the above used by the 
Industrial Development Corporation? 

THE MINISTER OF STATE IN THE MINISTRY OF 

ENVIRONMENT AND FORESTS (SHRI NAMO NARAIN 
MEENA) : (a) The forest land diverted lot "Iablishment of 

Industries in West Bengal and Orissa during the last three 
years and current year is- as undet:-

(i) West Bengal 

1. Land diverted during the last 3 yeara • 

18.531 ha. 

2. Land diverted .during the current year • 
35.633 he. 

(II) Ori888 

1. Land diverted during the lut 3 years '" 

166.297 ha. 

2. Land diverted during the current year. Nil. 

(b) The number of farmers affected due to diversion 
of forest land under reference in West Bengal and Ori .. a 
Ie nil. 

(c) The area of the land out of the above being 

~ by the Industrial Development Corporation Is nil. 

Employment Opportunltlea for Women 

1709. SHRI G.M. SIDDESWARA : WUJ the Mlnlater of 
LABOUR AND EMPLOYMENT be pIHMd to atate : 

(a) the detda of the comparatiw 8tatuI with regW 

(b) the details of the schemes being formulated and 
implemented by the Government to create employment 

opportunities for them; and 

(c) the amount allocated and rele .. ed by the 

Govemment In this regard during the last three years and 
the amount utilised thereunder so far? 

THE MINISTER OF STATE OF THE MINISTRY OF 

LABOUR AND EMPLOYMENT (SHRI OSCAR 

FERNANDES) : (8) Estimates of employment and unem-
ployment are obtained through quinquennial labour force 

surveys conducted by National Sample Survey 

Organisation. Last such survey, for which rea. .,. 

available. was conducted during 2004-05. AI per the .. 

surveys. wort<er-populatlon ratios on usual ltatus baIIa 

have increued from 29.9.% in 1999-2000 to 32.7% in 

2004-05 for rural females and in case of urban fernaIea 
from 13.9% to 16.6%. State-wise details of wort<er-

population ratioll of female on usual atatus basis during 

1999-2000 and 2004-05 are given in the encIoMd 

Statement-I. 

(b) Govemment is attempting employment genera-

tion through normal growth process of the economy 88 well 
.. through special employment generation programmes. 

Details of Schemes for creation of employment opportu-

nltlel Including women are given in the encloled 

Statement-II. Besides, Govemment Is al&o implementing 

National Rural Employment Guarant .. Scheme (NREGS) 

presently In the 200 IdenIIfied dlstricta (the number of 
districts will be raised to 330 in the coming ye.r) of the 

country, which provides for at least 100 days of guaranteed 

wage employment in a financial year to every hoUHhold 

in the rural areas whoM adult membe,.. volunteer to do 

unakilled manual work. Rupeea 11,300 ero,. was allocated 
for NREGS In 2006-07 BE. Under this scheme, upto 

December, 2006, of the 53.85 crore person-days of 
employment generated, 21.13 ClOre were for women. 

(c) Trend. of Public Expenditure docated for. 
Women-Union Budget for the year 2002-03, 2003-04 and 

2004-06 ... s;v.n beIow:-



Schemel 

Women Specific Schemes 

Pro-women Allocation in 
Pro-women Schemes 

MARCH 12. 2007 

Budget Eatlmatea 
2002-03 

3358.21 

13036.01 

3875.37 

13297.40 

SUlt.wiN WOlter population fBtIos of female (percentage) on usual statu. 
bale during 1999-2000 and 2004-05 

110 

(RI. In ero .... ) 

Budget EstImates 
2004-06 

3555.49 

16001.24 

S. 
No. 

StatelUnlon Territory 1999-2000 2004-05 

Rural Female UIt)an Female Rural Female UIt)an Female 

2 3 4 5 6 

1. Andhra Pradesh 47.8 17.8 48.3 22.4 

2. Arunachal Pradeah 31.0 10.0 41.0 14.8 

3. Aaeam 16.1 11.2 20.9 10.9 

4. Bih.r 17.3 7.5 13.8 6.5 

5. Chhattlagarh. 45.4 18.1 

e. Deihl 2.9 10.5 4.7 8.8 

7. Goa 16.1 10.6 18.8 18.8 

8. Gujarat 41.3 13.5 42.7 15.1 

9. Haryana 20.2 9.8 31.7 13.2 

10. Himachal Pradesh 47.1 13.0 SO.6 24.1 

11. Jammu and Kuhmlr 32.1 6.2 26.7 11.2 

12. JharkhandO 31.3 13.4 

13. Kamataka 38.0 17.8 45.9 18.1 

14. Ker.1t. 23.8 2O.S 25.8 20.0 
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1 2 3 4 5 6 

15. Madhya Pradesh 38.2 13.4 36.6 15." 

16. Maharuhtra 43." 13.7 47." 19.0 

17. Manipur 25.3 21.1 35.1 22.1 

18. Meghalaya 41.8 19.7 "7.8 30.3 

19. Mizoram 44.0 25.9 44.1 28.1 

20. Nagaland 44.1 19.9 SO ... 25.7 

21. Oriala 29.9 14.5 32.2 14.8 

22. Punjab 28.0 12.5 32.2 13.3 

23. Ralaathan 38.8 13.8 40.7 18.2 

2". Sikklm 24.1 20.0 31.8 16.8 

25. Tamil Nadu 43.0 21.5 46.1 24.1 

26. Tripura 7.3 7.5 8.5 10.0 

27. UttaranchalO 42.7 12.7 

28. Uttar Pradesh 20.1 9." 2".0 11.7 

29. West Bengal 16.0 11.7 17.8 15.5 

30. Andaman and Nicobar Islands 18.0 20.6 2".3 15.5 

31. Chandigarh 12.8 13.6 5." '''.2 

32. Dadra and Nagar Haveli 35." 11.2 "7.8 19.4 

33. Daman and Diu 30.0 18.6 16.8 22.5 

34. Lakahac:tweep 11.5 17.9 5.0 10.8 

35. Pondicherry 28.7 16.9 36.1 15." 

All India 28.9 13.9 32.7 18.6 

*M per usual status approach. 
OState was not cruted. 
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S,.,.".."t-II 

Perlotmsnce of various Employment Generation Schemes during the year 

2002·03, 2003·04. 2004-05 and 2005·06 

(updated as on 25.7.2008) 

S. Name of the scheme Funds Allocation and Employment Generation Remarlta 

No. 

Year 't1tar Year Year Name of the Ministry 

2002·03 2003-04 2004-05 2005-06 concerned 

2 3 4 5 6 7 8 

1. s.mpoorna Ol'llmeen Rozgar 

Vollfta (SORY) 

(I) Central Allocation (Rs. in 3552.53 4120.25 4495.25 5396.50"" Mlo Rural Development 

crores) 25.09.2001 

(II) Central Releued (Ra. in 3884.64 4121.04 4496.19 3229.09--

crores) 

(iii) Employment Generated 7482.93 8580.24 8223.08 5199.65· 

(In lakh Mandays) 

2. Sw.m Jayanti Gram Swarozgar 

YoJana(80Rv) 

(i) Central Allocation (Ra. in 567.90 BOO.OO 1000.00 1000.00·· Mlo Rural Development 

crores) 01.04.1999 

(II) Central Rele... (Rs. In 604.56 845.12 900.10 482.35·· 

crores) 

(HI) Swarozgarles .... ed 8.28 8.97 11.16 5.89" 

(In IIIch numbant) 

3--.. JeyantI Shahart Roagar 

.,.,. (8JIRY) 

(I) Fundi AIIoc*d (R.. In 100.74 100.74 89.10 154.59 Mlo Urban Employment 

crores) and Poverty AllevIation 
\ 

01/12197 
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~ -_ .. _----_. __ . -
2 3 4 5 6 7 8 

(ii) Funds Released (Rs. in 100.92 100.74 122.00 24.64 

crores) 

(iii) Persons .... 1fIId to set up 1.28 1.01 1.03 NR 

Micro Enterprises for Self 

Employment (In· lakh numbers) 

(Iv) Employment Generated (In 31.26 G.74 38.21 NR 

lakh mandays) 

4. PrI .... Min ...... '. Rozpr 

YojIIM (PMAY) 

(i) Funds Allocated (RI. in 169.00 169.00 218.90  218.50 Mlo Agro and Rural 

crores) InduIIrteI 02110193 

(ii) FU[lds Released (As. in 168.10  167.83 218.17 31.19-

crores) 

(III) Employment Generated (In 2.88 3.27 2.81 0.04-· 

lakh mandays) 

(Iv) . Persons .... ed for self 1.81 2.18 1.94(P) 0.02. 

Employment (In lakh number) 

5. Rural Employment Generation 

PrognImme (REOP) 

(I) Funds Allocated to KVIC 202.67  281.75  282.00 NR Mlo Small Scale 

(In ero,..) Indultri .. ~. 

(iI) Funds Released (M.M. 193.71 284.38 292.36 ·322.47' 

Dlabursed· Rs In cro,..) 

(iii) Employment (3enerated (In 3.61 4.71 5.50 3.331 

lakh numbers) 

6. Ndonal food for work Program .... 786.18  1885.75 

(NFFWP) 

Hole: -.. Uplo Dec., 2005; .. .. Upto Sap. 2006; •• Upto 18.06.2008; P .. ProvIIIon, 

•  • Upto May 2006; •• Upto ... , 2008; NA • Nat •• MId. 
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[T,.".,.tion] 

Coet of Storwd Foodg,.lne 

1710. SHAIMATI KIRAN MAHESHWAAI : Will the 

Minister of CONSUMEA AFFAIAS. FOOD AND PUBLIC 

DISTAIBUTION be pleased to state : 

(a) whether any assessment has been made 

regarding the c08t1value of wheat and rice stored in 

Godowns of the Food Corporation of India (FCI) during the 

year 2006-07: 

(b) if so, the details thereof; 

(c) the heads of expenditure kept In view while 

calculating 1M costJvalue; and 

(d) the increase in percentage of annual expendi-

ture under each head during the last three years? 

THE MINISTEA OF AGAICULTUAE AND MINISTEA 

OF CONSUME A AFFAIAS. FOOD AND PUBLIC DISTRI-

BUTION (SHAI SHARAD PAWAR) : (a) Vee. Sfr. 

(b) and (c) AJj per revlHd estimates of Food 

Corporation of India (FCI). different heads of the economic 

COlt of wheat and rice during the year 2006-07 are given 

in enclosed Statement·1. 

(d) The details of percentage Increase In 

aMual expenditure over the last year under each 

head for the last three ye.rs are given In encloled 

Statement-II. 

Element-wiN break-up of Economic eo.t for 2006-2007 (RE) 

(As. per quintal) 

S.No. Deecriptlon Wheat Rice 

2 3 4 

1. Pooled cost (MSP + Bonus/Adjusted Imported Cost) 761.87 910.20 

2. Procurement Incidentals 

A. StatutorylObHgatory Coat 

(I) Mandl charges and Purchase Tax 78.18 81.38 

(Ii) Milling Charges and Driage Allowance 0.00 26.41 

(Iii) Gunny Cost 47.35 55.82 

Total 125.33 163.61 

B. Labour and Tranaport Chargee 

(I) Mandl Labour 9.87 10.62 
, 

(II) Forwarding charges 1.69 0.07 
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(iii) Intemaf Movement 

Total 

C. Stcnge 8nd Internt cMrgu PIIld to ... Agenc'" 

(I) Storage charges 

(Ii) Interest 

(III) Previous year Arrears ExpenaM 

Total 

D. Admlnletratlve eha,..... to StliteiAgenciea 

E. Other (QuaI'IIn'" Fee etc.) 

Total Procurement Incidentals 

3. Acquisition Cost 

4. Distribution Cost 

(i) Freight 

(ih Handling Charges 

(III) Storage Charges 

(Iv) Interest 

(v) Shortages 

(vi) Administrative Overhead 

Total Distribution Cost 

5. Economic Coat 

.,.,.",.nI-II 

3 

14.28 

25.82 

0.79 

2.69 

3.48 

14.93 

0.70 

170.46 

932.:'33 

104.49 

47.84 

28.43 

92.13 

1.97 

25.69 

300.26 

1232.68 

4 

6.67 

17.38 

2.98 

8.86 

2.10 

13.94 

2.57 

0.63 

198.11 

1108.31 

57.n 

47.88 

28.38 

109.54 

8.63 

25.83 

277.61 

1385.92 

170 

Details of perr:emage Inc,..." In Nch had over the lat year in Annual ExpendIture for the lat thlfHl yea,. 

AcquisItIon cost of 

Grain IOId 

1 

2003-04 

Amount 

2 

4134 

Amount % increase 

3 4 

4005 .~.1  

(Amount In Rs. Crore) 

2006-06 2006-07 

(Provisional) (RE of FCI) 

Amount %"ntUe Amount % Increae 

5 4. 7 8 

4327 8.04 5742 32.70 
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1 2 

Rice 5938 

Coarsegraln 2 

Total 10074 

Freight 3671 

Handling 1359 

Storage 1191 

Interest for FCI operation 1730 

Shortages 279 

Administration Overheads 671 

Inte .... t on outstanding 698 
from Ministries of Aural 

DevelopmentlHuman 

Resource Development 

Carryover charges paid 

Total Expenditure 

1914 

21587 

3 4 

6529 9.95 

10 400.00 

10544 4.67 

3055 (-)16.79 

1430 5.22 

1348 13.18 

1401 (-)19.02 

92 (-)67.03 

164 13.86 

1228 15.93 

912 (-)52.35 

20774 (-)3.77 

5 6 7 8 

7506 14.96 8870 18.17 

11833 12.22 14612 23.49 

2992 (-)2.06 3413 14.07 

1368 . (-)4.34 1731 26.54 

1129 (-)16.25 1366 20.99 

854 (-)39.04 1330 55.74 

281 205.43 331 17.79 

725 (-)5.10 931 28.41 

2058 67.59 2392 16.23 

220 (-)75.88 159 (-)27.73 

21460 3.30 26265 22.39 

Acquisition cost Includes Minimum Support Price. Procurement Incidentals and Bonus. 

For 2006-07, Landed Cost of imported wheat has also been taken into account. 

[English] 

Satellite Chllnnela In HE Region 

1711. SHAI NARAYAN CHANDRA BORKATAKY : Will 

the . Minister of INFORMATION AND BROADCASTING be 
pleased to state : 

(a) whether the Govemment 18 planning to give 

IicenIe for more Satellite TelevIIion Channell In the North 
Eutem Region; and 

(b) "10. the number of appIlcatIonI received 
theIwfore tin now? 

THE MINISTER OF PARlIAMENTARY AFFAIRS AND 

MINISTER OF INFORMATION AND BROADCASTING 

(SHRI PRIYA RANJAN DASMUNSI) : (a) ~ per 'Guidelinea 
for UpUnking from India' laluec:I on 2.12.2005, perml .. 1onI 
are granted by the Ministry to variOUI companlel to 
uplink .. tell"e televilion channels from India which are 

for operation on an all-India basis and are not region-

apecIfic. 

(b) Ita on 28.2.2007. appIIcatlonl of 44 companIee 

eeeIdng permIseIon to uplink their MtdIte TV ~ 

110m india _ under coneidendIon In the Ministry. Out cI 
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these. only 4 companies have their regllteredlhead offices 

in North Eastern Region. 

Fisheries Training and Extension Unit. 

1712. SHRI SUBRATA BOSE : Will the Minister of 

AGRICULTURE be pleased to state : 

(a) the details of Fisheries Training and Extenaion 

Units sanctioned by' the Union Government since 2004, 

State-wise; 

(b) the total amount releaaed for thepurpoee 

during. the last three years and the current financial year, 

(c) whether the Government of Weat Bengal has 

requested for sanction of such units in the State; 

(d) if so, the details thereof; and 

(9) the number of such units sanctioned for the 

State? 

THE MINISTER OF STATE IN THE MINISTRY OF 

AGRICULTURE AND. MINISTER OF STATE IN THE 

MINISTRY OF CONSUMER AFFAIRS, FOOD AND PUBLIC 

DISTRIBUTION (SHRI TASLIMUODIN) : (a) TWenty (20) 

Rsh Farmers' Trainir)g Centree and Fisheries Awareness 

Centre. have been sanctioned to the States of Bihar. 

Chi\attiagarh. Gujarat, Madhya Pradesh, Manipur, Mizoram, 

RlJuthan. Tripura. Ut1ar Pradesh and West Bengel under 

the CentraUy Sponaored Scheme on Fisheries Training and 

Extension linee 2004-06. 

(b) State-wise details of funds released for the 

purpoee since 2003-04 till date are as under:-

S.No. Name of State Amount (Ra. In Iakh) 

1 2 3 

1. Bihar 17.25 

2. Chhattlsgarh 41.34 

2 3 

3. Gujarat 5.25 

4. Madhya Pradesh 44.26 

5. Manipur 10.00 

6. Mlzoram 39.60 

7. Rajasthan 8.75 

8. Trlpura 62.80 

9. Uttar Pradesh 53.65 

10. Weat Bengal 31.91 

Total 314.81 

(c) to (') In addItfon to one fish farmers' training centre 

and one awaren ... centre already sanctioned, one more 

fish farmers' training centre wu eanctioned In 2004-05 

baed on the proposal received from Government of W. 

aengal. 

[T,.".,.'ion/ 

Propoute of DaIry Development 

In A.P. 

1713. SHRI M. ANJAN KUMAR YADAV : Will the 

Minister of AGRICULTURE be pleased to state : 

(a) the detaill of the proposals received from the 

Government of Andhra Pradeah for the dairy d ~ 

during the last two years; and 

(b) the action taken by the Government on theM 

propoaaII and the· number of propoaala rejected alongwlth 

the rauona therefor? 

THE MINISTER OF STATE IN THE MINISTRY ~ 

AGRICULTURE AND MINISTER OF STATE IN THE 

MINISTRY OF CONSUMER AFFAIRS, FOOD AND PUBLIC 

DISTRIBUTION (SHRI TASLIMUDDIN) : (a) and (b) The 
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details of the proposals received from the Government of 

Andhra Pradesh for the dairy development during I18t 

two year i.e. 2004-05 and 2005-06 under the 

Scheme "Intensive Dairy Development Programme" and 

"Strengthening Infra8tructure for Quality and ca.n Milk 

Production" and action taken on these proposals by the 

Department of Animal Husbandry, Dairying and Fisheriel 

are encloeed. 

(A) De .. II. of the propou.. received during the yeIIr 2004-05 and ~ and lICtIon taken 

under the 8Cheme -Inten"", Dairy Development Progl'llmme· 

Details of proposal received from the State 

Govemment during lut two years. 

Proposal for districts of Medak and Nizamabad for a total 

COlt of Rs. 550.07 lakh for a period of three years. 

ActIon taken by the Department of 

AHDF 

The reviled propoul, .. r.celved from State Government 

during the current financial year for the diItrIct8 of Medak. 

Nlzamabad, Khammam and Mahbubnagar costing R8. 

1187.94 lakh for a period of three years hu been 

circulated to appraisal agencies for their comments. 

(8) o.tall. of propoul. received during 2004-05 and 2OOS-08 and lICtIon taMn under the acheln. 

·Strengthenlng Infl'llatructul'll for Quality and CIeaIn Milk Production-

S. Details of proposal lecelved from the 

No. State Government 

1. Govemment of Andhra Pradesh vide Its letters dated 

11/1112004 and 51312005 has submitted two propos-

als for Medak and Nlzamabad and Ananthapur 

districts at a total estimated cost of As. 300.12 and 

249.70 lakh respectively to be Implemented over a 

period of two years by the Andhra Pradesh Dairy 

Development Cooperative Federation ltd., 

Hyderabad. 

2. Government of Andhra Pradesh vide Its . letter dated 

0911212005 has submitted the proposal for Karim 

Nagar DIstrict at a total estimated COlt of As. 576.50 

lakh to be Implemented over a period of two years 

by Andhra Pradesh DaIry Development a~ 

Federation ltd., Hyderabad. 

ActIon taken by the Department of 

AHDF 

This department has approved two projects on 30.03.2005 

and 01.08.2005 at a total cost of Rs. 339.00 lakh with 

centrallhare of RI. 299.01 Lakh, to be Implemented over 

a period of two years In Medak and Nlzamabad and 

Ananthapur districts. Sum of Rs. 39.37 Iakha for Medak 

and NIzamabad District and RI. 686.50 lakh for Ananthapur 

Dlatrlct .. centraI ahare was reIeaaed to It.te govemment 

during 2004-05 and 2005-06 respectively. Baaed on the 

progress report and utilization certificate received, another 

sum of Rs. 20.00 lakh as central share for Ananthapur 

district has allo been releued on 28-02·2007 to the state 

Govemment. 

It was examined in this Department and the State 

Government has been requested to clarify the observations 

conveyed vide this Department letter No. 3-3I2OO8-OP 

dated 2I2l2008. A response In the matter Is dH ,awaited 

from the State Govemment. 
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[English] 

Objectlonl from Bang ...... on Riverl 
Unklng ProJect 

1714. SHRI HITEN BARMAN : Will the Minister of 

WATER RESOURCES be pleased to state : 

(a) whether the Government of Bangladesh has 
opposed the Union Governmenfs proposal to link certain 
rive,.; 

(b) If so, the .detaiIs th.reof; and 

(e) the steps propoeed to be taken by the 
Gov.rnment to resoIv. the Issue with Bangladelh and the 
stage at which the matt.r standi as on date? 

THE MINISTER OF STATE IN THE MINISTRY OF 
WATER RESOURCES (SHRI JAV PRAKASH NARAVAN 
VADAV) : (a) Ves, Sir. 

(b) Bangladesh side urged that no plan be 
undertaken to transfer water from the Gangee and the 
Brahmaputra as part of the River Inter·Unking project a 
this would have disastrous effects on Bangladesh where 
water of these two rive,. act as the Ilfe-Jlne to the millions 
of peoples of Bangladesh. 

(c) The Issue was discussed during 36th meeting 
of the Indo·Bangladesh Joint Rive,. Commiaion held at 
Dhaka from 19th to 21th September, 2005. The Indian I6de 
Informed that 30 links were Identified where some surplus 
wat.r could be diverted in c.rtaln regions to other wat.r 
stressed areas. Of these, 14 links involved the Himalayan 
region would be attempted until the concerns of the 
neighbouring countries were examined and addreased In 
an open and transparent manner. Indian aide informed 
that the other 16 links, where a prima facie feasibility had 
been established, did not relate to any r:ve.. emerging 
fibm the Himalaya, and therefore, the Government and 
the people of Bangladesh need not have any anxiety on 

this score. 

Modemlutlon of liSCO 

1715. SHRI K.C. PALLANI SHAMY : WII the MInister 
of STEEL be pleased to stat.: 

(a) whether indian Iron and St .. 1 Company (liSCO) 
has been Incurring 1oIHe; 

(b) If 80, the details thereof alongwith the reuone 
thereof during the Jut three yea .. ; 

(e) whether the Government hal any propouJ to 
expand and modernise the liSCO; 

(d) If 80, the amount .armarked for the same; and 

(e) the time by which the expansion and 
modernlaalion plan would be completed? 

THE MINISTER OF STATE IN THE MINISTRY OF 
STEEL (DR. AKHILESH DAS) : (a) and (b) liSCO Steel 

Plant (ISP)lSAll has Incurred Ioaaea over the y .... due 
to factOll Ilks Ita old plants and machinery, obeollte 
technology, lack of capital Investment due to poor flnanc:t.I 
health and increase in Input prices of coal and coke. 
However, In the yea .. 2003-04 and 2004-05 ISP had 
earned Profit Before Tax (PBT) of RI. 27 cro ... and AI. 
47 ero .... reapectiveIy. Profltl\.oea (before tax) of ISP during 
the lut th .... years and 9 months (9M) of 2008-07 (uplo 
December, 2008) Is .. under:· 

(Rupees In croree) 

Plant ProfIt/Loa(·) before tax 

2003·04 2004-05 2005-08 8M 2008-07 

ISP 27 47 ·258 ·148 

(e) to (.) After merger of ISP with SAil, a proposal 
for expaMlon and modemiIation of ISP hu been 
approved by the Board of DIreotorI of SAIL. The propoul 
envilagee an InveIIment of about Re. 8,592 croree will 
completion scheduled by the year 2010. 

[TransIBtion] 

NRCP 

1718. SHRJ RAGHUVEER SINGH KOSHAl : WIt the 

Minister of ENVIRONMENT AND FORESTS be pIe&Md to .... 
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(a) whether the Govemment has sanctioned any 
poHution prevention scheme for Chambal river In Kota and 
Keshavraipatan cities of Rajalthan under National River 

Conservation Plan (NRCP); 

(b) if so the details thereof; 

(c) whether a revised project report has been 
received for this project from the State Govemment; 

(d) if 80. the details thereof; 

(e) whether any funds has been released for the 

said project; and 

(f) if so. the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 

ENVIRONMENT AND FORESTS (SHRI NAMO NARAIN 
MEENA) : (a) to (f) Based on the Detailed Project Reports 

submitted by the Rajasthan Government, seven ICheme& 
having an estimated cost of Rs. 138.40 Iakhl have been 
sanctioned 10 far for abatement of pollution of river 
Chambal at Keshoraipatan and KOla under the National 

River Conservation Plan (NRCP). Till date, six out of the 
seven sanctioned schemes have been completed. An 
amount of Rs. 112.17 lakhs has been released by the 
Government of India for implementation of the sanctioned 
schemes, against which an expenditure of Rs. 88.11 lakhs 

has been incurred till end of January. 2007. 

For Keshoralpatan town. four schemes have been 
sanctioned at an estimated cost of Rs. 72.55 Iakhs for 
Interception and Diversion (I and D) and lMtWage treatment 
plant {STP), river front development. crematoria and low 

COlt sanitation. Out of theM. three schemes of river front 
development. crematoria and low cost .anitation have 
been completed while the I and D and STP 8Cheme is 
under implementation. For Kota town, three IChemM have 

been sanctioned at an Htlmated COlt of As. 63.85 Iakha 
for river front development, crematoria and low coat 

eanltation. All the three achemee have been oompIeted. 

The State Govemment had also submitted a ~ 

Project Report for the I and D and STP scheme at Kola 

amounting to As. 23.60 crore. The State Government hal 
been requested to revise the DPR as per the guidelines 

of the Ministry. 

[English] 

Mil_nee to State .PouItry F ....... 

1717. SHR.I IQBAL AHMED SARADGI : Will the 

Minister of AGRICULTURE be pleased to state ; 

(a) whether a proposal of Rs. 170 lakhs for 

strengthening of State Poultry Farm at Hesaraghatta. 

Sangalore and Regional· Poultry Farm. at Gangavathl, 
Koppal District under Centrally Sponsored Scheme 

'Aalistance to State Poultry Farms' submitted by the 

Government of Kamataka on May 18, 2008 for sanction 
and release of grants with the assistance pattem of 80:20 

is pending; 

(b) If 10, the details thereof; 

(c) the reasons for delay: and 

(d) the time by which the said proposals are Ukely 
to be approved and amount released therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF 

AGRICULTURE AND MINISTER OF STATE IN THE 
MINISTRY OF CONSUMER AFFAIRS, FOOD AND PUBLIC 

DISTRIBUTION (SHRI TASLIMUDDIN) : (a) The aaId 
proposat was approved and the first installment of As. 
80.00 IakhI for both the farms released to the Stale In 
August 2008. 

(b) to (d) Question does not arise. 

[Transl.tion] 

Pwt8Ity on NOMe 

1718. SHRI SAJJAN KUMAR: WHI the Minister of 
CONSUMER AFFAIRS, FOOD AND ·PUBUC DISTRIBU-
TION be pIeued to ..... : 
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(a) whether the . Consumer Court In Dathi has 

recently Imposed a fine on the New Delhi Municipal 

Council for negligence as regards upkeep of the Talkatora 

Garden and organizing marriage and other functions there; 

and 

(b) If so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 

AGRICULTURE AND MINISTER OF STATE IN THE 

MINISTRY OF CONSUMER AFFAIRS, FOOD AND PUBLIC 

DISTRIBUTION (SHRI TASLIMUDDIN) : (a) Yea, Sir. 

(b) The Delhi State Consumer Disputes Red ...... 1 

Commlesion vide Its Order dated 4th January, 2007 passed 

in Complaint Cue No. CC-4312005 titled - Talkatora 

Garden Momlng Walkers' Association and Others VI. New 
Delhi Municipal Council and Others has lmpoeed the 
punitive damages of Rs. 25 Iakha on the New DeIhl 

Municipal Council for depositing In the State Conaumer 

Welfare Fund (Legal Aid) with other directions. The details 

of the Order as mentioned at para 34 of the Order are 

reproduced as under:-

"34. While allowing this complaint, W8 pall the 

following orders and directions:-

(i) We impose punitive damages of Rs. 25,00,0001 
- (Twenty Five Lacs) upon O.P. 1, NDMC, to be 
deposited In favour of the "State Consumer 

Welfare Fund (Legal Aid)". Out of this, Rupees 

5,00,000/- shall be recovered personally from 

the Chairperson of the NoMC and from the 

Director (Horticulture), NOMC, in equal sham 
by the Secretary of NDMC and shall be remitted 

in the account of NOMC. This will serve as 
deterrent and a lesson to the persons at the 

helm of affairs of the local or civic or 

government bodies who adopt highly indiffer-
ent. insensitive attitude towards the complaints 

of the complainants and for not protecting the 
public properties c:auetng huge loll to the 

.xchequer. 

(II) O.P. - NOMe shall pay Rs. 25,000/- ("TWenty 

Five Thousand) to the complainant ASSOCiation 

as cost of the proceedings. 

(Iii) NOMe is hereby restrained from holding any 

marriage function or parties or any other event 

In the premises of Talkstora Garden or for that 

purpose in any other parks maintained by It as 
the aftermath turns the place in a tiny hell due 

to stink and stench of leftovers, heaps of 

garbage and cause nuisance to the momlng 
walkers, picnickers and tourists. For this 
purpose, it may construct new Community 

Centre •. 

(Iv) NDMC shall restore the playing field In Its 

Original condition and shall not use this garden 
for any purl'J08e like holding any Mela, functlotW 

or other event as these cannot be allowed 

to be a source of Income by the O.Ps on the 
one hand and a source of nuisance for the 

morning walkers and others and nearby 

residents as th... functions are held for days 

together, these partca cannot be used by 

moming walkers and the playfield by the 

players and other people who come for picnic 

or even .a tourists a. blaring music and loud 
speakers are used in these events throughout 

the night. 

(v) The Deputy Commissioner of Police concerned 

and the SHO of the ar.. ahall be responsible 

for seeing that this park is maintained and 

its property i8 protected and no marriage 

functions or parties or any other event .re 

held. 

(vi) OP-NDMC and for that purpoee every local 
authority, civic authority or Governmental orga-

nization like MCD, DDA is restrained from using . 
any portion of any park or any ettabIllhment ' 

under its oontrol, for which It II the custodian 
and responsible for maintenance, for the 
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purpose or for the use of Its own employees 

either under the name of club or Institution. No 

portion of the park shall be used for any 

purpose other than the public purpose. I.e. 

allowing people for moming walks or games or 

for the purpose for which particular area is 

originally earmarked like open air theatre. 

swimming pools open for public etc. 

The full text of the Order is available at the 

website of the Commission vide its address 
www.delhlatatKommlulon.nic.ln. 

Against the aforesaid Order. a Writ Petition No.141 of 

2007 has been filed by the New Delhi Municipal 

Corporation before Hon'ble High Court of DeIhl Instead of 
filing an Appeal before the National Commission under 

SectIon 19 of the Consumer Protection Act. 1986. The 

Hon'ble High Court vide Its Order dated 25.1.2007 passed 

In CM No.1203 of 2007 has stayed the execution of the 

Order of the State Commission. 

{English] 

POS In AndIiIMn and Nicobar .... nd. 

1719. SHRI MANORANJAN BHAKTA : Will the 

Minister of CONSUMER AFFAIRS, FOOD AND PUBLIC 

DISTRIBUTION be pleased to state: 

(a) whether the Government has strengthened the 
Public Distribution System in the pooI'Mt and moat 
backward blocks of Andaman and NIcobar IsIande; 

(b) if so, the details thereof; 

(c) whether the Govemment has adopted any 
special schemes to provide foodgralns to the destitute and 

Infirm In the said are .. ; and 

(d) If so, the details thereof? 

THE MINISTER OF AGRICULTURE AND MINISTER 

OF CONSUMER AFFAIRS. FOOD AND PUBLIC DISTRI-

BUTION (SHRI SHARAD PAWAR) : (a) and (b) Vee. Sir. "-

reported by the Andaman and Nicobar Islands AdmInIe-
tratlon, under the Targeted Public DIstribution Syatein 

(TPDS). the foodgrains are il8ued through 485 Fair Price 
Shops spread over an the three Oietricts of Andaman and 

Nicobar lalande. There are 88518 Facility Identity C8rdI for 
the beneficiaries as under:-

APL 71592 Nos. 

BPL 7860 Nos. 

MY 9268.N08. 

Rice. Wheal, Sugar and K. Ollis distributed per month 
through the.. cards as per following details: 

Category Rice Wheat Sugar K.OII 

APL 

BPL 

MY 

7 Kgladult. 3.5 

Kg/child 

27 Kglcard 

31 Kg/card 

1-3 Unit: 8 Kg/4 and 

above: 15 Kg 

8 Kg/card 

4Kg/card 

1 Kg per 

unit 

-do-

-do-

1-3 units: 5 

UraJ4 and above 
unita: 10 ltra. 

-do-

-do-

(e) and (d) ..... Sir. DestItute and InIIrm are provided 
frH ration under Annapurna "Scheme. Every beneficiary Ie 

provided 10 kg .... riCe per month under Ihll ~. "-
on today the ....... ,81 Noe. of bendci*)' unct,r this 1Cheme. 
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Unldng of IndIM and Foreign Agrtcult\n 

Untver.ltlea 

1720. SHRI CHENGARA SURENDRAN : Will the 

Minister of AGRICULTURE be pleued to state: 

(a) whether the Union Govemment has any plan 

for Unklng of Indian Agriculture Universities with Foreign 

Agriculture Universities for exchange the farmers and 

agricultural experts for promotion of agriculture; 

(b) If 10, whether the Government has signed any 

Memorandum of Understanding in this regard with fotelgn 

countries; and 

(c) if 80, the details thereof, country-wiae? 

THE MINISTER OF STATE IN THE MINISTRY OF 

AGRICULTURE AND MINISTER OF STATE IN THE 

MINISTRV OF CONSUMER AFFAIRS, FOOD AND PUBLIC 

DISTRIBUTION (SHRI KANTlLAL BHURIA) : (a) No, Sir. 

(b) and (c) Question doeI not artae. 

CIoaure of Kudremukh Iron Ore Company 

1721. SHRIMATI MANORAMA MADHAVRAJ: WIH the 

Minilter of ENVIRONMENT AND FORESTS be pleased to ..... : 
(a) whether the Kudremulch Iron Ore Company 

UmIIed, a public I8ClOr enterprise, hu ceued to be In 

operation due to Apex Court's directives regaJding 

environmental coneerna; and 

(b) If 10, the details thereof aIongwIth the reuona 

therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF 

ENVIRONMENT AND FORESTS (SHRI NAMa NARAIN 

MEENA) : (a) and (b) Ves, Sir. The Hon'ble Supreme Court 

of India, vide order dated 31.10.2002 in I.A. No. 670 of 

2001, directed that mining by Kudremukh Iron Ore 

~  Umited (KIOCL) should be allowed tiU the end 

of 2005. The said I.A. was filed by Shri K.M. Chinnappa 

on account of environmental concerns, seeking directionl 

from the Hon'ble Court, int., .. , •• for stopping of the mining 

activities by KIOCL. 

Blo-dlveralty 

1722. SHRI DALPAT SINGH PARSTE : WiH the 

Mlru.ter of ENVIRONMENT AND FORESTS be pIe8Hd to 

state: 

(a) the nama of norenauna identified under Bi0-

diversity; 

(b) whether the Govemment proposes to review the 

scheme for conservation of BIo-diverslty; and 

(e) If 10, the detail, thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 

ENVIRONMENT AND FORESTS (SHRI NAMa NARAIN 

MEENA) : (a) According to Botanical Survey of India, about 

44321 apec:ieI of plants belonging to AngioepermI 

(17450), Gymnosperms (65), Pteridophytes (1200), Bryo-

phyt .. (2426), Fungi (14500), Lichens (2180) and Algae 

(8500) have been recorded 10 far. Similarty, according to 

Zoological Survey of India, a total of 91208 epec:ieI of 

animals [Invertebrates and Hemichordata (88212), ChordIita 

(4994) • 91208] are known from India . 

(b) and (e) There has been no fonnal or structurMI 

review of the Biodiversity Conservation Plan SeMme. 

However, keeping commitments for biodIwr'lity conMMl-

tIon In vIaw, the scope of the Scheme hu been extended 

embodying new thrust areas by revialng the Standing 

Finance Committee (SFC) Memo on It In September, 2001. 

The thrust areu, among others, include Implementation of 

BIodIver8lty Act (2002) and support to National 8IodIverIIty 

Authority, State BIodlverIIty Boardl and other retevant 

organizations: streamlining of bIo-aafety regulatory frIme. 

WOft( and atudIea related to tranlgenlc materlall; d0cumen-

tation of traditional knowledge and .audMtl on ~ and • 

beneftIa thartng filiated to genetic reeoutCft: eeneitizallon 

wortcIhopa, training programmes and capacity building tor 

bIodiverIIty conMNation and bIoIafety: and aynergy and 
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"nkages among the country driven programmes under 

various multilateral environment agreements relating to 

Biodiversity. 

{Translation} 

DI .... e Affected Tom.to Crop 

1723. SHRI AVINASH RAI KHANNA : Will the Minister 

of AGRICULTURE be pleased to state: 

(a) whether the Government is aware that the 

tomato crop was destroyed due to a disease in Punjab 

and other States: 

(b) if so. the details thereof and the extent of 

loss suffered by farmers as a result thereof, State-wise: 

and 

(c) the reaction of the Government thereto? 

THE MINISTER OF STATE IN THE MINISTRY OF 

AGRICULTURE AND MINISTER OF STATE IN THE 

MINISTRY OF CONSUMER AFFAIRS. FOOD AND PUBLIC 

DISTRIBUTION (SHRI KANTILAL BHURIA) : (a) Yes, Sir. 

The Government of Punjab has reported Incidence of blight 

on tomato during November and December, 2006. Th .... 

are no reports from other State. about the incidence of 

blight on tomato crop. 

(b) Tomato crop in 18 districts of Punjab are 

reported to have been affected due to blight disease. with 
an estimated loss of about 25% of crop area. 

(c) The Central Government advises the Slate 

Governments/Departments of Horticulture/Agriculture to 

monitor the pest and disaa&e situation in various crops and 

provide advisories. so that the Stat .. can take appropriate 

control measures to avoid crop 108888. Further, to au.t 

the States. Central Govemment has established 31 Central 

Integrated· Pest Management Centres in 28 Stat .. and one 
Union Territory under the acheme -Strengthening 8t1d 

IIocIernIzatlon of Peat Management Approach In IndIaw• 

The mandate of these Centres Is pestldiHaae monitoring, 

production and release of bio-control agenta.tio-pestl-

cides. conservation of bio-control agents and Human 
Resource Development in Integrated Peat Management 

(IPM) by imparting training to AgricultureJHorticulture 

Extension Officers and farmers at grass root level by 

organizing Farmers Field Schools (FFSs). Under the 
scheme 10041 FFSs have been organized over the years, 
wherein 41154 AgricultureIHortlculture Extension Officers 
and 302641 farmers in different StatestUnion Territories 

have been trained on latest IPM technology in various 

crops. IPM package of practice. for Pftl/di ..... manage-

ment in 77 major crops including tomato have been 

developed in collaboration with State Department. of 

Agriculture/Horticulturellndian Council of Agricultural Re-

search Institutions/State Agriculture universities which 

have been circulated to all StateslUnion Territories for their 

use. 

Tourl.m ProJect. for Envlronmentlll CI_rance 

1724. SHRI FURKAN ANSARI : Will the Minister of 

ENVIRONMENT AND FORESTS be pleased to .tate: 

(a) whether some projects for development of 

tourism forwarded by the Govemment of Jharkhand fire 

pending with the Union Govemment for environmental 

clearance; 

(b) If so, the details thereof; and 

(c) the ItepS taken by the Government to expedite 

clearance of the said projects? 

THE MINISTER OF STATE IN THE MINISTRY OF 

ENVIRONMENT AND FORESTS (SHRI NAMa NARAIN 

MEENA) : (a) No, Sir. 

(b) and (e) Does not arise. 

[English} 

Agrlcultura Export Zone. 

1725. SHR1 MILIND DeORA : Will the MInI8ter of 
AGRICULTURE be pleased to ltate: 
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(a) whether the Government has decided to put 

an embargo on creation of Agriculture Export Zones 

(AEZs); 

(b) If so, the factors attributed thereto; 

(c) the number of proposals pending with the 

Government for setting up the AEZs and since when; 

(d) 

cteared; 

the time by which they are likely to be 

(e) the cHlte on which the policy for AEZs was 

framed; 

(f) the aima and objectives of AEZs and Special 

Economic Zones separately; 

(g) whether the scheme has been successful in 

actVevIng Its objective; and 

(h) if not, the reasons therefore and the steps 

propOIed to be taken to make it lucce88ful? 

THE MINISTER OF STATE IN THE MINISTRY OF 

AGRICULTURE AND MINISTER OF STATE IN THE 

MINISTRY OF CONSUMER AFFAIRS, FOOD AND PUBLIC 

DISTRIBUTION CSHRI KANTILAL BHURIA) : Ca) to Cd) As 

Intimated by the Department of Commerce, there is no 

proposal for letting up of Agri Export Zones (AEZs) 

pending with the Government. 35 proposals for setting 

up of AEZs Including 3 from Andhra Pradesh were 

received. Based on an action plan devised on the basis 

of findings of a peer evaluation of the existing AEZs It was 

decided that there shall be self imposed embargo on 

creation of new AEZs unless there are strong and 

compeIHng reasons for the same. The State Governments 

have been asked to reconsider the proposals in the light 

of the decision. 

(e) The AEZa policy wa. introduced In EXIM policy 
for the year 2001-02. 

(f) As intimated by the Department of Commen;e, 

the AEZs aim to t.ke a look at an agricutlure produce In 

a comprehensive manner so as to be able to deNver an 

appropriately priced and attractively packaged quality 

product in the international market. The objective of the 
Special Economic Zones is to generate additional 

economic activity, promote export of goods and services, 

and promote investment from domestic and foreign 

souroes, creation of employment opportunities and devel-
opment of infrastructure facilities. 

(g) and (t'I) The projected and actual i'lvestments 

and estimated and actual exports of the AEZs are 

given below as intimated by the Department of 

Commerce:-

CRupees In Crore) 

Projected/Estimated Actual 

Investment 1717.95 859.46 

Exports 11821.47 5353.85 

An Action plan based on the findings of the peer 

evaluation drawn up in consultation with the State 

Governments includes constitution of the State Level 

Coordination Committee and Monitoring Committee and 

nomination of nodal agencies for the AEZ. It also been 
decided to engage Mis. Yes Bank 88 advisor for fait 

tracking development of AEZs and support export 

Infrastructure projects in the AEZs with funds from the 

Scheme of Department of Commerce for Assistance to 

States for Infrastructure Development. 

Excu8l". Advertl .. menta 

1726. SHRI M.P. VEERENDRA KUMAR: Will the 
Minister of INFORMATION AND BROADCASTING be 

pleased to state: 

<a) whether exee .. lYe advertl8ements are shown 

during sponsored programmes and Doordarshan guIde-' , 
lines are often flouted in this regard; 

(b) if SO, the details thereof; and 
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(c) the action taken against the TV channelel 

proClucers of such programmes for,. flouting the guide-
lines? 

THE MfNISTER OF PARLIAMENTARY AFFAIRS AND 
MINISTER OF INFORMATION AND BROADCASTING 

(SHRI PRIYA RANJAN DASMUNSI) : (a) No, Sir. Pruar 

Bharati have informed that Doordarahan strictly follows the 

guideNnes. Advertisements are permiaalble In a sponaored 

programme, as per rate card. 

(b) and (c) 00 not arise. 

Conaumer Product Te.tlng Mechanlam 

1727. SHRI E.G. SUGAVANAM : Will the Minister of 

CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBU-

TION be pleased to state: 

(a) whether the Govemment proposes to set up 

Consumer Product Testing Mechanism: 

(b) if 10, the salient features thereof; 

(e) the areas IdentHied for setting up of the same, 

State-wise; and 

(d) the time by which It Is likely to be set up? 

THE MINISTER OF STATE IN THE MINISTRY OF 

AGRICULTURE AND MINISTER OF STATE IN THE 

MINISTRY OF CONSUMER AFFAIRS, FOOD AND PUBLIC 

DISTRIBUTION (SHRI TASLIMUDDIN) : (a) to (d) No, Sir. 

However, financial anlstance under Consumer Welfare 

Fund (CWF) is provided to eligible and reputed Voluntary 

Consumer Organisations (VCOS) that are already engaged 
In comparative teatlng of products. 

Cultlvdon of Fruits and Veg"'''''a 

1728. SHRI C. KUPPUSAMI : WHI the Mlnilter of 

AGRICULTURE be pIHHd to atate: 

(a) the total area covered under cultivation 01 f!'uitI 
and ~ in the CICMMWy at ,....,., ......... i 

(b) whether the Union Government propoeee to 

Implement any ICheme to Inc ...... area for cuIlIvation of 
more fruits and vegetables in the country; and 

(c) if 10, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 

AGRICULTURE AND MINISTER OF STATE IN THE 

MINISTRY OF CONSUMER AFFAIRS, FOOD AND PUBLIC 

DISTRIBUTION (SHRI KANTILAL BHURIA) : (a) 

Stat.wIae area covered under fruita and vegetable cropa 

for the year 2005-06 is enclosed as Statement. 

(b) and (c) For enhancing horticulture production 

Including fruits and vegetables, two Centrally Sponsored 

Schemes namely National Horticulture Million and 
Horticulture Technology Minion for North E .... m 

and Himalayan States, are being Implemented in the 
country wherein _Istance for area expansion under 

hortfculture crops alongwith technical guidance for quality 
seed production to the growera is provided through 
extension programmes, which help In enhancement of 
area, production and productivity of fruit and vegetable 
crape. 

S".men' 
State-wf8e etIIimII_ of .IN under fruits .nd 
~ crops for the ,.., 2t'J05..08 

(Provialon.l) 

1 

Andaman and Nicobar 
IBlanda 

Andhra Prade8h 

(A.. In '000' hectares) 

2 3 

2.8 1.3 

852.0 258.4 
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2 3 2 3 

Arunachal PradMh 51.8 20.4 Pondlcherry 1.0 4.5 

Auam 83.3 194.5 Punjab 51.6 152.1 

Bihar 276.4 780.8 Rajasthan 24.8 122.9 

Chandlgarh 0.1 0.1 Slkkim 8.9 17.5 

Chhattlagarh 75.8 195.6 
Tamil Nadu 255.0 232.0 

Dadre and Nagar Havell 0.7 1.5 
Trlpura 33.2 31.5 

Daman and Diu 0.0 0.1 
Uttar Pradesh 279.3 895.5 

Deihl 0.0 39.1 
Uttaranchal 181.7 72.9 

Goa 10.5 8.1 
Weal Bengal 172.7 1276.2 

'\ 
Gujarat 289.8 380.2 

Hlryana 24.1 207.8 
Total 5345.9 7047.4 

HImachal Pradesh 180.1 64.9 Decentrallutlon of Green CIMrIInce 

Jammu and Kashmir 167.5 52.1 1729. SHRI RAVI PRAKASH VERMA : 

SHRI ANANDRAO VITHOBA AOSUL : 
Jharkhand 33.3 224.1 

SHRI ADHALRAO PATIL SHIVAJIRAQ : 

KarMtaka 263.0 382.2 
WIN the Minister of ENVIRONMENT AND FORESTS 

Kerala 218.2 98.0 be pleued to .tate: 

Lakshadweep 0.3 0.2 <a) whether ther. ia any proposal under the 

~ Pradah 45.8 210.5 coneideratlon of the Union Govemment to allow State level 

clearance in reepect of .elect projecta below a pleeCribed 
Maharuhtra 1618.6 398.5 thrMhoId limit; 

Manlpur 53.1 11.1 (b) if 80, the detail. thereof; and 

Meghalaya 28.2 41.7 (c) the time by which It Ia likely to be ftnaHNd and 

Mlzoram 21.2 5.7 Implemented? 
., 

Nagaland 13.3 10.7 THE MINISTER OF STATE IN THE MINISTRY ·ar 
ENVIRONMENT AND FORESTS (SHRI NAMO NARAtH 

0IteIa 237.5 868.7 MEENA) : (a) No, Sir. 
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(b) and (0) Does not arise. 

Production of Maize 

1730. SHRI AMITAVA NANDY : 

SHRI S.K. KHARVENTHAN : 

SHRI DEVIDAS PINGLE : 

SHRI BRAJESH PATHAK : 

SHRI SHISHUPAL N. PATLE : 

PROF. MAHADEORAO SHIWANKAR : 

W"I the Minister of AGRICULTURE be pleased to 

state : 

(8) the total production and consumption of maize 
recorded In the country during the last three years and the 

current financial year, State-wise; 

(b) whether there 18 huge gap between the demand 

and supply of maize in the country; 

(c) If so, the detailS thereof during the said 

period; 

(d) the reasons therefor and the action taken 

thereon; and 

(e) the quantum of maize Imported and exported 

during the said period? 

THE MINISTER OF STATE IN THE MINISTRY OF 

AGRICULTURE AND MINISTER OF STATE IN THE 

MINISTRY OF CONSUMER AFFAIRS, FOOD AND PUBLIC 

DISTRIBUTION (SHRI KANTILAL BHURIA) : (a) The d· 
India production and consumption of maize by houHhoIdI 
In the country during the years 2003-04 to 2008-07 are 

given below. The state-wise production of maize during this 

period is shown in the enclOHd Statement. The consump-

tion has been e.timated using the results of the Household 

Consumer E)(p8nditure Survey conducted by NatIonal 

Sample Survey Organization during 2004 and the 

population projectianI provided by the afIioI of the 
Regiltrar General of India. Non Hcuehoid coneumplIon 

estimates of maize are not available The ltate-wile 
corwumption of maize is aIIo not avahble. 

All India Production and Conaumptlon 
of ..... 

Vear Production 

2003-04 14984.3 

2004·05 14172.0 

2005 .. 06 14709.9 

2008-07* 13582.0 

('000 TonNe) 

Hou .. hold 

Conaumption 

3084.8 

3124.4 

3183.6 

3202.0 

*2nd advance estimates released on 05.02.2007. 

(b) to (d) From the above table it may be seen that 
production of maize at the current level can safely mMt 
the demand of maize for Household Consumption. 

However, aasesament of demand for maize by the Non-
Household MCtor is not available. 

(e) The quantum of maize Imported and exported 

during the years 2003-04 to 2006-07 are shown in the 

table beIow:-

Vear Import Export 
('000 Tonnes) ('000 Tonnee) 

2003·04 0.71 543.27 

2004-05 1.19 1082.26 

2005-06 1.83 419.95 

2006-07 0.02 159.48 

(upto July) 

Source: Mlnlatry of Commerce, Kolkata. 
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........ , , 2 3 5 

sr.te-wiN ..timIIIN of PIDduction 01 M.Jze 

during 2003-04 to 2OIJB-07 
0riIaa 78.8 108.0 101.9  100.0 

Punjab 459.0 422.0 403.0  484.0 
StateIUT Production ('000 Ton.,..) 

Ralathan 2070.5 1282.8 1102.1 1088.0 
2003- 2004- 2005- 2008-

04 05 08 07· Sllddm 57.1 58.2 68.5 , 
1 2 3 4 5 Tamil Nadu 251.0  294.7  241.2 417.0 

Andhra Pradeah 2477.0 2084.0 3087.0 2088.0 
Trlpura 2.2 3.0 2.2 , 

ANnachal Pradesh 54.5  55.0  57.9 • Uttar PradeIh 1318.5 1484.0 1054.3  1214.0 

Allam 14.0 13.9  13.7 14.0 
Uttaranchal 68.0 44.0  44.0 40.0 

BIhar 1473.5 1485.7 1381.1 1193:0 
Weet Bengal 128.5 139.8 128.4 168.0 

Andaman and 0.2 0.1 0.1 , 
Chhattt.garh 135.0 131.7  108.2 104.0 

Nicobar Ialandl 

Goa 0.8 0.8  0.5 • Deihl 0.5  0.2 0.1 • 
Gujarat 831.9 412.5 580.0 482.0 

Others NA NA NA 235.0 

Haryana 41.0  40.0 34.0 44.0 
All India 14984.3 14172.0  14709.8 13582.0 

Himachal Pradesh 729.8 738.0 543.1 488.0 

·2nc1 advance eatimatel releued on 05.02.2007. 

Jammu and Kashmir 532.8 492.3 453.5 512.0 
IInciuded in others. 

Jharkhand 300.0 288.0 238.5 397.0 NA : Not AppIclable. 

Kamataka 1209.9 2512.0 2728.0 2388.0 [TraMMtJon/ 

Madhya Pradesh 1888.2 1252.8 1249.0  1048.0 Subelcty on FertlII .... 

Maharuhtra 752.0  753.0 998.0 1042.0 1731. SHRI RASHEED MASOOD : 

SHRI ABDUUAKUTTY : 
Manipur 7.5 8.9 7.9 • SHAI G. KARUNAKARA REDDV : 

MeghaJaya 25.9  24.0 24.1 • WIN the Minister of CHEMICALS AND FERTlUZERS 

Mizoram 20.3 15.7 22.7 , bepleuedlV ..... : 

(a) wheIhIr the Government prapa ••• to fomUabI 
Nagaland eo.3 83.5 82.9 , 

a clear cut policy to fix IUbIidy IeYeII of fertilize,. at the 
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beginning of the year lnetead of micro-managing and 
bued on input COIta; 

(b) if 10, whether any repreMntation from the 
InduItfy hal been received In thII regard; 

(e) if 80, the reaction of the Govemrnent thereto; 

(d) whether the cabinet CommItt .. on Economic 

Affairs (CCEA) hal deliberated this laue In the recent past; 

(e) if 80, the detalla and outcome thereof; 

(f) whether there is any proposal to increase 
aubeldy on fertilizers; and 

(g) if 80. the detaII8 thereof and If not, the rMIIOnI 

therefore? 

. THE MINISTER OF STATE IN THE MINISTRY OF 

CHEMICALS AND FERTILIZERS AND MINISTER OF 

STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS 

(SHRI B.K. HANDIQUE) : (a) There Is no proposal to fix 
eubaidy levels of fertilizers at the beginning of the 

year. 

(b) No, Sir. 

(e) In view of (b) above, question does not 
ariM. 

(d) No, Sir. 

(e) In view of (d) above, queellon does not arile. 

(f) and (g) There Ie no proposal to Inc ..... aubaIdy 
on fertilizers. 

[EnglIsh] 

1732. SHRIMATI C.S. &WATHA : 

&HRI BHANU PRR'AP SINGH VERMA : 

WI! the MInIMer of AGRICUL'ftME be .... d to .... : 

(a) whether the Gcwemment hal finalized the 

proposal to give permillion to National Cooperative 
Federation and National Cooperative TraIning CouncU for 
opening National Cooperative UnIv ... 1ty; 

(b) If 80, the detaIII thereof aIongwith the manner 
of funding and the IocaIlons of the said University; 

(c) the details regarding controlling authority for 

general administration of the propoaed University; 

(d) whether the Govemment propoaes to maintain 
Ita control over the Cooperative Univeralty; and 

(e) if. 80, the detalla thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 

AGRICULTURE AND MINISTER OF STATE IN THE 

MINISTRY OF CONSUMER AFFAIRS, FOOD AND PUBLIC 
DISTRIBUTION (SHRI KANTILAl BHURIA) : (a) No, SIr. 
HOMYer, Government hal received a propo8III. from 
National Cooperative Union of India (NCUI), New DelhI 
requesting to grant 'No Objectlon Certificate· for the 

Mtabliahment of Cooperative University. NCUI hu aIao 
appointed a Consultant for preparing a detailed project 
report in this regard. 

(b) to (e) QuestIon doea not arise. 

rr ... tion] 

Rei ... of Centnli .... for 0.. 
Victim. Scheme 

1733. SHRI VIJAY KUMAR KHANDELWAL : Will the 

MInIater of CHEMICALS AND FERTILIZERS be pie .... 10 
stat. : 

(a) whether expenditure on achemea being 
launched for ga vIctIma of Bhopal Gas Tragedy hal been 
borne by the Union Govemment and Government of 
Madhya Pradeah In ratio of 76 and 26 per cent 
retpeCtiveIy; 

(b) If 80, whether Union Govemment h .. _ .. ad 

...... ;MCI 
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(c) If not, the lime tav which It ia IIkeIV to be 
......." 

THE MINISTER OF STATE IN THE MINISTRY OF 

CHEMICALS AND FERTILIZERS AND MINISTER OF 

STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS 

(SHRI B.K. HANDIQUE) : (a) to (c) The Central Government 

tIM approved a five year Action Plan for the MedIcal, 

SocIal, Economic and EnvironmentaJ rehabilitation of 

Bhopal Gu VIctims with a total outlay of Re.183.10 crore 

which W8I Increued In atagee to an outlay of Re. 258 

CfOf8. Thia outlay W8I to be lhared betM.n the 

Govenvnent of India and the State Government of Madhya 

PradeIh In the ratio of 75:25. The Central GcMmment hu 

already releuecl Ita antire share of All. 193.50 CroAt and 

the Action Plan has been completed In the year 1889-

2000. 

(EngllMJ 

ProductIon of 8"", 

1734. SHRI DUSHYANT SINGH : WHI the Mlnlater of 

AGRICULTURE be pIeued to eta .. : 

(a) whether there II a vat ICOP8 to IncreaIe the 

production of IPiceI In Rajaathan; and 

(b) If 10, the auIItance provided for the puIPOI8 

during the Iut tine years? 

THE MINISTER OF STATE IN THE MINISTRY OF 

AGRICULTURE AND MINISTER OF STATE IN THE 

MINISTRY OF CONSUMER AFFAIRS, FOOD AND PUBLIC 

DISTRIBUTION (SHRI KANTILAL BHURIA) : (a) Vel, Sir. 

There Ie Ioop8 to Inc,.... the production of apIcea 

In Rajasthan lP8Cially coriander, cumi\ and f8nugreek 

crop.. 

(b) The......... provided for producIIon of 
epIces to the farmenl In the State of Rajaathan under 

Centrally Sponsorwd Scheme of Macro Management for 

IIgricuIture during 2OO3-CM to 2006-08. The IeYeI of 

•• 1 ... ICe .. 25% of COlt of .... ~ 

Il0l..... ~ and ..... INMg8rMIIt 
COft1MH*II8). The year .... "Illtance II Oi'*' • 
under:-

Re. 146.81 lace 

2004-05 Re. 187.88 lace 

2005-08 Re. 144.48 1Il0l 

In adcIlion, an ...-..nee of Re. 348.78 lace .. 
alto proYIded to the fanne,. In the State of ~ 

at 75% coat of Inputa for coriander, cumin and fenugrMk 

crope under National Horticulture Mlulon during 

2005-08. 

('T1wMIationJ 

NIItIoMI CoopeNUw DevelopIMftI 

CorpcnUon 

1735. PROF. MAHADEORAO SHIWANKAR : 

SHRI MOHO. TAHIR: 

SHRI SHISHUPAL N. PATLE : 

SHRI BRAJESH PATHAK : 

WHI the MInIater of AGRICULTURE be pI ••• d to ..... : 
(_) wheIher the NatIonal Coaperdye Development 

CorporatIon (NCOC) propo •• to provide financial .... 

tance to atNngthen the cooperatIv8 ..., .. rwported In 

'Dalnlk Jagran' dated JanUllry 5, 2007; and 

(b) if 10, the total amount III1CIIoned for IUCt'I 
cooperaINw aIongwIIh the nuniber of cooperaINw 

benefited the .... from, State-wIN? 

THE MINISTER OF STATE IN THE MINISTRY OF, 

AGRICULTURE AND MINISTER OF STATE IN THE 

MINISTRY OF CONSUMEA AFFAIRS. FOOD AND PU8UC 

DI8TRIBUTION (SHAI KANTILAL BHURIA) : C-) .... SIr • 
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NCOC hili approved propeI •• 1I &0 provide ~ 
IIIiItInCe for the benefit of the cooperativel In various 
States. 

(b) During the y.ar 2006-07, NCDC hal 
aanctioned flnanci.' llliltance of RI. 5017 ero,.. 

approximately to e47 cooperativn In the oountry tlH the 

end of February, 2007. State-wile details of the toeII 
financial ... ietanee aanctIoned and the number of 

cooperatives/unitt benefitted are Indicated In the encIoHd 

etatement. 

S,.lemen' 

SI. 
No. 

1 

State 

2 

Anethra PradMh 

Uttaranchal 

Hirnechal Pradeeh 

NAFED 

Chhattilgarh 

IFFCO 

west Bengal 

Kerell 

Nagaland 

Mlharalhtre 

Total (MarMIIng) 

Nagallnd 

Andhra PradeIh 

No. of SocIetIea 
Sanctioned u 
on 28.2.2007 

3 

2 

1 

1 

1 

3 

5 

3 

1 

19 

4 

1 

(R.. In ero,..) 

Amount 

Loan Subaldy Total Re.".1'b 

4 6 6 7 

24.400 8.100 30.500 

24.000 8.000 30.000 

9.800 2.400 12.000 

300.000 0.000 300.000 

1000.030 0.000 1000.030 

800.000 0.000 800.000 

0.250 0.020 0.270 

0.730 0.000 0.730 

0.210 0.080 0.290 

0.810 0.000 0.810 

1980.030 14.800 1974.830 

0.120 0.040 0.180 

0.450 0.230 0.880 
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2 3 4 5 8 7 

Madhya Pradeah 60 2.900 1.830 ".130 
Rajasthan 413 16.830 6.020 20.860 

Uttarakhand 5 0.820 0.240 0.810 

Gujarat 8 1.150 0.670 1.720 

Haryana 0.750 0.380 1.130 

Kamataka 11 1.120 0.210 1.330 

Kerala 2 0.050 0.020 0.070 

Maharuhtra 2 0.380 0.180 0.570 

Pondlcherry 0.390 0.150 0.540 

Total (Storage) 609 23.780 8.980 32.740 .. Cold ..... 

West Bengal 2.8240 1.0000 3.9240 

Himachal PradNh 1 8.300s 3.1825 11.4830 

Total (Cold Storage) 2 11.22-'6 4.1825 15.4170 

Iv. ProcMeIng 

A. _ugIIr 

AndhraPradeeh 1 250.00 0 250.000 

Gujarat 2 156.800 0 158.900 

Kamataka 57 . ..00 0 57 . ..00 

Madhya Pradesh 12.270 0 12.270 

Maharuhtra 8 617.870 0 817.870 

PondIcherry 20.000 0 20.000 
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1 2 3 4 5 6 7 

Tamil Nadu 1 8.750 0 6.750 

Uttar PracIeIh 1 305.000 0 306.00 

Sub Total 16 1426.290 0 1426.280 

8. Fruit ... Vegetable 

Maharuhtra 1 3.760 0 3.760 

Nag_land 11 0.326 0.115 0.441 

Sub Total 12 4.088 0.115 4.201 

C. Plantlltlon Cropa 

Kerala 3 1.350 0 1.360 

Maharashtra 1 O.BOO 0 O.BOO 

Sub Total 4 2.150 0 2.160 

D. Fooc9WM 

Andhra Pradesh 0.250 0.100 0.360 

E. SpInnIne 

Rajasthan 16.880 4.250 20.830 

Kerala 2 12.760 2.410 15.170 

west Bengal 6.970 1.030 8.000 

Madhya Pradesh 20.000 0.000 20.000 

Maharalhtra 2 13.710 0.000 13.710 

SUb Total 7 70.120 7.680 n.810 

F. PoMrtooIn 

MWrMhtra 29.110 0.000 21.110 

TcMI (Procealng) 1632.008 7.805 1538.811 
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1 2 3 4 5 8 7 

V. W .. ker s.o.tcm 

A- Ft ........ 

Mahara.hlra 4 7.728 0 7.728 

Kerala 12.838 0.548 13.484 

Welt Bengal 1 8.192 1.789 7.981 

Sub Total 8 28.867 2.317 29.174 

B. o.lry and LIvntock 

Bihar 2 8.805 2.798 11.401 

Nagaland 18 0.858 0.235 0.883 

Uttar Pradesh 1 2.400 0.800 3.000 

Sub Total 19 11.883 3.831 15.294 

C. TrlMI Development 

Kerele 1 0.010 0.003 0.013 

Andaman and Nicobar IIIanda 1 7.000 2.000 9.000 

Jharkhand 1 3.000 1.000 4.000 

Ort ... 0.018 0.004 0.020 

Sub Total 4 10.028 3.007 13.033 

D. ... ndIoom 

Andhra Pradelh 7 43.080 10.780 53.820 

Bihar 0.075 0.025 0.100 

Hirnachal Pradelh 1 1.000 0.000 1.000 

Sub Total 9 44.135 10.785 64.820 

E. -
Weal Bengal 3 0.470 0.188 0.859 
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1 2 3 4 5 6 7 

Jharkh.nd 0.069 0.030 0.089 

Sub Total 4 0.530 0.218 0.748 

F. ConlUlMI' 

K ..... 3 0.180 0.000  0.180 

R.juth.n 2 1.480 0.370 1.850 

N.gal.nd 3 0.037 0.012  0.049 

Sub Total 8 1.697 0.382 2.079 

Go 1nduatr181 MCI ServIou Coop. 

Tamil Nac:Iu 1 300.000 0 300.000 

K .... I. 2 100.060 0 100.060 

AncI'I... PradMh 2 470.000 0 470.000 

Gu,. ... t 1 100.000 0 100.000 

one.. 1 200.000 0 200.000 

Deihl 1 0.100 0 0.100 

Sub Total 8 1170.18 0 1170.16 

Total (W •• ker SectIon). 58 1285.088 20.34 1285.408 

VI. ICDP 

Rajuth.n 8 99.490 27.890 127.180 

Hary.na 1 7.150 1.060 8.210 

Uttar Pradnh 1 2.680 0.670 3.330 

Jh.rkh.nd 3 12.510 3.310 15.620 

Utta ... nchal 2 9.380 3.980 13.340 

Sub Total 15 131.170 38.710 181._ 

MIec. 1.290 0 1.290 

Grand Total 647 4823.2515 12.7275 5017.276 
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ReIMrch and Development Work in 
Agriculture Sector 

1736. SHRI RAMJI LAL SUMAN : 

SHRI RAJIV RANJAN SINGH "LALAN" : 

Will the Minister of AGRICULTURE be pleued to 
state: 

(a) whether the Government has made any all888-

ment regarding the necessity of research and deveiopment 

work In agriculture sector of the country; 

(b) If so, the names of areas where research and 

development work in agriculture HCtor Is urgentty 

required; 

(c) whether any target hu been fixed by the 
Government for the research and development in said 
identified sectors; 

(d) if 50, the details thereof; and 

(e) the manner In which the funds proposed to be 

raised and utilised? 

THE MINISTER OF STATE IN THE MINISTRY OF 

AGRICULTURE AND MINISTER OF STATE IN THE 

MINISTRY OF CONSUMER AFFAIRS, FOOD AND PUBLIC 

DISTRIBUTION (SHRI KANTILAL BHURIA) : (a) Ass ... • 
ment of research and development requirements In 

agriculture sector of the country's a continuous procesl. 

Steering Group on Agriculture and Allied Sectors and the 

Working Groups for Agricultural Research and Education 

constituted by the Planning CommIuion, Government of 

India are important mechanisms to Ul8sa the rnearch 

and development requirements of agriculture sector. 
Different Committees constituted at the national level have 

also revieWed the requirements. In different conatltuent8 of 
the Indian Council of Agricultural Research (ICAR), the 

...... ment is conducted through various meehanlsrns like 

Research Advisory Committees, Institute Man.gement 

Committees. Quinquennial Review Teams. Five-Year Plan 

Document Formulation, preparation of Perspectlw Plans 

(Vision documents) etc. ICAR·OAC (Department of Agrlcul· 

ture and Cooperation. Govemment of India) Inter·ph ... 

meetings are also regularty conducted for the pufPOH. 

Recommendatlonl aIIo come from SemInars, Symposia, 

Workshops Study Tours, other interactions etc. organized 

on relevant themes/subjects. 

(b) The approach paper to 11th Five Year Plan, 
entitled "Towards Faster and More Inclusive Growth-An 

Approach to the 11 th Five Year Plan', mentions aeven 
broad areas to raise agricultural output: (I) Water 

management and irrigation, (Ii) Reclamation of degraded 

land and focus on soil quality, (Iii) Bridging the knowledge 

gap to revitalize agricultural extension system, (Iv) 
Diversification to high value output while ensuring food 

security, (v) Animal husbandry and fishery, (vi) Access to 

credit and risk management and (vii) Land reforms. 

Thrust areas are identified and pursued In ICAR through 

ita dlHerent Subject Maner Divisions and various constltu· 

ents. 

(c) .nd (d) AU Plan Schemes and Extemally Aided 

Schemel are subjected to Outcome budgeting with 

targeted dellverablu. AIIo, activity mileatone. Ire fixed 

scheme wIH. Relevant information I. alao laid in the 

Partiament. The targets are revisited under different 

review mechanisms and the next review shall be during 

IInction of the different schemel for the 11th Five Ve.r 

Plan period. 

(e) Funds are raiaed from GoYemment of India 

budget IS Gross Budgetary SuppoIt, besides the exter-

nally·aided projects. These are utilized u per projected 

activities in each scheme. 

{English} 

Projection of S.a-bIIHd 81o-dlveralty 

1737. SHRI ABU AYES MCNDAl : 

SHRI HANSRAJ G. AHIR : 

Will the Minister of ENVIRONMENT AND FORESTS 

be pleased to state : 
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(a) whether the Govemment hat taken meuures 

to safeguard the sea-based bio-diversity; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 

ENVIRONMENT AND FORESTS (SHRI NAMO NARAIN 

MEENA) : (a) and (b) Yel, Sir. Protection of sea-based bio-

diversity is covered under the provisions of Wildlife 

(Protection) Act, 1972 as amended subsequenUy. Several 

important marine species are listed in Schedule-I, II and 

IV of the said Act and 5 marine national parks, namely, 

Gulf of KUtch Marine National Park (Gujarat); Mahatma 

Gandhi National Park (Andaman and Nicobar Islands); 

Rani Jhansi National Park (Andaman and Nicobar Islands); 

Bhitarkanika National Park (Orissa); and Gulf of Mannar 

National Park (Tamil Nadu) have been notified. The 

Govemment has also enacted the Biological Diversity 

Act, 2002 and Biological Diversity Rules, 2004 which 

primarily aim at regulating access to our biological 

resources, Including sea-baled bloresources and 

associated traditional knowledge, so as to ensure 

sharing of beneflta arising out of their use. Further, the 

Govemment has issued Coastal Regulation Zone Notifi-

cation, 1991 for conservation and protection of the coastal 

environment. 

Production and Productivity of Caah Crope 

1738. SHRI SUGRIB SINGH : 

SHRI KISHANBHAI V. PATEL : 

SHRI ANANDRAO VITHOBA ADSUL : 

Will the Minister of AGRICULTURE be pleased to 

state : 

(a) the production and productivity of various cash 

crops Including coconut recorded In the country in 

comparison to other developing countries during each of 

the last three years, State-wise; 

(b) whether the Govemment has conducted any 

study regarding the reesone for /ow productfvIty of theM 
crops in the country; 

(c) If so, the outcome thereof; 

(d) the steps takenlproposed to be taken to 

incre ... the production, productivity and marketing of cash 
crops in the country; crop-wise and 

(e) the fundi allocated for the purpose, State-wise? 

THE MINISTER OF STATE IN THE MINISTRY OF 
AGRICULTURE AND MINISTER OF STATE IN THE 

MINISTRY OF CONSUMER AFFAIRS, FOOD AND PUBLIC 
DISTRIBUTION (SHRI KANTILAL BHURIA) : (a> The State-
wise production and productivity of major cuh crupi 

namely Groundnut, Rapeseed and MUltard, Soyabean, 

Total Oileeeds, Sugarcane, Cotton, Jute and Mula 
and Coconut for the years 2003-04 to 2005-08 a .. 
given In the enclosed Statement-I. The production Md 
productivity of these crops in selected developing 
countries during 2001 to 2003 are given In the enoloHd 

Statement-II. 

(b) to (d) The productivity of most of these crope 18 
low because generally these are grown in the ralnted 
conditions. Lack of high yielding varieties, low IHd 
replacement rate, vulnerability to pest and dise .... and 
climatic aberrations also contribute to the low yielda. The 
stepe taken by the Government to increase the production, 
productivity and marketing of cash crops In the country are 

given below:-

A Centrally SponlOred Integrated acheme on 
OIlseeds, Pulses, OIlpalm and MaIze la under lmple-

mentation with effect from 01.04.2004 for Inc .. 8Iing 
production and productivity of groundnut in 14 Stales of 

the Country. Under the scheme financUI auIatance Ia 
provided for purchase of breeder MedI, production of 
foundation seeds, cHtrlbution of Ned minIkitI, Infrutruc-
ture development, block demonstrations on improved 
technology, Integrated peat management, \ weedicidM, 

di8lributlon of sprinkler .. tI, farmera training for incNaaing 
production and productivity of oIlMeda. 
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Coconut Development Board It Implementing 

progrMWnM .... tlng to produotion lind dIIIIIUIon of 

quality planting material. expaNlon of ..... InIegI'aIed 

farming In the countly for IncreuIng ,productJon MCI 

productiVity of coconut. 

In the jute sector • jute technology million pettaIning 

to .gricultural ...... rch and Ned development. agronotNc 

pracIIceI. haMtlt and post haMtlt techniques. prtrnary 

and uoondary proceaing of raw jute. dive"""" product 
development. market development. market .nd dIIttIbuIion 

hal been adopted by the Government. 

For cotton. a ICMme Is under Implementation In 13 

ltatea to Incre ... production and productivity of cotton by 

~ on increulng .vallablHty of cotton ..... 

cowrlng more area under ~. thrwt for evolving ..... 

epecific technology. popularization 0' Integrated pelt 

1nII'IIIgMMInt. Incfeuing eIfIcIent UN of trrigaIIon water. 

field demonIItaIIonI for tranIfer of technology 10 fMnIfa 

MCI farmerI ttaInIng. 

For IncreuIng production and ptOduc:tMty of __ 

cane. IMCII of Improved YarieUeI .,. madt .v ..... to 
growera. InIer cropping of IUQII'CIM hu been Clew.l .... 

'0 provide midotenn Income to eugaroane gro"..... trMh 
mulching and drought management technology haW bItn 

developed for management of ""*"" ....... bIoIIgeIlII 

(e) The Itate-wIH funcM .-ocllted for lmpIowing 

the production .nd prGduotivIly of ,.., oropa (except 

eugan:ane for which there II no ...,.,.. ...... 

wile allocation of fundi) aN given In the enoIoMd 

St8Iement-III • 

..,.",.",., 

s,.,.. .. produt:IJon anti prDductMIy 01 major cah cro,» 
1. RapelHCl and Muawd 

Sta .. Production ('000 Tonnn) Productivity (KgIHectaIe) 

2003·04 2004-05  2006-08 2003·04 2004-06 20Q5.0I 

1 2 3 4 5 8 7 

Andhra Pradelh 0.0 1.0 2.0 250 333 

ArunIChaJ PFIIdeIh 21.7 21.8 18.4 1014 1011 UI 

Auam 138.0 121.4 87.0 523 528 458 

Bihar 89.0  88.8 78.0 824 101 128 

Chhattiagarh 22.8 21.4 18.8 412 375 330 

Qujara' 385.5 404.8 458.0 1488 13aG 1348 

Haryan. 886.0  828.0 712.0 1551 11" 1117 

Himachal Pradnh 5.0 8.0 2.8 1558 887 282 

Jammu and Kuhmlr 38.3 121.0 1.3 HI 1175 408 
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1 2 3 4 5 e 7 

Karnataka 1.7 2.0 ~  283 333 400 

Madhya Pradesh 580.4 673.6 847.5 1081 988 1047 

Matuiruhtra 3.0 3.0 4.0 300 333  308 

Meghalaya 4.6 4.7 4.8. 639 653 667 

Mlzoram 1.4 1.7 1.0 636  773 833 

Nagaland 12.8 20.5 21.2 800 779 800 

Orlna 3.1 3.0  3.3 196 188 190 

Punjab 62.0 62.0 54.0 1192  1033 1102 

Rajasthan 2740.2 3970.7 4416.9 1279  1078  1205 

Slkkim 4.2  4.3 3.9 700 717 661 

Tamil Nadu 0.1 0.1 0.1 250 167 200 

Trlpura 2.4 2.3 2.3 800 793 821 

Uttar Pradesh 787.1 801.4 907.8 1008 979· 1149 

UUiranchal 11.0 11.0 12.0 846 647  687 

West Bengal 419.4 427.0 383.0 928 934  909 

Deihl 1.7 5.0 2.9 405 1220 783 

All India 8291.4 7593.1 8131.2 1159 1038 1117 

Source: Directorate  of Economic and Statistics, New Deihl (DES). 

2. Soyabean 

State Production ('000 Tonnes) Productivity (KglHectare) 

2003-04 2004-05  2005-06 2003-04 2004-05 2005-08 

2 3 4 5 8 7 

Anethi'a Pradesh 107.3 120.5  191.0 1589 1587 194a 
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2 3 4 5 8 7 

ArunllChal Pradesh 4.? 4.3 3_8 1237  1344 947 

ChhattJsgarh 18.4 33.8 38.8 885 1018 900 

Gujaral '10.0 15.0 29.0 714 558 85S 

Himachal Pradesh '1.0 1.0 0.8 1000 1000 1333 

Kamalaka 45.3 98.0 71.0 482 804 534 

Madhya Pradesh 4852.6 3747.1 4500.7 1105 835 1058 

Maharuhlra 2219.0 1892.0 2527.0 1398 900 1077 

Meghalaya 1.0 0.9 1.0 1000 900 1000 

Mlzoram 2.0 1.8 2.7 1000  1087 1929 

Nagaland 36.0 48.0 32.0 1385 1800 1199 

Rajasthan 891.4 886.5 856.3 1400  1425 1150 '. 
Slkkim 3.2  3.3 3.3 821 846 825 

Uttar Pradesh 6.0 3.0  3.0 1071 441 788 

Uttaranchal 21.0 23.0 16.0 12105 1278 1154 

All India 7818.9  6876.3 8273.5 1193 908 1073 

Source: Directorate of Economic and Statistics. New Deihl (DES). 

3. Groundnut 

State Production ('000 Tonnea) Productivity (KglHectare) 

2003-04 2004-05  2005-06 2003-04 2004-05 2005-oe 
.  I 

2 3 4 6 8 7 

~ a Pradesh 988.0 1638.5 1366.0 660 890 728 

Bihar 0.2 0.3 0.5 400 600 556 

~a  40.2 32.3 31.6 1107 1110 1078 
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2 3 5, 8 7 

Goe 5.7 5.4 7.8 1727 1A1 2aM 

Guiar.t U77.6 1888.6 ~.  2235 1M3 1784 

Haryana 1.1 1.2 2.2 733 750 733 

Himachal P""'" 0.2 0.0 0.0 1000 0 

I<amataka 433.5 742.0 871.0 530 788 845 

I<a,al. 2.0 1.7 2.4 741 844 727 

Madhya Pradelh 252.3 242.7 234.4 1158 1158 1128 

Maharuhtr. 437.0 502.0 410.0 1153  1123 858 

Nagallnd 3.0 7.0 0.3 1500 1273 1000 

on ... 93.2 108.0 1ot.3 1207 1233 1171 

Punjab 4.0 3.6 3.0 808 837 882 

Rajathan 331.8 441.8 481.0 1188  1552 1541 

Temil Nlidu 818.2 1005.3  1088.2 1552  1832  1778 

Tripura 0.7 0.8 0.' 1000 1000 lit 

Uttar Pradalh 58.4 88.4 80.5 837  818 851 

unaranchal 2.0 3.0 2.0 887 1000 1000 

Will Bengal 75.8 75.5 83.1 1851 1820 1703 

Pondicharry 2.5 3.2 3.1 1923 2000 1838 

AU India 8128.5 8774.4 7883.3 1357 1020 1187 

Source: DtrtCtorate of EconOmic andStatilticl, Haw DeItU (DES). 

e. 011 ..... 

State ProductIon ('000 TonMI) ProductIvIty (KglHec:tare) 

2003-04 2Q04.08 2005-01 2003-04 Z0Q4.05 200s-08 

1 2 3 4 5 ., 7 

AndWa PradMh 1814.1 2201.4 2041.0 834 757 '88 
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2 3 4 5  6  7 

AruMChal Pradesh 27.3  27.0 22.7 1030 1042 838 

Alum 157.0 148.8 113.2 525 529 465 

Bihar 123.8 116.9  136.5 881 887 982 

Chhatti8garh 127.0 123.7 126.5 432 426 419 

Goa 5.7  5.4 7.9 1727 1588 2394 

Gujarat 5815.0 2988.9 4682.0 1901 990 1544 

Haryana 997.8 840.5 825.2 1547 1176 1124 

Himachal Pradesh 9.2 12.0 5.2 568 632 344 

Jammu and Kashmir 42.1 124.2 2.7 868 1125 429 

Jharkhand 8.0 7.0 8.5 235 241 311 

Kam.taka 934.1 1570.0 1715.0 412 587 600 

Kerala 2.3 1.9 2.6 590 792 667 

Madhya Pradesh 5623.8 4797.7 5721.9 1049 833 1009 

Maharuhtra 2921.0 2744.1 3373.0 1057 817 925 

Manlpur 0.4 O.B 0.7 SOO 444 7000 

Meghalaya 8.4 8.6  8.7 863 883 684 

Mizoram 6.4 5.8 5.4 720 787 1125 

Nagaland ~.  81.1 62.8 1148  1186 926 

Ori_ 158.9 179.5 187.7 515 688 565 

Punjab 103.8  100.4 89.6 1189  1098 1097 

Rajuthan 3996.8 5541.1 5984.0 1239 1079 1134 

SIkIdm 7.4 7.' 7.2 747 788 727 

Tamil Nadu 963.8 1081.1 1152.8 1388  1483 1824 

Tripura 3.8  3.9 3.9 731 722 709 
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2 3 4 5 6 7 

unar Pradesh 927.8 952.3 1088.5 852 881 983 

Uttaranchal 34.0 38.0 30.0 919 927 857 

Weat Bengal 850.7 652.9 610.4 952 964 952 

Dadra and Nagar Haveli 0.1 0.1 0.1 1000 1000 1000 

Deihl 1.7 5.0 2.9 405 1220 763 

Pondicherry 2.5 3.3 3.2 1867 1941 1778 

All India 25186.1 24353.5 27977.9 1084 885 1004 

Source: Directorate of Economic and Statistics, New Delhi (DES). 

5. Coconut 

State Production ('000 Ton"") Productivity (KglHectare) 

2003-04 2004-05 2005-06 2003-04 2004-05 2005·06 

2 3 4 5 6 7 

Andhra Pradesh 1933.7 1199.3 892.0 12178 11532 8577 

Auam 154.3 154.3 204.9 7244 4244 10728 

Goa 122.2 123.5 125.3 4920 4901 4953 

GuJarat 111.7 138.3 138.3 8644 8433 8433 

Kama'aka 1629.1 1209.8 1209.8 3218 3139 3139 

Kerala 5484.0 5727.0 6328.0 6320 6379 7046 

Maharashtre 273.4 273.4 273.4 15189 15189 15189 

Nagaland 1.2 1.2 1.2 1333 1333 1333 

Orissa 243.4 274.6 274.8 4957 5406 5408 

Tamn Nadu 2580.5 3243.5 4887.1 9196 9083 13137 

Trlpure 7.0 7.0 7.0 2121 2121 2121 
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1 2 3 4 5 e .., 

west Bengal 317.5 310.8 323.5 12742 127M 12082 

Andam*n and Nicobar Ialandl· 16.2 87.1 87.1 3420  3402  3402 

Laklhadw.ep 63.0 53.0 53.0 1H30 18630 18830 

Pondicherry 30.7 30.0 27.8 13043 13836 13288 

All India 12916.9 12832.9 14811.1 7017 8832 7eoa 

Source: Directorat. of Economic and Statlttica, New Oethl (DES) . 

•• Jut.and ..... 
State Production  ('000 baIeI of 180 Kg. uch) Productlvtty (KglHectare) 

2003·04  2004·06 2006·01 2003·04 2004-05 2006-01 

Andhra Pradeah 470.0  468.0 465.0 1434 1555 1831 

Aaam 882.0 435.8 803.8 1805 1243 1733 

Bihar 1286.3 1180.2 1388.8 1326 1416 1882 

Chhatliagarh 2.5 2.0 3.0 375 360 360 

Jharkhand 6.5 6.3 1064 1280 

Karnataka 6.1 2.9 2.7 268  237 231 

Madhya Pradeah 1.8 1.4  1.2 360  380  360 

Maharashtra 27.0 35.5 36.0 256 265 270 

Meghalaya 56.2 39.2 55.7 1190 860 1194 

Nagaland 6.1 6.7 10.5 549 603 eoo 

OriSA 127.3 145.9 141.5 785 872 991 

Tamil Nadu 3.5 1.1 6300 

Tripura 22.1 22.5 23.3 1473 1446 1486 

West Bengal 8465.5 7934.8 8114.5 2418 2473 2588 

All India 11172.9 10272.3 10833.8 2008 2019 2175 

Source: Directorate of Economic and Statistica, New Delhi (DES).· 
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7. Colton 

State Production ('000 bat of 170 Kg. NCh) Productivity (KglHectare) 

2003-04 2004-05 2005-01  2003-04 2CKM-OS 2005-01 

AndhrI Pradesh 1800.0 2190.0 2108.0 sa .. 318 347 

Allam 1.0  1.0 0.8 170 . 170 73 

Chhattllgarh 0.2 0.8 0." 340 272 227 

Gujarat 4026.9 "72".8 6772.0 417 .. 21 60" 

Haryana 1"05.0 2075.0 1"89.0 .. 54 588 437 

Kamataka 284.6 886.0 554.0 1 .. 2 22 .. 228 

K .... I. ".7 .. ... 3.5 278 277 220 

Macltya PradHh 839.0 828.1 745.1 183  165 204 

Uaharuhtra 3080.0 2938.0 3180.0 180 178 187 

Meghalay. 7.8  7.8 7.8 182 184 1M 

Mlzoram 1.3 1.3 0.2 737 .... 2 113 

Nagaland 0.2  0.2 1.7 17 23 288 

Oriua 88.2 111.2 144.8 409 .. 12 435 

Punjab 1"78.0 2087.0 2395.0 558 897 731 

Rajuth.n 709.0  784.8 880.5 351 297 317 

Tamil Nadu 122.7 194.8 213.3 213 258 258 

Trlpura 1.7  1.5 1.8 241 232 227 

Uttar Pradesh 4.2 5.1 5.2 182 177 201 

West Bengal 2.8 3.0 8.0 340 . 255 510 

Pondicherry 1.7 2.9 0.3 578 704 128 

All India 13729.0 18428.41 18498.0 307  318 382 

SouIoe: Oil'Ktome of Economic and ~  New Delhi (DES). 
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.. ....... 
State Production ('000 Tonnea) Produc:IivIty (KgIHecIare) 

2003-04 2004·06 2006-08 2003-04 2004-05 2005-08 

1 2 3 4 5 8 7 

Andhra Pradesh 16070.0 15738.0 17158.0 72105  74948  78785 

AnJw:Ml PradeIh 15.2 14.1 18.8 21714 20143 18887 

AIMm .'.0 183.8 871.2 38240 38883 37231 

Bihar 4285.8 4111.7  4337.8 41370 38480 42822 

Chhatlilgarh 13.3 15.8 18.4 2808  2478 2583 

Guillrat 12888.1 14570.0 14680.0 71820 74072 74010 

Goa 57.8 80.8 65.8 48000 50500 50818 

Haryana 8280.0 8080.0 8180.0 58000 82000 84408 

HImachal PradMh 50.0 81.8 25.1 18887 21345 8854 

Jammu and Kaahmlr 0.8 0.5 0.8 3000 5000 4000 

Jharkhand 138.0 141.8 142.0 34000 38308 35500 

Kamataka 18015.4 14278.0 18287.0 85828 80202 83411 

Kerala 281.0 283.0 918.5 83143 84333 134178 

Madhya Pradeah 1873.7 }148.0 2425.0 43273 40814  43894 

Maharuhtra 25888.0 20475.0 38853.0 57841 83184 17551 

Uanlpur 22.0 21.8 23.0 73333 38333 230000 

Meghalaya 0.2 0.2 0.2 2000 2000 2000 

Mizortlm 3.8 5.7 4.8 38000 4750 3288 

Nagaland 130.0 142.1 210.8 43333 47387 47832 

0riIaa 858.1 868.9 1073.0 58174 55838 85828 

Punjab 6820.0 5170.0 4880.0 53821 80118 57857 
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Raj.sthan 309.4 278.6 482.6 53345 48526 61089 

Tamil Nadu 17656.0 23396.0 35106.5 91910 100845 104871 

Trlpura 47.5 52.4 52.6 43182 47636 47818 

Uttar Pradesh 112754.0 118715.8 125489.9 55641 80733 58201 

Uttaranchal 7851.0 8441.0 6134.0 59773 60198 80733 

West Bengal 1252.6 1033.2 1247.7 74118 68231 83180 

Andaman lind Nicobar Islandl 2.9 5.7 5.9 9867 28500 19687 

Pondlcherry 147.7 127.3 157.3 88882 84867 74905 

All India 233861.8 237088.4 281171.8 59380 64752 66928 

Source: Directorate of Economic and Statistics, New Delhi (DES). 

8"""""'-#1 
Production / Productivity of cash Crops in Selected Countries 

1. Qroundnut In Shell 

Production: 1000 Tonnel 

Yield : KWHectare 

COuntry Production Production Production Yield Yield Yield 

2001 2002 2003 2001 2002 2003 
JII' 

1 2 3 4 5 6 7 

Chad 448 450 450 939 938 938 

Egypt 205 207 207 3237 3234 3234 

Ghana 258 520 450 1016 1354 1286 

Nigeria 2883 2899 2700 980 970 964 

Sudan 990 1287 1200 647 667 632 

USA 1940 1506 1880 3395 2870 3240 
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2 3 4 5 • 7 

China 14472 14885 13447 2116 3011 Hl4 

India 7028 4383 7500 1127 733 838 

Iran 3 3 3 2727 2727 2727 

Indo"..1a 1245 1287 13n 1801 1858 2018 

Myanmar 731 723 730 1247 1274 1270 

Vietnam 363 400 400 1484 1823 1115 

World 38083 33303 35158 1501 1382 1347 

Soua - FAO 'Year book 2003. 

2. Soy ... " 

Production : 1000 Tonnee 

YIeld : KgIHecIare 

Country . Production Production Production Yield Yield Yield 

2001 2002 2003 2001 2002 2003 

2 3 4 5 8 7 

Nigeria 438 437 484 733 700 712 

Canada 1835 2336 2268 1530 2281 2187 

USA 78871 74825 65795 2884 2662 2248 

Argentina 26883 30000 34819 2685 2130 2803 

Iran 130 135 115 14n 1500 13ee 

Myan,.,.r 110 121 130 988 1023 1040 

Bolivia 834 1288 1651 1501 1871 2374 

Brazil 37881 42125 51532 2711 2574 2790 

China 15407 18507 18600 1125 1883 1737 

India 5983 4558 8800 MO n7 1054 
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Indoneei8 827 873 872 1218 1238 12n 

Thailand 281 260 288 1478 1481 1217 

Italy 895 588 424 3812 3724 2788 

World 178784 180729 189234 2301 2282 2281 

Source - FAO Year book 2003. 

3. RapeIHd and Mu"'rd 

ProductIon ; 1000 TonMI 

Yield : KgIHectIn 

Country Production Production Proc:Iuctlon Yield Yield yteld 
2001 2002 2003 2001 2002 2003 

2 3 4 6 8 7 

Algeria 29 27 27 1833 1800 1800 

Canada 5017 4178 8889 1325 1281 1422 

USA 908 708 888 1639 1385 1588 

Argentina 17 10 10 1888 1250 1381 

Brazil 42 55 58 1750 1718 1897 

China 11331 10552 11410 1687 1477 1685 

India 4187 5083 3842 936 1002 889 

Pakistan 282 259 250 888 835 882 

France 2878 3317 3341 2857 3202 3094 

Germany 4180 3849 3638 38se 2t88 2889 

Hungary 205 208 104 1871 1104 1485 

UK 1167 1418 1771 
2_ 

33M 3288 

AUitraNa 1767 841 1822 131. 707 1814 
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2 3 4 6 6 7 

Ruutan FED 113 116 112 860 160 873 

World 35826 34044 38146 1583 1514  1675 

Source - FAO Year book 2003. 

4. J .... and Jute UIcI flint 

PrOduction : 1000 TOMeI 

Yield : KgIHec:taM 

Country Production Production Production Yield  Yield Yield 

2001 2002 2003 2001 2002  2003 

Thailand ~1 46 82 1704 18S$ 1680 

an~ 860 801 801 1878 1830 1830 

Brazil 7 10 11 1245 1474 1383 

India 2128 2051 187S 2002 1875 1883 

China 106 158  180 2044 2870 3103 

Myanmar 42 47 50 853 1000 1000 

World 3356 3273 3232 1810 1808 1818 

Source - FAa Year book 2003 . 

I. .........,. 
Production : 1000 Ton".. 

Yield : KgIHecta,. 

Country Production Production Production Yield Yield Yield 

2001 2002  2003 2001 2002 2003 

2 3 4 6 8 7 

ArgenttNl 18050 18250 18250 85240 85254  85254 

Auatralia 31228 322eO 38012 75881 n382 85136 
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1 2 3 4 5 6 7 

BangladHh 8742 8502 8838 38835  39850 41212 

Brazil 345942 383721 388282 88780 71311 72290 

China ne86 92203 92370 60863 64817 69556 

Colombia 33400 358000 38600 82855 ~ ~ ~  

Cuba 32100 34700 22902 31874 33327 35000 

egypt 15572 15000 12000 118813 113636 9090e 

GuatemalA 16135 17490 17500 93049 93880 93914 

India 295956 297208 289630 685n 67370 82859 

Indon .. la 26185 26530 25600 85232 72943 73143 

Mauritius 5792 4874 5199 79133 67496 72587 

Mexico 47250 45835 45126 75753 72183 70614 

Thailand 60013 74258 64408 70597 93841 86400 

Pakistan 43806 48042 52056 46385 48056 47934 

Philippines 28541 27303 25835 73738 70657 67104 

U.S.A. 313n 32253 31301 75436 77891 n515 

World 1274580 1338169  1333253 64799 88310 85293 

Source - FAa Year book 2003. 

•• Coconut 

Production : 1000 Tonnea 

Yield : KglHectare 

Country Production Production Production 

2001 2002 2003 

2 S 4 

Mozambique 285 2$5 265 
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1 2 3 4 

Mexico 1100 .8 868 

. 
Brazil 2131 2882 2834 

India 9530 8500 8600 

Indonesia 15184 18088 16830 

Malaysia 700 738 740 

Phillippine. 13208 13883 13700 

Sri Lanka 2104 1818 1860 

Thailand 1388 1418 1420 

Vietnam 882 815 820 

Papuan Guin 780 513 570 

World 51841 53313 52840 

NB: YIeld data are nol available. 

Source - FAO ,,", book 2003. 

7. Cotton Un! 

Pruduclion : 1000 Tonnee 

d:~ 

Country Production Production Production Yield Yield Yield 

2001 2002 2003 2001 2002 2003 

1 2 3 4 5 8 7 

Argentina 187 82 82 603 418 44& 

Brazil 832 713 728 888 828 1015 

China 5324 4818 6200 1107 1175 1158 

India 1987  1583 2100 218 212  250 

Mexico 97 43 85 1010 1076 1018 
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Pakistan 1 ~ 1738 1880 579 821 583 

Sudan 71 69 107 418 410 510 

Turkey 801 1&0 848 1308 1181 1331 

Egypt 330 286 250 1075 880 882 

U.S.A. 4420 3747 3888 780 745 813 

Uzbeldetan 1015  1008 848 899 722 879 

A ....... 745 388 287 1822 1723 1428 

WOf1d 21100 18288 19529 810 5ge 807 

Source - FAa V •• r book 2003 . 

..,."..",.", 
1 2  3  4 

1. FinMcIaI ....,."". provided to ",."t StafNI 

urs under ISOPOM (including oIIIIee*) Jammu and Kahmir 85.00 142.50 302.00 

(Re. Iakh) 
teamataka 2155.00 1800.00 1900.00 

. Kerala 5.00 7.50 15.00 
State 2004-05 2005-08  2008-07 

(Allocation) ~d a PradeIh 2925.00  2400.00 2500.00 

1 2  3  4 Maharuhtra 1040.00 2739.00 1850.00 

, 
0riIU -AncIn PradMh 3558.97 4818.0 2750.00 455.00 500.00 525.00 

BIh. 146.00 245.00 480.00 Punjab 52.50 87.50 175.00 
,. 

ChhattiegarK 826.00 400.00  425.00 Rajuthan 2000.00 2840.00 2450.00 

Goa 10.00 18.50 33.00 Tamil Nadu 980.00 1245.00 1345.00 

Gujarat 1883.00 1850.QO 1950.00 Uttar PradeIh 785.00 1085.00 1116.00 

Haryana 497.00 434.00 375.00 Welt Bengal 280.00 450.00 475.00 

HlmKhai Pradesh 40.00 75.50 75.00 Alum 4.00 3.00- 30.00 
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2 3 4 

Mizoram 107.00 90.00 180.00 

Trlpura 5.00 7.00 40.00 

All India 17628.47 21214.00 18000.00 

Source: Department of Agriculture and eooper.tion, New 

Deihl. 

2. Financial .alstance provided to dIIIerent Stat.&I 

UT, under Cotton 

(Ra. 18kh) 

State 2004.05 2005-08 2006-07 

(Allocation) 

Andhra Pradesh 623.62 440.00 1320.00 

(840.00) 

Gujarat 750.00 760.00 1200.00 

Haryana 226.00 280.00 300.00 

Kamataka 486.03 500.00 560.00 

Madhya Pradesh 807.59 400.00 450.00 

Maharuhtra 784.79 78e.00 1000.00 

Orteaa eo.OO 78.00 125.00 

Punjab 1.00 1.00 10.00 

RaJathan 719.21 500.00 580.00 

Tamil Nadu 339.41 350.00 245.00 

Trlpura 26.00 60.00 200.00 

Uttar Pradeah so. 00 65.00 SO.OO 

W", Bengal 50.00 75.00 SO.OO 

All India 4n1.65 4275.0 8150.00 

(4475.0) 

Source: Department of Agriculture and Cooperation, New 
Delhi. 

3. FIMncIM ....,.,. provided to .,.,.", Stafe&l 

UT, under JIb 

State 

Bihar 

Andhra PradHh 

Uttar Pradesh 

All India 

(Ra. takh) 

2006-07 

(Ailocation-) 

20.00 

120.00 

270.00 

50.00 

40.00 

8.00 

608.00 --................................................................. ~ 

-Jute Technology MillIon ... IPPRMd by Govwnment 
of IncIa from June, 2008. 

, Source: Department of Agriculture and Cooperation, New 

Deihl. 

......,.,. EfIeota of GIl .... 

1738. SHRI ~  SINGH : 

SHRI PRAlHAO JOSHI : 

WIR the MINar of AGRICULTURE be pIHHd to ..... : 
(a) whether the MUItindonaI companieI ~ 

In production of GeneUcaIy ModIfIed (OM) IMdI ... not 

dIIcIoIIIlg ,the harmful eI'fecIa of .... r IMdI on long term 

UN In tndIonaI .. ~  

(b) If 10, the fIICt8 and the ... ~ 

(0) whither the tamq COIIInU1IIy hM aIIO been 

demanding ban on UN of OM' cropa; 

(d) If 10, whICher the GovemmeIIi propo ... to ban 
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production and &ale of GM aeec:Ia by such multinational 

companies; and 

<e) if so, the details thereof and the steps taken by 

the Govemment to provide safeJindigenous seeds to 

farmers at a reasonable price? 

THE MINISTER OF STATE IN THE MINISTRY OF 

AGRICULTURE AND MINISTER OF STATE IN THE 

MINISTRY OF CONSUMER AFFAIRS, FOOD AND PUBLIC 

DISTRIBUTION (SHRI KANTILAL BHURIA) : (a) and (b) Bt. 

Cotton is the only Genetically Modified (GM) crop approved 

for commercial cultivation by Genetic Engineering Ap-

~a  Committee (GEAC) In the Mlnlatry of Environment 

and Forests, on the basis of environmental and bIo-.. fety 

evaluations. Harmful effects of Bt. Cotton seeds on human 

and animal health, plant life and environment have not 

been reported. 

(c) and (d) There Is no proposal with the 

Government to ban production and .. Ie of GM seeds duly 

approved by the GEAC on the baaI8 of their luItabIIlty In 

the various agrCH:lirnatic zone with regards to their 

performance. 

(e) Bt. Cotton seeds are being produced and 

mariceted In the country by private Ned compan .... The 

Govemment hu organized Public Awareneea Progrwnrnee 

to educate the farmers about the riekI and benefita 

UIOClated with the GM crope. 

Forut und for Indl,. 8epr Project 

1740: SHRI KRISHNA MURARI MOGHE: WIll the 

Minister of ENVIRONMENT AND FORESTS be pIeued to 

Itate : 

(a) whether the Govemment of Madhya Pradeeh 

has requeated to reduce the area of forest land for the main 

canal under Indira Sagar Project; 

(b) if 80, the detaIIa thereof; and 

(c) the time by which It it likely to be approved? 

THE MINISTER OF STATE IN THE MINISTRY OF 

ENVIRONMENT AND PORESTS (SHRI NAMONARAIN 

MEENA) : (a) No. Sir. No such proposal has been received 

by this Ministry from the State Govemment of Madhya 

Pradesh. 

(b) and (c) 00 not arise. 

Fore.t Development Projecta 

1741. SHRI SUBHASH SURESHCHANDRA 

DESHMUKH : V(III the Minister of ENVIRONMENT AND 

FORESTS be pleased to state : 

(a) whether the Union Government has received 

project proposals from varioue Statee for development of 

forests; 

(b) if 80, the details thereof; State-wise; and 

(c) the time by which theM proposals are likely to 

be cleared? 

THE MINISTER OF STATE IN THE MINISTRY OF 

ENVIRONMENT AND FORESTS (SHRI NAMO NARAIN 

MEENA) : (a) to (c) The Ministry of Environment and Foresta 

Is Implementing the National AHoreetation Programme 

(NAP) Scheme, which Is mainly a1mec:1 at development of 

foreata. The 8Cheme Is being Implemented through a two-

tier decentrallsed inatltutlonal At up of Forest Develop-

ment Agency (FDA) at the Forest Division level and Joint 

Forest Management Committ... (JFMCa) at the village 

IewI. Aa on 31.10.2006, 715 FDA projects has been 

approved out of 751 project proposals received from States 

at the total coet of Re. 1521.10 croree to c::over a project 

.... of 9.24 hectarM through 23,750 JFMCa. The State-

wiN detaIIe of FDA project propouls received and· 

appfOY8d a,. given In the encloMd ~ n . The 

pending propoeall will be approved subject to their 

IUItabIIIty according to the Guldellnea of NAP Scheme and 

availability of funds. 
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SIll."..,., 1 2 3 5 

Number of FDA project proposals received and 
approved 17. Megha'aya 1 7 12.00 . 

(As on 31.10.2006) 18. Mizoram 30 19 60.12 

19. Nagaland 18 18 37.71 
S. Name of Statal No. of No. of Total 
No. UT FDA FDA Approved 20. Ori88a 40 40 89.65 

project project eo.t 
propoaals propoaa. upto 21. Punjab 15 9 17.85 
received sanctioned 101h Plan 

upto upto (R8. In 22. Rajuthan 33 33 39.35 

31.10.2006 31.10.2006 Crore) 
23. Slkklm 7 7 31.33 

2 3 4 5 
24. Tamil Nadu 32 32 93.98 

1. Andhra Pradesh 32 32 83.02 25. Trlpura 13 12 25.57 

2. Arunachal Pradesh 19 19 27.04 
26. Uttar Prade8h 61 58 104.35 

3. Assam 29 29 37.12 
27. Uttaranchal 38 37 64.17 

4. Bihar 10 10 15.87 
28. Weet Bengal 20 17 39.38 

5. Chhattisgarh 32 32 73.83 
Total 751 715 1521.10 

6. Goa 3 3 2.39 

7. Gujarat 22 21 61.21 
[English} 

8. Haryena 18 18 53.44 
UnclaImed Money with EPF Account 

9. Himachal Pradesh 30 27 52.38 1742. SHRI GURUDAS DASGUPTA : WUI the Mlnlatar 
of LABOUR AND EMPLOYMENT be pleuad to state : 

10. Jammu and Kashmir 31 31 74.81 
(a) the amount of unclaimed money with Employ-

11. Jhartchand 32 30 58.43 ... Provident Fund (EPF) account .. on date, State-
wis.; 

12. Kamataka 45 45 112.15 
(b) the amount .armarked for the Iut financial year 

13. Karela 24 24 47.64 towards Intetwt for the above amount; 

14. Madhya Prade8h 51 49 112.48 (0) whether the Gov.mment has drawn up any 

15. Maharashtra 45 45 89.77 ICheme for the utilization of thlI unclalmedldead money; 
and 

18. Manipur 14 13 26.58 
(d) If 10, the detalIa thereof? 
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THE MINISTER OF STATE OF THE MINISTRY OF 

LABOUR ANO EMP!-OYMENT (SHRI OSCAR 

FERNANDES) ; (a) The .mount lying In Unclaimed o.po.it 

Account was RI. 1351.38 crore u on 3111 March, 

2006. The region-wise details are given In the encIoIed 

statement. 

(b) While compiling the annual accounts of mem-

bers flV8ry year, Interests at the statutory rate declared by 

the Government 18 credited to all members' account 

including the amount lying under Unclaimed Deposit 

Account. The Interestl on Unclaimed Deposita Account is 

not reflected in the balance sheet separately. 

(c) and (d) As per existing provisions, the amount lying 

under Unclaimed Deposit Account cannot be utilised for 

any other purpose except for refundinglpaylng back the 

same to the rightful claimants. 

Unclaimed DeposIt Account 

Regional OffIce Balance u on 31.03.2006 

2 

Andhra Pradesh Hyderabad 1,848,837,038.84 

Andhra Pradesh Guntur 883,705,552.00 

Bihar 840,455.03 

Chhattllgarh 

DeIhl-North 38,817,304.55 

Oelhi-South 29,973,833.0.'1 

Goa 48,309,491.& 

Gujarat Ahmedabad ~ 1 .  

Gujarat-Baroda 3,305,029.31 

Haryana 31,980,212.80 

1 

Himachal Pradelh 

Jharkhand 

Kamataka Bangalore 

Kamataka Mangalore 

Kerala 

Madhya PradHh 

Maharuhtra-I (Bandra) 

Maharuhtra-II (Thane) 

Maharaahtra Nagpur 

Maharuhtra Pune 

N.E. Region 

Ort818 

Punjab-Chandlgarh 

Punjab-Ludhiana 

Raj •• than 

Tamil "Nadu Chennal 

Tamil Nadu CoImbetore 

Tamil Nadu Madural 

Uttaranchal 

Uttar Prade8h 

WHt Bengal Koikata 

W" DdngaI Jalpaiguri 

Total 

258 

2 

138,194,000.00 

,503,214.65 

31,901,488.00 

324,000.00 

1,902,530.45 

3,122,750,000.00 

90,352,023.49 

237,248,451.80 

1,847,671,006.12 

4,281,464.58 

1,142,242.08 

44,948,373.00 

81,691,000.37 

11,634,578.14 

218,612,935.68 

90,138,922.74 

48,815,308.80 

26,790,140.43 

107,160,581.73 

3,649,888,820;49 

1,158,093,537.83 

13,513,828,826.19 
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Integm.d AfIoNMIIIIon and Eco-
Development Pro)ecta 

1743. SHRI P.C. THOMAS : Will the M1ni8ter of 

ENVIRONMENT AND FORESTS be pleased to state: 

(a) whether the Government of Kerala tIM re-
quested for revalidation order for Implementation of 
projects under Integrated Afforestation andEco-Oevelop-

ment projects in Sanklly, Watershed, Thiruvananthapuram 

and Kakkad Watershed and Pathanamthltta; 

(b) if 10, the details thereof and the action taken 
thereon; and 

(c) the details of expenditure involved therein? 

THE MINISTER OF STATE IN THE MINISTRY OF 

ENVIRONMENT AND FORESTS (SHRI NAMO NARAIN 

MEENA) : (a) to (c) No, Sir. The Government of 

Kerala has not requested for revalidation of projects 
sanctioned under the Integrated Afforestation and Ec:o-
Development Projects Scheme (IAEPS) fpr Sankily water-

shed, Thlruvananthapuram and Kakkad watershed, 

Pathanamthitta. The IAEPS projects for Sankily and Kakkad 

watersheds were approved at a total cost of Rs. 205.52 
lakhs and Rs. 189.99 lakhs respectively. The period of the 

projects was from 1997-98 to 2001-02. A. per the 

approved projects, funds to the tune of Rs. 202.94 lakhs 

and Rs. 173.19 lakhs were released to the Government 

of Kerala for Sankily and Kakkad IAEPS projects 
respectively. Thus, full amount as per the physical 

achievement was released In the case of Sanklly 

watershed. In case of Kakkad watershed, the Progress 

report and Utilisation Certificate of funda released. upto 25-
3-2004 are stili awaited from the State Government. 

Development of Foreete In We .. Bengel 

1744. SHRI RUPCHAND MURMU : Will the 

Minister of ENVIRONMENT AND FORESTS be pIeaeed to 

state: 

<a> the number of propouIa aubmItIed by the 

Government of West Bengal for the development of forests 
and environment; 

(b) whether all of the .. propoaaIa have been 

approved; 

(c) If 10, the detalll thereof; and 

(d) if not, the time by which they are Ukely to be 

cleared? 

THE MINISTER OF STATE IN THE MINISTRY OF 

ENVIRONMENT AND FORESTS (SHRI NAMO NARAIN 

MEENA) : (a) A total of 40 proposal_ have been 

received from the Government of West Bengal during 

2006-07. 

SI. Name of Scheme 
No. 

1. Mangrove 

2. Integrated Forest Protection 

Programme 

3. National River Con .. rvation Plan 

4. National Lake Conservation Plan 

5. National Parb and Sanctua ..... 

6. Bioaphere Reserves 

7. Wetlands 

8. National Afforeatatlon Programme 

9. Project Tiger 

TOIaI 

No. of Propoaala 

Received 

1 

2 

8 

20 

2 

40 

(b) 10 (d) All the propoIaII, except three under 
National Affo...tation Programme (NAP), have been 
approved. The remaining propoeaIs will be cleared during 

the year depending upon availability of fundi and their 
aullabllity to NAP guIdeIlnM. 
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felling of ,.,... 

1745. SHRI BALASHOWRY VALLABHANENI : WUI the 

Mlniater of ENVIRONMENT AND FORESTS be pIeued to 

etate: 

(a) whether several lrea on DeIhl made are being 

felled for widening the roads; 

(b) if 80, whether there is any norm to replace the 

felled trees; 

(c) If 80, the details thereof; and 

(d) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF 

ENVIRONMENT AND FORESTS (SHRI NAMa NARAIN 

MEENA) : (a) to (d) Yes Sir, for widening of roade 

sometimes trees are required to be failed. The permission 

for felling of tr .. s Is granted under The Deihl Preservation 

of Treu Act 1994. For every lingle tree felled, compen-

satory plantation of ten t..... and for every tree 

transplanted, compensatory plantation of five trMI Is 

prescribed by the Tree OffIcer. 

Fund. from WWF 

1746. SHRI SARVEY SATYANARAYANA : Will the 

Minister of ENVIRONMENT AND FORESTS be pIHaed to 

state: 

(a) whether the World Wildlife Fund II funding 

aeveral forest departments for IalIlng eco carda; . 

(b) if 80, the detalla thereof, Sl4te-wiH; and • 

(c) the main purpoae behind such move? 

THE MINISTER OF STATE IN THE MINISTRY OF 

ENVIRONMENT AND FORESTS (SHRI NAMO NARAIN 

MEENA) : <a) AI per the Information available, no euch 

funding Ie being provided by Wortd WtIdIr. Fund to for8It 

departrnenIa for _&ling eco-carda. 

(b) and (c) Does not arise. 

1747.SHRI BADIGA RAMAKRISHNA : Will the 

M1nlater of AGRICULTURE be pleased to state: 

(_) the details of developmental promotional and 

extension activities undertaken In Andhra 7 Pradesh under 

Integrated De\relopment of Tree Borne 0I11eeds (IOT8O) 

during each of the IIIIt three years; 

(b) whether there Ie a great fluctuation In the 

amount spent on the IOT8O In Andhra Pradesh during the 

Iut three yeara; 

(c) If 80, the ..... ons therefor; 

(d) whether the Govemment proposes to set 

up 10TBO parka In the country partlcularty In Andhra 

Pradelh; 

(e) If 80, the details thereof, State-wise and 

location-wise; and 

(I) the funds allocated for the purpose, State-wi8e? 

THE MINISTER OF STATE IN THE MINISTRY OF 

AGRICULTURE AND MINISTER OF ~ IN THE 

MINISTRY OF CONSUMER AFFAIRS, FOOD AND PUBLIC 

DISTRIBUTION (SHRI KANTILAL BHURIA) : (a) to (e) The 

details of developmental, promotional and extension 

activities undertaken in Andhra Pradesh under Central 

Sector Scheme 'Integrated Development of Tree Borne 

0I11eeds (IOT80)' during each of the last three years is 

given In the enclosed statement. 

The fluctuation in the amount spent under the Scheme 

In Andhra Pradesh during the Iut three years Ie due to 

various rea&OnI like receipt of proposala from the States, 

completion of previously sanctioned programme and 

availability of fundi. 

(d) to (I) There Ie no proposal under coneideratlon for 
setting up of 10T80 Parka under the Scheme in the 

Country including Andhra Pradeah. 
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sa'.men' 
)NT-wise details of developmental, promotional and extension actMties on 

TSOs under NOVOD Board Programme in Andhra PradNh 

S. Implementing Name of TBOsI 

No. agency Programme 

2004-oS 

1. . Intemational Crops Jatropha 

Research Institute 

for the Semi-Arid 

Tropics (ICRI·SAT) 

2. Central Research Jatropha 

Institute for Dryland 

Areas (CRIDA) 

200S-06 

1. Central Research Jatropha 

Institute for Dryland 

Areas (CRIDA) 

2008-07 

1. Central Reeearch Jatropha 

Institute for Dryland 

Areas (CRIOA) 

2. International Crops Jatropha 

Research Institute Karanja 

for the Semi-Arid 

Tropics (ICRI·SAT) 

(Translation) 

Fundi tor Planmtlon 

1748. SHRI HARISINH CHAVDA : 

SHRI JIVABHAI A. PATEL : 

Component Sanctioned 

Physical Financial 

(In No8.) (Rs. in lakh) 

Model plantation (ha.) 300 75.00 

Research and Development 5.35 
Farmers training (No.) 5 1.00 

Trainers training (No.) 2 0.81 

Research and Development 7.84 

Research and Development 7.79 

Development of elite 100 25.00 
planting material .nd 100 13.00 

model Plantation (HL) 

Will the Minister of ENVIRONMENT AND FORESTS i, 

be pleased to state: 

(a) the funds allocated by the Government for 

plantation during the last three years, State-wiH; 
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(b) whether the Govemment hu taken steps to find 

out whether aome Stat .. have not adequately utilized the 

funds; and 

(c) if so. the names of luch Stat .. and the action 

taken thereon so far by t.,. Govemment? 

THE MINISTER OF STATE IN THE MINISTRY OF 

ENVIRONMENT AND FORESTS (SHRI NAMe NARAIN 

MEENA) : Ca) The Ministry of Environment and Forests is 

Implementing National Afforestation Programme (NAP) 

Scheme in the country for regeneration of degraded forest 

and adjoining landa. The scheme il being implemented 

through a two-tire decentralized mechanism of Forest 

Development Agency (FDA) at the Forest Divllion level 

and Joint ~  Management CommiHHs (JFMCs) at 

village level. During the last thrH years C2003-04 to 2005-

06). FDA projects covering a project area of 4.46 lakh 

hecta,.. have been approved by the Ministry. An amount 

of As. 689.68 crores hal been released during the last 

thrH years (2003-04 to 2005-(6) under the scheme. The 

ltat.wiM funde released during last thrH years are given 

In the enclosed statement. 

(b) and (c) The Sta.\evel Coordination CommiHH 

of the respective State and the National level StHring 

CommlttH of NAP monitors the progress of the utilization 

of funde. In addition. the Quarterty and Annual Progrell 

Report of Forest Development Agencies are also reviewed 

at respective levels for speedier utilization of funds. The 

reports of tim concurrent evaluation of FDA proJects by 

Independent agencies. convnlssioned on a sample basis 

Is also lhared with State Fo .... t Department for foIow-up 

on recommendations. The implementation of NAP scheme 

hu been particularly slow In Goa State. The matter hal 

been pursued through letters from Director General of 

Forests and Special Secretary to the Chief Secretary of the 

Govemment of Goa and meeting of the Joinl Sec .... ry ,and 

Nodal OffIcer of this MinIatry and officials of GcMtmment 

of Goa. 

51. 

No. 

1. 

2. 

3. 

4. 

5. 

6. 

7. 

8. 

9. 

10. 

11. 

12. 

13. 

14. 

15. 

16. 

17. 

18. 

19. 

s,.,."..", 

State-... funds releaNd during 

2()()3-(U to 2OOS-06 

Name of StatelUT Total Amount Released 

(Re. In Crore) 

2 3 

Andhra Pradesh 32.19 

Chhattllgarh 45.33 

Gujaral 24.02 

Haryana 19.57 

Himachal -Pradesh 26.83 

Jammu and Kashmi,.· 16.06 

Kamataka 59.74 

Madhya Pradesh 40.71 

Maharashtra 39.72 

on ... 29.27 

Punjab 6.65 

Raja.than 17.62 

Tam/I Nadu 49.82 

Uttar Pradnh 58.64 

Uttaranchal 29.45 

Goa 0.64 

Jharkhand 25.8 

Bihar 8.04 

Keraia 9.6 
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20. 

21. 

22. 

23. 

24. 

25. 

26. 

27: 

28. 

2 3 

West Bengal 17.5 

Total (Other States) 553.79 

Arunachal Pradeah 8.14 

Aaaam 19.07 

Manipur 16.81 

Nagaland 19.91 

Sikldm 14.23 

Tripura 12.87 

Mizoram 37.11 

Meghalaya 7.63 

Total (NE States) 135.77 

Total 689.58 

Environmental Protactlon of HI.torical 
Monument. 

1749. SHRI RAMDAS ATHAWAlE : Will the Minister 

of ENVIRONMENT AND FORESTS be pleased to state: 

(.) whether the Govemment has taken Itepa to 

prevent· the historical monuments from the ill effects of 
pollution; 

(b) If 10. the details thereof; and 

(c) the detai .. of historical monuments which have 

been made pollution free in the country .. on date, State-

wi.e? 

THE MINISTER OF STATE IN THE MINISTRY OF 

ENVIRONMENT AND FORESTS (SHRI NAMa NARAIN 

MEENA) : (a) to (c) The information it being collected and 
win be laid on the Table of the Houee. 

{EnglitllrJ 

Death of WorD,. at Alang ShIp 
a.-king Yard 

1750. SHRI P.S. GADHAVI : Will the Minister of STEEL 

be pIeued to state: 

(a) the number of workers injured/died in accident 

during the laat three yeatS at Alang ahlp breaking yard In 
Gujarat; 

(b) the action takenlpropoHd by the Govemmenl 

againlt the persona found responsible therefor; 

(c) the compensation paid 10 each of the injured 

and family of the deceased in auch cues; and 

(d) the remedial ateps taken by the Govemment to 

prevent recurrence of such incidents in Mure? 

THE MINISTER OF STATE IN THE MINISTRY OF 

STEEL CDR. AKHILESH DAS) : Ca) The number of accidents 

reported at Alan; ship breaking yard during the Ia.t three 

years Is .. under:-

Vear 

2004-05 

2005-06 

2008-07 

(upto Jan' 07) 

Tot.' 

Fire! Accident 

Injured Death 

3 

11 7 

5 5 

17 15 

(b) In the event of major accident leading to death 

or serioul bodily injury to any person. all the activities of 

the concerned plot ar •• utpended by the Gujarat MattIlmt 
Board (GMB) and Inquiry 18 c:ommIaioned by authortzed 

peIIOM and penal action Ie taken .. P!tr 'Gujarat Maritime 
Board Ship Recycling Regulallona'. In cue, on the b .... 
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of the inquiry report, negligence is proved then a sum of 

Rs. 5 lakhs is levied and the same is deposited in wor1c:ers' 

welfare fund. The plot holder Is also penalized upto As. 

10,000/-in case of breach of any clause of the Safety 

Regulations. 

(c) In case of death, the next kin of deceased Is 

paid Rs. 25,000/-immediately as ex-gratia cOlllR8nsEltion 

and also a minimum amount of Rs. 2 lakhs. In case of injury 

to any person he is paid Rs. 5,000/-. 

(d) The State Government of Guiarat through GMB 

and the Labour Department has taken a number of 

preventive steps to reduce the accidents nite. These 

include risk awareness campaigns among wor1c:ers, 

training to the wor1c:ers and safety supervisors, mandatory 

use of personal protective equipments by the wor1c:ers, 

mandatory use of gas detectors during cutting operations, 

investigation of fatal accident cases and taking punitive 

actions, strict implementation of various rules/regulations 

etc. 

(Translation) 

Inv •• tm.nt by NAFED In Non-

Agricultural Actlvltl •• 

1751. SHRI JIVABHAI A. PATEL: 

SHRIMATI SANGEETA KUMARI SINGH DEO : 

Will the Minister of AGRICULTURE be pleased to 

&tate: 

(a) the amount Invested by National Agricultural 

Cooperative Mar1c:eting Federation of India Limited (NAFED) 

in non-agricultural activities during the lut three years, 

Vear-wise; 

(b) the number of officers found guilty and the 

action taken by the Govemment thereon; 

(c) the profit and lola earned from the Investment 

made during the last three years, Vear-wile; 

(d) the loan taken by NAFED from Banks and other 

financial inatiMions during the said period, Vear-wiae; and 

(e) the expenditure incurred by the NAFED on 

Minimum Support Price during the last three years, Vear-

wise? 

THE MINISTER OF STATE IN THE MINISTRV OF 

AGRICULTURE AND MINISTER OF STATE IN THE 

MINISTRV OF CONSUMER AFFAIRS, FOOD AND PUBLIC 

DISTRIBUTION (SHRI KANTILAl BHURIA) : (a) to (c) 

NAFED, being an autonomous body without any Govern-

ment share holding started Public Private Partnership 

(PPP) business with the approval of its Board, on 

commercial lines followed by other Public Sector nd ~ 

taking like STC, MMTC, PEC Etd. NAFED arranged the 

funds from commercial borrowings and also utilized Its own 

funds for this purpose. The total amount invested for non-

agricultural activities during last three years and the profit 

and loss earned during the same period is as under:-

Year Amount Invested Profit Earned 

2003-04 171.11 erore 2.94 erore 

2004-05 1483.93 erore 13.34 crore 

2005-06 541.01 erore 18.60 erore 

Due to certain omissions and commissions on the part 

of tome officers in the implementation of PPP buSiness, 

five such officials of NAFED have been charge-sheeted 

under Departmental Proceedings. Besides, a complaint 

has also been registered with CBI by NAFED for further 

Investigation. 

(d) The details of loan taken by NAFED from 

Bank and Other Financial Institutions during lut three 

years:-

Years 

1 

2003-04 

Loan for PSS 

Operation 

2 

152.07 

loan for Commercial 

Operation 

3 

267.80 
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2004-05 428.06 1295.78 

2005-06 3244.37 1400.33 

(e) To meet out the losses (Including expenditure) 

Incurred to NAFED on implementation of Minimum SUpport 
Price operations for oIlaeeds and pulses, foHowlng 

amounts have been released to them by the Govemment, 

during lut three years:-

Year Value (in RI. Crore) 

2003-04 120 

2004-05 260 

2005-06 260 

(English) 

Special Court. for Wlldllf8 ConHrYIIUon 

1752. SHRI K.C. SINGH 'BABA' : Will the Minister of 

ENVIRONMENT AND FORESTS be pleased to alate: 

(a) whether the Govemment proposes to set up 
special courts to deal with the poaching and other 
conservation related Issuel; 

(b) If 80, the details thereof; and 

Cc) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF 

ENVIRONMENT AND FORESTS (SHRI NAMa NARAIN 

MEENA) : Ca) and (b) The National Wildlife Action Plan 
(2002-2016) adopted during the XXI meeting of the Indian 

Boald for WlldUfe held on 21 st January 2002 under the 

Chairmanship of Hon'ble Prime Minister, has recom-

mended creation of special courts for effective Implemen-
tation of Wildlife (Protection) Act, 1972. All the Stale 

Govemmenta have been requested to do the needful In 

this regard. The Government of National Capital Territory 

of Delhi has dHignated court for apeedy trial of wiIdIlf. 
offence c:uas. 

(c) Does not arise. 

Projectl under World Food Programme 

1753. SHRI BRAJA KlSHORE TRIPATHY : win the 
Minister of CONSUMER AFFAIRS, FOOD AND PUBLIC 

DISTRIBUTION be pleued to ltate: 

(a) whether the Government hu received any 

aaaistance under World Food Programme (WFP); 

(b) If 10, the details of the aaaiatance received 

under WFP-India projects during 2005-06 and 2006-07; 

and 

Cc) the names of the States benefited by the 

said programme a10ngwith the uaiatance provided to 

them? 

THE MINISTER OF AGRICULTURE AND MINISTER 

OF CONSUMER AFFAIRS, FOOD AND PUBLIC DlSTRI· 
BUTION CSHRI SHARAD PAWAR) : Ca) to (c) The detaill 

of the assistance received under World Food Programme 

(WFP) - India projects and the names of the States 
benefited by the varloua programme during the years 
2005, 2006 and 2007 (upto February 28th) are as 
under:-

State Commodity Distribution· 
(metric tonnea) 

2005 2006 2007 Total· 
(till 28th 
February, 

2007 

2 3 4 5 

Chhattiegarh 8,356 8,246 1,697 16,298 

Gujarat 1,915 2,016 376 4,307 
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2  3 4 5 

Jharkhand 4.332 4.010 422 8.764 

Madhya Pradesh 17.318 17.812 4.783 39.893 

Orissa 30.382 29.853 5.443 85.878 

Rajasthan 14.324 14.411 2.844 31.579 

Uttaranchal 14.900 10.529 2.069 27.498 

Uttar Pradesh 1.998 1.473 322 .3.793 

Total 93.524 86,150 17,936 197,610 

*Incluslve of wheat, rice and pulses. 

1764. SHRJ CHANDRAKANT KHAIRE : 

SHRI JUAL ORAM : 

WHI the Minister 'of ENVIRONMENT AND FORESTS 

be pleased to state: 

(a) whether the. Himalayan. Glaciers are receding 

constantly; 

(b) if so, the details thereof; and 

(c) the remedial steps propoaedlinltlated by the 

Government in this regard? 

THE MINISTER OF· STATE IN THE MINISTRY OF 

ENVIRONMENT AND FORESTS (SHRI NAMO NARAIN 

MEENA) : (a) The studies carried out by Geological Survey 

of India have a~ that the majority of Himalayan 

glaciers are puaing through a ph ... of reee .. ion. which 

Is a ~d  phenomenon. 

(b) The rate of receuion in different climatic zones 

of Himalayan i. found to be variable both on average and 

on year to year baals. The reeeasion of glaciers Is a part 

of the natural cyclic procea of changes In size and other 

attributes of the glaciers. The causative factors may be 

subnormal snowfall, higher temperature during summer. 

\ess severe winter or a combination of all of them. TheM 

change. could be attributed to various reaSons Including 

global warming. 

(c) Geological Survey of India Is monitoring some 

of the Himalayan Glaciers in different basins. The receeeion 

of glaciers. can be checked to a very limited extent (site 

specific only) through artificial measurea. But such projects 

cannot be undertaken on large scale in view of the nature 

of Indian Himalayan Glaciers (Debris covered). economic 

feaaibility. scale of operation and likely pollution. 

A .. I,tance for .Relntroductlon of ".,. 

1755. SHRI K.S. RAO : Will the t,4inlster of ENVIRON-

MENT AND FORESTS be pleased to state: 

(a) whether the Govemment propos.. to reintro-

duce tigers In Sarilka reserve; 

(b) if 10, the details thereof; and 

(c) the time by which it is likely to be done? 

THE MINISTER OF STATE IN THE MINISTRY OF 

ENVIRONMENT AND FORESTS (SHRt NAMe ~  

MEENA) : (a) to (c) ActIon has been Initiated for providing 

Central Assistance to the State for relocation of vIItagea 

from the core area of Sarlaka Tiger Reserve. Thle Is an 

essential prerequialte for providing undIaturbed habitat 

prior to tiger reintroduction. which Is baNd on the 

...... ment of tiger ltatus In Sariska by the Wildlife 

lnetttute of India. 

Granta from ConlWMl' WeIfII,. Fund 

1756. PROF. M. RAMADASS ; WUI the Mlniater of 

CONSUMER AFFAIRS. FOOD AND PUBUC ~ 

TION be pleal8d to atate: 

(a) the number of Non-Govemmental Organlaetlona 

(NGOa)lVoluntary Consumer Organisations (VCOa) work· 

Ing In field of Consumer Awa,."...; 
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(b) the details of grant-in-aid made available to 

NGOsIVCOs from the Consumer Welfare Fund during the 

last three years and current year, year-wise; 

(c) whether the utilisation certifieat .. hav.' been , 

rec.lved from all NGOtIVCOs to which the funda were 

relealed; 

(d) If not, the reasons therefor; 

(e) whether the Government proposes to review the 

terms and conditions under which the grant-in-aid Is made 

available to NGOsIVCOs; and 

(f) If so, the details of luch proposals? 

THE MINISTER OF STATE IN THE MINISTRY OF 

AGRICULTURE AND THE MINISTER OF STATE IN THE 

MINISTRY OF CONSUMER AFFAIRS, FOOD AND PUBLIC 

DISTRIBUTION (SHRI TASLIMUDDIN) : (a) to (d) This 

Department i. not maintaining any list of NGOsNCOs 

working In the Country. The delaill of Grant-in-aid released 

to NGOsIVCOs on consumer awarenns and advocacy 

during the last three year's i.e. 2003-04,  2004-05, 2005-

06, and 2006-07 upto 28-02-2007 and those who have 

furnished the utilization certificate are given in the 

encloeed statement. 

(e) and (f) Grant In aid Is .. nctioned .. per the terms 

and conditione of the General Financial ~ .. and also 

subject to Consumer Welfare Fund Rul ... 

S".men' 

Andh,. p,.deah 

S. 

No. 

1. 

2. 

3. 

4. 

5. 

6. 

Name of Or;aniaation 

2 

Naralpatnam Conaumera Awareneas Society B.C. 

~n~ a ..~ na  ~ . .~ na  

Global Welfare Society, 6-3-1013 Bank Colony 

Khamman DisH. 

Jagajeevan Balabeena Varga Abhirudhi Sangam, 

Cuddapah, (OCIC-Cuddapah) 

Navyug Educational and Economical DeY. Society, 

Velavadl Nagari Mandal, ChlUoor Diatt. (AP) 

SanIociaya Youth Organisation, H.No. 6-1-781A, Opp. 

Sri Devl Theatre, Hanamkona, Werrangal 

Chaitanya Welfare institute of MedIcal Science, 

ChintaIapudi, (AP) 

Amount , 

3 

1,53,0001-

1,80;0001-

2,50,0001-

1,35,000/-

1,53,000/-

1/35,000/-

Whether UC 

received 
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7. Young Menl Mohammacien Association Social Service 1.53.000/-

Society. Diltt. Anantpur (AP) 

8. Consumer Welfare Society. H.No. 3-8-811 Ravindra 1,71,000/-

Nagar, Mehboobnagar 

9. Peoples Organ_tion for Women Empowerment and 1,57.5001-

Reconstruction Hindupur. Anantpur Distt. 

10. Society for Tribal and Rural Integrated Development 2.02.5001-

Empowerment. Warangal (AP) 

11. Action for Integrated Development. H.N. 45,0001-

4-79 UPS Strreet, Kollura Khamrnan Did. 

12. People. Action in Development. Tirupatl 2,25,000/- Yes 

13. Duari Adivaiah Memorial Ele-School 1,98,0001- Yes 

Committee, Harijan· Colony, Ulavapadu-523292 112003 

14. 8harat Ratna Mahila Manciali, 4I369-J. 1,89,0001-

Vivekanand Nagar. Cuddapah-518001 92J2OO3 

A •• am 

1. Manev Sarathi. Ganelhgurl. Guwahatl 1.98,000/- Yes 

2. PVI Pathar VocatIonal Institute, Nagaon 1.44,0001- Yes 

BIMr 

1. Hanuman Prued Gramin Vikal Sewa Samlty. District. 2.50.0001-

Muzaffarpur (DCIC-Muzaffarpur) 

2. Mis. Vivekanand Memorial TrUlt, Thakur Aden, Ramna 1,53,000/-

Road, RaDu Shah. Muzaffarpur 

3. EPIC Development, Rohtall 1.90.5881-

DeIhl 

1. Conlumer Coordination Council Mayur Vihar. New DeIhl 1.50.0001- Yes 

2. n ~  Coordination Council ~  Vihar. New Delhi 5.00.0001- . YeI 
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3. BINTI, K1shan Gam, New Delhi (Consumer Club) 5,00,0001- ... 
4. Deihl School of Economica 1,00,0001- ... 
6. SHRUTI, F. No 135, Patparganj, New DelhI 2,07,QIXJI- ... 
Qujarat 

1. ~  Seher Jilla Grahak Suraklha MahdII, Rapcot 2,50,QIXJI-

(OCIe-2nd InateIIment) 

2. Sham.gar Grahak Surakaha MandaI (DCIe-BhavNIgIIr) 2,50,0001- 'tile 

3. South Gujarat ConIumer Protection Education and 2,10,0001- ... 
R .... rch Centre (DCIe-Sural) 

He"a. 

1. DevaIopmenI Altematlvel of India Society, Gurgaon 87,500/-

Jharkhand 

1. Shree Naralnh Memorial Tn.t, Katru Road, VIkM 2,50,0001-

Nagar, ·Ohanbad (DCIC-Dhanbad) 

K8rnataka 

1. Indian Youth Organlaatlon, BangaIore 1,44,QIXJI- ..... 
2. Indira Memorial Voluntary Organllatlon, BangaIore 1,83,0001- ... 
3. Gram VIkaI SocIety, Kolar DIatt. 2,52,0001- ..... 
4. Sri Siddhllingeehwar Unni-Nakaran 2,52,0001- ... 

KIhenabIvruddI Sangh, Kolar DiIIt. 

6. Sharana Tatva P ..... r and Rural Dev. ServIce 1,35,0001-

Samethan, Bidar 

6. Jnana Vlkaa SocIal and Educational Tn.t BangaIore 1,21,000/- ... 
7. Balakedara VedIke, N .. r KaIpana Cinema. UDUPI, 2,50,000/- Yea 

(OCIe-UOUPI) 

8. Sri Buavueewar Rural OW. Tn.t FuIbarga, (DCie- 2;50,000f-

Gulbarga) 
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9. Karnataka Rural Development Service Centre, 1,17,QOOI- Vel 

Magadi, Bangalore 

10. Pragathl Ladies Aaaoclation, Bangalore 1,17,000/- Yea 

Kera.a 

1. Solidarity Movement of India, Central Committee, Idukki 1,98,000/- Yes 

2. Indira Gandhi Charitable Foundation, Trlvandrum 1,17,0001- ... 
Maclhytl Pradeeh 

1. Indian Aaaoclation for the Development of Rural Arau 3.24,000i-

and MuMs, Pipariya Road, Hoehangabad 

2. National Centre for Human Settlement and Environment, 2,50,000/-

Bhopal, (DCIC-2nd Installment) 

3. Prakhar Pragya Shlkaha P ..... r, Society, Sagar 1,80,000/- Yea 

4. AU India Consumer Proection Organlaatlon, Katnl 2,50,000/- Yes 

(DeIC-Katni) 

5. Baghel Education and Welfare Society, Bhopal 1,57,500 Yes 

e. Consumer and Civil Rights AIaoctation, Gwalior 1,75,000/- Yes 

(DeIC-2nd Installment) 

7. Oevi Ahilya village Development Aaaoclation, Gram 2,79,9OOt- Yes 

Alrawad Bujurg, Indore 

8. Subedar Bhagwan Du ShuId ShlUha Evam Jan 1.ee.OOO(- • 
VIku SamitI, Gwallor 

Maharaahtrll 

1. Ahmednagar DiatrIct Madhyavartl Grahek Seva 1,75,000/-

Mahuangh, 4037 B, Shah Sedan, Ahmednagar 

2. LaxlmIbal Sewabhavi a..." Vlku Mandai 
Akhmapuri, TO Ambad DiItt., Jalna 

3. Swami Samarth Mahlla fWau .Ude8hlya Sews . 1~ ... 
Sanathan, Jalna 
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llanlpur 

1. Manipur Border Area Development Society, P.O. 2,50,0001- .,. 
Chaldbarong, Zaphu Bazar, Chandel DiItrIct (DeIC) 

2. The Manlpur Rural Service Association, Imphal 2.1O,QOOI-

East, District (DCIC) 

3. Development of Rural Education and SponVtg 1.35.000r'-

Ordanlaatlon, Khangabok, Thoubal 0i8trIct 

4. Village Welfare Association, Sanghalyumpha 1.2fS,OOO/-

o.er.pur Wangjing Thoubal 

5. Foundation for RuralDevelopmemt and Technology 1,82,000/-

'" Achievement, Thanmeiband 

6. Sega Road Maning Takhel Leikal Khadi and Village 1,08,000/-

Industry, Takhel Leikai, Imphal 

7. The Keishampat Mutum L.eitak Machin Haophat 1,12,5001- Va 
~  

8. Greenland Development Organiaation, Imphal 1,82,000/- "-

9. Urban and Rural Progreeaive AIIocIatlon, Imphal 1,35,0001- Vee 

10. Chlngamathak Nameirappam Muhaleikal 1,17,0001- v.. 
Development, Imphal 

11. Rural Women Society, Imphal Weat 1,08,0001- "'-

12. The Rural Development Association, Thangmeiband, 1,53,0001- No 
Imphal 

NIIplMcl 

1. Brotherhood Multipurpose Society, Dimapur, 1,35,0001- No 

Nagaland 

2. Teldchang Valley Multipurpoee Society, Wokha, 1,28.0001-

Nagal.nd. 

3. ABA Multi purpose Coop. Society, Ltd., 1,44,OOOr'- No 

Dimapur Nagaland 
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4. Teens Club, DiItt. Wokha, NagaJand 1,24,2001-

ora ... 

1. National Institute of Social Reeearch for Utkal Rural 1,35,000/-

TrlbaIa, At and ~: t<.bada Madhapur 

MahimagarN, DhenkanaI 

2. Poor PeopIee BenftoIInt Harijan AdivMj lnetitute of kind 54,000/-
action and Service, . AI Oalelngha Marthapur ~: 

Santhapur, DIatt-DhenkanaJ 

3. MIl. Gandhian AIIocIation for Rural Development, 1,36,000/-
AT PO-Antei-Kalar 

4. Project Swaraj, Ganelh Ghat, Balcharbad, CUItack 2,50,0001-
(OCIC-Cuttack) 

5. Project Swaraj, Ganelh Ghat, Bakharbad, Cuttack 1,35,0001- Vee 

6. Sri Jagannath Rural Development Organieallon, 1,28,0001- ... 
JaJpur DId. 

Rajuthan 

1. Coneumer Unity and Truet Society, 0-217 Bhukar 1,50,0001· 
Marg. Benlpark, Jalpur 

2. ConIumer Unity and 1NIt Society. 0-217 Bhaekar 2.90.000/-
M8Ig. Benipark. Jalpur 

T .... II NMu 

1 .. Marl Amman Servlcel Society. No. 3 VIIyaIur Main 1,00,0001-
Road. RamaJinganagar Trichy 3nl2OO3 

2. Sarvodaya Truet. Plot No. 52. RajMv street ~ a . 1.53.0001-
Nagar. Thirupallai. Madura! 14512000 

3. SNEKITHI. Sathiya M..., Poet, KuIithaJi Karur 1,21,0001-
DtItI.76101 

4. Village Peoples Education tor Rural Dev. AuociaIion. 16 1.44,0001- ... 
AI2. East MudaJiar StrMt. ~ a  DiItt. 52412000 
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5. HeaIIh Education and Development SoCiety. tWwr- 1 ..... 0001- Vel 

VIllage and PoM. !(aNr Olatt. 85312002 

8. SocIety for Emancipating Neoeoc:taJ Education. 2.60,000/-

Shlvgangal. OCIC 

UtW Pr8cIHh 

1. .Bhartlya GYM BIthika, 21/1013. Indira NagM. 2,&0,000 

Lucknow (U.P') Dele 

2. KIean Mazc:loor Evam MMIIa Utthan SamIII, 1.82.0001-

PO Ramapur. Gonda 

3. Upbhokta J-saruk Samltl. Meerut 1.18.0001- ... 
4. Janta Sewa Samltl. Village: PaIwdon. P.O Maheon 2.50.000 ... 

DIatt. ButI (U.P.) Dele 

5. Nav Srljan. 36S17. Sadar Bazaar. Lucknow (U.P.) OCIC 2,&0.000 ... 
8. Gramln Viku Seva Sanithan; VIII: Gada&M'\8, PO 2,50.000 ... 

GovIndpur. Buti (U.P.) DeIC 

7. Upbhokta Sanrakahan EYM'I KaIyan SamIty. 354. 1.08.0001-

Oaflhanpurva •. Gumti No.6, Kanpur 

8. Sarvjan KaIyan SamIIy. 275. Katghar, Allahabad 90.0001- Vel 

8. HaY JagrIti Seva 8an8Ihan, 118 Radha Nagar. ..8001- ..-
Bulandlhahr. 214i98 

10. Sri NageMwar Jan KaIyan SamIty. 12511 Chhota 1,50,0001-

Baghara. Allahabad 

11. RUhtrlya NaY Chetana SanIthan, Alhapur, Allahabad 1.35,000/- "'-

12. NaY JagrttI Seva SanIthan, 18 Ran Nagar. 2,50,0001- Yea 

BulanclMahr (U.P.) .DCle 

13. Prwma Gramodyog Seva SanIIhan. Rajna Khera, 80.0001-

Aurae. Unnao (U.P.) Dele 

14. Samta NaY Ninnan Sanity. D6Itt. AurIIya, (U.p.) DeIC 2,50.0001-
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15. Bhart/ya, Samaj Sudhar Sewa Sh1k1h8 SamkltI. CAiI 2,50,000/- "M 

Station, Katra, Dian. BaItI (U.P.) DeIC 

16. Madhav Mohan SarnIIJ Seva Senathan. ChI! Brahau. 2.150,0001- '$s 

Kannauj (U.P.) DeIC 

17. Jagritl. Aahtbhuj. Pratapgarh (U.P.) OCIC 2,50,000/- ,. Yes 

18. Sariti Sewa Sanathan, Kanpur (U.P.) DeIC 2,50,0001-

19. Rawat Shlkaha Samltl, Chmer Gate, Jaleaar Adela, Yes 
Hathru (U.P.) DCIC 

20. Diggl i a ~an Semlty, Meerut (U.P.) 2,50,0001- Yes 

21. Akhil Bhartiya Brij Samaj Kalyan Sanatha, Krilhna 2,50,0001- V.s 
Puri, Mathwa (U.P.) DCIC 

22. Chanddra Shlksha Sansthan, Jaunpur, (U.P.) DeIC 2,50,0001- Yea 

23. Gramin Kriahi Puhudhan Evam Udyan VIku 2,50,000/- Yea 
Sanathan, Balla, (U.P;) DCIC 

24. Maneesh Sarvodaya Gramodyog Sew. 2,50,000/- Yes 
Sansthan, Mainpur (U.P.) DeIC 

25. Integrated Rural Development Society, Hardol 2,50,000/-
. (U.P.) DCIC 

26. Nlrbal Varg Gramodyog VikM Samltl, Chazlpur (U.P.) 2,60,OCJO/-' Yes 
DCIC 

27. Dwarlka Gramodyog Sanethan. AIIgaItl (U.P.) DClC 2,60,0001- Yea 

28. Gramodyog Sew. Aahram, Meerut 2,11,5001- Yea 

29. Satyamev Sew. Sanathan, Lucknow 2.70,0001- Yea 

30. SHRINKHALA, Aahiyan., Lucknow 1.53,0001- No 

31. Younlk Social and Cultural Society, Lucknow 1,62;0001- ... 
32. Janta Sewa SamitJ, VIllage: Pakaldon P.O. 1,26,000/- Yea 

Maheon Diatt. : Buti 
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33. ·Bincltya Gramodyog s.n.tha. Village Bharhuna. t., ' 2,60.0001- Yea 

Bindhya Colony. Mirzapur. U.P. OCIC 

Uttaranchal 

1. Himalyan Sewa Samiti. Pithoragarh 1.99.0001- Vel 

2. Uttarakhand Gramln V1kae Samlty GwaIdam. ChmoIl 1.75.0001- Vel 

Oiltt.. Uttranchal. DClC 

3. KAFAL. Haldwani 1.82.0001- Yes 

4. Uttarakhand Gramin V1icu Samity Gwaldam. ChalnoII 1.53.0001- Yet 

Diatt.. Unaranchal 

5. Shivani Bahf,ld .. hiya Parshikshan Sanathan, ~  1.63,0001-

W •• t Bengal 

1. Oakshin Laxminarayanpur Yuba Sangha and Pathagar. 1.75.0001-

Patharpratima 

2. Kapsaria Sarbik Village Service Society. Purba Medlnipur 1.28.0001- Vel 

3. Resident and Conaumer AISociation.HooghIy 1.80.0001- Yea 

4. 'Hijll Inspiration. KoIkata (W.B.) 1.30.5001- Yea 

5. Behrampore Consumer Forum. Murshidabad 1.60.0001- --
6. Jalpalguri Zilla Kreta Surakaha Samiti Haklmpara. 1.17.0001- V. 

Jalpaiguri 

7. Amherst Street Indira Sevuhram, Koikata 45.0001- Yes 

8. Alipurduar Consumers Protection Society. Jatpalgurt 46.0001- '*-

9. The Association of All India Womene Conference, 46,0001- '*-
.-

Lake Constituency. KoIkatIi 

10. Hooghly Zilla Kreta S\II1Ik8ha SamIty. Prasad 45.0001-

Du Sen· Road, HooghIy 

11. Port Area Consumers AuocIation, 71111 54,0001-

Harbour Road, KoIkata 



111 

1 

12. 

13. 

1. 

2. 

2 

North EMt CIIcuIta ConuIIn .wocldon, 
43ICI1, 8IpIatI Bartn GhoIh s.M, KobIa 

IndIM II1IIItute of BIo ao.I ReIMn:h Ind 

o.v.Iopment (IBRAD), KoIkata 

ConIurner MIOCIdon of PondIctIerry, 

,\yyMIculIipUIyM'I, PondIcherry 

NaIICNI CommunIty WeIf... n ConIumer ProtacIIIon 
Cell, Ell Nagar 

81. NIIne of 0rganiHti0n 

No. 

1 2 

1. SIll AMI YwMhI MM1IIa MMcW, D. No. 81180, Art College 

Road,. Pruddaulur-51U80, CuddIpM I*tI. A.p. 

2. 

3. 

4. 

I. 

e. 

7. 

Rani ~ IIId acx.I EducIIUon SocIety, 

~  PO n .... AnMIpur DIIIL 

ASHAITHA, plot No. 58, Java NIIgIr ~ 

. ana.n HartjM Md W..., SeaIIan S Dev s.mIcIhena 
8MgIIm HaIIMe Pwt Proddalw, Q __ 

OIgInIl.uon for RunII ........... ~  (OAAM) 

11-3212, SIll NIpr, IengII AcMMI, Ann Pur 

3 

45,000(-

4,87,500/-

1,60,0001-

1,44,0001-

Amount 

(in Re.) 

3 

1,57,5001-

2,83,5001-

2,60,0001-

1,44,000/-

1,53.0001-

1.44.0001-

·',82.0001-

282 

4 

Whether UC 

received 

4 

v •• 
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8. Pragalhi Rural Educ:atioMI Servtce Society, P .... m DiItt. AP 1 .... ,600(· No 

.... m 

1. United Rural DeYeIopment OrganiNtion. ViII. and PO Eradignal 1,71,0001-

Pari, via Howrahghat, Old. KarbI AngIong (Auam) 

2. Gram VIkaa Parlahad, AI. RengaIoo, PO-.Jamarmur. via 2.60.0001-

KetghIetoII, DiItt. Negaon ~  

81M' 

1. Beba Chauhannal Samerak SemItI, Behadurpur Houeing 2,16,0001· V .. 

Colony, Pam. 

ChMcIIgarh 

1. Consumer Forum, Sector 11-8 Chandlgarh 88.0001-

DeIhl 

1. Consumer Coordination CouncIl, Mayur Vlhar. New DeIhl 4.10,4001- Yet 

2. VIku Charitable Society, A-Block, 25 Fut. Main Road, 1,57,000/- Yet 

11t Pus.. SonIa Vlhar, Delhi 

3. ConIumer Coordination CouncIl, Mayur VIhar, N.w Delhi 57,85,0001- Yet 

4. VoIce 441, Jung Pura, New DeIhl 5,00,000/· ... 
5. ConIumer CoordInation CouncIl, New Delhi 4,95,0001- Yet 

e. South DelhI HouMwIvM AIIociatIon, KaIIaIh Colony, 3.00,0001- Yet 

New Delhi (Coneumer CIube) 

7. VOICE, 441, Jungpura ExtensIon, New DelhI 500,0001- -. 
8. VOICE SocIety, 441, Jungpufa ExtensIon. New DeIhl 50,00,0001- Yea 

0 ..... 

1. Jagruk Grahak MandaI, p.., (DCIC Paten) 2.&0,0001- Yea 

2. SbrM Sew. Bhartl Foundat6on. Bhuj Kutchh 2,50,0001- '*' (DCIC Bhuj) 



·295 MARCH 12. 2007 to OUfttions 296 

2 3 4 

3. W.. Gujarat State Rachnatmak Karya1car Sangh. Gottb 2.50.0001-
Santrampur. Godhra (DCIC - Godhra) 

4. Grahak Suraksha Mandai. Dahod 2.50.000/-

Jammu and KHhmlr 

1. Modem Cultural Club. Ward No. 2 Rajouri District &9.000/- Yea 

Kamataka 

1. Ammajl Mahila Sangha C/o Sagar Art Studio. DVG Road 2.07.000/- No 
Baghepalll. Kolar Distt. 

2. Oom Sriniketana Trust. 8-1/33. near Kamataka Bank. 1.44.000/- No 
Srirangapatna 571438. Mandhya distt. 

3. Kolar Distt. SCIST and Orphan. Women and Child 1.26.0001-
AssOCiation, Mulpejet. Kolar Distt. 

4. Rayala Sews Samlthi Vadrami, Tewarji Taluk. 1,98.0001- Yes 
Gulbarga Distt. 

5. Jeevan Jyothi Vidya Samastha, Mandya 1.98,0001- Yes 

6. Consumer Protection and Research Foundation, Hubli 2.50.000/- Yes 
DCIC-Hubll 

7. DHWANI. Institute of Rural Development. 3rs Cross Near 1.26,000/-
Seehineery Kola. Mandya-S71401. Kam3taka 

Madhya Pradesh 

1. MP Prakritik Chikltlalaya letha Mahavidyalaya Samlty. 2.01,0001- Yes 
Gwallor. MP 

2. Ashram Shanti Niketan Shiklha Samlti. Motllal Mm, 1.80',000/- Yes 
Blrlanagar Gwalior, MP 

3. Kreat.r Educational Welfare Society, Thalipur, Chauraha, 2.07.0001- Yes 
Gwalior 

4. ·SR Kriahn. Shlksha PrMar Samity. Bhopal DCIC Gwslior 2.50;0001- ~ 

5. AYtar Smriti Shiksha EV8r'I1 Kelyan Samltl, Morena, 1,80.8001- No 
Vlvekanand Colony Ganeehpur, Tilh. and Diatt. Morena : 

" 
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6. Aural Development SocIety, Laskar, Gwdor 1,80.0001-
,. 'Ms 

7. Prakhar Pragya Shikaha Prasar SamitI. 236, Madhukar 2,50.000/- Ye. 

Shah Ward, Sagar (DCIO-Sagar) 

8. oalH Sangh, House No. 13, "Mitra Kunj" , Street Lata Marg, . 1,84,5001- Yel 

Sohagpur, oiatt. Hoshangabad, M.P. 

9. Sandeep Shikaha Prasar Evam Samaj Kalyan Kendra, N-9. 1,17,000/- No 

. Gandhlnagar Gwalior 

10. Nandlal Bel Kalyan Samiti, Viii. Mohanpur, PoIt BandhoII, 1,71.0001- ... 
Murar, Gwalior, MP 

11. Rural Consumer Awareness and Research Centre, Upbhokta 1,44,000/- Vel 

Bhawan, Civil lines, JAORA-457226, Diatt. Ratlam (M.P.) 

12. Sri Kuah Shikaha Pruar Samity, Tara Ganj, Gwalior 

13. SHAI GAHOI SHIKSHA PRASAR SAMITI, Urai Road Galla 1,35,000/- Vel 

Mandi, Mlhona Oistt.; Shlnd (M.P.) 

Maha .... htra 

1. Jal Klaan Sewa Bhavbl Gram Vikas Mandai, Mangrul olstt. 1,80,000/- val 

Jalna 

2. Bahujan Education Society Tembhari, ~ i  Nagpur 1,28,000/- Yes 

3. Lok Deep Manav Vikal Sanatha, Vidya Nagar, Parbanl 2,50,000/- Yel 

4. Sarodaya Educational end Voluntary Associatlo, Nanded 2,50,000/- Yes 

5. Purushottam Maharaj Guru Narayan Maharaj Shalkahanlk, and 1,62,000/- val 

SevabhavI Sanathan Parbhani, Tq. and Dill Parbhani-431<101 

6. Lok Kalyan Shlkaha Sansthan, Gondia 2.50,000/· Yes 

7. Ahmed Nagar lila Madhga Varti Grahak Seva Sangh, 75,000/- Yes 

Ahmednagar 

UttII ... nChai 

1. KAFAL Samity, Haldwlni, DiItt. NanitaI 250,0001-
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2. Bawangarh Lok Kalyan Evam V1kM Parlshad, Band V1ku 2,2&,0001-
Nagar. PO Ghatpattimal. BuoII DIItI. Chamoll 

3. Himalayan Society for Natura, Health, Education anc:l Social 1,36,000/-
Development Society. 130-Azad Colony Govind Garh. 
Oehradun-248001 (Uttaranchal) 

4. IRAM 34. Tagare Villa Chakrata Road. Dtlhradun 1,80.0001- Yes 

5. Omjan Viku Samltl. Pithoragarh 1,87,2001- Yes 

8. Nagbhuml Chetna SamItI, Berinag Dietl. PithonIgarh 1,80,0001- Vee 

7. wena,. AHoclation of Downtrodden. Deena panl. District- 1,89,0001- Yes 
Almora (Uttaranchal) 

.Nt a.ng.I 

1. Consumer'. Action Forum, 511 Red Croea Place. Koikata 1,85,000/- .,. 
2. I.lampur Ramakrishna palll Rural Welfare Society, Uttar 1,82,0001- Yes 

Dinajpur, West Bengal 

3. Kalyani North Jalprakaah Memorial Development Mission, 1,48,500/-
Nadia 

4. Prabudha Bhartl Shiahtirtha, KrIahnaprIya, Puchim Medinlpur 1,80,000/- .,. 
5. Alinan Rarnakriahna Vlvekananc:t Ywa Sangha, VIR. and PO 1,82,000/- Yea 

Allnan, Diatt. Pulba Medinlpur 

8. COSMOS, Bole Road, Kollcalta (WB) 2,50,000/-
DCIC-Jalpaiguri 

7. Barbuudevpur, DeaMparan, Pragatl Sangha, Pu..,. MtidInipur 1,71,000/- "" DIatt. 

8. Nutanhate Hoepitalpara KhadI Unnayan SamIty, 1,48,0001-
P.O. Nutanhat, Dlatt. Burdwan-713147 W.B. 

9. Midnapore Madhuaudan Nagar Craft Centre (MMNCC), M.M. 135,000/-
Nagar, PO : MIdnapore, DIatt.: Pa8chIm Medlnlpur·721101, 
W.B. 
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10. Bagana .. ellef Welfare Ambulance SocIety 24 Parganu South. 2.50,0001-
West Bengal (OCIC) 

11. Ohararninagar' 'Rural DweIopment SocIety. 1.25,0001-

PO: MoIIarpur. DIatt.: Blrbhum. PIn-731218. W.B. 

12. Women .. Interlink Foundation. Ward No. 8 DiItt. Blrbhum. 2.60.00QI. 
we (OCIC-Blrbhum) 

PoncIIcherry 

1. The Society for Social Juatice and Human Reaourcee 1,35.0001- No 

Development 

RaJaathan 

t. Tagore Public School Shlkaha Samlty. Ward No. 25. 1.98.0001-

PIIibangan Diett. Hanumangarh. Rljuthan 

2. Annapuma Lok Sewa and Shikahan SamIti. Ward No.1. 1,80.0001-

Sureehlan. Hanumangarh 

3. Maharlel'll Dayanand VikM Sam/ty. No. 386. Patel Nagar. 2.30.5001-

Sriganganagar 

4. S.L. Adarah Vidyalaya Prabandhank s.mIti. KeMrlllhapur 2.26.0001-

Dittt. Sri Ganganagar (Rajuthan) 

TamU Nedu 

1. Nugarvore Urimori Padukappu Kuhagam. Paramakudl. DiItt. 2.50,000/- \'MI 
Ramanathapuram (OCIC Ramanathapuram) 

2. Tan1II Nadu Conaumer Protection Council, Madur.i 1.44,QOOI- ... 
3. Society for Community Development Project, s.Iem 2.60,0001- Yea 

(OCIC-Salem) 

4. 0IIgyagm Tn..t. Chekkanurani. Madur.i DiItI. Tamil Nadu 1,82,000/- Yea 

6. Truat for SocIo EconomIc o.v.Iopment, Trichy 1,82,000/- 'Nt 

6. ChIld ...... Educational and Charitable Truet, Trichy 1,80,000/- ... 
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10. 
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Community Action TMt, 56, 6th Croa, Saravanapuram, 
A1llthural Post, Trlchl-620 102 

The Concert Trust, No.:3I242., Rajendra Garden, 
VETTUVANKENI, CHENNAI 

Society of Community Org. and Rural Education. KeNr 

CONCERT, Chennal 

Uttar Pradesh 

1. 

2. 

3. 

4. 

5. 

6. 

7. 

8. 

9. 

10. 

11. 

Indian Human Welfare Society, 91 Subhash Nagar, Gali No. 
IC, Meerut 

GUN Nanak Vikal Ohara, Jhalkari Nagar, Pulia No.9, Jhansi 

Public Welfare Society for Urban and Rural Development, PO 
and Village Jagatpur, DisH Mainpuri 

Samanvlt Vikas Evam Paryavaran Senathan, 1-Arunachalam 
Apartments, 5-Clay Square, Kablr Marg, lucknow 

Pratap Singh Sava Sanathan, lucknow 

Gram Vlkas Sewa Samlty Village and Post Office Baghaura, 
Mlrzapur 

UP Bhartiya Gramin Vlku Sanathan YOjana. lucknow 
(DCIC Barabanki) 

Nevada Gramodyog Vlkaa 9amity. Mah. BagJa. Amroha, 
J.P. Nagar 

Pragati Sewa Nlketan, M7.Sata Niketan, Behind Eye 
Hospital, Near OffIce of Supdt. Post OffIce. Raebarelly 
(DCIC Raebareily) 

Special Educational Welfare ANociation (SEWA). Mirzapur, 
COCIC) (Sant Ravidea Nagar) 

Dehati Gramodyog Viku Samitt. 437, PalChimi Saron. 
Hamirpur, DeIC Hamirpur 

304 

3 4 

.. 1,167,4()(w. 

2,25.0001· No 

1,26.0001- Vel 

4,95,0001- No 

1,17,0001-

1,62,000/- No 

1,30,0001- Vel 

1,82,000/-' No 

',80,0001-

',80,000/- No 

2.50,0001-

2,25,0001-

2,50,0001· 

2,50,0001· 

2,50,0001· 
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12. Dr. Radhakrilhnan Memorial Educational Society, ViIIIIge- . 1 ;44,0001-
Ranibarl, Poat-Rajapur, Disn.-M1rzapur 

13. Shiv Shaktl Gramodyog Sansthan, Main Road au. Stand, 1,08,0001-

Muradnagar-201206, Ghaziabad 

14. Tharu Janjatl Mahila Vika Sarnlti, 638, AWu VtkaI Colony, 1,48,5001-

Gonda 

15. Awadh Sewa Sanslhan, vtHage-Pralappur, P.O. Chatraun, 1,75,5001- No 

Distt. Gonda (U.P') 

16. Jyoti Gramodyog Sewa Sanathan, Village Ghaurahara, 1,62,0001-

PO:Sindhoura, Distt. Mirzapur 

17. Dehati Gramudyog Vlkas Samitl. Hamlrpur-210507 1.25.0001- Ve. 

18. Gramoudyog Sewa Samiti Mubarakpur. ViiI.- 1,80.0001- Vea 

Mustafabad, PO-Gujarpar, Aajamgarh, (U.P') 

19. Homage Welfare Society 'Anita Villa', 1170011, R.S. Puram, 1,35,0001- No 

Sarvodya Nagar, Kanpur-208 025 (U.P') 

20. Triahul Sewa San8than Office Complex No. H, Indira Market, 1,53,0001- Ve. 

Chhaya Chauraha, Barabanki Branch Offict; 64-A, . . ~ 

New Market KaiHrabagh, Lucknow 

"''''pur 
1. DedIcated Peoples Organization Kei.hampal, Leimajam, 2,50,0001-

K*"'-l, Imphal Manipur 

2. Community Development AIIociation, Thingakham Square 1,44,0001-

TomogIong, Manipur 

3. Environment and Economic Management AIIociation. 1,44.0001-

Imphal East 

4. Peoples Development Agency, Lamlong, Imphal . 1,80,0001-

5. Bright Ways. Terakhong. P.O. Moirang. B.P'O. Kumbi-785133. 1.8.0000I-

Manipur 
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8. SClSC Backward Chldren Women Organilallon, Tttout.I, 1,76,0001-

Khunou, Post and Did. Thoubal, Manipur 

7. Rural Voluntary Servicea, Wangval Nayal Leikai, DiItt.: 1 . ~ 

Thoubal-795138, Manipur 

8. GoodwiN and Thrive Society, Haochong VHIage, 'ramenglong 1,80,0001- No 

DIstrict, Manipur 

9. Society for Progreuive Development, Manipur 88,000/- ... 
10. Yumman Lelkal lairembi Maning Women'. Welfare ... 

AIIoclation, Manipur 

11. Rural Voluntary Servlcea, Wangval, Nayai leikai, Did: 1,75,0001-

ThoubaI-795135,. Manlpur 

12. Organiz.ation for Rural Development, . SagoItongba Aweng 1,28,0001- No 

leIkaI, P.O. Langjing, Pint No. 795113, Imphal Welt Diet. 

Manlpur 

Mizoram 

1. MIzoram ConIumerl' Union, Treuury Square, Aizawl-798001 1,28,0001-

Ntlgallnd 

1. Rengma Women Society, OImapur, Nagaland 1,44,0001- -2. Nzonye Society, Kohlma, Nagaland 1,35,0001- No 

3. Patina Kup Studen18 Union, C/o GeM. High School, SaniI 85,0001- -Wokha, Nagaland 

4. SaniI W .... re Club, B.P'O. Sanll Wokha, Nagaland 1,17,0001- No 

6. Nagallnd Tribal Rural Development AIIocIation, Dimlpur 2,50,0001- ... 
Ort ... 

1. Nart Chetana MahHa I,.... (HAMI), HOUIing Board, Qr. 2,50,OdoI-

No. Ml1 POIDiItt. DhenkanaI DeIC DhenkanaI 

2. DRUSHTI, Mangallghat Purt 58,0501-
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3. Bhanja Institute for Rural o.velopment, Kullada, Gan;.m 1,21,5001- ~ 

4. Nari Mengal Mahila s.miti, NMMS, at Panchpalia DiItt. 1,.,0001- 'Nt 

5. AdlYul Harijana Integrated Mus Social Agency (AHIMSA), 2,20,6001- No 
Kendupadar, Phulbani, IW\dhamal 

6. The Noble Institute of Community Empowerment (The Nice) 1,57,0001-
N.. Dakhinkali Road, POOIatt. Ohenkanal 

7. SEVA, At JaleehWllr, PO KhanpaJ Di.n. Cuttack - 754104 2,34,0001- -. 
8. Unnayan, At-Rengalo, DIan. Puri 1,82,000/- -. 
9. National Institute for Commodity and Child Development 121,6001- 'Nt 

(NICCD), Khurda, Orlala 

10. Nari MangaJ Mahila Samltl, NMMS, at PanchpaHa Oiatt. 2,50,0001-
DCIC Put! 

11. Bright Aaeociatlon for Noble and decent Underatandlng, 1,44,0001-
(SANDHU), Puri 

12. Jal KIaen Youth Club, AI. Janakgarh, PO Gaduahl, 5,00,0001-
Oiatt. Puri, Oriaa 

13. ButI Area Oev. Council, Balaaore, Oriua 1,75,0001-

Gra!a Re .. U«I 2006-08 

AncIhra PracIHh 

S. Name of· 0rganiIati0n Amount Whether UC 
No. (In AI.) recetved 

1 2 3 4 

1. Garthapuri Coneumer CouncIl, Guntur 2,50,0001- Not Due 

2. Narlipatnam Conaurner Awe,."... SocIety, B.C. Colony, 2.50,0001- ... 
Nal'ltpatnam, Vlahakhapatnam 

3. JagajHvan BaiahHra Va,. AbhIrudc:ti Sanga. VempaIII 2,50,0001-
Cudappah 
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4. ShaIem Church DeveIoprMnt Society, Srinagar, Guntur 75.3801- Yea 

5. Consumer Protection Council, Vl8hakhapatnam 50.0001- Yea 

6. Women and Children Development Society, Gunlur 80,0001- Not Due 

7. Society for Helping ActIon for Rural Poor, NenaIi 50,0001- -Do-

A •• am 

1. Grarna Vlkaa Perilhad, DiItt. Nagaon 2,50,000/- Not due 

Blhllr 

1. Keutllya IneUtute of Economic: AdmIniltratlon, Patna 87,0001- Yea 

2. Sangya Samitl, Eat Gandhi Nagar, Patna 50,0001- Yea 

3. Pidit Samaj Kalyen Samltl, Gaya 50,0001- Yes 

Chandlgam 

1. Consumers Forum, Chandlgarh 2,50,0001- Not due 

o.JhI 

1. BlNTY, H.No. 419 (FF) KIIhan Garh, PO Vaaant Kunj, 3,24,0001- Yea 

New DeIhl C.ClubI 

2. VOICE Society, 441, Jangpura, New DeIhl 83,30,0001- Yes 

3. Formative R .... rch and DeveIoprMnt SeMceI, 3,47,0001- -Malvlya Nagar, DelhI 

4. Global Environment and W...... Society, FrtendI· Colony, 70,0001- Not Due 
New DelhI 

QujInt 

1. RaIkot Shaher JUia Grahek SuraUha -MandaI, 328, 75.000i-
PopabhaI, Sorathia Shawan, Sadar Bazar, Rajkot 

2. Grahek Hit Suraklha MandaI, Kodinar, Junagarh 1,00,0001- Not Due 
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Haryana 

1. CII, Confederation of Indian Industry (NR), No 249-FMC-18, 7,00,0001-

Udyog Vihar, Phase IV, Gurgaon 

Kamataka 

1. Balakedara Vedike Udupi, (Consumers Forum). Corporation 2.50,()()OI. Not Due 

Bank Road. North School Compound, UdupI 

2. Akkamabadevl Mahlla MandaI. Bidar 1,00,0001- -00-

3. District Cooperative Union Umited, Koppal 70,0001- -Do-

Jharkhancl 

1. All India Chamber of Consumers, ~  1.00,0001- Not Due 

Kera.a 

1. Centre of Indian Conaumer Protection and R .... rch 2.150,0001-

(COINPAR). TrlvandNm 

Uadhye P ... de .. 

1. National Centre for Human Senten.nt and Environment, 75.0001-

E5I4. Girilh Kunj. kera ColonY. Bhopal 

2. career Motivation Centre, Sagar ~a VIe 

3. XIDAS (xaYier Institute of Development ActIon and 40,5001- No 

Studies, Jabalpur 

4. Aahutoah Sarnaj Kaly.nkal Samiti. Morena 1,00.0001- NOt Due 

5. Women Consumer Protection AaaocIatIon, Madura! 15.0001- No 

U.ha .... htra 

1. Mumbal Grahak Panchayat. Mumbal 10,000/-

Manlpur 

1. Rural Voluntary Servoicea, Wangal MayaI L.eikaI. ThoubIl 2,50.0001- ... 
2. Manipur Border Area Dev. Society. Zaphu Bazar. ChandeI 2.50.0001- ... 
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3. Manlpur Women Coordinating Council, Children Home 2,50,000/- Yea 
Complex, opp Manipur University, Canchipur, Imphal-

75503 

4. Backward Development Services, Wangaglng Thoubal 75,000/-

Dlett.-795118 

5. Manlpur Rural Services Aa8oclatlon, Imphal East Dian.- 2,50,000/-

786001 

6. Greenland Development Organiaation, Safolband, Teza 2,50,0001- . Yea 

Sapam, Imphal 

Mlzonlm 

1. MIzoram Consumers Union, A1zawl, Treasury Square, AizwaI 2,50,0001-

0,... .. 

1. project Swaraj, GaneIh Ghat. Bakhrabad, Cuttack 2,50,000/- Yea 

2. Council for Tribal Ulban and Rural Development, Bhubneshwar 1,76,0001- No 

Raja.than 

1. CUTS, 0-217, Bhukar Marg, Bani Park, Jaipur-302016 2,10,000/-

Tamil NacIu 

1. CItIzen and Coneurner CivIc Action Group, (CAG), No.8, 4th 4,72,0001-
Street, Ventateehwara Nagar, Myar, ChennaI 

2. Nugavore Urlmal Paddupuppu Kazhagam, Paamkudi, 2,50,0001-
Madura!, R.....wararn Road, Ramanathapuram 

3. Women ConIumer Protection AIIOCIatlon, Madura! 70,0001- Not Due 

4. Kodal Nagar Conaumer Protection Movement, Madura! 25,250(- -Do-

uuanlnchal 

1. Uttarakhand Gramln VIk.u SamItI, Gwaldam, DiItt. Chamoll ·75,0001- NOI Due 

2. Ganga Parvatlya Lok V1ku Sanathan, VJlIage-Saralkhet, 2,50,0001- .Do-

Tehail-BhIkvuaIn, DIett. AImora 
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UtbIr Pt8dHh 

1. Rawat Shikaha Samity, Chamar Gall, J ..... r Adda, DiItt. 1,75,0001-

Hathra, 

2. Gramln Vlku Shikaha Sanathan, VIHage Gaduana, Post 1,75,0001-

Govindpura, Distt. Bull 

3. Diggl Nirbalottan SamIty, Aurangahanpur, OIggi, Meerut 2,50,0001- "-

4. Owarlca Gramodyog Sanathan, Brij Vihar, G.T. Road, 2,50,0001- '$a 

Diatt. AIlgarh 

5. Sharat Jyoti, 46, Diamond Harbour, Kablr Marg, Lucknow 15,0001- ... 
6. Janta Sewa Samitl, Village-Pakadaon, Post Mahaon, 2,50,000/- Va 

Diett-Baati 

7. Maneesh Sarvodaya Gramodyog Sews San.than, ViUage and 2,50,0001- Not Due 

Post-Ghiror, Distt. Mainpuri 

8. Integrated Rural Development Society, New Civil Unea, 2,50,000/- Not Due 

Hardal 

9. Gramln Vlku Sew. Sen,than, Village-Gaduana, P. GoYIndpur, 75,0001- Not Due 

Dlltt. Buti 

10. Nav Jagrltl Sewa Sanathan, 116, Radha Nagar, Bulandlhahr 2,50,0001- Not Due 

11. Rawat Shikaha Samlti, Distt. Hathru, 75,0001- Not Due 

12. Pragatl Sewa NIketan, 547, Satya Nagar, (Behind ~ Hospital), 2,50,0001- Not Due 

Near office of Suptd. Post Office, Raebareli-229001 

13. Madhav Mohan Samaj Sewa SanIthan, Sura; Oevi Netra 2,50,0001- Not Due 

Chlkitsalaya, Saurtkh Tlraha, Chhlbaramau, Distt. Kannauj 

14. Bhartiya Samaj Sudhar Sewa ShikIha SamItI, CIvIl Station, 2,50,0001-

Kan, Kutchhery, Basti 

15. Consumer Coordination Council, NITS, NOIDA 2,80,8001- ... 
18. ConIurner Coordination CounctI, NITS, NOIDA 32,52,5281- 'Me 
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17. Consumer Coordination Council. NITS, NOIDA .~. 1

18. Indian Institute of Public Administration, Local Branch, 50.0001-

Barelly 

19. lnetltute of ApplIed Reeearch and Development. Indira 70.0001-

Nagar, Lucknow 

W'lt Bengal 

1. Nadia Distt. Consumers Forum. Pedla Building. R.N. Tagore. 1.75.000/-

Road, DIstt. Nadia 

2. Nadia Distt. Conlumers Forum, Padla Building. R.N. Tagore, 75,0001-

Road, Distt. Nadia 

3. Hooghly Zilla Kreta Suraksha SamIty, Chlneurad, Diltl. 2,50,000/-

Hooghly 

4. . Port Area Consumer Association, DUVA, 7111C Diamond 2,50,000/-

Harbour Road, Kidderpore, Kolkata 

PoncIIotwry 

1. ConIumer AI8oclation of Pondlcherry, MIG-15 2,50,0001-

ayyenkuttIpatayan, PondIcherry 

2. Conaumer Alloclatlon of Pondlcherry, MIG-15 1,00,000/-

ayyenkuttlpalayan, PondIcherry 

Gran" 2006-07 (Up to 28th F«Huary 2007) 

S. 

No. 

1 

1. 

2. 

3. 

Name of Organilatlon 

2 

SM Sai Social OrganI8aIlon, Guntur 

Rural ActIon and ComprehenIIve EnIIghtment, Prakuham 

Arundhatl Harijan MahIta Mandall. Prakelham 

Amount 

3 

50,000/-

50,0001-

1.00,000/-

to QueetJons 320 

4 

Yes 

Not Due 

-00-

Yes 

Not Due 

Ves 

Not Due 

Not Due 

Whether UC 

received 

4 

Not Due 

-00-

-Do-
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2 3 .. 
4. Vudaya Shree Mahila Mandali. Guntur 90.2701- Not Due 

81 .. , 

1. Sankarshan. Patna 1.00,0001- Not Due 

Orl ... 

1. Nari Mangel Mahlla Samltl. At-Panchupalla. PO-Gualipada, 2,50,000/- Not Due 
District-Puri (DeIC-Puri) 

2. . Nari Chetna Mahlla Institute (NAMI). At-MI1, Housing 2.50.0001· ·00-

Board Colony, Dlstrict-Dhenkanal (DCIC-Dhenkanal) 

3. Basti Area Development Council. Oi8trict-Baluore 75,000/· -Do-

(DCIC-Balasore) 

4. National Peace Uni8Of1 India. BoIangir 88.0001- ·00-

Uttar Pradeah 

, . Jagrltl Ashtbhuja Nagar. Dlstrlct·Pratapgarh 2,50,0001- Not Due 

(DCIC-Pratapgarh) 

2. Chandra Shlksha Samltl. 629-A, Kharb Road, Jaunpur 2,50.0001- ·00-

(DCIC-Jaunpur) 

3. Vindhya Gramodoyog Sanatha. Village-Bharhuna. Mirzapur, 2,50.0001- -Do-

(DCIC-Mirzapur) 

... Grameen Krlahl Pashudhan Evam Udyan VIIcaa Sanathan. 2,60,0001· ·00-

1031113, Sundar Bagh. lucknow (DCIC-BaIIIa) 

5. AIehII Bhartlya Braj Samaj Kalyan Sanatha. 4411, 2.60,0001- .Do-

Krishnapuri. Mathura (DeIC-Mathura) 

6. Bhart/ya Gyan 8Ithlka. 2111013. Indira Nagar. Lucknow 2,50,0001- ·00-

(DCIC-Lucknow) 

7. Indian Council for Scientific Reaearch and Social 78,2601· -Do-

Development. Varanaal 

8. Bhartiya Mahila Katyan Samiti. Faizabad 1,00,000/· ·00-
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Jharlch8nd 

1. Shree Na,.lnh Memorial Trust, J.C. Mallha Road, Dhanbad 2,50,0001- Not Due 

(DCIC-Dhanbad) 

Madhye PI'IIdHh 

1. Consumer and Civic Rights Association, Hanurnan Chauraha, 75,0001- Not Due 

Janak Ganj, Lukar, GwaIior (DCIC-Gwallor) 

2. Prakhar Pragya Shlklha P ..... r SamIti, 238, Madhukar Shah 2,50,000/- -Do-

Ward, Sagar (DCIC-Sagar) 

3. Shree Ktlahna Shlklha Praaar SamitI, 64-A. Ambedkar 2,50,000/- -00-
Nllgar, Bhopal (DCIC-Gwallor) 

Guja ... t 

1. Jagrut Grahak Mandai, Patin (DCIC-Patln) 2,60,0001- Not Due 

2. Gujarat State Rachnatmak Karyakar Singh, Godhra, 2,60,000/- -Do-
(DCIC-Godhra) 

Mlinlpur 

1. SCIST Women and Children Development Organisation In 75,0001- Not Due 
Rural Areu, Thoubal (OClo. ThoubaJ) 

2. R8IOuroe Cent,. for Social Welfare and Community 75,0001- -Do-
Development, Chandel (DClo.Chandel) 

KIImatekil 

1. Shree Buawshwar Rural Development Trust, GUibarga, 2,SO,OOO/- Not Due 
(DCIC-Gulbarga) 

2. Jayantl Gram Women and Children ANocfation, Bljapur 1,00,0001- -Do-

Napa.net 

1. Nagaland Tribal Rural Development Auociatlorl, Old Dairy 2,50,0001- Not Due 
Farm Road, Dimapur (OCIC-Dimapur) 

Weet Bengal 

1. Women', Interlink Foundation, Lalkothi Peda, PO-Surl, 2,SO,OOOI- Not Due 
Dian-Blrbhum (DCIC-Blrbhum) 
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2. COSMOS. COSMOS House. 24. Boae Para Road. Mohlt 2.50.0001- Not Due 

Colony. KoIkata DCIC-Jalpal Gudi 

Deihl 

1. VOICE. 441, Jungpura Exteneion, Mathura Road, Delhi-1" 4,21.8601- Not Due 

2. VOICE, 441, Jungpura Extension, Mathura Road. Delhl-14 5,00.0001- ·00' 

(Consumer Club) 

3. VOICE Society, 441, Jungpura Extension. Mathura Road, 62.00.0001- ·00-

Oelhi·14 (Comparative Testing) 

". FICCI, Federation House, New Delhi 50.00.0001· .00-

M.hllr .. htr. 

1. Lok Kalyan Shiksha Sansthan. Gondia (DCIC-Gondla) 2.50.000/· Not Due 

"mll NtKIu 

1. Consumer Rights Protection Council, Madura! 

Development of Fllhery In Lliklhlldweep 

1757. DR. p.p. KOVA : Will tfI. Minist.r of AGRICUL-

TURE be pl.ased to stat.: 

(_) whether the Government has prepared any long 

t.rm ~i . plan for the dev.lopment of flahery 

HCtorI in Laklhadweep; 

(b) if so. the dataill th.reof alongwith the details 

of the projected employment potential In the propoeed long 

term plan for the next five years; 

(c) the total fish landing centres functioning In the 

leland during the Iut three years and the cunent financial 

year; 

(d) the plana to Improve the fish landing centres In 

the Islandl; 

(e) whether there Is any marine development 

25,0001- Not Due 

centre in the islands which II having a vast territorial water 

area; and 

(f) If 10. the detalll thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 

AGRICULTURE AND MINISTER OF STATE IN THE 

MINISTRY OF CONSUMER AFFAIRS. FOOD AND PUBLIC 

DISTRIBUTION (SHRI TASLIMUDDIN) : (a) V ... Sir. The UT 

of Lakshadw •• p Administration has got prepared an 

Int.grated Perspective Plan for Development of Fisheries 

in Lakshadweep for next 10 years to be implemented in 

3 phases. 

(b) The pe....,ectiv. plan enviaaget overall devel-

opment in the Fisheries sector by way of .nhancing flah 

production, MIf employment generation and IOCio-

economic upliftrnent by introducing more fishing craft. deep • 

... fiehIng ve ...... MaldIvIan type of pole and line flahlng 

VftMII. IUpply of engineI. out board motors. navtgatlonal 
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aids, Establishment of ice plants/cold storages, proceuing 
plants for developing cold chain, human resource 

development, setting up of fishermen cooperative 

societies, introduction of mother vesseVcollector vessel, 

mariculture etc. The 11th plan projects a generation 

of 1643 employment opportunities during the next 

5 years. 

(c) There are eleven fish landing centers currently 

functioning in the Union Territory of Lakshadweep. 

(d) Improvement to fish landing centers by way of 

constructing one fish market in each island is envisaged 

by the UT. 

(e) No, Sir. 

(f) Does not arise. 

Fisheries R .... rch Institutes 

1758. SHRI ALOK KUMAR MEHTA : 

DR. K. DHANARAJU : 

Will the Minister of AGRICULTURE be pleased to 

state: 

<a) whether the Govemment has set up Fisheries 
Research Institutes in the country to educate women in 

new fishery technology: 

(b) if 80, the details .nd locations thereof, State-

wise; 

(c) the number of women who have been trained· 

particularly in coastal States so. far; 

(d) whether the Govemment proposes to set up 

more such institutes in the country; and 

(e) if so, the details thereof, State-wise? 

THE MINISTER OF STATE IN THE MINISTRY OF 

AGRICULTURE AND MINISTER OF STATE IN THE 

MINISTRY OF CONSUMER AFFAIRS, FOOD AND PUBLIC 

DISTRIBUTION (SHRI KANTILAL BHURIA) : <a) No, Sir. No 

separate Research Institute for Fisheries to educate 

women in new technologies hu been set up. However, 

women are regularly being trained in inland capture 

fisheries. marine capture fisheries. aquaculture, maricul-

ture. net making and net mending, fish processing, product 

development and quality control. 

(b) Question does not arise. 

(e) During the last three years (2003-2006) number. 

of women trained in fisheries in coastal states are as 

follows:-

Kerala - 656; Tamil Nadu - 1150; West Bengal - 187: 

Maharashtra - 472; Orissa - 1750; Andhra Pradesh -

273; Gujarat - 37; Lakshadweep - 24. 

Apart from this, 7570 women were trained in different 

aspects of coastal aquaculture, marlculture and marine 

fisheries during the X Plan period in the cau ... eta ... of 

Kerala, Tamil Nadu, Andhra Pradesh, Karnataka, 

Maharashtra and Gujarat. 

(d) No, Sir. 

(e) Question does not arise. 

[Translalion} 

ProfhILou of asp 

1759. SHRI MITRASEN YADAV : Will the Minleler of 
STEEL be pleued to etate: 

(a) the details of production made and profit earned 

by Bhilal Steel Plant (aSP) during the last three years and 

80 far; 

(b) whether the BSP hu incurred any lou during 

the recent years: and 

(c) if 80, the details thereof! 

THE MINISTER OF STATE IN THE MINISTRY OF 

STEEL (DR. AKHILESH DAS) : (a) Saleable steel 
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production and profit before tax (PBT) earned by the Bhilai 

Steel Plant during the last three yea,. and nine months 

of the current financial year is as under:-

Year Production (OOO'T) Profit before tax 

Saleable Steel (PBT) (Rs.lcrs) 

2003-04 4091 1932 

2004-05 3935 4042 

2005·06 4286 2781 

9M 2006-07 3133 3049 

(b) No, Sir. 

(c) In view of above, does not arise. 

{English} 

Non-SHd Component 

1760. SHRI SUBHASH MAHARIA : Will the Minister 
of AGRICULTURE be pleased to state: 

(a) the guidelines for diversion of non-seed 

component money to State level Committee; 

(b) whether theN committees are empowered to 

divert un utilized portion of seed component money to any 

other . component; 

(c) If so, the details thereof; 

(d) whether requests have been received from 

IOn18 States for change In such guidelines; and 

(e) If so, the reacUen of the Govemment 

thereto? 

THE MINISTER OF STATE IN THE MINISTRY OF 

AGRICULTURE AND MINISTER OF STATE IN THE 

MINISTRY OF CONSUMER AFFAIRS, FOOD AND PUBLIC 

DISTRIBUTION (SHRI KANTILAL BHURIA) : (a) to (e) 

Govemment of India Is implementing a Centrally 

Sponsored "Integrated Scheme of Oilseeds, Pulses, Oil 

Palm and Maize" (ISOPOM) in major States in the 

Country. As per provisions of the schem., the 

implementing Stat.. have been given the flexibility for 

inter-component diversion of funds upto 20% of 

allocation for non-seed components. Further, the States 

can divert funds from seed component to non-seed 

components with the prior approval of the Central 

Govemment. Based on the proposals received from the 

States on the recommendation of State Level Sanctioning 

Committee constituted under ISOPOM, Central Govern-

ment is permitting on a case to case basis diversion of 

funds from seed component to other components of 

ISOPOM. 

Problema Faced by Poultry Farmera 

1761. SHRI S.K. KHARVENTHAN : Will the Minister of 

AGRICULTURE be pleased to state: 

(a) whether the pouHry farmers have demanded 

extension of time for interest subvention and moratorium 

on repayment of loans availed by them; and 

(b) if so, the action taken by the Govern,.,."t 

thereon? 

THE MINISTER OF STATE IN THE MINISTRY OF 

AGRICULTURE AND MINISTER OF STATE IN THE 

MINISTRY OF CONSUMER AFFAIRS, FOOD AND PUBLIC 

DISTRIBUTION (SHRI TASLIMUDDIN) : (a) and (b) Yea, Sir. 

The demand lacka justification. 

Procurement of WhAt 

1762. SHRI JUAL ORAM : 

SHRI EKNATH MAHADEO GAIKWAD ; 

SHRIMATI NIVEDITA MANE : 

SHRI KIRTI VARDHAN SINGH : 

Will the Minister of CONSUMER AFFAIRS. FOOD AND 

PUBLIC DISTRIBUTION be pleaaect to atale: 

<a) the steps taken by the Govemment to increaee 
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the procurement of wheat during the ensuing Rebl 

Season; 

(b) the Stat .. where the procurement la currently 

taking place alongwith the quantum procured so far; 

(c) whether in view of shortfall in procurement of 

wheat during 2005-06 due to the excessive procurement 

by private companies, Govemment proposes to ban the 

private players from procurement of wheat in the c:ountry; 

and 

(d) If 80, the details thereof and the action taken 

thereon? 

THE MINISTER OF AGRICULTURE AND MINISTER 

OF CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRI-

BUTION (SHRI SHARAD PAWAR) : (a) The steps taken by 

the Government to ensure adequate procurement of wheat 

durinQ the ensuing Rabi Marketing Season (RMS) 2007-

08 are given in enclo8ed statement. 

(b) Procurement of wheat by Govemment agencies 

in RMS 2007-08 is yet to commence in any of the 

wheat producing Itates. This will commence on 15th 

March, 2007 In Madhya Pradesh while in moat of the other 

major wheat producing states it will commenc .. on 1at April, 

2007. 

(c) and (d) There 18 no propoul to ban the private 

players from procurement of wheat In the country. However, 

a notification titled ·Wheat (Stock Declaration by Compa-
nies or Firms or Individuals) Order 2007 has been i88Ued' 

under the Easentlal Commodities Act 1955 on 1.3.2007. 

The order providea that any Company or Firm or individual 

who purch.... wheat beyond 50,000 tonnea during 

2007-08 shall furnish to the Central Govemment a 

return indicating the name/address of th8 company, 

quantity of wheat purchased and quantity of wheat held 

In stock. 

The Department of Consumer Aftairl hal 1180 
extended the validity of period of the relaxation given to 

state upto 31st August, 2007 for Impoling Stock IimIIa on 

wheat and pulses by issuing • notification under the EC 

Act titled Removal of (Lanaing Requirements, Stock 
Limits and Movement Restrictions) on Specified Foodstuffs 

(Amendment) Order, 2007 on 27.2.2007. 

s,.,.",.", 
Steps taken by the Govemment to ""sure adequate 

procurement of wheat in RMS 2007-D8 

(a) The Minimum Support Price of wheat an-

nounced for RMS 2007-08 Is Rs. 750 per 

quintal which is Rs. 100 per quintal more than 

that announced for RMS 2006-07. 

(b) According to the Second Advance Estimates of 

the Department of Agriculture and Cooperation, 

the estimated production of wheat is likely to be 

72.5 million tonnes In crop year 2008-07 

compared to 69.35 mmion tonnes In crop year 

2005-06. 

(c) Import of wheat of 55 lakh tonnes was done 

in 2006-07 which haa improved the stock 

position of wheat in the .central pool; and 

the wheat stocks will be more than the buffer 

norms of 40 lakh tonnes at the start of RMS 

2007-08. 

(d) Wheat exports have been banned upto 

31.12.2007. 

(e) Decillon was taken to rele... 4 lakh tonnes 

of wheat under OMSS to cool the market 
prices. 

(f) The Govemment is keeping very close 
watch on domestic and intematlonal prices of 

wheat. 

(g) During the Meeting held on· 12.02.2007 with 
the Food SecretarIeI of wheat' procuring 
Statea and officers of the Food Corporation of 
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India (FCI), it has been confirmed that 

all advance arrangements for wheat 

procurement have been made for RMS 

2007-08 both by Stat. agel'lCles as well as by 
FCI. 

(h) A notification titled ·Wheat (Stock Declaration by 

Companies or Firms or Individuals) Order 2007 
has been issued under the Essential Commodi-

tie. Act 1955 on 1.3.2007. The order provides 
that any Company or Firms or- individual which 
purchase. wheat beyond 50,000 tonn .. during 

2oo7..()8 shall furnish to the Central Govern-
ment a return indicating the name/add,.... of 
the company, quantity of wheat purchased and 
quantity of wh.at held In stock. 

(i) Department of Consumer Affaira hal .xtended 
upto 31st August 2007 notifICation under the EC 
Act .nabling Stat. GovemmentS to impol8 

stock "mit on whe.t and pulses. 

Ani_nee to Drought Affected State. 

1783. SHRIMATI SUSHEELA BANGAAU LAXMAN : 
WID the Minister of AGRICULTURE be p/eI8ed to 
state: 

(a) the States affected by drought during the taat 
three years; and 

(b) the assistance sought and amount re!eued by 
the Union Gov.mment to each Stat. for the purpose during 

the .. Id period? 

THE MINISTEA OF STATE IN THE MINISTRY OF 
AGRICULTURE AND MINISTER OF STATE IN THE 
MINISTRY OF CONSUMER AFFAIRS, FOOD AND PUBLIC 
DISTRIBUTION (SHAI KANTILAL BHURIA) : (.) and (b) 

Stat.wise detail. of usistance sought by diff.rent 
Stat.. from the National Calamity Contingency Fund 
(NCCF) and the aaalstance provided, for droughts of 2003-

04, 2004-05 and 2005-08, is indicated In the etat.rnent 

.ncIoMd. 

Details of Assistance PIOvid«J to Stat.. from the 
Nauar..1 ealmtity Contigency Fund (NCCF) for 

drought of 2003-lU, 2004-05 and 2005-08 

(Rs. in ClOre.) 

Stat. D.mand R.I •••• 

2 3 

Drought of 2003-44 

Anethra Pradelh 859.88 50.58 

Kamataka 1881.55 298.16 

Keral. 3847.00' 108.00 

Mahar •• htra 1715.00 250.89 

Tamil Nadu 2283.73 173.35 

Uttaranchal 411.87 

Drought of 2004-05 

Andhra Pradesh 1199.88 40.01 

Bihar 2312.48 182.15 

ChhaWsgarh 804.98 52.74 

Jharkh.nd 928.12 

Kem.taka 1147.72 49.14 

Madhya Pradesh 724.88 1.70 

Maharashtra 988.37 103.070 

Rajasth.n 2378'.84 218.79 

Tamil Nadu 1910.58 117.27 

Uttar Pradesh 728.10 192.10 
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2 3 

Drought of ~ 

Himachal Pradesh 377.00 

Jharkhand 880.70 

Rajasthan 1544.63 

Uttaranchal 287.80 7.06 

'Requirement projec1ed for revival of agriculture sector. 

o For d g ai ~ 

Rural Dlltrlbutlon Centra by RSP 

1764. SHRI B. MAHTAB : Will the Minister of STEEL 

be pleased to state: 

(a) whether the Rourkela Steel Plant has set up! 

has any proposal for Captive Breeding of the highly 

endangered 'Great India BUltard'; 

(b) if so, the details thereof; and 

(c) the time by which it is likely to be approved? 

THE MINISTER OF STATE IN THE MINISTRY OF 

ENVIRONMENT AND FORESTS (SHRI NAMe NARAIN 

MEENA) : (a) No, Sir. No such proposal has been received 

in this Ministry from the State Government of Andhra 

Pradesh. 

(b) . and (c) Doel not arise. 

Promotion of Marine CultuN 

1766. DR. K.S. MANOJ : Will the Minister of AGRICUL-

TURE be pleased to state: 

(a) "Nhether the Government of Kerala has aent any 

proposal to build occeanarium to promote marine cuhure; 

propoles to let up Rural Olattibution Centre In the country and 

particularly in Orissa; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 

STEEL (DR. AKHILESH DAS) : (a) and (b) At present, there 

is no proposal for setting up rural dlstribulion canters by 

Rourkela Steel Plant. However, In order to increase the 

availability of good quality steel products of common use 

all over the country, SAIL is in the proce88 of expanding 

Its dealer network with a view to have at least one SAIL 

Dealer in each district of the country. AA a part of this, SAIL 

has appointed 38 dealers In 27 districts out of 30 dlatr1ct8 

of Orissa. 

B .... dlng of OrMt Indian BUltard 

1765. SHRI KINJARAPU  YERRANNAIDU : Will the 

Minister of ENVIRONMENT AND FORESTS be pleased to 

state: 

(a) whether the Government of Andhra Pradesh 

(b) if so, the detaila thereof and the reaction of the 

Union Government thereto? 

THE MINISTER OF STATE IN THE MINISTRY OF. 

AGRICULTURE AND MINISTER OF STATE IN THE 

MINISTRY OF CONSUMER AFFAIRS, FOOD AND PUBLIC 

DISTRIBUTION (SHRI TASLIMUDDIN) : (a) and (b) The 

information is being collected and will be placed on the 

Table of the House. 

{Translation} 

Ban on Export of Milk Producta 

1767. SHRI KAMLA PRASAD RAWAT : Will the 

Minister of AGRICULTURE be pleased to state: 

(a) whether the Government has banned the export 

of agrtcuhural produce and milk powder after the hike in 

their prices; 

(b) If 80, the details and quantum of milk products 
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partlcular1y casein exported during the last three years and 

the current financial year, companies-wise and the foreign 

~ earned therefrom; 

(c) the reasons for exporting casein, till-date; 

(d) whether the Govemment propoI88 to ban Its 

export; and 

(e> If 10, the time by which It is likely to be banned? 

THE MINISTER OF STATE IN THE MINISTRY OF 

AGRICULTURE AND MINISTER OF STATE IN THE 

MINISTRY OF CONSUMER AFFAIRS, FOOD AND PUBLIC 

DISTRIBUTION (SHRI TASLlMUDDfN) : (a) Ves, Sir, Export 

of some itemI of agricultural produce and milk powder 

have been banned after hike In their pricee. 

(b) Details of the total export of milk producte and 

casein expoMd in terms of quantity and value during the 

last three years and the current financial year are given 

In the encioled statement. However, company-wiN detaill 

are not maintained. 

(c) As per Foreign Trade policy, casein is a frHiy 

exportable item. 

(d) and (e) There is no such proposal. 

Export 01 mille producllJ and ca.m during thfI las' 
th,.. yN" and current financial year 

2003-

04 

(Oty. in Metric Tonnea) 

2004-

05 

2005-

06 

2008-

07 

Apr.-june 

Total milk 8918.38 42160.06 59746.73 N.A 

products 

excluding casein 

Total casein 

exports 

4223.32 9791.78 10903 745.8 

(Value RI. in Crores) 

Total milk 

products 

excluding casein 

2003-

04 

87.11 

2004-

05 

358.69 

2005- 2006-

06  07 

Apr.-june 

552.28 107.57 

Total caeln 

exportt 

76.83 233.36 281.87 18.48 

SpurioUl Peltlelde. 

1768. SHRI KAILASH NATH SINGH YADAV : 

SHRI BRAJESH PATHAK : 

SHRI SHISHUPAL N. PATLE : 

SHRI MOHO. TAHIR : 

PROF. MAHADEORAO SHIWANKAR : 

SHRI DEVIOAS PINGLE : 

Will the Minister of AGRICULTURE be pleased to 

state: 

(a) whether the farmers are reportedly getting 

duplicatelsub-standardladulteratedleputloue pesticides re-

sulting in damaging of their crops; 

(b) if 80, name of Stat .. in which luch cases have 

been reported during each of the Jut three yea,. and 

thereafter; 

(c) whether the Government keepe any check on 

sale of Iub-standard pesticides In the country; 

(d) If 10, the number of peltlcldes samples 

collected and analysed during each of the lut three years 

and current year and number out of them found to have 
been IUb-standard, State-wile; 

(e) whether the Govemment hM identified the 

companies engaged in manufacturing of such sub-

standard peaticidea; 

(f) If so, the details of such manufadure,. along-

with the action taken against them during the above period, 

State-wiN; and 
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(g) the steps taken by the Government to ensure 

availability 0' standard pesticides to 'armers well in time? 

THE MINISTER OF STATE IN THE MINISTRY OF 

AGRICULTURE AND MINISTER OF STATE IN THE 

MINISTRY OF CONSUMER AFFAIRS, FOOD AND PUBLIC 

DISTRIBUTION (SHRI KANTILAL BHURIA) : (a) and (b) 

Government regulates the manufacture and use 0' 
pesticides under the provisions 0' the Insecticides Act, 
1968. The Registration Comrninee, constituted under 

Section 5 of the Insecticides Act, 1968, registers pesticides 
only after being satisfied of their efficacy and safety. 
Approximately 3.5% of the pesticide samples analysed in 

State Pesticide Testing Laboratories are found to be 
misbranded. The State Governments regulate the manu-
facture, quality and sale of registered pesticides. 

During the year, 2006-07, wheat crop over an area 
of 2735 ha. has been reported to heve been damaged due 
to the use of spurious weedicide in the State of Haryana. 

(c) Quality aaaurance of pesticides Is ensured by 
the State Governments through regular drawl and analysis 
of pesticide .. mpl.. through a network of lnaecticide 

lnepectors, InHCtlcide Analy1t8 and pesticides telting 

laboratoriea. Under the provialone of the Act penal action 

is launched by the States against manufacturers and 

vendors of spurious and substandard peaticide8. 

(d) The State-wise number of pesticide samples 

analysed and found misbranded In State Pesticides Testing 
Laboratories (SPTLs) and Regional Pesticides Testing 

Laboratories (RPTLa) is given in the encloaed Statement-

I, II. 

(e) and (f) Action is taken against the manufacturers 

of misbranded pesticides in accordance with the provisions 

of the Insecticides Act, 1968. State-wise details of action 
taken is given in the enclosed Statement-III. 

(g) The Government promot.. judicious use of 
pesticides through its policy of Integrated Peat Manage-
ment (IPM). The Registration Committee, conelituted under 

Section 5 of the Insecticides Act, registe,. pesticides only 
after being satisfied of their efficacy and safety. The 
Regletratlon Committee hal framed simplified guldelinel 

for the r&gistration of pesticidea especially in respect of blo-

pesticides. Government of India provldea ..... tance to 
State Governments for establishing and strengthening 
Pesticides Testing laboratories. Government of India 

ensures the availability of pesticides in the States from time 

to time through regular reviews. 

Statement'" 

S. Name of the 2002-03 2003-04 2004-05 2005-06 

No. StateslUTs 

No. of No. of No. of No. of No. of No. of No. of No. of 
Samples Samples Samples Samples Samples Samples Samples Samples 

• Analysed Misbranded Analysed Misbranded Analysed Misbranded Analysed Misbranded 

(%) (%) (%) (%) 

2 3 4 5 6 7 8 9 10 

1. Andhra Pradesh 4277 68 (1.S9) 5012 90 (1.8) 6426 147 (2.28) 6374 108 (1.71) 

2. Aalem 19 0 11 0 8 0 83 0 

3. Gujarat 2271 117 (5.15) 1593 81 (5.08) 2608 67 (2.56) 2695 as (3.15) 

4. Haryana 1765 157 (8.89) 1699 133 (7.8) 1587 150 (0.94) 1490 142 (8.53) 
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1  2 3 4 5 8 7 8  8 10 

5. Himachal Pradesh 28 0 100 0 170 11 (8.47) 158 3 (Ute) 

6. Jammu and Kashmir 380 28 (6.84) NR NR (-) 282 11 (3.78) 5H 31 (8.38) 

7. Kamataka 4498 95 (2.11) 3058 68 (1.88) 47715 78 (1.84) 4888 18 (1.78) 

8. Kersls 1235 2 (0.16) 1538 10 (0.85) 1448 13 (0.88) 1372 27 (1.M) 

9. Madhya Pradesh 9 93 (12.95) 888 107 (12.30) 788 58 (7.38) 1215 73 (8.0) 

10. Maharuhtr. 3388 181 (5.35) 4288 181 (3.77) 3081 108 (3.44) 4331 82 (1.43) 

11. Manlpur 21 0 41 0 21 0 

12. 0riMa 783 0 774 0 800 1 (0.11) 980 1 (0.10) 

13. Pondlcherry 450 4 (0.88) 400 3 (0.75) 350 0 370 0 

14. Punjab 4005 150 (3.75) 3930 202 (5.1) 3983 132 (3.3) 3814 1115 (3.15) 

15. Rajasthan 1411 113 (8.00) 1308 85 (8.60) 805 82 (10.18) 1471 185 (13.2) 

16. Tamil Nadu 16280 71 (0.44) 12817 78 (0.80) 10214 68 (0.67) 13883 108 (0.78) 

17. Uttar Pradesh 2578 474 (18.39) 2415 431 (17.80) 2878 48t (18.27) 2888 412 (13.73) 

18. West Bengal ~ 7 (2.85) 284 7 (2.85) 344 28 (7.55) 535 22 (4.1) 

Grand TOIaI 43595 1558 (3.57) 40174 1448 (3.59) 40817 1441 (3.54) 47113 1478 (3.13) 

."".",.,.,..,1 

S. StataIUT 2002-03 2003-04 2004-05 2Q05.01 

No. No. of sampIeI ~. f""" No. of I8mpIea No. of"", 

(Uplo January, 2008) 

AnaIyHd Milbrancled AnaIyMd ~ AMIyMd MiIbrMdId AnaIyHd UlIl:lrauded 

(%) (%) (%) (%) 

1 2 3 4 5  8 7 8  8 10 

1. Andhra PradHh 70 14 (20.0) 121 18 (14.87) 213 20 (8.38) 384 31 

2. AnnIchII PradeIh • 3 (37.S) 17 2 

3. AIaam 3 5 , (20.0) 4 

4. BIhar 7 20 8 (30.0) 8 1 (11.1) .a3 15 

5. Chandigarh 4 2 (50.0) 1 
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1 2 3 4 6 6 7 8 g 10 

6. Chhattlsgam 104 23 (22.1) 179 24 (13.40) 337 39 (11.67) 640 128 

7. DeIhl ., 131 18 (12.21) 60 11 (18.33) 42 2 (4.76) 55 e 

8. Gujarat 61 13 (26.49) 38 4 (11.11) 43 6 (11.6) 40 8 

9. Goa 24 5 (20.86) 2 6 1 (16.66) 2 

10. Haryana 153 46 (30.06) 2<49 23 (9.23) 230 35 (15.21) 278 23 

11. HImachal Pradesh 18 3 (18.66) 19 2 (10.52) 18 2 (11.1) 44 5 

12. Jammu and KMhmIr 47 8 (17.02) 91 9 (9.89) 82 10 (12.2) 139 17 

13. Jha!1chand 2 1 (SO.O) 86 18 (24.8) 7 

14. Madhya Pradesh 464 147 (31.68) 475 102 (21.47) 713 144 (20.1) 940 203 

15. Maharaahtra 1 2 1 (SO.OO 2 

16. Meghalaya 17 1 (6.88) 4 1 (25.0} 11 1 

17. Mlzoram 

18. Nagaland 1 5 8 3 (37.5) 

19. Orilla 20 2 (10.00) 20 1 (SO.O) 7 22 2 

,;" 

20. Punjab 102 10 (9.80) 122 15 (12.29) 119 14 (11.78) 83 13 

21. PondIcherry 11 3 (27.22) 12 4 (33.33) 1 6 

22.Rajuthan 77 13 (16.88) 48 6· (10.88) 35 10 (28.67) 67 8 

23. Tamil Nadu 2 1 (SO.O) 10 12 1 (8.33) 7 

24. Tripura 39"" 1 (2.68) 28 &. (1:7.24) 15 - 5 

25. Uttaranchal 114 24 (21.06) 18g 33 (1g.52) 150 18(12.66) 204 21 . 
26. Uttar PradeIh 5 3 (80.0) 9 10 3 

27. Wilt 8IngaI T1 18 (20.77) 118 22 (1a.ge) 50 7 (14.0) 92' 10 

28. CU· 229 48 (20.ge) 112 15 (13.38) 97 21 (21.84) 232 18 

29. Miec:. 2 ~ 2·(26.0) 5 

Total 1771 387 (22.28)' 1822 388 (16.57) 2272 364 ~. 1  3403 633 
, 
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[Engn.h) 

FClCo .. ,. ..... on Role of information 

Technology 

1789. SHRI MANJUNATH KUNNUR : Will the MiniIter 

of CONSUMER AFFAIRS, FOOD AND PUBlIC DISTRIBU-

TION be pleased to etat,: 

(a) whether the Food Corporation 01 India NCenIIy 

organiMd a five.day confetence emphuIzing the role of 

Information Technology In food and farm marketing: 

(b) If 10, the details of the partIcJpanta in the 

conference, organIAtIon-wIH and country-wlH; and 

(c) the details of the I'8IOIutIona passed therein and 

action taken for ita ~ a i n  

THE MINISTER OF AGRICULTURE AND MINISTER 

OF CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRI· 

BUTION (SHRI SHARAD PAWAR) : (a) Vee, Sir. 

(b) The Food Corporation of India aJongwIth 

Central Warehousing Corporation and National Coopera-

tN. Development Corporation jointly organised the 

RegIonal Workshop of Aaeociation of Food and Agricultural 

Marketing Agencies In MIa and the Pacific, an agency of 

FItD In India from 28th to 30th Sept., 2ooS. The theme of 
the Wot1cahop was ·U .. of Information Technology In Food 

and Agricuttural Marketing In Asia". The detaI/8 of the 

participants are attached as Statement· I. 

(c) The details of the r8lOlutiona passed, concIu-

lions an1ved at and recommendation made at the 

worbhop are attached .. Stmement·II. 

Fel has takin INMH8I Itepa for UN of Infonnation' 
Technology In 118 functioning. It has a UHr-frIendIy WebIIta 

which can be acceseed at www.fcfweb.nIc./n. FC' hal 

launched 1he Jntegrntd Information Syat8m for Foodgralnl 

Management (IISFM) Project. The .,... abjecIIve of the • 

Project ,. to put In place an 'online MIS' to give the Itock 

poIIItIon in any depot at any given point of time. The scope 

of the Project has been widened to include 'Computeriza. 

tion of State AgencIee' partlcularty In the StaIN where 

Decentralized ProcurementIDlattIbutIon Syam " adopted. 
In thia Project. hardware has been auppIIed to ai, the 881 

IocatIona and lnatallation /8 complete In en depota. 

51.No. Name of the participant Name 01 the country Name of the organization 
. ~ 
2 s 4 

S1Shri 

1. Sunder Raj Sharma Nepal Nepal Food CofporatIon 

2. Mukut Raj Sty .. Nepal AFMA • 

3. AhadIah Mohd. KharI Federal Agricultural MarketIng AuIhoftIy 

4. FanIde Dawtn 

S. Mohammad I ... IndonMia Bulog 



351 Written An,we" . MARCH 12. 2007 352 

2 3 4 

8. Aguj OWl tniarto Indonesia Bulog 

7. Nelson C. Bueneflor Philippine. aUENDANCOR 

8. W.O. Gunetlleke Sri Lanka Food Department 

9. Nalin Munaainghe Sri Lanka FAO 

10. Ralph Houtman Thailand FAO-Bangkok 

11. Tow Anug Mulnt Myanmar MAPT 

12. Park Jae Min South Korea NACE 

13. G.H. Dhankar India AFMA Consultant 

14. G.K. Motabar Lolsen Bangladesh Ministry of Foocland 0;.. Management 

1S. 

16. 

17. 

18. 

19. 

p.p. Singh 

Sher Jagjit Singh 

I.C. Chadda 

AsItSingh 

AsIm Kumar Chakraborthy 

FAOIAFMAllndIa Regional Worlcshop on Use of 

Info,.".1Ion Technology In Food and Agricultural 

Matbllng in AIhI 26-30 ~ 2006, 
Alholc Hotel, New Deihl, India 

India 

India 

India 

India 

India 

The FAOIAMFAIlndla Regional Workshop on Use of 

Information Technology In Food and Agricultural Marketing 

In Asia was convened at Ashok Hotel. Diplomatic Enclave, 

50 B ChankytIpUrI, New Delhi-110021, India from 26th to 

30th September 2005. 

Twenty-seven partlclpallts repreeenting twelVe mem-

ber agencies from nine countries attended. The Workshop 

CWC 

CWC 

CWC 

FCI 

NCDC 

discussed four technical papers and nine country reports. 
It also made a field visit to Mathura and Agra to observe 

the ITC (Private Sector) initiatives in India on Information 

Technology (IT) application in Ita agricultural marketing 
system. 

The workshop arrived at the following conclusions and 

recommendations:-

1. In the liberalized market era, the major role of 

Public Sector food and agricultural marketing 

syatem Is to provide a framework of enhancing 

development u a service provider and not of 

the controller/regulator. Traders in private 

sector should have a greater deYeIopmentai. 
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2. 

3. 

4. 

5. 
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role by providing professlon8l management of 

markets. 

IT has, among others, enhal'lC:lng a major role 

in educating farmers In:-

Standardisation and Grading of food and 

agricultural commodities to facilitate e-

trading/commerce. 

Movement and flow pattem of food and 

agricultural commodities to enable deci-

sion making with regard to marketing at 

macro/micro level. 

Certification, system/speclficationa for 

domestic as well as export markets 

including imports. 

Food quality and safety issues for 

domestic and overseas markets for 

various food and agricultural commodi-

ties. 

Organic cultivation/production, documen-

tation and trace-ability of agricultural 

produce especially for overseas buyers 

to promote exports. 

IT should be used In storing Information 

required by farmers, traciers, exporters, proces-

sors and transporters to faclutate retrieval by 

any body. Rand D Institutions should put their 

findings on electronics media to faclHlate easy 

accessibility by market participants. 

The AFMA ~  agencies Invotved in 

food and agricultural convnodlties should have 

their own websltea and online resource Infor-

mation with facility for generation of electronic 

reports. 

Extensive usa of IT should be encouraged to 

educa.. farmers In Good Agricultural PI1ICtIces 

8. 

7. 

or Good Marketing Practices (OUP) including 

post harvest management eepecialIy for frMh 

(fruita and  vegetables) produce. 

Electronic market directory/atlas • commodity. 

wise, marketing function&IservIwtee, weather! 

rainfall·wise etc. should be made available for 

macro .. wen IS micro-leYeI to fIIcIIttate Ita UN 
by all stake holders of food and agricultural 

commodities. 

IT should be popularlMd In promoting dlr.ct 

marketing between producer8 and buyera 

I... tradera, proceaora, exporlerl, retail agen-
cie8, consumers Inctudng eIecftronlc auction 

1yItern, for trantpOrt and eIIIcIent marketing and 

better net return forh agricultural producers, 

as Ie being done In Kora, Phillippines, 

Malayale etc. 

8. Farmera required more than 30 Idnd of 

information (portfolloe to be delMtred) sUch as 

weather, irrigation, Input availability, Input prIeM, 

pest and disease 'ICoMroI, commodity pricell 

markets, crop loana, Insurance, licensing. 

registrations, credit, on·11ne saJetIpurchues, 

subsidies, promotlonallChemeI, training, farm-

era markets etc. etc. IT has a major role In 

providing all such Idnds of Information simulta-

neously to muses to Improve dectaIon making. 

Simllarty busineasmen and other market partlci-

pants also require various kinde of reliable 

Information, which can be regularty updated 

and provided through IT. 

9. Electronic Display Boards at village levels with 

their connectivity to. markets, weather depart-

ments and telephone connec::tivity are other IT 

media to educate and Inform the farmera. 

Conaidering the enormous task Involved this 

could be considered under Public Private 

Partnership to make It financially setf sustain-

able. 
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10 IT has a wide role In CommodIty ExchangeI. 

Farmer Advisory Servk:ea and toll free acceII 

to prices/agricultural queries by farme... from 

time to time. Thia also cove... future price 

projec:tlon8llrends. Information on Infrutructure 

availability at rnicIO level and In the markell. All 

Idnda of llatlc and dynamic Information related 

to food and agricuttural marketing need to be 

made available through IT. 

11. Content generation to educate farme... !o 

achieve delirable changel In knowledge. 

aUitude. skills and behaviour of farme ... II very 

~ ia  for Its dislemination through IT. The 

worbhop felt that food and agricultural price. 

which II ueeful to farmers ahould be regularly 

undertaken. This would faelUtate forecast of 

prices baed on price cycles and other relevant 

facto .... 

12. Graea root level l'8Harch studiel are required 

on what cropa are produced? How much of 

local production Is coneumed locally? How 

much goal outside? How much of different 

crops cornea from outaide for local consump-

tion? Such studies would help marketing 

extenlionilt to advice on product planning. 

13. Micro level studlea on monitoring supply/ 

demand of food and agricultural commoditiea 

are .... ntlal for martcetlng extenaionilt to 

educate farmers with regard to where to Mnd? 

When to send? And In what form to send. which 

often confronts the farmers while tatclng market-

Ing decisions. 

14. Village  level IT kIoaka backed with proper 

marketing extension contents under both 

PPP and private sector should be encouraged 

to provide wider aceeea to farmers for 

marketing technology and to achieve desirable 

change In their knowledge. attitude, IkIIIs and 

behaviour. 

15. Multimedia CDs should be prepared on each 

and every aspect of food and agricultural 

marketing to educate farmera at village level 

11M". 

16. The organizations dealing with Individual or 

multiple aspects of food and agricultural 

marketing viz transaction.. methods. storage. 

credit. standardization and grading. quality and 

safety of food transportation. Import/export 

requirements, Sanitary and Phyla-Sanitary (SPS). 

measures etc. should take up educating 

producers through IT to enable them to 

enhance their Income. For this purpose they 

should develop their own websltealportals. 

which are freely acceasible to farmers through 

village level IT kiosks. The participants, how-

ever. agreed unanimously that unless marketing 

extension enhances farmers' net Income It will 

have no takel'B. 

17. Many of the existing marketing extension 

information and knowledge for example. lowe .. -

highest prices, arrivals of produce and markets 

etc. are not readily usable by farmers for 

decision making. There Is. a need for a 

mechanism to translate such information in a 

user-friendly form for the benefit of farmers. 

18. Apex R&D Institutions in food and agricultural 

marketing should come together to develop 

farmer friendly contents for dlsHmination. 

19. Agriculture being the backbone of the economy 

In developing countrIe&, infrastructure viz power. 

internet connectivity, tele-denalty, cheaper IT 

technologies etc. should be addressed by the 

govemmentl on priority for upllftment of farme ... 

and rural people. 

20. AFMA should consider launching ita own 

webeIte Indicating good agricultural pr.ctices 

including poet harvest practices based on 

feecl)ack from all member countriel to promote 
food and agricultural marketing. 
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1no. SHRI ADHAlRAO PATIL SHIVAJIRAO : 
SHRI TUKARAM GANPAT RAe RENGE PATlL: 
SHRI ANANDRAO VITHOBA ADSUL : 

Will the Minister of LABOUR AND EMPLOYMENT be 
plellNd to etate: 

(a) whether the Government propoeea to create 
additional avenuel of employment during the Eleventh 
FIve YNr PWI; and 

(b) If 10, the detaill thereof? 

would be generated in the servicel and 
manufacturing sectors. Meuuntl would need 
be taken to boost labour intensive manufactur· 
Ing HCtorI such .. food proceesIng, leather 

producta, footwear and textiles Met MfVIoe 
sectors luch al tourism and construction. 

(III) VIllage and email __ enlefprilel (VSE) wi! 

provide most of the new employment 0pportu-

nities during the Eleventh Plan. 

(iv) SInce 2004, an effott has been made to Identify 
and Implement refonnI In admlnlltration of ITI, 
10 u to facilitate better InterllCtion wiIh the 

THE MINISTER OF STATE OF THE MINISTRY OF industry. In order to maIca ITI grIIduates better 
LABOUR AND EMPLOYMENT (SHRI OSCAR employable, Govemment hal decided to up-
FERNANDES) : (a) and (b) Creation of 70 million new work gfIIdI 500 Government ITII Into Centres of 
opportunities Is one of the monitorable socio-economlc Excellence out of which 200 have alrMdy been 
targets of the Eleventh Five Year Plan a. per its Approach taken up for 2005-08 and 2008-07. 
Paper. 

(v) The National Rural Employment Gu.rant .. Act, 
. The approach to the Eleventh FIVe Year Plan provides 2005 (NREGA) uaures every rural hoUMhoId 

an opportunity to restructure poIiclel to achieve a new .t leut 100 days of manual work at minimum 
vision bAsed on faater, more broad-bued and InclUliva wages. 
growth. It aims at making employment generation an 
integral part of the growth proceu and devise Itralegiee 
to accelerate not only growth of eq>loyrnent but also of 
wages of the poorly paid. The Approach Paper to the 
Eleventh Five Year Plan con"in, following important policy 

initiatives for generation of employment:. 

(I) In order to make growth more IncIUIive, it iI 
vital that more people gain acceu to more 
productive ...... with which they can 
themselves gener.te decent incornM and 
aI80 that GOP growth generae. IUffictent 
demand for wage labour 10 that those who can 
not be self-employed are employed .t decent 
w.ges. 

(II) Targeting futer growth in GOP .nd doubling of 
agrIcuIIure growth will help In ihiI pnx:eu. 
BelIdeI, addition.. employment opportunltiel 

BeIidH, Government of India continueI to Implement 
varioua employment generation and poverty alleviation 
programrnee In both rural .nd urban ...... to Increue 
employment opportunltin. Some of theM are: Swama 

JayanU Shahari Rojgar Yojana; Prime Minilter'a Rozgar 
Yojana; Pradhan MantrI Gram &adak Yojana; SwarnalaYantl 
Gram Swarozgar YojMa; Rural Employment Generation 
Programme and Sampoorna Grameen Aozgar YofaM. 

1771. SHRI JOACHIM BAXLA : Will the Minleter of 
AGRICULTURE be pIeuec:I Ito ..... : 

(a) wMltMtr the projects for Integrated Develop-

nwnt of Coconut from v.nou. State GovernmentI .... 
pending with the Union Gove","*,,: 

(b) If 10, the details thereof, S .... ·wiIe; 
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(c) the time by which the above projects are likely 

to be cleared; and 

(d) the financial assistance provided to the States 

in this regard, State-wise? 

THE MINISTER OF STATE IN THE MINISTRY OF 

AGRICULTURE AND MINISTER OF STATE IN THE 

MINISTRY OF CONSUMER AFFAIRS, FOOD AND PUBLIC 

DISTRIBUTION (SHRI KANTILAL BHURIA) : (a) to (d) 

During 2006-07 one project was received by the 

Coconut Development Board (COB) from Govemment of 

Kamataka at a total cost of RS.5.00 crores for considering 

under the production and productivity improvement 

programmes. 

The project has been approved by the Board 

for extending financial 818istance under the above 

ongoing programme as well as under Technology Mission 

on Coconut (TMOC). An amount of Rs. 2.35 crores 

has been sanctioned under the scheme for integrated 

farming fOF productivity Improvement and Rs. 37.50 lakhs 

under TMOC. No other proposal is pending with the 

Govemment. 

The Government of Karnataka' has already 

issued administrative approval for an amount of Rs. 2.35 

crores. 

Under TMOC sanction has been accorded for an 

amount of RI. 37.50 /akhs towarda the share of the Board. 

The .mount will be ,. ... sed .fter the St.te Govemmam 

provides Its matching Ihare. 

Ruaty Spotted cat 

1772. SHRI SHRINIWAS DADASAHEB PATIL : WIll the 

Minister of ENVIRONMENT AND FORESTS be p .. ued to 

state: 

(a) whetber cut. of Ruaty Spotted cat, which 

is among the endangered epeciea, have been found 

in a farm in Kerad Tehsil of Satara District of 

Maharashtra; 

(b) If la, whether thefof88t departm.nt Is taking 

proper care of the cubs of ~  endangered species; 

. (c) If so, the details thereof; 

(d) whether the  conservation programme Ie pro-

posed to be implemented to increase the number of Rusty 

Spotted Cat in the Western Ghats of India; and 

(e) If so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 

ENVIRONMENT AND FORESTS (SHRI NAMO NARAIN 

MEENA) : (a) to (c) No, Sir. As informed by the State 

Government of Maharashtra, on 30.12.2006, two cubs of 

Jungle cat (Felis chaus) and not Rusty Spotted Cat, were 

found in village Korivale, of Kerad Tehsll of District Satara. 

The animals were sent to the Uttara's Animal Rescue and 

Rehabilitation Centre at Katraj, Pune for up-keep and have 

been reportedly doing well. 

(d) and (e) No special programme is proposed to be 

implemented for increasing the number of Rusty Spotted 

Cat in the Western Ghats of India, however, the steps taken 

to protect the Rusty Spotted Cat include:-

(I) The species has blten included In Schedule-I 

of the Wildlife (Protection) Act, 1972 thereby 

affOrding It the highest degree of protection. 

(Ii) Habitats of endangered lpecin In the 

Western Ghats have been declared as Pro-

tected AreBS. 

(iii) Financial assistance is provided to the State 

Governments for protection of the species and 

ita habitat. 

(iv) The Wildlife (Protection) Act, 1972 has been 

amended and made more stringent for wildlife 

offences. 

(v) Wide publicity is. given on prOVISIons of 

the Wildlife (Protection) Act, 1972 against 

poaching. 
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(vi) The field atatf have been alerted to be on the 

took for any poaching activity In their juriIdic-

tIon. 

Wheat AUoc8t1on for KIIrnatak8 

1773. SHRI G.M. SIDDESWARA : Will the Mlniater of 

CONSUMER AFFAIRS. FOOD AND PUBLIC DISTRIBU-

TION be pleased to atate: 

fa) the quantum of wheat provided by the Govem-

ment to Kamataka under Public Distribution System during 

the last three years; 

(b) whether the wheat so provided was given 

to flour rnIHs instead of being diatributed in the public 

directly; 

(e) if so. whether the said move diverted the 

benefits of food subsidies from the actual beneficiaries to 

the mill owners; and 

(d) if so, the reasons therefor and the steps 

being taken by the Government to check the same in 

future? 

THE MINISTER OF STATE IN THE  MINISTRY OF 

AGRICULTURE AND MINISTER OF STATE IN THE 

MINISTRY OF CONSUMER AFFAIRS. FOOD AND PUBLIC 

DISTRIBUTION (DR. AKHIlESH PRASAD SINGH) : (a, The 

details of the allocation Of wheat made for the State 

Government of Karnataka during the last three years are 

as under:-

(In thousand tonnea) 

Year Allocation made 

2003-04 676.970 

2004-05 676.977 

617.175 

(b) to (d) Under the Scheme of ImpIernenIatiOn of the 

Targetled Public Distribution Syam (TPDS). the Statesl 

UT. have the operational ntapOnIlbility of Identification of 

familiee of APL and BPL (Below Pov.rty line), ..... of 

ration carda, undertake I'8Yiew of the Nata of BPL 

and Antodaya familiel for the purpoee of deletion of 

Ineligible familiel and in ~ of eligibte familiee and, 

distribution of the foodgrains through the network of the 

Fair Price Shope (FPSI). The Central Government only 

malees an allocation of foodgraina • 35 kg. per family pet' 

month IM'Ider TPDS on the baals of number of ration carda 

issued by the Stat8llUT I or the number of houte-hoIdI 

on the bui8 of poverty estimates of the Planning 

CommissIOn for 1993-94 and the population projKtion of 

Registrar General of India as on 1.3.2000 whichever il 

less. 

The Central Govemment haa not given any permialion 

to the Govemment of Karnataka for conversion of TPDS 

wheat into Atta under the National Scheme. 

Allo. the Central Government has directed all the 

State GovernmentlUnion Territoriel to enlure that the 

foodgralns (including wheat) allocated under the Targetted 

Public Distribution System (TPDS) are dletributed amongst 

the .ctual beneficiaries of the TPDS and that there Ie no 

di .~. ag  In the distribution. 

Scheme. for UnorganlMd 8ector 

1774. SHAI K.C. PALLANI SHAMY : Wig the Minilter 

of LABOUR AND EMPLOYMENT be pIeued to ltate: 

(a) the preMnt Implementation .tatus of Janshree 

Sima Yojana and Krilhi Shramlk Samajik Surakaha Yojana 

and the number of person. covered under the IChemea 

till date; 

(b) whether the Govemment proposes top extend 

the IChemes to the workers engaged in unorganited 

sector also; 

(c) If eo, the detalle thereof; and 

(d) If not. the reasons theNforl 
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THE MIMSTER OF STATE OF THE MINISTRV OF 

LABOUR AND EMPLOVMENT (SHRI OSCAR 

FERNANDES) : (a) Janahrae Sima Yojana wu la&n:hed 

on 10.08.2000 and Implemented by Life Insurance 
Corporation of India. The coverage under Janshree Sima 

Votana .. on date is around 58.45 lakh. Kriahi Shramlk 

Samajlk SUrakaha Yojana was launched on 01.07.2001 

and Implemented by Life lnaurance Corporation of India. 

The scheme has since been closed In February, 2004. 
Hence, no new lives can be lneured under the 1Cheme. 

HoweYer, renewal of existing 1Chemea· Is aUowed.· The 

coverage under Krilhl Shramik Sarnajik Suraksha Vojana 
as on 31.12.2006 Is 14,078. 

(b) to (d) The entire issue of providing aociaI 

security to workers in the unorganised lector is being 

examined eeparately and the existing Janshree 81ma 
Vojanais al80 one of the SCherne8 which are being 

analysed. 

DI".raIon of Foodgralne 

1775. SHRI RAGHUNATH JHA : WJlI the Mlnilter of 
CONSUMER AFFAIRS, FOOD AND PUBlIC DISTRIBU-

TION be pleased to refer to the reply given to UnItarred 
Question No. 211 dated February 20, 2008 t.gardirag 
diversion of foodgralna meant for Above Poverty Una 

families and state: 

(a) the step. taken to ucertaln the extent of 

diversion of foodgraina meant for Below Poverty UneI 
Targeted Public Distribution System during the last one 

year; and 

(b) the details of Fair Price Shope of DeIhl against 

whom action has been taken 'or dlverslonlblack-marketlng 

of lubsidized 'oodgraJna in the previous year? 

THE MINISTER OF AGRICULTURE AND MINISTER 

OF CONSUMER AFFAIRS, FOOD AND PUBliC DISTRI-

BUTION (SHRI SHARAD PAWAR) : (a) Two IIudiM went 

awarded to National CouncH for Applied EconOmIc 
Reeearoh (NCAER) covering 12 States, I.e., Aaam, 

Mizoram, Bihar, U.P., Chhattiegarh, R8jaethan, Kerala, 

Matwashtra, Uttaranchal, Jhatkhand, M.P. and Delhi and 
another study to Indian Institute 0' Public AdmInistration 

(IIPA) coveriftg six States, i.e., OrlNa, West Bengal, 
Nagaland, Trlpura, Arunachal Pradesh and Menlpur. 

Another alght Stata., i.a. Jammu and Kashmir, 

Himachal Pradesh, Haryana, Chandlgarh, Punjab, A.P., 

Tamil Nadu and Karnataka are also being given to IlPA 
for conducting the 8tudy. Tha present performance of 
TPDS can be understood only after the receipt of these 

Repot1I. The first Report Is expected within a couple of 
months and the reat of the Reports may be available at 
the end of the year. 

(b) The action taken by the DeIhl Government in 
this regard In the year 2006 is u under:-

Departmental Action 302 

Suspension cum Departmental Action 24 

FIR 2 

FOIln PM 

1776. SHRI IQBAL AHMED SARADGI : WIH the 
Mlnlstar of INFORMATION AND BROADCASTING be 
pIeaaed to atate: 

(a) whether the Govemrnent PropoI88 to incIea8e 
the foreign inveIIment In prtv.te FM radio hom 20% to 

49% now and aIIo allow Mwa and current affaire 
programmes; 

(b) If 10, whether this would give a big push to FM 

radio companieI which are planning to tap the capital 
marketa; and 

(c) if 10, the detaIII thereof and the fundi Involved 
therein? 

THE MINISTER OF PARLIAMENTARY AFFAIRS, AND 

MINISTER OF INFORMATION AND BROAOCASTING 

(SHRI PRIVA RANJAN DASMlINSI) : <a) No, Sir."" preeent 

private FM policy, '*' foreign 1rMetmenI, Including FDI 
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by OC8eINRlelPlOe etc, portfolio Investments by file 

(within limite preecribed by R81) and bon'owinga, jf 

these carTy convel'8ion options, Ihall not eqed 20% of 

the paid up equity In the applicant company and no news 

and cumnt &Haiti i8 allowed in privateFM RadIo 

channaltl. 

(b) and (0) Do not arise. 

{Translation] 

1777. SHRI RAGHUVEER SINGH KOSHAL: Will the 

Mlnilter of AG.RICULTURE be pleased to etate :. 

(a) whether the A8iatI Development Bank '(A08) 

hal announced a IoanIfinanoial I8Ii8tanc:e of one bilion 

dollar for farmera of the country to prevent IUicIde by 

farmers of the country to prevent luicide by fannera It 

reported In "Seema Sandeeh", Jalpur dated November 29, 

2006; 

(b) If 10, the facti thereof aIongwith the IMCtIon of 

the Govemment thereto; and 

(0) the manner in whid\ the Government propoeea 

to dietribute the Slid loan to the agriculture sector? 

THE MINISTER OF STATE. IN THE MINISTRY OF 

AGRICULTURE AND MINISTER OF STATE IN THE 

MINISTRY OF CONSUMER AFFAIRS, FOOD AND PUaLlC 

DISTRIBUTION (SHRIKANTlLAL ~  ; (1)10 (c) AllIn 

0evei0pn1ent Bank (ACB)· hal approved a loan of US • 

1 bIIIon for Rural Cooperative CredIt Reatructuring. and 

Development Program (LN 2281) to support policy and 

inatlbltlonal refonnI In the Cooperative Credit Structure. 

The first tranche of US $ 250 miNion WII reIeIIed by APB 

on 26.2.2007. The objective 18 to de\IeIop .a 8UItIInabIe 

Cooperative Credit Structure and to help the Government 

cany out Ita Cooperative Credit Structure reform agenda. 

Ita expected I".,.cI Is enhanced Income and employment 

gRMIh for the rural poor, while lIs.purpoI8 it to ImpnM 

rural houMhoIdI' ICC88I to affordable financial eervIceI 

through an efficient Coaperatjve Credit Structure. Ban1dn9 

Oiviaion of Department of EconomIc Affai,. Ie the Executing 

Agency for thil program and NABARO It the Implementing 

fV8"Cy. The program cIo8ing date 18 30th June, 2010. The 

loan will be given be HABARD to Statee with whom MOUe 

are algned. At pretent five Stat .. namely Andhra Pradelh, 

Madhya Pradesh, Ra;uthan, Maharuhtra and Orilla 

have Iigned the MOUI. 

KIt"" Vlkal KMcIrn 

1778. SHRI FURKAN ANSARI : WIU the Mlnlater 0' 
AGRICULTURE be pleued to etate : 

(a) the number of KriIhl VIkaI K8ndtll (KVKa) 

functioning In the country at preaent, State-wlle; 

(b) whether the Government of JhaIkhand has HnI 

any propoaaf to the Union Government to ... up KVKI In 

the State; 

(0) if 10, the detailt thereof alongwith the rHCtIon 

of the Union Government thereto; and 

(e) the time by which the above proposal ItI likely 

to be approved? 

THEMINJSTER OF STATE IN THE MINISTRY OF 

AGRICULTURE AND MINISTER OF STATE IN THe 

MINISTRY OF CONSUMER AFFAIRS, FOOO AND PUBLIC 

DISTRIBUTION (SHRI KANTILAl 8HURIA) : (a) The 

Indian CouncIl of Agricultural R .... rch (ICAR) hal 

Nnctioned 544 Krilhi Vigyan K8ndtII (KVK) In the 

country. The Stal&-Wiae details are glYen .., the encIoIed 

8tatement. 

(b) to (d) There are 22 ru .. 1 dlltrietl In Jhartchand 
including four newty oreated ~ •. BaNd on the 

propoNl8 received from varioul organIzationI, 21 KVKa 

have been NnCtioned including 1 (one) under ICAR 

1nItitute. 16 under State Agricultural UnIver8Ity (16), and 

5 under ~ organIzationI. The procNI of • 

eNbIiIhment of KVK in the remaining one dIItrict 

(SeraIkeIa) hal aIIo been 1nItiatId. 
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S.No. StateslUT. Total 

2 3 

1. Andaman and Nicobar Islande 

2. Andhra Pradesh 22 

3. Arunachal Pradesh 10 

4. Assam 20 

5. Bihar 38 

8. Chhattlegarh 11 

7. Deihl 1 

8. Goa 2 

9. Gujarat 23 

10. Haryana 18 

1.1. Himachal Pradesh 12 

12. Jammu and Kashmir 13 

13. Jharkhand 21 

14. Kama ... 26 

15. Kerale 14 

16. Lakshadweep 1 

17. Madhya Pradesh 44 

18. Mahara.htra 33 

19. Manlpur • 
20. Meghalaya 5. 
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2 3 

21. Mizoram 8 

22. Nagaland, 8 

23. OriSla 29 

24. Pondicherry 2 

25. Punjab 17 

26. Rajasthan 32 

27. Slkkim 4 

28. Tamil Nadu 29 

29. Trlpura 4 

81 

31. Unaranchal 12 

32. West Bengal 17 

Total 544 

Data.... of Foreatry 

ln9. SHRI M.P. VEeRENDRA KUMAR: WIn the 

Minllter of ENVIRONMENT AND FORES"fS· be pIeUed to ..... : 
(a) whether the Govemment propo ... to set '4) a 

national databale of forestry for. effec:Iive n ~ of 

fo .. try related program."..; and 

(b) if 50, the IlepIlnltiated and progreea made in 

this regard 10 far? 

THE MINISTER OF STATE IN THE MJNtSTR'f· OF 

ENVIRONMENT AND ~ (SHRJ NAMONARAIN 

MEENA) : (8) _ Sir. The Miniltry of Erwtronment and 
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ForHts· hal initiated a project titled. 'Preparation of a 

Blueprint towards the development of National Forestry 

Databue Management System (NFDMS).· 

(b) Miniltly has constituted an Expert Gioup whiCh 

has prepared the Terms of Reference for Information Need 

Anatysis (INA) and Functional Requirement Study (FRS) 

etc. A meeting was convened on 27.2.2007 under the 

Chalmianahipof Secretary, Ministry of Environment and 

Forests in which the proposal for carrying out INA and 

FRS were approved for the prepe.1Ition of BIuepmt 

towards 1he development of National Forestry Dltabue 

Management· System (NFDMS). 

R •• tructure of EPFO 

1780. SHRI E.G. SUGAWANAM : WHI the Mlntsterof 

LABOUR AND EMPLOYMENT be pleased to state : 

(a) whether the Government Is aware of the 

problems being faced by the aublcrtbers of Employeea 

ProvideRt Fund Organlaation (EPFO) In aubmIlItng thetr 

claima for withdrawal, HttIernent and tranefer to any EPFO 

and Ita tong delay; 

(b) If eo, the details and the reasons therefor; 

(c) whether the Government has any proposal to 

restructure the EPFO; . 

(d) If 80, the details thereof; and 

(e) the steps taken by the Government to ensure 

faster services by EPF01 

THE MINISTER OF STATE OF THE MINISTRY OF 

LABOUR AND EMPLOYMENT (SHRI OSCAR 

FERNANDES) : (a) and (b) Claims received complete In 

an respects are required to be settled within 30 days. 
However, delay In certain cases occur on account of non· 

IUbmisalon of retumslnon-rernitt.nce of duel by the 

8f'1'1P1¥r, nDn-atteetation of forms by authorized signatory, 

etC. 

(c) to (e) vas, Sir. The Ernplclyees' Provident Fund 

Organisation has launched a modernization project ·Ae· 

inventing EPF, India', which seeka to achieve, inte, alia, 

the following objectives:· 

(I) Establish a tum around time of 2-3 days 

between receipt of a clatm form and iMue of 

cheque. 

(II) 'Any ~  Any Where' access, for a member to 

service for settlement of claim or for Information 

relating to account balance. 

(iii) Create a compeUIng environment for complI-

ance and promote voluntary cDq)liance. 

(Iv) Create a facHItaUng environment and capacity 

for geometric growth In membership. 

(v) EetabIiah. nationally unique Social Security 

Number. 

The trial run of. the project. has been launched at Ilx 

pilot tOcationa of EPFO viz. Hyderabad, Indore, Patna. 

Mangalore, Kota and Kamal. 

Dlveraton of ForMt unci. 

1781. SHRI RAYAAIm SAIo1BASIVA RAO : WHI the 

Mini..., of ENVIRONMENT AND FOAESTS be pIeued to 

Itate : 

(a) whether the Government dlpartmentl have 

been permitted to divert fornt IandI for developmental 

projects; 

(b) tf 10, the details of such dlveraionl reported 

during the lut three years and the current· financial year. 

Stat.-wiN; and 

(c) the Impact It II Hkely to have on forest 

conservation? 

THE MINISTER OF STATE IN THE MINISTRY OF • 

ENVIRONMENT AND FORESTS (SHRI NAMO HARlAN 

MEENA) : (a' No, Sir. 
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(b) and (c) Does not ariM. 

[Transl.tion} 

World Bank AIded Agrtcultur8 ProIecta 

1782. SHRI HEMLAL MURMU : Win the Minister of 

AGRICULTURE be pleued to ltate : 

<a) whether four agriculture based projects 

aided by World Bank are being Implemented fn the 

country; 

(b) if 10, thedetalla thereof aJongwith their lat .. t 

position, Stat.wiIe; 

S. Project Name State Signing 

No. Date 

1 2 3 4 

1. 4013-ln Allam Allam 14.1.2005 

Agricultural 

Compltltlvene .. 

2. 3907 -In Uttaranchal Ultaranchal 30.72004 

Decentr.llsed 

Watershed 

Development Project 

3. 3528-ln Kamataka Kam.taka 28.7.2001 

Watel"lhed Devel0p-

ment Project 

4. 3152-ln Uttar PradNh Uttar 4.2.18e8 

Sodic Land Rec:Ia- Pradesh 

matIon Project-II 

(c) Whether the WOf1d Bank and the Department 

for Inlemallonal Developmenl Bank have recently 

decided 10 provide 1.5 billion dollar .... tance for 

development of agriculture In various Stales particularly 

Bihar; and 

(d) If 50, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 

AGRICULTURE AND MINISTER OF STATE IN THE 

MINISTRY OF CONSUMER AFFAlRS,.FOOO ANO PUBLIC 

DISTRIBUTION (SHRI ~  BHURIA) : (a) to Cd) 

DetaIls of agricultural projectI being implemented with 

World Bank HIiItance are Annexed u statement. 

(Amount In US $ million) 

Effective ClotIng 'Project LnIOr. .Dilbursement 

From 'Date Coat Amount Upto 

January,' 

2007 

5 6 7 8 9 
)1 

24.2.2005 31.3.2010 214.25 154 14.538 

10.9.2004 31.3.2012 89.35 89.62 8.302 

10.9.2001 31:3.2007 107.8 ·80.4 42.84 

29.3.1999 30.8.2007 288.80 184.1 193.11 
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2 3 4 5 8 7 8 9 

5. 4133-ln HP Mid Himachal 19.1.2008 24.2.2008 31.3.2013 75 eo 8.287 
Himalayan Waterahed Pradeah 
Oev. project. 

6. Nationel Agricuttural Central 24.7.2006 18.9.2008 31.12.2012 250 200 20 
Innovation Project Sector 

·After cancellation and reallocation of US $ 20 miUlon from eKh Project to Emergency Taunami Recon8InIctIon Project. 

Funcia tor ... hablll .... on Program ..... tor 

0.. Victim. 

1783. SHRI VUAY KUMAR KHANOELWAL : WHI the 

Minister of CHEMICALS AND FERTILIZERS be pIeaHd to 
state: 

(a) whether the Union Government has reoeMd 

any propoaal from the Govemment of Madhya Pradeah for 
creation of fundi of Re. four emre appfOximately to 

continue the various rehabilitation programmes , .. ned by 

the State Govemment under Firat Woft( Plan; and 

(b) if 80, the action taken in this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 

CHEMICALS AND FERTILIZERS AND MINISTER OF 
STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS 

(SHRI B.K. HANDIOUE) : (a) and (b) The Central 
Govemment had approved a five year Action Plan for the 
Medical, Social, Economic and Environmental Rehabilita-

tion of Bhopal Gu VIctIms with a total outlay of Ra. 163.10 

crore which wu aubMquently Increued In stages to an 

outlay of Re. 258 crore. This outlay ... to be shaNd 

between the Govemment of India and the S .... Govem-
ment of Madhya Pradesh in the ratio of 75 : 25. The Central 

Govemment has already reIeaaed Its entire ahare of 
Re.1 as.50 crore and the ActIon Plan has been. ~ 

in the year 1999-2000. The State Government has been 

infonned that " fur1her fundi were required by them for 
continuing the rehabilitation programrnn. etaMd under 

the ActIon Plan, auch fundi should be provided .. a P8" 
of the State Plan In conauItatIon with the Planning 
Cornmiujon. 

{E..,/ 

1784. SHRI ABU AYES MONOAL : WII the Mlnllter 

of AGRICULTURE be pIeaNd to etate : 

(a) whether the Government propo ... to ... up 
more marine collegH In the country; and 

(b) If 80. the dItbIIa and IocaIIona thentof ...... 
wise? 

THE MINISTER OF STATE IN THE MINISTRY OF 
AGRICULTURE AND MINISTER OF STATE IN THE 
MINISTRY OF CONSUMER AFFAIRS. FOOD AND PUBLIC 
DISTRIBUTION (SHRI TASLIMUOOIN) : (a) and (b) The 
information Ie being collected and will be placed on the 

table of the House. 

rr""""'lIon/ 

1715. SHRI HANSRAJ G. AHIR : 
SHRl ~ SINGH 
SHRI DALPAT SINGH PARSTE 
OR. LAXMtNARAYAN PANDEY : 
SHRI BALESHWAR YADA'I : 
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SHRI CHANDRA MANI TRIPATHt : 

SHRI ABDUL RASHID SHAHEEN : 

SHRI ASADUDDIN OWAISI : 

SHRI CHANDRA BHUSHAN SINGH : 

SHRI RAYAPATI SAMBASIVA RAO : 

SHRI REWATI RAMAN SINGH : 

SHRI ABU AYES MONDAL : 

SHRI RAVI PRAKASH VERMA : 

SHRI M. RAJA MOHAN REDOY : 

SHRIMATI NIVEDITA MANE : 

SHRI KIATI VARDHAN SINGH: 

SHRI RAGHUVEER SINGH KOSHAL : 

Will the Minister of INFORMATION AND BROAD-

CASTING be pleued to atate : 

(a) whether the Government has banned certain TV 

channels particularly AXN channel for telecasting obscene 

and vulgar programmes recently; 

(b) if 80, the "details thereof; 

(c) whether the present law to check obecenity and 

vulgarity on television and other viaual media hu been 

found to be n~ to achieve Ita objectives; 

(d) if 80, the factors attributed thereto; 

(e) whether the Govemment propoaea to eet up 

Censor Board for the TV channela on the linea of. Film 

CenlOr Board; and 

~ 

(f) If 80, the detaila thereof and the .. ~ Initiated 

in thla regard 80 far? 

THE MINISTER OF PARUAMENTARY AFFAIRS AND 

MINISTER OF INFORMATION AND BROADCASTING 

(SHRI PRIYA RANJAN DASMUNSI) : (a) and (b) Yes, Sir. 

The distribution ofAXN channel WIlt prottied In India 

with Immediate effect vide in ~ d  dated 17.01.2007 

till 15.3.2007. Lal.;;r the ..... hae been wMhdrawn w.e.f. 

1.3.2007 subl8quent to the .ubmIuIon of apology by the 

channel. 

(c) No, Sir. 

(d) Does not arise. 

(e) and (f) No, Sir. However, under the proposed 

Broadcasting Services Regulation Bill, provisions have 

been made for a Broadcasting Regulatory Authority (BRAI). 

which will take care of all aspects of broadcasting. 

{English] 

Fund. to UFM 

1786. SHRI E. PONNUSWAMY : 

SHRI KAILASH MEGHWAL : 

Will the Minister of ENVIRONMENT AND FORESTS 

be pleaI8d to "ate: 

(a) whether Indian Institute of Forest Management 

(IIFM) Is facing rHOUfCe crunch tor the last three years; 

(b) If 80, the details thereof and 

(c) the funds provided to the institute during the 

three years, year·wise? 

THE MINISTER OF STATE IN THE MINISTRY OF 

ENVIRONMENT AND FORESTS (SHRI NAMO NARAIN 

MEENA) : (a) and (b) Apart from generation of Ita own 
resources. Ministry of Environment and Forests provides 

Grants·ln·aid to Indian Institute of Forest Management 

(IIFM) depending upon overall allocation to Ministry of 

Environment and Foreete and on the propoaale received 

from Indian Institute of Forest Management (IIFM). 

(c) The Grante-in-aid relHMd to Inclan institute of 

Fo"" Management (IIFM) during the .... th.... years, 

yar-wiae II as under:. 

(As. In Crorea) 

2003-04 , 2005-06 

4.81 5.70 5.n 



377 PHALGUNA 21, 1128 (sua) 378 

Growth Allte of Fruita Mel Veg ...... 

1787. SHRI ASAOUDDIN OWAISI : 

SHRI S.K. KHARVENTHAN : 

Will the Minister of AGRICULTURE be pIeaHd to 

state: 

(a) whether the· Govemment has projected the 

fruita and veget8b1e production growth at 6.8 per cent per 

annum and likely to contribute signiflCantty to uptum 

In CMtraU agricultural growth during the Tenth Ave Year 

Plan; 

(b) If so, the achievements made so far during the 

said period, State-wise; 

(c) whether the ...... ment made at the time of 

inception of the said plan not been achieved; 

(d) If so, the reasons therefor; 

(e) whether the Govemment has taken any atape 

to Incre ... the growth rate of fruits and vegetabIeI in the 

country after the mid term appraisal of the said plan; 

(f) If so, ~  these steps have shown any 

encouraging results; and 

(g) If so, the details thereof and If not, the strategy 

chalked out ~ the Government for Eleventh Five YMr 

Plan? 

THE MINISTER OF STATE IN THE MINISTRY OF 

AGRICULTURE AND MINISTER OF STATE IN THE 

MINISTRY OF CONSUMER AFFAIRS. FOOD AND PUBUC 

DISTRIBUTION (SHRI KANTILAL BHURIA) : (a) Yea, Sir. 

(b) The state-wise .rea and production of fruita and 

vegetabI88 during the Xth Plan Is ."nexed as Statement-

I and II 

(c) and (d) It is expected that ..........m made for 
fruits and vegetables productIonwOl be achieved by the 

er\d of X Plan. 

(e) Go\wnment hM launched National Horticulture 

MIaion, a mega project on horticulture, which envisages 

to double the production of fruits and vegetabIeI by the 

end of Eleventh Plan period. 

(f) The MiuIon was launched during the year 

2005-06 and It Is too .. tty to predict any outcome. 

(g) To IChIew doubUng of fruita and wgNbieI by 

the end of Eleventh Plan period. the National Horticulture 

MiAion has IIdopted the following atrat8glea:-

(I) Eneuring an end-to4nd hoHItIc IIPPfOIICh 
covering production, poet harveat management. 

proceaalng and marketing to ...". appropriate 

returns to growerslproducers; 

(II) Promote RandO technologies for producIioft. 

post-harvest management and praceatng; 

(HI) Enhance 1Ct'8IIg8. CO\WagI, and productivity 

through:-

(a) DIverIification. from traditional crops 10 

plantatlonl. orchardl, vtneyardl, flower 

and vegetable garde.,.; and 

(b) exw.ton of appropriate technology to 
the farmers for high-tech horticulture 

cultivdon and praclaton fMnlng. 

(Iv) ~ In setting up post harvest fdtiel IUCh 

.. J*k houH, ripening chamber, cold ator-

agea. CA ItOrageI etc., proceMing unite for 

value addition and marketing JnfruIructure; 

(v) Adopt a COOIdinated apptCHM:h and promotion 

of pattnerahIp, convergence and synergy 

among RandO, proceuIng and ITIII'kMtng 

...,.. In public ....... prtv ... HCtora, 

II the NdoNd, RegIonal, s.... and aub-9Iate 
1eveII; 

(vi) Where appropriete and feuIbIe, promote 

NetioMI o.Iry' DeweIopment Board (NODS) 



379 Written Annenr MARCH 12, 2007 ~ 

model of cooperattvee to .,..".. aupport and 1 2 3 5 

adequate returns to farmers; 

Janvnuand 983.9 1180.5 1217.8 1217.6 
(vii) Promote capacity-building and .Human Reo 

KMhmir 
IOUfC8 Development at all levell. 

Jharkhand 321.2 321.2 403.4 388.6 ..,."..",., 
Kamataka 4008.8 3027.3 4078.7 4241.8 

AtN .00 PtOducIion 01 Ff'IIIg during X PIMr 

Kerala 837.3 1401.8 1518.7 1309.8. 
(Production 000 Mfa) 

Lakahadweep 1.1 1.1 0.8 0.7 

~. 2002- 2003- 2004- 2005-

03 04 05  06 Madhya Pradnh 111?6 1167.8  1033.0 1043.5 

1 2  3  4  5 Maharuhtra 8400.8 9269.7 10586.3 11721.3 

Andaman and 16.7 22.1 23.4 20.2 Manipur 137.8 353.3 320.9 353.3 

Nicobar IIIMda 
Meghalaya 153.3 199.8 199.6 231.6 

Andhra PradMh 7404.8 8871.7 n36." n35.4 
Mizoram 66.0 42.4 42.5  42.4 

AruNIChai Pradeeh 82.1 101.3 103.2 105.2 
Nagaland 65.9 48.8 48.9  48.8 

Auam 1126.5 1181.1 1161.0 1151 
0rtII8 1485.5 1352.6 1404.0 1403.4 

Bihar 3038.1 3294.9 2769.5 3068 .• 
Pondicherry 26.7 19.1 21.1 21.1 

Chandlgarh 1.1 1.1 1.1 1.1 
Puntab 578.5 628.2 878.5 748.3. 

Chhattllgarh 382.0 401.1 343.2 648.8 
~ an 184.8 220.9 267.0 248.7 

Dadra and·· Nagar 7.1 7.1 7.1 7.1 

Haven 
Sikkim 8.1 0.0 12.2 13.1 

Daman and Diu 3.4 0.0 0.0 0 
Tnl Nadu 401 •. 0 3480.2 4487.6 4868 

Deihl 1.0 1.0 1.0 0 
Trlpura 459.9 482.0 503.4 525.1 

Goa 72.8 78.7 81.' 91.9 
UItar PradIeh 4313.8 3381.2 2912.8 3008.2 

GUlcua. 2957.5 3588.8 4014.4 48n.& 
Ultaranchal 458.1 144.& 788.7 692.5 

Har"ana 237.3 257.2 232.2 232.2 
WMt Bengal . 1786.6 2111.5 2128.3 2301.7 

, 
HImachal Pradesh 480.4 588.1 720.6 896.4 Total 45203.2 46705.9 49a0a.9 52848.& 
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1 2 3 4 5 

AIM and Production of ~ during X AM 
KeraIa 2547.4 1401.8 2480.1 2517.1 

(Production 000 Mr.) 
Lalclhadweep 0.2 1.1 0.2 0.3 

State8lUTa 2002· 2003· 2004· 2005-
03 04 05 08 

MIKI1ya PradeIh 1827 1187.797 2859.8 2988.1 

1 2 3 4 6 MaharuhIra 4768.8 9288.713 4044.4 4738.7 

Manlpur 71.9 353.267 88.0 73.7 
Andaman nf 18.3 22.1 SO.8 8.8 
Nicobar ~ Meghalaya 338.9 188.817 270.5 340.3 

Andhra Pradeeh 2357.9 8871.897 3881.9 3861.9 Mizoram 31.9 42.401 24.0 24.1 

Arunachal PradeIh 81.5 101.26 78.8 78.8 Nagaland 78.5 41.822 88.1 83.8 

Aaaam 2464.4 1181.104 2020.4 2020.4 Oriau 7128.2 1352.574 8045.8 8051.7 

Bihar 8288.5 3294.909 13349.1 12932.4 PondIcherry 83.7 19.1 74.7 74.7 

Chandlgarh 1.7 1.1 1.7 1.7 Punjab 2319.4 828.17 2877.4 2434.9 

Chhattlegarh 1357.2 401.1 1266.3 2432.3 . Rajasthan 358.3 220.891 850.2 753.8 

Oadra and Nagar 13.5 7.1 13.5 13.5 Slkkim 59.1 0.011486 78.5 79.1 
Havell· 

Tamil Nadu 4223.3 3480.187 8218.3 8800 
Daman and Diu 1.1 0.023 0.1 0.1 

Tripun. 380.3 482.018 373.4 385 
Deihl 828.1 1 828.8 420.2 

Uttar Pradeeh 15791.4 3381.19 15792.8 17337.3 
Goa 88.5 78.73 74.7 82.8 

Uttaranchal &07.5 844.833 961.8 911.7 
Gujarat 3517.9 3588.798 4887.9 8308.3 

Weet Bengal 17378.5 2111.477 18103.2 18382.3 
Haryana 2051.8 257.2 2980.4 2980.4 

Himachal PradeIh 775.7 588.098 1013.5 1090 Total 84815.4 45705.9 101433.5 108208.5 

Jammu and 332.9 1180.507 843.0 843 Food 8t8mpe tor .... fIcIartH 

KashmIr of PDS 

Jharkhand 1300.1 321.15 3384.9 3401.3 1788. DR. M. JAGANNATH : WII the Minlater of 

Kametaka 3707.8 3027.258 4382.9 4887.4 
CONSUMER .AFFAIRS. FOOD AND PUBLIC DISTRIBU· 
TION be pIeaHd to ..... : 
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(a) whether the Govemment II conaIdering any 

proposal to dI8trIbute ·Food Stamp.· to the bene-

flclarin of Public Dlttrlbutlon Syatem. Targeted Public 

Dlstributlon System and Antyodaya Anna Yojna for supply 

of ration; 

(b) If 10. the dataila thereof; 

(b) if so. the rMin· objectives of the aaid 

scheme; 

(c) whether the Govemment providea assistance 

under the scheme to various States; 

(d) if so, the details thereof alongwith the 

_istance provided to each Stale since its Inception, year-

(c) whether any Expert Committee hu been set up wise; 

to f.xamine the proposal; 

(d) If 80, whether the said committee hall Iince 

submitted Ita reports; 

(e) If 80. the details thereof and action taken 

thereon; and 

(f) If not the time by which It Is likely to be 

submIHed? 

THE MINISTER OF AGRICULTURE AND MINISTER 

OF CONSUMER AFFAIRS. FOOD AND PUBLIC DISTRI-

BUTION (SHRI SHARAD PAWAR) : (a) No. Sir. 

(b) Does not arise. 

(c) No. Sir. 

(d) to (f) Does not ariee. 

Farm Water u.n.g ..... nt 

1789. SHRI SUGRIB SINGH : 

.SHRI KISHANBHAI V. PATEL : 

SHRI ADHALRAO PATIL SHIVAJIAI\O : 

SHRI ANANDRAO .~ ADSUL : 

Will the Minister of AGRICULTURE be pleased to 

state: 

(a) whether a Centrally Sponsored Scheme on "On 

Farm Water Management" for increasing Crop Production 

in Eastem India was launched by th, Government during 

2002-03; 

(e) whether some Stat.. particularly Maharashtra 

hu requested the Union Govemment to provide additional 

financial asai8tance to increase crop production under the 

aald scheme; and 

(f) If 80. the details thereof and action taken 

thereon. State-wise? 

THE MINISTER OF STATE IN THE MINISTRY OF 

AGRICULTURE AND MINISTER OF STATE IN THE 

MINISTRY OF CONSUMER AFFAIRS. FOOD AND PUBLIC 

DISTRIBUTION (SHRI KANTILAL BHURIA) : (a) and (b) A 

Central Sector Scheme "On Farm Water Management 

for Increuing crop Production In Eutem India" was 

launched In 10 Eastem States viz. Eastern Uttar Pradesh. 

Bihar. Jharkhand, Orissa, Chhattisgarh. West Bengal, 

Assam. Arunachal Pradesh. Manipur and Mizoram in 

March. 2002 to increase the production and productivity 

of different crops in Eastem India through hamessing of 

underground and surface water mources. 

(c) and (d) AMi.tance for construction of shallow 

tubewells with pumpsets. low lift irrigation points. electricJ 

diesel pumping sets  and dugweHs In the plateau regions 

was provided to farmers under the scheme. The allocation 

under the scheme to different Stat.. since inception is 

given In the enclosed statement. 

(e) and (f) The scheme W88 not implemented in 

Maharashtra. The scheme has been di n in~ since 1st 

April, 2006. 
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S,.,.",.", 

St.tt.-Wise Allocation Under Central Sector Scheme "On Fcm W.r ~ n  lor Inc,..".mg 

Crop Production in Eastem India' ,;nee /ncepIion (GOt St.,.) 

State 

2001-02  2002-03 

Assam 52.20 897.00 

Bihar 537.00 4140.00 

JharkMnd 188.40 1a25.oo 

Chhattilgarh 17.10 537.00 

Orissa 120.00 1380.00 

Eastem UP 334.50 1917.00 

West Bengal 106.08 920.00 

Arunechal Pradesh 48.00 173.00 

Manipur 48.00 173.00 

Mizoram 48.00 138.00 

Total 1500.00 11500.00 

Micro Irrigation Scheme 

1790. SHRI L. RAJAGOPAL : 

SHRle. KUPPUSAMI : 

WHI the Minister of AGRICULTURE be pleued to 

state: 

(a) the total area of land pfOJ)088d to be brought 

under the Micro Irrigation Scheme during Tenth Plan, Slate-

wise and year-wile; 

(b) the total area of land bought under the 

(RI. in lakh) 

ALLOCATION 

2003-04 2004-05 2005-06 

300.00 438.00 100.00 

1118.65 540.30 49.99 

404.40 432.48 199.98 

32IUO 412.20  489.87 

660.00 304.50 100.00 

4020.75 1784.60 1250.07 

466.80 441.00 149.99 

300.00 248.10 20.03 

300.00 249.75 99.98 

300.00 139.13 30.00 

8200.00 5Ooo.CM 2500.01 

Mid programme during Tenth Plan, Stat.-wiIe and year-

wi .. ; 

(c) the amount allocated and utilized under the 

said programme during Tenth Plan, State-wIN and year-

wile: 

(d) whether any epec:1aI help il extended to 

backward .re.. of Andhra Pradnh under the said 

programme; and 

(e) if 10, the detaIla thereof? 
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THE MINISTER OF STATE IN THE MINISTRY OF 

AGRICULTURE AND MINISTER OF STATE IN THE 

MINISTRY OF CONSUMER AFFAIRS, FOOD AND PUBLIC 

DISTRIBUTION (SHRI KANTlLAL BHURIA) : Ca) The total 

area of 6.2 lalch ha. land hu been propoHd to brought 

under Micro Irrigation Scheme during the Tenth Plan. The 

State-wiN and Year-wiN area Is given In Statement-I 

encloled. 

(b) The total area of land brought under Micro 

Irrigation Scheme during Tenth Plan Cupto February '07), 

State-wise and Year-wise is give in the encloled 

Statement-H. 

(e) The amount allocated and utilized under Micro 

Irrigation Scheme during Tenth Plan Cupto February'07), 

State wIee and year wiN is given In the enclosed 

Statement-III. 

Cd) and Ce> The Micro Irrigation Programme Ie being 

Implemented In all 22 dlatrictl for the State of Andhra 

Pradesh for all categories of farmers. 

AIH propoMd under Micro Irrigation Scheme dunnQ 

Tenth Plan, State-wiH and \"INr-. 

(Area in he.) 

S. Name of the State 2005-06  2006-07 

No. 

, 2 3 4 

1. Andhra Pradesh 45520 193752 

2. Bihar 14413 

3. Chhattiagarh 28828 

2 ·3 4 

7. Haryana 3879 

8. Jharkhand 2572 

9. Karnataka 25703 23881 

10. Kerala 25208 5382 

11. Maharuhtra 41858 78575 

12. Madhya Pradesh 3498 8549 

13. Oriua 2844 

14. Punjab 4180 4880 

15. Rajuthan 13000 47298 

16. Tamil Nadu 32850 5402 

17. Uttar Pradesh 8910 o 

18. West Bengal 1939 

Total 217445 448823 

Grand Total 

Note: The Centrelly Sponsored Scheme on Micro Irrigal/on 

ha. launched in January 2008 during Tenth Plan 

Period. 

Total AnN of land brought  under Micro Irrigation 

during Tenth PIMI fupto ~  07) 

State-wiH and )Nr-w;. 

CArea In ha.) 

S. Name of the State 2005-06 2006-07 

4. DeIhl 103 No. 

5. Goa 133 2 3 4 

6. Gujarat 16720 30613 1. Andhra Pradesh 45520 85381 
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1 2 3 4 .......... 
AIIocaIIon and UtIIIzdon of Fund under AfIcto ,,,,,.,,, 

2. Bihar 0 0 
dunnfI r."", PWI. sr. ...... MId *-...... 

3. Chhattilgllrh 0 840 (R •. In 1Mh) 

4. Deihl 0 0 Name of the State 2005-08 2008-07 

5. Go. 0 12 
(u on Dec' 07) 

1 2  3 
8. ~ " 5042.12 0 

Andhra Pradeah Allocation 8128 19520 
7. Haryana 0 632 

UtHizatlon 8128  8325 

8. Jharkhand 0 0 

Bihar Allocation 2482.10 

9. Kamataka 8924.66 0 
Utilization 

10. Kerala 0 0 
Chhattiagam Allocation 3032.89 

11. Maharaahtra 41856 26904 
Utilization 

12. Madhya Pradeah 1442 0 DeIhl Alloc,tlon 15.71 

13. Ori ... 0 538.18 Utilization 

14. Punjab 333 0 Goa Allocation 12.13 

15. Raja.than 13060 34755 Utilization 

Gujarat Allocation 2182 3355 
18. Tamil Nadu 0 0 

Utilization 701.17 
17. Uttar Pradnh 0 0 

Haryana Allocation 283.88 
18. W .. t BengaJ 0 0 

Utilization 18.37 

Total 118117.78 148880.18 
Allocation 228.82 Jharkhand 

Grand Total 264998.48 
Utilization 

Note: The Centrally Sponaored Scheme on Micro Irrigation Kamataka Allocation 3584.11 2456.75 

haa launched in January 2008 during TMth Plan 

"'riod. Utilization 1800.00 487.48 
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2 3 

Kerala Allocation 3200.00 638.3 

Utilization 

Madhya Pradesh Allocation 580.33 

Utilization 

Maharashtra A"ocation 4808.06 9974.73 

Utilization 4808.06 3580.96 

Orissa A"ocation 354.26 

Utilization 

Rajasthan Allocation 1048 2886.68 

Utilization 1048 1433.34 

Tamil Nadu AII9Cation 4290.96 1200.64 

Utilization 

Uttar Pradesh Allocation 1241.74 

Utilization 

West Bengal Allocation 195.67 

Utilization 

Total Allocation 28043.87 46626.67 

Utilization 14575.45 11823.13 

Note: The Centrally Sponsored Scheme on Micro Irrigation 

has launched in .January 2006 during Tenth Plan 

Period. 

{Translation] 

Envlronmen'" C ...... nce to d ~ 

Project In M.P. 

1791.SHRI KRISHNA MURARI MOGHE Will the 

Minister of ENVIRONMENT AND FORESTS be pleased to 

state: 

(a) whether the site clearance propoaal for 

construction of Gopalpur Hydro-Electric Project at Jabalpur 

has been pending with the Govemment for environmental! 

forestry clearance; and 

(b) if so, the time by which the said propoaal is 

likely to be sanctioned? 

THE MINISTER OF STATE IN THE MINISTRY OF 
:.. 

ENVIRONMENT AND FORESTS (SHRI NAMO NARAIN 

MEENA) : (a) No, Sir. 

(b) Does not arlee in view of the reply to part (a> 

above. 

{English] 

Dln.rence In Number of BPL Beneflclarl •• 

1792.SHRI CHENGARA SURENDRAN : Will the 

Minister of CONSUMER AFFAIRS, FOOD AND  PUBLIC 

DISTRIBUTION be pleased to state : 

(a) whether the actual number of Below Poverty 

line (BPL) families in Kerala, identified through Gram 

Sabhas is much moTe than the number assessed by the 

Union Govemment; 

(b) if so, the details thereof and reasons therefor; 

(e) whether due to the  said din_renee the State Is 

facing shortage of foodgrains under Public Oiatribution 

System (POS); 

(d) if so, whether the Govemment of KeraJa has 

reqU8lted the Government to approve the number of 

families actually identified by the State; and 

(e) if so, the time by which It Is likely to be 

approved? 

THE MINISTER OF AGRICULTURE AND MINISTER 

OF CONSUMER AFFAIRS, FOOD AND PUBLIC 
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DISTRIBUTION (SHRI SHARAD PAWAR) : (a) Md (b) 

For IIIIocation of foodgraina under the TPDS. the BPl 

families are estimated on the basis on the poverty 

estimate. of the Planning Commission for 1993-94 and 

population projection of the Registrar' General a. on 

1.3.2000. The total ceiling of BPL households estimated 

as per the above formula for the State of Kerala is 15.54 

lakh whereas the State Govemment has  identified 20.87 

lakh houMhofds. 

(c) to (e) In this fftgard two memorandums dated 

8.10.2005 and 25.10.2005 addressed to the Hon'b!e Prime 

Minister regarding increase in allocation foodgrainl under 

TPDS were received and a reply to the Hon'ble Chief 

Minister of Kerala was given wherei" it WBI indicated thaI 

based on the above formula 54,384 MTs of foodgrains per 

month for 16.54 lakh BPL Including MY households is 

allocated to the Karela State. The above formula Is 

uniformly followed for the entire country. 

Dec ..... tlon of Protected Areu under 

Project Tiger 

1793.SHRI P.C. THOMAS : Will the Minister of 

ENVIRONMENT AND FORESTS be pleased to state : 

(a) whether the Government of Kerala has declared 

Palllmbikulam Wildlife Sanctuary, Eravikulam National 

Park and Chinnar Wildlife Sanctuary as projected 

areas; 

(b) if so, the reaction of the Union Government 

thereto; 

(c) whether the benefit. under project tiger and 

other schemes are proposed to be made available to these 

areas; 

Cd) if so. the detail. thereof; and 

(e) if not, the reasons therefor'? 

THE MINISTER OF STATE IN THE MINISTRY OF 

ENVIRONMENT AND FORESTS (SHRI NAMO NARAIN 

MEENA) : (a) and Cb) v.. Sir. 'tn-proncipte' approval has 
been eccorded on • propoul from the State Govemment 

of Kera.. for establishing a Tiger Reaerve CO¥8ring 

Parambikulam Wildlife Sanctuary, Chinnar Wildlife 

Sanctuary and Elllvikulam National Park of Kerala. 

(c) Presently, funding support is being provided to 

above projected areas under the Centrally Sponsored 

Scheme of Development of National Parks and Sanctuaries. 

(d) Projected Area-wi.e details on funds 

provided during lui three years Is given in the enclosed 

statement. 

ce) Question does not arise. 

Projected a ~ i  c»'ai/ on ,..IfHI_ of 
fund during last thf'H yea,. 

(RI. in lakhs) 

S. Name of Projected 2003-04 2004-05  2005-06 

No. Area 

1. Parambikulam 

Wildlife Sanctuary 

2. Chinnar Wildlife 

Sanctuary 

29.12 

6.982 

3. Eravikulam National 20.48 

Park . 

(Translation] 

25.20 30.29 

9.80 16.101 

1.745 20.75 

u.t of E.MntIal Commodltle. 

1794.SHRI BALESHWAR YADAV : Will the Mlnilter of 

CONSUMER AFFAIRS. FOOD AND PUBLIC DISTRIBUTION 

be pleased 10 stale : 

(8) the number of commodities included in the list 

of Euential Commodities under EeMntial Commodities 

Act, 1955 at prMent: . 



395 WrlIfen ~ .  MARCH 12. 2007 

(b) whether the Govemment propoaeI to review the 

relevance of thII Act In view of the preHnt. economic 

..,.,..tion e,..; 

Cc) if eo. the detaila thereof; 

Cd) the time by which the Govemment proposee to 

conduct such a review; and 

C.) the ltage at which the matter standi .. on 

dat.? 

THE MINISTER OF STATE IN THE MINISTRY OF 

AGRICULTURE AND MINISTER OF STATE IN THE 

MINISTRY OF CONSUMER AFFAIRS. FOOD AND PUBLIC 

DISTRIBUTION CSHRI TASLIMUDDIN) : Ca) At present there 

are 7 number of .... ntial commodities Included In the list 

under the E ... nti.1 Commodities Act. 1955. These are al 

under:-

(1) Drugs; 

(2) Fertilizer, wh.ther inorganic. organic or mixed; 

(3) Foodatuffs. Including edible oIIMeda and oila; 

(4) Hank yam made wholly from cotton; 

(5) Petroleum and petroleum producta; 

(6) Raw jute and jute t.xtile; 

(7) (I) Ieeda of food.crops and Ieeda of fruita 

and vegetables; 

(II) seeds of cattle fodder; and 

(ill) jute HedI. 

(b) There Ie no luch propouI at present 

(c) to (e) In view of (b) above queetlon does not aria. 

1715.SHRI SARVEY SATYANARAYANA :W. ·the 

Minister of AGRICULTURE be pleased to ..... : 

Ca) whether the Crop. Weather Watch Group hal 

convened any meeting during the cunwnt financial 

year; 

(b) If eo. the detaiIa and outcome thereof; and 

Cc) the luues dilCuaed therein and decleiona 

arrived thereat? 

THE MINISTER OF STATE IN THE MINISTRY OF 

AGRICULTURE AND MINISTER OF STATE IN THE 

MINISTRY OF CONSUMER AFFAIRS. FOOD AND PUBLIC 

DISTRIBUTION (SHRI KANTILAL BHURIA) : (a) Crop 

Weather Watch Group Meetings (CWWG) are convened 

regularty on weekly basil In the Departmeht of Agriculture 

and Cooperation (bAC). Mlniltry of Agriculture. 

(b) and (c) The CWWG, Inter-alia, revIewa the poeitIon 

of emerging weather altuatlon and Ita Impact on cropl. 

progress In eown area under different cropa. availability 

of crucial inputs lik. seeds. fertiliZe ... , water in reservoira, 

pest and dIM ... and meuu .... taken to control them. 

price situation of varloul eeaentlal commodities and 

procurement position. Based on such reviews, corrective 

me .. u.... are taken as and when required. 

FImn and Induatrlal Training Centrn 

1716. SHRI RAVI PRAKASH VERMA : 

SHRI K. SUBBARAYAN : 

Will the Minister of AGRICULTURE be pleased to ..... : 
(a) whether the Govemment propoeel to formulate 

any plan to attract youth to the farm aector by identifying 

promiIIng children; 

(b) If eo, whether the Government II..., considering 

to .. t up Farm SchooII and Farm Indultrial Training 

Centrel eeroll the country; 

(c) If 10, the datalll thereof; 

(d) whether the Government propa... to give 
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Bonul1lncentiYe8 to farmers to promote oil ... dI and 

puIMI productions; 

(e) If 10. the detaill thereof; 

(1) whether there Ie .ny propoeal to Nt up pulM 

vDlagea and flCllltating Self HeIf Groupe to produce IeedI 

in the country; 

(g) If 10. the detallI thereof. Iocation-wiH; and 

(h) the ItepI tMen by the Govemment aIoogwIth 

the fundi allocated for the purpoee? 

THE MINISTER OF STATE IN THE MINISTRY OF 

AGRICULTURE AND MINISTER OF STATE IN THE 

MINISTRY OF CONSUMER AFFAIRS, FOOD ANO PUBLIC 

DISTRIBUTION (SHRI KANTILAl BHURIA) : (.) to (c) The 

Government of India .. Implementing a Central Sector 

Scheme on ·Ellllblilhrnent of Agri-cllnlca and Agri-

bulineu Cent,.. (ACABC)·. It alnw to provide fee 

baled eldenlion .nd other aerviette 10 f.rmers through 

.... -empIoymenl Yentu.... The .grlcultural gradual" 

Intemlld in aeHing-up their self-employment ventures are 

. eligible under the ecMme. The selected agricultural 

gradualft .,. provided training In one of the many nodal 

kainlng Irwtltutlona Identified for the purpoee. The trained 

agricultural graduate. are aIIo eligible for aubeidy for 

letting up their self-employment ventu,... 

(d) to (h) The Gowmmenl of India .. Implementing • 

Cenlrdy SponaoNd ICheme titled "ntegratedScherne ~ 

0i1Meda. Pu..... OIIpaIm, ·and Maa. (ISOPOM)" w.e.f. 

1 .... 2004 for increaling the production and productivity of 

oIIIeedI and pu .... In 14 major _1ft viz. Andhra 
Pradesh. Bihar. Chhaltlsgam. Gujarat, Haryana. Karnataka, 

~a Pradesh. Maharaahtra. 0rIaaa, Punjab, RajaIIhan. 

Tamil Nadu. Uttar Pradelh and West Bengal In the 

country. 

Under the scheme. financial ..... nce II provided for 

purch... of breeder and foundation seed production. 

distribution of seed mini kItI. Infrutructure development. 

block demonstrations on Improved technology. PoIythene 

Mulch ~ and Integrated ... Management 

Technology. diatrIbuIIon. of plant protection chemicall, 

plant . protection equipmentI. WMcIcidea. supply oi 
rhizobium cultur./phoaph.t. lolubllislng b.cteria. 

dIRIMion of gypaumIpyrttellin*9do1om1te. dIItribution 

of tprInkter ..... pipes for carrying water from water 

aoun:ea to the field. fa",.,. training. officerI trWNng, 

publicity. Me. on fund Iharing pattern of 75:25 betwHn 

Government of India .nd State Govemmenta for IncreuIng 

production and produclMty of oIIHedI Ind puIIea and 

to encourage farmert to cutllvet. theM· crope on large 

teaIe. 

In order to augment the availability of quaIIIy 

.... of puIMa, .n .... ance of RI.5OOI· per.qu\ntIII II 

provided to fatrnefI through the Implementing ..... In 

s.,.cted vllagIa under the lied .. c:omponenI of 
the 1ChImI. An aIIoc.tIon of RI.270.00 crote hal bien 

made under lSOPOM during 2008-07 for impIImIntation 

of various componenta 01 the. ICheme including seed 

Yinaga. 

1787. SHRI HARISINH ~ : 

SHRI KASHlRAM RANA : 

Will the MIniItIr of CONSUMER AFFAIRS. FOOD AND 

PUBlIC 9'STR'BUTION be pIIuId to _te : 

(a) whether the Bureau of IndIM StIIndardi hal 

iIIUId My guidIIInIe with regerd to qu.IIIy 01 food 

products; 

(b) If 10, the ..... thINOf; 

(c) whether the guidIIinIa .... being ItItcdy 

followed In the market; and 

(d) If not. the number of calli 01 violation of the 

Aid guIdeIinft reported aIongwIth the persona proeecuted 

lherIfor dutIng the IIIet two yMr'I. State-wtM and year· 

wile? 
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THE MINISTER OF STATE IN THE MINISTRY OF 

AGRICULTURE AND MINISTER OF STATE IN THE 

MINISTRY OF CONSUMER AFFAIRS. FOOD AND PUBlIC 
DISTRIBUTION (SHRl TASLIMUDDIN) : (a) and (b) BIS hal 
formulated 587 standards for various food products out of 

which 11 standards have been brought under mandatory 

certification by Ministry of Health and Family Welfare under 

Prevention of Food Adulteration (PFA) Act keeping In view 

the heal and safety of common consumers. The rernMling 

standards are voluntary In nature. 

(c) The manufacturer has to take licence from BIS 

for the stan(iarda on food items which have been made 

mandatory by Ministry of Health. In such CM8S " the 

manufacturer does not obtain licence, MinIetty of Health 
takn action agalnat them under PFA Act. In cue of 

voluntary food items, the manufacturer may or may not 

obtain licence under the relevant Indian standard. 

(d) In cue of mandatOIY food items. " the 
manufacturer does not obtain BIS licence, the action Is 

taken by the Regulatory Body I.e. Ministry of Health under 

the PFA Act. 

1798. SHRI RAMOAS ATHAWALE : 

SHRI AJIT JOGI : 

Will the Minister of CONSUMER AFFAiRS. FOOD AND 

PUBLIC DISTRIBUTION be pieaNd to Itate : 

(a) the number of augM mille .... up in the country 

during 2000-07 and thoR propoMd to be .. -up during 

2007-08, State-wise I 

(b) whether the Government hu decided to 

constitute a commission to consider various problems 
being faced by sugarcane tarmers and augar Induatry; 

(c) " so. the details thereof and the action taken 
thereon; , and 

(d) the... taIcenIbeIng tIIken for promotion of 

sugar industry? 

THE MINISTER OF AGRICULTURE AND MINISTER 

OF CONSUMER AFFAIRS. FOOD AND PUBLIC 

DISTRIBUTION (SHRI SHARAD PAWAR) : (a> The number 

of sugar mills set up In the country during 2006-07 
(upto 28.02.2007) Is 10 (8 in Uttar Pradeeh and 2 In 

KamatakA). As regards sugar mills to be set up In 

2007-08 augar season, it Is mentioned that sugar Industry 

has been de-licenaed vide notification dated 1 1 .09.'1998 
and entrepreneurs are now f.... to set up Iugar mill, 
u per techno-economic viability of their projects. Aa 
such. it is not poulble to Indicate the number of augar 

mills proposed to be eel up by entrepreneurs In 2007· 

08. 

(b) and (c) No, Sir. There Is no such propoaaI under 

consideration of the Govemment. 

(d) For promotion of sugar industry, Gcwernment Is 

giving loans from SUgar Development Fund to sugar 
fllctoriM at conceuional rate of Interest. 

[Engu.h} 

c.ttIe popu .... on 

1799. SHRI BRAJA KISHORE TRIPATHY : WID the 
Minister of AGRICULTURE be pIeaeed to atate : 

(a> the namee of Slates .,. cattle population • 

decreasing during the lut three y .. rs; 

(b) .... ruction of the ~ 
Cattle in this regard; and 

(c) the stepl taken by the Government to dHI with 

the problem? 

THE MINISTER OF STATE IN THE MINISTRY OF 
AGRICULTURE AND MINISTER OF STATE IN THE 

MINISTRY OF CONSUMER AFFAIRS, FOOD AND PUBLIC 

DISTRIBUTION (SHRI TASUMUDDIN) : (a) The information 
regarding namee of Statu where cattle pop!JIaUon Is 
decreuing during the last . th," yea... is not being 

maintained. 
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HCWtWIIer, as per the reeuIta of L.itIeIIoc* Cen_, the 

total cattle population in the country has decreued from 

198.9 million in 1997 to 185.2 million In 2003, registering 

a decrease of 6.9%. The States where the cattle population 

has decreased during 1997 and 2003 are M8dhya 

Pradesh, Uttar Pradesh, Bihar, Maharashtra, Rajasthan, 

Karnataka, Andhra Pradesh, Jammu and Kashmir, Kerala, 

Punjab, Haryana, Tripura, Manlpur and Goa. 

(b) The National Commission on Cattle '* pointed 
out that certain indigenous breedll of cattle In the country 

are becoming extinct. 

(c) Apart from the schemes being implemented by 

the retpeCtWe S&ate Governmenta, the Department of 

Animal Hutbandry. Dairying and Fisheries has bMn 

supplementing the efforts of the State Govemments by way 

of the following schemes for ineree.ing the catlJe 

population and also to improve their breed:-

1. National Project for Cattle and Buffalo Breeding. 

2. 

3. 

4. 

5. 

Central Herd Registration Scheme. 

Intensive Dairy Development Programme. 

Assistance to States for Control of Animal 

DiMa .... 

Cent .. 1 Cattle Breeding Farms. 

Open Tenclen for Drug. 

1800.SHRI CHANDRAKANT KHAIRE : Will the 

Minister of LABOUR AND EMPLOYMENT be pleued to 

state: 

(e) the whether the Employees State Insurance 

Corporation (ESle) has Introduced first time that the 

selected tender will have to supply drugs and dreNing 

dilWCtly to ESIC; 

(b) If so, the reasona behind to auppIy the 

drugs directly and not by the Companiee Authorized 

dealer; 

(c) thI details of the other Govemment departments 

who take the drugs by Manufacturers directty and by 

authorized dealers; 

(d) whether ESIC hat received any repreeentalion 

from the rnaAUfacturers and member ~ the Corporation to 

reconsider the dealer clauae; and 

(e) if so, the detaill thetWOf and the action taken 

by the Govemment in thl. regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 

LABOUR AND EMPLOYMENT (SHRI OSCAR 

FERNANDES) : (a) and (b) Yea, Sir. A claul. was 

introduced in the drug tender by.the ESI ~ to 

maintain transparency and a ~ of ltandard drugs. 

(c) M per the information available, the Govemmenl 

of National Capital T.rrltory of Delhi, A.I.I.M.S., Safdarjang 

Hospital, Armed Forces Medical Service. receive supplies 

directlyllhrough authorized dealers. 

(d) and (e) Repreaentations have been received form 

manufacturers and members of the Corporation to 

reconsider the dealer clause which are under conalderation. 

Export of AgrIculture Products 

1801.SHRI K.S. RAO ; WUI the Minister of 

AGRICULTURE be pIeaHd to stat. : 

(a) the quantum n value of different agricuJtural 

products exported during each of the Jut three years and 

the current year aJongwIth the namH 01 importing 

countries, producer-wiN; 

(b) the 1I1CC811 achieved under the AQricuItUre 

Export Zone (AEZ) achema In promoting agro export In the 

country; 

(c) whether the Government hal ~ Of 

propoHa to undertake review of the AEZ policy; and 

(d) If 10, the detaila thereof and the action initiated 

thereon 10 far? 
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THE MINISTER OF STATE IN THE MINISTRY OF 

AGRICULTURE AND MINISTER OF STATE IN THE 

MINISTRY OF CONSUMER AFFAIRS. FOOD AND PUBLIC 

DISTRIBUTION (SHRI KANTILAL BHURIA) : (a) to (d) The 

InfonnaUon " being collected and will be laid on the Table 

of the HOUH. 

Aui .... for NPC88 

1802.SHRI NARAHARI MAHATO : Will the MiNter of 
AGRICULTURE be pIeued to ..... : 

(a) the natneI Of StatH which have requMted for 

Central Grant under the NatIonal Project tor CdIe and 

Buftalo BteedIng (NPCBB); 

(b) the ...... of IUCh propoIlil pending with the 

Union Govemment. S.te-wlle; and 

(c) the time by which theee proposals are likely to 

be cleared and amount "'eued? 

THE MINISTER OF STATE IN THE MINISTRY OF 
AGRICULTURE AND MINISTER OF STATE IN THE 
MINISTRY OF CONSUMER AFFAIRS. FOOD AND PUBLIC 
DISTRIBUTION (SHRI TASLIMUDDIN) : (a) to (c) The 28 
StatM and two Union Territoriea hav. ao far requested for 
Central Grantl under National Project for Cattle and 
Buffalo Breeding (NPCBB). All the propouls have been 

reqUMted tor Central Grant and the year-wiH fundi 

I"8IeaIed " given In the encloMd ... tement. 

sr...... funt* t'eIeaIId undfIr National Project for c.ttIe Mel 

8uffaJo BrNdJng (.me. Int»ption) 

S. 
No. 

1. 

2. 

3. 

4. 

5. 

6 

7. 

StateIUT 

2 

Andhra Pradeeh 

Arunachal 

Pradeah 

AeIam 

Bihar 

cnnattllgam 

Gujarat 

Goa 

(As. In lakh) 

2000-01 2001-02 2002-03 2003-04 2004-05 2005-08 2008-07 Total 

funda 

ReleaNd 

3 5 6 7 8 8 10 

339.00 741.75 134.57 718.18 858.38 388.74 2575.57 6558.17 

140.00 151.30 50.00 341.30 

128.50 100.00 269.50 489.00 

489.80 488.80 

274.00 98.40 100.00 570.00 250.00 1292.00 

40.00 278.70 703.25 1022.85 

58.71 87.29 158.00 
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1 2 3 4 5 6 7 8 8 10 

8. Haryana 523.00 323.00 454.00 183.50 200.00 1883.50 

8. Himachal Pradesh 220.00 100.00 270.20 878.07 1268.27 

10 Jammu and 135.81 135.91 

Kashmir 

11. Jharkhand 200.00 200.00 

12. Karnataka 485.00 384.29 807.20 803.04 2888.53 

13. Kerala 208.75  230.00 220.00 801.86 284.88 403.47 2150.u:.. 

14. Madhya Pradesh 828.47 300.00  380.00 881.64 150.00 511.00 2812.01 

15. Maharashtra 880.00 1523.83 2383.83 

16. Manipur 67.75 17.38 85.11 

" 17. Meghalaya 85.84 120.08 185.72 

18. Mizoram 18.83 17.87 40.00 71.00 85.48 233.38 

19. Nagaland 97.30 86.00 182.00 158.87 213.58  80.00 828.58 

20. Ori ... 40.00 551.80 485.00 400.00 810.20 2188.80 

21. Punjab 501.00 120.83 111.27 700.00 250.00 18832.10 

22. Raj.sthan 559.30 480.00 1049.30 

23. Slkklm 188.93 123.55 292.48 

24. Tamil Nadu 570.00 204.82 1253.00 400.00 2427.82 

26. Tripura 95.00 88.87 50.00 241.87 

26. Utlar Pradeah 1083.00 841.15 300.00 2204.15 

27. Uttaranchal 248.00 275.00 84.80 448.83 250.00 1304.73 

28. West Bengal 677.02 353.10 805.23 286.00 2100.36 

29. Andaman and 

Nicobar Islands .... ':" 
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2 3 4 5 

; 

30. Charu,:tigarh 
" 

31. Oadar and Nagar 

Haveli 

32. Delhi 

33. Lakahadweep 

34. Pondlcherry 

35. Daman and Diu 

Qthera 

Total 1570.75 4187.45 4103.97 

Inc ...... In ~ a n Allocation 

1603. SHRI OUSHYANT SINGH : Will the Minister of 

CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION 

be pleased to state : 

(a) the a ~n of foodgrains a~ during 2006-

07 for distribution under Public Distribution System (PDS), 

graln-wi.e;' 

(b) whether the Government has received requests 

from somi States for Increase in allocation of foodgrains 

during 2007-08; 

(c) " 10, the reaction of the Govemment thereto; 

(d) whether the Government provides transportation 

and labour charges for movement of foodgraina to Depots 

and Fair Price Shope; and 

(e) If so, the details thereof Indicating the method 

of calculating theae charges? 

THE MINISTER OF STATE IN THE MINISTRY OF 

AGRICULTURE AND MINISTER OF STATE IN THE 

6 7 8 9 10 

27.76 27.76 

18.15 87.20 105.35 

7.52 2.00 0.55 10.07 

3594.89 6794.95 9092.71 9271.76 38616.48 

MINISTRY OF CONSUMER AFFAIRS, FOOD AND PUBLIC 

DISTRIBUTION (DR. AKHILESH PRASAD SINGH) : (a) The 

grain-wise details of the allocation made under the 

Targetted Public Distribution System (TPDS) during ~ 

07 {upto January, 2007) are as under:-

(In thousand Tonnes) 

Wheat Rice Coarse Grains 

12,357.96 35,977.88 211.288 

(b) and (c) Under the Targetted Public Distribution 

System (TPDS), the Central Government makes an 

allocation of foodgrains • 35 kg. per family per month on 

the basis of number of ration carda issued by the Stateat 

Union Territories (ITs) or the number of Houee-holda on 

the bali. of poverty estimates of the Planning Commlssion 

for 1993-94 and the population projection of Registrar 

General of India as on 1.3.2000 whichever is 1888. AI and 

when requests from the State. Governments for increase 

in allocation are received, the same are COflIide(ed In the 

light of the aforesaid criteria. 
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(d) and (e) The Government provldea trantpOrtation 

and labour charges from Mandi to depot. Further, the 

transportation charges for movement of foodgralna from 

other than delignated FCI depots to State Government are 

re-imbursed by Food Corporation of India (FCI). The Statel 

UTs fix conaumer End Price (C.E.P.) for the atocka being 

sold by Fair Price Shops. The C.E.P. includes the handling 
cost incurred by the StatelUT, which varies from State to 

State. 

AehIIblllt8t1on of Tlunaml affected 

Fore.t Tribe. 

1804. SHRI MANORANJAN BHAKTA : Will the 

Minister of ENVIRONMENT AND FORESTS be pIeued to 

atate : 

(a) whether Tsunami devastation in Andaman and 

Nicobar lalands has alienated the tribal foreat landl 
thereby upeettlng their pattern of Hvelihood; and 

(b) if so, the delal,. thereof and the programmes 
for the development/rehabilitation of the affected tribal 

area.? 

THE MINISTER OF STATE IN THE MINISTRV OF 

ENVIRONMENT AND FORESTS (SHRI NAMO NARAIN 

MEENA) : (a) V .. , Sir. The devastation caused by TlUnami 

in the Andaman and Nicobar has alienated areal of tribal 

forest lands but upsening of the panern of livelihood of 

the8e areu II not reported. 

(b) The detal,. of the forest and mangrove areal 

which ha .... auffered darMgea due to TIUn8mi as per the 

report of FOrBt Survey of India are .. under:-

Name of Islands 

Car Nicobar 

Chowra 

Forest 

(in Ha.) 

2 

376.48 

151.55 

.• Mangrove 

(In He.) 

3 

0.92 

Total 

(in Ha.) 

4 

377.40 

151.55 

2 3 4 

Tar .. a 550.89 550.89 

43.32 43.32 

Katchal 2589.20 562.28 3151.48 

Camorta 739.24 a77.6'2 1016.78 

Trinlcat 288.63 "176.30 482.9J 

Little Nicobar 594.43 49.37 643.80 

Great Nicobar 6914.85 458.67 7373.32 

Trek, Trela and 

Pulo Milo 

48.24 48.21 

Total 12294.60 1525.08 13819.18 

For the deveIopmenVreMbllltation of the affected 
Tribal are.. the following Programmea have been 
IaunchecUtaken up:-

(i) A CoutaI Belt Plantation programmea w .. 

launched In the year 2005-08 under which 
102.08 hectare area wu brought under Coutal 
Belt PlantatlonlBiolhleid. The target for the year 
2008-07 for railing Coutal Beft Plantation In 

the Andaman and Nicobar llianda II 86 
Hectare. 

(Ii) An Ef'I1)OW8red Group of Miniltera w .. consti· 

tuted on 17th November 2006 to review and 
IPPfO\'8 Ttunami ReMbilitation ProgrMIme 
~ by plllnning Commiulon and the 
aupplementary Note from MinJatry of Urban 

Development. Tlhlnami Rehabilitation 

Programmes w .. approved with an eetimated 

co.t of RI. 9870.25 crorea for the year 2005-
08 to 2008-08 compriaing 01 the following 

componenta:-

1. Ra.1807.01 crore 
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2. External Assistance Rs. 3344.13 crore 

3. Budgetary Support Rs. 4641.11 crore 

4. Approved under Annual Rs. 278.00 crore 

Plan of ANI and 

Pondicherry 

(Iii) Other Ministries have also provided financial 

and other support under the Programme 

Initiatives taken by the Ministry of Home Affairs 

in thi8 context. 

Bamboo Cultivation 

1805. SHRI NAVEEN JINDAL: 

SHRI K.C. PALLANI SHAMV': 

Will the Minister of AGRICULTURE be pleased to 

state: 

(a) the total area of land under bamboo cultivation 

at present in the country, State-wise; 

(b) the total production of bamboo during each of 

the last three years, State-wise; 

(c) whether any proposal 18 under consideration to 

improve bamboo production/productivity and ita sale; 

(d) If 80, the detalle thereof; 

(e) the benefits likely to accrue to bamboo 

growers; 

(f) whether the Government ha8 taken h,lrther steps 

to Improve the environment friendly and economically • 

viable bamboo cultivation in the country; and 

(g) If 80, thi details thereof aIongwith the funds 

allocated for the' purpose, a ~ i  

THE MINISTER OF STATE IN THE MINISTRY OF 

AGRICULTURE AND MINISTER OF STATE IN THE 

MINISTRY OF CONSUMER AFFAIRS, FOOD AND PUBLIC 

DISTRIBUTION (SHRI KANTILAL BHURIA) : (a) As per the 

Planning Commission's Report titled "National Mission on 

Bamboo Technology and Trade Development", an area of 

89575 Sq. km. is under bamboo cultivation in the country. 

A statement showing State-wise area under bamboo 

cultivation is annexed as statement. 

(b) . The National Bamboo Mission is a new 

programme of the Department of Agriculture and Coopera-

tion, which has been launched during the laat quarter of 

2006-07. One of the mandates of the Mission Is to collect 

and i~ the information on State-wise production of 

bamboo in the country. 

(c) and (d) The Department of Agriculture and 

Cooperation has launched a programme on National 

Bamboo Mission in the country during 2006-07 to enhance 

the production and productivity of bamboo. The Mission 

alma at:-

To promote the growth of the bamboo sector 

through al an area based regionally differen-

tiated strategy; 

To increase the coverage of area under 

bamboo in potential areas, with improved 

varieties to enhance ~  

To promote marketing of bamboo and bamboo 

based handicrafts; 

To establi8h convergence and Iynergy among 

stake-holders for the development of a ~ 

To promote, develop and dll8eminate technolo-

gieI through a .. ami... blend of traditional 

wisdom and modem scientific knowledge; and 

To generate employment opportunitiel for 

skilled and unakllled persona, especially unem-

ployed youths. 

(a) The proposed bamboo plantltion ac:tMtIe8 

under the Miealon would generate about 50.4 million man 

days of work. In the nureery sector, total estimated 
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employment to be generated every year Win be around 9.7 

lakh man days. Besides this, there will be empIoy,..nt 

generation in both skilled  and unskilled segments in the 

handicraft sector. 

. (f) and (g) The proposed scheme of National Bamboo 

Mission is environment-friendly and economically viable In 

nature. The project proposals submitted by the State 

Government, for financial aaaittance under the Mission 

during 2006-07 is under consideration of the Department 

of Agrlcuhure and Cooperation. 

S. 

No. 

1 

1. 

2. 

3. 

4. 

5. 

e. 

7. 

8. 

9. 

10. 

11. 

Stale",.,., 

Statement showing State-w/H BIN 01 bamboo 

cultivation in the country 

(Aa. in~  

State Bamboo Area 

(In Sq. km.) 

2 3 

Andhra Pradesh 6598 

Arunachal Pradesh 4590 

Assam 8213 

Bihar 795 

Goa, including Daman and Diu 249 

Chhattlsgarh- NA 

Gujarat 2806 

Haryana 42 

Himachal Pradesh 60 

Jharkhand* NA 

Jammu and Kashmir 15 

2 3 

12. Kamataka 4925 

13 . Kerala 517 

14. Madhya Pradesh 18124 

15. Maharaahtra. 8893 

16. Manipur 3692 

17. Meghalaya 3102 

18. Mizoram 9210 

19. Nagaland 758 

20. Orissa 7822 

21. Punjab 50 

22. Aa;aathan 529 

23. Slkklm NA 

24. Tamil Nadu 3101 

25. Tripura 939 

28. Uttar Pradesh 2010 

27. Uttaranchal- NA 

28. We.t Bengal 1751 

Total 88791 

*The area under bamboo In the State of Chhattisgarh. 

Jhar1<hand and Uttaranchal is included in the State of 

Madhya Pradesh, Bihar and Uttar Pradesh, Bihar and Uttar 

Pradesh, reapedlvely. 

a. 1806 

Question has been transferred to 18.3.2007. 
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• 
8an on Moneoon Trewllng 

1807. DR. K.S. MANOJ : Will the Mlnlatar of AGRICUl-

TURE be pleased to state: 

(a) whether the Govemment has convened the 

meeting of Fisheries MinisterS of the littoral States to 

dlscuSl the ban by Supreme Court on monsoon trawling; 

(b) if 80, the details and outcome thereof; 

(c) whether the Govemment proposes to bring 

legislation to get over the ban on monsoon trawling; 

ilnd 

(d) if so. the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 

AGRICULTURE AND MINISTER OF STATE IN THE 

. MINISTRY OF CONSUMER AFFAIRS. FOOD AND PUBLIC 

DISTRIBUTION (SHRI TASLIMUDDIN) : ·(a) and (b) A 

conference of the State Ministers of Fisheries was held on 

24th February. 2007 at New Delhi to diseuse varlout iSlues 

conceming fiaherles sector including an uniform ban 

on fishing on the east and west coasts of India. It was 

decided in the meeting that State Minister of Flaheries of 

Kamataka may convene a meeting of the States of the . 
west ooast and the State Minister of Fisheries of Weat 

Bengal will convene a meeting for the east coast States 

to sort out inter-state ISlues and arrive at a consensus 

before commencement of the monsoon (before April 30. 

2007). 

(c) No. Sir. 

~  Does not arise. 

{TrtlnMation} 

Death of Animal. 

1808. PROF. MAHADEORAO SHIWANKAR : 

SHRI MOHO. TAHIR : 

Will the Minister of ENVIRONMENT AND FORESTS 

be pleased to state: 

(a) whether several anlmala have died In the 

National Zoological ParQlSanctuarles; 

(b) if 10. details thereof of. park-wise and sanctu-

ary-wise; 

(c) the steps propoaedltaken in this regard 10 far; 

and 

(d) the amount apent for upkeep of parkslaanctu-

aries during the current year? 

THE MINISTER OF STATE IN THE MINISTRY OF 

ENVIRONMENT AND FORESTS (SHRI NAMO NARAIN 

MEENA) : (a) There are reports of death of animals in the 

National Zoological Park. New Deihl and Sanctuaries. 

(b) The details of the animals that died in the 

National Zoological Park Delhi during the period April 

2006 to February. 2007 are as follows:-

Mammals 26 

Birds 11 

Reptiles 02 

Total 39 

Death of wild animals is attributed to natural as well 

as human induced factors. Information In respect of death 

of animals In the sanctuaries are not oollated. 

(c) The following major stepa have been taken 10 

Improve the health and upkeep of the animals in the 

National Zoological Park. New Delhi and provide protec-

tion to the animals. in sanctuarles:-

(i) A daily Report register is maintained for each 

animals by the Zoo Keeper. The regular visits 

in side the park undertaken by the zoo officers 

to maintain the health of the animals. 

(ii) There are two Veterinarians in the NatioMI 

Zoological Park to provide medical assistance 

in case of any necessity. 
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(iii) Necessary hygienic conditions are maintained 

in the National Zoological Park to prevent the 

animals against injuries and disease. 

(Iv) Legal protection has been provided to wild 

animals against hunting and commercial exploi-

tation under the provisiOns of the  Wild Life 

(Protection) Act, 1972. 

(v) Several rare and endangered species of 

wild animals have been included In the 

Schedules of i ~ Life (Protection) Act, 1.~ 1  

thereby giving them the highest degree of 

protection. 

(vi) The Wild Life (Protection) Act, 1972 has been 

amended and made more stringent. The 

punishment in case. of offencea have been 

enhanced. 

(vii) Financial and technical assistance is provided 

to the States under various Centrally Sponsored 

Schemes, viz. Project Tiger, Project Elephant 

and Development of National Parks and 

Sanctuaries for enhancing the oapacity and 

infrastructure of the States for providing 

effective prolection 10 wild animals in protected 

areas. 

(d) The amount spent for the upkeep of the 

National Zoological Park Delhi during the current year is 

Rs. 586.19 lakhs. 

As regard, development of Protected Areas including 

Sanctuaries the assistance is provided under three major 

schemes namely (1) Development of National Parks and 

Sanctuaries (2) Project Tiger (3) Project Elephant. The 

amount releaaed under these schemes during the curront 

year is Rs. 93.86 crores. 

1809. SHRI KAILASH NATH SINGH YADAV : 

SHRI BRAJESH PATHAK : 

SHAI SHISHUPALN. PATlE : 

SHRI MOHO. TAHIR : 

PROF. MAHADEORAO SHIWANKAR : 

SHRI OEVIOAS PINGLE : 

Will the Minister of AGRICULTURE be pleased to 

state: 

(a) whether the Govemment h .. reviewed the 

Implementation of Assistance to Cooperatives Scheme: 

(b) if so. details and outcome thereat, 

(c) wheIher the uidachemt has been imple-

mented by a" the States to provide allistanca to milk 

producers; 

(d) if so, the assistance allocated and released for 

the purpose during the Tenth rIVe Year Ptan, State-
wise; 

(e) whether the Union Govemment and State 

Govemments have released . their shares under the 

scheme; and 

(f) if 10, the details thereof during the said period? 

THE MINISTER OF STATE IN THE MINISTRY OF 

AGRICULTURE AND MINISTER OF STATE IN THE 

MINISTRY OF CONSUMER AFFAIRS, FOOD AND PUBLIC 

DISTRIBUTION (SHRI KANTILAL BHURIA) ; (a) to (f) The 

information is being collected and will be 'aid on the Table 

of the House. 

(Eng/I.,,) 

Blo-dtveraity Parka 

1810. SHRI S.K. KHARVENTHAN : Will the Minister of 

ENVIRONMENT AND FORESTS be pleased to state: 

(a) whether the Govemment has any proposal to 

develop Bio-diveraity Parks to develop nora and tauna and I 

to promote the innOW of migratory and seasonal visiting 

birds in various parts of the country; 
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(b) If 10, the detail thereof, Sta ....... ; and 

(c) the time by which the Bio-dIverIIIy ParIcI would 
be de\<eloped particularly In the State of Tamil Nadu? 

THE MINISTER OF STATE IN THE MINISTRY OF 

ENVIRONMENT AND FORESTS (SHRI NAMe NARAIN 
MEENA) : (a) There II no such prapouI under the 

consideration of Central Govemment to develop Bio-
diveflity park in the country. 

(b) and (C) .Joel not arlee. 

Vehicle. Emitting Smoke 

1811. SHRI VIJOY KRISHNA : Win the Minlater of 
ENVIRONMENT AND FORESTS be pleued to State: 

(a) whether the Hon'ble SuprHMt Court had given 

any direction on April 28, 1988, ~ keeping a check 
on the vehiclee emitting amoke; 

(b) if 80, the detail' thereof; 

(C) whether the Union Govemment hu taken any 

atepl In this regard; 

(d) If 10, the details thereof; and 

Ce) If not, the reuon. therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF 

ENVIRONt-4ENT AND FORESTS (SHAI NAMe NARAIN 
MEENA) : (a) to Ce) Information is being collected and wm 
be laid on the Table of the Houae. 

Decleretlon of eM,,' WlleIIl .. Sanctuary a. 
NatIonal Park 

1812. SHRI SHRINIWAS DAOASAHEB PATIL : WIll the 
Minister of ENVIRONMENT AND FORESTS be pIeued to 
Ita .. : 

(a) whether Chandoli Wilclife Sanctuary hi, been 
declared .. National Park; 

(b) If 10, whether developmental and conaerva· 
lion wortca are being taken up In the Chlndoli National 
Parte; 

(c) If 1O,.,the details thereof; and 

(d) the financial allocations made for the said 
sanctuary? 

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS CSHRI NAMO NARAIN 
MEENA) : Ca) Vel, Sir. Chandoll Sanctuary has been 
declared .. a National Park vide notif'lCation dated 
14.5.2004. 

Cb) and (c) Vel. Sir. VarioUilteme of works undertaken 
for habitat Improvement and development in the Chandoli 
National Parte include removal of invading species, soli 
and water conservation, vaccination of cattle, re80arch, fire 
tracing, providing lilt licks, demarcation of boundary. 
erection of watch towe,., maintenance of nature traila, 
desiltlng water holes, development of grasslands, and 
procurement of wirel... equipmenta. etc. 

'Cd) The detalla of financial auistance provided to 
the Sanctuary during the laat two yea,. and the current 
financial year. tiN date, is as given below:· 

SI. Year 
No. 

1. 2004-05 

2. 2005-08 

3. 20()8.07 

Auistance provided 
Cln Rupeea lakhs) 

2.50 

15.00 

11.70 

1813. SHRI IQBAL AHMED SARADGI : Will the 
Minister of AGRICULTURE be pleased to state: 

Ca) whether the ·Government of Kama.. has 
aubmilted three proposals regalding Fodder Development 
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Programme, Grassland Development and Fodder Seed 
Distribution; 

(b) if so, whether the administrative sanction and 

release of grants is still awaited; 

(c) if so, the reasons for delay; and 

< d) the time by which the propoaals are likely to be 

cleared and amount released? 

THE MINISTER OF STATE IN THE MINISTRY OF 

AGRICUlTURE AND MINISTER OF STATE IN THE 

MINISTRY OF CONSUMER AFFAIRS, FOOD AND PUBLIC 

DISTRIBUTION (SHRI TASLIMUDDIN) : (.) to (d) Y.s, Sir. 

The Govemment of Kamataka has submitted a proposal 

for implementation of the Centrally ~ Sponsored Scheme 

involving three components, Vtl.', Fodder Block Making 

Unit, Grassland Development including Grass Reserves 

and Fodder Seed Distribution. The State Government 

was provided a grant of Rs. 1 00 lakha in September, 

2005, which was later revalidated for utilization during 

2006-07. Utilisation certificate and progress report in 

respect of funds already released have not been received, 

which are prerequisite for consideration of any fresh 

proposal. 

For.st land to trlbals In Jherkha("d 

1814. SHRI FURKAN ANSARI: Will the Minister of 

ENVIRONMENT AND FORESTS be pleased to atate: 

(a) whether the Union Govemment has received 

any proposal regarding hand-over of forest land to tribals 

In Jharkhand; 

(b) if so, the detail. thereof; and 

(c) the time by which this proposal is likely to be 

approved? 

THE MINISTER OF STATE IN THE MINISTRY OF 

ENVIRONMENT AND FORESTS (SHRI NAMO NARAIN 

. 
MEENA) : <a) No, Sir. No such proposal has been 

received by this Ministry from the Stat. Govemmerrt of 

Jharkhand. 

(b) and (c) Does not arise. 

Funds for Construction 0' Tank and Water Supply 
Line for 0.. Victims 

1815. SHRI VIJAY KUMAR KHANDELWAL : Will the 

Minister of CHEMICALS AND FERTILIZERS be pleased to 

state: 

<a> whether the Govemment of Madhya Pradesh 

has demanded Rs. 45 crore for the construction of water 

tanks and water supply lines for the ward of gas victims; 

and 

(b) if so, the time by which the said amount is likely 

to be released? 

THE MINISTER OF STATE IN THE MINISTRY OF 

CHEMICALS AND FERTILIZERS AND MINISTER OF 

STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS 

(SHRI B.K. HANDIOUE) : <a) and (b) Providing drinking 

water to the residents of Bhopal is the responsibility of the 

State Government. The Department of Chemicals and 

Petrochemical has not received any proposal from the 

State Government in this regard. However Government of 

India have sanctioned funds under the Jawaharlal Nehru 

National Urban Renewal Mission (JNNURM) under the 

Mfnistry of Urban Development, out of which, Govemment 

of Madhya Pradesh hu sanctioned Rs.14.31 crore to 

Bhopal Municipal Corporation (BMC) for providing safe 

drinking water through pipelines from the Kolar Reservoir 

to 14 localities around the former Union Carbide India 

Limited (UCll) plant site. 

{English] 

Stervdon Among F.......,. 

1816. SHRI SUGRIB SINGH: 

SHRI ADHALRAO PATIL SHtVAJIRAO : 
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Will the Minister of CONSUMER AFFAIRS. FOOD AND 
PUBLIC DISTRIBUTION be pleaaed to state: 

(a) whether a large number of cases of starvation 

deaths have been reported from several States particularly 

in the tribal areas of Orissa; 

(b) if so. the delails thereof and the reasons 

therefor: and 

(c) the action taken/proposed to be taken for 
providing foodgrains to the affected families in the country 
and to check starvation deaths? 

THE MINISTER OF STATE IN THE MINISTRY OF 
AGRICULTURE AND MINISTER OF STATE IN THE 
MINISTRY OF CONSUMER AFFAIRS. FOOD AND PUBLIC 
DISTRIBUTION (DR. AKHILESH PRASAD SINGH) : (a) and 
(b) No incidence of starvation death has been reported by 
any State GovernmentlUnion Territory including Orissa so 
far. 

(c) For maintaining food security in the country. the 
Government is allocating foodgrains at subsidized rates for 

people living under Below Poverty Line (BPL). Above 
Poverty Line (APL) and Antodaya Anna Yojana (MY) under 
Targeted Public Distribution System and for the following 
Welfare Schemes:-

(i) Mid day Meal. (administered by Ministry of 
Human Resource Development). 

(ii) Wheat Based Nutrition Programme and Nutri-. 
tion Programme for Adolescent girls (adminiS-
tered by Ministry of Women and ChHd Devet-
opment). 

(iii) Sampoorana Gramin Rojgar Yojana (SGRY) 
and Special Component of SGRY (administered 
by Ministry of Rural Development). 

(iv) Emergency Feeding Programme for KBK Dis-
tricts of Orissa. 

(v) Annapuma Scheme. 

(vi) Village Grain Banks Scheme. 

Shortage of PDS Foodgraln. In Kerala 

1817. SHRI CHENGARA SURENDRAN 
SHRI P. KARUNAKARAN . 

Will the Minister of CONSUMER AFFAIRS. FOOD AND 

PUBLIC DfSTRIBUTION be pleased to state: 

(8) whether shortage of foodgrain stock in certain 

depots of Food Corporation of India (FCI) in Kerala is 

adversely affecting the proper functioning of the Public 

Distribution System (PDS) in the State; and 

(b) if 80, whether the Government has directed the 

FCI authorities in the State to ensure smooth inter-

depol movement and rational placement of stock in all 

depots of the State for proper working of the PDS in the 

State? 

THE MINISTER OF STATE IN THE MINISTRY OF 

AGRICULTURE AND MINISTER OF STATE IN THE 

MINISTRY OF CONSUMER AFFAIRS, FOOD AND PUBLIC 

DISTRIBUTION (OR. AKHILESH PRASAD SINGH) : (a> No, 
Sir. 

No such instance of non-availability of fooclgrains 

stocks in any of the base depot under FCI in Kerala Region 
has come to notice. 

(b) Question does not ariee. 

Aqua Park at Kochl 

1818. SHRI P.C. THOMAS : Will the Minister of 
AGRICULTURE be pleased to state: 

(a) whether the Kerata State Fisheries Resource 

Management Society has sent a proposal for an Aqua Park 
at Kochl In the State to the National Fisheries Development 
Board. Hyderabad; and 

(b) If so, the details thereof and the actiOn taken 
thereon? -. 
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THE MINISTER OF STATE IN THE MINISTRY OF 

AGRICULTURE AND MINISTER OF STATE IN THE 

MINISTRY OF CONSUMER AFFAIRS, FOOD AND PUBLIC 

DISTRIBUTION (SHRI TASLIMUDDIN) : (a) and (b) Tho 

Government of Kerala has submiHed a proposal to the 

National Fisheries Development Board (NFDB) for setting 

up of an Aqua Technology Park at a total estimaled cost 

of Rs.1,105.00 latms to be shared equally between the 

State Govemment and NFDB. 

The proposal could not be considered during the 

current financial year as the norma for consideration of 

luch proposals under "Other Activiti .. of NFDB" have not 

been finalized. 

GlOMI Ranking of India In 

St .. 1 Indultry 

"'9. SHRI ABU AYES MONOAL : Will the Minister 
of STEEL be pleased to state: 

(a) the details of India's global ranking in Iteel 

market during the last three years; and 

(b) the steps taken/proposed to push up India's 

ranking therein? 

THE MINISTER OF STATE IN THE MINISTRY OF 

STEEL (DR. AKHILESH DAS) : (a) As per Intemationallron 

and Steel Institute (IISI), India's Global ranking in terma of 

Iteel crude production has progressed steadily in the 

last three years and has improved on year-ta-year basie 

from 9th rank in 2004 to 8th rank in 2005 to 7th rank in 

2006. 

(b) Govemment is not taking any direct steps to 

push up India's global ranking in steel production. 

However, keeping in view the importance of steel sector 

in the country Govemment hal formulated a National Steel 

Policy in 2005 aiming at a production level of 110 MT per 

annum by the year 2019-20. 

As regards the role of the Government; since steel is 

a de·regulated sector. government acts only as a facilitator. 

However, the government has taken H\l8ral steps to 

increase the production of Iteet luch as modemization and 

expansion of public sector stHI plants and adoption of 

various policy measures luch .. , removal 01 procedural 

and policy bottlenecks in the availability of input raw 

materials, creation of infrastructure, so al to encourage 

creation of additional ItHI production capacity in the 

country. 

1820. SHRI RAVI PRAKASH VERMA: Will the Minister 

of WATER RESOURCES be pleased to atate: 

<a) whether there il any proposal to set up a Water 

Resources Management Authority in each State: 

(b) if so, whether the Union Govemment h .. issued 

any directive to State in this regard; 

(c) if 80, the details thereof; and 

(d) the response of the States thereto? 

THE MINISTER OF STATE IN THE ~  OF 

WATER RESOURCES (SHRI JAY PRAKASH NARAYAN 

YADAV): (a) There is no proposal in the Ministry of Water 

Re.ource. to set up a ·Water Resource. Management 

Authority· in eech State. 

(b) to (d) 00 not ariae. 

Grants for Training Progremme 

under NHM 

1821. SHRI JOACHIM BAXLA : Will the Minister of 

AGRICULTURE be pleased to state: 

(a) whether a number of State Govemmenta 

including West Bengal have sent proposall to the UnIOn 

Govemmenl seeking release of grants for conducting the 

training programmes under the National Hortecu"ure 

Mission (NHM). 

(b) If so, the details thereof, State-wi .. : 
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(c) the details of proposals cleared, State-wi8e; 

(d) whether the training programmes have not 
been started by many State Governments due to non-
release of grants; and 

(e) if so, the time by which remaining proposals are 
likely to be cleared and grants released? 

THE MINISTER OF STATE IN THE MINISTRY OF 
AGRICULTURE AND MINISTER OF STATE IN THE 
MINISTRV OF CONSUMER AFFAIRS, FOOD AND PUBLIC 
DISTRIBUTION (SHRI KANTILAL BHURIA) : (a) to (c) 
Human Resource Development is one of the components 
under the National Horticulture Misaion (NHM), wherein 
there is provision for organizing training and exposure visit 
of the farmers, training of gardeners, supervisors, and 
entreprenvurs. Annual Action Plana containing proposal for 
taking developmental programmes in horticuhure as well 
H HRD actMties have been received from the participat-
ing States including West Bengal for the year 2005-06 and 
2006-07. The list of States whose Action Plans have been 
approved and the details of funds provided for conducting 
the training programme during 2005-06 and 2006-07 is 
enclosed as statement. 

Cd) and (e) Funds have been released to all the 
participating States of NHM fpr taking up HRD activities. 

SUlt.men' 

List of States covered under National Horticulture 
Mission where Annual Action Plan for 2005-06 and 
2006-07 have been approved and detall8 of funds 

pr04'ided / released under HRD component 
under ",. Scheme 

Para (b) of Unstarrecl Question No. 1821 

(Rs. In Lakh) 

SI. Name of States where 2005-06 2006-07 
No. Annual Action Plan for 

2OOS-06 and 2006-07 
have been approved 

2 3 4 

1. Andhra Pradesh 138.50 227.52 

1 2 

2. Bihar 

3. Chhattisgarh 

4. Delhi 

5. Goa 

6. Gujarat 

7. Haryana 

8. Jharkhand 

9. Karnataka 

10. Kerala 

11. Maharashtra 

12. Madhya Pradesh 

13. Orissa 

14. Punjab 

15 Rajasthan 

16. Tamil Nadu 

17. Uttar Pradesh 

18. West Bengal 

19. Andarnan and Nicobar 

Islands 

20. lakshadw.ep 

21 Dadr. and Nagar 

Haveli 

Total 

428 

3 4 

81.94 37.37 

475.12 32S.oo 

No HRD component 

proposed 

21.75 

3.105 

44.75 60.50 

40.00 50.00 

74.52 244.75 

150.34 165.58 

262.98 308.88 

28.63 179.62 

158.00 193.73 

111.70 

136.62 25.00 

188.71 

357.81 

97.95 32.57 

No HRD component . 

proposed 

12.95 

No HRD component 

proposed 

2326.57 1888.32 
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Aaal.lance for Control of P .... and 
Plant 01 ...... 

1822. SHAI NAAAHAAI MAHATO : 

SHAI S.K. KHAAVENTHAN : 

Will the Minister of AGAICULTUAE be pleued to 
state: 

(a) whether the Union Government has received a 

number of proposals from State Govemments seeking 

financial auistance for control of pests and various plant! 

tree diseases; 

(b) if 50, the details of such proposals received 

during each of the last three years, State-wise; and 

(c) the action taken by the Govemment thereon? 

THE MINISTER OF STATE IN THE MINISTAY OF 

AGAICULTUAE AND MINISTEA OF STATE IN THE 

MINISTAY OF CONSUMEA AFFAIAS, FOOD AND PUBLIC 

DISTAIBUTION (SHRI KANTILAL BHURIA) : (a) Yes, Sir. 

(b) and (c) Based on the Work Plan proposals of the 

States, Central Govem.ment approves aector-wiH outlays 

to each of the States under macro management. The work 

plan contains a component for promotion of Integrated Pest 

Management (IPM) which Is an environment friendly 

ecological approach for managing pests and diseaHS. 

This approach encompasses pest control techniques such 

as cultural, mechanical, biological and scientific and 

judiciotiS use of pesticidea. The approved outJay for IPM, 

state-wise for the period 2003-04 to 2005-06 Is enclosed 

as statement. National Horticunure Mlaslon also approves 

state 'Ip8CifIe proposals for promoting Integrated Pest 

Management of horticuhural crops. Following proposals 

have been approved under National Horticuhure Misalon 

for providing financial ..... nce for control of pesta and 

diseases:-

(I) Special assistance of As. 591 lakh has been 
approved for control of gummolia of orIng8 In 

Madhya Pradesh, during 2006-07. 

(II) An amount of As. 212.50 lakh has been 
sanctioned to the Govemment of Kamataka as 

a special package for the management of 

bacterial blight affected pomegranate orchards, 

during 2006-07. 

(iii) An amount of Re. 1170.83 lakh has been 
approved for the rehabilitation of Yellow leaf 

disease affected arecanut gardena in Kerala 

over a period of S years with '" outlay of As. 

125.44 Iakh during 2006-07. 

(Iv) A package of good management practices in 

bacterial blight aff8cted pomegranate orchards 
of Maharaahtra, Kamataka and Andhra Pradesh, 

in an extent of 9753 hectares, 7426 hectares 

and 1200 hectares, reepectively, has been 

approved, in March, 2007. 

Sg'.men' 

Outlay for IPM under Macro Management 

(As. in lakh) 

S. StatelUT Outlay under IPM 

No. 

2 

1. Andhra Pradeah 

2. Bihar 

3. Jharkhand 

4. Goa 

5. Gujarat 

6. Haryana 

7. HimlChal Pradesh 

2003-

04 

3 

124.00 

46.00 

0.00 

0.00 

0.00 

45.00 

10.08 

2004-
05 

4 

174.13 

38.00 

0.00 

0.00 

0.00 

125.00 

0.00 

2005-

06 

5 

0.00 

68.78 

0.00 

0.00 

0.00 

32.90 

0.00 

I 
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2 3 4 

8. Jammu and Kashmir 56.00 85.00 

9. Karnataka 170.00 105.00 

10. Kerala 0.00  0.00 

11. Madhya Pradesh 88.89 91.11 

12. Chhattisgarh 13.14 50.00 

13. Maharashtra 15.00 100.00 

14. Orissa 0.00 41.82 

15. Punjab 80.00 126.00 

16. Ralasthan 110.00 65.00 

17. Tamil Nadu 0.00 60.00 

18. Uttar Pradesh 18.00 30.00 

19. Unaranchal 0.00 0.00 

20. West Bengal 0.00 60.00 

21. Arunachal Pradesh 36.50 0.00 

22. Assam 70.30 50.00 

23. Manipur 26.50 85.00 

24. Mizoram 28.00 23.00 

25. Meghalaya 20.00 15.00 

26. Nagaland 20.00 0.00 

27. Sikkim 1036.00 10.30 

28. Tripura 

29. Chandlgarh 

30. Dadra and Nagar 

Haveli 

0.00 112.00 

0.00 0.00 

0.40 0.00 
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5 

0.00 

0.00 

0.00 

151.20 

0.00 

0.00 

58.82 

23.91 

96.80 

0.00 

128.70 

12.51 

31.50 

67.53 

269.14 

819.29 

57.50 

0.00 

~ .  

10.15 

0.00 

0.00 

0.00 

2 

31. Delhi 

32. Lakshadweep 

33. Pondicherry 

34. Daman and Diu 

35. Andaman and 

Nicobar Islands 

3 

2.00 

10.00 

0.00 

0.00 

0.00 

5 

1.00 0.00 

0.00 0.00 

0.00 0.00 

0.00 0.00 

0.00  0.00 

Total 2026.01 1427.36 1636.97 

NIItlonlll Policy for Agrl-Blotechnology 

1823. SHRI SUGRIB SINGH : 

MS. INGRID MCLEOD : 

SHRI KISHANBHAI V. PATEL : 

SHRI RAVI PRAKASH VERMA : 

SHRI ANANDRAO VITHOBA ADSUL : 

Will the Minister of AGRICULTURE be pleased to 

state: 

(a) whether the Inter-Ministerial consuHations on 

the recommendations on Swaminathan Committee on 

National Policy for Agri-Blotechnology has been com-

pleted; 

(b) If 50, the details of recommendations accepted 

and the action 10 far taken thereon; 

(c) whether the Commission hal IUbmitted i~ 

recomrne.nciation on the new National Agriculture Policy; 

Cd) If so, the details thereof; and 

Ce) the relCtion of the Government thereto? 

THE MINISTER OF ST4TE IN THE t.1INISTRV OF 

AGRICULTURE AND MINISTER OF STATE IN THE 

MINISTRY OF CONSUMER AFFAIRS, FOOD AND' PUBLIC 

DISTRIBUTION (SHRI KANTILAL BHURIA) : (a) and (b) 
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The Inter-Ministerial consultations on the recommenda-

tions of the Task Force headed by Prof. M.S. Swaminathan 

on Applications of Agricultural Biotechnology have been 

completed. The Task Force has made various long and 

short term recommendations. One of the main recommen-
dations relates to establishment of national Biotechnology 

Regulatory Authority (NBRA) for streamlining and improv-

ing regulatory procedures in development and release of 
Genetically Modified crops, which is being handled by the 

Government in Department of Biotechnology, Ministry of 
Science and Technolgoy. 

(c) to (e) The CommilSlon on Farmers under the 

Chairmanship of Prof. M.S. Swamlnathan has recom-
mended a revised draft National Policy for Farmers. 
Govemment has taken all pol8lb1e steps for expeditious 

examination of the recommendationl. 

Policy on Water for Indultrl" 

1824. SHRI IQBAL AHMED SARADGI : Will the 

Minister of WATER RESOURCES be pleased to state : 

(a) whether the Union Government has .. t up a 

sub-committee to work out a policy on water for industries; 

. (b) if 80, whether guidelin .. have been iSlued to 

the State Govemments in this regard; 

(c) if 10, the details ,thereof; 

(d) whether the poIicy.hlghlightl the need of private 

partic,ipation in Planning, Developing and Management of 
Water AeIouces Projects for divers U188; 

(e) if 10, the views expr888ed by Stat .. in this 
regard; and 

(f) the extent to which the State Govemments and 

indultrial bodies have accepted the policy? 

THE MINISTER OF STATE IN THE MINISTRY OF 
WATER RESOURCES (SHRI JAY PRAKASH NARAYAN 

YADAV) : (a) Yes, Sir. 

(b) No, Sir. 

(c) to (f) Do not arise. 

Arrival of Migratory Blrdl 

1825. SHRI ABU AYES MONDAL : win the Minister 

of ENVIRONMENT AND FORESTS be pleued to state : 

(a) the places in India where migrant birds 

generally visit; 

(b) whether there Is a decline in their arrival; and 

(c) if so, the steps proposedllaken to promote! 
facilitate their arrival? 

THE MINISTER OF STATE IN THE MINISTRY OF 
ENVIRONMENT AND FORESTS (SHRI NAMa NARIAN 
MEENA) : Ca) Important wetlands In India are the main 
wintering habitats of migratory blrde arriving In India. 
Bharatpur in Ra;uthan, Chilka In Ori.... Etawah and 

Mainpuri in Uttar Pradesh. Sultanpur in Haryana and 
Nalaarovar and Kutch In Gujarat are a few important 
wetland .,... visited by migratory birds. 

(b) There are few reports of decline In the number 
of migratQry birds arriving In India at some places . 

(c) The Itepl taken to facilitate their arrival 
include:-

(I) Important wetlandllwlntering habitats of migra-
tory birds. like Keoladeo, Chilka etc •• have been 
declared .. Protected Are ... 

(II) Important migratory apecin of birdl have been 
Included In the Schedules of the WIIdNfe 
(Protection) Act. 1972 thereby giving them legal 

protection. 

(iii) India it a signatory to the United Nation 
Convention on Coneeriatlon of MIgratory Spe-
ciM (CMS) and II bound to protect the 
migratory tpeeles and ill habttat under the 
conventions 
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(iv) India has also signed a Memorandum of 

Understanding with CMS for protection of 

Siberian Cranes and its habitat. 

(v) Financial and technical assistance are provided 

to the State Governments under various 

Centrally Sponsored Schemes for development 

of habitat of Migratory birds. 

Shooting of Foreign Film. In India 

1826. SHRI IQBAL AHMED SARAOOI : Will the 

Minister of INFORMATION AND BROADCASTING be 

pleased to state : 

(a) whether the Government has reduced the 

'waiting period' for clearing applications for shooting of 

foreign feature films in India; 

(b) if so, whether the Ministry has also taken a 

decision to permit shooting In certain specified areas could 

take much more time; 

(c) whether India also welcomed Pakistan's deci-

sion to lift ba.. on Indian films; and 

. (d) If so, the extent to which It has been helpful in 

promoting Indian films In Pakistan?' 

THE MINISTER OF PARLIAMENTARY AFFAIRS AND 

MINISTER OF INFORMATION AND BROADCASTING 

(SHRI PRIYA RANJAN DASMUNSI) : (a) Government 

of India has simplified the procedure for shooting of 

films by foreigners in India. Processing of the application 

for granting permission, In consultation with Ministry 

of Home Affairs, will nonnaIly not take more than three 

weeks. 

(b) If the film requires shooting in sensitive areas 

of Jammu and Kashmir, North-Eastern India or border 

areas of the country. etc., the application will be considered 

for specific approval in consultation with the Ministry of 

Home Aftalrs. In sueh cases clearing of applications would 

require more time to process. 

Further, if the issue(s) dealt in the feature film Ie (are) 

regarding communal subject, human rights. tribal nuclear 

and defence related Issues or any other issue dealt in the 

script considered provocative or sensitive from economic! 

soclaVpoIiIlcal angle. permiSSion would require prior 

consultation with Ministry of Home Affairs. 

(c) Government of Pakistan has not lifted ban on 

Indian films. 

(d) In view of the facts Indicated at (c) above, (d) 

does not arise. 

{Translation} 

Subeldy of ,..tlddu 

1827. SHRI CHANDRABHAN SINGH : Will tM 
Minister of AGRICULTURE be pleased to. state : 

(a) whether a large part of subsidy being provided 

by the Government goes to pesticides; 

(b) If so, the details thereof and the reasons 

therefor; 

(c) whether the use of pesticides per hectare of 

land is much lower than other developing and developed 

countries; 

(d) If so. the details thereof and the reasons 

therefor; 

(e) whether the pesticides manufacturers and 

formulators association of India have requested the 
Govemment for cut in duty to control prices of pesticides; 

and 

(f) if so. the reaction of the Government 
thereto? 

THE MINISTER OF STATE IN THE MINISTRY OF 

AGRICULTURE AND MINISTER OF STATE IN THE 

MINISTRY OF CONSUMER AFFAIRS, FOOD AND PUBLIC 

DISTRIBUTION (SHRI KANTILAL BHURIA) : (a) and (b) 
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Government of India gives assistance to states under the 

schemes of Macro Management and National Horticulture 

Mission for the promotion of Integrated Pest Management 

(IPM). IPM is an environment friendly and ecological 

approach for managing pest problems, encompassing pest 

control techniques such as cultural, mechanical, biological 

and scientific and judicious use of chemical pesticides. 

There is no separate scheme for providing subsidy for 

pesticides alone. 

(c) and (d) Yes, Sir. The use of pesticides per hectare 

in India is lower than many developing and developed 

countries. The use of pesticides in a country depends on 

various factors like agro-climatic conditions and pest status 

etc. Government if India has adapted Integrated Pest 

Management as the cardinal principle and main plank of 

its plant protection strategy and recommends only need 

based and judicious use of pestiCides. In view of the 

above approach and due to  introduction of pest resistant 

varieties, the pesticide consumption (Technical) has come 

down from 47020 MT during 2001-02 to 39773 MT during 

2005-06. 

(e) and (f) Pesticides Manufacturers and Formulators 

Association of India have made a representation request-

ing the Government for a reduction in Excise duty on 

pesticides. Though their request was taken up for 

consideration, the same was not agreed in the budget of 

2007-08. 

[English} 

Production of Foodgraln. 

1828. SHRI BALASHOWRY VALLABHANENI : Witl the 

Minister of AGRICULTURE be pleased to state: 

(a) whether the high yiefding foodgrains particu-

larty wheat developed during the green revolution for a 

specific temperature and climatic profile are no longer 

effective for increasing the production in country under 

changed conditions; and 

(b) if so, the steps taknelbeing taken to develop 

new strains of foodgralns for increasing foodgrain 

production under the new conditions? 

THE MINISTER OF STATE IN THE MINISTRY OF 

AGRICULTURE AND MINISTER OF STATE IN THE 

MINISTRY OF CONSUMER AFFAIRS, FOOD AND PUBLIC 

DISTRIBUTION (SHRI KANTILAL BHURIA) : (a) and (b) 

. The High yielding varieties developed during green 

revolution period since the beginning of mid 80s have 

greatly helped in enhancing the foodgrain production. 

India's success in achieving self-reliance for food ema-

nates from Green Revolution which began with the 

identification and Introgreaslon of dwarfing genes Into 

traditional wheat and rice cultiva,. and development of 

hybrids of maize, IOrghum and pearl millet. The actoptIon 

of these varieties and hybrids on a large scale enhanced 

the production of food-grains and made the country self 

sufficient in food production. However, contlnoua growing 

of these hybrids and varieties make them vulnerable to 

emerging pests and diseases. Therefore, ttMtse were 

phased out, and replaced with superior varieties and 

hybrids with greater inbuilt resistances to major biotic and 

abiotic stressed and with bener grain qualities ., well as 

consumer acceptance. 

In case of wheat. the eartler varieties developed 

during green revolution such as Sonalika and Kalyan Sona 

etc. were replaced by improved varieties such as HD 2329, 

HO 2285 etc. The88 varieties were further phased out with 

still bener varieties such as PWB 343 which presently 

occupies large area in North Westem and North Eastern 

Plane Zone. Presently, this variety has been found 

susceptible to • new yellow ruet race 78884. To replace 

this variety, already a new wheat variety DBW-17 hal been 

developed. 

Thus, the development of new varieties to suit 

the changing environments and emerging new pathotypel 

is continously taken up for sustaining the production • 

of food cropa Including wheat for food security of the 

country. 
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[Trantllalion} 

Obace,.. Depiction of NlltiOMI FlguN 

1829. SHRI RASHEED MASOOD : Will the Miniater 

of INFORMATION AND BROADCASTING be pleased to 

state: 

(.) whether the Govemment Is .ware of a website 

depicting Mahatma Gandhi In a vulgar IU1d obIcene • 

manner; 

(b) if so, the details thereof and the reaction of the 

Govemment thereto; and 

(c) the .. epa takenlpropoaed to be taken by the 

Govenment to check recurrence of 8uch Incldentl In 

future? 

THE MINISTER OF PARLIAMENTARY AFFAIRS AND 

MINISTER OF INFORMATION AND BROADCASTING 

(SHRI PRIVA RANJAN DASMUNSI) : (a) to (c) The 

information is being collected and will be laid on the Table 

of the House. 

(English) 

Environment CIMI1Inc8 to Power Pro)ec:ta 

1830. SHRI ANANTA NAVAK : Will the Minister of 

ENVIRONMENT AND FORESTS be pleased to ..... : 

(a) whether a large number of power projects 

are pending with trIe Govemment for environmental 

clearance; 

(b) if eo, the details of such pending PfOIec* .. on 

January 31, 2007; 

(c) whether any atepa is being taken to expedite 

the clearance of theM projectaj and 

(d\ If eo, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF 

ENVIRONMENT AND FORESTS (SHRI NAMe) ·NARIAN 

MEENA) : (a) and (b) As on 31.01.2007, 36 project8 

relating to thermal power and 8 pro;ects relating to 

hVdropower were pending for environmental clearance. 

(c) Ves, Sir. 

(d) Ministry of Environment and Foresta ~  

adopted 'Good Practice Guidelines' which inter-alia Include 

holding of regular and more frequent meetings of Expert 

Apprailal Committee as per predetermined acheduIe, not 

to Insist on cl •• ance from other Regulators for consider-

ations for environmental clearance and ... king additional 

information comprehensively rather than in piecemeal for 

expeditious clearance of projects. 

eMn," In EmployMe Penalon SCheme, 

1115 

1831. DR. K.S. MANOJ : Will the Minister of LABOUR 

AND EMPLOYMENT be pleased to ata.. : 

(a) whether the Govenment hu made any changes 

In the terms and conditions of Employees Pension Scheme 

launched In 1995; 

(b) if eo, the details thereof and the reasona 

therefor; and 

(c) the It8pI taken by the Government to pay the 

interim relief arrears for the period 2001 to 20081 

THE MINISTER OF STATE OF THE MINISTRY OF 

LABOUR AND EMPLOYMENT (SHRI OSCAR 

FERNANDES) : (a) and (b) The proviaions of the 

Employees' P8naIon Scheme, 1995 have been amended 

from time-to-tlme to make It more efficient and beneficial 

to the members and their families. The changes Include 

widening the scope of family and pensionable service, 

option to join the acherne, option for commutation and 

retum of capital and inclusion of clause relating to 

guarantee of pensionary beneflla etc. 

(c) The annual valuation of the Employees' Pen-

IMon Fund is made on a regular buis in accordance with 

para 32 of the Employees' Pension Scheme, 1995. 
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The annual valuationa made by the valuer/actuary for 

the period from 2000 to 2004 have not revealed any 

8urplUS. Hence, preeently there Ie no propoul to pay 

Interim relief or arreare thereof. 

Change. In the Seede Bill, 2004 

1832. SHRI KAILASH MEGHWAL : Will the Minilter of 

AGRICULTURE be pleased to state : 

(a> whether the fannere have urged the Govem· 

ment to effect necessary changes in the Seedl Bill. 2004 

for ensuring farmer's rights; 

(b) if so, whether  any changes have been 

incorporated in the propoeed Bill; 

(c) if so, the details thereof; 

(d) the 8tage at which the matter standi u on date; 

and 

(e> the time by which It is likely to be Implemented? 

THE MINISTER OF STATE IN THE MINISTRY OF 

AGRICULTURE AND MINISTER OF STATE IN THE 

MINISTRY OF CONSUMER AFFAIRS, FOOD AND PUBLIC 

D)sTRIBUTION (SHRI KANTILAL BHURIA> : (a> to (e) A 

number of farmer organizatlona, Seed Aeeociations and 

Non·Governmental Organisations have made rep ..... nta· 

tion to the Government and to the Parliamentary Standing 

Comminee on Agriculture on various aspects of the SeedI 

Bill, 2004. The Parliamentary Standing ConrnIttee on 

Agriculture, to which the Bill was referred by the Hon'ble 

Speaker for examination and report, hu submllted Ita 

report on 12th October. 2006. In purauance of the report 

of the Parliamentary Standing Committee on Agriculture, 

a Cabinet Note haa been prepared and circulated to 

concerned Ministries and Departments fot their viewI and 

will be submined to the Cabinet after vlewa of a" 

concerned are received. The Bill wHI be impfemented after 

it Is enacted into law. 

12.00 In. 

[EngIIMtJ 

~  

PROF. M. RAMAOASS : Sir, I want to ralle • vtc:.Y . 

important matt ....... ~  

MR. SPEAKER : Whar .re you doing? I cannot follow 

.nything. There II no notice. I do not wnderetaAd what If 
t.ppenlng In the Hou ... PInH go to your ..... 

(In"nuptIon.) 

MR. SPEAKER: I do not know .nythlng. I cannot .-n 
follow what you an are laying. What Ie happening here? 

I do not know anything about the laue. If you do not 

cooperate, I will go 1Ntr/. 

(In,.nvptIon.) 

MR. SPEAKER : P-... Hnd lOmIthing in writing. , 

am sorry. You are not .. rvlng the caUH of the people .... 

.re not Hrvlng their caUH. No, I would not .1Iow. ' 

MR. SPEAKER : What .re you doing? I do not know 

.nythlng. I c.nnot even follow what you .,. .. ylng. PIe ... 

go to your reepectlve ...... I have not denied the 

opportunity, but I muat know what Ie happening. Are vou 
eervIng the caU8fil of the people by .. ditude? You Ii'8 

from a rHpOnIibIe Party. 

(InterruptloM) 

MR. SPEAKER :  I have not denied It. I have told you. 

that you ralle thlt Iuue tomorrow and you had aIIo 

accepted that. I have to be told eomething about It. 

12.01 In. 

PAPERS LAID ON THE TABLE 

THE MINISTER OF WATER RESOURCES (PROF. 

SAIFUDDIN ~  :  I beg to lay on the Table-
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1. 

2. 

(i) A copy of the Annual Report (Hindi and 

English versions) of the National Water 

Development Agency, New Deihl, for the 

year 2005-2006, along with AudIted 

Accounts. 

(II) Statement regarding Review (Hindi and 

English versiona) by .the Govemment of 

the wortdng of the National Water 

Development Agency, New Deihl, for the 

year 2005-2006. 

Statement (Hindi and English versions) show· 

ing reasons for delay in laying the papers. 

mentioned at (1) abOve. 

[Placed in library. See No. LT 5895107] 

THE MINISTER OF PARLIAMENTARY AFFAIRS AND 

MINISTER OF INFORMATIbN AND BROADCASTING 

(SHRI PRIYA RANJAN DASMUNSI) : I beg to lay on the 

4. 

5. 

(iii) A copy of the Review (Hindi and English 

versiona) by the Government of the 

working of the Film and Television 

Institute of India,Pune. for the year 2005-

2006. 

Statement (HIndi and English versiOns) show· 

Ing reasons for delay in laying the papers 

mentioned at (3) above. 

[Placed in Library. See No. LT 5897/07} 

(i) A copy of the Annual Report (Hindi and 

English versions) of the Satyajit Ray Film 

and Tel8vialon Institute, Kolkata, for the 

year 2005-2006, alongwlth Audited 

Accounts. 

(II) A copy of the Review (Hindi and English 

versions)· by the Government of the 

working of the Satyajit Ray Film and 

Table. Television Institute. Kolkata. for the year 

2005-2006. 
1. A copy of theAnnuaJ Report (Hindi and English 

versions) of the Press Council of India, New 

DeIhl, for the year 2005-2006, aIongwIth 

AudIted Accounts. 

2. 

3. 

Stafem.nt (Hindi and English versiona) ~. 
Ing reasons for delay in laying the papers 

mentioned at (1) 1Ibove. 

[Placed in Library. See No. LT 5896107] 

(i) A copy of the Annual Report (Hindi and 

English versions) of the Film and Televi· 

slon Institute of India, Pune, for the year 

2005-2006. 

(Ii) A copy of the Annual Report (Hindi and 

English .... rsions) of the Film and Televl· 

sion Institute of India, Puna. for the year 

2OO5-aooe. together with Audit Report 

thereon. 

8. Statement (Hindi and English versional show-

Ing reasons for delay In laying the papers 

mentioned at (5) above. 

[Placed in Library. See No. LT 5898107] 

THE MINISTER OF STATE OF THE MINISTRY OF 

LABOUR AND EMPLOYMENT (SHRI OSCAR . 
FERNANDES) : I beg to lay on the Table-

1. 

2. 

A copy of the Annual Accounts (Hindi and 

Englah versions) of the Employee'. State 

Insurance Corporation, New DeIhl, for the 

year 2005-2006, together with Audit Report 

thereon. 

[Aaced in Ubrary.See No. LT 5899/07] 

(i) A copy of the Annual Report (Hindi 

and Engllah versions) of the Central 
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3. 

Board for Workers llducation. Nagpur. for 

the year 2005-2006. alongwlth Audited 

Accounts. 

(Ii) A copy of the Review (Hindi and English 

versions) by the Government of the 

wertdng of the Central Board for Workers 

Education. Nagpur. for tl1e year 2005-

2006. 

Statement (Hindi and English versionS) show-

Ing reasons for delay in laying the papers 

mentioned at (2) above. 

(Placed In Library. SeB 'No. LT 5900107] 

THE MINISTER OF STATE IN THE MINISTRY OF 

AGRICULTURE AND MINISTER OF STATE IN THE 

MINISTRY OF CONSUMER AFFAIRS. 1=000 AND PUBLIC 

DISTRIBUTION (DR. AKHILESH PRASAD SINGH) : On 

behalf of Shri Kantilal Bhuria. I beg to lay on the 

Table-

1. 

2. 

3. 

(j) A copy of the Annual Report (Hindi 

and English versioria) of the National 

Labour Cooperative. Federation of India 

Limited. New Delhi. for the year 2005-

2006. alongwith Audited Accounta. 

(Ii) A copy of the Review (Hindi and English 

versions) by the Government of the 

working of the National.Labour Coopera-

tive. Federation of India Limited. New 

Delhi. for the year 2005-2006. 

Statement (Hindi and English versions) show-

ing reasons for dela)l In laying the papers 

mentioned at (1) above. 

[Placed In Library. s.. No. IT 5901107] 

(i) A copy of the Annual Report (Hindi and 

English versions) of the National Federa-

tion of Urban Gooperatlve Banks and 

4. 

CredIt SoctetieI UmIIed. New DeIhl, for 

the year 2005-2006. 

(Ii) A copy. of the Annual Report  (Hindi and 

English versions) of the National Federa-

tion of Urban Cooperative Banks and 

Credit Societiel Umlted, New Delhi. for 

the year 2005-2006. together with Audit 

Report thereon. 

(Iil) A copy of the Review (Hindi and Engllih 

versions) by the ~ n  of the 

wortcing of the National Federation of 

Urban Cooperative a.nu and Credit 
Societies Limited, New Deihl. for the year 

2005-2006. 

Statement (Hindi and EngJlah versions) show-

Ing reasona for delay in laying the papers 

mentioned at (3) above. 

[Placed in Library. SIN No. LT 5902107] 

5. (I) A copy of the Annual Report  (Hindi and 

6. 

·Engllsh versions) of the National Council 

for Cooperatives Training. New DeIhl. for 

the year 2005-2006. 

(ii) A copy of the Annual Accounte (Hindi 

and English versionS) of the National 

Council for Cooperatives TraIning. New 

Delhi. for the year 2005-2006. together 

with Audit Report thereon. 

(iii) A copy of the Review (Hindi and English 

versions) by the Government of the 

working of the National Council for 

Cooperative. Training. New Delhi, for the 

year 2006-2006. 

Statement (Hindi and English versions) show-

Ing reason. for delay In laying the papers • 

mentioned at (5) above. 

(Placed in lbary. &HI No. LT 5803107] 
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THE MINISTER OF STATE IN THE MINISTRY OF 

AGRICULTURE AND MINISTER OF STATE IN THE 

~  OF CONSUMER AFFAIRS, FOOD AND PUBLIC 

DISTRIBUTION (OR. AKHILESH PRASAD SINGH) : On 

behalf at Shrl Tasllmuddin, I beg to lay on the Table-

.~ 

, . 

2. 

A copy each of the following papers (HIndi and 

English versions) under sub-section (1) of 

section 619A ot the Companies Act, 1956· 

(i) Review of the Government of the working 

of the Lakshadweep Development Cor· 

poratlon Limited, LakahadwHp, for the 

year 2005·2006. 

(ii) Annua RepOrt of the Lakshadweep 

Development Corporation Limited, 

LakshadwHp, for the year 2005-2006, 

alongwlth Audited Accounts and Cort'l-

mente of the Comptroller .nd Auditor 

General thereon. 

[Placed in Library. See No. LT 5904107] 

A copy of the Bureau of Indian Standards 

(Amendment) Rules, 2006 (Hindi and English 

verslona) published in the Notitieotion No. 

G.S.R. ·866 (E) in Gazettee ot India dated the 

26th October, 2006, under section 39 of the 

Bureau of Indian Standards Act, 198et 

[Placed in Library. See No. LT 5905107] 

THE MINISTER OF STATE IN THE MINISTRY OF 

CHEMICALS AND FERTILISERS AND MINISTER OF 

.TATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS 

~  B.K. HANDIOUE) : On beh.1f of Shrl Nama Narain 

..... n.. I beg to lay on the Table-

1.· (I) A copy of the Annual Report (Hindi 

and Englith versions) of the Salim Ali 

Centre foe Ornithology and Natural His· 

tory, Colmbatore, for thG year 2005-2006; 

lIIongwith Audited Accounts. 

(iI) A copy of the Review (Hindi and ng i~  

versions) by the Government of the 

working of the Salim Ali Centre for 

Ornithology and Natural History, 

Coimbatore. for the year 2005-2006. 

2. Statement (Hindi and English versions) show· 

ing reasons tor delay in laying the papers 

mentioned at (1) above. 

3. 

[Placed in Library. See No. LT 5906107] 

A copy ot the Notification No. S.O. 1949(Ej 

(Hindi and English versions) published in 

Gazette of India dated the 13th November, 

2006, containing corrigendum to the Notifieation 

No. S.O.1533(E) dated the 14th September, 

2006, iaaued under the Environment (Protec· 

tlon) Act, 1988. 

[Placed in Library. See No. LT 5907/071 

(Translation) 

THE MINISTER OF STATE IN THE MINISTRY OF 

WArER RESOURCES (SHRI JAY PRAKASH NARAYAN 

YADAV) :  I beg to lay on the Table-

1. (i) A copy of the Annu.1 Report (Hindi 

and English veraions) of the "'National 

Institute of Hydrology, Roark .. , for the 

year 2005-2006, alongwith Audited Ac· 

counts. 

2. 

(Ii) Statement regarding Review (Hindi and 

English versions) by  the Govemment of 

the working of the National Institute of 

HYdrology, Roark .. , for the yea' 2005-

2006. 

Statement (Hindi and English versions) show· 

ing reasons for delay in laying the papers 

mentioned at (1) above. 
" 

[Placed in Library. See No. LT 5908107] 
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[EngHsh] 

THE MINISTER OF STATE IN THE MINISTRY. OF 

AGRICULTURE AND MINISTER OF STATE IN THE 

MINISTRY OF CONSUMER AFFAIRS, FOOD AND PUBLIC 

DISTRIBUTION (DR. AKHILESH PRASAD SINGH) : On 

behalf of Shrl Taslimuddin, I beg to Jay on the Table-

1. A copy each of the following papers (Hindi and 

English versions) under sub-section (6) of 

section (3) of the Easential Commodities Act, 

1955:-

(i) G.S.R. 766(E)/Ess.com.lSugarcane pub-

lished In Gazette in India dated the 22nd 

December, 2006, regarding fixation of 

minimum price of sugarcane, for the 

sugar season 2006-2007, in respect of 

the States/Union Territories mentioned 

therein. 

(iI) The Sugar (Price Determination for 2006-

2007 Production) Order, 2008 published 

in Notification No. G.S.R. nO(E)/Ess.comJ 

Sugar in Gazetee of India dated the 26th 

Oecember, 2006. 

. (iii) The Wheat (Stock Declaration by C0m-

panies or Firms or Individuals) Order, 

2007 published in Notification No. S.O. 

305(E) in Gazette of India dated the 1st 

March, 2007. 

[Placed In Library. See No. IT 5909107] 

2. A copy of the Annual Report (Hindi and English 

versions) of the Development Council for Sugar 

Industry for the year 1997-1998. 

3. 

[Placed in library. See No. LT 5910107] 

A copy of the Annual Report (Hindi ,nd English 

versions) of the Development Council for Sugar 

Industry for the year 1998-1999. 

[Placed in library. See No. LT 5911107] 

4. 

5. 

6. 

7. 

8. 

9. 

A copy of the Annual Report (Hindi and English 

versions) of the Development Council for Sugar 

Industry for the year 1999-2000. 

[Placed in Library. s.e No. LT 5912107] 

A ~ the Annual Report (Hindi and English 

versions) of the Development Council for Sugar 

Industry for the year 2000-2001. 

[Placed in Library. S .. No. LT 5913107] 

A copy of the Annual Report (Hindi and English 

versions) of the Development Council for Sugar 

Industry for the year 2001·2002. 

(placed In Library. See No. LT 5914107] 

A copy of the Annual Report (HIndI and English 

versions) of the Development Council for Sugar 

Indultry for the year 2002-2003. 

[Placed in Library. See No. IT 5915107] 

A copy of the Annual Report (Hindi and English 

versions) of the Development Council for Sugar 

Industry for the Ve.r 2003-2004 . 

[Placed In Library. S .. No. LT 5916107) 

A copy of the Annual Report (Hindi and English 

versions) of the Oevelopment Council for Sugar 

Industry for the year 2004·2005. 

(Placed in Library. See No. LT 5911/07] 

10. Statement (Hindi and English versions) show-

ing reasons for delay in laying the papers 

mentioned at (2 to 9) above. 

11. (i) A copy of the AnnuaJ Report (Hindi 

and English veratOns) of the Food 

Cof'poratlon of India, New DeIhl, for the 

year 2004-2005, alongwlth AudIted AI;. 

counts under aub-tection (2) of section 
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35 of the Food Corporation of India Act, 

1964 

(ii) A copy of the Review (Hindi and English 

versions) by the Govemri18nt of the 

working of the Food Corporation of India, 

New Delhi, for the year 2004-2005. 

12. Statement (Hindi and English versions) show-

ing reasons for delay in laying the papers 

mentioned at (11) above. 

[Placed in Library. See No. LT 5918107) 

13. A copy of the Madhya Pradesh State Warehous-

ing Corporation (Apportionment of assets, rights 

and liabilities) Order, 2006 (Hindi and English 

versions) published in Notification No. G.S.A. 

28(E) in Gazette of India dated the 16th 

January, 2007 under sub-section (2) of section 

86 of the Madhya Pradesh Reorganization Act. 

2000. 

[Placed in Library. See No. IT 5919/07] 

14. A copy of the  Central Warehousing Corporation 

(Amendment) Rules, 2006 (Hindi and English 

versiOt'ls) published in Notification No. G.S.A. 

732(E) in Gazette of India dated the 1 st 

December, 2006 under sub-section (3) of 

section 41 of the Warehousing Corporation Act, 

1962. 

"In accordance with the prvisions of rule 127 01 the. 

Rules of Procedure and Conduct of Business in the 

Rawa Sabha. I am directed to inform the LOk Sabha 

that the Rajya Sabha, at its sitting held on the 9th 

March, 2007 agreed without any amendment to the 

Sports Broadcasting Signals (Mandatory Sharing 

with Prasar Bharati) Bill, 2007 which was pa.ed by 

the Lok Sabha at its Sitting held on the 8th March, 

2007." 

(English) 

MA. SPEAKER Item No. 11 Dr. Akhileeh Prasad 

Singh. 

(Interruptions) 

MA. SPEAKER : Ministers may be attentive. 

12.05 hr •. 

,STATEMENTS BY MINISTERS 

(I) Statu. of Implementation of the recommendation. 

contained In the Fourteenth Report ~  and 

Nineteenth Report (2006-07) of Standing 

Comltt .. on Agriculture 

·THE MINISTER OF STATE IN THE MINISTRY OF 

AGRICULTURE AND MINISTER OF STATE IN THE 

MINISTRY OF CONSUMER AFFAIRS, FOOD AND PUBLIC 

DISTRIBUTION (DA. AKHILESH PRASAD SINGH) : Sir, on 

(Placed in Library. See No. LT 5920/07]' behalf of my senior colleague Shri Sharad Pawar, I am 

making this statement on the status of implementation of 

12.04 hr.. 

(English) 

MESSAGE FROM RAJYA SABHA 

SECRETARY-GENERAL : Sir, I have to report the 

following meSMge received from the Secretary-GeMral of 

Rajya Sabha:-

• recommendations contained in the Fourteenth and Nine-

teenth Reports of Standing Committee on Agriculture in 

pursuance of direction 73A of the hon. Speaker. Lok Sebha 

issued vide Lok Sabha Bulletin-Part-II. dated September, 

01, 2004. 

The Standing Committee on Agriculture examined the 

Demands for Grants of the Ministry of Agriculture, 

·Placed in Library. See No. LT 5921/07. 
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Department of Agricultural Research and Educ,.tion 

(DARE) tor the year 2005-06 and presented their 

Fourteenth Report based on the Action Taken by the 

Governmer.: on the Recommendations/Observation con· 

tained in the Tenth Report of the Standing Committee on 

Agrlcu"ure (2005-06) .... (Interruptions) 

MR. SPEAKER : Please allow me a little time to 

consider it. I have not said 'no' to it. By disturbing the 

proceedings of the House, what will you gain? 

OR. AKHILESH PRASAD SINGH : The Report 

was presented to Lok Sabha on 21st February, 2006 

and the same was laid in Rajya Sabha same day .... 

(Interruptions) 

MR. SPEAKER : Rest of it can be laid on the Table 

of the House. 

DR. AKHILESH PRASAD SINGH : I just lay It on the 

Table of the House. 

·The Committee have accepted the Replies of the 

Government to their Recommendations Nos. 3, 4. 5, 7, B, 
10, 11. 12. 14. '15 and 16 (Total-l1). The Committee did 

not accept the Replies of the Government to their 

Committee did not accept the Replies of the Govemment 

to their Recommendations 2. 6 and 13. Further. the 

Committee awaited the Replies of the Government to their 

Recommendation No.1 and 9. Hence, the Department has 

furnished the Further Replies of the Government to all 

these Recommendations in the Action Taken Report. 

All these recommendations of the Committee have 

been considered and accepted in the Department of the 

Ministry of Agriculture. The Action as proposed by the 

Committee has already been taken/initiated on all 

Recommendations. The details''Of Recommendations! 

Comments of the Committee and' Action/Further Action 

taken by the Government alongwith present status which 

have already been communicated to Parliament Commit· 

tee are enclosed in Annexure-I. 

....... This part of the speech was laid on the Table. 

Further. the Standing Committee on Agriculture also 

examined the Demands of Grants of the Ministry of 

Agriculture, Department of Agricultural Research and 

Education (DARE) for the year 2006-07. and presented 

their Nineteenth Report to the Lok Sabha on 19.05.2008 

and same was laid in Rajya Sabha on the same day. The 

Department in the Ministry of Agriculture has prepared the 

Replies of the Government and furnished to the Committee. 

The Committee have considered the Replies of the 

Government to their Recommendations. 

All the Nine Recommendations of the Committee have 

been considered and accepted in this Department of the 

Ministry of Agriculture. The Action as proposed by the 

Committee has already been . takenllnitlated on all 

Recommendations. 

The detaifs of the Recommendations of the Committee 

and the replies of the Government which have already 

been communicated to Parliamentary CommWee are given 

in Annexurs"·": 

12.06 hr •. 

(English] 

(II) Succ.,,'ul launch 0' the INSAT • 48 Satellite 
on'21ft March, 2007 from Kourou, 

FNnCh Guyana 

MR. SPEAKER: Hem 11A.· SM Prittwlraj Chavan. It 

is a very happy occasion. It Is a very important statement. 

Please listen to him. 

"THE MINISTER OF STATE IN THE PRIME MINISTER'S 

OFFICE (SHRI PRITHVIRAJ CHAVAN) : Mr. Speaker, Sir, 

I am happy to inform this auqust House that India', ·newest 

satellite. INSAT-4S, was successfully launched earty this 

morning (March 12, 2007) by the European Ariane-5 

launch vehicle from Kourow. French Guyana . ... (Interuptions)' I 

"Ptaced in Library. SH No. U 5922107 . 
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The 3,025 kg. I NSAT-4B, carrying 12 high-power Ku-band 

transponders and 12 C-band transponders, will augment 

INSAT capacity for Direct-to-Home television and other 

communications and TV services. 

The Master Control Facility at Hassan in Karnataka 

acquired the signals from INSAT-48 soon after it entered 

into orbit and initial checks have indicated normal health 

of the satellite. The ISRO Telemetry, Tracking and 

Command (ISTRAC) Network Station at Biak in Indonesia 

and INMARSAT Ground Stations are also supporting the 

initial phase operations of the satellite. INSAT-48 is being 

manoeuvred into its final geostationary orbit, about 36,000 

km. above the equator. INSAT-48 will be commissioned into 

service in about a month's time after in-orbit tests. 

I request hon. Members to join me in congratulating 

Chairman, ISAO and all members of the ISRO team and 

wishing them success 

12.01 hr •. 

{English] 

REFERENCE BY THE SPEAKER 

Succ .... uI launch of the .INSAT • 41 Satellite 

Kourou, French Guyana 

MR. SPEAKER :  I hope the hon. Members will also. 

join me, not only you, in congratulating our great .clem ... 

for their wonderful service to the nation. We are proud of 

them. Please convey the appreciation of the House, good 

wishes and greetings. Thank you very much. 

{English] 

MR. SPEAKER : SM Kuppusami, please walt. 

(tnteruptions) 

MR. SPEAKER :  I will COrnf" to you. 

[Translation} 

SHRI SANTOSH GANGWAR (Bareilly) : Mr. Speaker, 

Sir, thousands, of bank employees of the country are 

staging a dharana and demonstrating to get accepted their 

demands .... (Interuptions) 

MR. SPEAKER : All right. Please sit down. 

1 . ~ hr.. 

ELECTION TO COMMITIEE 

National Tlg.r ConHrvatlon Authority 

{Eng/ish] 

THE MINISTER OF ENVIRONMENT AND FORESTS 

(SHRI A. RAJA) :  I beg to move: 

"That in pursuance of clause (c) of sub-section (2) of 

section 38l of the Wild life (Protection) Act, 1972, the 

Members of this House do proceed to elect in such 

manner as the Speaker may direct, two Members from 

amongst themselves to serve as Members of the 

National Tiger Conservation Authority, subject to other 

provisions of the said Act." 

MR. SPEAKER : The question is: 

"That in pursuance of clause (c) of sub-section (2) of 

section 38l of the Wild life (Protection) Act, 1972, the 

Members of this House do proceed to elect in such 

manner as the Speaker may direct, two Members from 

amongst thamselves to serve as Members of the 

National Tiger Conservation Authority, .ubject to other 

provisions of the said Act.' 

The motion wa adopted. 
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[Englmh} 

MR. SPEAKER: Hon. Members, I would just make one 

obeetvation. 

I have always been repeating and requesting that 

there is no question of any denial of an important issue 

to be raised. But there are certain procedures which have 

to be followed on certain occasions. We have decided in 

the Committee with the leader of Parties. I have announced 

it that there would be no luncheon Hour and no other 

matter because of the important mattor -General d ~  

on the General Budget. But in spite of that, I have agreed 

to allow Yogi Adityanathii because of some Issue which 

he feels strongly to be raised. 

The hon. Member Shri Kuppusami met me this 

morning. I said that I would allow it tomorrow. He accepted 

it. . But I did not even know that that is the matter that is 

being raised. He accepted that poSition. Therefore. I will 

call you tomorrow -if you are agreeable to it -as the 

first thing after the Question Hour, after the Papers are laid. 

Please cooperatQ. Your issue can be properly raised. 

Then you will have the satisfaction of doing duty to 

the people. 

Now, Yogi Adityanath will make his submission. Today, 

no other  matter will be allowed to be raised except the 

matter relating to Yogi Adityanath, because it is a matter 

of privilege. 

12.11 hra. 

RE: NOTICE OF QUESTION OF 

BREACH OF PRIVILEGE 

YOGI ADITYANATH (Gorakhpur) : Mr. Speaker, .ir, I 

would like to express my gratitute you .... (Interuption.) 

[Eng1ishl. 

MR. SPEAKER : Adityanath ji, I know you feel about 

it. You are an han. Member of this House. Whatever Is within 

my powers. I can assure you that I shall certainly do my 

best. I respect you. You tell ut what happened. I will look 

inlo it. 

Yogiii. we all respect you. We shall certainly look Into 

it. 

(Transfation) 

YOGI ADITYANATH : Mr. Speaker, Sir, I have been 

elected to laic Sabha for the third time. Firat time I hid 

won fhe.. Gorakhpur .eat with a margin of 25 thousand 

votes. second time with 50 thousand votes and third time 

with a margin of appro •. 1.50 lakh votes. However, I have 

been the victim of political rivalry and prejudice tor the pasi 

sometime. I am here to ask whether I am a Member of 

this House or not? Will this House give me protection or 

not? 

(English] 

MR. SPEAKER : You are a very hon. Member of the 

House. 

[Translation) 

YOGI ADITYANATH : Mr. Speaker, Sir, If this House is 

unable to protect me, then I would prefer to quit this House 

immediately. All these material possessions do not have 

any importance for me. I have renounced everything 

including my life and my parents for the sake of society 

However. I am being portrayed as  a criminal in the wake 

of political prejudice because I had brought to light the 

corruption prevailing there. I had raised my voice against 

the lSI and anti·national activities taking place along Indo-

Nepal border. I have been regularly drawing the attention 

of the House towards this. I have been raising my voice 

against the administrative corruption reeponsible for the 

starvation deaths taking place there. That Is why I am being 

impflcated in the false c ..... 

Sir, I wu detained on 28th and I would NIce to 

read out the language in which the Gorakhpur dlatrict 
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administration had informed the House about it. They had 

written, shri Yogi Adity'V\8th, Member of Parliament, has 

been a,rested on 28th January, 2007 in sadar afea, 

Gorakhpur, Uttar Pradesh on the apprehension of 

disturbing peace". 

Sir, I was arrested at 20 kms. away from Gorakhpur 

Oh the apprehension of disturbing peace. Under Section 

107, 116 an administration cannett detain a person as an 

aocured for more than 24 hours for appwhenlion of 

disturbing place but I was kept in Gorakhpur jail for 11 

days. 

{English] 

MR. SPEAKER : Yogiji, I respect you. But kindly restrict 

to matters which we can see. We cannot go to State 

Government matters. 

{Translation] 

YOGI ADITYANATI:I : Not only this, when my advocate 

tried to enquire about the case in which I was jmprisoned, 

at first it was stated that it was on the  apprehension of 

disturbing peace. On 1 st of February when my advocate 

filed a monitoring appeal in the court of Gorakpur District 

Judge in this regard, they registered all the false cases 

8{lainst me from back date and thereafter 

again ... (lnteruptlons) Sir, a copy of the FIR is usually sent 

te;» the Court within 24 hours of lodging it. However, in my 

case the copy of the FIR was not sent to the Court for 7 

days. It proves the cases hQve been registered against me 

from backdate and thereafter ... (lnteruptions) 

{EngliSh] 

MR. ~ : Hon. Member, may I take one second, 

not even a minute? As soon as your lener came to me, 

we have asked for a report from the Home Ministry on this 

matter. We are waiting for the report. You are fully aware 

that I have the fullest regard for you. I want to share your 

feeling but we cannot deal with the State .GoYer-.ment 

mattenl. 

{Translation} 

YOGI ADITYANATH : Sir. that is want J want to slbmit. 

All these things do not matter for me. A victim of political 

animosity ... (Interuptions) 

{English] 

SHRI GURUDAS DAsGUPTA (Panskura) : Sir, there 

is another issue involved here. The issue is that he is a 

Member of Parliament. Should a Member of Parliament be 

treated in the way as has been  done by the Slate 

Govemment? ... (lnteruptions) 

MR. SPEAKER : Let us see. {Translatit1n} Please sit 

down. 

{English] 

SHRI GURUDAS DAsGUPTA Sir, it is a privilege 

matter .... (Interuptions) 

MR. SPEAKER : Shri Gurudas Dasgupta, you know 

very weH that we have to get a report. Please sit down. 

SHRI GliRUDAS DAsGUPTA : It is a part of 

infringement of the privilege of an elected Member of 

Parliament. ... (Interuptlons) 

MFt SPEAKER : We shall see. I have allowed 

him. 

(lnteruptions) 

SHRI GURUDAS DASGUPTA : Sir, I would like to put 

on record my strongest protest...(lnteruptions) 

{Translation] 

PROF. VIJAY KUMAR MALHOTRA (South Delhi) : Is 

it appropriate to meet out such a treatment to a member 

of Parliament. 

MR. SPEAKER: Let me see. (English] I have followed, 

which is the minimum. {Translation] Please listen. 

(InteruptioM) 
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[English) 

MR. SPEAKER : Pleaae consider my position. I have 

given him an opportunity to speak. I respect him. Whatever 

is possible within my power, I will do it. 

(Interuptions) 

SHRI VARKALA RADHAKRISHNAN (Chirayinkil) : Sir, 

it is a question of integrity of a Member of Parliament 

... (InterufJliOll$) 

MR. SPEAKER : Everybody is advising me without 

giving me an opportunity. You are a" advisors. I have given 

him an opportunity to speak. I am only making a request 

that this Is a matter, as you know, on which we have certain 

inadequacy of power here. We do not do thAt. 

[Translation) 

SHRI PRABHUNATH SINGH (Maharajganj, Bihar) : Mr. 

Speaker, Sir, I will not lilut to advise you. I would like to 

submit that you are the protector of the memberl ... 

(Interuptions) 

[English) 

MR. SPEAKER : I welcome your advices but not in a" 

matters. 

SHRI PRABHUNATH SINGH : ...•... 

[Translation) 

MR. SPEAKER :  I have not said 80. 

[English) 

Shri Prabhunath Singh, do not be unfair to me. I did 

not say that. I said that there are lOme restrictions here. 

How much I can do, I wi" consider. I said that I wi" do 

my best. Why do you say that I have denied? Pleae do 

noa pat words into my mouth. 

(Translation) 

YOGI ADITYANATH : Sir, I would like to put forth before 

you a list of FiRe quashed 10 far and the number of c .... 

·Not recorded. 

in .which the Court has held the FIRs as falae. I would also 

like to mention the manner in which my supporters have 

been implicated and some of my party activists have been 

booked as gangsters and how action is ~ng taken 

against them. f 4 activists have been detained In 

Gorakhpur district alone. under National Security Act but 

no F.I. R. has been registered ... • ... 

[English) 

MR. SPEAKER: On these matters we cannot comment. 

You bring it to me and I wiN look into It. 

[Translation) , 

YOGI ADITYANATH : I would like to place theee facts 

before you. In district Kushinagalr ... (lnt.rupt;ont) I want to 

say the ume thing. Two workers in aalrampur. four in 

district Mau and 23 party worUrs In Gorakhpur have been 

booked a8 gangsters ... (lnteruptions) 

MR. SPEAKER: Please apeak about yourself. 

(Interrupti ns) 

[English) 

MR. SPEAKER : This 18 very unfortunate. He is • very 

competent Member of Partiament to make • statement. 

YOGI ~ : I want to apeate about myself only. 

Sir, It Is an act of perpetual harassment and the 

Govemment of Uttar Pradesh hal gone to the extent of 

reopening a case in which CID of Uttar Pradesh had given 

Its final report after seven years though the final report was 

attached seven years ago ... (lnteruption.) 

[English) 

MR. SPEAKER  :  I have asked for a report. 

[Tran5lIltion! 

YOGI ADITYANATH : The Government of Uttar Pradesh , 
is hatching a conspiracy to make me an accused under 

'Not recorded. 
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Section 302 and 307 by iasuing the orders of reinvestigating 

the matter. I would like to quote the statements given by 

the officers against me and I also want mention the manner 

in which they have misled the House. After the public 

outrage, the district Magistrate of Gorakhpur who had 

arrested me was suspended. After that, that persuns issues 

a statement that now Muslim people will nol vole for 

Samajwadl Party it means that would be decided by officer. 

Now, the officers have started to decide that who should 

vote for whom. He has given this statement in 'Outlook' 

magazine. Besides that, I would like to look into statements 

iasued by other officers. Then IG of Gorakhpur zone asked 

as to why Yogljl had been sent to jail. The day I was 

arrested, I was in Gorakhpur Circuit House alongwith 

public representatives of Gorakhpur, leaders of trade 

organisations and other officers in a meeting to discuss 

problems 0' Gorakhpur with ADGP, Law and Order, Uttar 

Pradesh ... (Interuptions) 

MR. SPEAKER : You may dispatch all documents to 

me. 

YOGI ADITYANATH : ....... 

{English} 

MR. SPEAKER : Thie cannot be permitted. 

{Transl.tion} 

YOGI ADITYANATH :. After that the officer who was 

posted there in the capacity of IG of that zone 

... (lnterruptions) 

MR. SPEAKER : You may send papers to me. This 

matter cannot be decided at thie moment. 

(Interruptions) 

YOGI ADITYANATH : ....... 

·Not recorded. 

{English} 

MR. SPEAKER : Please conclude now. 

{Translation} 

YOGI ADITYANATH : ....... 

{English} 

MR. SPEAKER: He is not present here. You jUit cannot 

refer to his statement here. 

{Translation} 
• 

YOGI ADITYANATH : Sir, I would like to know only this 

whether this House will be able to provide protection to 

the Members ... (lnterruptions) Before, we may also fall prey 

to some kind of mish." political conspiracy like Shri Sunil 

Mahato ... (Interruptions) 

(English) 

MR. SPEAKER : Let us not go Into that. 

{Translation} 

YOGI ADITYANATH : I have come to you to ask 

whether this House can provide us protection. Till when, 

we will continue to become victims 0' political 

conspiracies? ... (Interruptions) 

MR. SPEAKER: Please give me sometime, I will look 

into this. 

(Interruptions) 

YOGI ADITYANATH : Till when, we will continue victims 

of vote bank politics and till when a few corrupt officers 

will continue to make us scapegoat to cover their corrupt 

deads? I have come here to ask this and I seek your 

protection in this regard . ... (lnterruptions) I have given 

notices In regard to breach of privileges from jail and also 

after getting released from jail on 6 February.., 12 February, 

·Not recorded. 
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27 February. I seek your protection in this regard and would 

like to requeet that if I am guilty. the House should prove 

me guilty. It will not take a minyte. politics is not a 

profellion for me ... (lnterruptions) I have come here to 

serve the people. If I am guilty, I should not have a right 

to attend the sittings of the House ... (Interruptions). The 

House should take a decislon ... (lntenuptions) If I am not 

a culprit, action should be taken against those officer. who 

had made me accused In false case., and even today 

action is being taken against me under political conspiracies 

and political prejudices.· 

(EngOsh] 

MR. SPEAKER : That will not go on record. 

(Intenuptions) " 

[Translation] 

YOGI ADITYANATH : There i. a one rule for those 

pef80llS and another for us. What kind of justice is this. 

Therefore, I want your protection in this regard 

... (Intenuptlons) you shall provide protection to us. 

{English] 

MR. SPEAKER: There is no question of any such thing. 

Please do not Impute anything to the Chair. He had made 

a reference, and I have said that the procedure is being 

followed about that. 

So far as your matter is concem is concerned, I am 

again repeating that you are an hon. Member 0' his august 
HOIJ88. I respect you for your commitments. There is no 

question about your commitments. But as you know, some 

procedure has to be followed. I can assure you that If in 

any way, your privileges have been interfered with, 

whatever power is there in this House and in the Chair, 

will be used irrespective of anything else. Please rest 

assure, I will try to do my belt, but I have to proceed 

according to procedures and norma. 

PROF. VIJAY KUMAR MALHOTRA: Sir, the Union 

Govemment also should take notice of it. 

"Not recorded. 

{Translation] 

MR. SPEAKER : All right, we will see. 

{English] 

PROF. VIJAY KUMAR MALHOTRA : The Central 

n n~ also hal some respon8ibility. Shri Priya 

Ran;an Daemunsl is present here. 

{Translation] 

SHRI SAIYED SHAHNAWAZ HUSSAIN (Bhagalpur) : 

Mr. Speaker, Sir, the  Minister of Parliamentary AHair. 

should give statement on behalf of Govemment. .. 

(Interruptions) 

{English] 

MR. SPEAKER :  I will look Into It myself. 

Hon. Member, please send all the relevant materials 

you have, for my consideration. 

(Intenuptions) 

MR. SPEAKER :  I will bring you to the Chair. 

THE MINISTER OF PARLIAMENTARY AFFAIRS AND 

MINISTER OF INFORMATION AND BROADCASTING 

(SHRI PRIYA RANJAN DASMUNSI) : The response to 

every hon. Member is that the maier II seized by 1M han. 

Speaker. I do not want to expre.. anything on this. 

MR. SPEAKER : It is under my consideration. The 

Government has nothing to do with it. They cannot say 

either yes or no to the exereiN of my authority. I do not 

depend on them. 

{English] 

SHRI RUPCHAND PAL (Hooghly) : Sir, the public 

sector employeea In the country are on the road today. 

MR. SPEAKER : You raise it tomorrow. 
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(Translation} 

SHRI DEVENDRA PRASAD YADAV (JhaAjharpur) : Mr. 

Speaker, Sir, I too have given a notice, what happened 

to that...(lnterruptions) 

MR. SPEAKER: II will not be taken up today. {English} 

You had decided that there would be no matter. No, I would 

not allow this 

(Interruptions) 

[Translation} 

SHRI DEVENDRA PRASAD YAOAV : Mr. Speaker, Sir, 

when would my notice be tal&n? 

MR. SPEAKER : We will see. If time permits, it will be 

taken tomorrow, otherwise a day after tomorrow. 

(Interruptions) 

SHRI DEVENDRA PRASAD YADAV : Mr. Speaker, Sir, 

this matter is of urgent importance ... (lnterruptiON) 

MR. SPEAKER : All issues are important. 

12.28 I.., .. 

MATTERS UNDER RULE 3n-

{English] 

MR. SPEAKER : Now, Mattera under rule 377 liJted 

for the day are treated as laid on the TabM. 

(I) Need to open a branch of NatlonaliNd 

aank In Natham Town, Dlndlgul district, 

Tamil Nadu 

SHRI S.K. KHARVENTHAN (Palani) : In my Palani 

Parliamentary Constituency "NATHAM" is an important 

town Natham Taluk Ie famous for mango fruits. tamarind, 

"Treated as laid on the Table. 

guava and coconuts. Large quantities of fruits are exported 

from here to all parts of the country and abroad. Number 

of traders come very often to Natham for purchasing all 

the agricultural produces in bufk and small quantities. They 

pay money only through bank and they find it very difficult 

without having adequ.te number of bank branches. It is 

unfortunate that Natham is having only one Canara Bank 

Branch. 

In Natham all kinds of Government offICes like Taluk 

Office, Highway Office, PWD Office, Horticulture Office, 

Agricultural Department, Sub-Treasury, Panchayal Union 

Office. Govemment Hospital, Judicial Magistrate-cum-

District Munsif Court and Fire Service Department are 

located. There is no saate Bank Branch in Natham 

to maintain and operate Government accounts. Even 

Sub-Treasury Accounts are maintained in Canara Bank 

only. 

Arts and Science College, Teacher Training Institute, 

B.Ed. College and other educational institutions are .. so 

functioning in Natham. Large number of outstation students 

are staying in the Hostels and studying here. Almost all 

of them remit fa_ ~g  Bank only. 

Goverment of India, Mlnistty of Rural Development has 

implemented "National Rural Employment Guarantee 

Programme" in Dindigual District. All the Panchayats in 

Natham Taluk are included In this programme. Thousands 

of people are attending this work and they are getting their 

wages by way of cheques only. For encashing the 

cheques, they are spending a day. 

Hence, there i8 an urgent need of another Nationalised 

Bank Branch in Natham. In this regard, Natham Chamber 

of Commerce and myself have written number of letters 

to the Hon'ble Minister but tNl date, there is no positive 

action in this regard. 

Hence, I request the Hon'bIa Finance Minister to 

sanction one Nationalised Bank Branch in Natham Town, 

Oindigul District and do .-.edful. 
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(II) Need to authorf .. co-operatJve .octetl .. for 

purcha .. of mu.tarcl on Minimum Support IIrfce 

from the farm.... of aanealcantha, Gujarat 

[Translation] 

SHRI HARISINH CHAVDA (Banalkantha) : Sir, moat 

of the families living  in my parliamentary constituency are 

of farmers and their livelihood depends on the cultivation 

of mustard. This year, the bumper production of mustard 

has been made. The Govemment had authorised NAFED 

for procurement of mustard on Minimum Price. Guiako 

Masol and other agencies who are agents of NAFED were 

entrusted the job of procurement, but they committed 

irregularities on large scale, the inquiry 'I being conducted 
in this regard. 

Through the House, I would like to request the 

Govemment that either the Government should directly 

procure mustard on Minimum Support Price or to authoriee 

village cooperative societies for the same eo that farmers 

may be saved from the difficulti.. of transporting muatard 

from village to the marketa. 

(III) Need to protect the Intare.t of employee. of 

Stertlta Company rendered )oble •• 

SHRI CHANDRA SHEKHAR DUBEY (Dhanbad) : Sir, 

I would like to draw the anention of the House towardl 

the report of the V. V. Girl Labour Institute under the Ministry 

of Labour in which it is stated that after the privatization 

of Bharat Aluminium Company BaIco, 3500 empIoyeeI 

were forced to adopt the V.A.S. by the new management 

thereby puHing employees' families Into hot wat.rs. The 

management of the Private Company Stertite hal 

completely brushed aside the inte,...ts of the empIoyMI 

by violating their ahara holder agreement with the 

Government and have left them in a helplea and 

miserable condition by expelling them from the COfnPMy. 

Anguished and pained by their pitiable condition, the 

former Prime Minister Shri Atal Bihari VajpayH had let up 

a high level enquiry committee to look Into the Inhuman 

treatment meted out to the ~ . of privatized 

establishments like BaIco, Modem Food etc., its report was 

nev.r made public Instead It wu dumped Into the cold 

storage. 

OUt of the agreement entered Into with Stenita 

Company, neither the local ~ goa any employment nor 

the development of the ..... took pIIIce and .tao no 

payment has been made to the people employed there 

for the worka carried out by them Inltead there hu been 

a complete violation of the agreement with regard to the 

labour related CUM which viewed from any angle II not 

in the Interest of the country. 

Therefore, I urge the Govemment to conduct a review 

and cancef the agreement u per the preecribed provillonl 

contaipd In the agreement entered Into between the 

Government and Stertlte Company. 

(Iv) Need to open the mocllm floriculture market 

cum auction cemr. at New DeIhl 

[Eng/WI] 

SHRIMATI PRATIBHA SINGH (Mandi) : The Government 

of Himachal Pradelh in allOCiation with the Uttaranchal 

and Jammu and Kuhmir Gowmments Is trying to ... up 

flower market In DelhI. It will enable fIorIcuIIurtatI from 

theM Statel to MIl their producta at remunerative ra_ 

Our Chief Mlni8ter has addreued to the ChIef MlnlItar 01 

Deihl about the necMIiIy to open modem floriculture 

market In DelhI, having t.ciIIIIea 01 .ucaon cum tranIIt 
Itorage centres with cool chain back up 01 pra-oooIIng 

unlta, cokI ItOragII and refer VIllI .te. BecaUM of the 

attractiY8 IChemeI launched by the UnIon MInIatar. 

Himachal PradeIh have taken up the fIortculture In • big 

way. 

It " my humble requelt to the Central Govemmenl to 

make Impreu upon the DelhI Government to opel' the 

modem tIortcutture martcet-cum-auction centre In ~ 

DeIhl at the eaIIIeIL 
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(v) Need to make K8J1mpong, IS I transit point 
for promoting tnde with Tibet 

SHRI O. NARBULA (Oarjeeling) : It is about opening 

Jelep-Ia Trade Route to Tibet-Autonomous Region of 

China. Jelep-Ia is an Important landmark connecting 

Slkkim with Tibet and 18 equally important as the other part 

of Nathula located close by. 

Jelep-Ia was the main pass through which most of the 

inland trade between Tibet flourished through If.aJimpong 

(India) particularly after 1904 Colonel Young HUlband's 

expedition to Tibet via Jelap-la. 

A British agent was stationed Yatung or ShIgatH for 

purpose of trade and tranalt. Kalimpong became the Chief 
trading outpost both In Import and export of goods and 

commodities. 

Prior to 1962 Jalap-Ia wu more important and 

UMabIe pus for exportJlmport from India via KaHmpong. 
Earlier to 1962 KaHmpong was the main station for 

dumping commodItIee brought from Tibet· and also for 

packaging and re-shipment of export commodities from 

India to Tibet. 

The Kallmpong-Jelep-Ia route wu the 8horteIt 
posaIbIe route to Lhasa and like wise from l.haea to india. 

M a I'88UIt both Kallmpong and Jelep-Ia played leading 
roles In carrying .. buainesa activities of export and 
Import. 

In order to provide development 88Iiatance to the 
people of Kalimpong It Is imperative that KaIImpong' be 

converted into a transit point or an intermediary point for 

dumping all commercial good8 entering Into .lndIa from 
Tibet via Jelap-Ia like that Is In the earlier daya before 
1962. 

(vi) Need to ensura tr8naparancy In the 
recruitment to the poet of PrlnclpalllTl In 

Andaman and Nlcobar .... nde 

SHRI MANORANJAN BHAKTA (AndaIMn Mel Nicobar 

Islands) : In Andaman and NicObar Islands most of the 

Group 'A' and 'B' Gazetted po8t8 are ftlled up through 

UPSC. Recently, a vacancy notice for fiRIng up of Prlnclpall 

ITl's post has been notified by the Andaman and Nicobar 

Administration calling for one time mode by eligible officers 

possessing the required qualifications willing to serve 

under the Andaman and Nicobar AdminiItration from 

amongst. the officers of Central/State Government on 

deputation basis by transfer. There are many applicants 

who are posseeaing the required quallflcatlonl and willing 

to shoulder the responsibllitie8 .. prlnclpaVITI. H0W8Y8r. 

UPSC may probably change/modify, the recruitment rules. 

Many of the applicants have objected to It and are agitated 

on this move. They demand for an Impartial aeIection 
procedure should be adopted while filling up the pest of 

PrincipalllTi. 

In view of the foregoing, I urge upon the Union 

Government to consider the best candidate from among 

the applicants. 

(vii) Need to gl". • comprehenal". PIIckage to 
AruMChIll P .... sh for promotion of 

tourism In the region 

SHRI KIREN RUUU (Arunachal West) : Tourlam Is an 

Increasingly employment oriented industry and earns 

foreign currency in large amount In North Eutem 

StUta. eepeclally AruNaChal Pradesh having • large 

number of tourist apots. Pilgrimllg& Centres, Attractive 

Iandtc..,as. Adventure tourism Cent,... It has Himlllayan 

Vdey. Brahmaputra Valley. Vat tea eetat .. , Rain fonNdI 

etc. which are beautiful tourist attractiona. But the 

Tourism Ministry Is not taking I8rious steps to Improw 

Infrutructural factIitIee to bring In more Met more tourtata. 
Therefore, I would like to urge upon the Central 

Govamment, eepeciaIIy CIvIl Aviation, Rallwaya Mel 

Tourism Mlntatrles to announce a comprehensive 

peckage to Arunachal Pradesh for ~ of Tourilm 

fIIcIIhIes. 



473 MIIners Under PHALGUNA 21, 18 (&aka) Rule 371 474 

(viII) Need for epeedy Implementation of pending 

power profecte In AlIt-ethan under 'AII,Iv GandhI 

Gramln VldhyutlUran YojanI' 

[Translation} 

SHRI MAHAVIR BHAGORA (Salumber) : Sir, 

Government of India. in February, 2005 had declared a 

national policy with the main objective of effectively 
supplying reliable and of proper quality electricity at 

rational rates to provide electricity to all· homes within the 

next five yea... and to fulfil the complete requirement of 

electricity by the 2012. Since independence electricity he8 

been made avaUable to only 44% of homes In rural areas 

and as on date more than one Iakh houses are remaining 

for carrying out electrification. 

Govemment of India, In April, 2005, has made a 

declaration about launching of Rajlv Gandhi Gramin 

Vldhyutikaran Yojana In which a target of five ye .... h .. 

been fixed for electrification at all the un-electrified villages 

aDd hamlets and It Includes the extenaion of the 
electrification facilities to all residential accommodationa In 

rural areas Including the families living below the poverty 

line. It also Includes the provision of free electricity 

connection to the families living below the poverty line. The 
Union Govemment propoee to provide 90% grants .nd 

10% loan for this scheme. The Rural Electrification 

Corporation has to undertake the Implementation of . the 

said scheme. 

41 schemes of the 32 villages of Rajasthan have 

been referred to the Corporation for approval. In these 

IChemes 17,56,435 BPL famillee and 62.790 general 

famitiea are to be provided with domeetic: connection 

be eJectrifIed entailing .n estimated coet of As. 1 081.48 

crore. 

The corporation he8 approved 27 echemee out of 
which the implementation of the echemes of Bhllw.ra and 

Jhalaw.r dlatricts are woposed to be undertaken by 

P.G.C.I.L. and the remaining 25 schemes are to be 

Implemented by reepectlve corporatlonl on turn-key balls. 
In principle, the approval to 12 IChemee he8 been 

accorded with thle condition that tiN authorized approval 

Ie not granted by the corpondion, the contract for the 
implementation wortc could not be awarded. 

Therefore, by drawing the attention of Union 

Power Ministar and Prime Mlnieter towards thle matter of 

urgent public importance, apeedy approval be granted to 

the pending schemes of backward Stat .. like Rajasthan. 

(Ix) Need to rMtore the .uoa.ct quotII of 
power eupply to ChhattIegMh from 

the Central Pool 

SHRI PUNNU LAL MCHALE (Silupur) : Mr. Speaker, 

Sir, Union Govemment suppllee electricity to various Stain 

including ChhattiagaIh from central port. of which a cut of 
300 megawatt eIectIIctty has been made In the quota of 

Chhattiagarh and the quota of many other stat.. has also 
been cut down. In the States aJao there Is no electricity 

supply. DarknMa alwllyl ",.,.... there. Farmet'I face 

difficulty In operating the tubewella and the consume ... are 
In great trouble. There is ,..sntment among the people 

agllinlt the UnIon Government and my requMt to the 
Union Govemrnent .. thId the quoIa of electrictty from the 

central pool to aI the states whoM quota has been 

curtailed should be ,..tcnd. 

(x) Need to ....... nellabillty of medical 
t.cIlltiH to people In rural .... 

of the country 

SHRI HANSRAJ G. AHIR (ChandrIIpur) : Sir, lack of 
quality health r.cIIitIea provided by the Govemment Ie 
evident in the urban and rural ...... of the country. The 
c:IiapeMartM and hoapitaII of the priYate leCtOr in the cities 

are beyond the rMCh of the common man owing to their 
coetIineu. Sometime IMIck, In the reply to one of my 
qUMtiona the Union Health Mtniater had Intonned that 

there were vacanclM of about 9000 doctort and . . . 
specialists' poata In primary and secondary health centres. 
StIdua quo In that regard is still prevailing. The people of 
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the rural areas are left with no other option but to 

succumb to major dlse .... like heart ailments and cancer 

in the absence of proper treatment for them. For the 
treatment of those major diseases they are forced to cover 

hundreds of miles after dispoelng off their hou8eI and 

ornaments. 

In order to attract foreign tourists Government has 

allotted funds for constructing state of the art ho8pitaI8 and 
to promote health tourism. But no funda are being allotted 

to provide basic health Mf'Vicea to the poor in rural and 

urban areas and aIIo to provide medical treatment within 

their purchasing capactty. By when the health services will 

be provided to the people belonging to the tribal areas 

where thousands are failing prey to the growing cases of 
malnutrition as a result of the lack of health servlce8, to 

fluorosis C8888 In areas affected by fluorides and due-to 

spread of other water-borne dlaeaaee. 

We are eulogizing lateat Inventions and technology In 

health MClor, but what effort8 are being undertaken by the 

GoYemment to provide them In rural .,....1 It should be 
contemplated upon whether we .re doing /nIUStioe towardI 

the ruraJ people by merety stating the IncreuIng rate of 
development and getting enamoured of our own 
achievements. Today there Is • need to provide health 
services to the people of all sectors within their purchasing 

power. Onty a healthy India can be the Cornerstone of 

progre.. of the country. 

Therefore. my request Is that by rnaIdng large Ie'" 
allocation of fundi to health ..vicM, d eIforta IhouId be 
made for more effective heafth eerviceI. 

(xl) ...... to ........... quota of lWeI ........ 

........ ....... euppIy of LPG ·In 
Jalpur, As ........ 

SHRI GIRDHARI LAL BHARGAVA (Jalpur) : Sir, in 
Jalpur the ration department wu auppIyIng five Iitrea of 
kef'9I8M to every cardholder which hal now been 

reduced to four Iitres due to which people are facing 

difficulty. Besides this, the gas cyUnders that were easily 

available are not being aupplied to the people even after 

two months of advance booking. 

I demand from the Central Govemment to Increase the 

quota of kerosene in Jaipur and Improve the 8UPPly of gas 
cylinders. 

(xii) Need to .. t up more Engineering 
College. and lIT'. In the country 

[Eng""'} 

SHRI SUDHANGSHU SEAL (Calcutta-North West) : 

Our country is facing an acute shortage. of civil, mechanical 

and electrical engineers, supervisors and technicians due 

to launching of major infrastructure, industrial and building 

projects. It has become extremely difficult to recruit 

technical manpower and important organization like 
DMRC, NHAI, Indian Railways, BHEL and NTPC are Ioeing 

their elCptlrlenced engineers and other technical personnel 

to private sector companies which are offering very 

attractive aalaries to them. Some of the private conatructioO 

companies have recruited foreign engineers to meet their 

urgent requirement at a high price, after exhausting all the 

poIIlbIe avenues of recruiting them IocallJ The situation 

will become even more acute as many more new 
highways, railways and airport projects, steel plants, mega 
power projects. new collieries and SEl etc. are likely to 

come up. In this 8ituation. all our development plans may 

get crippled unle.. urgent action is taken to meet the 

situation. 

Hence. I urge upon the Govemment to set up more 
engineering colleges, liT and double their IntaIce for theee 
00UfIM atartlng from the next HIsion. For thtI purpoee 
a ....., hiM in budgetary proviIIon is nec8l88ry. 

(xHl) Need to expedite completion ot Teilichery-
Malle by.pau at NatlOMI Hlghway..17 

In Teillchery, KaraIa 

SHRIMATI P. SATHEEDEVI (Badagara) : The propoaed 
TeIIichefy-Mahe bye pau Is one of the moat vital atretch 
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In N.H. 17. The traffic aJong the exl8ting road between 
Kannur and Mahe is very congested. Telilchery, the one 
of the trade centre In the Malabar area requlrea access 
from the various part of the atate as well as from Kamataka 

and Pondlcherry. The traffic along the road between Km. 

177100. Telilchery to 11W8OO Matte iI too congested. The 

reach from Km. 1 nlOO to Km. 179100 SaltarpaJli iI perhapa 

the onty reach along the National Highway, which could 

not accommodate two lane traffic. The traffic allowed 

through this route is one way. It takes more than half an 

hour to negotiate a distance of 2 Km. In the peak hours. 
Though the proposal for the bye paaa hal been active 

for aeveraf years It Is not yet sanctioned. The land 

acquisition for 12 Km. Is over. Hence the reach should be 

attended in full or in part Immediately. 1Wo bridges ant 

required to be constructed for the completion of the bye 

paas. Hence the Ministry of Road Transport and Highways 

should take immediate ateps for the completion of this bye 

pass. 

(xlv) Need to declllre apecla. economic packllge 

for the farmere of Bundelkhand, Uttar Pradeah 
ravaged by drought and halHtram 

SHRI RAJNARAYAN BUDHOUA (Hamirpur, U.P') : Sir, 

the condition of farmers in backward areas is going bad 

to worse continuouaty. The same IOrt of announcements 

are needed for the most backward Bundelkhand area of 

Uttar Pradesh as have been made by the honourable 

Prime Minister for the Vldharva area and Aaam State. The 

farmers are on the verge of starvation due to continuous 

four year of drought, floods, hailstorm, frost etc. Despite 

limited resources, the State Govemment has provided all 

possible aasistance but considering the damages due to 

continou8 four year of drought, floods, hailstorm and frost, 

the assistance is not suffICient. Uttar Pradesh Government 

has sought special package from the Central Govemment 

several times but that has not been provided 10 far. It is 

neceasary to stop discrimination with Uttar Pradesh 

immediately keeping in view the need for dIveIopment In 

the State. A delegation of MPs' called on the honourable 

Prime Minister on 25.8.2006 and 11.12.2006 and 

requested him to provide economic package for 8Orti" 
out the problems of the area. Moreover, the matter has 

alao been raised even in the House ..... ral times. Now, 

the State Govemment has declared this area drought-

affected. 

Hence, through this Hou18, I would like to request 
the honourable Prime Minister to announce a special 

package for Bundelkhand which w.. sought by the 

State Govemment from the Central Government, 10 

that the farmers may get lUfflc:ient relief and suicides 

being committed by the farmers In different parts of 

the country due to financial scarcity and loan burden, 

may not have an Impact on the farmers of the Uttar 

Pradesh and they may be able to maintain their family 

property. 

(xv) Need to review the criteria of adm.sslon 

.n nUrHry Cia .. recommended bf 
OIInguA Committee 

SHRI PARAS NATH YADAV (Jaunpur) : Sir, the 
Ganguly CommIttee w.. COO8tItuted for ... y and 

discrimination free admiaalon of children In nursery 

cl .... The Committee has made several reasonable and 

children friendly recommendations for the admiasion of 

Children. But among the r.commendationa one 

recommendation rucla as - In the weIghtage system of 
100 marks, twenty mart<a wlH be given to those children 

whose guardians are graduate or poat-graduate. It means 

the children of Illiterate parents will be deprived of theM 

marb. It cleariy shows that children of liiterate parenti will 

get less weightage. It means that their children will have 

to face discrimination in getting admission in reputed 

schools. This decision is self-condemnation and painful for 

their parenti. The decision will shake those children 

who need good education the moat. Though the chlldien 

of Illiterate parenll need good education, they are being 
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deprived of that facility. It Is al80 true that It 18 like a 

drama for those parents to give their children good 

education. If the govemment wants to implement these 

recommendations, It would amount to create di8criminatlon 

among the poor and the rich of the society. 

Hence, I, through the House, request in Public Interest 

that welghtage system of Ganguly committee which will 

create discrimination between the literate and illiterate 

class, should not be Implemented. 

(xvi) Need for conatructlon of ROSa under 

NHAI In Blhllr 

SHRI RAGHUNATH JHA (Bettiah) : Sir, through you, 

want to draw the attention of the Union Minister of 

Shipping, Road Transport and Highways, under rule 3n 
towards the following sanctioned roads, flyovers, ROB of 

Bihar State which are being constructed by National 

Highways Authority. 

11 (4 Sonepur-Parmanandpur), llA (Sltalpur-Naya 

Goan, 16 (Dlghwara-Badagopal), 54A (Hajlpur-Vldupur), 

33 (Adapur-Rakaaul), 34 (Rakaaul - Bhelwa), 32 

(Kakarghatl-Tarsasay), 175 (Semre-Sugaull), 47 (Hajlpur-

Sarai), lOA (Saaamusa-Jalalpur) and 47n (Chapra-

Kachhari). 

All the Ibove 11 rail bridges are to be constructed not 

by the Railway ItHIf but by National Highways Authority 

under NAEDP Programme. The plan and estimate of all 

these bridges will be prepared by the authority 1teeIf. This 

work has been entrusted to the authority but no work In 

this direction has been ttarted 10 far. 

It Is to be mentioned that the honourable Minllter of 

Railways himself laid,.. foundation stones of 33 (Adalpur-

Raklaul), 34 (Raksaul-Bhelwa), 176 (Semra-Sugaull) two 

years ago. 

So, I request the honourable MinIster to take 

nec .... ry steps to get the above mentioned bridges 

constructed soon. 

(xvii) Need for doubling of railway track between 

Manmad and Mudkhed In Mahllraahtra 

SHRI TUKARAM GANPAT RAe RENGE PATIL 

(Parbhani) : Sir, under the rule 3n. I would like to draw 
the attention of the govemment to the fact that the doubling 

of railway track between Manrr.ad and Mudkhed has not 

been  done 80 far. While for this rail division, It has been 

linked with different railway divisions like Secunderabad. 

In the South. Kamataka. northem and wHtem sides, but 

rail traffic Is facing problems due to na ai~i i  of double 

tracks because one train has to stop for p888ing another 

train. thus train service delays in this railway division. As 

al8o, this single track has to bear the whole burden while 

the double tracks in this railway division are very 

neceasary technically also. Marathavad has Its own history 

and It has sufficient raw material for the industrial 

development but due to unavailability of rail facility the 

Indullries have not been developed in this area and 

people of this area are forced to migrate to other places 

for employment. 

I request the Govemment through the House. that the 

work of doubling the railway track between Manmad and 

Mudkhed be sanctioned and started soon. 

(xvIII) Need to give campen .. tlon to the tribal 

women, who autrared from police UC8HU 

In Jharkhllncl 

SHRI HEMLAL MURMU (Rajmahal) : Sir, there were 

Incidents of atrocities committed by police with three tribal 

women after arresting them in a murder case at Sundar 

Pahari Police Station of Jharkhand State. Guilty Inspector 

and policemen were sent to jail when the matter came into 

light through protest by people. electronic and print media. 

But 881d victim poor tribal women could not get 

compen88tlon due to not sending recommendation and not 

taking necessary action by the coneemad Superintendent 

of PolIce under Tribal Atrocity Prevention Law. The 
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condition of the said victims is pitiable and they are 1Ivtng 

in abject poverty. 

So, I urge the Union Government to provide 

compensation and financial assistance to these victims 

and do justice with them by taking necessary action 

Immediately. 

(xix) Need to waive off the Intereat levied on 

overdue loan. of farm.,. during 2  y ..... 

moratorium period under comprehen.l". 

Debt-Relief Package Implemented In 

the year ~ 

SHRI KINJARAPU YERRANNAlDU (Srikakulam) : 

Government of India had in the year 2004, announced and 

implemented comprehensive debt .... ief package for 

farmers who suffered due to successive natural calamities 

in the debt relief package implemented in the year 2004-

06, the overdue loana together with interest 88 on 

31,3.2004 were rescheduled and were ordered to be 

repaid In 3 equal installments with an initial moratorium 

period of 2 years. The interest during the initial moratorium 

period of 2 y .... W88 also ordered to be repaid aIongwith 

the thr .. installments of the reecheduled amounts. During 

the 2 yea.. moratorium period there ~  no repayment 

of loan. But inter'" was leviable 0 11 % per annum. Thus, 

the 22% (11 %  X  2 years) of Inte .... t during the 2 yeara 

moratorium period will be an additional burden on the 

farme ... 

The present special package is purported to be further 

liberalization of the debt relief package of the year 2004, 

in order to provide relief to the farme .. In the 16 Identified 

districts. However, a view appears to have been taken that 

the overdae loan, and overdue interest which were 

rescheduled in the year 2004 are not yet due for 

repayment in view of the initial moratorium of 2 y .... and, 

therefore, the I8m8 cannot be t .... ted II overdue .. on 

30th June, 2008 and conaequentfy such amounIII be 

treated .. 1nei1gibie for incIuIIon under the praeant epeciaJ 

package. This Ie purely a technical .....an. 

(xx) Need to open • Budcthlat Centr8I Unfwnlly 

and ~ the Memorial of Dr. B.R. Ambedkar 

In Deihl 

SHRI RAMDAS ATHAWALE (Pandharpur): Sir, 2550th 

birth anniversy of Lord Gautam Buddha is being celebrated 

In the whole world with fan fare. But, we are not organizing 

any special programmes In our country where lord 

Gautam Buc:Jdha W81 bom. Keeping In view the sentiments 

of the cltizen& of the nation, it Is neoeeaary for Union 

Government to open a Central Uruveraity in the name of 

Lord Buddha In the Capital Deihl on the occuIon of 

2660th birth annivetaary of Lord Gautam Buddha aIongwIth 

celebrating the birth anniver&ary of Lord Gautam Buddha 

in the entire country. 

Babe Saheb Bheem Rao Ambedkar Memorial ,Ituated 

at 26 Allpur Road In the Capital DeIhl has not yet been 

developed .. a museum. It it being demanded for a long 

period to develop the said memorial of Babe Saheb as 

a mu .. um. 

I request the Union Govemment through this House 

to take effective ,tepa to open a Buddhist UnIve .. 1ty 81 

Central Unlve .. 1ty In the CapItal DeIhl and to develop 26-

AJIpur Road 81 Mueeum after Baba Sahel» Bheem Reo 

Ambedkar beIide, celebrating 2660th birth annlverwary of 

Lord Gautam Buddha with fan fare In the entire country. 

12.27 h .... 

GENERAL BUDGET. 2007-o&-GENERAL 

DISCUSSION 

[EngJlBII} 

MR. SPEAKER : Now, the House wIU take up Item 

No.14, General DIIcuuion on the Budget (General) for 

2007-08. 

Prot. Vijay Kumar Malhotra to epeak. It II a Yet'Y 

~ ..... 
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{Tra"'atlon} 

Dlecuulon on general budget Is being started. 

PROF. VIJAY KUMAR MALHOTRA (South Deihl) : Mr. 

Speaker. Sir. Shri Chldambaram has presented general 

budget for the year 2007-08. Headlines and editorials 

published in aI/ newspapers the next day present the clear 

picture of this budget. Headlines published in all English 

and Hindu newspapers are u under:-

(English) 

"Middle-clau C8HI FM rape". "L.ietJeM Budget In for 

all round denunciation." "Lola of noise but pittance for 

farm sector." The newI published In all newapapers 

under the caption "Aam Aadml fee" betrayed." 

"Budget dampens morale of battle-bound Congreu 

Party." "Common man disappointed." The Hindu 

Publlahed the MOry "Unemployment and Inflation not 

addreued." "PC giveI with right hand brooks with left." 

"Big blow for ImaH houses." ·Sorry. stili not at your 

service: ·PC dIeappoints NRls in U.K." "Housing 

estates get '"' real" "RWAs not happy to be in 

service net.. "Farmers cause cannot be offset." 
"Nothing at all for deeperate farmers." "Common man 

gains nothing." "Budget betrays aam aadlni .• 'Women 

groups complain." 

[Translation) 

The editorials of 7-8 newapape,. of the country are 

(English) 

"The effort does not match with rhetoric." "No respite 

for agriculture renewal." "Budget 2007 falla to addre .. 

growth. Inflation and rural uplift." 

(Trana/ation) 

The reaction of the people all over· ~ country wu 
known through the newspapers of next day. Hon'ble 

Mlnlater made some announcement. Mr. SpeaIcer, Sir, you 

may recall that when some people were agitating before 

queen Merl Antaenet at the time of French Revolution, she 

~ asked why those people were agitating, they said 

that they are not getting bread to eat. 

(Engli.,,) 

"Why do not they eat cakes?" 

(Translation) 

If they do not get bread. why do not they eat 

cakes? 

Mr. Speaker. Sir, I was surprised when Mr. Chldambaram 

mentioned about a good news while presenting budget. 

He said that (Engliah) there Is a good news for cat and 

dog lovers.' Customs duty on pet foods reduced from 30 

per cent to 20 per cent. [Translation) Mr. speaker, Sir, is 

this a good news for thousands of farmers commlning 

suicide for the people of poor and middle class . reeling 

under the prica rise. for unemployed labourers and women 

crushing stones on roads. Crores of children who are 

victims of malnutrition. helpleu elder1y persons walking 

with sticks, women and young girls compelled to go Into 

prostitution to feed themselves, that food for foreign cats 

and dogs Imported from abroad has been made cheaper 

as has been announced by our Finance Minister? Imported 

food being eaten by cats and dogs of rich men has been 

made cheaper. My colleague Shri Jal Ram Ramesh is not 

preeent here, who reacted after hearing hon'ble Member 

of communist party that the people who are criticizing this 

budget, they can eat food of dogs and cats, it is cheaper 

. and very tasty. This statement also has been published in 

the newspapers. This statement shows his sensitivity. 

soberness and opinion about budget. 

Mr. Speaker, Sir, when budget was being presented. 

100 crore people of the country were eager to know 

about the budget even lOme of them do not have TV or 

Radio. There were H\l8ra1 things in the budget but 

nothing for common men like a marriage party without 

bridegroom. What happened about common men? ~ Is very 

shameful, objectionable and condemnable that common 
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people have been 'betrayed because nothing hIS been 

announced for them in this budget. So when talked about 

common men, I would like to mention some points before 

you. 

The first thing Ie inflation. The thing making people 

puzzled is high rate of inflation. Mr. Chidambaram 

made a statement and said that if growth rate incrused 

then inflation is also bound to increase. And then he said 

that he has no magic wand to control the inflation rate at 

once. If you have no magic wand then why did you say 

In election rally of Sonia Gandhi that there Is high rate of 

Inflation in election of 2004, while inflation at that time was 

about 2·3 percent and why you said at that time, "elect 

us, we will decrease inflation rate"? The price of essential 

commodities has gone very high today. 6 percent, 6.50 

percent or 7 percent has no meaning, The price of essential 

commodities In wholesale price index and consumer price 

index should be taken into account. It should be taken into 

account as to how the prices of commodities increased 

upto 2()()"3oo percent. Price of Flour has increased from 

RS.7 to Rs.16. Similarly, price of other commodities like 

rice, sugar, salt, onion, vegetable have also increased. 

These are food of common men. You are allotting 60 

rupees per day for rural areas under Employment 

Guarantee Scheme. If per day expenditure on essential 

commodities Increases by 20, 25 or 30 rupee, out of that 

60 rupees, what his life will be, think about it. Thuis 6 or 

7 percent has no meaning. Your 8 or 9 percent growth rate 

hardly makes any difference. If China can hold its Inflation 

at 2 percent for 15 years with 10 percent growth rate then 

is it appropriate that Inflation rate ahould be inc.....ct to 

9 percent with g percent growth rate. I think you are wrong . 

• So there ia no need to read all. Data about inflation have 

been preaented here while I can prove the high incnt ... 

in prien 0' different things, but I would like to mention here 

about somethinga. Beaidea fruit and vegetablea, you 

can 8M the price of flour, pulaes and rice, eIc. What a 

difference haa come up. Flour, which w_ available at Re.7 

per kg. MIla now at RB.18 per kg. Same Ie the cae with 

rice. The increased price of rice Ie not below Re.45 per 

kg. Price of pul ... has gone upto Ra.65 per kg. from Ra.15 

per kg. Simllarty, price of spices have increued by 200 

percent. 

I will mention oIher data given in budget. I would like 

to ask hon'ble Finance Minister the reaSon of price rise. 

Is it due to tsunami or earthquake? I would like to say 

that inflation is rising due to wrong policies of UPA 
Government. They have continued forward trading while 

the govemment repeats it again and again that they will 

discontinue it, but it is running. Commodity exchange and 
speculation are going on. If all these things continue, then 

prices rlee. 

12.37 hr.. 

[MR. DEPUTY SPEAKER in the Chail1 

Whole produce of farmers which should be procured 

by you, could not be procured in time, because FCI did 

not venture into the market at right time. So traders and 

commodity exchanger procured whole production of 

farmers paying some extra money and now Hfling it to 
consumers at high rate. Tha"s why inflation hu gone 80 

high. 

It is not rational when you say that price is rising 

in other countries also. You say that we will import 

essential commodities. When it is known in 'oreign 

countries they increase prices. You say that we will Import 

on zero percent duty which leads to price rise there. So 

prices of essential commodities increase here due to your 

wrong policies, So, your failure about price rise Ie we" 
known. 

I am surpriaed when I hear what " being considered 
about it in eongr ... party. Shrimatt Sonia Gandhi arrangea 
meeting of Congreu parliamentary group and expreuea 

her concem thai inflation has gone very high and It IhouId 
be controlled. Then she writ .. to Prime Minister expntIaing 

her concern about price riM. Then another letter about 

apecial economic zone is written to the Prime Minllte, 
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expressing concem over suicides being committed 

by farmers. I think this is illusion only, an attempt of 

gimmickry. To whom she is telling about price rise? 

What Is the meaning of writing to Prime Minister? ... 

(Interruptions) 

{Engllsh1 

MR. DEPUTY SPEAKER : Nothing will go on record. 

(Interruptions)" 

MR. DEPUTY SPEAKER : Shri Mistry. you have 

spoken without my permisaion. Nothing wiN go on record 

except the speech of Prof. Vijay Kumar Malhotra. Please 

sit down. 

(Interruptions)" 

[Translalion1 

PROF. VIJAY KUMAR MALHOTRA: Everyone and the 

House also knows that Prime Minister or Finance Minister 

cannot do anything without her consent. Nothing is 

possible without her permisaion. She is centre of power 

and accountable for this. Responsibility of Congresa is 

rMpOnsibility of UPA chaired by her. I wonder; she is 

putting responsibility on whom? Writing to hon'ble Prime 

Minister once, twice calling meeting of congresa 

parliamentary party and saying that this price rise is 

becoming uncontrolled is a fun. I do not want to use these 

words but these are wrong policies of the govemment. 

Writing too many letters makes one cheap. It is being talked 

about importance, but I do not want to give all examples. 

Recently national games had been organized in Guwahati. 

23-24 national gamee have been organized tiH date, which 
have been inaugurated by the President or the Prime 

Miniller, but It happened firIt time that chetrpereon Of I 

political party Inaugurated theM garnee. We would Hlee to 

eNot recorded. 

know why Prime Minister has been appointed while he is 

to be humiliated. Prime Ministertl, you have to go 
inaugurate, you should see other things happening in 

these days. Now Congresa is goveming In four·five states. 

They have lost in Punjab, now; they are in Haryana, 

Himachal Pradesh, Andhra Pradesh and Assam. Their 

govemments are in four states; they are in coalition In two 

states. 

You may see the campaigning advertisement of these 

six governments in which you see the congress preSident's 

photo at the top and below that sometime you may see 

Prime Minister's photo or sometime not and as far as 

inauguration ceremony Is concerned the credit does not 

go to the Prime Minister. 

{Eng/ish] 

It is degrading the office of the hon. Prime Minister. 

{Translation} 

Expressing concem about price rise and saying that 

it is not your responsibility Is wrong. She writes to 

Petroleum Minister to decrease the price of petrol. He says 

that It cannot be done. I cannot do this. And then writes, 

hon. Prime Minister has announced that special economic 

zone will continue and if there are some abrasions in it, 

we will correct these, otherwise, they will continue. SEl, 

FPF will be continued but concem will be expressed 

through letters. This is not the right way. It is merely passing 

the buck on others. 

Secondly there Is an lsaue of price rise followed by 

the issue related to farmers. The lsaue of suicides by 

farmers had been ralaed In the last elections. The 

honourable Prime Mlnlater had vleited Vidarbha six months 

ago and announced a paokage there and Informed the 
HOUle that the problem of suicides by farmers will be 

stopped. SIr, four farmers have committed suicides In 
Vidarbha during one and half hours of speectI delivered 
by the hon. Anance Mlniater. SInce the announcement of 
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the ptldcage made by the honourable Prime Minister. at 

least 3500-4000 farmers have blken their lives. What is 

there In the budget for them? 

[Eng/ish] 

What Is there in the budget for that? [Transilltlon] The 

increase In the credit limit of farmers alone will not check 

suicides. The Swaminathan Committee recommended the 

loan at the rate of 4 percent. The subsidy meant for the 

farmers should be given to them directly but the minister 

told otherwise and said that he was not in favour of giving 

them the subsidy di ~. This Is also one of the 

recommendations of Swami nathan Committee. Its 

recommendations have been set aaide and In tum a new 

R. Radhakrishanan commission has been constituted. This 

govemment is running on commissions and about 100-125 

Committeee of Group of Ministers and about 150-200 

commleaiona have been constituted so far. 

[EngHsh] 

What happen to the Report of the Swaminathan 

Committee? 

[TranBllltion] 

What happened to the recommendations of 

Swaminathan Committee? Interest has not been reduced 

by even a rupee and the banks' rates of Interest in the 

market have aI80 gone up. The farmers have to pay more 

as interest on money taken from the money-lenders and 

hence the cases of suicide by farmers are Inc ..... ing. 

Sir, I would like to mention about the situation arising 

out of reduced budgetary allocation for agriculture. The 

farmers have been taken for a ride. I can explain It 

extensively but I would explicitly like to say that the only 

reason for increase in farmers' suicides Is the high rate 

of interest. Though the timely unavailability of irrigation 

facfHtie8 and proper pricing of their produce have aIao 

inc:reued the suicide rate. Today the entire world namely 

MNC., Reliance and Tata are buying goods directly from 

the farmers and if it is so then from where the Govemment 

wID get goods for its public distribution system? Thole 

companies wiN setI those articlee on high prices. Why do 

the agencies like FCI and others not purchase foodgralns 

in time? The farmers do not get remunerative prices for 

their produce and suffer Immensely. Considering the whole 

budget I found nothing but lip sympathy. 

Now, I want to talk about unemployment. The issue of 

unemployment has figured In the Budget .. well .. in the 

President's Address. Even Shri Raghuvansh Prasad Singh 

mentions it I8V8IaI times. The Rural Guarantee Scheme 

was implemented in 130 districts in first phase and a 

provision of Rs.11300 crore was made in this ICheme. Only 

39 percent of this fund wu utilized and remaining 81 

percent fund was not spent. They have advertised the Rural 

Guarantee Scheme in the whole wortd, they hllve 

sanctioned fund but the fund Ie not being utilized. Why ia 

the money not being utilized? They blame the state 

Governments for not spending It. The reason tor this 

scheme being not so popular is that whe,..,.r the 

Congr ... party is in power, the fund could not be utilized 

fully but I can say with certainty that wherever the B.lP 18 

in power, the whole fund has been utilized. Madhya 

Pradesh and Gujarat are at the top In utilizing thle fund. 

The scheme failed In those states where the Congre .. 

party Is In power. You just judge why such a situation arose 

and fund could not be utilized. 

Secondly the hon. Finance Mlm.ter has made an 

provision for RI.11300 crore for 130 dIatrictI whereas he 

has Included 200 more distltcts this year In this scheme 

taking It to 330 districts in d. But he has made a provision 

of only As.700 crore for this purpose. c... the objectiy .. 
of this scheme' be 8Chieved on mere RI.700 crore in 200 

districts? WHIIhIe money run this Emptoyment Guarantee 

Scheme, which became our fundamental right? this .. 

nothing but cheating. It Is • matter of mere menIIonJng In 

the paper that the Govemment haa now targeted 330 

districts In place of 130 districts In this scheme. Who are 



491 Genera' BudpeI, 2007-08- MARCH 12, 2007 492 

[prof. V1lay Kumar Malhotra) 

being fooled by propagating this thing? You just consider 
the Iltuatlon of unemployment. Thil acheme hal not been 

implemented in the cities. The Government hu completed 

three years. You go through the Common Minimum 

Programme of UPA. National Employment Guarantee 

Scheme had been included in it. The Government had 

mentioned earlier that the scheme would be implemented 

only in villagee and there will be eeparate ICheme for the 

cities. There are about four crore unemployed graduat .. 

WlIo dwell in citieI and towns. According to the namel 

regiltered in the employment exchanges, there are ten 

crore of unemployed youth .. a whole, look at thie 

number. What ICheme has been devised for them? There 

is no luch ICherne .. well BI provision in the budget for 

the unemployed youth; the poor, who live in lIume of big 

cities including Delhi. No Bill has been brought forward 

In thll regard even after three years .. per the prornl181 

made in the CUP of UPA, nor any fund hal been provided 

for them. You may well imagine the lituation of 

unemployment today. erorel of people have become 

unemployed due to setting up of multinational companies, 

epeciaI economic zonel and Ihltting of Induatrle8. 

The worst lufferers are those people who are 

engaged In cottage and small-scale indultriel. It i8 claimed 

that thirty out of one hundred moat rich people of the world 

belong to thi8 country. It II also  claimed that 18naex has 

touched a new height and becomes headline in the 

newspapers. You aI80 mention that our people are taking 

over big companie8 In foreign countries after paying huge 

amountl. But it is also true that about lix Crontl children 

are malnourilhed here. Not only that almost thirty crore 

people .who are living below the poverty line have to face 

the bNnt, of Inflation and unemployment which not only 

force them 10 commit luicide but a lot of women are 

forced to compromlae with·thetr ct.IIIy, What hal been 

the aItuation of unemployment during theIIe three 

years and what ill the provlaion In your budget tor that? 
Whether there II any provilion in your Budget that theI8 

initiatives will be taken to eliminate the unemployment? It 

had been mentioned IaIt year or even In previous 

years that the Govemment would create one cront 

additional jobs which will eliminate the unemployment. It 

has not been mentioned in the Budget how many years 

it will take to eliminate the whole unemployment through 

their plana. 

After that I want to mention about Govemment 

ernployeel. The Finance Minister said that Income tax 

exemption limit has been railed by As. ten thoueand. It 

18 no U18 mentioning the names but the billionaires; 

mlllionairel have also been exempted by AI.10,ooo In 

Income tax. You aaId that there would be benefit of one 

thOUIand rupees. What kind of socialism is this where 

employees and bUllonalres of India will have benefit of 

RS.1ooo? This is the provision for the rich and the poor. 

Why have you made such provision? What does it mean 

if you provide the rebate of RS.10,ooo for the rich whose 

income is beyond Rs.1 crore? Why have you exempted 

them? Govemment or other employ .. s have facility of 

ltandard deduction worth Rs.30,OOO, it wu provided 

becau18 businessmen or other people have to pay tax on 

the income only which 18 deducted from their expenditure. 

But the Govemment servants have to pay tax on their 

Original salary. Their income is not counted after deducting 

conveyance and other expenditure. The ltandard deduction 

WBI meant for them. 

But you have done away with atandard deduction. 

Earlier they enjoyed re ... of Ra.12,000 on Income 

from Interelt. Earlier there W8I ltandard deduction of 

As.30,0001- and general deduction of Rs.12,0001- on 

Income from Interest but the same has been discontinued. 

You believe in equality. That is why you have provided the 

same facility to the billionaire and the people eaming 

RI.100 to R8.200. There are total two crore thirty lakh 

Government and 18mi Govemment employees and they 

have been betrayed. The limit of ~ has been 

increued from 1,00,000 to 1,10,000 limit for senior citizen, 

1,85,000 and for women It Is Increued from 1,35,000 to 
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1.45,000. Earlier employees were provided rebate of 

Rs.50.ooo and there was standard deduction of Rs.30,OOO/ 

-and deduction of Rs.12,000/-on Income from Int8f88t but 

It was not beneficial for them. To whorr, are you extending 

these beneftts. There are 3 crore tax payers. You are 

ptOViding the same relief to the people having Income of 

more than ten croI'M and the rest. It shows your Intention 

as to what you think about the common men. 

Mr. Deputy Speaker, Sir, for the past three years 

Govemment has been talking about the. ~  working 

in mill or unorganized sector I want to know what welfare 

measures have been taken for the workers of unorganized 

MCtor In this budget. You said that you would initiate 

ln8uranoe scheme where 50% amount will be contributed 

by them and rest 50% win be managed. It is not practical 

at all. Even on court Dlither you brought any such bill nor 

there Ie any such proposal. We know better how they have 

been treated .. 

Sir, small traders, poor people, shopkeepers, all thoee 

~nning small shops are already disturbed with the fact that 

when FDI in retail Is allowed It will swallow up all the small 

shops. Then street hawkers, will no longer be seen. People 

working in Mandi will disappear as retail producta will 

directly reach to big malls. They are disturbed over It. I faU 

to grasp whether it Is an iMovative idea putforth by you. 

There are about five crore small ahopkeeperI in India out 

of which many shopkeepers have rented shops. They have 

brought them under service tax ambit and now say that 

they have to pay 12 percent service tax. I want to know 

whether he himself will give 12 percent IIrvice tax or will 

take the same from the rented shopkeeper. Where doee 

the IIrvice come in it. {English] Where is the IIrvice 

provided? 

[Translation} 

A person takes a grocery shop of the rent of Re. 

1.000/-or 2,0001-where you are going to levy the 12 

percent seIVice charge. I would like to know what kind of 

service you are providing? 

{English} 

SHRI P. CHIDAMBARAM : Sir, If he wiaheS to dilcuaa 

the Finance Bill. I am willing to reply. But I think he IhouId 

read the Finance Bill before he dlscUS881 It. Pie ... stand 

up and tell me after reading the Finance Bill that you are 

satisfied that service tax applies If a shopkeeper pays 

As.1000 rent a month. 

[Transilltion] 

PROF. VUAY KUMAR MALHOTRA: I have read the 

finance bill. Kindly tell me If anybody purchaMa an outlet 

for commercial purpoaes. You have said that 12 percent 

tax will be charged from him. If it Is Incorrect and you will 

withdraw the same, it win be a good move. But the same 

is not being withdrawn instead the HmIt Is being 

increased ... (Interruptions) 

{English} 

SHRI P. CHIDAMBARAM : Sir, he has made a 

statement now that If a man pays Rs.1000 rent, he is liable 

to pay service tax. I will answer that. 

PROF. VUAY KUMAR MALHOTRA: I have HId thai 

If you include the persona having Income of more than 

50,000, then peraons who a,. gIVIng rent of Ra.5,000(-or 

6,000(-are liable to pay tax. I have said that they will be 

liable to pay tax and there Is no doubt. {Eng/ieh} It wIft be 

here If It Ie beyond Ra.50,OOO. [T",""'tlon} M you have 

HId that perwone having Income of Re.50,0001-may not 

be liable to pay tax. But the people paying rent of RI. 

2000/-or Ra.3,0001-or Rs. 4,0001-... (lnterruptioM) His 

concoptIon to bring India at par with America and Paris 

and other countries ... (lnterruptlone) 

IEngliMl} 

SHRI P. CHIDAMBARAM : He has made his point, I 

will reply. 
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[Translation} 

PROF. VIJAY KUMAR MALHOTRA : I was just 

mentioning the fact that Government employ .... 

unorganized sector. worKers, .ma" trader, common man. 
all have been betrayed in this way. 

After going through the entire budget I have not found 

any mention of black money and what can be done in this 

regard. I had tried to rai.e the matter of Hasan Ali that day. 

An unknown pel'8On whose whereabout are not known is 

having a property of R •. 35.000 crore and ten foreign 

accounts. Thie is a cue of a .ingle person. There may be 

1houIand of .uch C8S8B. There are Information that he hal 
property of Aa.35.000 crore. He Ie having A •• 35,OOO crore 

with him and ten foreign accounts. All the ten foreign 

accounts are of a .lngle person. There may be thousands 

of such case .... (Interruptions) 

13.00 hr •• 

{EngOsh} 

MR. DEPUTY SPEAKER : Nothing will go on record. 

(Interruptions)" 

[Translation} 

PROF. VUAY KUMAR MALHOTRA (South DeIhl) : How 

many politicians are Included In it? 

[English} 

Why do you not come out openly? 

[TreMlaIionJ 

Who are the person. Involved in It? How many 
politicians Involved In it? Why are the names being not 

revealed'? Why the same Is being 'upreaaed'? If 

Govemment know the names their names should be made 
public. I have read somewhere that Supreme Court has 
.. id that the person Involved In .uch corruption 8houIc:I be 

-Not recorded. 

hanged on lamppost. If Supreme Court reiterate that IUCh 

persons should be hanged on lamppost and conupt 

persons .hould be meted out such treatment and that law 

does not allow them to do such act, I would like to know 

who are the people Involved in it? They have said 
that it included politicians, bureaucrats, ministel'l and 
terrorists? 

(English) 

Can there be .omething more serious? 

[Translation} 

Security Advlaota have said that our exchange ia 

being manipulated by terrorists. There are news everyday 

that this Is being manipulated by terr0ri8t8. Terrorists are 

getting money through 'Haw"". WJ1y are not couple of 
terrorists being caught for exemplary punl8hrnent? They 

could be arrested under TADA as there Is a provision in 

TADA that if anybody transfer money as 'Hawala' could be 

arreated under 'POT A'. You have withdrawn the .. me. You 

have aIao repealed the ·POTA'. Under which Act will you 
arrest them? How will you punish them. 

What happened to Telgl? Who were the persona 

associated with him. Telgl escaped In the matter. The matter 

may be evaded as weH. Everybody 18 well aware of the 
matter of Quattrocchi 88 to how people are eamlng 

black money with the help of terrorists and the people 

engaged In 'Hawala' are being laved? How are they 

being protected? How are they being protected? Why 18 
there no mention of black money In the budget 
speech as to how it can be unearthed? They are running 

parallel economy. Black money being generated Is higher 

than the total revenue and It II being done through black 
money. 

But not a single word was said about It. 

{EngDahl 

Not a word about It. 
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(Translation} 

What about the non-performing useta which are lying 

In the entire budget? .. (lnterruptions) 

It is none other than India, the unfortunate country, 

where the assets which are not taxable are also called 

assets ... (Interruptions) 

(Engt/sh} 

SHR' GURUDAS DASGUPTA (Panslwra) : Now, you 

are tuming left ... (lntflrruptions) Non-Performing AIsetI did 

not pile up in one year •.. (lnterruptions) 

MR. DEPUTY SPEAKER : Nothing will go on record. 

(Inlerruptionsr 

[Translation} 

PROF. VIJAY KUMAR MALHOTRA: I know. Every time, 

non-perfonning assets were discussed in the budget as 

. to how to explore the ways by which ,&heH may be 

reduced. It. Is stupidity to call tMm assets, 80 how will they 

be non-perfonning aaaets? But during last three years, 17 

percent increase In non-performing .... ts Is recorded. 

Recovery Is merely five to seven per cent ... (Interruptions) 

Why did you not mention the non-performing aaaeta In your 

own speech? We are repeatedly saying that advertisement 

should be given openly In all newspapers. There are so 

many high profile people, to whom Government are giving 

loan of millions of rupees and they are lilted among the 

great rich people of the world. They owe RI.54,OOO crore 

to banks. Why public notices are not Issued agalnat thole 

people? It should be declared that these are the people, 

who are not returning the money. If they do not have 

capacity and if someone among them dies or something 

.... happens to them. then we can underatand, but If 

someone Is a millionaire and running big industries not 

only In India but also In other countries. Then, what Is the 

reason of withholding the repayment of loans of banks? 

But not a single word has been uttered about It In the 

budget. 

(English) 

Not a word about it. 

[Translation} 

Mr. Deputy Speaker. Sir. Government have mentioned 

about the income tax arrears In the budget. What II the 

total amount involved In it? It II As.1 lalch 40 thousand 

erore ~ a  total plan outlay is also more or leu the 

same. I would like to know from the Govemment as to what 

mechanilm hal been developed to recover income tax 

arrears? What iI being done by the Government to recover 

non performing .... 18? You juat forget about the people 

having duel of rupees 200-400 but CU8I of rich people 

are aubjudiced in the court. 

[Eng_h} 

Why do not you bring a new law? 

[Translation} 

Thll amount may be releued but there Ia no mention 

to recover the Income tax arrears In the budget speech. 

Mr. Deputy Speaker, SIr, the Government hava 

mentioned a JJnique thing In the budget. F'm thing II that 

they have increased the plan outlay to 30-40 percent for 

the next year but the total plan outlay of RI.2 Iakh 64 

thou8and 41 ero,. for the previoua year hu not been 8peI1t 

fully as rupees 10 thouund crore have not been apent 

out of It. What eort of approIICh Ie thla? If the plan outlay 

would have increased at the ltage of revlMd Budget and 

epent accordingly, then your point provea to be correct but 

the amount • not ..,ent after getting fundi and 

recommended to Incr ..... ThII 18 merely jugglery of data. 

What are the hMdI where the amount II spent? Total 

amount eannarked for social aervicea w .. As.83 thousand 

313 crore whentu only As.58 thouIand erore have been 

spent and the amount remained unapent out of It was RI.4 
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thousand crore. The amount being provided to Ministry and 

department has been reduced ., lot. This system I. not 

proper that budget is allocated but not spent and then 

directing that deficit may not Increase. This sort of 

monopoly is not proper. 

[English} 

SHRI J.M. AARON RASHID (Periyakulam) : Why 

part of the Budget document are you referring to? 

... (Interruptions) 

PROF. VIJAY ~ MALHOTRA :  I am referring to 

page 8 ot the Central Plan Outlay. [Translation} where It 

Is stated that only Rs.59 thousand 43 crore have been 

spent from the total amount of Rs.63,313 crore earmarked 

for social services during 2006-07. Rs. 10 thousand crore 

remained unspent out of Rs.2 lakh 54 thousand 41 crore 

earmarked in the central plan outlay. I am mentioning these 

facts here as earlier they made a commitment and It was 

publicized a lot. Thereafter it was informed that 180 billion 

dollar Is the foreign exchange reserve, how Is it being 

utilized? You would be surprised to know that Rs.4 lakh 

21 thouaanda 219 crore have been earmarked for debt 

service for next year whereas out total revenue Is Rs.4 lakh 

86 thousand erore. [English} Am I wrong? [Translation} 

What Is the difference between these two amounts. The 

maximum amount is being withdrawn from the debt eervice. 

There will be no amount in the plan. If you have spent 
more amount, then It-Is being tried to put it back In the 

fund. The entire amount Is of debt eervices only, you should 

try to safeguard the country from the debt trap.· I think, the 

matter may be considered. 

Mr. Deputy Speaker, Sir, I would like to conclude my 

speech by uying two things. One is about the education. 

Govemment promiHd to apend 8 percent of the GOP on 

education but what 18 the position In this regard? In totality 

nothing Is being apent on education. In education, 

partlcularty, for the children in the age group of uptO 14 

years. about 34.4 percent amount has been reduced under 

the head of Sarva Shiksha Abhiyan. Sarva Shlksha 

Abhiyan is the scheme with which we want to educate the 

society. but fund has been reduced in that scheme too. 

Now-a-days no child waqts to go to Govemment schools 

because the conditions of these school. Is very bad. No 

floor mats are there, rooms are not available, and In fact, 

even the basic facilities are not there in these school •. 

Everyone wants to get his child admitted In public 

schools. Some one gets ',IS child educated in Ooon school, 

some one elae get hi. child educated In some other 

school. But children who are, In fact, poor in real eenNi 

should have been educated through Sarva ShikIha 

Abhiyan and more funda should have been apent on 

them ... (Interruptions) 

MR. DEPUTY SPEAKER : Shri Aaron Rashid, please 

sit down. 

(lnterruptioM) 

MR. DEPUTY SPEAKER : Nothing Is going on record. 

(Interruptions) 

[Translation} 

PROF. VIJAY KUMAR MALHOTRA : It was decided to 

set up six AIIMS during the year 2003-04. Foundation 

stones were laid at all the proposed locations accordlngty 

and funds were earmarked for the purpose. Now three 

years have paased since this Government came to power 

but still neither of the AIIMS has been constructed nor Is 

under construction. Patients are dying outside the 

hospitals. Poor people cannot afford the expenses of 

private hospitals. Now-a-days thousands of private hoapltala 

are being constructed. Three Is neither any mention In the 

budget about the AIIMS which were proposed to be aet 

up In Bihar and at other place. and nor any provision 

has been made for them. The negligence, which has 

been committed in the field of education and health, is 

highly objectionable. I would like to mention' two more 

things. 
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MR. DEPUTY SPEAKER: Nothing will go on record. 

(Interruptions)· 

Everyday there is a debate on internal security. From 

the Prime Minister to Home Minister everyone is stating 

that {English] Everything all under the Sun in India is the 

target of these terrorists. (Translation] Only yesterday I was 

reading somewhere that an alert has been sounded about 

possible attacks on all 0' our shores. It is also being said 
repeatedly that they  will 8tation at one of our Islandl and 

attack from there. In the headlines of yesterday and day 

before yesterday it was reported that Metro Rail in Deihl 

and Taj Mahal are under threat. You are also making 

statements regarding our nuclear and power installations. 

If the situation Is much precarious what provisions 

have been made in the budget to tackle it and whether 

you have made any provisions to increaee allocation of 

the Home Ministry or set up any central agency to deal 

with such security threat. I went through the figures 

pertaining to allocation of the Home Ministry. I was very 

surprieed. As per the ministry-wise details only Rs .• 

crore have been provided in the Central Plan outlay of 

Ministry of Home Affairs. Out of it Rs.317 crore were spent 

and it was increased to Rs.459 crore for the next year. This 

budget· nowhere indicates the .. riou8ne.. of the 

Govemment to fight terrorism and al80 there is no mention 

0' funds to be provided for formulating schelTl8l to curb 

this menace. 

Mr. Deputy Speaker. Sir. youth are being  discussed 

here. It is being said that youth are the backbone of the 

country. But I want to know what the Government are doing 

for them? Mr. Deputy Speaker, Sir, during the lut year 

Rs.600 crore were allocated for youth programmes and 

sports in the country, out· of which only SOO crore _re 

spent RS.1oo crore were left unused. For the next year 

Rs.7oo crcre were allocated, out of what? In the plan of 

As.3,19,992 crore only Rs.7oo crore were kept for youth 

programmes and sports. What percentage is it? Only 0.25 

°Not recorded. 

percent or one-fourth of 1 percent. You will epend thi. much 

leN amount on youth, national integnty of country and on 

sporta? Many  a time Mr. Chidambaram ha. "ated that Mr. 

Rajiv Gandhi had organized garnet In 1 G82 and that and 

his govt. will organize better garnet than that I want to 

correct him that during that time It wa. Mrs. Indira Gandhi 

not Mr. Rajiv Gandhi. I al80 want to tell him that before 

I was the President of the committH for organizing games 

in 1982, this govemment has been spending RS.5oo crore 

on sports whereas China spends Rs.20 thouland crore on 

spot1l. Here people are spending allotted money on 

infrastructure and supervision etc. in.tead of spending the 

same on aportspersons. It hal been .aid time and again 

that more amount .hould be .pent on the training etc. of 

the aportlperton.. How will they win medals? What you 

did inslead were extending rebate In full to thole 

constructing Hotels in Delhi. You are giving tax rebate of 

crorea of rupeea to them. They will conllruct hotels, which 

would be of no u.. to 1pof1a. I have attended every 
convnonwealth garM ... ""~  

MR. DEPUTY SPEAKER: It wu there In your apeech 

and also in the IPHCh of Mr. Minilter but I want to state 

that at the time of 1882 galTl8l Mra. Indira Gandhi wu the 

PM not Mr. Ra;1v Gandhi. 

PROF. VIJAY KUMAR MALHOTRA : Thil I. what I am 

saying. 

PROF. VIJAY KUMAR MALHOTRA : Whenever he 

camel he repeats the tame thing. Ftratly I want to tell him 

that /EngliMJJ theM are not Congre.. Games or UPA 

Gamea ... (Im.rrupI;on.) {T,.,..tionJ The .. are the games 

of the country and when the announcement regarding 

game. w .. made NDA Government was in power. NOA 

Government brought the .. games to India. It is not right 

to repeat it every time. You have extended tax rebate of 

hundred crore rupees to those constructing Star HOIeIi In 

Delhi which will not attraci ill'V tax on the buildera but at 

the same tIme you will not Incre,l" the limit of the food 
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of the sportsperson from As.100 to As. 150. You have 

decreased the amount given to gold medalists in Asian 

Games and Commonwealth Games from As.20 lakh to 

As.6 lakh. Will the hotel win the medals or infrastructure 

will bring the medals? If you spend on the sportapersons 

and give them foreign exposure and best coaches, they 

will bring medaL.(lnterruptions) You will be surprised to 

know that As.500 crore were spend on youth programmes 

and sports in total out of As.SOO crore and for the next 

year As.700 crore were allocated. What has been done 

.for the benefit of the youth with this? What has been done 

for women? There was great discussion on women 

empowerment Day, Women were made to believe that a 

separate budget will be made for them but no announcement 

was made for them. Every fourth child Is a victim of sex 

abuse. Yesterday I was going through the report of Unesco 

according to which 8 crore children are the victims of 

malnutrition. There is no mention of it in the budget. It has 

been mentioned in the budget as to What they are doing 
for the Muslims, Earlier there was a cover for minorities 

that they are doing something for the minorities. For the 

first time in the history of India, minorities have been made 

synonymous with MUSlims and even after this the Prime 

Minister says that the Muslims have the first right on the 

exchequer of our country. What kind of statement is this? 

This Is also communalisation and shows the brazenly 

communal mindse!. Though the amount is not 10 huge but 

there are scholarship etc. for the Muslims. If the pe..-on is 

from Schedule Caste he won't get the scholarship but a 

Muslim will be given the same. For the lirat time In the 
history of India you have communalised the budgeL It 
doesn't happen in Pakistan, not a lingle country in the 
world does 10 but it is being done here. It is like if you 

have the authority you will make it the Islamic Aepublic. 

What is being done in this way? You have ruled this country 

for 40 years . ... (Interruptions) 

MR. DEPUTY SPEAKEA Please sit down. Speak 
w'len your turn comes. 

(Interruptions) 

{English} 

MR. DEPUTY SPEAKEA : Hon'ble Member, please sit 

down. 

(Interruptions) 

MR. DEPUTY SPEAKEA : Nothing should be recorded. 

(Interruptions)" 

PAOF. VIJAY KUMAR MAlHOTRA: That II what I am 

saying. You have Hid It rightly. ... (Intet't'l.lptiona) 

{Translation} 

MR. DEPUTY SPEAKER : Please lit down. 

PROF. VIJAY KUMAR MALHOTRA : Mr. Deputy 
Speaker, Sir, I am saying the Hme thIng ... (lnterruptiona, 
Here In this country the party ruled for 40 y ...... 
communist party ruled in Bengal, Mulayam Singhji ruled 

In Uttar Rradeah and even after thiI the condition of the 
MUllims is not good then who is responsible for It? 
... (Interruptions) 

An Hon'ble Member: You ... (lnterruptions) 

PROF. VIJAY KUMAR MALHOTRA : We were not in 

Government there at that time. We were not in Jammu-

Kaahmir, we were never In Government In West Bengal 

and the condition is worst there. Who is responsible for 

that? Of what avail would an asailtance of rupees two or 

four hundred crore prove? Would It ln1prove their 

condition? Why are you dividing them communally? h 
would have been bener had theee funds been aHocated 

for an equality commission instead of setting up a Muslim 

Commission which would have been greared to bring 

equality at an level., be It rich or poor, Hindu or Muslim, 

.Men or Women. This discussion Is not regarding the below 

poverty line of RI.28 erore involved In It, it is more 
appeasement of MusHma. They are not trying to help them, 

they are rather creating a dMde, building a reaction across 

"Not recorded. 
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the country .. It isn't fallOuring Muslims, it Is antl·Hindu and 

they are out to prove that...(lntelTJ,Jplions) 

MR. DEPUTY SPEAKER : Pleace sit down. SpeU on 

your tum. 

PROF. VIJAY KUMAR MALHOTRA : Mr. Deputy 

Speaker. Sir. that is why I am saying that this budget is 

completely anti poor and anti people. This Is anti poor 

employ... and anti public. This budget bailee the 

expectatione 0' one and all, it is an act of tlQChery with 
atl categori.. of people Including children and women. 

Chldambaram Saheb wIU be remembered In history only 

for thii quoting the ltatement of Marry Antewet. 

IEngHshJ 

It is a good news for the entire country. 

[T,.".tion} 

Made In the context of dog food, only this will remain 

In history. Only that part of the budget reflects their mlndHL 

I oppoee, the way thie budget hal been prepared. 

[EnglISh} 

SHRI K.S. RAO (Eluru) : Mr. Deputy Speaker, Sir, I have 

heard with rapt attention what my friend Prof. Vljay 

Kumar Malhotra, coming from the BJp, spoke about the 

Budget. He mentioned many a time about the poor, about 

the rural sector and the farmal'l. At leaat, I am happy 

that he is speaking now from the OpposItion Benches. 

They never spoke anything about luch people when 

they were Iitting In the Ruling Bench ... But even by 8ltting 

in the Opposition Benchel al8o, I would say -though I 

belong to the Congre.. Party. the UPA alliance - I did 

not find any effective criticism lupporting the poorer 

HCtions of the society In his speech. I will mention how 

it Is not. 

To begin with, my friend Pro'. Malhotra was speaking 

about the irnpntIaIona of the Industry, trade and the 

exprea8ione made In the newapap81'1 ~a ing that this 

Budget Is a lackluater Budget and It Ie not motivating 

people, this and that. 

Sir. I do not have anything againlt newspapers. Have 

we come across one inltance In thiI country where the 

induatrial sector or IndullriafiIII or tradel'l have tpOken 

anything about their responaibiIIty towards poorer HCtionI 

of the IOCiety? If they were to make crlticitm againlt any 

Budget or I Government, Invariably ~ apeak about 

reduction In tax rat .. , but ...... 1icI reveal that in thie 

country rich people are paying the Jowett tax. Though it 

II mentioned on the healdllnes that 30 percent tax on the 

corpora.. leCtor plUi lurcharge etc., because of the 

several exemptionl given, ultimately It does come to even 

18.2 per cent. So, If the IndUItrIal sector, the traders or the 

bulinetl community In this country were to say that tax 

rat .. have not come down, It meant they do not have any 

reaponaIbIllty or any sympathy for the poor people who .re 

living In large numbers In thie country. If they were to say. 

'Aft right, we make money, we are only acting a, tNlt ... 

0' corporate hou ... and we will spend much of our wealth 
only for the betterment 0' poorer sections and to Improve 
their lot', I would have been very happy. 

Sir, I quote an inatance 0' how newepaper reporting 
goes on in this country. In 1877, I  w .. campaigning for 

the eongreee Party in MachlipatMm Parliamentary 

Conatuency of AndIva Pradesh. A1 that time, I w .. not • 

Member of Patliamenl When I w .. going for ~ing 

in the morning, I HW • lIogan written on the wan which 

laid: 'If you want 'reedom 0' the Pr .... you mU8t vote 'or 
the Janata Party'. The other IIogan I HW w .. : 'If you want 

democracy n not dictatOl'lhip, you vote for the Janet. 

Party'. ImrnecNtefy I went back to my house and BIked 

my people to write the follOwIng below that ,logan Itating 

is II that 'If one were to have power anc:l position. then II 

Is democracy and if one were to 10M that power, It Ie 

dIctatorah/p'. The Hrne leader who w ... 1n the eongr ... 
Party e.rlier w.. telling, time and again that It is •• 

democracy which he i. repreeenting ... Congress Party 

member. But when he went out of the Congre .. Party. he 

Mid that It wa. dictatol'lhip. 
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When they wrote about freedom of the Press, the next 

moment I got it written there as follows: 'Do you require 

freedom for the Press or Press owners?' Ten me, today in 

which newspaper the editor or the journalist has got the 

freedom to write about an issue where it contradicts the 

opinion of the newspaper owner? How much value have 

these cOlllllJents of the 'Press got? Did they ever comment 

about the rich people of about the corporate sector? If an 

industrialist makes hundreds of crores and whose share 

value has gone up from Rs.10 to Rs.3,OOO, did he ever 

say as to how he made that money? Is it not because he 

is charging more than what he deserves? Is it not because 

he is charging more than what he deserves? Is it not 

becauae he has increased the cost of the services that he 

is providing or increased the cost of the commodity 

that he is manufacturing? Did newspapers question that 

"ny time? No. and my friend wants to depend on 

comments made by such newspapers and not on statistics. 

I would have been very happy had he mentioned 

something about statistics and gave suggestions in detail 

as to how the lot of the poor man has to be increased. 

If he had spoken that unless the purchasing power of 

65 per cent of the people living in rural areas increases 

no industry can nourish in this country, I would have 

been very happy, but he did not do that. He only said 

that this Govemment has not done anything to agriculture, 

this Government has not done anything to the common 

man, the poor people below the poverty line, emplOyees 

etc. 

Sir, I will now come to all his points one by one. He 

said that this Government has not done anything to the 

farm sector. When they were in the Government, did they 

ever think in terms of increasing the credit to the 'arm 

sector? I am very happy that the day the UPA Government 

came into power, they realized the importance of the farm 

sector and the rural sector. 

Unless the income of 65 per cent of the people living 

in the villages goes up and unless their living standards 

go up, this country cannot grow, and no country can 

develop. It the manufacturers produce millions of goods, 
who will purchase? Are they purchased by the same 35 

per cent people? That is why, I say that I am happy that 

this Government has realized at least now that we have 

to take care of the farm sector and unless the people below 

the poverty line are taken care of, there is no future for 

us. 

Simply because he is silting In the Opposition, he Is 

criticizing, and I do not find fault in that. I will support I' 

he has criticized muc;h more with points but he has 

criticized without any points. He said that China has got 

a growth rate of 10 to 11 per cent but their inflation is only 

two per cent. I am happy that at least today he is praiSing 

China, a communist country. which they never did, and 

they had opposed an the time. 

Sir, what was the growth rate during the NDA regime? 

Did they ever see that? It was four per cent or 4.5 per 

cent. and sometimes it was even less that that. Now, today 

we can say proudly that the growth rate is 9.2 per cent, 

and we aim at more than 10 per cent. We have got 

confidence in that. The entire globe has realized that this 

country is prospering very well particularly the growth is 

very visible in the last three years. How can we find fault 

in that? 

All right, there is inflation. There Is a linle increase. How 

much? It is 5.2 per cent to 5.4 per cent now. It wu around 

four per cent earlier. Why? What is the reason? Have they 

ever gone into the details? Much of the Inflation i, only 

because of the increase in the prices 0' enential 

commodities, which are being consumed by the common 

man, where the control has been les .. ned by the 
Goverment, and be it pulses, tamarind, chilly, vegetablee 

and fruits, which are being consumed by the common man. 

Yes, they did go up many a time. Why did they lose the 

Delhi Government those days? It wa, only because the 

price of onion had incr.ased. Old they realize at thai time? 

Even now, will they accept that this was becauSe of the 

mistake'in their policy, which had happened in those days? 
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Now, because they are sitting in the Opposition, they say 

that it is a policy failure and, it is because of the policies 

of the UPA Government are not in favour of the poor man, 

the prices are going up, as If it is a great calamity. I do 

not say that the prices have to go up but we must find 

a mechanism whereby the poor man is not affected by this. 

I would suggest some ways as to how It can be done. 

.. , (Interruptions) 

The points on which all the time they harp are very 

funny They do not speak really about BPL families. Let me 

see how funny they are. In a discussion on the Budget, 

whiCh affects the entire nation. he said that it is Madam 

Sonia Gandhi inaugurated the National Games and not the 

Prime Minister; and thereby it is belittling the Prime Minister. 

Is it an issue which helps the poor man? They are 

unable to consume the fact that they are sitting in the 

Opposition benches? He said that the photograph of 

Madarn Sonia Gandhi is more visible in the newspaper 

and not the Prime Minister. Have they got so much love, 

affection or really on principle that' the Prime Minister's 

photograph must be in a bigger size and Madam Sonia 

Gandhi's photograph must be a smaller size? No. It .is 

just to make some comments, some Criticisms to make a 

divide. They will make all out efforts to bring about some 

division between the Chairperson of the UPA and the 

Prime Minister but I am sure that they will not succeed in 

this. 

They wiN never succeed. They would mention all these 

trwial matters. 

Regarding suicide by farmers, has it started yesterday? 

Is it a phenomenon only in the UPA Government? Was 

it not there during the lime of the NDA Government? Have 

they ever made any point on that? Have they given any 

suggestions or taken steps to prevent that? Even in Andhra 

Pfadesh it is visibie. During the previous TOP GOYernment, 

the number of cases of auicide by farmers was very many. 

The pathetic  condition is that the former Chief Miniater of 

Andhra Pradesh, Mr. Naidu says that 'because the 

Government declared Rs. 1.5 lakh to be paid to the farmers 

as compensation for suicide, they are committing suicide.' 

Sir, would anybody commit suicide because he would be 

getting Rs. 1.50.0007 This Government never made a 

comment on him. They did not find fault with him at all. 

And. now he speaks of suicide by farmers! 

Sir. while speaking about the farmers. he said that the 

increased credit is no solution to their problems. I do 

agree that it is not everything. He also mentioned that the 

interest rates to the farmers must be reduced. I fully support 

it. The reason being. while arriving at the prices of the 

industrial goods, the mechanism a ~  care of the 

interest having been paid on the loan taken from the bank, 

which constitutes 75 per cent; the services reduced by 

the owner including his wife. his facilities. privileges etc .. 

plus some profiVdividend on his investment; and then the 

input costs. All those things added only set the prices being 

fixed for the industrial goods. but not to the farm products. 

If on the gme principle, the prices of the  agricultural 

commodities were to be fixed. then we would be dOing 

justice. 

Now as an industrialist has an investment in his 

industry; and he takes loan from the bank. the farmer also 

has also got the investment in his land; and he also lakes 

loan. An acre of land costa him Rs.4 lakh and the intere.t 

component on Rs.4 lakh at six per cent. comes to 

Rs.24.000 per year. But he is not getting even Rs.5.000 

per acre. I would. have supported him, but he did not .. V 

so. He did not mention about it. 

SimIlarly. he did not make any mention about Crop 

Insurance. It is we. who were fighting. In spite of our beIng 

in the UPA Government. we find faun sometimes, with the 

Finance Minister. Actually, I feel proud -last time .0 I 
mentioned -to uy that it was during the Rajiv Gandhi's 

time that It was thought about and then the Crop Insurance 

Scheme introduced. But with the experience In the State 

of Gujarat. where fate. claims running into hundreds of' I 

cror.. are made. the Govemment Is acared to continue 

the Scheme. But stilt it is continued. But Sir. I would have 

been happy had he said that this Crop Insurance Scheme 
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must be Implemented on the buia of individual farmers 

and not on the village buIa. 

If somebody makes a talM clalm, let there be a 
provision of penalty on him. Let It be left to the private 

corporate sector. Unletl the corporate sector looks arter 

It, if some false clalrne were to be made, we may make 

a provision In the law to take action on him. So, if a wrong 

claim were to be made. give him the punishment. But here 

is a farmer who has suttered a lou by virtue of not his 

fault but by natural calamitiel. Should he not be helped? 

Supposing, a godown of an Industrialist or a trader is on 

fire. or some accident takes place, he Is being paid 

compensation. by the Insurance companies. When they can 
be compensated. what crime the farmer hu committed? 

Why should he not be compensated? 

Coming to the Public Distribution System. my friend. 

Dr. Malhotra. did not give any valid comment. He only 

touc:hed it. We are spending Rs.2S.000 crore as subsidy 

on food through the FCI. But it is we. who actually 

suggested to the hon. Finance Minister and the hon. 

Agriculture Minister that in Its place if the SaH Help Groups 

formed by women could be given the responsibitlty. and 

if they could be given the ample credit at Ie88er rate of 
Interest asking them to procure the farm produc:e. and then 

supply them to the Fair Price Shop in the locality giving 

responsibility of an area. definitely the fannet'S would get 

better price. with the result the consumer will also get it 

at a lesser price. 

And. It the proc .... many of the poor people who are 

the members of the SeH-Heip Groupe can allo get a living. 

That wtllf, we can help the farmers. we can help the 

poOrest BPl families. W. can help women in getting 
e"1)loyment in large numbers. But no IUOQIItion tIM been 

made. We can IncfMM the ItemI that are required to the 

poor people. He can aay add eome more ttemI to the PDS. 

not only keroeene. not only rice. not only wheat, not onty 
pullet but al80 80 many other things can -be added. 
NoIhIng has been mentioned. 

He mentioned about the rural employment. He 

mentioned thai no extra allocation has been made and 

even the allocations are not spent. I agree but when we 
give rural employment, giving merely credit to the people 

Is not sufficient. We must provide skills to them. We must 

train them for a job, for manufacturing certain things even 

at their level and then we can link upto the financial 

Institution. Then, whatever amount of credit that is given 

will be perfectly utilized. Just saying RS.1ooo crore is the 

allotment. and you spend it in a manner that you want to 

spend does not help. 

But he never concentrated on giving akills to the 

people. It do not understand this. Many a time I told this 
in the House, whatever the Govemment is. How will the 

wealth be generated in a country unless the people of the 

country are skilled people? Where are the ,kills for the 

people here? What concentration is made on imparting 

Ikilla to the people? A boy who comes out of the Institute 

does not have "H-confidence that he can live on his own 
or he can manufacture something or he can be a party 

to manufacturing some goods skiHully. He only says he 

wants white-collared employment. He says he wants a job 

where his shirt should not become dirt. How much 

employment can be provided in white-collared job8? I want 

the hon. Minister to think in terms of providing skills to all 

the students. By the time they come out of the Institute, 

they must have seH-confidence. 

Today. why did China come up 10 we"? How did 

Malaysia come up? How is South Korea? It Is because 

of the skills. Because of the skills that they acquired, their 

ability to produce also is more at a Ie88er cost. This is more 

Important. 

He wu telling about education. He says the allocation 

Is not made to SSA. Clear figures are there. One of the 
good things this Govemment hu done Is concentrating on 

education to decrease the drop-outs. We all know that. If 
100 children were to be admitted in the nu.rtes, only 

88Ven are reaching the college. So. most of the people 

are from the poorer sections. There is reason for It. I have 
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Hen It with my own eyes In my conatltuency when I go 
to the ..... where the poor people are living. They are 
living with the· hopea that their IOn mult Il1o be educated 

and should become a great man. The poor "*' " ItIrvlng 
hims.1f and working overtime. They try to educate their 

children. The children are educated. They become degree 
holders. post-graduate degree holders but there Is no 

employment. They do not want their children to aoil their 

clOth.s like them. They want them to have better 

employment but emplOyment Is not available. So, molt of 

the children from the poorer secllons of the aocIety who 

are graduat.s are living idle in their villages. The net _un 

is this. .. 

MR. DEPUTY SPEAKER: Education il a State lubject 

and the State cannot provide teachers. Whet would you 

luggelt? 

SHRI K.S. RAO : Let them motivat.. How did we 
provide today funds from the SSA? Education is a Stat. 

Subject but we have provided thousands of cro,.. 

because we have realiz.d that in this eit .... tion where 

education il the only instrument for the poorer Hetio", to 

corne up in life. The Government of India hu taken a step 
that all right, we will assist you; w. will provide large funds. 

That is the reason why Rs.10,COO crore was made 

available. Not only lower primary, but upper primary is also 

included today, and tomorrow, even school .ducation is 
also being included In It. 

Why the drop-outs? The drop-outs are becauae in 

spit. of starving, overworking and educating his child, he 

could not get employment. H. thought mukesh why he 
should give education to his child. If I aend my child to 

work, even at the age of eight or 10, he will get extra wage 

of Rs.40 which will help his family. 

My humble request today is that though we ant 

providing thousands of cro,.. of rupees realizing our 

mistake made .arli.r, this il not sufficient. The syet.m of 
education that we are having today does not help theH 

boys, particularly from poorer sections to get employed 

tomorrow. 

Then, the dropouta win become multiple tn great 

numbers. So, let us vocationalise the education, let us 
impart skills to them, let UI make them .. "-confident that 

by the time they cOme out of the institut.. automatically 

the employment will be provided. Th.re will be enough 

amount of generation of wealth. The han. Minister of 

Finance will give the figur ... He is competent and he can 

get more revenue which he can UN for the .xpenditure 

tomorrow. 

But, Sir, how will the revenue come? It will come when 

th.re il generation of wealth. How wli the generation of 

we"" come? It will come when the citizens are skilled. 
If the skilil of the 400 million people who are In the working 

age were 10 be doubled and trebled, the generatiOn of 

wealth can be lakhs of core ... of rupees more. Taking 

the revenue u 10 per cent or 11 per cent out of the 
GOP we will get more than a Iakh of crores of rupees 

revenue Increased overnight. Th.n, h. doel not need to 

bother. break his head to Incre ... ·the GOP by another 

one per cent or 1.5 per c.nt. Automatically it wiN be 

Increased by more than th.... per cent. Sut, they never 

made that suggestion. They only HY lt1at no' aNocation II 
being made. Where It is visible that the allocations are 

increued by 35 per c.nt in one year they did not lpeak 

of it. 

The hon. M.mber was talking about the Common 

Minimum Programme, When there Is a coaUtion Govemment 

there will always be aome din.renee of opinion and some 

of the things might not be totally Implemented to lOOper 

cent. But let them say in one Incident where It hal gone 

wrong. They are generally finding fault. 

The hon. Member was talking about the Increase In 

benefit to the employees. H. wanted to provoke the 
'mPloyees saying that the benefit that Is given Is only 

RI.l,OOO. Instead, If you were to concentrate on unorganized . 
sector. who are not getting even one-tenth of what th... ' 
~ are getting. I would have been happier. He did 

not touch the unorganized HCtor. Have they ever thought 
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in terms of giving social security to the an~ a people? 

This Govemment has made a provision today of social 

security and bringing insurance. 

My humble request to the hon. Minister is this. You 

made a provisIOn for bringing Insurance to all those 

people. But you limited It only to L1C. 

THE MINISTER OF FINANCE (SHRI P. 

CHIDAMBARAM) : It is a vehicle. 

SHRI K.S. RAO :  I want this to be extended to all 

the corporate sector also and the Insurance companies so 

that they can come forward and help everybody. 

... (Interruptions) 

SHRI C.K. CHANDRAPPAN (Trichur) : Do you want 

to kill the L1C? 

SHRI P. CHIDAMBARAM : Sir. while he is having a 

glasa of water, I want to mention one thing. The ~  

is to provide death-cum-disability social security inaurancee 

to approximately one crore landless Nral households. 

SHRI K.S. RAO :  I know. 

SHRI P. CHIDAMBARAM : The vehicle to implement 

the scheme Is the L1C. That is a conscious decision we 

have taken. I can only instruct the L1C to do it because 

it is our organization. I cannot possibly instNd the private 

sector company to do It. 

SHRI K.S. RAO : It is not instruction. I do not lay 

instruction. But. instead of limiting it only to L1C, If It is made 

open. aome of the corporate sector might come forward. 

We will provide Rs.200 crore to the corporate sector and 

the State Govemment may share or even the client may 

share. 

SHRI P. CHIDAMBARAM : We will M8 that later. 

... (lnlB"UptionsJ Sir. LlC is lhe most appropriate vehicle to 

begin 10 Implement the scheme. 

SHRI K.S. RAO : Sir, they are speaking about the black 

money. It is always a matler of pleasure for SJP to apeak 

about the black money, corporate sector, shares. dlvidents. 

going up and coming down and all these thing& and once 

flgain not on the poor people. 

The hon. Member mentions about the NPAs. 

Shri Ananth Kumar, the NPAs have not Increased. As 

Members of several Committees. financial Committees we 

have visited many banks. Everywhere we have seen 

that the NPA percentage has come down. I do not 

know from where Prof. Vijay Kumar Malhotra has got that 

figure to say that it has gone to 17 per cent. It is very 

surprising! 

Coming to the foreign oxchange reserves, it is a 

matter of pride for us that today the country has got 

foreign exchange reserves of about 180 billion dollars. For 

two and a half years. in may of the meetings which we 

held with several banks. I was asking them as to why 

keep these reserves In unremunerative deposits and 

why we could not utilize part of It at least in lending to 
Indian corporate houses which work outside. I believed thaI 

If we do that. the revenues eamed will be in foreign 

exchange and rate of retum would also be more for 

banks. for the corporate sector and for the country as a 

whole. I am happy that the hon. Finance Minister has 

made a provision In this Budget to utilize part of Ihese 

reserves for lending to infrastructure sector. It is a happy 

thing. The hon. Member from the Opposition did not refer 

to this. 

I now come to health. The basic requirements of the 

pOOr people are foodgrains. shelter. education and 

healthcare. Providing healthcare to poor people is our duty. 

As the hon. Member has stated, when the poor people go 

to Govemment hospitals for treatment, they find that there 

are not enough Doctors to take care of them. When it 

comes to put up a Govemment dispensary in a village. 

Doctors ~ not come forward to work In rural areas. What 

is to become of these poor people In the rural areas then? 

Either we have to bring a legislation to make it compulsory 



517 GIInfIIaI Budget. 2007-08- PHAlGUNA 21. 1828 (Saka) 518 

. for all Docto... to wortc at Ie... three yea... in pural areas 

before they get the degree. or we must provide health 

insurance to people in the rural are... It does not cost 

fft.ICh. It may coet about R •. 200 to A'.300 • year. " you 

begin 8 scheme of hHfth insurance with annual coverage 

of RI.25,OOO for them, thOM people can get treatment In 

any hoIpital when they need it Let it be • corporate 

sector hoepUJ. If this provision is made, even 00ct0l8 *ill 

come forward to Ht up nursing homes in the rurat ..... 

because now they would be 8S&ured of getting money. I 

wish the hon. Minister to think in terms of providing this 

kind of heatth Insurance to all the BPL families in the 

country. 

I feR extremely happy when reverse mortgage is 

provided for in the Budget. We have got . the ambitious 

programme of providing ahelter to the poor people on a 

large scale. We want to provide more than SO lakh houses 

to poor people. But then. the amount that we provide. 

Rs.25.000 to RS.35.000 . is not sufficient in the present 

system for construction of a proper house. More than 

that, when we ask them to construct the houses 

themselves. the quality of construction is so poor that the 

houses do not stay for more than ten years. As a result 

of that. fhere is no asset with them after ten years but the 

money is gone. 

This reverse mortgage facility IS a solution to thaI 

problem The Government can take the initiative of 

constructing houses. standard houses which can live al 

least sixty years for the people living below poverty line. 

Such houses may cost anywhere between a lakh of rupees 

to one and a halt lakh rupees but that does not matler. 

People may say thai a poor man cannot pay his installment. 

He does not need to pay lhe installment. Government is 

giving the land of substantial value to the poor people 'ree 

of charge. LeI us say a poor man gets say 100 sq. yards 

of land free of cost in a certatn urban area and the house 

was costing As.SO,ooo. Inslead of As.SO.OOO if you give 

As 1.50,000 to the same poor man. he cannot pay that 

money, back immediately but the bankersj would be 

ready to reverse mortgage .he house and pay the 

installment on his behalf. Those people who are dedicated 

and determined to pay the money back can retain their 

houses. If they do not pay the installments. the bankers 

win take away the house after say 10 to 20 years. This 

is the best provision made now. Let il not be taken lightly. 

Let there be sincerity in implementing this reverse 

mortgage provision and let houses be constructed for the 

benefit of poorer sectionl of the society. 

Similarly, the hon. Minister has made a provision for 

the repair of water bodies In the country, which is essential. 

There were about one to four water tanks in every village 

in those days which used to provide for cultivallng lakhs 

of acres land 

Over a penod of 50 years, they have a/l silled down. 

Whenever rain comes in. II does nol stay in the tank and 

il goes away. He took the lead by allocahng thousands 01 

crores of rupees to make water bodls!'! '0 slore water I am 

haopv a ~  it. Crores of acres .. an be cultivated by using 

these waler bodies. 

I would like to mention l'nother point to the hon. 

Minister. linking of rivers is very essential. It is III good 

project by Which we can avoid floods, drought and we can 

bring inler·river water travel and it may cost As.10 lakh 

crores It is all right. Shri Prabhu has said that Rs 5,70,000 

crore is required for Inler-linking of rivers in the country. 

Let it cost Rs.1O lakh crore. 

SHRI ANANTH KUMAR (Bangalore South) : We can 

also avoid dispules. 

SHRI K.S. RAO : We can avoid inter-water and inler-

State disputes. Rs.10 lakh crore is not required to be 

provided in the Budget by the Finance Minister. Biggest 

corporate sec;tor is ready to linking of rivers WIth thatr own 

investment. All that  the Government has to do IS to make 

way for il. Maybe initially for undertaking surveys or. 

aaseasmenls or making estimates and avoiding obstacles. 

the Government may have to spend some money. Unless 

this is done. agrICultural sector win not prosper. rural sector 
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will not prosper and farmers problems will not be 

solved unless we provide assured water to them. Why are 

they committing suicide? They sweat round the year and 

when the crop was ready and when they feel proud, 

tell their constituencies that this time in one acre of 

their land, they would get 40 quintals of wheat, and if 

suddenly there is a cyclone or a flood, the entire thing 

goes. Who has to compensate for the loss? How will the 

Govemment stop the suicide In luch circumstances? If all 

the rivers are linked, all these things can be avoided and 

we do not have to spend Rs.10,OOO crore for natural 

calamities. 

MR. DEPUTY SPEAKER: Please conclude now. I have 

18 more Members from your side. 

SHRI K.S. RAO : That is why, I would request the hon. 

Minister to think in terms of inter-linking of rivers and 

motivate the State Govemments to intiate that project 

during his tenure. 

Similarly .• take the Self-Help Groups (SHGs). He was 

talking about empowerment of women. It is a pleasure to 

see how these SHGs by women are working in large 

number. In my district, there are 45,000 SHGs and they 

have lent a sum of Rs.300 crore at the rate of only three 

per cent interest. Though the Finance Minister has reduced 

the rate of intersts, they are providing loans at the rate of 

eight to nine per cent. In Andhra Pradesh, its Chief Minister 

has brought a scheme where he compensate that lix per 

cent and provides loan at the rate of only three per cent. 

What an enlightenment; what a courage; what kind of self· 

confidence. In all these years, when a woman wants Rs.1 0, 

she had to depend on his husband or 80n or father. Today, 

she is earning. You must see the glow in her face. But there 

are paying back also. Ninety·seven per cent recovery ia 

there in all the loans given to ~. I would like to inform 

the han. Minister that that itself would be an empowerment 

of women. He must provide more credit to SHGe at Ie8aer 

rate of interest. They would take care of fair price ~ 

and provide all those things. 

In Andhra Pradeah, they made an experiment where 

SHGa went *ed to procure maize at a time wheft the 

traders are not giving reasonable Minimum Support Priee 

to the farmers. TheM people have procured at a Minimum 

Support Price and even more and they aupplied at the 

leller rate to the consumers -poultry and other items. In 

the process, they made money and a fiving. I want the han. 

Minister to increase the credit to the SHGs and encourage 

them with lesser rate of Interest. 

Infrastructure is very essential In this country. There 

also we do not require lakhl and 'akhl of rupeel. W. have 

good budgets. What we need ia that some right thinking 

people must be taken into confidence. We need to take 

their advise and luggestions. Through BOT, BOO, many 

things like, railway lines, roads, airports, seaports can be 

built by the corporate sector, without much Investment from 

the Govemment. If it is not remunerative, then, a part of 

it can be shared by the Govemment by going to the 

annuitiel. 

Why do we call America as the richest country? We 

call so because their buildings' are enormous; roads are 

very good. Same thing can be done In our country also. 

14.00 hra. 

We do not need to import anything. It is only converting 

hills into aggregates; it is only bringing sand from nallah; 

it is only converting limestone into cement. In the process, 

you will be providing employment. So, what are required 

are right thinking. dedication, commitment and 

determination, and nothing else. We do not require money 

for this. 

The last point Is on population control. Neither the 

Finance Minister mentioned  this nor did the hon. Member 

who spoke eartler mention this. It is the biggest problem. 

tsuggested in 1985 to the then  Prime Minister, Shri Rajlv 

Gandhi that all those privileges or the IncentIves that are 

given, should be linked to population. If, in '985, as  a 

citizen. I were to restrict my chHdren to one, I suggested 

that there should be a scheme whereby the Government 
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would ~ As. 2,000 In a bank and at the time of the 
• 

ohlld', marTiage. he would be paid RI. 1 Ialch. that me.,.. 

after a period of 25 yea,.. So, the amount actually that the 

Govemment had to jnve.t In tho .. days wu only RI.2.ooo. 

in a bank. under that incentive scheme. That will become 

RI.1 lakh by the time the child ~ 25 years old. In this way, 

the Govemment would be motivating the people to d ~ 

population. 

Simllarty. if one wants to be a Member of Partiament 

or a legislator or a member of a corporation. he should 

have only two children. In case an employee 

wants promotion, he must restrict his children to only one. 

The Government is giving house-sites to bureaucrats. If 

one were to get. then he must not have more than one 

child; then only, he will be given house-sites. In this 

manner, we must control the population in this 

country. Otherwise. no amount of growth will help bring the 

required amount of development. u we enviuge or aa 

we dream or. 

My humble request to the hon. Finance Minister is this. 

There are actions in many aspects like increasing the 

credit to agriculture, reducing the interest rat .. , more water 

bodies, etc. But at the same lime, we have got a lot of 

things to do. 

We have proved that we are more Intelligent than the 

citizens of the developed nationa, including America. Its 

development is only because of the NRI population there. 

This ia because of the research that is going on. So, I want 

the same facilities to be provided in doing R and 0 here 

in this country. By this way, our own citizens will make a 

lot of inventions; more innovative developments will come 

up, and there will be prosperity. 

With the.. words, I support the Budget and I 

congratulate the hon. Minister for making a lot 

of provisions, recognizing the rural sector and the farm 

sector. 

SHRI P. KARUNAKARAN (K.uargod) : Our Finance 

Miniater has placed IhtI Budget for the year 2OOH)8. Hia 

speech comes to about 30 pages and covers 186 main 

items. He covered almost an the points. 

But the main iNue II that the allotment made for 

various Departments Is not adequate and It is insufficient. 

That is the main criticism that I would like to make at the 

very outside in this House. 

It is true that three districts In Kerala have been 

included for the special package under some scheme and 

also two districta have been included under the Employment 

Guarantee Scheme. I expresa my gratitude to the 

Govemment for this. 

In the Budget, it ia stated that there is a growth rate 

of 9.2 per cent. When we speak about it in economic terrntl, 

9.2 per cent ia a better figure, no doubt; but at the .. me 

time, the rate of inflation is 6.7 per cent. The Finance 

Minister and many other cofteagues say that the price riM 

is part and parcet of economic growth. We cannot agree 

with the conventional economic theory of demand-push 

Inflation, wage-push Inftation and also general inflationary 

trend. We heve to analyze it as to why there is demand-

push Inflation or WOOl-push inflation. Even if this theory 

Is cOf'l'lCt, you will find that  the growth rate In China II 

higher compared to India but the prtce rise Is below two 

per cent or three per cent. So, both the price rile and the 

low agrioultural production ahow the Hd face of the Indian 

economy and that I. not rightly addreased in the Budget 

.peech. 

I think, now the Govemment is convinced to some 

extent -The Prime Minister has written letters to the Chief 

Minlste,. and Shrimati Sonia Gandhi haa also made it a 

major point -that speculative trading il one of the reasons 

for the rise In price. We had raised this Inue of speculative 

trading in the last opportunity also but the Government was 

not in a position to admit that. Now, the speculative trade 

or the future trade is back. not only in the field of wheat 

and rice, it is allowed in other fielda also. 

The Cong ..... party In Its Hyderabad Party Conference 

had made It clear that the multinationals lhould not enter 
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the retail sector. There are about five crore retail 

shopS. But not. due to advent 0' multinationals and big 

merchants in the retail market and also the 'ailure 0' 
procurement of food and rice. there has been an 

increase in the speculative trade. Absence of an effective 

Public Distribution System is one of Ihe main reasons of 

the price rise. We cannot co· relate the price rise in India 

merely with the growth rate. The overall growth rate in the 

manufacturing industry is 1 1 per cent. It is better in the 

construction sector and service sector. In the primary 

food sector. vegetables. pulses. wheat and sugar are the 

items which a common man wants to get. In these sectors 

the prices are high and at the same time the production 

is low. 

The Olher point is about the sad pOlition of the 

agricultural sector. In the Economic Survey, it has been 

mentioned that there is only 2.7 per cent growth in the 

agricultural sector. We have to analyse the reason for thil. 

The Finance Minister has made it clear that there is a bank 

credit worth RS.2,20,OOO crore. Of course, it is a welcome 

step but what is the interest rate. The interest rate is' only 

7 per cent. Is it possible for the poor farmers to manage 

the loan at high interest rates? There has been a reference 

to it in the Swaminathan Commission's Report but it is still 

under consideration and not yet fully implemented. As far 

as farmers are concerned, they want to get loan al low 

Inlerest rate. They can repay their loans in time only if they 

get the remunerative price for their produce Only if there 

are low interest rates, availability of loan and better price 

of the agricultural produce. we can save this agricultural 

sector. But the inlerest rate is still 7 per cent. So, thaI is 

Ihe main reason of the farmers committing suicides in such 

a large number. The Finance Minister says that there is 

no magic stick in his hand. About 60-70 per cent of India's 

population is dependent on agriculture. However much 

growth in IT induslry or other industry we may make, if 

agriculture sector goes back it reflects the sad face of 

Indian economy. 

So, I welcome some of the measu," that the 
Government has taken but at the same time' may say that 

they are Inadequate. The availability of loan, low Interest 

rate and better price for the agricultural produce are the 

main three factors that we have to take care for the 

betterment of the agricultural sector. 

Another important IHue is the unemployment rate. No 

concrete measures are being put forward in this Budget 

to solve this burning issue. The Economic Survey says that 

the rate of unemployment, be it In the public sector: private 

sector, rural sector or the urban sector, Is Increasing In all 

the sectors. So that also has become a major issue which 

we have to address. I do not want to go into the general 

issues but the main il8ue is how this Budget affects the 

defence sector. 

With regard to the duty structure and the excise duty, 

I think when I speak about the bldi. it is not the question 

of Kerala alone but it is a question of most of the States 

In India. The Finance Minister talked about the health 

consideration. Of course, it is true but what is the alternative 

suggestion that you have put forward? Lakhs and lakhs 

of people are engaged in it. About 50 lakh people are 

engaged In the bidi industry and most of them are women. 

They are getting very low wages. The proposed excise duty 

is 7 to 1 1 and also 17 to 24 for the thousand bidi,. So, 

it is really very dangerous. Earlier, our request was to 

reduce it. But instead of that, the Government has 

increased it. I think it should be a measure for the killing 

of the bidi industry not only in Kerala but in almo.t all the 

States. So, I would request the Government to withdraw 

the new proposal. 

As far as Kerala is concerned, the Kerala Mineral and 

Metal and Travancore Titanium Products are full public 

undertakings. The total production comes to about 

66 MT. Now the import duty has reduced from 12.5 per 
cent to 10 per cent. The demand of the Government of 

Kerala was that it should be increased from 1~ per cent 

to 15.5 per cent. The Government flas reduced it. It is a 

publlcundef1aldng and it would reafty adversely affect 
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this indultry. So, I would request the Government to 

consider this issue, especially it being a public aector 

undertaking. 

As far as Kerala is concerned, the Centrally-sponeored 

investment Is decreasing year by year, especially In the 

public sector. Earlier it was 2.9 per cent, then It became 

2.5, then 2.1 a"d now It is 1.9, I think. You know there Is 

a better Panchayati Raj system in Kerala and also better 

education, health and housing schemes. So, we should not 

be punished just because we have come forward in all 

these social sectors. With regard to the higher education, 

I welcome the luggestion of the Government to increase 

the fund for the higher education. But we are not able to 

avail of this fund as there is no such institution in Kerala. 

In health sector, we have made progress. There is a trend 

of spreading many diseases like cancer, AIDs, chikungunia 

and many other disease. So, we want more funds and we 

also want that the Trivandrum Medical College should be 

raised to the status of AIIMS. 

It is true that literacy In Kerala is high. It come. to about 

100 per cent or 99 per cent but at the same time, there 

is no higher educational institution in Kerala. It II our long 
standing demand to have an liT in Kerala because In the 

field of techNcai and higher education Kerala has 

contributed much to the nation and even to the wotld. A 

large number of peopje go outlide and generate foreign 

exchange. So, it is a just demand of Kerala to have euch 

an institution. The Government of India has given Ylloou. 
Centrally-sponsored schemea for the States. It II good for 

the infrastructure development, lOCi .. development and for 

the primary education. But we have to think IIbout the 

norms. The need of each State, the geographical condition 

of each State, the practical convenience of each Slate differ 

from State to State. The educational .ltuation in Kera .. may 
differ from some other States. So, there should be some 

changes in the norms for the utilization of this Fund. Not 

only that, the State Government can utilize this fund tully 

well. When the Government hu allotted this fund to the 

State Governments, they have full right to decide how it 

should be utilized. 

Sir, the Public Dislribution Syatem wu working wry 
well in the State of Kerela. We feel proud about the fact 

that we have been able to control the prieM of 
oommodItiM by entering the market and ItabIieIng the 

prices to a .great extent. But I am constrained to NY that 
the allocation of foodgralns to our State II being reduced 
.... ry year. The APUBPL quota of rice In the Jut th,.. 
yearl hu been on the decline. Even the quota of the Stale 
in rnpect of Kerosene and LPG gal connectionI also hal 
been on the decline. It II lrue that through the Public 
Distribution Syttem we are IIbIe to control prien but our 
State Is not producing much rice and wheat. We we 
producing only cuh crops. Therefore, It is the retpOIlMbiIIty 
of the Central Government to provide ua with aufftclenl 
allocallon of these nems In order that the Pubfic: 
Distribution System in the Sla" functions efftciently. The 

Government of Kerala had requested and had rather 

demanded for an allocation of 25,755 Mrs of Kerosene. 

But that allocation nas been drastically reduced. There are 

about 15.77 lakhl of eligible card hoIderl and the State 

is belAg provided with an allocation that can meet the 
demands ot only 8.4 lakh card holders. Such an attocatton 

h.. It made it difficult for the State to make things 

manageable in the Pubic Distribution System. 

Sir, I had raised the Illue aboul the EPF pensioners 

earlier al8o. The Government had agrHd to consider thil 

iHue. The EPF pensioners are now geUing only AI.500 

as pension. Almost every Member 0' this Houle had 

demanded rise in the amount of the pension under this 

head. I hope, the hon. Finance Minister, during his reply 

to the Budget speech, would announce an enhancad 

amount of pension for the EPF pensioners because, .. 

you would appreciate, Rs.sao II a very meager amount 

and I believe, thi. amount could be railed Without any 

difficulty. 

Sir, the Panchayati Rill inltltutions in our State are 

functioning very effectively. They are considered as model 

Institutions for the country. Last time. continuouslv for two' 

to three daya there was • dtsc:uHion on the wortung of 

the Panchayati Aaj inllituttonl and the hon. Minister for 
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Panchayati Raj Institutions mentioned categorically that the 

Panchayatl Raj inetitwtione, .. functioning In the State of 

Kerala, could be considered .. the model one for the 

entire country. The succna of the system owea It gennis 

to the wholehearted participation by the local people. The 

DiItriCt Panchayata, the Block Panchayata and the Gram 

PMChayata, aU the ~  Involved in the Panchayata 

participates In the implementation of the Centraly-

tpOrIIOf8d and the Stat8-.ponlOred programmea. The 

Involvement and participation of all the tiera of the 

Panchayatl are very esaential for the effective and 

succeuful functioning of the Panchayatl' Raj Institutions •• 

a whole. Human resource. and financial resource. are key 

to the IUCC8IS of these Institutions. Therefore, the 

Govemment of Kerala has requeated that KILA, a training 

centre for the elected representativ •• should be upgraded 

for proper implementation of the schemes under the 

PMChayati Raj institutions. It is allo a centre for the 

training of officers. A FeqU\t.t has been made by the 

Government of Kerala to upgrade its status to that of a 

national inatitute. Lut time, during his reply to the debate 

on Panchayati Raj, the hon. Minister had agreed that this 

in.titute was a model for the training of elected 

representative, and officers engaged in the Implementation 

. of the schemes under the Panchayats. No such In,tltutlon 

of thll kind existed in any other part of the country. 

So, I WOUld like to request the Govemrnent that In keeping 

with what htld been said by the hon. Minister of Panchayali 

Aaj, KILA should be accorded the status of • national 

institute. 

Sir, it is true that special package schemes are being 

implemented in 33 districts in four States of the country 

and more district. are going to be provided with such 

special package schemes. The Government of Kerala 

had made certain suggeetions. The Government is 

allocating a lot of money for these schemes. But the 

spending in certain cases is not pru&tnt. The money is 

being spent without conaidering the actual· need of 

the are.; whether the fund should be allocated for 

construction of roads or for some other matter 18 

not being considered. Our suggestion is that we .hould 

think about the agricultural sector, the difficulties of the 

sma" and marginal farmers should be, considered .. a 

norm for allocating the funds. We can have a ceiling  for 

the farmers who are not able to give wages to the 

agricultural labourers. The norms can be extended or 

modified in such a way that even funds could be 

allocated under this scheme for providing employment 

to the unemployed people and also the farmers may 

be given asaiItance In order that their productivity 

could be enhanced. I  think It is a good suggestion. Small 

farmers can really be given assistance through this 

scheme. 

Sir, the other point that I would like to rnention here 

is about the pathetic condition of the plantation area in the 

State of Kerala. There are 22 estates In Idukki district alone 

which are closed. In lrumed area, 25,000 people are 

une.mployed for the last three to four years. I am glad to 

say that, In the Budget speech, there is a proposal for a 

special package for the plantation are... It h.. really 

become a social issue. You may find that many students 

are not going to school because the farmers there are 

unemployed for a long time. So, replantation ia a main 

issue. It ia not only in the Cate of tea Bltates but it ia the 

same with cardamom, coffee and other crape also. In the 

tea estat .. alone, there are about 21,000 heclar .. of tea 

plantation but 1.0,000 acres come under these 22 .. tate •. 

It means half of the plantations in ldukki district are not 

fUnctioning and many of the .. tate owners have left. At 

the same time, the workers are not getting wages for a 

long time. Crore. of rupees are to be given to them In the 

form of bonus, wages, ESI benefits and other things. Aa 

a result, ldukki and other are .. are facing a very serious 

situation. The Government has altoned As.l00 crore every 

year for this but there I. a time limit of ICMtn years. This 

is a very long period and As. 1 00 erore is very meagre. 

I welcome it but, at the same time,'we need Aa,SOO erore 

every year for replantation. Without replantation, we cannot 

make any change in the estates because the .. estat .. 
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were atabliahed during the 8riti1h days and they are very 

old now. I request you to allot more funds for the 

replantation of th ..... tates. The,. IhouId be some more 
measures taken up like banning of import of tea for the 

til1'\8 being. There should not be import of tea and there 

ahould be subsidies for export of coff .. and tea and other 

measures for promotion of these crops. Otherwise, these 

industries cannot be saved. 

The UPA Government hu come into power. We know 

that the people of India have made a struggle against anti-

people and anti-communal meuures taken by the former 

NDA Govemment. I am sorry to say that many of the steps 

followed by the UPA Government are still the same. There 

has been an election verdict meaning the verdict of the 

people In Punjab and Uttaranchal. Th. Congre.. had 

admitted that price rise and other areas ar. the main 

reaaons. We support the Govemment because we want the 

Government in a secular colour. I fully support the 

Govemment but, at the same time, corrections and 

rethinking are .... ntial. Th.re should be a change In the 

path of the pro-people progre88ive linea and only then, the 

Government can get the support that they have been 

enjoying .arlier. 

With these words, I conclude. 

(Translation] 

SHRI DEVENORA PRASAD YADAV (Jhanjharpur) : Mr. 

Deputy Speaker, Sir, I expr888 my gratltude to you for 
providing me an opportunity to apeak during discuasion 

on General Budget. Budget mirrors.the economic policies 

of the Govemment. It also reflects .the economic condition 

of the country and its economic approach aIongwith 

presenting the annual account of eaming and expenditure. 

The current budget for the year 2007-2008 being 

presented and discussed before this August HOUle is the 

result of hard labour of our hon. Finance Minister who is 

a learned advocate and economist. He has taken some 
measures for the rural sector particularly in the field of 

education, health, naturopathy and rural dev.lopment. 

National Rural Employment Guarant .. Scheme has been 

propoMd for 330 districts alongwlth discuealng the 
inc ..... of growth ...... He has also giv«1 ueuranoe of 
checking Inflation. These meuurea should be welcomed 

and we should support them. 

Mr. Deputy Speaker, Sir, I would like to express my 
views on certain moot questiOns during the dilcuuion on 

Budget. I think today we need to contemplate upon 
economic condition of the poorest of the poor referred to 

by Gandhlji and what provieions we have rNIde for him 

in the Budget and whet test we are going to apply to him 
in the budget. Mahatmajl had stated soon after 

independence that the country had obtained political 

freedom, however, It would take aomeIIme gain to social 

and financial freedom. I feel If Mahatrnajl had been alive 

we would have achieved social and economic liberty as 

well, however, I would like to refer to the current aituatlon. 

Today, hunger is the biggest problem being faced by the 

poorest of the poor. He is starving and 18 being beaten 
down by the rising prices. For us inflation, rising HnHX, 

GOP may be the important i88ues to be discuased but for 

a poor man hunger Is the only Issue because he 18 
starving. 

Mr. Deputy Speaker, Sir, , am quoting Mahatmajl 

what he once said in an edition of young India dated 

28.5.1928:- • 

"A bundgry man has no other desire except 
gratification of hunger, his stOlMCh 18 hie God. 
Whoever giv.. him bread, becomM his God and 

Muter, he can ... God in NIn." 

I can fully empathies while quoting It and perhaps it 
must have been f.1t by the hon. Minister of Finance. 

Mahatmaji said in 'Mahatma's talisman'. 

"Any Gov.mment or the ones holding senior posta or 

the ones sitting in Government should ht contemplate • 

upon the fact that their decision on a bUdget or any 

other important matter would affect millionS of people 

of the country." 
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If attention has not been paid towards it or they are 

not aware of it then I may tell you that I am referring to 

90 per cent of the lot who are compelled to live such a 

life, those who are poor, the weakest, there are 37 erore 

unorganised labourers even among them who are 

landless. Antyodaya Vojana is being Implemented for 

them. This weakest man was at the centrestage of 

Mahatmajl's philosophy. He gave a talisman 'whenever 

you are in a doubt or when the self becomes too much 

with you. apply the fOllowing test; Recall the face of the 

poorest and weakest man whom you may have seen and 

ask yourself if the step you contemplate is going to be of 

any use to him. Will he gain anything by it? Will it 

restore him to a control over hiS own life and destiny? In 

other words. will It lead to Swaraj for the hungry 

and spiritually starving millions? Then you will find your 

doubts and your self melting away. " It was stated by 

Mahatmaji. 

Mr. Deputy Speaker, Sir. I have gone through the 

budget report. There is no reference to Gandhiji, however, 

there is one thing to be appreciated that funds have been 

allocated to such four institutions. It has bee" said with 

reference to those  Institutions that funds have been 

allocated in the name of promoting culture and history. We 

are commemorating the 150th anniversary of the first 

freedom struggle and the centenary of the Satyagraha 

movement. Our attention is riveted towards such instiMions 

which intend to complete the unfulfilled task8 of Gandhiji. 

This is good. A provision of Rs.lO crore has been made 

in the budget for the four institutions viz. sabarmati Ashram, 

Ahmedabad. Sevegram. Wardha. Bhandarkar Oriental 

Research Institute, Pune; Rajendra Prasad Smriti 

Sangrahalaya. Patna. We have made a separate provision 

of Rs.20 crore for the shelving and acquisition capacity of 

Nehru Memorial Museum libnIry, Delhi lor research and 

studieS. I would like to ask whether the Govemment is nOl 

aware that the world famous Champaqn Movement 

completed its contenary before the 150th Mnaveraary of 

the First Freedom struggle and the centenary of the 

a~ag a a Movement since it ha. not been referred to 

by the hon. Minister of Finance In his budget apeech. I 

regret it and I would like to request the han. Finance 

Minister that the Bhithavva Ashram of Champaran district 

is our historical and  cultural heritage. 

The hon'ble Minister of Finance in his budget apeech 

has mentioned about more institutions. I congratulate the 

Finance Minister for making a provision of RI.lO crore. 

Bhltharva Ashram In Champaran Is situated In the 

adjoining constituency of hon'ble Raghunath Jha who is 

the Chief Whip of our Parliamentary Party. No mention has 

been made about the Bhitharva Ashram in Champaran 

which is a world famous place associated with Sathyagraha 

and other activities of father of our nation Mahatma Gandhi. 

Therefore, I wttuld like that tor the cultural development 

of the said Ashram, while replying the hon'ble Minister of 

finance should include it in his supplementary budget or 

in the Appropriation Bill. After South Africa, Champaran 

itself has been the land of  Sathyagraha and his domain 

of activities. The history of Gandhljl's Sathyagraha 

movement will remain incomplete without mentioning 

Chamaparan. Therefore, provision should be made for 

increasing the funds to the said inetitution for Its 

resurrection. 

h is due to this reason I have talked about the man 

belonging to the lowest strata of the society. It can be seen 

that all departments treat men of more than 60 years as 

senior eftlzens but It II only the Finance Mlnlatry which fails 

to acknowledge the age 'Imit oleo years and it· treats a 

person of 65 years .s Senior Citizen. I fervenlly raise the 

point whether a man will wait for the completion of 65 years 

after retirement at the age of 60 to avail the· benefit 

available for senior citizens. particularly when he is 

help,", due to mal-nutrition or some other circumstances. 

A person of 60 is treated a senior citizen in all spheres 

be it in the  Railways or Aviation or Housing, Tax. The 

parameter of 60 years is accepted in the Rail budget also. 

Why is that the parameter of 60 years is not applicable 
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In the Finance Ministry? What kind of flawed logic is it that 

only after attaning the age of 65 a person wHI be 

recognized as a senior citizen? Thers why I had 

initiany raised the point as to how the budge is being 

perceived by the man belonging to the lowest strata of 

the society or the helpless one who finds mention In 

Gandhiji's philosophy. In addition to ascertaining the 

accountability, I would like to raise certain points. I expect 

the Finance Minister to consider this Issue and provide the 

benefits of senior citizen to the persons completing 60 

years. The entire Ministries are on one side and the 

Finance Ministry is on the other side. That's why I railed 

this matter. 

Sir, what was the philosophy of Mahatmaji? He used 

to say that 'Sahi Azadi ka Sabooth, Gaon Hamari ho 

Majbooth' (the freedom in real sense can be achieved. only 

when our villages become stronger). How can the villages 

become stronger? Until the infrastructure of the viliagel 

expands and we provide amenities and create employment 

opportunities in the villages, unemployment will remain 

there and so long .. there is unemployment, poverty Will 

aleo exist. The root cause of poverty is unemployment. 

Innumerable people are unemployed in villages. I woutd 

like to say that today lakha of people from vii.... of 
Assam, Bihar, Eastern UP and West Bengal are migrating 

to cities. Large scale migration is taking place. Fa"" 

labourers, unorganized labourers are migrating to Mumbal 

and everybody can see the manner In which they are 

being treated In Mumbai. Some people do not even bother 

to respect the Constitution. There are certain people with 

parochial mindset In the country who do not even bother 

to respect the Constitution. Anyone from any territory of 

India can go to any region and can try to eam hi8 livings 

from there, he can lead a respectable life there. Today a 

person in Mumbai said that I would not like to take his 

name as his stature is not that big. But that person has 

made some unconstitutional remerks and tafked about 

disrupting the national unity of our country. By maJcing such 

controversial statements he has tried to harm the unity and 

integrity of India. There have been direct attack8 on the 

people belonging to Bihar who were leading a very 

respectable life there. This situation i8 highly regrettable. 

Similar incidents are going on in other States allo. In 

Assam, one can see that some Bihar! labourers have fallen 

prey to the terrorists. Why the migration I. taking place? 

It Is for earning a livelihood because village. are not job-

oriented. Even"'" the paaaage of 60 yea ... since our 

independence, our vlllagea are not job-orienled. We have 

fded to rnIIU our villages job-orienled. There is no 

employment opportunillee In the viliagea, therefore the 

people go out of the villagea looking for employment. I 

would like to quote the statement made by Gandhiji at Myor 

College In Allahabad In the year 1918 and the hon'ble 

Minister of Finance II aIIo present here. I  a .. ume that he 

will pay attention to It. He had said that .. ming a livelihood 

should be the easiest thing In a civilized society and It Is 

true In some countrlea. So, infact, the yardstick of a 

country's development II not as to how many millionaires 

It has. Our country Is in 8th or 10lh poeItlon among the 

industria1ist8 which now bout of 83000 mlHlonalre., but 

It IhouId be enlurad a that there is no starvation. It 

should be deliberated upon that WI are c .... ting such a 

system in which 60 Cf'Of1t people have no means of 

livelihood. Our population Is near about 120 eror. and 

certainly over 110 eror., of which over 80 erore people 

have no ., no meal'll of 1I\oI8IIhood. There will be around 

20 orore millionaIreI and multi millionaires and the ,... 

win die of ttarvation. Will the laid India become just, 

prosperous and affluent? Mahatma Gandhi in the year 

1918 had said about It, thar why I have made a little 

mention of It. 

Sir, now I would like to raise some points. People have 

already commented on the newt provided by the Min_ 

of Finance in his budget, I would not Uke to comment on 

it. How many people are affected by maI-nutrition ~  

Those people are aknpIy unable to lead even half of their 

lives. Average age of a person is 86 y ..... but In their 

cues due to mal-nutrition their IIvee get tenninatecl at 
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40·45 years. I am talking of the labourers who do no1 live 

their full lives and these are the same people who create 

wealth. If a person who toils in the land and who through 

hardwork creates wealth in the country. is unable to live 

even his average hIe. it will lead to loss of national 

production. The agriculture production in the country is 

showing a deClining trend which is continuing from lasl 

year. I feel that agriculture production is declining. The 

national trend of agriculture production is negative. as such 

the poor IS unable to live his average life. Owing to mal-

nullltlon he dies even beelore attaining his average age 

01 hie 1\ had been analysod In the past that a man needs 

at least 2700 calones 01 food to survIVe. We can go for 

a survey to lind out as to how many persons really are 

there in this country who get this much of food? Is it not 

necessary to pay allention to it? I am talking about hunger 

pangs and I am saying so because they are not gening 

two squre meals. Today there is a threat to livelihood, 

specially lor the BPL. the people living below the poverty 

line. I would like to have a discussion on them. They are 

not getting enough food to fill their stomachs. They are not 

getting two square meals. Today this is the biggest crisis 

before the nation. the big question is how to ensure that 

they get food. we have to seriously contemplate on this 

issue. I would like to talk about the farmers. Before that 

I would 'Ike to talk about the plight of the labourers. For 

the labourers in some States the minimum wago is 

As.65 and in some other States it is Ra. 72. Be it 

unorganiZed labourers or marginal farmers, their minimum 

wage is low. 

Mr. Deputy Speaker. Sir, in this era of price-ri" Rs.62 

or RS.65 is very meagre. In some States they are not even 

provided with minimum wages. In present age of sky-

rocketing prices, one cannot even get meals for Rs.62 or 

As.65. Therefore. the Union Government can iaaue an 

instruction in this regard and this amount can be atlea,t 

doubled. Pries of everything are going up. Who works in 

the field of infrastructure? It i' the construction labourer 

working there to build the infrastructure. It ia they who 

construct and It is only they who are devoid of minimum 

wages. TaU claims are being made here and it Is being 

repealedly said that infrastructure i. growing and the rate 

of groWlh is increaSing. but we are unable to give the 

minimum wages to people who carry out the construction 

work. the construction labourers. The price of steel il 

increasing. The prices of everything are on the rise. 

but the minimum wage is not rising. The price of the 

properties is increasing by leaps and bounds. Innation is 

increasing daily. It should have some kind of link with the 

labourers. 

Sir, the hon'bIe Minister of Finance has made some 

efforts regarding the matter of un-organised labourers, but 

they are only cosmetic. I would like to point out the eftorts 

made by him. He has tned to do some good work, but here 

the saying "much cry and linle wool' is proviing correct. I 

am also aware of the way in which the Planning 

Commission carrie. out the survey of the BPL through 

N.S.S. As per the report No: 491 of the National Sample 

Survey, the number of such people In the country is about 

1.5 crore. 

The hon'ble Minister in hia Budget speech has stated 

thaI approximately 70 l8kh familieS would be covered 

under the Social Security Scheme of some of the State 

Governments and that of Lie by March. 2007. I would like 

to add that the concept of social security for the 

unorganized lab )Urers has been rendered useles' as in 

ita Common Minimum Programme the Government had 

committed that it would launch the said scheme 'or the 
labourers of the unorganiZed sector. 

With regard to the issue being deliberated upon by 

the Committee headed by Dr. Arjun Sen Gupta. I would 

appriH the hon'ble Finance Minister. who is a learned 

person and an economist as well, that if we calculate the 

number of total persona in the said 1.5 crore families. it 

works out to 5-7 cro,. persons. The scheme in question 

is MBY that is Aam Aadmi Sima Vojana. When 37 cror. 

poor people in the country come under thia, ~n covering 

just 5·7 crore people under the said social security scheme 

is going to serve no purpose. And what about the 
{ 
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remaining 30-32 crore people. 22 crore out of this 37 crore 

people are landless farm labourers belonging to weaker 

sectios or are delits and are at the lowest lewl in society. 

The Govemment propose to cover only 5 crore people out 

of thit 37 crore under this Social Security Scheme and it 

is lust • propoaal which is yet to be implemented. It it .. 

good as a drop in the ocean. 

Mr. Deputy Speaker. Sir. the hon'bIe Minister in hie 

Budget speech has stated that the Central Govemment 

would share 50 per cent expenditure on the said scheme 

anet the State Governments would be requested to meet 

the remaining SO per cent expenditure. For example. if 

As.200 are required for it, AS.l00 will be provided by the 

Central Government and the concerned State Government 

will be asked to provide the remaIning As. 100. The hon'ble 

Minister Is aware that the State Governdment are not 

financially sound to provide funds. The hon'bIe Minister 

said that a provision of Rs. 1 000 crore is proposed to be 

made. I want to know wheth.r this amount will be adequate 

to fund the said scheme. Ther. are 37 crore labourers in 

the unorganised sector in the country. The figures haW! 

been provided by none other than Dr. Sen Gupta. 

Chairman of Labour Commission. The Commission has 

identified them. Dr. Sen Gupta submitted his report to the 

hon'ble Prime Minister on 16 May. 2006. It has not been 

placed in the House so far. The Government says that they 

are considering it. My submiSSIon is that a lump sum relief 

package should be provided for the unorganized labourers 

through a Central Legislation. The issue will remain 

pendIng if It is done In a piece-meal manner. This issue 

has been under consideration since 2002. A Labour 

Commission was constituted in 2002, which also submitted 

the report. Again a Labour Commission has been 

constituted, but the report of none of the CommiSSions has 

been implemented and no benefit is being provided to the 

unorganized sector labourers. I want to ask. why during 

a long span of 60 years since our independenc.. no 

legislation has been enacted for the labourers in the 

unorganized sector. It i, a serious issue. AlII the hon'ble 

Members speak on other 1aueI. but I would like to 

concentrate on it. What Ie the hindrance in It? What has 

been blocking it? Nothing Is being enaured for the 

labour.rs of the unorganized sector. be It health, welfare, 

minimum wages or the welfare of their childr.n. In the 

beginning itself, I had asked·who is Gandhiji" Aam 

Aadml? The same labourer is the lui men in the society-

whose upliftment was dreamt of by Gandhiji. Hie dream 

is not being fulfilled today. Excuae me. out of thil InguiIh 

I had led a gherao of Parliament on 1 1 December. I would 

like to thank the hon'ble Minister of Labour who a .. uNCi 

me thlt a legislation for labourers In the unorganlsed 

sector would be brought during the Budget Se .. ion. But, 

so far it has not appeared in the list. L.t US .... when 

It il proposed to be brought? 

I would take 2 minutes each on 2 or 3 mInutes each 

on 2 or 3 points concemlng the condition of fanners. 

Suicide by fanne,.. has been much debated upon. so, I 

would not repeat the same. II It beyonet doubt that sinc. 

the y.ar 2000 till today u many as 1 lakh 20 thousand 

farmers haW! commined IUIcide. The c .... of luiclde are 

prevalent more where the farmers go for calh crops. They 

~ debt trapped and then falling to repay It, they commit 

suicide. In last y.a"s Budget. the internt rat. wa. lowered 

to 7 percent. but. thil year Is hu not been touched. The 

Swaminathan Committee had recommended to provide 

Io.n to farmers at the Int...... rat. of 4 percent but their 

report hal not been Implemented. 

Mr. Deputy Speaker. Sir. 10 far as the IUPPOrt price 

is concerned, in the Rabi aeason of 2008-07 procurement 

of 92·83 lakh metric tonnes wu made agaInat the tOlJlI 

annulll wheat requirement of 140 lakh metric tonnes for 

TPDS and other welfare achemn. I did not find it proper 

to interrupt MaIhotraii. but I would like 10 lay that they are 

responslble for the large scale black marketinG and 

hOarding. In 2002 they allowed private companteS to 

procure for unlimited time. ConHquently. the said pnvar. 

companies procured 20 lakh metric tonnes in Punjab 
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Haryana and U. P. Resultantly, the target of buffer stock of 

40 lakh metric tonnes could not be met. It would surely 

lead to price rise. To check the price rise, we will have 

to analyse ils reasons. The reasons are that MNCs like the 

Australian Wheat Board Cargill, Adani and ITC procured 

20 lakh metric tonnes of wheat. A circular of 2002 allowing 

the  said private companies to procure for unlimited period 

resulted in It. No cognizance has been taken of it so far. 

I would like the hon'ble Finance Minister to think over it. 

At least, the private companies should not be allowed to 

procure for unlimited period, a ti,,*,limit should be 

imposed. This may be said that it would harm the farmers. 

Even otherwise, the farmers do not get remunerative 

prices. 85-90 per cent farmers are small or marginal ones. 

They are like daily wagers, they have to sell their produce 

dally to meet their daily needs. They do not get 

remunerative price. Private companies procure the whole 

lot by paying slightly higher price and then they sell It out 

in the mar1tet after 3-4 months at Rs. 300-400 per quintal 

higher than the procurement price. The Government should 

exclude gram, pulses, wheat and rice from forward trading. 

Recently, the Government have excluded wheat and rice 

from forward trading and the price of these grains have 

started coming down. Therefore, I would like to talk about-

foreward trading. Big traders and middle-men eam huge 

profits out of the produce of farmers. The real farmers who 

produce are in majority and we can say that 85-90 percent 

of them are small farmers. Who have land holding not more 

than ~  acres and they do not get the profit of even 

a penny, then what Is the meaning of fofward ~. To 

what kind of farmer the Government want to extend 

profit of forward trading, the farmer who hu large t.rma 

or the framer who hal never been to the fIeIdI; who hal 

not even Men the plough? Only 10 percent ,.,.".,. who 

avail the facility of computer network can judge • to what 

price may prevail after four months. He can hoaftI for lOme 

months .nd eell later. But • amaII farmer has to Mil his 

produce as he has to buy the Items of his deNy needs 

such as oil, clothes, salt, meet expenses for marriage of 

hia children, their education etc. So, he can't wait and 

he has to sell his produce immedi.tely. The amaII farmel'l, 

who constitute 85-90 per cent of our lotal farming 

community Is not going to be benefited at all by forward 

trading. Therefore, I would like to say that all .... nli.1 

commodities should be kept out of the purview of forward 

trading. This kind of trading is based on speculation only. 

The prices of these commodities can never be checked 

in this way. In would like to speak about prices because 

I want to explain as to what is meant by the prices. The 

hon'ble Minister of Finance Is a very leamed man. He must 

have deliberated upon the fact that the purchasing capacity 

or purchasing power of the common man is hit the dey 

the prices are hiked. This is a 80rt of taxation. I would like 

to say one thing. Everyone has its own way of expresaing 

things. If prices are hiked, It is a kind of indirect taxation 

on the entire population of the country. Since indirect tax8e 

are impoeed, the poor are unable to make both ends meet 

which may lead to malnutrition. If he is able to purchase 

'Roti', he II not left with the money to purchase 'o.r 
because the price rise is a kind of imposition of Indirec:# 

tax on the entire population. It Is bound to hit the 

purchasing capacity. I am saying It because Indirect taxes 

have not been declared, but there is a need to give 

momentum to the efforts made by the hon'ble Minister of 

Finance to curb prices, because the efforts made 80 

far are Inadequate. Today, the cornman man Is a 

distressed lot. The hon'ble Minister Is a learned man. He 

should let .11 the people to save some money and put a 

ceiling on expenses. Why some kind of policy or legislation 

to put a ceiling on expenses is not being formulated ~ 

enacted. If a peraon has money earned through unfair 

means, let It be, but If he tries to spend that money, he 

can invnediately be alT8lted. becauae he has to depoIit 

the slip of expendltul'M incurred by him, not of his.savlngs. 
, 

Therefore If a limit on expenHI is fixed, the pnc. will 

alao automatically get curbed. Therefore, I would like to say 
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that a price check policy should be foUowed and a 

guideline should also be issued in this regard. 

Now, the hon'bla Prime Minister has taken the initiative 

and written a letter to the States to launch a de-hoarding 

campaign so that hoarding may be checked. The issue is 

linked with States and It Is true that States' participation 

Is required for de-hOarding, but the de-hoarding campaign 

In States cannot be checked by merely writing a letter 

by the Prime Minister to 1he States. I understand that the 

Centre should also participate in It and IB should be 

entrusted with the job of secretly preparing the list of 

hoarders and the Government should conduct raids on 

hoarders, then only hoarding would be checked. If it goes 

unchecked, hoarding would continue and prices can also 

not be curbed. 

In the end, I would like to speak on black money. These 

people were saying a lot on non-performing assets. The 

hon'ble Minister of Finance wi" not agree with my views 

on black money. I want that the hon'ble Minister should 

give relaxion of not filing  any kind of case against those 

who voluntarily declare their black money, and after that 

the person shall not lose ownership of that money, but that 

money would be spent on the· directions of the 

Govemment. If that money is spent on various welfare 

schemes, hOspitals upliftment of people of the country, then 

living standard of people of the country will improve. I want 

that rebate should be given on black money. I want that 

the Government should make an announcement that no 

action would be taken against the people posselSlng black 

money and nobody would be arrested. The ownership of 

the person possessing black money would remain intact, 

but he should not be allowed to spend even a single penny 

of the black money without the permiaaion of the 

Government. That money should be spent on agricultural 

works, hospitals, education, roads, electricity, basic 

facilities and infrastructure and small scale industrie8 of the 

country. I can say it with 8SMrtion that if the hon'ble Miniller 

of Fmance impIementa it even for a year, we wiD be able 

to compete with America, then In the next ten yeAf8 .. 

there is so much black money in the country. A di8eusslon 

on Swiss Bank has been held here. Is there only Rs.35 

thousand crore in that bank? I do not want to name the 

classes of people whose money is lying deposited over 

there? If that money is brought Into Circulation, then India 

would be able to compete with America in the next ten 

years. 

In the end, I would like to speak about SEls. The 

hon'bIa Minister of Finance may please forgive me, but he 

hes not made any mention of it in the budget speech. What 

is the aim of Special Economic Zones? Is it appropriate 

to give Incentives to corporate sector at public cost a. It 

does not Involve any revenue? It may be that the hon'ble 

Minister of Finance does not agree with It. SEZs have given 

rise to many kinds of dispute. Sir, the Special Economic 

Zone extends from this place to Amritlar, which also 

includes your State. At all the places, irrigated land II 

being acquired. The process of acquisition is in full 

swing. The process of opening of Malls is going on at 

probably, 236 places. It is all right, if Malls are being 

opened but It is not good if land is taken on cheaper rates 

from farmers for this purpose. I would like to say that it 

will affect national production. Not only national production 

would be reduced, but no Indian legislation would be 

applicable in SEa. The special legislations of imperialist 

countries would be applicable over there. Setting up of 

SEa, is going to be an Indirect attack on our country's 

sovereignity. Who will go Into SEa? No poor man will 

enter a SEZ. According to the PIaMing Commission, 26 

crore people are living below the poverty line, but 

according to me\.this figure is 40 erore, they will not be 

able to enter that place. 

Sir, the Heryana Government has done a good job. 

would like to tell that Hooda's Cabinet, the Haryana 

Government has passed a proposal in regard to increasing 

the minimum wages of poor people from RS.2425 per 

month to RI.3500 per month. It Is being oposecl today. 

Corporate Houses. big industrialists are strongly opposing 

it. Corporate Houses are ready to keep full hold on SEZ 
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for their vested Interests. but whenever the IIIue of 
Increase in minimum wages is raised the Corporate 

Houses take recourse to soliciting various kind of legal 

opinions. 

In the end. a mention of increase in irrigation facilities 

has been made in the budget. We want to increase the 
irrigation capacity. eut how can this capacity be increased? 

In this context. I would like to elIe an example. He said 

that In the year 2006. State Govemments were aIIoc:ated 

Rs 19437.88 crore for major medium irrigation projects 

under Accelerated Irrigation Benefit Programme. Joint 

Project Offices for constructing high-level dam at Kosi were 

opened at 7 places under Indo-Nepal agreement. but its 

DPR has not been prepared. I would like to say that 35 
thousand megawan hydro-electriclty by hydro-electric 

process can be generated after construction of the said 

dam. Apart from it. the flow of water can also be controlled 

which will save the crops of northem Bihar and West 

Bengal. Therefore. I would like to say that emphasiS on 

construction of high level dam and preparation of DPR has 

not been laid on priority basis in this budget. 

While concluding my speech. I would like to thank you. 

14.51 hra. 

DEMANDS FOR SUPPLEMENTARY GRANTS -
(GENERAL) 2006-07 

IEnglilhJ 

THE MINISTER OF FINANCE (SHRI P. 

CHIDAMBARAM): Sir. I beg to present a statement (Hindi 

and English versions) showing the Supplementary 

Demands for Grants in reapec:t of the Budget (General) for 

2006-07. 

(Placed in Ubrary. S .. No. IT 5923107) 

11.00 tn. 

GENERAL BUDGET, 2007-08 - GENERAL 
DISCUSSION (eonld.) 

{EngIBh/ 

SHRI SURESH PRABHAKAR PRABHU (Ra;apur) : Mt. 

Deputy Speaker. since the time thie Budget hu been 

presented to Parliament, there have been innumerable 

reactions to it. Unfortunately. each section of the society 

is disappointed with the Budget as presented by the 

Finance Minister. In that backdrop. we are discussing the 

Budget today. 

If you ask me how I would describe it. I would say 

that this Budget lacks vision. I would say so because there 

is no effort made in the Budget to stimulatej growth. I must 

point out that even the civil society. which was supporting 

various initiatives of this Government. had come out with 

an interesting document called ·Vuda No Todo Abhiyan" 

in which they. have mentioned that the Common Minimum 

Programme of the Government. which is supposed to be 

the cornerstone of the policy of this Government. is not 

being implemented. I was saying that this Budget lacks 

VISion. This Budget is also sans imagination to deal with 

our present challenges. I will give one or two examples 

of that. 

The country is facing such a huge energy crisis. We 

have been thinking that renewable energy sector. which 

needs support. will probably get some budgetary support 

for research and development. There is no mention of it 

in the Budget. There is no mention of dealing with fiscal 

challenges to which I will come a linle later. The Budget 

is timid and tentative because there is no bold measures 

to bring reform. Hon. Finance Minister has talked about 

supply side constraints. That means. we have to release 

supplies by bringing in more reform. There is no attempt 

to do that. There is complete confUSion in the policy 

framework of this Government in various aspects 

including power. in dealing with inflation. in dealing with 

agriculture. 
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One of the points i, the way the Minister has dealt 

with the State of Bank of India's holding in which shares 

have been transferred from the Reserve Bank of India to 

the Government In fact, Mr. Tarapore, whose name was 

mentioned lasl time when I asked the hon. Minister. 

question, also has criticized it, incidentally. That is also a 

big confusion. This Budget is a real patchwork in many 

areas and lacks i~  aclion. 

The Farmers' Commission was appointed under the 

Chairmanship of eminent scientiat Dr. M.S. Swaminathan. 

The report has been submitted but no action has been 

taken 80 far. That is true with the Knowledge Commission 

also. Another very brilliant person Mr. Sam Pitroda has 

given his first report. There is no mention of it in the Budget. 

There is no action laken on that. Integrated energy policy 

is another challenge. For the first time, there is an eHort 

to bring about a holistic view on energy policies pursued 

by different Ministries. Dr. Kirit Parekh submitted a report 

but there IS no action. no mention and no initiative on that 

count. 

There are ten Ministries and different arms of the State 

dealing with water. Therefore. we see a patchwork of 

various initiatives on water but there is no holistic action 

on that either. This Budget is full of platitudes. symbolism 

and talks about cosmetic action. 

One example is climate change. The hon. Minister has 

rightly mentioned Ihat climate change is a challenge. When 

the FInance Minister speaks about that in hiS Budget 

speech. does he make any finanCial provision for that in 

the Budget? There is a big challenge before us. Adaptation 

of climate change is a challenge. Some amount should 

have been prOVided for that. There is no mention of that. 

There is just a mention of the subjecl but there is no 

financial provision made. 

This Budget is Insensitive because the farmers are 

committing suicide. The figure is increasing day by day. 

Even the Indian cnckel team is not scoring at the last rale 

at which farmers ale commltllng suiCide. Yet. there is no 

mention of it. There is no mention of our rural economy 

which is in di ~. 

Intemal security II another  chaltenge of the commCrt'l 

man. Unfortunately, this Budget does not talk about It. So. 

this i. the broad description of the Budget in my OPInion 

One of the cornerstones of the Budget, as has been 

pointed out by the Finance Ministry, is a thrust on equity 

let US analyze equity from the budgetary provisions that 

Finance Minister has made. Agriculture, as is mentioned 

by the Finance Minister, has the first charge on the BUdgE·t. 

There is no better lawyer than Mr. Chidambaram in 1M 

country. 

15.05 hr •. 

(SHfll OEVENORA PHASA(l YAOAV In the Chait1 

There'ore, when he saya the 'IrSI charge, that 

means. the second. third, fourth, 'irth and Sixth charge 

holders cannot get anything unless the first charge is 

satisfied. 

So, farmers are 63 per cent 0' the population 01 India. 
Do you mean to .ay that the Budget has allocated 63 per 

cent nof the resourcesn for farmers? This vear, Ihe GOP 

of agriculture has fallen to 18.5 per cent and the public 

investment is 2.2 per cent of the GOP In Nineties. II used 

to be 1.9 per cent of the GOP, So, thare is a correlalton. 

The ahara of populatton dependent on agriculture has 

remalOed almoat the same. GOP share hal tallen and the 

public Investment has not Increased  but II has lallen. 

Therefore, in this  backdrop, when the Finance MInISter IS 

targeting four per cent growth rate in agnculture, I am fl'!allv 

wondering how it will happen I am not Ihe only one who 

is 8keptical about it, Mr Abhijet Sen. Momber of !hf;> 

Planning Commission and one 01 the good authorities on 

agriculture has only today mentioned I" one of the 

interviews that four per cent target In agriculture is Virtually 

impossible. Therefore, the thrust in agriculture should hallf': 

been how to increase the Income of the famlers. ho.'J 1(0 

provide them better market acr.ess and how 1(. prowl!" 

better Insurance cover to make sure that the fisk !hal II1r 
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farmers take is avoided 10 that he is not forced to commit 

suicide. I find that unfortunately no such bold initiative and 

there II confu8ion in the mind of the govemment to deal 

with agriculture and therefore we are seeing a crisis here. 

I would request the Finance Minister that If he really wanta 

to talk about first charge .. helhall start the initiative of genre 

budgeting. I think. he should start genre budgeting 10 that 

we really know how much of the money is going Into which 

sector and what are the different sectors -rural sector. 

agriculture sector and others. That II what is really 

required. 

This Budget to deal with agriculture should have come 

out with a very comprehensive policy on soil. land and 

water. In fact. lOiI eroeion is a serious challenge. which 

il also causing adverse productivity in agriculture. Water 

in fact Is Incidentally the major challenge but this Budget 

unfortunately does not deal with it. 

The other challenge that we are facing today Is -we 

can compare It with the equity angle -employment. How 

many new jobehave been created? I think. this il again 

required that the Budget must lpeclfy during the year of 

budget as to how many new jobs have been created. If 

the Finance Minister can. keep giving US· 80 much of 

information. the one is mandated by the Fiscal 

Responsibility Budget Management Act. he should also 

give us new figures about as to how many new JobI have 
been created. This Budget hardly addr8s8ea the ~ 

problem. In fact. the labour Intensive jobs. which Is really 

the prime need of the hour. there II no Incentive to actually 

create such manufacturing to create auch Jobl. 

Services eector is growing 80 fast. It means If we want 

to enter the I8fVIceI job a~  you must posse. 

requllite 1Id1ll. There is hardly any other efforts beIidea 

dealing with ITls or lOme other c:oemetlc Iuun. to deal 

with upgrading skills df the multitude of the population. of 

India. Therefore. employment which is again another 

parameter besides agriculture to judge equity, actwally. 

unfortunately thll Budget fails to addreu it. 

Food and nutritional eector .. another important upect 

of the National Common Minimum Programme of this 

Govemment. Sir. in the Sampoorana Gramaen Rozgar 

Programme. which guarantee. job to the rural people. 

there was an element of providing some amount by way 

of food as a compensation for the job. This year, as it is 

mentioned in the Budget. the year of 2006-07. the 

allocation for food has been dropped from five kgs. to three 

kgs. One can imagine if there is a drop of 40 par cent in 

the food intake. how food and nutritional aecurity of this 

multitude of people will be affected? 

The other challenge of equity il the backward region. 

In fact. we must bridge the gap between the region which 

are developing very fast and the region like the one I 

represent in Parliament - Konkan. How can it really 

catching? In tact. there i. no attempt to bridge this gap. 

In fact. there is a very interesting ltatiatics. which he has 

mentioned that the FDI has gone upto 12.5 billion dollars. 

The RBI says that 46.52 par cent of the FDI have gone 

Into only two centrel of RBI -New Delhi and Mumbai Sir. 

I work at the issue of finding out equity from other point. 

Corporales are taxed at different ratea. In fact. he has laid 

that the corporate. are taxed at about ! 9.2 par cent on 

an average. Corporate. making a profit of zero to Rs.1 

crore are taxed at 24.29 par cent and corporates 

making profit of H •. 500 erore and more are taxed at 19.10 

par cent. What is the extent of equity one can very easily 

make out? 

The only benefit that the common man has got out 

of these various provisionl of· the Budget is a saving of 

RI. 83 par month from the income tax liabilities. that he 

has got. So. you can imagine how equity iasua has really 

been addressed. 

When we talk about gender budgeting. it is important 

to know and to make sure that equity is actually in favour 

of weaker sections of the society; we have to keep the 

gender balance. Is 50 per cent of the allocatlpn In this 

Budget made for. women? Sadly no. Therefore. this budget 

fails to the Government Is allocated for social HCtor. That 
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really mea"- that equity, unfortunately, Is not addreINd 

at all in this Budget. 

The other thrust area of the Budget of the Finance 

Minister If fiscal iI8U88. It is true that the revenue deficit 

is '&ling and the fiscal deficit is also falling as a peteentage 

of the GOP. So. he has said that they' are aiming and have 

accomplished fiscal consolidation. I will not call it fiscal 

conaoJidation and I will tell you why. I will at best call it 

as fiscal improvement. Why is it not fiscal consolidation? 

The debt servicing  liability of the country Is now 

R .... ,21.219 crore, againlt the revenue of Rs.4.86.422 

crore. I am worried that we are probably entering a debt 

trap. 32.7 per cent of the current revenue of the 

Government is used to pay only interest  liability of the 

country. You can imagine the serious challenge with regard 

to fiscal situation. That is also getting reflected in the debt 

of the country. 

~ per the Economic SUIWY. 59.2 per cent of the GOP 

is In public debt. Very interestingly, there 18 a IUrvey which 

was ~ d by the Economist (8 magazine), only a few 

daya ago. It laYI that India's public debt is 80 per cent 

of Its GOP. In fact. it Is one of the highnt amongst the 

countries who are now emerging aa the new economies 

of the world. Therefore. this is a very serious problem which 

unfortunately the Budget does not solve. 

So, I will not call It fiscal consolidation; I will only, at 

beat, call It fiscal improvement. We have to look at the lslue 

very carefully. In fact, this wltl also have repercuuions 

becau18 Interest ratea are rising. I would like to find out 

from the hon. Finance Minister, what rate he hal taken for 

the intereat liabilitieS of this country. in his new Budget for 

2007-08. If the intereat rates are rising, the way they are 

rising. probably the Intereat liability in the expenditure 

budget also will have to rise significantly. Therefore, the 

fllcal consolidation cannot be said to be like that. 

The other very interesting iAue under the FRBM Act 

is that the Government Is obliged also to restrict the 

guarantees. under ~ 6 of the Act, to haifa per cent of 

GOp. This year,the guaran .... given by the Gowtmment 

.... 0.7 per cent •. which is 0.2 per cent more tMn what 

is mandated under the Act. That mMnI, It doea not really 

meet with any of the teat of fileal consofIdation. Therefore, 

I consider it as a very 18rioua challenge. In fact. 45 per 

cent of the huge debt that I tafked about is uaed In the 

past 80 many years - I am not blaming only this Finance 

Minister for this, but over a long period of time -to meet 

the revenue expenditure 0' the country. That means. to the 
extent of 45 per cent of the debt of our country, we are 

paying interest every year and there are no assets that 

are available in the country against this debt. In fact, this 

is also getting reflected in other ways. A very interesting 

statistics is that excess liabilities of the Cehtral Government 

over assets is to the tune of Rs.12,46.737 crore. So, if you 

take all these issues in totality, can you ever say that it 

is fiscal consolidation? I will not say 10. 

SHRI P. CHIOAMBARAM : I hope you will also say that 

FRBM was notified by this Government. The previoUi 

Government did not have either the courage or the wisdom 

to notify the Act. We notified the Act. 

SHRI SURESH PRABHAKAR PRABHU (Rajapur) 

You will also concede that the Act was passed by the 

i ~ Govemment. 

SHRI P. CHIOAMBARAM : The Act was passed by the 

Parliament. Power was given to the Executive to notify the 

Act. Your Government did not notify the Act. 

SHRI SURESH PRABHAKAR PRABHU : But that Bill 

waa introduced by that Government in the Parliament so 

that It could pall it. And, Shri Chidambaram, if you recall 

the day you notified, you extended the apPlicability of the 

Act by one year. 

SHRI P. CHIDAMBARAM : Let me explain it. We 

eOtnded It beeaUN you IoIt one year In not notifying it. 

we wanted five yea .... The law contemplated five yea ... to • 

reach the target. You Ioat one year in not notifying It. When 

we came to power, I had four yea... left. Therefore, we 

added one more year 80 that we will have full five yea,.. 
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SHRI KHARABELA SWAIN (Baluore) : SM BanAl. 

you did not tell him what happened in the Finance 

Committee ... ('nterruptions' If you tell him, he will come to 
know II ... (lntenvpt;on.) 

MR. CHAIRMAN : Shri Swain, please lit down. 

SHRI SURESH PRABHAKAR PRABHU : I concede the 

point. What Shn Chldambaram il saying is that the 

prevIous Government took one year to notify. 10 he 

Increased It by one more year. So. It is neutral. Now. it is 

on a level playing field. 

The other issue is about the promise lIS performance. 

If you look !!It the system that was started in the past about 

giving compliance to the promises made. That again was 
started by the previous Finance Minister, Shri Vashwant 

Sinha. One of the promises thai the Finance Minister made 

In his last Budgel was Ihat a port was going to be 

developed in West Bengal. I am sure my friends fro,!, 

West Bengal musl have boen very happy. What is the 

progress of that In the last one year? Final lelection 01 

a conlultant is going to bo done very soon. This is the 

progress in the I •• t one year about development of a port 

in West Bengal. 

The second promise was that Mumbai was 

sought to be developed as a financial canlre of the 

world. Whal is the development so lar? The only 

development is. a report has been submitted and actIOn 

has to be taken. This is what is going on for the lall three 

years. 

The other issue on which we can Judge the Budget 

is growth. The Finance Minister concluded his speech by 

saying: "' could not have given thrusl to all these dltterent 

things of putting in so much money, one lakh schoiarshlP6. 

one lakh jobs for phYlically challenged. If there was no 

growth". Growth il a nuJntra which I agree. I IUpport it and 

leally teel that the economy has to grow. But thll Budget 

unfortunately not only does not target to increase the 

growth rate but al80 tails to malntam - I hope thar the 

nrowth tate of 9.2 per cent that we have wltnesaed 

recently is maintained In thiI budget year. Growth Is not 

three. 

EffICiency II another big structural challenge. The 

efficiency of e..,.nditure, the etfectivenell of money thaI 

Is spent has 10 be measured. This ha. been highlighted 

time and again. In fact. the Prime Minilter made a 

statement Ihat our vehicle of change has to be the 

administrative reform because the coat 01 money that we 

are incurring on implementing any Govemment programme 

is too high. So. the only Instrument that the Finance Ministry 

has got - as his Advisor has allo mentioned in one of 

his interviews today - is the Outcome Budget. Sir. I must 

say that it was a very well intended programme 01 the 
Finance Minister and I congratulate him. But. if you look 

at the outcome of the Outcome Budget, it is disastrous It 
has not been prepared by you. It is prepared by vanous 

Ministries. You must really look at it. I do not simply want 

to criticize it by saying Ihat since I am a Chartered 

Ac;cQuntanl. We have appoinled a Committee and we will 

submit to you very lOOn as to how lhe Outcome Budget 

should really be prepared. This is JUII to help ¥GU. I am 

sure it WIll help you. The quality of public expenditure is 

a bIg challenge and we really need Ie deal With this 

collt"ctlYely as (I NallOnal ehaUenqe. 

Tho other challenge that we have is inllation. Again, 

there is a contusion and I Will ell plain you why. As per the 

admIssion of the Governmemt. inflation is caueed by two 

faclora. One f.ctor is the supply aide constraint and the 

other IS the money supply. What is the best way to address 

the supply side constraint? The same arlicle that I have 

referred to earlier also talks about overheating of the Indian 

Economy. It say. Ihal we really need the reforms on the 

supply Side so that more and more capacity can be 

unleashed In fact. Shri Chidambaram will allO definitely 

give credit where i1 is due. namely. that the previous 

Government'l initiative of reforming variou!l sectors 

allowed this Government to grow at 9 per cont in the last 

three years lime 

" you do not reform now and un .... h these plOduct'YI 
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fore. that .M f8IIIIy wding for IUCh ........ how can our 

economy grow .t nine per cent? Thefefont. I really want· 

that auppIy aide constrain which II a challenge to which 

~ agree and therefotw we fUny need to act on it and 

addre18 thII. 

MR. CHAIRMAN P..... conclude. Vour time is 
limited. 

SHRI SURESH PRABHAKAR PRABHU : Okay. Sir. On 

the Iupply side constraint. how to get over It in a short 

time? We are trying to import certain things. By importing. 

we are already constraining our current account sltualion. 

Our current account deficit IS really rising. It could be five 

per cent if we exclude the remittancel. 

SHRI P. CHIDAMBARAM : Is the current account deficit 

five per cent? 

SHRI SURESH PRABHAKAR PRABHU : I am ta",ing 

about something which the Economilt magazine has said. 
Their ettlmation is that If you exclude 21 billion dollars of 

remi&lances that we er. getting. it would be .0. 

SHRI P. CHIDAMBARAM : Why should it be 

ellcluded? 

SHRI SURESH PRABHAKAR PRABHU : That is what 

they are excluding. I 8m not oxcluding. 

SHRI P. CHIOAM8ARAM : You do not say what the 

Economist says. 

SHRI SURESH PRABHAKAR PRABHU ; Sometimes. 
you quote the economist It I Quote Economists. what is 

the problem? 

SHRI P CHIOAMBAnAM . Why should tho remittances 

be excluded? Which country excludes remittances? Our 

wortcers abroad and Indians abroad remit money to 

their families. The whole world is envious about our 

remittances. Just because one magazine Sllytl - I am not 

sure it said it in those words - that exctude it. Wl-IY should 

it be excluded? Do you share that view? Do you aharo 

the logic that It should be excluded? The money ts being 

sent to our country. Why should it be excluded? There II 
no logic. 

SHRI SURESH PRABHAKAR PRABHU : The logic 

given by the Economiat II that thoee remittances are not 

creating demand here. This is something which is external 

to entire economy. Why I am saying is that in the World 

Economic Forum you tried to take umbrage under .oms 
of theIe benefits that Economists talk about. So. why 

should we notlalk about that? Therefore. the Importl are 

rising. I will give one example. As regards fertilizer, this year 

we have imported 46 lakh tonnes of urea. What does It 

mean? As a result of this, subsidy Bill has gone up only 

on account of Imported urea to RS.2703 crore which, in 

fact. is almost 25 per cent of the total subsidy on urea in 

the country. That means when Y0lt are importing 

something. it has cost also. Therefnre. the supply side 

constraint needs to be addrelsed by import in the 

short·term. thore Is no problem but to deal With only on 

that count wi" allo create problems. That is what I want 

to Ny 

The second issue is monev supply. There is 21.3 per 

cent growth In money supply on a year to year basis, The 

foreign exchange reserves are 180 billion dollars. In the 

talt few months. RBI has increased the eRR. Now It is 

IUC per cent and also repa and the reverse repo rate. as 

a rHult ot which the cost of financing has gone up, tn fact. 

we are always wantIng that India should be a low cost 

economy. One of the ways to do that is to reduce the 

financial COlt. If the interest rates keeps rising to suppress 

the demand. " is also gOlOg to have a serious challenge. 

Therefore who is bearing thiS high cost of interest IS the 

common man whltn he IS buying household goods, maybe 

tike fridge or TV or a house. It i8 Imallscale industry wnlCh 

actually has to bear the brunI 01 it Therefore. , would 

request 1M Finance Minister, maybe as a course of hnllstic 

wav to address thrs problem of inltahon 8& well as dcall"d , 

With forerqn exr:hang(' rftserves. Ih.tt he should C()nlO (jll' 

With a complele bit,,, pnnt .,boul how 10 dea' With tht'se 

ISSues in a hoh"'IIr. way Inr.'udlng m,tnaQlnQ OUt IclfCi:jn 
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exchange reserves which are now growing and in fact 

they are growing at a cost to us because the Reserve 

Bank of India constantly buys dollars in the marteet and 

that is why the piling of foreign exchange re .. rves II taking 

place. 

The othef Issue relates to infrastructure, 320 billion 

dollars a8 per Economic Survey Is needed for Infrutructure 

in the next five year Plan which is going to begin next 

month. Power needs huge investment. In fact, the power 

sector in this Budget has not got any proposal for 

investment. Of course, the extra budgetary support for 

companies like NT PC and others is thare. But the real 

problem of power sector lies In the fact that this sector is 

not commercially viable. If the power sector is commercial 

viable like telecommunication, automatically investments 

can start flowing into the power sector. But it is not 

commercially viable because the transmission, sub-

transmission and distribution sector is really bleeding, 

losing money and we need to fix that problem. We have 

started a programme called Accelerated Power and 

Reform Development Programme (APRDP) but the 

Increase for this programme in this Budget is virtually 

cosmetic. 

Again, this Budget talks about increasing universal 

coverage of electrification. The Rajiv Gandhi Gramin 

Vidyutikaran Yojana. But in the rural are .. , probably 45 per 

cent of the households are not electrified even today. So, 
we need to electrify them. But if we tend to electrify those 

villages without increaSing and augmenting the capacity 

of generating more electriCity that is required to feed this 

programme, then those houses may have bulb, but not 

electricity. We would probably have to use candles In those 

villages to find out where the bulb is bll'nlng. Theretore. 

we need a comprehensive strategy to deal with that. Allto. 

more capacity increase is required. I as the Power Minlltier 

made a blueprint for the power sector develop,,*,t and, 

my request is if the Government could implement that With 

a holistic approach, then it will help to add,.., this 

problem. This Is a chaMenge before the country. So, we 
need to add,... that. 

The other iaue in infras«ucture, with reference to 

private and public sector participation. For a long time-we 

have heard about PPP. Some people are under the 

Impresalon that PPP itself ls an project that is going to 

solve the problem. But it is really not taken off because 

the isaU8S relating to the regulatory framework that was 

required for that, for example, Budget subsidy viability gap 

funding and other related things, have not been addressed 

80 far. 

We have a challenge in the sphere of education. It 

is because two per cent two per cent of our students only 

undergo vocational training, unlike 55 per cent in Germany, 

or 75 per cent to 80 per cent in China. Therefore, imparting 

quality education is a challenge before us. The Economic 

Survey makes a very inter .. ting comment. A child who is 

studying in the Villth standard Is learning whit he should 

have /earntin the lind standard. So, we need to increase 

the coverage by bringing more IChools and appointing 

some two lakh more teachers. In a study conducted it has 

been mentioned that 50 per cent of the teachers do not 

attend schools but still obtain salary. So, we really 

need to be careful and make sure that we make more 

allocation in order to ensure better results and better 

quality output. 

In the health sector we are 'till far away from our 

cherished dream. About 2,00,000 health sub-centres 4.000 
primary health centres, about 3,000 community centres are 

still to be opened. Today we are spending about 1.39 per 

cent of the GOP on health, whereas the target was always 

three per cent. 

Sir, I will wind up by making certain suggestions. The 

fisheries industry in this country generates around 14 

million joba. But this Budget has not provided for any 

incentive for the development of this industry. In fact. the 

fishermen are 1oI1n; their income because of climatic 

changeI and because of the wlnerabliity of the weather 
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conditions. Therefore, the Government should not only 

attempt to create more jobs in this sector but al80 should 

aim at protecting the people involved in this sector. But 

unfortunately this has not happened. 

My second point is about the plantation programmes. 

I am happy to note that the hon. Minister, in his Budget 

speech, has announced certain incentives to cover cashew 

and coconut plantations, but there has not been any 

mention about mango. Mango fruit is something that can 

be treated on par with coconut and cashew. Therefore, 

mango also needs the .. me kind of support from the 

plantation programmes. 

Sir, thirdly, as  a long-term measure the Government 

must Ht up a group to look Into the various aspect of how 

the Government lICCOuntlng at the local level. at the State 

levels and at the Centralleve/ in a way it can actually bring 

about some convergence so that the money that II being 

sent from the Centre to the local and State level can have 

proper UHSIment of output out of that. That Is the need 

of the hour. With Information Technology available to us. 

this can be done. It would alwavs be better to do that. So 

Finance Minister ehould eet up a group to prepare a 

roadmap for this. 

Sir. from 1857 to 2007, we have completed 150 years. 

This Is the 150th aMlveraary of thllt gre.t event. In this 

year we ehould try to apend more money on programmeI 

that would help Infuse a spirit of a ~ amonget the 

people of the country. PMriotiIm Is one softwa,. that Is 

required for the country. Japan hae grown to be the HCOnd 

largeet economy of the wortd, because they had Inculcated 

in them a .prit of patriotism. Therefore, we really need to 

wolit on that. 

The co-operative sector also needs a thrust. In any 

malitet economy the State has to wolit and the private 

sector also has to wolit and there Is a pouibiIity of the 

growth of a third sector which can wolit ae  an Intermediary 

between the two. We really need to look at the co-operative 

eector. This Budget does not unfortunately addr... thia 

aspect. 

Environment. forest and wildlife shouJd be given a 

thrust in any country. What we are seeing in OUr 
neighbouring country Is that though they are growing very 

fast, their quality of environment Is degrading very faet. In 

fact, they would have to lpend huge sums of money to 

repair their loss of natural resources. 

So, I think, we really need to focus on this aspect. 

Like how we hlMt one Financial Advisor In each Minl8try, 

we ~ d have one Environment Advisor in all the 

Minlstriea. In fact, Prof. Soz. who II sitting next to you will 

agree with me. 

Intemld security which I wal saying about earllar Is 

again a challa.nge. In fact. our Prime MInister said that. after 

some of the mishaps which happened in the country, our 

intelligence network needs to be completely revamped. I 

wae going though the Non-Plan expenditure of the 

Intelligence Bureau. Last year. the provision was Rs.416.75 

crore and thie year, the budgetary provilion is Rs.409.43 

crore. That means, the buagetary provision of the 18 which 

is eupposed to collect intelligence has come down and .. 

regards police forces, last year, the figure w .. RI.13,910 

crore which il now marginally increased by RI.28 crore 

this year. This is the position when we are talking of 

modernization of police forc.. and better intelligence 

gathering. So, internal I8CUrity Ia something which needI 

to be looked into seriously. 

My Jut point pertains to savlnga. Savings rate of 

economy Is now 32.4 per cant. This Is a very healthy thing 

but China is probably cIo8e to 50 per cent. So, the entire 

effort of the Government lhouid be on how to Improve our 

.. vings rate. If you want to do that. one way to look at 

It Is this to Incentive savings out of the total household 

aavinge Ia only 11.7 per cent in the financial aavinga. Molt 

of It iI getting into physical things like acquiring housel, 

property and others. I think there ehould be a great effort 

made by the Finance Minister to mobilize more lavi. • 

and with our effICiency of USing our investment tor a better 

productivity iI better than China. I think more savings rate 

would me"" more investment which would really result 
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into tangitH benefi... Therefofw. I think the ~ 

Min.'., would make an effort on theM linn. 

While concluding I would say that we were all happy 

that with the economy growing very well and with the fiscal 

situation improving, if not consolidating, the Finance 

Minister would take certain bold measure. to make India 

a really good place to live. But unfortunately, his Budget 

has failed to do that. 

SHRI TATHAGATA SATPATHY (Dhenkanal) Sir, I 

thank you for giving me an opportunity to speak on the 

General Budget, 2007-08. 

At the outset. let me admit that I am no whiz-kid on 

financial matters unlike our learned Finance Minister or 

those transferable mandarins in his Ministry or even those 

leading this country who are great proponents 0' 
liberalization. globalization and what not. I even fail to 

understand simple things. Since childhood, , know that 

grant is like a dole and loan is to be repaid back but when 

I read something like a "negative grant" to the National 

Highways Authority of India. I am unable to understand 

what it implies. So. right at the outset. I am willing to admit 

that I speak as a fool. But I understand certain things as 

I read the speech of the Finance Minister In English as 

a language. The feeling throughout the country Ie that, in 

the last ten Five Year Plans, the country has been so 

managed that it has become a Centre centric financial 

institution. All the powers which are suppoeed to be with 

the Stat .. like in the social sector. health. education and 

the finances of those which are devolved to the States. 

have 811 come to the Centre. For this reason. tor the last 

60 years. most of the States haV8 become begg.ars while 

the Centre has become the largest money lender. This 

Budget is unique to be the first Budget of the Eleventh Five 

Year plan and everybody il accepting that Ihe nation has 

8 brilliant Finance Minister like Shri P. Chidambaram. He 

IS 5uch a logical person that everybody expected that he 

will give something new in his Budget. We expected a new 

directive SO that the country has something different to look 

totward to In the 21.t century where the ;11&181 primMly 

raieed In hit own home S.at., namely, the Centre-Slat. 

relationS. win be addreaHd in coming years. 

But unfortunately this Budget does not show any sucn 
indication of reversing this trend. At far as we understand, 

the PlaMing Commission hu a mandate. The planning 

for this country is lupposed to be done on the poverty 

index. This kind of planning would lead to equitable and 

sustainable development of the social infrastructure. like 

health. education etc. W. all are aware that the prime 

mechanism available with the Central Government to 

implement thne projectI it to depend on the States. We 

all realize thai an the St.... are in the red as far 81 

finances are concerned. They are struggling to pay the 

salaries of their employees. Every year, in every plan. 

we He that the Centre expects more and more 

involvement 0' the Stat .. ' finances in the Centrally-
Sponsors Projects. So, a question comes to mind whether 

this Budget really addre.... the problema of the equity 

of 25 per cent or 50 per cent, that ia expeeled from the 

State. 

In my State we have a lot of mining. activities going 

on. This Budget has levied a tax of R •. 300 on iron ore 

exports Ra.2000 on chrome. When you dig up 100 metric 

tonnel of iron are, you get 40 per cent tumpl and 60 per 

cent fines. In my State of Orissa. this huge quantity of 80 

per cent has been one of the major exports. Let me make 

it very clear right at the beginning that I am a Itrong 

opponent of ~  of raw ma&enals from thil nation in 

general and trom my Slate in partICular. But on the other 

hand. I am seeing the reality in part of my conelituency. 

From 1st of March many mining compani .. have virtuatly 

come to a grinding half because finel take up so much 

storage apace that is impossible to continue furtner mining. 

So. when you levy such a tax, you must also know that 

fines .re dilferentfrom lUmps. What do you do with the 

'lnes? Have you invested in Rand D 10 thai local 

industries within India are capable of using these 'fInes to 

produce inverts? You have not done that. You take any big 

company. whether it is TATA. Birla or Jindal. they all export 
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these fine.. but they aro not capable 01 using the linea 

in any of their own .teel planll. So, what this country really 

needl to do i. to create RandO and make the new plantl 

able to use the .. line. 10 that we stop exporting theM 

fines. But till such time, some IOrt 01 balance hu to be 

found out. We should not .imply and blindly go by the 

recommendations of the Hooda Committee. We can have 

this on the export of lumps. But a. lar II linea go. we have 

to re-think on what is the domestic demand and whether 

we should levy this tax or not. It is becaun you are creating 

a lot of unemployment due to this tax. The total iron ore 

mining between 2OOO-OS in India hu been 524 million 

tOMel. It is very interesting to note that during the same 

time the reserve .. discovered went up by 3,100 million 

tonnes. 

What happena i. that when there it a mine, they tell 

you It hu say, len million tonneI of ore. But then as you 

do the mining, you realise thai It Nt much more then 10 

miUion lonn .. and It can go upto 20 or 30 million tonnes 

allO. So our reserves have been found on record and the 

Government has these recorda that our reserves have 

gone up. So to help thit industry, not help the mining 

compania but to help all the .. thousands of people, those 

truck operators, thole truck drive", those cleaners, thole 

loading people, those loading on to trains, on to ships, in 

Government ports, all thoM people have to be taken into 

account because they are sining with loided hands not 

knowing what to do. 

Sir, the han. Mmit"r of Anance announced that in 

the mid-point of hit Government which wu November, 

2008, the GOP went up from 7,5 per cent in 2004·05 to 

hopefully 9 per cent which the Prime Minister In his speech 

allO mentioned. In the same breadth you admit that in the 

Tenth Plan the .. timated average agricultural growth hu 

been 2.3 per cent whereas you would have appreciated 

it if it would have been lour per cent. It is very surpri.ing 

to note that the Minister has 10 much concem for 

agriculture, but thiS concern for agriculture was not 

reflected in his Budget speech. On the one hand the 

Investment in AIBP has gone up from R •. 7.121 crore to 

As. 11,000 erore, we have to realize what this accelerated 

irrigation progrlfl1lM Implies to the common farmer. It 

meIIns more water to more farmers. But the figure of 

RI.7.000 and odd erore going upto RI.11,OOO crore 

1MIftI, the MInIster hit taken car. only of the Inflationary 

trend. That means In reality, you are not concentrating on 

more investment. and on the other hand, a very dangeroul 

.tatement wu given In this House in which the Prime 

Mlnl.ter said that becau .. largely Indians have very smaH 

land holdings -he did not .. y it. but it seems clear to 

all 0' us -therefore he said that rapid industrialization is 
the only way for this country. We have to ... who we are 

going to .. rve, who is the aam admi, ia it the big 

induttrialilt or it it the common farmer? We do not make 

any lunding available to the common larmer and on the 

other hand, the head of the country says that .ma" land 

~ are no more economical. You think about 

industrialization. Are we going to be a country only for 

.. rvicn or can we envision ou"elves II a country which 

can be the food basket for the world in the years to come? 

Ttu it a very .. rious Issue which all of u. and IOmebody 

f. you who ~n .. a rural con.tituency, have to think 

about this. 

SIr. like I Hid about the Stat.. and the Centre, the 

Sarva Shiksha Abhiyan was only eaterlng to a certain PIrt 

of the school education. " was not touching the high 

schools or above that. It WII touching only the secondary 

schooll or below that. Earlier, you had earmarked R •. 8,OOO 

crore lor that and today you have increased it to R •. 10,671 

crore. Thi. it again jUit handling the Inflationary llend. In 

the same breath you are saying that the Stat.. have to 

give 50 per cent 01 this share. Then, you know that you 

will be giving a lew hundred or lew thousand cror.. 01 

rupees to the Stat .. and none of these Stat .. will be able 

to meet their 50 per cent. Therefore, you will not gel the 

ue and that will implv that no project will get comple&ed 
and your money will be kept with you. My question " IhIS. • 

What will the Minister do with 10 many Clore. lying In his 

coffers when development at the ground level actually 

does not take plaCe? 
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On the topic of health, the Minister hu menaioned two 

partioular illnessea-on8 is HIV AIDS and the other Is Pulse 

Polio Programme. AIDS, as we know, has been holding 

the fascination 0' many an NGO, of aU these UN-baHd 
organizations and cror.. 0' rupees are coming into this 
country. 

I am surprised about one thing. What really exclt.es 

all these foreign-funded organizations to go so heavily for 

AIDS? In the same light, I would say that this House must 

commend all those ladies and gentlemen who have been 

involved in the Pulse Polio Programme in this country. I 

think, in recent times, it has been one of tho.. unique 

programmes which has been a great success where men 

and women involved In that programme have actually 

gone 'rom house to house looking for babies which have 

been missed out in the 'ormal programme. I think this has 

been a mote detailed programme than even your cenaua. 

So, we must commend that. But, at the same time, I would 

be very much obliged H the Minister bothers to anewer why 

such diseases like brain malaria. leprosy, diabetn which 

are taking huge toll in India including tuberculosis, water-

borne diseases like jaundice, gastroenteritiS, hepatitis-B, 

Why have we not addreued these di ...... ? Why are we 

not focusing our attention on them? 

In other proposals. the hon. Minister has spoken 

about the employment facilities for the phyaIcally-

challenged ... {lnterruptions) 

I will make two or three points and then conclude my 

speech. Now I come to employment for the physically-

challenged. When you expect the physically-challenged to 

go out of the security of their homes and start working, 

you expect that they will get • monthly Income 0' 
Rs.25,OOO. out should also have one thing Whatever It Is 

-monthty or annual income ... {lnterruptiona) 
I . 

SHRI P. CHIDAMBARAM : It IS upto Rs.25,OOO. 

SHRI TATHAGATA SATPATHY : You laid It Is upto 

RS.25,OOO. All right. I am sorry. When you say that It Is up 

to Rs.25,OOO, It Is your prime responsibility to see that they 

get It. How do yau expect these people to go out and 

actually do a service? Our railway stations, airports -our 

roads do not even have sidewalks -do not have a toilet 

for the physicany-handicapped. Our stations are such that 

even an able-bodied man gets tired carrying his luggage 

from one p&etform to the other. Our echools and colleges, 

none 0' these. institutions, address the plight of the 
differently-able people. Let us put It this way. That Is what 

is PC -Here, it is not P. Chidambaram 88Mb.· But It Is 

"politically correct.· So, in the current Budget, you have 

earmarked Rs.1008 crore to enable one lakh physically-

challenged people. How will they be able to do that? That 

has not been dealt with. 

In other proposals. you also have institutions of 

excellence. We are very happy that both the Agriculture 

Universities of CoImbalore in Tamlt Nadu and Pant Nagar 

in Uttar Pradesh have been beneficlarlea of your large .... 

But I would like to draw the Minister'. attention that the 

Orissa University of Agriculture and Technology has been 

doing yeomen's service in d ~ and farming. But, 

unfortunately, it seems that Orlaa doe8 riot exist In the map 

of this Government! Therefor.. we have .been completely 

left out. 

In tax proposals, in clause 157 lies one of your worst 

decisions. Do you really want to make India a "preferred 

destination for drug testing? I want your attention on this 

i .. us. You have exempted. Clinical triaJ8 of new drugs from 

service tax. In the US or In Westem Europe or even In 

countries like Thailand and Indoneala, .they have banned 

drug testing. They are saying that if you want to teat a drug. 

you have to tell the patient, you have to tell the family 

members and you ha\'e to get a form signed by the patient 

or any able family member saying "VB •• I agree if certain 

drugs are tried on this patient.· 

But In India, by exempting them ffom eervlCe tax, you 

are enabling them to carry out clandeetine testa. It Is a 

matter of great concern for every right thinldng person In 
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this country. So, I would request the Finance Minister to 

withdraw this proposal immediately and show that 

this does not tally with another proposal which talks 

about exempting dredgers  and tax concessions In 

infrastructure building which have been given In 

Section 165 and Section 133 because that smeHs like 

something where Sethu Samudram Project has crept Into 

this Budget. 

Coming to gender-sensitive budgeting, women 

......... wiD now get a tax threshold of Aa.1,46,ooo 

giving them an anrwal benefit of about As. 1 ,000 only. Is 

thIa an encouragement? 18 this genuinely gender-

eenaItIve? Are you honestly bothered about women going 

out of their homes and working? If that be so, I woukt 

8uggeat that in todays wortd As. FivG lakh per annum II 

a normal salary and so you should think of women paying 

tax .. at a threshold of As. Five  lakh and above. Below 

that, It is simply a matter of hoodwinking the people. 

Finally, I am very happy that the Finance Minister has 

named the Drinking Water Project after one of our 

illustrious late former Prime Minister. My point ii, just below 

that paragraph there Is a smaller paragraph that deals with 

the Sanitation Project. I would just like to ask the hon. 

Minister one thing. Is not there anybody whom you can 

name this project after? If there is, then let the Finance 

Minister also take this step -It is in the interest of this 

country that healthy habits have to be taught to the 

people living in rural areas -and name this project after 

one of the Illustrious figures whO have led the Congress 

Party to power over and over again for the last 45 to 50 

years. 

{Translation] 

DR. SATYANARAYAN JATIYA (Upin) : Mr. Chairman. 

Sir. the Budget is concerned with the common-man and 

decides the direction of progress and development of the 

all 8ectIona of society have been liken QIN of. Our model 

system provides that: 

-No rajyam na cha raJaMt, na dando na cha 

dandlca. 

Dharrnanyw pre,. aarwy, ralclhati .,. paraspnm.-

It mMII8 our model ayat8m of governance provtde8 that 

there would be no ruler or the ruled, the ... would be none 

to puniIh and nobody would be puniIhed, everybody 

would ."".. HCh other. It ia our Indian concept of 

governMC8 and we want to MtabIIeh It. Out fallu ... to do 

10 II due to lOme Inherent 1hortc:omingI. W. have to keep 

in mind 1OCia/, economic, political and cultural perapective 

while Jnparing the budget .. the ""-1"II1ance and pr1d8 

of the country Is linked with It. 

It has been stated that everybody ehouId be provided 

employment. Everybody engaged In the agrlcultu ... MCtor 

should get ~ and water for irrigation should I'NCh every 

field and there IhouId be uniform education for everybody. 

But, even In the field of education, the... Is a wide gap 

between the education imparted in the urban a ... 88 and 

in the rural areas. The laid dlht"ln08 hal c .... ted a 

divide between 'India' and 'Sharar. But Bharat II a 

common-man.. country. So, every Individual IhouId fHI 

that he II an IndiIpenaabte pelIOn and he II being taken 

care of. It has been 8nlhrlned in the prMmbIe of our 

Constitution that: 

[EngIWt] 

-We, the people of India, havtng 1OIenw;.'y r.oIved 

to conItitute india into • 8oveI"Iign 8oc1elilt Secular 

Democratic repubIc and 10 ucur. to .. ill cItIanI: 

Juab, 1OCial, economic and poIiticaI .... -

(Tf8MIatlon] 

D..II ~ .. '-... -----.1 __ k-............. _ n-......-__ ~ ___ ~  • 
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all? Why the gap is further widening? Why the benefits 

of schemes implemented by the Government are not 

reaching to all the people? It is good that each year 

allocation for the schemes is hiked and keeping In view 

the inflation, standard of living etc., there is a need to hike 

allocation. Yesterday, I had been to a village in Ratlam 

district where I had a meet,ing with a small group of people. 

One person out of them told me that flour (Ana) is available 

at Rs.16 a kg. there. The village has a population of 2500, 

whereas, It has not been connected with any road. Though, 

it should have been covered under the Pradhan Mantri 

Gram Sadak Yojna, but It has not been done so far. The 

same person said that since he is jobless 80 how can he 

manage buying atta at the rate of Rs.16 it kg. Rural 

Employment Guarantee Scheme too has not been 

extended to this village. I had not reply to hi. question. 

He can ask such a question from any politician, because 
he feels that being public representatives we should reply 

to his question. But what kind of reply I would give to him? 

There are many such questions. We say that every child 

should be provided education and that teacher-students 

ratio should be, say in the range of 25-50-100 etc. Either 

we have not been able to build schools or If schools have 

been built there is no arrangement for drinking water In 

those schools. There is a provision for mid-day meals. but 

we will have to see that it Is property prepared, served 

and proper hygiene is maintained. We will have to put 

everything in a systematic way. We will have to maintain 

an average standard so that we can say that yes we are 

doing this. If an individual is from a well-ta-do family. he 
can afford to spend Rs.2-6 or 10 thoueand, per month on 

education of his children. Children of educated peraoM get 

good jobs after receiving education. but our major concern 

is how the son of a poor person can study and progre88? 

However, efforts should be made to bring him aI80 upto 
a certain level of education. The standard of education and 

health services should be Improved. We find that In the 
absence of a tablet of paracetamol or crocin, I peraon 
keeps lying in fever and there ia no one to provide him 

treatment. When Shri Rajnarayan was the Minister of 

Health, he had launched a scheme 'Jlwan Aakshak' and 

some positive action was taken thereunder. People do not 

have houses to live in; they stay In slums, where there Is 

no security. Their thatched roofs hardly protect them from 

rain. When i was passing through such as area a person 

wanted me to listen to him, as he wanted to say something. 

Our Government is responsible for creating such a 

situation. He is also an Indian. We find one kind of India 

on Rajpath in Deihl and other in rural streets, where, there 

are people who get up with empty stomach and sleep In 

the night without eating anything. See their plight. We wiN 

bother for him? Therefore, my submission is that something 

has to be done In this regard, we will have to provide them 
food and pure drinking water. Let people drink billeri water 

In urban areas, but the rural poor too should be provided 

clean drinking water from say, a well or pond of the village. 

But It is not posaIbIe to accomplish thill task with the funds 

allocated in the Budget. A number of villages face shortage 

of water for drinking. 60 years have gone by since we 
gained freredom and many more years will go by. The 

Government should make arrangements for drinking water. 

These are extremely essential basic amenities. 

16.00 hra. 

Mr. Chairman, Sir, these ore quite essential. Now, the 

Government propose to provide dwelling units to all. An 

amount of Rs.20 thousand is allocated under the Indira 

Aawas Vojna. This amount is meager. How will it be 

possible to construct a room measuring 10x6', 10x8' or say 

10x12' at the most, including a toilet with this meagre 

amount? In the same village I enquired as to how many 

families in that village have got gas connections. I was told 

that out of 500 families in the village only 15 familiee hllve 
gas connections. Rest, 485 families still use fire wood for 

cooking their meals. They do so In an un-hygIen!c way and n 

It Is none other than the ladles of such families who have 

to do this all under such a difficult c:ordtion. Therefore, rrti 
8ubmisa1on Is that the Government should care for the 

poorest and the most needy. If we cannot do so, we cannot 

be proud to have a democracy •. 
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Sir. the Government IhouIcI ltart with the Iut man , 

who is in dire need of housing. medical facilities. drinking 

water. the essential things for a man to IYNIw. Sam 

Ravldas has .. id: 

• Aiso chahoon raj main mile saban ko anna 

Chote baden sam bale Ravidaa rahe pruanna" 

Even today we aspire fOr what Sant RavidU has desired. 

He said that he desired for luch a governance ~  which 

no one goes without food; everyone should be equal and 

there should be no caste discrimination. But today, the 

society il divided on caste lines. We' may talk of culture 

or civilization, but we find ourselves divided today. Who 

would check It? Sant Ravidaa has ahown a way out, he 

said: 

• Jaatpat ke pher main ulajh raha sab log. manUita ko 

khat ka, kahe bhal Ravidaa jat kahen I8b log" 

Today, the crisis has deepened and if It gets political 

colour. then there Is none to direct or guide It. In luch 

Circumstances. the Budget Ihould be able to reform 

the locial and economic perapectJve of India. It should 

set a direction for the nation. Such budget will be a 

welcome step for the country. Today. the lituatlon Is such 

that there is a sense of Insecurity in the houseI. there is 

a huge disparity between the level of education being 

provided to upper classes and lower strata of society. 

Very good health facilitiel are available to one peFlOn. 

and the other is totally deprived of them. One is 

walking on foot. the other Is riding a bicycle. Somebody 

is having a motorcycle. another is having a car and yet 

another is having a plane. Now. the difference between 

pedestrians and air travellers il widening. In an Ideal 

lociety. the disparity between a privileged and 

underprivileged should not be more than 1 :20. But we 

notice that the disparity is much more and it Is inc ..... ing 

day by day. 

1'.03 tn. 

Mr. CMirman, Sir. in the era 01 gIobaIIatiOn, we 

cannot bring progt8l8ive people down, but can uplift the 

downtrodden people. It Is a time of free flow of 

capltallaatlon. Our vast country Ie having a potential of 

lkllied people. W. can provide an opportunity to lktlied 

prof8llionall of our country to progrwll and show their 

calibre outside. Our country Ie having 1898 ms the 

Government had promised to upgrade the standard of 500 

ITls In the budget of 2005-08. The Government said that 

It would provide Interest frM loans to them. I would like 

to uk as to how many ITI. have been provided thII loan? 

The Govemment has upgraded only 200 ITIs, out of 500 

ITII. The GOYernment would be able to upgrllde the rest 

of ITls by the year 2009 only. I would like to say that In 

case we wlih to uplift the underprivileged, we should raise 

the standard of ITIs. modem lUbjectl should be Included 

In Ita curriculum. At present. only old vernaculars and 

calipul are Included In the curriculum. All theM things are 

of no utility. If by rniItake, a computer Ie seen In ITI, It Is 

of very low quality. which can be of no use. TheM kind 

. of things should be upgraded. A rich man Ie pulWUtng his 

education In enginHring, medical, technical and 

astronomical fields, but an average person 01 village II 

hardly able to ItUdy upto matric level. The hon'ble 

Minister hal made a mention 01 dropouII. The GoYernmant 

Ie going to provide IChotarship to contain the rate 01 droop-

0UIa, but how many people are going to be beI..med by 

It? In a village, where • cIaaI coneIata of 100 ItUdenta. 

there Ie definitely a need to open new ITII. There .,. 

1888 ITls; there II a need to upgrade them. If .aoo ITtI 
are opened, then there would be definiIeIy an m in 
every development block. ThiI way, we can do the 

welfare of an average person and can bring tn In the 

mainatream. 

Sir, I would like to ~ your anention towards the 

provident fund. The provident fund board maeting wu 
held on 8th of last month, In which iaIUe relating to Interest 

rate given to more than four crore members wu put on 
til the next meeting. I do not ~ as to what was 

the need of putting It off? a ...... the auggntion In regard 
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to interest rate of 8% for year 2006-07 and 8.25% for year 

2007 -08 given by workers unions has alao been rejected. 

Too.y, banks are giving 9 to 9.5% interest on deposited 

money, but we are talking of giving them interest of only 

8 or 8.25 per cent. Since interest rates given by banks have 

iIlereaseQ, therefore, I would like to request the hon'ble 

Minister of Finance to take quick decision in this regard 

and provide interest on provident funds at par with the 

interest given by banks. 

Sir, while raising a question about Sixth Pay 

Commission I had asked him about interim .relief. Since, 

in the past also, employees had been given interim relief, 

but he said that ~ matter has been put under terms of 

reference of Pay Commission. Six meetings of Pay 

Commission have been held, bUt till now, no decision 

about interim relief has been taken. Therefore, I would like 

to request you to deliberate on it and provide interim relief 

to the employees. 

Sir, today, United Forum of Bank Unions held a 

demonetratlon at Parliament Street. They were demanding 

that other option of pension should also be kept open, 

beCause at the time this was being done, the banks were 

on strike, due to which they were not able to exercise thia 

option. Beside., the recruitment of dependents of deceued 

employees should be made on 'compassionate grounds 

outsourcing should be put to end. TI'\8 outsourcing of smaH 

jobs means lowering of banks effictency, and bringing 

down the spirits of employees. A cruel joke is played with 

•• nitation'work818 by paying them Rs. 500-1000, and 

outsourcing the .anltation work. In the meeting of 

Parliamentary Committee, I asked what weHare are they 

going to do by paying them Rs. 500-1000 as it is not going 

to benefit anybody. The Government must employ them as 

fuH-time employees,' the cleaning job can be a fuH time 

job. 'Besictes that the Government can ensure that th8y get 

respectable minimum wages. 

Sir, many big malls he"", been opened, where Items 

of daily UH are aoId. The big malle are eating Into the 

livelihood of street vendors who are poor people. The 

condition of street vendors has become pathetic with the 

opening of big malla. As the hon'ble Mlni8ter is the weft 

wisher of the poor, therefore, he will defmitely listen to my 

views, as I am speaking about the welfare of the poor. I 

am talking about common man, everybody talks about 

common man, but to what extent Is It achieved? These are 

only efforts. Therefore, I am saying that relief should be 

provided to labourers, skilled people as it has become 

difficult for them to eam their livelihood. I would like to 

quote a couplet, which says all: 

"Kaha to tha, khushhall (avenge, cleshbhar ke liye, 

Afsos ab rot! bhl mysaar nahin hal, mahenatkash ke 

liye". 

Therefore, there is a need to pay attention towards 

labourers; all should be taken care of. Aa has been 

said that 65 per cent people are engaged in agriculture, 

but their share in GOP has fallen down to 16.5%. Similarly. 

15 per cent people work in industrial manufacturing 

sector, but their share in GOP is 25 per cent. We have 

helped them in every way. Similarly, service sector 

contributos 57% to the GOP, while It employs only 20 per 

cent people. 

If we increase our spending in the agricultural sector 

and provide it proper assistance in proportion to the people 

working therein and like he said that they have increased 

allocation  a bit in the irrigation sector, however, it is not 

eYen one and a haH per cent. There is no fixed policy for 

chemical fertilizers as of now. Last time, the demand for 

the chemical-fertilizer could not be fulfilled during the Rabi 

Hason which caused a lot of Inconvenience to the people. 

All the fectortea manufacturing chemical fertilizers are 

closing down and as such we import these which may 

resutt In uncertainties over here. Now It would be better 

if we make an estimate of our requirement for the 

forthcoming KharH crop beforehand in order ~ fulfill It. All 

analyaia has been made recently which ref.,. to the social 

sector on page 38 of the Buaineu WOfId, dated 12th March 
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wherein Lata Vishnu writes that [Engllsh]The IOCIaI sector 

spending sinks to a pathetic six per cent with education 

managing to get just 2.87 per cent, and health even less 

at 1.39 per cent, way below the global average. 

(»anslalion) This is the position. (EngliBh) Has anything 

changed since 2004 when Prime Minister Manmohan 

Singh took charge with the promise of a change in the 

manner in which this country is run? Not really. [Ttanslation] 

This 888urance was given that we shall bring about 

changes In the prevailing condition. This happens, 

whenever a new Govemment assumes power. I promises 

changes In prevailing scenario, however, there is no 

change, it seems there is no change in the lives of the 

people. There is a status quo. Had any efforts been made 

to change their condition, the results would have been 

vi8lble. If further says that [EngllM] On key parameters such 

a. primary echool enrolments, dropout rates, child 

malnutrition, maternal heattheare, the report card continues 

to be .hockfng and disgraceful. Take the cue of 

malnourished chHdren. A recent UNICEF survey showed 

that 48 per cent of Indian children under the age of 

three are malnourished. This Is worse than that of 

Sub-Saharan Africa where the figure Is 35 per cent. 

[Ttans/ation] If we look at comparative figures of the world 

we would realize where we stand and definitely we have 

to be concemed and we know that money makes the mare 

go. 

Yasyuit Vittarn Sa Nar Kulin, Sa Budhiman Na 

Gunagya. 

Sa AfN Vakta, Sa Cha Oarshaniya, Sarveguna 

Kanchanarn Ashryantl. 

That means one who has money, Is regarded as a 

wise man. He alao becomes talented, an orator and Ie 

handsome because money creates qualities that never 

fade away. So here we have our han. Minister of Finance 

whom every one has praised, but If he pays attention to 

my request then we shall definitely wort< out something 

good for the country. There should be equal opportunities 

of development for one and all. 

I definitely spoke of social sector and social justlcl. 

He has said that they are launching a scheme of providing 

some financial assistance to one lakh handicapped 

persona in the form of provident fund. The handicapped 

persons form three per cent of the country's total population 

and which factory owner would generate one lakh 

employment "i i ~ for handicapped persons and 

would ai80 provide them provident fund? No one has done 

this so far. His initiative is welcome but by merely 

cont8f11)lating upon it does not ensure anything. He should 

think of measures so that they could be helped effectively. 

There is a Christian Hospital in my constituency which is 

proposed to be closed down. I would like to draw his 

attention towardI It. There Is no All India Radio Service 

in my constituency which should have been 181 up. All the 

components of the Jawahar LaI Urban Renewal Scheme 

which Includes drinking water and developmental 

projects should be completed. There Ie no monitoring 

mechanism for the Pradhan Mantri Sadak Yojana which 

Is a very effective scheme. Rs. Twenty to twenty five lakh 

are provided for the construction of one kilometer road 

under this scheme, even then the roads are not 

constructed. Whereas one good kilometre road can 

be easily constructed in Rs.7 to 8 I8kh. The proper 

monitoring of construction of road can ensure high 

quality road. There is a need to pay attention to all these 

aspects: 

Mr. Chairman, Sir, I thank you for providing me an 

opportunity to speak, I hope the hon. Minister of Finance 

would definitely take some measures in this regard Since 

he has been hearing my please. Fortune favours a 

circumspect, diligent person. . "Rahln Jagravansho 

Anugamnam" Fame followa a circumspect person. With, 

these words I wiatt ·Sarve Bhavantu sukhlna, sarv. santu 

niramaya, .. rve bhadranl paahyantu, ma kashchld 

dugbhagbhwet". Such an administration is envisaged 

where everyone  Is happy. healthy and there is no misery. 

So If the Government would U88 Ita full potential, abRlties 

and 8kIII, It would definitely be beneficial· for all. 
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{Engli.h} 

SHRI S.K. KHARVENTHAN (Palani) : Mr. Chairman, 

Sir, hon. Shri Chldambaram, our senior leader and Finance 

Minister of this country has submitted his fourth Budget on 

28th February, 2007. It is his sbeth Budget. It Is an 

agriculture-oriented budget. He announced number of 

valuable measures for the renewal of Indian Agriculture. 

Within 30 months of UPA Government under the able 

leadership of Madam Soniaji, and the hon. Prime Minister, 

Dr. Manmohan Singhji, the GOP growth rate has improved 

from 7.5 per cent in 2004-2005 to 9 percent in 2005-2006 

and to 9.2 per cent in 2006-2007. There is an average 

growth rate in three years of the 1.1 PA Government at 

the rate of B.6 per cent. The growth rate target for the Tenth 

Five Year Plan 0' 8 per cent will be nearly achieved. There 
. Is acceleration in growth rate in manufacturing sector from 

8.7 pttr cent to 9.1 per cent, and further to 11.3 per cent. 

In Service teCtor from 9.6 per cent to 9.B per cent, 

and further to 11.2 per cent. Average growth In 

agriculture during Tenth Five Year Plan is estimated at 2.3 

per cent. 

In real terms, per capita income in 2005-2006 was 

increoed by 7.4 per cent. The savings rate estimated at 

32.4 per cent, and the Investment rate at 33.8 per cent. 

The present Budget mainly focused on rural drinking water 

facilities, rural housing, total sanitation and primary 

education. Through the Bharat Nirman Programme, the 

UPA Governmant has provided drinking water facilities to 

55,512 villages; 7,83,000 Nral hou ... were constructed; 

and 'J.. 198 km. length of Nral roads were formed. UPA 
Government planned to provide Nral telephone to 20,000 

villages and out of which 15,054 villages were provided 

telephone facilities, and the remalnlng will be completed 

before the end of the year. For the Rajlv Gandhi Drinking 

Water Mission, It Is planned to Increase from Ra.4·,680 

crore to Rs. 5,850 crore. 

Through this PraMnt Budget, our ~ n  has 

planned to spend mote money for Salva Shik8ha Ablyan 

(SSA) and Mid-Day Meal Scheme. For echool education, 

allocation is Ra.23,142 crore. Through Mid-Day Meal 

Scheme, It is proposed to extend this scheme to the 

Children studying in upper primary clasaes in 3,427 

educationally backward btocks. It is proposed to allocate 

Ra.7,324 crore for Mid-Day Meal Scheme. For secondary 

education, It Is more than doubled, that is, from Ra.l,837 

crore to Ra.3,794 crore. 

Another welcoming step is the introduction of 

'National Means-cum-Merit Scholarship'. It is proposed to 

curtail the drop out ratio in this country. According to this 

novel and innovative scheme: It is planned to conduct 

national level test among the students who have pasaed 

clasa-VIII and each succesaful and eligible student will be 

given Rs.e,ooo per year. 

Further more, I want to mention some important 

f.atures of this Budget. On excise duty, the hon. Finance 

Minister nas brought down ad vaJoram component from 

eight per cent to .ix per cent on petrol and dieael. Customs 

duty on non-agricuhural products has been sla8had from 

12 per cent to 10 per cent. Duty on p.n maNIa, not 

containing tobacco has been reduced from 66 per cent to 

45 per cent. Duty on drip irrigation system, agricultural 

8prinklera and food procesaing Items has been reduced 

by 2.5 per cent. Through aam adml Shima Yojana, hon. 

Finance Minister proposed to bring the unorganized 

houaehold under a safety net by providing insurance. 

Through thie scheme, the Government of India will bear 

SO per cent premium of RI.200 per year per person. It is 

a very important and a very good scheme that Is 

provided for in this Budget. Allocation for SCa/STI was 

Ra.6,600 crore last year; now it is raised to Ra.17,691 crore 

thie year. It is a gift from the UPA Government and from 

our hon. Finance Minister, to the Sc/sT population of this 

country. 

I want to mention something about AIDS control. It is 

propoeed to allocate Ra.869 crore for AIDS control. I feel 

that this allocation is not 8UfficIent to eradicat •• and prevent 

this killer dIaeue. By December 2005, It was estimated 

that there were about 5,206 million persons aHected with 
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HIV-Posltive In this country, with no State is free from this 

virus. India presentfy ranks as the second country in the 
world next to South Africa. A large number of women are 

affected with HtV In six States, namely, Tamil Nadu, 

Maharalhtra, Kamataka, Manipur, Andhra Pradesh and 

Nagaland. For AIDS Awareness Programme, the 

Government of India is allocating huge funds through 

NGOs, but the money Is not property utilized; and the NGOs 

are not worklng property, according to the norms. They are 

getting foreign aid also, but that also is not used property 

by them. It has to be monitored. In India, the majority of 

the population is still unlnfeeted. More money is to be 

aRooated for Information Technology, Education and 

Communications fields. It can only help prevent this 

disease. Now, Anti-Aetrovlral Therapy Service 18 rendered 

In 64 centres In selected hospitals throughout the country. 

• At least, It must be extended to 150 Institutions and 

selected hospltale. For that, more money 18 to be allocated 

and more ART centres 8hould be opened. Then only, It can 

be prevented. 

I al80 want to mention certain facts about the 

Integrated Child Development Services. This Is the only 

major national programme for children under the age of 

six years. The universalization of this programme i8 our 

'commitment. Han. Supreme Court of India has given a 

landmark judgment on 13.12.2006 about this issue. 

According to this judgment, all ICDS ServiCes must 

be extended to all children under the age of six years and 

as well as extended to only one-third children, and here, 

the services are not adequate. National Advisory Council 

formulated certain recommendations to achieve 

universalization with quality. Our Government formed a 

separate Ministry for Women and Child Development for 

the first time in this country. Budgetary allocation is not 

sufficient for this programme. Last year, It was Rs.4,761 

erore and this year, the allocation is only As.4,087 cror •. 

Allocation of As.4,087 crore for 160 million children under 

six years is not sufficient. 

Our hon. Finance Minister Is well aware of the 

problems of the Indian farming community. He hails from 

a small village of mostly farmers. The most Important fact 
is the Northem part of our country is very badly affected 

by floods resulting in loss of human lives and damage to 

property worth thousands of crores of rupees every year. 

On the other hand, people from the Southern part are 

migrating from one place to another for want of drinking 

water not only for themselves but also for their canle. With 

the increase in p(lJ)ulation, this position will grow from bad 

to worse. India has 17 per cent of the world's population 

but has only 2.45 per cent of the world's land. Our 

population is increasing by 2 per cent per year. We all 

know that Ganga, Brahmaputra, Mahanadhi, Godavari, 

Krishna, Narmada, Cauvery, Aavl, Sutlej are the main 

rivers but a large quantity of water goes into the sea when 

floods come. In order to provide necessary food to all, we 
have to take steps for linking waters at the national level. 

It is predicted that the Indian population by 2050 will be 

164 erore and our food requirements would be 450 million 

tonnes. 

In our country, works relating to construction of dam 

are unnecessarily delayed for a number of years. Because 

of this delay in implementation of projects, costs got 

escalated. For example, NagarJuna Sagar Dam was 

originally estimated at As.91.12 cro,.s. While submining 

the proposals to the Planning CommiSSion, it was 

estimated As.163.54 crores. TIll 2OOS, we have apent 

As.1,3oo crores for this project. 

Narmada Valley project is estimated at around Ra.2oo 

crores. So far, we heve apent Aa. 21,000 crores but till date 

the work is not completed. In my constituency, In the year 

1989 Nanganjlyar Dam was estimated at Aa.25 crores. We 

have already spent nearly 80 crores but the work Is not 

yet completed. We have to concentrate on these things. 

Fortunately, we are having a huge quantity of water in our 

country. We have to plan for the linkage of rivers in our 

country. The expected expenditure will be As.S,60,OOO 

crore. If we Implement this project, our agriculture will 

Improve, drinking water problems will be solved, power 

generation would be augmented and the Inter-State water 
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dispute wlH alao be solved permanently. But there is no 

mention ebout this luue In this Budget. I would request 

the hon. Prime Minister. the hon. Finance Minister and the 

hon. Water Resource Minister to concentrate on this lesue 

10 safeguard the future needs of our country. 

With these words, I welcome this Budget and I 

conclude my apeech. 

[TranBl.tion} 

SHRI SHAILENDRA KUMAR (Chail) : Mr. Chairman, 

Sir, I express my gratitude to you for providing me an 

opportunity to speak on General Budget for the year 2007-

08. W. have had a comprehensive discussion and 

exchange of views from both the sides. As far as the budget 

Is concerned, we are undertaking the 12th Five Vear Plan 

this year Itself. 

This budget Includes growth and developmental 

works much more than they were discussed in the Fourth 

Five Year Plan and Eleventh Five Vear Plan during the last 

financial years. I hope the U.P.A. Government will make 

efforts to ensure its full participation In the 12th Five 

Vear Plan being launched. A provision of Rs.2,05,1oo 

crore has been made for this budget plan. However, the 

figures tell a different story that our pace of development 

has not been upto the de8ired level. In view of the 

burgeoning population of the country, even today there are 

so many faclUtI.. which required stepping up of finances 

by the Government under the various heads of these 

Plans. 

All klndll of reactlona have poured in, be It expert 

opinion or viewI of great Ieada of an partlel. The essence 
of this budget Is that It Is lack luster and a total failure in 

controlling the Inflation. Inftation has acquired an ominous 

proportion and Ita onus lies In our misuse of the available 

resourcea due to which we are not able to check it. The 

han. Mlnl.ter of Finance has made efforts for this which 

are quite visible in this budget. It will be a great 

achievement for the country If we are able to check  the 

rising prices. It i8 normally seen in the budget report and 

the reaction coming from the people that there is no relief 

for the common man, there is neither an effort to make 

a particular section happy nor any provision. h.. been 

made to launch a new scheme. 

Sir, India is predominately an agricultural country, 75 

per cent of the population of the country is Uving in the 

Nral areas and are dependent on agriculture. We were 

coming from our constituency to Delhi to participate in this 

Sesaion of the House. I belong to Uttar Pradesh and there • 

has been hailstorm and rains at several places In Uttar 

Pradesh in the last few months and this month. Even un-

IMIOnal rains cause damage to the crop. On our way to 

Delhi, we found that the crops were ripening In several 

parts of entire Western Uttar Pradesh, howeIIer, one comes 

across such spectacles of nature at times in the form of 

Incidence of dust .torms, storms, cyclones owing to which 

our developmental works get hampered and our farmers 

in particular have to bear its bNnt. It affects the 

development of the country. Actually a survey should be 

conducted in respect of the areas whiCh often face 

unforeseen natural calamities and the farmers of these 

areas should be provided with special facilities. The issue 

is being discussed in the House today and it has been 

discussed earlier also for several times. Today also 

memberI have submitted that farmers especially of South 

India are reeling uncler a debt burden. A large number of 

farmerS have committed suicide and the reat are being 

compelled to do 80 for which the House has a a~ 

remained concerned. A detailed discussion has taken 

place In this regard. If we really wanted to do something, 

we should have paid special attention towards the farmers. 

However, nothing significant was done In this regard. In 

respect of the UPA Government's concept of -Bharat 

Ntrman-, the budgetary provision has been increased by 

39.6% In comparison to last year but it has been Observed 

that the various components of this concept have not 

shown any significant progress. There is a proposal to build 
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15 lakhs houses under rural development and the 

Govemment propoee to increaae this target. Rs. 25,000 are 

allocated to conatNct a one room house in rural area while 

In present situation of price rise costs As. 50,000 to 

construct the same even while the poor villager keeps 

worktng hard for this aIongwIth entire family members. A 

house should have some space to keep household goods 

and a Verandah to ,it In. People talk about the faelHtie. 

for the farmers who are the backbone of the country's 

development at the rural level. But the Government has 
failed to provide them with any special scheme which can 

help them to get a house to live in. Some of them are living 

In one room with their family members inctudlng parents, 

children, daughter-in-law, daughter etc. Some times lack 

of space compel them to sleep outside the house. There 

was a need to enhanc::e the amount for such people. The 

Government has made a provision of Rs.800 erores under 

Sampoorana Gram Rojgar Yojna. This amount should have 

been more because every acheme involves large 

expenditure In the initial stages. The same had happened 

with the National Rural Employment Guarantee Scheme. 

This scheme was initiated to provide employment to the 

agriculturar labourers who do not have enough money to 

do farming. However, it has been observed that these 

labourers are migrating to cities in large numbers as they 

do not find employment In villages. They are migrating to 

metropolitan cities like Mumbai, Delhi, KoIkata, Ahemdabad 

etc. in search of jobs. They do petty jobs there but even 

then fail to make adequate arrangements for the basic 

needs of their families living in villages. 

The Government propose to provide employment to 

these people under the National Rural Employment 

Guarantee Sch9m8 but the people are demanding that 

employment opportunities should be generated for an. 

Such a provision has been made in the ConstItution also 
that the Government sha" make arrangements to provide 

educatton and employment to aN. It is Go¥emment's 

responsibility to ensure that no poor person remains 

hungry and a farmer or a poor penIOn is not forced to 
oommlt auiclde. Initially 200 districts were covered under 

this scheme. Now it has been extended to 330 districts. 

I request that it should be further extended to cover all 

villages. It is a new scheme and it has been observed that 

development has taken place in many Ylnages In the Initial 

phases of this scheme. Funds reached some places In the 

name of development but aome other places failed to 

receive It. Whenever this issue is railed in the House, the 
reply given is that the issue pertalna to the State 

Government and it wi" look Into the matter. But we 
have to monitor that the State Government. should 

property implement the centrally aponsored scheme. A 
monitOring committee should be constituted which should 

ensure that the funds released for this purpose Is 

beneflling the people in real terms. Many shortcomings of 
this scheme have also come to notice. Many Pradhans and 

block heads who visit me want their joint account with the 

B.D.O. Therefore, such shortcomings should be removed. 

The scheme can be implemented property if there is 

coordination among the people's representatives be they 

of the Gram Panchayats or officers and staff In the 

Govemment departments. Only then the people can 

progress. 

The allocation made in the budget to provide 

Insurance cover to the landless people needs to be 

Increased. A provision has been made that half of the 

amount allocated for this purpose will be contributed by 

the Central Government and the remaining will be borne 

by the State Government. Some more provisions particularly 

in this regard should have been made' because State 

Governments are already facing resource crunch. Therefore, 

additional financial resources ahould be made available 

to them. Only then the real benefit of this scheme would 

reach the landless people. 

No special provision has been made for the individual 

tax payers. A large number of people in the country are 

tax evaders. They should be brought under the ambit of 
Inc::ome tax to Incre.se the revenue which would be helpful 

in the development of the country. 

In compariIon to last year, education HCtor has 
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received an increase of 35% in the budgetary allocation 

this year. Alongwith it, the Government propose to double 

the funds for secondary education. During diacusslons on 

this issue in the House, we have regularly emphasized that 

the poor children of the country should be treated as the 

weahh of the nation. The Government should adopt them 

and impart education to them till they get employment. 

Education should be made employment oriented. Only 

then we would be successful in our objective. The 

Government should take the responsibility of all the poor 

children and ensure that they should be provided with 

health, education and employment. The Government is 

spending crores  of rupees in the name of secondary 

education, Sarv-Shiksha, aduh education and other 

educational programmes but the situation is very bad In 

the rural areas. In villages, though the school buildings 

have been constructed but only one or two teachers are 

available for 250-300 students and in some SChools 4-5 

teachers are available for 50 students. The student-teacher 

ratio is inappropriate. They say that this matter pertains to 

the State Governments. All right, but Central Government 

cannot escape from its responsibility. In budget, we allocate 

funds for the overall development  of the country but we 

need monitOring for the effective implementation of the 

schemes. 

The Government have rnade a provIsion for the 

recruitment of 2 lakh teachers for deputing them in the 

schools where their number is inadequate. We have to 

consider the literacy rate also while appointing teachers. 

More teachers should be appointed where the literacy rate 

is low. It is good that a provision has been made to built 

5 lakh more class-rooms to impart education to the 

children. However, we should keep in mind that school 

buildings should be constructed in proportion to the 

number of students. Many school buildings are lying 

unutilized and influential people of the village8 misuse 

these buildings. We have to pay attention towardlthia also. 

Approximately Rs. 23,142 crores have been allocated for 

the mid-day-meallCheme. From time to time, the hon'ble 

Members of this House have dilCuased that the mid-day-

meal should be given to the students as per the menu but 

the same is not being done. Therefore, all the schemes 

for which we are spending funds should be implemented 

effectively. I have seen in Uttar Pradesh that even books 

and clothes have been arranged for primary students. This 

has been  done only because children of the country in 

a large number are still deprived of education. Such 

schemes should be Implemented to encourage  them so 

that children could get attracted and pay attention on their 

study. If their primary education Is strong, they will never 

go down In future. We should also make arrangement for 

this. I am grllteful to the hon. Minister of Finance for this 

that the procedure which you have formed to provide 

scholarship to the post-middle students at national level. 

in which the arrangement has been made to provide 

scholarship to about one lakh students by spending Rs. 

7.50 crores. System has been to provide scholarship of Rs. 

60001-annually under this programme. You will provide 

scholarship to them upto 12th class. 

The life and career of a student starts after 12th. This 

is the point where he opts 'or his field. they are Interested. 

Government should take responsibility according to their 

interest, either through technical education or competition; 

goYernment should make arrangement for that. This is a 

very good scheme. 

You have provided Rs. 327 crores for different 

schemes for SCs and STs and you have made 

arrangement of scholarship of Rs.171 crores in the budget 

for this. In our Uttar Pradesh there is a system to provide 

scholarship to the students whether they are SC or ST or 

aBC or even poor boys of Upper castes. Therefore, the 

student of any class, If he is poor, arrangement must be 

made for his study by giving him scholarship. You have 

provided Rs. 63 crores to Minority Development Corporation 

for the entire country. This amount it very meagre. You see 

either in villages or towns, the condition of ~ a  

especially poor people, is very miserable. There is no 

arrangement of family plaming for them. There are 10 to 
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15 members In one family. AI the child growe, they send 

them for labour, therefore, child labour is in the offing. It 

does not relate to any caste. When repreeentative of other 

country or Common Wealth visits India and .... that child 

labour. In practice her., he will not see to which caste 

the child belongs to. He will see the poverty. ProviSIons 

must be made for this in the Budget. 

You haw enhanced 29.9 percent allocation for Heahh 

and Family welfare. It has a1ao been mentioned in the 

COMtitution that all should get medical facility. In the name 

of health, you can see that PHC and CHC are being 

opened at village level, equlpments of good quality are 

also there but Doctors are not willing to work at village 

level. Doctors of State Medical Services are not willing to 

work at village level. They visit in the villages after a gap 
of a week and return back to the city. They say what they 

shall do living in villages. Here there is neither the 

arrangement of water, electricity nor any arrangement for 

our security. If the facilities are being provided in towns, 

then these facilities must be provided In villages. Today, 

the situation is that, whoever has money, they go to bigger 

Hospitals like Appolo or AIIMS for treatment or Medical 

Colleges where experts are available. But the people, who 

have no money, live in villages and fight till death. They 

can't reach even towns for their treatment. We will have 

to ensure some sort of medical facilities. Whatever be their 

caste and situation they should get medical benefit. In this 

way, Uttar Pradesh government have done a very good 

job. 

You have not made any special provIsIOnS for 

handicapped people. You have announced to give job 

only to one lakh people. We will have to see that in 

which part of state there is large or lese number of 

handicapped people. According to that calculation you 

would have to make arrangements for providing jobs. 

There Is a need to provide them more facilities. Efforts are 

being made to eradicate disability by giving Polio 

drops, ao that the people, victims of disability get more 

facilities, the govemment should pay more attention in this 

direction. 

There is provision of Rs. 600 cror.. for Common 

Wealth Games 2010 for which you have provided Rs. 150 

crores to the Ministry of Sports and Rs. 350 corers to the 

Defhi Government. This is a fact that there should be proper 

lodging facility for the people coming from Abroad. This Is 

a good In countries to allow tax exemptions to Hotels five 
years. More hotels would be constructed and proper 

lodging for facility will be available for Common Wealth 

Garnes as a resuh of this In centre. 

You have made provision of Ra.96,OOO croree for 

defence. The security of country Is most important. We need 
to enhance allocation In the Budget for this. Whenever 

there Is dlscUSlion on new pay scales, a little bit 

dissatisfaction prevails amongst the Army Personnel 

because they get very 1888 salary. They tell of their earnings 

and the meagre amount they send homes. This had also 

been discussed in this august House that the armed forces 

personnel of our country are fighting to protect the unity 

and Integrity of our country, they should be encouraged 

at least by providing them good salary, so that youth of 

our country come forward to protect the nation by joining 

the defence forces. 

You htlve enhanced excise duty on. Who amokee 
Bidl? Mostly poor people use Bldi and tobacco powder. 

You have raised excise duty on these items. Wherever 

labourers works, whether he Is a farmer or labourer 
working In towns, smokes Bidi to relax. Diseases spreading 

by consumption of tabacco and Bidi cannot be prevented 

from this system. This problem will not be solved. You 

should with draw excise duty becauae mostly poor people 

use these items. 

Similarly, there are ao many industries with annual 

production of Rs. 1.5 crores which have been give excise 

duty exemption and this is a very good step. especially 

we have to promote and facilitate small-scale Industries 

ao that cottage and small-scale Industrietl get promotion 

and people are able to get jobs. 

You have made an arrangement to compensate the 

loss of oil compante. by redUCing 8xciH duty by reducing 
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excise duty by 2 percent on Petrol and Di .. /. But we have 

seen that there are so many petrol pumps which do not 

get proper commiulon even today and that is why they 

Indulge in adulteration and black marketing, and they do 

fraud in quantity and quality. On the one hand we talk about 

quantity and quality but If we have to consider the loss 

of companies from downwards to upward, then we have 

to consider the management of petrol pumps. Alongwith 

it, it has to be seen also that the dealers are getting 

commissions In real sense or not? 

You have enhanced the allocation for National 

Highways Development Programme from Rs.9,955 crores 

to Rs. 12,600 crores. I suggest that the there should be 
road construction for cities or Metro cities connecting 

Capital of the country, under National Highways 

Development Programme. On the one hand you have 

made a provision to construct 13,000 km. of new roads 

and on the other hand to facilitate telephone connection 

in 20.000 villages. we congratulate you for this. BSNL 

mobile phone network remains out of order upto 4-5 hours 

at village level. therefore. telecommunication system 
should be strengthened. There should not be any lacuna 

In this and then aU will be benefited In real sense. 

With these words. I conclude. I thank you very much 

for giving me an opportunity to speak. 

16.52 h .... 

[SHAIMATI KRISHNA TIRATH in the Chaitj 

[Eng/ish} 

SHRI BIKRAM KESHARI DEO (Kalahandi) : Madam 

Chairman, Sir, I rise to oppose the Budget. Though the hon. 

Minister of Finance has tried his best to get things in order. 

but I do think that he will be able to deliver it. Deliverance 

system is very poor and it ~ been proved. Let us talk 

about your flagship programme. The flagship programme 

is the NRGEA Programme - a mlPllmum of 100 days 

... urad work for the rural poor tor one household. Let us 

take the State of Andhra Pradesh which is ruled by the 

UPA coalition. In Anethra Pradesh, In 100 days out of 385 

days, it only carne to 28.15 days per BPL family. This shows 

how seriously the programme Ie being implemented in the 
UPA·ruted State. Take the example of BJp·ruJed States like 

Rajasthan and Madhya Pradesh. In Rajasthan we have 

achieved 73.68 mandays out of the 100 days. in Madhya 

Pradesh, another BJp·ruled State, we have achieved 

61.61 days. So we have croased the 50 per cent barrier 

but in a UPA-ruled State like In Andhra Pradesh and other 

State. your programme is abyamaIIy poor. So this clearty 

shows that your delivery system hu completely tailed. And 

also in States ruled by regional partieI 110 In UP, It is only 

26.55 days work. But in Bih8{, there Ie a new Government 

now. The system had been completely upset by the 
previous RJD Govemrnent ... (lnlBmJptions) 

THE MINISTER OF STATE IN THE MINISTRY OF 

FINANCE (SHRI PAWAN KUMAR BANSAL) : Have you 

may checked up that they were not working elsewhere 
during that perlod? .. (lnterrupt#ons) 

SHRI BIKRAM KESHRI DEO : You may check up that. 

They were not working because they 'did not have enough 
work there ... (Interruptions) 

MADAM CHAIRMAN : Shri 080. please address the 

Chair. 

SHRI BIKRAM KESHARI DEO : For example. In Bihar. 
a new Government has taken over power. The new 
Government is there headed by Shrl Nitish Kumar. He Is 

trying to improve things ... (lnterruptions) But in Bihar. the 

previous Govemment had upset the system ... (lnterruptions) 

The Govemment has achieved about 33 per cent. 

(TtanslatJon) 

SHRI SITA RAM YADAV (Sltamarhl) : When NDA was 
in power. you did not provide funds ... (/nterruptions) 

MADAM CHAIRMAN : Please do not disturb" please 
make your pointe in your own speech. 

(Interruptions) 
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SHRI RAM KRIPAL YADAV (Patna): What ... you 

talldng about Bihar ... {lntenuptions) 

SHRI' BIKRAM KESHARI DEO : When your govern-

ment was In power in Bihar at that time you did not conduct 

Panchayat elections ••• (Interruptions) 

MADAM CHAIRMAN: Mr. 0.0, you pie ... acIctrea the 

chair. 

(Interruptions) 

MADAM CHAIRMAN: PIe ... do not Interfere, pie ... 

speak in you speech when your tum will come. 

(Interruptions) 

MADAM CHAIRMAN : Pie ... speak in your speech, 

don't di8turb him. 

(Interruptions) 

[English] 

MADAM CHAIRMAN: Let him apeak. Nothing Ihould 

be' recorded. 

(Interruptions)" 

MADAM CHAIRMAN : Shri Dea, kindly add.... the 

Chair. 

SHRI BIKRAM KESHARI DEO : Secondly, I would like 

to come to the price rise. The common man hu been 

affected. Inftatlon hu gone upto 6.5 per cent. Mr. Minister, 

your reftection in the Economic Survey is thle. We have 

read the latest one. You have failed In the mining eector, 

gas eector and the energy sector. You have not been able 

to achieYe reeulta. Of course, you have put In money. In 

the Budget, you have given enough money. There 18 no 

doubt about It. How does It get Implemented? So, the 

delivery system should be corrected somehow or the 

other. You nut think of the anomalies which are exlItIng 

-Not recorded. 

there. You nut get a new leglalatlon inpa.ce If you requn 

to solve these anomalies. Then only, you could deliver 

things. 

Well, we always &Ilk sHout agriculture. As a Member 

of thII ~ Houle, from 1998 onwarda I have been 

obIerving that In moat of the debates on agriculture 

demanda, all the hon. Membera are talking about 

agriculture, crop failure and distress sale. So many 

things are related to agriculture. We are contemplating to 

achieve a growth rate of 4 per cent. Thl. 18 ju.t a 

dream or this Is a whitewash saying that we will achieve 

" per cent in the agriculture eector. This year, you 

have only achieved 2.7 per cent. How can you achieve 

It? There hal been climate change. There hal 

been variation in the weather Iystem. The quality of aeeda 

that the farmera get II of ~  quality. The farmer Is 

discouraged because of dlatre.. sale. The irrigation 

projects that have been promiHd have not been 

completed. 

I would like to give an example about the Irrigation 

HClor. In the Irrigation sector, you have 4n Irrigation 

projects -large, medium and minor projects. Out of that, 

moat of tttem are incomplete piotecta. They have gone into 
the Eleventh Plan. 

About the Tenth Plan, you had kept a target of 102.7 

million hectares of irrigation. But you could achieve only 

60 per cent of the target. You have estimated an area of 

1.44 million hectares during the Tenth Plan. In the Ninth 

Plan, you could achlevw the .ame thing only. You could 

achieve only 50 per cent. So, with thle type of achievement. 

how do you expect the agricuttural HClor would Improve? 

Today. the agricultural Metor II In tot.. disarray. The 

'armara are committing auIcIde. It hu been admitted by 

10 many Committeel. The Insurance Sector has to play a 

very important role in this sector. But in the Insurance 

Sector, you have got 26 per cent FDI. You htMt allowed 

26 per cent FDI. TheM people are not going to the Nral. • I 

sector. The list pertaining to the people living below the 

poverty line doea not tally with the Planning Commiaion', 
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list. The list of people living below the poverty line prepared 

by the State Govemment does not tally with the poverty· 

line marked by the Planning Commlsalon. Today, you say 

that it is 26 per cent. I am giving you the example of !(erala. 

17.00 hra. 

A particular company wanted to invest in health 

insurance. They could not do it beeauae the figures of 

people living below the poverty line did not tally. In Kerala, 

about 45 per cent of the people ~  below the poverty line, 

but the all India average is much I .... So, this prQllramme 

could not be implemented for the rural poor, for the people 

living below the poverty line. We make tall promi8e8 in this 

august House. We should also see that they are 

Implemented property for the poor people. We are all here 

becaul8 of them. We are sitting here in this House and 

enjoying all the privileges and so we have to do something 

for them. 

I would like to say something about ground water 

which Is fast depleting in the country. To recharge ground 

water, the Finance Minister has provided money In the 

Budget. But the Central Ground Water Board is not at all 

active. It has to be made proactive to achieve this. More 

and more water harveetlng .. ructu... .hould be 

constructed. The hone Finance Miniater has done It In 

Tamil Nadu for renovating .mall tanka and water bodies. 

It II good, but I hope he extends this to other Stat. like 

OriMe. 

SHRI P. CHIDAMBARAM : Ori888 is mentioned in the 

same paragraph. Your State Government has to submit a 

proposal. 

SHRI BIKRAM KESHARI DEO : Our State Govemment 

has submitted. 

When the hon. An.nee Minister speak about, I am 

reminded of .nother fatVourite programme ot Indian· 

Institute of Technology, Chenn.i, which is PURA sCheme. 

You have implemented it In Tamil Nadu and made it • 

succeaa. Why do you not Implement it in other Statel? In 

this Budget, there is no mention of Provision of Urban 

Amenltiel in Rural Areas ... (lnterruptlon8) There Is no 

money sanctioned for it. You have mentioned about 

J.w.harlel Nehru Urban Renewal Programme, but there 

is no mention about PURA. It II a very good programme, 

but we .re not enjoying the benefits ot the programme in 

our State. 

~ far as Backward Regions Fund is concerned, I am 

very happy that the Finance Minister mentioned about the 

KBK region, but at the same time. I would like to say that 
I am very lOrry that he hal not enhanced the regular grants 

for Special Category Areas nice the· KBK ..... The 
Govemment of Oriaaa requested the Central Govemment 

to give Rs.500 crore per year, but he has kept it .t AI. 

250 crore. So, our plans and programmes which we had 

drawn up tor the KBK region, In the eight districts, will 

remain unachieved. Though the Backward Regions fund 

comes, the works will rem.in unfinished. So, If you want 

to see a remarkable change in the KBK region, you have 

to give us Rs. 500 erore. There is no speciel aRoc.1ion for 

us In this Budget. You have to give us As. 500 crore. Then 

only, we can achieve literacy and attend to other human-

reI.ted problems and we can Improve the economic 

indicatOrs which are 10 low In thoH .re •. 

Madam, I would like to say something about 

gIobaUaation which Is going on now. A recotd FDI has 

come to our country. W. have got lOme billionl of doIIaIw 

which is very good, but at the same time, you .re ~ 

out agricultural lands from poor f.rmers .nd giving it to 

the induItrialistl lilce in Slngur tor which Kumari Mamta 

Banerjee had to go through the ordeal of • fast. Good 

agricultural land is being given to lndustrlallats. The 

Govemment should give good compensation to the 

farmers and have a proper rehabilitation policy lmple-

mented. TiD now you have been clamouring about 

rehabilitation policy, but you have not initiated any new 

rehabilitation policy for the . evacu.... You have not yet, 

done that. 
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We have been hearing this for the Iaat three 

years ... (Interruptions) 

MADAM CHAIRMAN: Please conclude now. 

SHRI BIKRAM KESHARI DEO : Madam, I am talking 

about women and children. The fund that has been 
provided Is inadequate. The infant mortalHy rate in Orissa 

is one of the highest In the country. 

The Finance Minister has talked about the National 

Rural Health Mission. He talked about ASHA. What Is 

ASHA? ASHA i8 just a semi-trained nurse who cannot give 

the health services but at the same time the doctors are 

going to different countries. So, there is outsourcing. 

We have read in the newspapers that the Medical 

Council of India would be reformed to that extent. But has 

any steps been taken in that direction? TaU promises h.ve 

been made by the Health Minister but no action in that 

regard has been taken. Today, most of the hospitals and 

moat of the Primary Health Centres are without dodo .... 

M.dam Chairman, I would like to know from the Finance 

Miniater as to how does he aim to achieve his objective 

in the Rural Health Mlasion. 

Madam, In each district of Orissa, you will find that 

about 70 to 80 posta of doctors are vacant. I would like 

to know from the Finance Miniater aa to how does he 
expect that the infant mortality rate would come down. 

... (Interruptions) 

MADAM CHAIRMAN: You give your concluding points. 

SHRI BIKRAM KESHARI DEC : My last point 

concems everybody, that is, environment, climate change, 

global warming, and we have T8Unamis and .n these 

things. For this, enough budgetary provision has not been 

made. 

Madam, tiger is our national animal and playa a very 

important role in our bio-diverslty and in our 8CO-syatem. 

Today, tiger population is depleting. While you go to China, 

you will find that China is breading tigers in captivity. Why 

do you not take some clue from them and breed tIgera 
in captivity and release them into the national parks and 

sanctuaries so that the tiger population In our country can 

be rejuven.ted. 

Regarding al1 and culture, history and culture, I am 

very happy that the Finance Minitter hal given 80mI 

money but It Is too 1888. It Is just Ra.30 crore, which " not 

sufficient. 

There were great leaders like Netajl Subhuh 

Chandra Bose. Nothing has been given agalnat his name. 
I think, at least Rs.10 crore or Ra. 20 crore Ihould be given 

for his Smriti, for his deeds which he had done and al80 

for the contribution which he h.d given to the Indepen-

dence of this country. 

Madam, you just rushed me through my speech. 

Please give me some more time. 

MADAM CHAIRMAN: You jUit give your poin •• Your 

time is over because you have already taken 14 minutes. 

SHRI BIKRAM KESHARI DEO : Madam, you .... a little 

hard on the OppoaItion. 

MADAM CHAIRMAN : You kindly give rest of your 

pointa in writing. 

SHRI BIKRAM KESHARI DEC : Thank you. 

[Translation} 

·SHRI V.K. THUMMAR (Amreli) : The budget prnented 

by the hon. Finance Minister this year • balanced and It 
will have far reaching effecta, which wiH speed up the 

development of India. Stepe have been taken to aoIve the 

problema of farmers and eftorta have been made to provide 

maximum facilities to vtltagers in thlt budget. 

Two-third population of our country depende on 

agriculture, but they are not getting a procurement price 

at par with the co.t of their production. The Government 

*The speech was laid on the Table. 
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has taken various Itep8 for this and hal 88f minimum 

support price for various crops but farmers cannot recover 

even their cost price. It is very necessary to make changes 

In the' procedure of procuring foocIgraina at this price, so 

that the farmers can get profit for their crop. There has been 

an Increase In the prices of fertilizers, seeds and 

equlpment8 of Irrigation and cultivation. Though the prices 

of foodgralns and vegetables have increased a lot, it has 

led to no direct benefit to farmers. Middlemen have taken 

benefit from thl8. The Government has made a provision 

of Rs.2 lakh and 25 thousand crores to provide loans to 

the farmers through the banks but the banks have failed 

to meet the target of providing loans to the farmers. 

Besides, they do not take Interest In providing loan to 

farmers. Such bank officers should be dismissed 80 that 

the officers tendencies of interrupting the procedure of 

welfare of farmers and agriculture development procedure 

can be checked. 

Last year Government took a good deci8ion of 

providing loan to farmers at the 7 percent rate of Interest 

but not much development has taken place In this regard. 

It will be in the interest of farmers to review their working. 

Few State Governments have not yet provided credit cards 

to farmers. I would like to request the Government that the 

procedure adopted to provide loan to farmers should be 

reviewed through a Government Agency, not through 

private agencie8 because these private agencies work In 

a biased manner. 

This budget has given importance to the development 

of rur-.! ...... The first Prime Minl"'r Late Jawahar La! 
Nehru and also Late Indira Gandhi UMd to take care of 

farmers int.,.... In their every action. India is a country 

of villages. Until development of village. take place, India 
cannot develop. For schemes like "Sharat Nirman" 

Rs.24603 crore have been provided in comparison to As. 

18606 provided last year while additional provision of 

Rs.12 thousand crore hu been made for Rashtriya Gramin 

Yojna which was announced last year. In addillon to that 

Rs. 2800 crores have been provided under rural 

employment scheme. This scheme has been Implemented 

in 130 districts and 330 districts have been covered under 

this scheme. Under the Swam Jayantl Rozgar YoJna the 

allocation has been enhanced from As. 1200.crore to As. 
1800 crore. Apart from this, there Is provision to provide 

irrigation facUlties to farmers for 24 lakh hectare of land 

to obtain maximum crop. When farmers will get water then 

undoubtedly it will help in Improving financial condition 0; 

farmers. 1Wo third people of the country live In villages, 
where there II no proper arrangement of medical 
treatment, mecIcInes are not available there becauu of 

which people have to go to cJtlee and 101 of money get 

wasted In this. Arrangement ehould be ~ at village 

level and every village should be connected to ho&pItaIs 

with a distance of flve-kllometer area, where modem 
equlpments are available. To promote the rural health, 

Govemment has Increased the funds for National Rural 

Health Mission to As. 8207 crore which Is 22% more than 

the amount allocated earlier. 

Madam, the Govemment hal made an Increue of 

34% In this budget under education head to bring an 

improvement in the level 0' education. In the country. It is 

a matter 0' encouragement for education for the whole 
country. Promise has been made In this regard to give 
more Importance to secondary education. Education C888 

has also been increased to one percent. Promoting 

education In rural areas Is doing justice with the 

viHagee of India. Increase in allocation for mid-day meal 

and s.,va Shlkaha will promo18 literacy In the country, 

which is very e ... ntial for the basic development of the 

country. 

Madam, the country has progreased by leaps 

and bounds In the field of telecommunications and the 
number of mobile phones has Increased as largest in 

the world and call rates are alao very low. Some private 

mobile companies are exploiting people. They make 
fake promiIe8 and adYertilementa about <Jhetr Iervic .. 
and when coneumer opta for private mobile aeMce8 then 
they do not redreaa the grievances of customers. BSNL'. 
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mobile I81'Vice Is not as good as of private companies 

though Ita towers and baaic equipments are under the 

Govemment of India, but I do not know why BSNL and 

MTNL are not providing satisfactory mobile services to the 

people? According to some people, the high ranking 

officers of MTNL and BSNL Instead of improving the BSNL 

and MTNL's telephone and Mobile services, benefit private 

telephone and mobile companies, in lieu of getting jobs 

after retirement In these private mobile service companies. 

It is the need of the hour to Identify such people and such 

people should be compulsorily relieved from their duties 

In the interest of nation, because we should not tamish 

the image of telecom services of the country by providing 

pl'otection to these corrupt officers. 

Madam, the demand of electricity in the country iI not 

being met. The country Is facing 13% shortage of power 

and these are official figures. but in reality, the farmers of 

my State, Gujerat are not getting electricity for 12 hours 

a day, due to which farmers face difficulties In irrigating 

their fields. Only 58% of targets set for power in economic 

survey are achieved. The main reason behind this is that 

we are not able to increase power generation capacity as 

per the demand. As per hon'ble Minister of Power, the 

power crisis are being aggravated due to rising demand 

of power in the country. The Government should see .. 

to how this demand should be met. The power crlaia. of 

the country cannot be solved by mere saying that the 

demand of electricity is rising. The private power 

companies have slapped bills of thousands of rupees on 

the farmers of my Parliamentary constituency. I would like 

to ask how much power is consumed by the farmers in 

their house? The Union Government evade the sh0rtcom-

ings of power distribution and polices of exploitation by 

saying thai it is a matter of states, but it has uaigned the 

job of power dietribution to theN campan_ under Power 

Act, 2003 under which the Union Govemment have 

empowered these private COfr¥)8nieI with all rights, due 

to which the.. companies are acting 81t1itrarily and 

harassing the people. People say that It will att.ct eIectior. 
of Delhi. Technical experts in power sector say that theM 

private distribution companies are doing the job of powr 

distribution In such a way that the lou of cro,.. of rupees 

is being suffered by Union Govel'MWnt and State 

Govemments, but theM companjM are eamlng crorea of 

rupees. UntiH, the people, 1nduatrIeI, fieIda of thla country 

are provided electricity, It would be unwiIe to think about 

the development of this country. The aftention should be 

paid in the budget towards Increasing power generation. 

The task of providing electricity to 19947 villages of the 

country is commendable, but there Ia a need to keep 

vigilance over It, otherwise electrification of even five 

thousand villagel will not take place. 

Madam, India Ia holding fifth poaltion In the world In 

regard to consumption of gold in the country. India Ia 

having 10% gold reserves of the world. Oiamond 

ornaments and Gold ornaments of our country ara world 

famous and the rJeftneas with which the go/dImlthe of our 

country make theu ornaments II unpardel. But 5% tax 

Is ImpoIed on export of Indigenously produced gold and 

other ornaments and 2% tax I, impoMd on raw material 

of gold, due to which people show more internt In export 

of raw materiailnstNd of finilhed goods. Due to thla' Iakhs 

of workers of our country have become unemployed. More 

tax should be ImpoIed on export of raw material and fell 

tax should be imposad on ornamental Items, eo that export 

of diamond jewellry, gold jewellery and other jewellery 

Itema could be promoted and workers may aIao get 

~ n . 

Madam, farmers of Maharuhtra, Gujarat, Madhya 

Pradesh and other stat.. of the country produce a lot of 

oiJI"., but face a lot of problema in taking benefit of 
Crop lneurance Scheme. They haw 10 hMiII many 

formafitlel. These difficultlel should be removed. Edible 

oIIa a,. being Imported from Sri lMka and other ooun1rIes 

at low ~ duty due to which 0111... producing 
fanners are not getting remunerative prices of their yIMd. 

Today, the nHd of the hour i8 thai the Government 

should incnNIIe import duty on edible 011 10 diecOurage 

import 01 oil. 
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Sir. the ,:h08,"'e Minister of Finance is requested to 

increase the M!ltome tax limit upto 1.5. lac, to provide 

respite to ~  people from price rise. and to benefit the 

middle elMs' because as per people, the middle class has 

not got, anv benefit from this budget. 

Madam. in' the end, I would like to draw the attention 

of the Government towards corruption. The Government of 

the country may be very industrious, a lot of funds may 

have been allocated, many speeches may have been 

delivered. but till the corruption is checked, attention 

tow .. rds development of country cannol be paid, but every 

policy of development is hampered by corruption. This 

country is not able to earn revenue, as desired, because 

the country is not earning revenue as per the development 

of corporate and private sector. The corruption is not 

only prevailing in Revenue , Department, but every 

department is married by it. The: rates of bribery are fixed 

at all places. 

Today. the need of the hc1ur is to penalise officers 

involved in corrupt practices. There are lots of shortcomings 

in the system of exposing corruption; it should be improved. 

Due to this system, accused often escape from the 

punishment, this system should be improved. 

Madam, I am sure that this budget would prove 

beneficial in development of the country and I support this 

budget. 

DR. KARAN SINGH YADAV (Alwar) : Madam Chair· 

man. while speaking on the year 2007·08 Budget. first of 

all I would like to congratulate the hon'ble Minister of 

Finance for his able leadet'lhip and for putting the country 

on the road to development through financial management 

and by achieving the historical growth rate of 9.2 percent. 

The UPA Government Is committed to faster and more 

Inclusive growths in 11 th Five Year Plan and this budget 

is In the direction of building India. Undoubtedly It is a 

matter of concern that in 10th Five Year Plan growth' rate 

should have been 4 percent, but it was only 23. Percent. 

But this is an easy budget in which emphasis hu been ' 

laid on agriculture. In this budget alao priority has been 

given to agriculture and rural areas. Around 80 percent 

population of the country lives in villages. We must provide 

all the facilities to people earning livelihood from 

agriculture sector. 

Madam Chairman, The farmers are not getting 

remunerative prices. Poverty of farmers and non·develop-

ment of villages in the country are the main reuona of 

suicides by farmers. So the Government must pay 

adequate attention towards this as to how fanners can get 

remunerative prices, how they can eam bread for their 

family. In Alwar, bumper crop of mustard is often 888n. 

Whenever the mustard criop reaches the market the 

traders purchase it at RI. 1200-1300 even when the 

support price announced Is Rs. 1715. The Government 

agencies and the State Govemments have a casual 

approach and that is why the farmers do not get 

remunerative prices, though there has been little relaxation 

In tax.. in thle budget on crude oil and palm 011 which 

we import. Further the farmers do not get remuneratlYe 

prices for mustard because as per the agreement with Sri 

lanka and Nepal, duty free Import Is to be aHowed on 

approximately 2.5-3 lakh tonnes of V8naspati 011. Last time 

alao I dilcul8ed It • lot and It was assured here that the 

amount of vanupatl 011 imported from Sri lanka will be 

decreased. For this NAFED was made canalislng agency. 

Hon'ble Minister of Agriculture and Minister of Industry 

spoke in thle House that the import of vanaapatl 011 wIH 

be regulated. But Sri Lankan vanupatl producerI' lobby 

I. 10 big that it pr888urlzed Government to remove 

canallslng agency and again gave It In the hands of the 

Govemment. Mustard, Groundnut and soyabe8n remaIn8 

stored in the godown8 but 011 and gh .. are Imported. Thli 

matter I. concerned with the policies of Government. The 

farmers of Alwar, Bharatpur and North India, where bumper 

crop of muatard and· groundnut is grown, do not get 

remuneratie prices because of theM reasons. I 'would like 

to attract the attention of Hon'ble Finance Minister towards 

thiIl. 
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I would like to aubmit that in the Budget there is a 

need to make .griculture insurance scheme practical. 

Yesterday I was in my constituency, Alwar. There was a very 

good crop of mustard. but I am Informing It with great 

distress that yesterday', untimely rain ruined the crops. 

Today farmers of Alwar, Bharatpur and North India are 

hopeless. The Insurance policies of Government should be 

made more practical and reasonable 10 that the farmers 

get risk cover. Such provision should be made in the 

budget. Though there is an provision of 500 crore rupees, 

but in my views. It Ie very leIS. 

Madam Chairman, social justice has been the main 

objective of UPA Government Common Man Insurance 

Scheme will provide security sheild to rural landleaa 

families, but ita SUCC881 depends on the cooperation of 

State Governments. St.te Govemments will give 50 

percent amount and I doubt u to which State Governments 

and specially th088 State Governments which are from 

oppoIite parties. how much they wiH cooperate in thll. This 

Is • question mark. So I would like to request the Hon'bfe 

Anance Mlni8ter to prcwIde budget allocation for thll.then 

only people of rural are .. can take benefit out of this. Good 

budget provisiOns tau been made for other fIag8hIp 

programmes of UPA in India building. These .re welcome 

steps. There is a need to make adequate allocation for rural 

roads. Few villages have been connected from Prime 

Minister Gramin Sadek Yojna but there are lakha of auch 

villagea where there are no road taoiliti.. and because 

of this viHagea are not developing. There is a need to give· 

more attention on  this. 

By giving more amount in Sarva Shiklha Abhiyan, 

the provision made In the Budget for appointment of two 

lakh new tNchers, construction of new rooms and 

building new schools ia welcome. Sarva Shlk8ha Abhiyan 

has reached aeoondary level stage. I woukt like to aubmlt 

that in the villages in secondary and senior secondary 

schools only Arts 8ubjects are taught and there Is a 

need to teach Hindi, English and social aciencea. Today 

you are talking about vocational education. technical 

education, which a student of rural area can never .tudy. 

So, I want to .ubmIt that apeclal budget thouId be given 

for this purpoae only. for teaching of tcience .ubjecla 

be8idet starting of laboratoriet In echoola. When children 

of rural ..... will get opportunity to atudy ICMtnce till tenth 

.nd 12th. then only they will be able to Ihow their 

presence in town and can partictpate In vocational 

programmaa. 

.Madam Chakman, in the Budget one percent CHI hat 

been Ievted for ucondaIy and higher education and for 

increasing ..... by 54 percent in centralllwtilutes like 11M, 

liT, AliMa etc. l.aat yMr, a Motion wu unantmoualy PMMd 

that In the Central IftItitutet .....wdion wit be provided 

to the Scheduled cu.., the Scheduled TrtbM and OBOe. 
I would like to draw your attention at thII upect that few 

tick minded people ~ theM 1netib.Mt, who hateI the very 

word ... rvation. who are anlt reeelV8tlon. thla C811g01'y 

of people are there. They .re uking for ..... big dImandI. 

There .re perhapl 50 atudenIa In All Incla IndtUle. It II 

prepared to InorHIe ... " by 54 peroent. The ...... re 

to be Incl1JlHd to 80 and for thII purpoee, budget of Mo-

three thoutand crorehaa been Hnt. When ukId from the 

department .. to how much amount do they require. then 

thI. utronotriIcaI figure wu ahown. In my view It wi" be 

very diffICUlt for the Government. That II why It II neceuary 

to prOYlde neceaary fundi HIce • few lecture that,.. are 

required, I think first of all we need ... hoetela. The room 
in which 50 studen" can aIt, 100 students can aIt, a big 

faculty It there, where theM .tudenta can atudy. There Is 

no need 10 make much provlllonl for thit. Thole who are 

wilHng to do, if with your bIeaamg. I would have been In 

a petition in All India Institute. I would have done thIt to 

27 percent at very first etage. II It doublful wheIher pICIpIe 

aitting there wi" be bale to c:ompete It even In the period 

of three years. So, at least they cannot compIUt 1haI 

becau.. they are not provtded budget thar. why they 

could not proceed. That II wWf It II neceaary to provide 

neceaaary fundi, apectal provialont thouId be mIIde for • 

this, othelwl.. taking a decItIon to provide fundi to 

promote theM backward cIMeet In the MouN will ,..",... 

only • cRam. 
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Mdam Chairman, I would like to congratulate that Rajiv 

Gandhi ICholarship being provided to the sea and STs 
for Ph.l1. and t.,4" Phil, has been Increased. Poet matric 

scholarship for SC, ST, which was Rs. 440 crore. Lut year 

has been increased to Rs. 611 crore. I think even this is 

insufficient. I hail from that region of Rajasthan which is 

predominantty Inhabited by SCs and STs. After widespread 

demonstration by students belonging to sea and STI the 
State Govemment IOUght more budgetary support, yet I 

think the entire amount hal not reached there. Therefore. 

on the one hand whenever reservation is referred to, it is 

lakf that give them education, provide them with facilities 

for education. Give them scholarships; but when the time 

for giving them scholarships comes the budgetary 

provisions are 80 meagre the we cannot implement our 

dictums 01 social justice. AI. regards OBC reservation being 

discueeed here, (English] an amount of Rs. 91 crore has 

only been provided for scholarships of OBC studen. in 

this country. In regard to OBC community which Is 

54% of the population, for whom the reaervatlons have 

come, for whom ~a i n. have been made and then 

we .ay that they should be educated properly, when the 

question of giving them the scholarship comes, only an 

amount of Rs. 91 crores il given. That is very very meagre 

a sum. 

(Trans/ation) 

Madam Chalrman. it is like a drop In the oc .. n. I would 

like to request the hon. Minister of Finance that he should 

conduct a survey r-egarding the number of studente of the 

OBC community. Ask the States to send their demands and 

make the budgetary ~na accordingly. In the starting 

year, you had laid scholarshlpe wM/ be given only to the 

students residing in Hosie.. Those studying In State 

colleges. private schools and colleges or those staying in 

caste-baaed hostels e.g. Matatha hostel, Jat hostel, 

Mahavar hostel. Gujjar holt.. or Mali hoslel will not ~ 

gIVen scholarshipl. People aNdy In (iovemment coIIegee 

are substantially high. If you· wish them to study:and make 

them progrnaiYe and bring lOCial equality, then you need 

to m.kehlgher budgetary proylelone for them. 

Madam Chairman, with that I w.nt to talk about 

minorities. Special efforts will have to be made to bring 

minorities to an equal a ~. Some efforte have been made 

in this budget. I hail from Mewa. region of AMar which is 

educationally 80 backward that no other Scheduled Tribe 

or Scheduled Cute area may be backward .. thaL In that 
I 

region even after 60 yea .. of Independence lChooll and 

educational institutions are not adequate. I want to lubmit 

that special provisions should be made in the Budget for 

developing Alwar, Bharatpur and the Mewat region of 

Hary.na. Schools and colleges should be opened there 

to give scholarships. It is absolutely necessary to give them 

equal status In lociety. 

Madam Chairman, I want to say something about 

health allo. I am related to this occupation and have done 

Government Hrvice an life from YiUagea to citie8. There has 
been good work in the education eector through National 

Health Million. But we have only allocated 1.3% of the 

budget though we have been talking about allocating 3.1 %. 

fundII. How can we improve the condition ,of rural hoapHals· 

and community health centres. I want to submit that in the 

rural areas there Is shortage of Aneethetists and due to 

it Gynecologist Surgeons and other doctors are u ...... 

because for surgical operations, the _rvices of an expert 

aneatheaiet are required. So in hie abeence. the entire 

medical faciliti.. go waste. So, through you, I demand 

from the Govemment to provide Annthealeta in rural 

Hospitals. 

MadMt Chairman, In the budget provision has been 

made for prevention of Malaria and Tuberculoele. But I wIIh 

to lubmlt that the patlan. of diabetes .... Increulng .nd 

the cases of heM attack are alllo increasing because of 

cholesterol and high blood presau.... BrIin haemorrhage 
cues .... also increasing due to clotting of blood In brain. 

T .... diM .... are MlUming the propol1ion of. epidemic 

and endemic In our country. II has been said In the report 

of WHO ateo that in India the number of diabetes and heart 
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.ttaoIcptlllenta ia increuing fast year by year. I req .... that 

immediate Iteps are needed to be taken to check the 
.."..d of these diM.... In nutaheU. I want to MY that 
this Ie • balanced Budget. In this Budget due care hal 
been taken for the poor and the agricultural people. People 

would have been more interested in listening me had I 

used Idfomatlc language. In view of the wishes of the UPA 

Government .nd hon. Mrs. Sonia Gandhi. Madam 
Chairman, I just "JIant to say that this Budget win be 
beneficial to the common man. 

Madam Chairman, Dr. Karan Singh;1 you have said It 
rightly that the country needs hospitals. I want to say that 
consldering the increasing population of the country, we 
need more hospitals and doctors. 

SHRI SUBHASH MAHARIA (Sikar) : Madam Chair· 

m.n, about the budget of 2007-08, the first thing I would 

Uk. to say Is that they have tried to control the fast rising 

prices but have not succeeded. The targets of last year's 

budget have not been achieved due to laxity In 

Implementation and monitoring. Last year the rate of 

Inflation was unprecedented. 

Madam, around 75% of the population of the country 

livea in rural areas where around 74% people are alill poor. 

The poor need infrastructure. The aUocation made for 

infrastructure like education; health, roads and drinking 

water have been related to Bharat Nirman. Of course it Is 

appreciable. Under the Project of Bharat Nirman during the 

last two years ev.n half of the desired progreet has not 

been achieved. At pre8ent due to lack of Infrutructure 

talented students are unable to make progress. Their 

tutures remain dark beoauee of lack of facilities. 

M.dam, one hundred and thirty more district. are 

going to be covered under National Rural Employment 

Guarantee Scheme. Rajasthan is the biggest state of the 

country spread over 3 lac 46 thousand square kilometers. 

The people of Rajasthan live In rural tribal ambience. 

Rajasthan has been reeling under drought for many yea .... 
On the baai8 of the that 600 distrIctB of the country,· and 
after adding 130 more districts, around one thIn:I diItrIcta 

of Rajasthan should have been coveNd, but only twelve 

distrIc:tI of the Stat. have been cov.red. Keeping In view 

the work done by the RaJasthan Govemment, the 
Government of India and Min..., of Finance should have 

oowred 8 more dI8trict8. 

Madam, the fanners are committing .ulclde aU over 

the country. I mYMIf have been to Kerala and have Hen 

the suicide caaea of '.rme.... We are weU .ware of the 

treatment private money lenders give to the farme ... in the 

name of recovery and the sltuatlona they create with the 

help of police when the crape are not good. The 

Govemment IhouId lay ernphujI on increuing agricul-

tural production and for providing remunerative prien to 

ferma,.. Sometim. it 10 happent that the farmens do not 

even recover the COlt of lOWing and as a reault they are 
unable to repay the money of banks and moneylenders. 

In this IC8NIrio the farme... are compelled to commit 

suicide .due strict meUUrM of recovery. Wa should take 

effective atepI through thle House to save the food provider 

of our country. Such treatment should not be meted out 

to the f.nne.... , .• (lntetnJptioM) 

MADAM CHAIRMAN : Pl .... apeak whatever you 

want to apeak to the Finance Mlni.ter. 

SHRI SUBHASH MAHARIA : Madam, the loan 

provided to the farmer by mortgaging his land Is very less 

In comparison to the price of that land. Therefore, the credit 

worthiness of the farmer should be enhanced In proportion 

to the price of his land. H. mortgaged his land for a loan 

of R •. Ten-twenty thou.and. But, wh.never h. needs more 

loan, he does not, get the Mme. As a result of it he has 

to bear th. brunt. H. cannot get loan from the nationalized 

and cooperative banks. 

Madam, our achievement In the amalI ecale Induetry 

aector is only 28.4 per cent today. Multi National 

Companiee are ent.rIng In the country. Whatever faoflltlu 

IN being proytded to the multi national companleI, the 

aame IhouId aI80 be provtded to emeII ecaIe Induatriea. 

Today, SpeciII Economic ZoneI are being ... up In the 
entire countIy. There are .. facllltiN for email IC8Ie 
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Induatriee In the special economic zone.. Special Small 

Scale Indultry 11'888 should be set up for the amaH IIC8Ie 
industry. Even in Rajasthan concessions have not been 
given to the small scale industries. But, in Himachal 

Pradesh concessions have been given to the sma" scale 

industries. My submlseion is th.t Rajasthan should 

definitely be Included in the list of States providing 

concessions to small scale Industries. 

A mention has been made about promoting the 
sportapersone. In this regard, I would like to submit that 

keeping in view the training and encouragement to 

sportspersons and their prada throughout the year, they 

should get direct facilities. In the absence of direct facHlties 

they .re not perfonnlng well In the Asian Games, 

Common weatth games and OlympIc gamee. Direct 

facilities should be given to theee sportapera0n8 who c.n 

perform wen in the games. Even Ie88 than 10 per cent of 

the total allocation for g.mes, youth affairs is spent on 

sportspersons. Therefore, sportspersons should get money 

directly 80 that our country performs well in the Olympic 

games. 

Under SGSY Project 2.32 lakh Gram Panchayata are 

covered in the country. There are 34 lakh public 

representatives, that is why our country is the largest 

democracy of the wortd. Approximately 8 lakh vill.ges have 

2.32 lakh gram panchayats. Under SGSY all the gram 

. panchayata are given Rs. 1 -1 .25 lakh every year. This 

amount is quite inadequate for building infrastructure and 

needs to be increased four times. Therefore, I request the 

Minister of Finance that so far as the implementation of 

SGSY is concemed, all the 28 State. of the country have 

different circumstances. Separate pilot projects could be 

prepared the .... It 18 .... ntial to fix any limit for .. parate 

pilot pr0ject8. Today, there .re many Statee ha'(lng 20 

projects under SGSV apecial project. On the other h.nd, 

there .... States like Rajasthan h.vlng only t.2 ~. 
Therefore, through you, I requeet the Mlnlntr of Finance 

th.t the projecta IhouId be given to the Stat .. '*Ping In 

vtew their area and population. There should not be dcdJIe 

standard in giving the projects to the States and even 8tep 

motherty treatment should not be meted out to the States 
having govemment of those parties which are in opposition 

at the Centre. 

During di8cussion on General Budget today, my 
submission is that monitoring 18 necessary for iq)rovlng 

infrastructure in rural areas. Gram Panchayat ia the largest 
N.G.C. of the country. The Public: monitor It In the Gram 

Sabha. The people have power to remove the office 

bearers of the Gram Panchayat. The Government have 

checks on them. But, we see that N.G.O.'s get money from 
every department for water harvesting and water-shed 

projects. Whereas the said money should be spent by our 

gram panchayat. block panchayata, panchayat samitis and 

Zila Parishads. Therefore, there should be a ban on the 

N.G.O.'s to spend on such projects. My submission is that 

the amount earmarked for various projects should be spent 

through the gram panchayats. The Minister of Finance 

should pay .ttention towards the infrastructure needed in 

our country. He should take aU these things into account 

while replying to the discusaion. He should keep in mind 

that until and unless the villager is economically sound, 

the country cannot prosper. This race of 21st century Is not 

meant for a few people only. This race is not only for the 
25 crore people out of 108 crore people. 108 crore people 

should get a chance in 1t...(lnterruptions) 

75 percent amount of the budget is being spent on 

the urban areas. Around only 25 per cent money Is being 

spent on 75 per cent people living In the rural .reas. 

Therefore, there is a need to pay special .ttention towards 

the people living in villages and small towns. There 

is no need to build infrastructure in the mega cities but 

there 18 a need to build infrastructure in small villages, 

towne and hamlets. There is a need to develop small 

cities. 

Madam, my another submission 18 that habitation 

and hamlats should .180 be connected through Pradhan 

Mantrl Gram Sadak Vojana. The number of habitation and 
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hamlela II more than the rwanu8 villages. Theretore, 

habitations should be brought under the purview of 

revenue viUaga. The habitations having a population of 

more than five hundred people should be covered under 

this yojana. 

With these words, I conclude. 

{English} 

SHRI FRANCIS FANTHOME (Nominated) : Thank you, 

Madam Chairperson. May I take this opportunity to thank 

the Finance Minister for the Budget he has presented to 

Partiament? 

The Budget in its context and in Its holistic 

appreciation is unparalleled in the history of budgeting in 

this country. The Budget exhibits  a nine per cent growth, 

the manufacturing sector exhibiting about 11.2 per cent 

growth. The savings have a growth of nearly 32 per cent. 

Investment has should a growth of 34 per cent and the 

foreign exchange reserves are now nearty 95 billion 

dollars. 

In this context, the tax collection has also seen 

unprecedented growth. The growth in Corporate Tax is 49 

per cent and the growth in income tax is 24 per cent. 

Customs have given an added revenue of nearty 32.7 per 
cent and the Foreign Direct Investment is at 12 billion 

dollars. In this scenario, Madam Chairperson, the country 

is witnessing the best platform with which we can now 

begin to set the agenda for the growth that we would like 

to ... In this nation. 

Quite rightly, the Finance Minister has leveraged this 

growth, that has taken place in the economy, to now 

support the growth of the agricultural sector. We have 188n 

and heard as to how the allocations in the agricultural 

sector Is envisaged to Ihow a nearly four percent 

paIIibiIity of growth. There is going to be, _  I wlU not 

go Into the detall8, an added ~ on the development 

of infrastructure, irrigation, improved water reeourcee, 
agricultural re188n:h and training for fannera and fertillzera 

subsldiea. I would at this stage like to refer to a I8CtIon 

of the Finance Minister's speech in Which he eluded. The 

farmer with folded hands cannot accrue the posaIbiIlttaI 

of what the nation has for him In terms of opportunllles 

and poesibillties of development. I go back· 10 the entire 

history of the agrarian economy, nearly 1500 years that 

the farmer hu aerved this nation un-helitatlngly. I could 

perhaps find that while I accept a farmer with folded hands 

does not necessarily accrue the benefits of a growing 

economy but I would also like to mention that the farmer 

In this nation has never ever remained without the 

conltraints that could enable him to be a productive 

person. It Is only now that the nation In terms of Its 

opportunities and in terms of Its growth II enabling the 

holistic development of the agricultural economy with the 

indultrial economy. 

This i8 a commendable development and I think that 

the ploughman will bring his plough to strengthen the 

economy of thle nation. In his Budget provialonl, the 

Finance Mlnl8ter also mentioned thet he would like to He 

winds that wiD put up the progre88 In tenne of guiding the 

... to an onward movement of the 1hip8 on the high ..... 

I do think that the provislon8 that have been put In place 

with the integration that Is now being planned with the 

incIuIion of all sections of the people of the nation to a 

poulbility of participating in nation building. I would like 

to think that the stage has now been set for what the 

people want for themselv .. which wu being mentioned 

in terms of the upiratione that we, as people, want for our 

nation. I do not for the lealt helilate to accept that the 

courae that hal been ... by the Budget 2007-08 will bring 

the movement of the national economy to ita projected 

growth of about 10 per cent. I would like to commend the 

entire Ministry Of Finance for what they have done in order 

to achieve thi8 pouibility. I would al80 like to commend 

the Finance Mlni8ter for giving U8 • vision of the kind of 

nation that we would like 10 have hie emphalie when ... n 

in the context of what Hie Excetlency, the Pruident of India 

has uld to the two ~ of Partlament In terms of 

IncIUIion that we would like to ... happen In thie country 

and the Budget In the context of the ~ n .. t that His 
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excellency has alated, is most needed and most 

appropriate. It is after many decades that we are witneaing 

the integration and Inclusion of people from all sectors as 

I mentioned to making it possible for everybody to 

participate and for this matter  alone the Finance Minister 

has. our commendation. 

I would like to give to the Finance Mini .. er an 

observation that there are excellent stresses on outcomes 

consequence to the outlays that  have been mentioned in 

his Budget. But what I find from an analysis of the progress 

that outcomes in terms of the outlays provide that there 

is very little emphasis on the delivery systems that are 

prevailing today and the delivery systems do cause 

considerable anxiety. It was once mentioned that barely 18 

paise of the rupee that Is allocated for a resource reaches 

the least common denominator in the system. This is a said 

commentary and we, as a Government and as repre .. n-

tatlves of the people. continue to accept this inefficiency 

of the productivity that we would like to see happen. there 

is a lot of concem that several aectiona of this Parliament 

have expreMed. I would like to think that preeently the 

people involved in determining outlays are not monitoring 

the outcomes and thole involved with outcomes have a 

little accountabltlty. 

17.43 hra. 

[SHRI V ARKAlA RADHAKRISHNAN in the . ~ 

Consequently. the delivery of the proviaiona auffer. So, 

If we would like to ... that with outcomes, there II a certain 

degree of accountability, only then we can find that what 

we aspire for as a people would ... happen at the graas 

root's level. The Finance Mlnllter may conalder the HttIng 

up of a Budget Impact Auaument AudIt that would 

monitor the efficiency and the etfectlvenna of the finance 

outlays, particularly 80 in the context that new delivery 

systems for the enhanced outlay for the common' farmer 

is now envisaged In the new Budget proposals. Let II not 

be that the credit ayatem becomes an anxiety rather than 

a facilitator and the farmer aaured of Irrigated land Ie 

devoid of the fruition of his dreams conuquence to what 

Is now being stated. 

Sir. this year's Budget is unique in one very special 

way because it is for the first time that the nation through 

its Budget is going to reach out to thoee people who were 

never reached out to as being a component of the national 

development process. With this kind of a framework that 

has been set. the responsibility on the Ministry as well as 

on the Govemment is that much more enhanced to see 

that the aspirations that are now being built up consequent 

to the dreams that  have been put forth In the Budget 

proposal. are :'lot hindered consequent to subsequent 

developments. 

Sir, I think as we progress towards an Inclusive 

Budget, let It not be seen that the Budget Is an illusion 

or 8 promise of reality that perhaps cannot be attained. 

I would like to see that 88 the Budget Is transacted the 

provisions that have been put forth are reached out to the 

people for whom it is meant and not just kindle the 

aspirations that remain unfulfilled. The responsibility of the 

Finance Minister and that of the Ministry of Finance is. 

therefore, much more enhanced consequent to the i88ueS 

that have been mentioned In the Budget. 

Sir. I would like to draw the attention the hon. Finance 

Minister to three areas in terms of suggestions for 

centralized dispositions towards transactions. 

The first is, I find from the Budgetary allocations, the. 

allocations to Minorities despite the eensltivlties that have 

been raised through the Sacchar Committee i. not an 

adequate understanding of the support mechanism that the 

Minorities need in terms of enhancing themselves for 

reaching to an equality platform that the nation would like 

to see for aU Its citizens. I think that the National Mlnorltlee 

Development and Finance Corporation 8hould be 10 

structured that It becomes a hub from where an Minorities, 

not only Mualirns, SIkht or Chriltlans, can acceee'revenU8 

or accees IOMI or acceu some Idnd of development 

support that can enabte them to set up small scaJ8 
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InduItriei or .. If ..financed projectI that wII enable them 
to be productive participantl In keeping with the new 
economy. 

Sir, I think that as we ant progrealng towards a 
knowledge economy, the .tntngthl of the knowledge 

platform needs to reach all MCtIons of the people. It " in 
thiI context that I would like to mention that the aupport 
.vatem that have been put for education are .~ 
important becauee it II through education that human 

capital " enriched which can then contribute to the new 
economy . in terms of gIoballlatlon and the eIementI of 
progress that we envisage. In this context, while an 

increase of 34 per cent commendable, what is more 
important II that the quality of delivery Iystema In terms 
of classrooma, In terms of equipment, In terma of the 

facUities and as my colleague wal mentioning, In terma 
of laboratory that we need, for boys and girls, in the 

viUages or in the urban areas needs to be strengthened. 
It II not merely setting up of schools, but It is the transaction 
that is Important in these schoois. For thll purpoee I think 

that the Finance Mlniitry and the Finance Minleter in 

particular, having himeelf been a peraon of great 
scholarship, would ensure training of tea,chens and make 
provision for Information Technology and integrate them 

into the education framework 80 that quality and 

tranaactK-n in terms of output is Itructured In a manner that 

delivers quality and excellence rather than mere oppor-
tunitiet that are left a begging to the posslbiHtie8 that may 

subsequently prevail. 

I would also like to mention briefly that, in the Budget. 
there hu not been an adequate lire .. on both youth and 
employment. The youth of the nation which is the future 

of the country requires adequate attention so that they can 
be contributing to the new nation that we are building for 

ourselves. We need to think that counaelling units need 
to be provided both in the rural and In the 18mi-rural are .. 
80 that the children who are In our inatitutionl, whether 
they are in professional institutions or In higher education, 

are properly addressed and they underatand the kind of 

economy we •• building ~ the opportunitieI that are 

emerging, the challenge8 that the nation hal and that #Mty 

are conHquently structured to the oppoI1Unltiea that 
prevail. There II a mismatch between the kind of education 

that the children recelve n the kind of opportunitteI that 

we buIc:I through our finMciaI oudaya. 

I would also like to mention that the &tate of ~ 

and epodI in this country require a lot of attention. Ev.ry 

time, when there Ia ~ or Commonwealth Gamn 

or the Wortd CrIcket Cup, the upirationl of the people are 

linked to the ltandard of aportlpensona we prepare. Since 

there II eo much of a miamatch between the enabUng 

provillona In lenni of the .upport that we give to them, 

we find that they are unable to meet the upirationI that 

the nation hu for Ita apcWpel'lOnl, be it in athletlca 01 

games . ... {Interruptions) 

May I mention that there nHdI to be a ICientilic 
approach to building of atandard& in a .ystem.tlc manner? 

When the Sports Authority of India w .. eNbillhM, there 
wu a 101 of expectancy cntaI8d thai the AuthorIty would 
bring to thiI country • alandard of oommItment and the 
cultivation of a climate that will create world level athlelet 

and sportspersona. Somehow, thll aspiration coneequent 
to the mechanilma that .,. to be In place wu not 
addreaed. 

MR. CHAIRMAN : P ..... conclude now. There .re 

other ~ to apMk. 

SHRI FRANCIS FANTHOME : I would alao like to 

mention that creation of a aports cultur. needI to be 

lustainecl and the Finance Minlater needs to have a 
aYltematlc planning to the poeIibIllty that the youth of thiI 
nation who would like to have. Specially the rural 

indigenous sporta remaln neglected when there Is high 
emphali. on lOme of the sports that have • wnt.m 

lineage. I would like to aay that thit new ..... II 
required on order to build a sports cultuN that will -...In 
the kind of economy that we would like to have. 

With these words, I would congratulate the Minilt.r lor 
Finance and I would like to mention that it is a pleuure 

for me to aupport thiI Budget and Ita provilionl. 
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(Tran.'.tian) 

SHRI NIHAL CHAND (ShrigangaMglr) : Mr. Chair-

man, Sir, I would Iik8 to thMk you for giving me an 

opportunity to apeak. What to apeak of any lOPS, the 

common man hal got nothing except dI8appoInIment In 

the b\Jdget preeented by the hon'ble Finance Minister for 

the year 2007-2008. During lok Sabha elections before 

formation of the UPA Government, Shrl Manmohan Slnghjl 

had promised to control price riM within 100 dIIys of their 

Government had they come to power. It seems he has 

forgotten his promile. The budget preeented by the hon'ble 

Minister of Finance hu not given anything to the common 

man whllft others have got their share. 

Whenever the Congre .. party hu come to power in 

the centre aincft 1972 till dIIte, it has come in the name 

of 'garlbi hatao', uplifting the Harljana and sometimes In 

the name of removing unemployment. Prices have always 

I08red whenever the CongNea party came to power In 

the centre. The common man Is unable to get even two 

aquare meals. 

People are diatreued due to price riM for the lut 

three years since the end of NDA rule in the centre. Wheal, 

which wu As. 5 per kilograms during NDA's regime has 

increaeed to As. 1 ° per kg. SimIlarly, prices of rice have 
risen to Rs. 12 per kg. and oil from As. 351kg. to Ra. 

SOl-kg. The prices of pul .. s are sky-rocketing. A particular 

variety of pulse, which was Rs. 25 per kg. during the NDA 

Govemrnent, Is now selling at Rs. 60 per kg. or even more. 

Members who have spoken before me have described in 

detail about petrol and diesel. Price rise will adversely . 

affect the people, therefore the hon'ble Finance Minister' 

should pay attention to It. 

During NDA's regime, the rale of Inflation wu 4.6% 

which hal increued to 6.72% now. At that time LPG was 

... ily available but now a dIIys there is ehort ~ of 

It. Many hon'ble Members have expreaed their concem 

from time to time In thll regard. There years aoo, .IM rate 
of lme"'" on !oens wu 7% but It has risen to 10.60% 
today. I req ...... the hon'ble finance Minister to briNJ down 

the In ....... rates. It Is unfortunate that the common man 

is in dIatrns due to price rille. 

Cement and iron was cheaper during NDA's regime 

but now their prices. have more than doubled, and I have 

no qualms about seying 10. 

I would like 10 request the hon'ble Finance Minister 

regarding agriculture. The district I come from is known as 

an agriculture land. Farmers of thla district are not getting 

remunerative prices for their crops. The growth rate of 

agriculture ahould have been fixed at 4% Instead of 3.4% 

as hu been done in this budget. 

11.00 tn. 

I would Uke to say that arrangements should be made 

10 that farmers could get remunerative price. for their 

crope. 

{Engll.tr} 

MR. CHAIRMAN : Since you are a young Member, you 

can continue your speech after 6 O'Clock al8o. But please 

be brief. Thereafter, the House will take up Zero Hour 

subrnlaiona. 

SHRI NIHAl CHAND: Mr. Chairman, SIr, mustard and 

cotton growers are not getting remunerative pricea for their 

produce. They must get that. In 1990, cotton growers were 

getting Rs. 2500 per quintal but today after 17 years they 

are getting Rs. 1500-1700 per quintal only. Mustard was 

Rs. 3000 per quintal but at present It is only Rs. 1700 per 

quintal. I would like to submit that the hon'ble Minister of 

Agriculture has failed to make requisite provisions in this 

regard. Hon'ble Shri Karan SlnghJI who has spoken prior 

to me has mentioned that the imported oil has been 

exempted from duty. If 100% tax is levied on It, the farmer's 

produce can fetch lOme better price. 

The Chief Minieter of Rajuthan has made a proviaion 

In the budget to provide unemployment allowance to the 
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youth. I would like to IUbmit to the hon'bIe Finance Miniater 

that the centre should share 75·4 of the ~ 

towardl unemployment allowance. The Central G0vern-

ment is aelecting one district each from fNety llate to 

provide fertilizer IUbeidy to farmers. Ganganager district of 

Rajalthan is completely agrarian end ahouId be telected 

.. a model district by the Central Government. I would Uke 

to IUbmit that in the budget the Govemment hal identified 

31 diItric:ts as criaes ridden area but the number of such 

dlatricta are much more. More than 100 diatricts can be 

identified .. crisis ridden. The Central Government Ihould 

conduct a IUrvey again to include all the crilla·ridden 

dlstricta In the plan. NDA Govemment had atarted crop 

Insurance ICheme. Under this acheme, the Govemment 

had made tehall 81 headquarter. But the calamltiet like hail 

.. orms or crop failures strik .. not only the tehsll but every 

village. I request the hon'ble Finance Mlnllter to make 

Gram Panchayat or village 81 • unit in this ICheme so 

that farmers could be benefited. With theIe words. I 

conclude. 

[English] 

SHRI B. MAHTAB (Cuttack) : Mr. Chairman, Sir, I would 

like to ralae an important islue concerning my Slate 0' 
Orisaa and It refers to diversion of water of river Mahendra 

Tanaya by Andhra Pradesh Government affecting lix Gram 

Panchayata of Orissa which will face acute drinking water 

shortage. 

Even .. the dispute over the Katraguda project on 

river Bansadhara and PoIlavaram over river Godavari Is 

yet to be resolved between Orl8aa and Andhra Pradesh 

Governmenta, recently Andhra Pradesh Chief Minister, Shrl 

Y. Rejuhekhar Reddy hu declared to take up another 

project -Mahendra Tanaya off shore irrigation project. 

which hal caused tremendous resentment in and around 

the district headquarters of Gojapatl named Parlakhemundl. 

This project will affect our agriculture adversely. As per 

preliminary design the proposed protect eItImated to cost 

over As. 127 crore. We are not concerned with the amount 

that Is to be invested in that project. But we a,. concerned 

that the two reservoirs at Mefliaputl village which is 8 km. 

upstream of Parlakhemundl and PoIunJ, that II 20 ktnI: 
from Pariakhemundl which are being created In Srikakulam 

district win be diverting water from Mahendra Tanaya rtwr 

thereby six gram panchayata of GoIanl Block would face 

shortage of water. My request here Is this. The possibility 

of drinking water shortage wi" be there In Partakhemundi 

dlltrlct headquarters. So. I would urge upon the ~ 

ment to Intervene In the maner and restrain Andhra 

Pradesh Government In proceeding wtth the profect 

unilaterally. 

The second thing 'I the Govemment should Imp,... 
upon the Anethra Government to take the Orisaa 

Government into confidence as Mahendra Tanaya Is • 

riparian river. I would request the· Government to act 

immediately and do not allow the situation to go out of 

ita hand. 

[Tranm.tiorr] 

DR. KARAN SINGH YAOAV (AIwar) : Sir, thle untimely 

rainfall hal I4Mtrely damaged the mustard CfOPI in Nwat, 

Bharatpur, Causa and Swai MacIlopur dietrlclt ofRajalthan. 

Yesterday and the day before yeeterday, I WQ in my 

Parliamentary Conltltuency. The entire muatard oropa 

were standing, however, the rain occurred IaIt night ao 

torrential that the entire crops were destroyed. So, I 

would like to requelt that the Department of AgrICulture 

should conduct lurvey and provide cempenaation to the 

farmers so that they may get relief. I would aIao like to 

request the Central Govemment ·that " Irtould provide relief 

to the farmers atter conducting survey by the State 

Govemment. 

SHRIMATI SUMITRA MAHAJAN (Indore) : Sir. I would 

like to draw your attention towards a very important mater. 

I do not understand why whenever the Congress 

Government come to power there is ICIrcity of every 

commodity and their prIcea aIao increued. Preaently 

cooking gas II not available In the entire area and Ita pt1ce 

hal al80 Increased and one hu to walt for It for 21·21 
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(Shrimati Sumltra MahajanJ 

daya after booking. Apart from thit in order to reduce loaM 

companiea are pre..urillng gal dellers to keep different 

commoditiee other than gal cylinder and force cUltOmera 

to purchue them. So dealers are MIIlng Duncan tea, 101M 

of them have aatety pipe, utensils, BaamltI rice. For this 

dealers force customers to purchue these convnodItiH. 

They aay that if you want to get gat cylinder you will have 

to purchue Duncan tea. The gal cylinder distribution out-

1M. have become general ltoree. In general store we 

purchlle only thoee thinge that we need. However, here 

the dealers force CUitomers to purchaae these thinge if 

they want to get cylinders. When we protest, that we do 

not need the .. things, dealer .. ys that they are forced by 

the companlel to sell these things. The compani .. supply 

these commodities to the dealers and take advance 

cheque from them after deducting their commiaaion. Thus 

common cOl\lumers are being victimized. I would like to 

draw the anention of the Govemment to thit fact that the 

companl.. are pestering customers through their dealers. 

The CUltorners are already suffering on account of 

shortage of gal cylinders and on the other hand forcing 

them to purchase things that they do not need II doubly 

dlstulblng for them. The Government should pay attention 

in this directing and should protect customers from an luch 
exploitlltiona. 

[EngIiMJ) 

MR. CHAIRMAN :  I also endorse the view that there 

Ie shortage of gil everywhere. 

SHRI PUNNU LAl MOHALE (Bilupur) : Sir, I would 

like to draw the anention of the Central Govemment 

towards the problema of the people living below poverty 

line. Earlier the Central Govemment provided 35 kg. rice 

, to the BPL persons. Now only 22 kg. rice is being provided 

to them In place of 35 kg. It Ie on ~n  of this reduCtion 

diIappoirUd. There II I'8Mntment among them agaInat the 

Government. Slmilarty, the quota for lugar and wheat has 

aIIo been reduced. Thus total of 1800 tonn .. of rice and 

100 tonnel wheat are reqUired. It II not proper for the 

Central Govemment to provtdt only 22 kg. of rice In place 

of 35 kg. thUi reducing 13 kg. I would like to urge the 

Central Government that 35 kg. quota for BPt. people 

should be provided totham 10 thet they may get sufficient 

food for themselves. They are on the verge of starvation 

u they are" not able to eam sufftcient money for their 

livelihood. Instead of increasing the quota of rice given to 

each family, the Central Government are reducing the said 

quota. I would Uke to request the Central Govemment that 

the reduction that has been done In the quota of rice 

should be restored and as earlier 35 kg. of ric8 should 

be given to them. 

SHRI GIRDHARI LAL "BHARGAVA (Jalpur) : Mr. 

Chairman, Sir, nearly 8 years have elapsed since the 

closure of Jaipur Metal Industry in Jaipur city. The workers 

who were employed in thle Industry are In mi8erable 

condition. OUt of· them nearly 435 employees have died 

and lOme of them are working at petrol pumps. I feel that 

they are in a pathetic condition. Lut time too I had raised 

thiI lelue. Then the Minlater of Industry had said that he 

would go there and would· get the Jalpur Metal Industry 

restarted. However, 1hat Industry has nol yet been started. 

The land of the Jalpur Metal Industry Is with the Railway 

Department. I would like to request the Govemment that 

If the Govemment do not have sufficient money then " 

should sell the land of the metal Industry and the money 

eamed on account of this should be paid to the employees 

10 that they may survive. The employees are dying. Jaipur 

Metal Industry is a very big industry of Jalpur. These days 

employees in ball-bearing company are being retrenched. 

If Jaipur Industry is cloaecl the trade and industries in 

Jaipur city will be closed. Mr. Chairman, Sir, the hon'ble 

Minister Ie a very kind hearted person 10 I am requeating 

him that he should get the Induatry reviVed. The 

Govenwent of India ahould do whaleYer II neceuary like 
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make payment the Govemment should Hli that land to the 

Raitway Department and the proceeda earned 10 should 
be paid to the employ.... It II a .... humanitarian 
problem and there cannot be any thing more miserable 

than th18. Now, I cannot lament before you, howeYer, I 

can humbly request you. I would Uk.e to request you thIIt 
Jalpur Industry should be restarted. The hon'bte Minister 

had given aasurance here that Jalpur Induatry wilt be 

8tarted. 

{EngNsh} 

THE MINISTER OF STATE IN THE MINISTRY OF 

CHEMICALS AND FERTILIZERS AND MINISTER OF 
STATE IN THE MINISTRY OF PARUAMENTARY AFFAIRS 

(SHRI B.K. HANDIQUE) : Mr. Chairman, Sir, I will bring it 

to the attention of the Minister. 

SHRI GIRDHARI lAl BHARGAVA : Mr. ChaIrman, Sir, 
I could not understand what did he lay in EngIiIh. I know 
Hindi 80 you pi .... say it in Hindi. You please convey it 

to the Mlniater 0' Industry. 

SHRI B.K. HANOIQUE : I wilt bring it to the notice of 
the hon'ble Mtnllter. 

SHRI GIRDHARI lAl BHARGAVA : You ant aIeo 
aupportIng my point. For this I would like to extend my 
thanks to you. 

{English} 

SHRI KHARABELA SWAIN (BaIuore) : Mr. Chairman, 
Sir, just like we give the award to belt part6amentarianl; 
Shri Glnllari La! Bhargava IhouId be given an award for 
raising the moat number of mattera of urgent public 
importance during 'Zero Hour' and you IhouId take an 
initiative for this. 

MR. CHAIRMAN: The HOUle now ItandI ~ 
to meet tomorrow. 

11.13 tn. 

1M Lole SIIbM ",." Mjoumed 1#1 EJ.VM of 
the Clock on 71IM:Iey, MIm:h 13. 200'1/ 

""..".. 22, tf2B (SM.). 
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